S.NO COURT

DISTRICT COURT ROOM

ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF AUGUST 2026

IMS. NEELOFER|
JABIDA PERVEEN|
IDISTRICT JUDGE|
(COMMERCIAL

ICOURT)-01

CENTRAL

ICourts, Delhi

[TRIVEDI

CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
301, ExtensionRecovery ICS COMM-893/2026 01.08.2026 [M/S. SARDARI LAL & SONS VSREJENDER 9810067811 INA 31.07.2026
Block, Tis Hazari IPREET ENTERPRISES IKUMAR
ICourts, Delhi IBHALLA
1301, ExtensionRecovery ICS COMM-899/2026 03.08.2026 IINDIAN OVERSEAS BANK VS HARIKARTIK JAIN 9910721966 INA 01.08.2026
Block, Tis Hazari SHANKAR MISHRA
ICourts, Delhi
1301, ExtensionTRADEMARK ICS COMM-910/2026 04.08.2026 IDAYANAND ANGLO VEDICMILIND 9210107303 thejuralsolutions@gmail03.08.2026
Block, Tis Hazarj ICOLLEGE TRUST &SRIVASTAVA l.com
ICourts, Delhi IMANAGEMENT SOCIETY VS DAYV
IPUBLC SCHOOL
1301, Extension[Recovery ICS COMM-911/2026 04.08.2026 IBANK OF INDIA VS SAMEER IVNIOD GUPTA 9891954484 Counsel.vinodgupta@g (03.08.2026
Block, Tis Hazaril mail.com
ICourts, Delhi
1301, Extension[Recovery ICS COMM-916/2026 05.08.2026 IBANK OF INDIA VS VIJAY SINGHVNIOD GUPTA 9891954484 Counsel.vinodgupta@g (04.08.2026
Block, Tis Hazaril IBADHWAR mail.com
ICourts, Delhi
01, ExtensionRecovery ICS COMM-926/2026 06.08.2026 SURENDER PAL VS MCD IVIDYA SAGARS8279971561 INA 05.08.2026
Block, Tis Hazaril ISHARMA
ICourts, Delhi
1301, ExtensionRecovery ICS COMM-934/2026 07.08.2026 IAISHA ENTERPRISE VS RAMAMAHROJ 9990550888 IADVOCATEMEHROZK|06.08.2026
Block, Tis Hazari IBANQUETTS LLP & ORS. ALAM IHAN9195@GMAIL.CO
ICourts, Delhi M
1301, Extension[Recovery CS COMM-953/2026 12.08.2026 IMAYANK TRADING CO. VS M/S.RAGINI 9811053833 IOFFICESATISHKADV [11.08.2026
Block, Tis Hazari ICOLOPHON LEARNING SYSTEMJUNEJA @GMAIL.COM
ICourts, Delhi IPVT. LTD.
1301, ExtensionRecovery ICS COMM-960/2026 13.08.2026 IPUNJAB NATIONAL BANK  VSPPARAS 9810600656 IPARASAGGARWALAD (12.08.2026
Block, Tis Hazari SEEMA RATH IAGGAWAL V@GMAIL.COM
ICourts, Delhi
1301, ExtensionRecovery ICS COMM-964/2026 14.08.2026 STABLE PACKAGING PRIVATEAAKASH 8743904246 ICH.AAKASH86 @GMAI[13.08.2026
Block, Tis Hazari LIMITED VS HIMALAYA FOODICHOUDHARY IL.COM
ICourts, Delhi INTERNATIONAL LIMITED
1301, Extension[Recovery ICS COMM-974/2026 17.08.2026 ISANJEEV KUMAR GOEL VS MCD |AVINASH 9810104312 IAKTRIVEDILAWOFFI [14.08.2026
Block, Tis Hazari IKUMAR CES@GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

1301, Extension|
Block, Tis Hazaril
ICourts, Delhi

Recovery

CASE NUMBER

ICS COMM-1012/2026

DATE
REGISTRATION

25.08.2026

OFPETITIONER

NAME
RESPONDENT NAME

IPUNJAB NATIONAL BANK VS
IKIRTT SONT & ANR.

CATE

ADVOCATE
MOBILE
NUMBER

8800792205

ADVOCATE EMAILID DATE OF E-
FILING

IMOHITRAJADVOCAT [24.08.2026
IE@GMAIL.COM

Block, Tis Hazaril
ICourts, Delhi

VS KOTAK MAHINDRA PRIME]|
ILIMITED

IAGGARWAL

1301, Extension[Recovery ICS COMM-1013/2026 25.08.2026 ISTATE BANK OF INDIA VS JYOTITIRATH LAL9643228307 IADVTIRATH@GMAIL. [24.08.2026
Block, Tis Hazari ISALWAN IYADAV COM

ICourts, Delhi

1301, Extension[Recovery ICS COMM-1014/2026 25.08.2026 IBANK OF INDIA VS ABHISHEKVISHWANATH 9990182901 VPTIWARIADVOCATE [24.08.2026
Block, Tis Hazari RAJAWAT [PRASAD @GMAIL.COM

ICourts, Delhi TTWARI

1301, ExtensionRecovery ICS COMM-1015/2026 25.08.2026 IVIKAS VERMA VS MCD IAVINASH 9810104312 IAKTRIVEDILAWOFFI [24.08.2026
Block, Tis Hazari KUMAR ICES@GMAIL.COM

ICourts, Delhi [TRIVEDI

301, ExtensionRecovery ICS COMM-1020/2026 29.08.2026 ICITT AIR SERVICE VS. ICICIVIPIN KUMAR9811486586 IADVVIPINKSINGH@G [27.08.2026
Block, Tis Hazari IMERCHANT SERVICE PVT. LTD. [SINGH IMAIL.COM

ICourts, Delhi

1301, Extension[Recovery ICS COMM-1021/2026 29.08.2026 IM/S. BANSAL CANVAS UDYOG VSHEMANT 9891265248 HEMANT.LEGAL@GM [27.08.2026
Block, Tis Hazari IRDS PROJECT LIMITED IGUPTAA |IAIL.COM

ICourts, Delhi

1301, ExtensionSEC-9 OMP (I) COMM-682/2026 |03.08.2026 [TATA CAPITAL LTD. VS MANISHA |ANISH BHOLA (9811452022 IANISH_BHOLA17@YA |01.08.2026
Block, Tis Hazari [HOO.COM

ICourts, Delhi

1301, Extension/SEC-9 IOMP (I) COMM-683/2026  |03.08.2026 [TATA CAPITAL LTD. VS UJJWALANISH BHOLA [9811452022 IANISH_BHOLA17@YA |01.08.2026
Block, Tis Hazaril IGARG [HOO.COM

ICourts, Delhi

1301, ExtensionSEC-34 IOMP COMM-74/2026 07.08.2026 IM/S. MADHU KISHAN GUPTA VSMRITUNJAY (9953241942 IMRITYUNJAYLAW@G 06.08.2026
Block, Tis Hazari IMCD ISINGH IMAIL.COM

ICourts, Delhi

1301, ExtensionSEC-9 OMP (I) COMM-703/2026  [14.08.2026 IM/s. PROTIUM FINANCE LIMITED[RAVI 9718182038 associatesrsgargi@gma [13.08.2026
Block, Tis Hazaril IVS M/S. KALKA POLYMERS ISHANKAR il.com

ICourts, Delhi IGARG

1301, Extension/SEC-34 OMP COMM-79/2026 20.08.2026 IM/s. NKG INFRASTRUCTURE LTD./ABHISHSEK 9910018993 INFO@AAVNALEGAL. 19.08.2026

COM




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

1301, Extension/SEC-34 OMP COMM-80/2026 20.08.2026 IM/s. NKG INFRASTRUCTURE LTD.ABHISHSEK (9910018993 INFO@AAVNALEGAL. 19.08.2026
Block, Tis Hazari VS KOTAK MAHINDRA PRIMEAGGARWAL COM
ICourts, Delhi ILIMITED
1301, ExtensionEX. IEX. COMM-370/2026 05.08.2026 INIRAJ KUMAR VS SANJAYHARDIK 7859984398 IADVOCATEHARDIKA
Block, Tis Hazari IKUMAR JAIN IAGGARWAL IGGARWAL@GMAIL.C
ICourts, Delhi OM
301, Extensionf151 Misc. DJ-496/2026 03.08.2026 SAMAKSH JAIN VS KOTHARIKARTIKJAIN (9999985038 IKARTIKJAINADVOCA
Block, Tis Hazari SHAILESHBHAI RAMANLAL TE@GMAIL.COM
ICourts, Delhi
2 ISH. RAJESH KUMARICENTRAL 1306 ICS (COMM) ICS (COMM)/889/2026 01-08-2026 IGOPAL. KHANNA AND ANR VsRAVI KUMAR (9810125927 raviaggadvocate@gmail |31.07.2026
IGOEL, DISTRICT] IPRAKASH CHANDRA PANDEY IAGGARWAL(P), .com
WUDGE
(COMMERCIAL
ICOURT)-02
1306 IOMP (I) (COMM) (OMP (I) (COMM)/685/2026 03-08-2026 [TATA CAPITAL LTD Vs RAMAANISH 9811452022 anish_bhola17@yahoo. 01.08.2026
IGRAND CEREMONIAL LLP IBHOLA(P), com
1306 [Execution (Comm) [Execution (Comm)/367/202603-08-2026 SURAJ PRAKASH SHARMA VSSATYENDRA (9811161525 sksingh116 @gmail.com 01.08.2026
IMUNICIPAL CORPORATION OFKUMAR SINGH
IDELHI
06 ICS (COMM) ICS (COMM)/908/2026 04-08-2026 BANK OF INDIA Vs MUKESH[YUSUF 9891954484 counsel.vinodgupta@g (02.08.2026
IKUMAR INAQI(P), mail.com
1306 EXCOMM - AwardExCOMM - Award by Arbjo4-08-2026 M/S GOYAL  AND GOELNITIN 9811191761 mittal782004@yahoo.c 01.08.2026
by Arb Comm Comm/116/2026 ISTAINLESS STEELS Vs M/SMITTAL(P), 0.in
INELKON KITCHENWARE
1306 IOMP (COMM) IOMP (COMM)/68/2026 06-08-2026 IM/S MADHU KISHAN GUPTA VSMRITUNJAY [9953241942 mritunjaylaw@gmail.co(05.08.2026
IMUNICIPAL CORPORATION OFSINGH(P), m
IDELHI
1306 CS (COMM) CS (COMM)/933/2026 07-08-2026 PAWAN KUMAR @ PAWANARPIT 9990055878 adv.arpitverma@gmail. 05.08.2026
KUMAR YADAV Vs TRILOKVERMA(P), com
ICHAND @ TRILOK CHAND
SHARMA




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

1306 ICS (COMM) CS (COMM)/937/2026 08-08-2026 RAJESH SONDHI Vs RAHUIMahesh 9810133604 tridentlaw@hotmail.co [06.08.2026
SHARMA Katyayen(P), m

1306 ICS (COMM) CS (COMM)/936/2026 08-08-2026 B D GUPTA AND SONS PVT LTD Vs[Rishi kant9268403018 rishikaant_mishra@ya [31.07.2026
BRIDGE AND ROOF COMPANYMishra(P), lhoo.co.in
INDIA LTD

1306 ICS (COMM) ICS (COMM)/945/2026 10-08-2026 IM/S SAKARNI PLASTER (INDIA)PRADEEP 8588857704 office@verticallegal.in 07.08.2026
IPVT LTD IAGGARWAL
Vs VISHAL APPASO PATIL

1306 ICS (COMM) CS (COMM)/957/2026 13-08-2026 IM/S RRM TRADING CO VsMUNISH 9811427955 munishlaw.vohra@gma 10.08.2026
IRAMESH SEHDEV IVOHRA(P), il.com

1306 ICS (COMM) CS (COMM)/958/2026 13-08-2026 IM/S MLM INDIA LTD VsRama 9911855122 ramasharma4597@gmaf10.08.2026
IHARIWANSH PACKAGING PVTSharma(P), il.com
ILTD AND ORS

1306 ICS (COMM) ICS (COMM)/969/2026 17-08-2026 IASHWANI KUMAR GUPTA Vs M/SNISHANT 9999966244 nishantgupta.adv@gma (13.08.2026
MAA BHAGWATI TOWEL HOUSEGUPTA il.com
IAND ORS

306 [Execution (Comm) [Execution (Comm)/404/2026[20-08-2026 INEERAJ NATH SHARMA VS VIJAYMEENAKSHI 9891878260 minakshinath85july@g 18.08.2026
IKUMAR @ VIJAY mail.com

1306 ICS (COMM) ICS (COMM)/991/2026 21-08-2026 IVV SILVER PALACE PVT LTD VSMANOJ 9899108495 advocatekoli@gmail.co [19.08.2026
IRAKESH SHYAM PRASAD SONI IKUMAR m

1306 ICS (COMM) CS (COMM)/1001/2026 22-08-2026 IVIBHOR AGGARWAL Vs M/SRubeena 8299289055 rizvirubaeena@yahoo.c [20.08.2026
IAMBUJ HOTEL AND REALRizvi(P), om
[ESTATE (PVT) LTD

1306 ICS (COMM) ICS (COMM)/1002/2026 22-08-2026 IKAPIL KUMAR ARORA Vs MOHANISANTOSH 9313780408 sbpandey7@yahoo.co.i [20.08.2026
ILAL IKUMAR(P), n
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1306 [Execution (Comm) [Execution (Comm)/412/2026 [22-08-2026 IM/S KANCHAN FASHION PVT LTDSubhash 9810459344 20.08.2026
Vs ANU OHRI IChandra(P),
1306 ICS (COMM) ICS (COMM)/1004/2026 24-08-2026 IM/S YUGAL AUTO INDUSTRIES VsPRAKASH 9810482081 INA 21.08.2026
IARTHANT AUTO AGENCY IAHIRWAL(P),
1306 ICS (COMM) CS (COMM)/1008/2026 25-08-2026 IM/S SUDHIR BHAI SAREE WALA/Geetashi 9910161609 abhinavbajaj@hotmail. [24.08.2026
PVT LTD Vs M/S BURGER CLUB{Chandna(P), icom
IPVT LTD AND ANR
1306 ICS (COMM) ICS (COMM)/1009/2026 25-08-2026 IPUNJAB NATIONAL BANK VsMOHIT RAJ 8800792205 Mohitrajadvocate@gma22.08.2026
ISANJAY AND ANR il.com
1306 IOMP (I) (COMM) (OMP (I) (COMM)/712/2026 [31-08-2026 [TATA CAPITAL FINANCIALANISH 9811452022 anish_bhola17@yahoo. [24.08.2026
SERVICES LTD BHOLA(P), com
Vs RAMA GRAND CEREMONIAL
ILLP 2566
IMS. DEVENDERCENTRAL 1303, Extension[Execution M EX. 504/2026 03.08.2026 RAMANDEEP SINGH VSINARENDER 9899836932 nikhiltripathi63@gmail 31.07.2026
UMAR SHARMA,| Block, Tis Hazaril IHARMEET SINGH IBHANDARI .com
ISTRICT JUDGE, ICourts, Delhi
‘OMMERCIAL
‘OURT-03
H. LOKESHCENTRAL MS HELPLINE PUBLICATION PVT LTD
UMAR  DISTRICT 304 EXECUTION Execution (Comm)/369/2026 05-08-2026 THROUGH ITS DIRECTOR MANISH | Anil Kumar 9968165000 | SSRINETASSOGIATE@Gl, 47 5006
JUDGE SINGH Vs ASHISH JAISWAL Singh(P), MAIL.COM
(COMMERCIAL
ICOURT-04)/MS ANIL|
[KUMAR  SISODIA, . SURAJ PRAKASH SHARMA Vs | satyendra kumar ! '
IDISTRICT JUDGE,| 304 EXECUTION Execution (Comm)/371/2026 06-08-2026 MUNICIPAL CORPORATION OF DELHI singh(P), 9811161525 sksimghl16@gmail.com (01.08.2026
ICOMMERCIAL
ICOURT-04
BAJAJ FINANCE LIMITED Vs HT JOGINDER - :
304 ARBITRATION OMP (1) (COMM)/690/2026 06-08-2026 BUILDCON AND ANR SUKHIJAP), 9810315334 jusjuris@gmail.com  30.07.2026
. MEENAKSHI TRADERS Vs AGRITECH advgargmanoj2018@gmail|
304 EXECUTION Execution (Comm)/374/2026 07-08-2026 ENTERPRISES MANOJ GARG(P), 9267935344 com 04.08.2026
- RANJEET KUMAR GUPTA Vs RAVI "
304 REVISION PETITION RP (Civil)/28/2026 07-08-2026 KUMAR AGGARWAL Vikas Arora(P), 9818493620 NA 15.07.2026
IAJANTA ENTERPRISE INDIA Vs BALAJI PRIYANKA .
304 RECOVERY CS (COMM)/932/2026 07-08-2026 TRADERS AND ANR CHAUDHARY(P), 9711969480 payalg.26@gmail.com 05.08.2026




S.NO COURT DISTRICT COURTROOM  CASETYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE  ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
TATA CAPITAL LTD Vs ZAINABEE ' DELHILAWYERS76@GM
304 ARBITRATION OMP (I) (COMM)/699/2026 10-08-2026 CREATIONS INDIA PRIVATE LIMITED |Sunil sehrawat(P),[ 9212190624 AL GOM 07.08.2026
MS AB PAL ELECTRICALS PVT LTD Vs
304 RECOVERY CS (COMM)/950/2026 12-08-2026 RAKESH KUMAR SHARMA Harsit Khurana(P),| 9910009277 kcglegal@gmail.com 05.08.2026
PROPRIETOR OF M/S BULAND INFRA
) M/S SAKARNI PLASTER INDIA PVT MAYANK i ) )
304 EXECUTION Execution (Comm)/382/2026 12-08-2026 LTD Vs JAIBIR SINGH AGGARWAL(P), 858885770 office@verticallegal.in 08.08.2026
) M/S SAKARNI PLASTER INDIA PVT MAYANK ) )
304 EXECUTION Execution (Comm)/385/2026 13-08-2026 LTD Vs JAGMOHAN AGGARWAL(P), 858885770 office@verticallegal.in 11.08.2026
) M/S RA SPICES LLP Vs MAA BARAHI | ANUBHAV anubhavbasin88@gmail.c
304 EXECUTION Execution (Comm)/386/2026 13-08-2026 TRADING COMPANY BHASIN(P). 997 1090069 o 08.08.2026
' DOSHI PHARMACEUTICALS Vs TRI )
304 MISC. Misc DJ/515/2026 14-08-2026 GLOBAL LIFESCIENCES OPC PYT Lip| amit talwar(P), 9911000928 NA 11.08.2026
304 EXECUTION Execution (Comm)/396/2026 14-08-2026 RAM KISHORE SHARMA Vs MCD and Saty;'r‘]g[f(g;’“a' 9811161525 | sksimghl16@gmail.com | 12.08.2026
SAVITA JAIN THROUGH HER Hemant
304 RECOVERY CS (COMM)/963/2026 14-08-2026 ATTORNEY SH HIMANSHU JAIN Vs Gupta(P) 9811085066 vakilhra@hotmail.com | 12.08.2026
MUNICIPAL CORPORATION OF DELHI pal).
SANJEEV KUMAR GOEL Vs Avinash Kumar aktrivedilawoffices@gmail.
304 RECOVERY CS (COMM)/976/2026 17-08-2026 MUNIGIPAL GORPORATION OF DELHI|  Trivedi(P) 9871441764 ot 14.08.2026
KADAMBINI
304 RECOVERY CS (COMM)/968/2026 17-08-2026 PR AL B e e OHITKUMAR | ymar 9871226784 kkmudgil@gmail.com | 13.08.2026
MUDGIL(P),
NEERAJ WALIA PROPRIETOR OF M/S ) - )
304 RECOVERY CS (COMM)/984/2026 18-08-2026 GANISKHA JEANS Vs SUNIL YADAY | Abhinandan 8010006637 | 2dvecateabhijain@gmail.cly g 206
AND ANR Jain(P), om
304 EXECUTION Execution (Comm)/402/2026 19-08-2026 YOGESH Vs MCD and Anr Saty:i'r‘gﬁ’(;‘;‘mar 9811161525 sksimghl16@gmail.com | 14.08.2026
304 ARBITRATION OMP () (COMM)/704/2026 19-08-2026 Ve A“gl'mg("ng 9990659331 | kmpspartner@gmail.com [14.08.2026
) RANVEER SINGH Vs MEENAKSHI SAKET '
304 EXECUTION Execution (Comm)/409/2026 21-08-2026 SHARMSA GAKHAR(P), 9911893100 adv.batra@gmail.com [19.08.2026
J P SHARMA @ JAI PRAKASH rajeshkumar9469@gmail.c|
304 RECOVERY CS (COMM)/989/2026 21-08-2026 SHARMA Vs NAMAN INFRAMART  [Rajesh Kumar(P),| 9871443590 ) S 20MALE 12.08.2026
PRIVATE LIMITED




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE  ADVOCATE ADVOCATE EMAIL ID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
304 RECOVERY CS (COMM)/997/2026 22.08-2026 STATE BANK OF INDW VS NEERAJ | suchita Dixit(P), | 8896932833 |29nnotisuchita@gmail.coly, g 5056
TATA CAPITAL LIMITED Vs Anish_bhola17@Yahoo.co
304 ARBITRATION OMP (1) (COMM)/707/2026 24-08-2026 DTN o ANISHBHOLA(P)| 9811452022 i 19.08.2026
EXCOMM - Award by Arb UGRO CAPITAL LIMITED Vs ALANKAR|  BALRAJ .
304 EXECUTION Comm/122/2026 24-08-2026 PAPER IMPEX GAUTAM(P), 8130224461 adv.bgautam@gmail.com [19.08.2026
304 EXECUTION Execution (Comm)/414/2026 24-08-2026 WIS TULLIO GIUSI SRL VS SQUIRE | g zunaid(P), 9999131424 | Advocatezunald(@gmall.clyy g 5056
" MS SQAURE PAPER Vs MS ROHAN MOHIT pksharmatadvocate@gma|
304 MISC. Misc DJ/541/2026 25-08-2026 AN SHARMAG), 9911128334 advor £1.08.2026
TATA CAPITAL LIMITED Vs RAMA Anish_bhola17@Yahoo.co
304 ARBITRATION OMP (1) (COMM)/717/2026 31-08-2026 e LS ANISH BHOLA(P)| 9811452022 i 05.08.2026
TATA CAPITAL LIMITED Vs RAMA Anish_bhola17@Yahoo.co
304 ARBITRATION OMP (1) (COMM)/718/2026 31-08-2026 AN D CEREMONIAL LD ANISH BHOLA(P)| 9811452022 i 05.08.2026
304 ARBITRATION OMP () (COMM)/719/2026 31-08-2026 A AL SO SADHE  Isunil sehrawat(P)| 9212190624 | PELHILAVYERSTO@GM o5 08 2026
JATINDER KUMAR Vs MAFIA TRENDS| ~ SANTOSH
304 RECOVERY CS (COMM)/1027/2026 31-08-2026 VR vs D KOMAR(D), 0313780408 sbpandey7@yahoo.com 24.08.2026
5 SH. MANOJ KUMAR|ICENTRAL
IDISTRICT  JUDGE
(COMMERCIAL 305 MISC. Misc DJ/497/2026 01-08-2026 KUMAR GUPTA Vs M/S GYP SYSTEM A/ANK AGGARWAL 8588857704 | office@verlical legal. in | 29-08-2026
ICOURT)-05
305 RECOVERY CS (COMM)/915/2026 04-08-2026 ) Private Limited Vs Avance Future PrivatNMOL CHADHA(P 9953040048 nadha.anmoladv@enarl.col  01-08-2026
305 EXECUTION Execution (Comm)/376/2026 05-08-2026 MAA VAISHNO STEEL Vs GULSHAN G| SUMIT ARORA 9899218311 catessumit2009@gmail.c/ 04.08.2026
305 RECOVERY CS (COMM)/930/2026 06-08-2026 Bank of India Vs KULDEEP YUSUF NAQI(P),| 9891954484 | vinodgupta@gmail.com | 02-08-2026
305 EXECUTION Execution (Comm)/372/2026 06-08-2026 tya Pal Gupta Vs Municipal Corporation ofiash Kumar Trived| 9810104312 trivedilawoffices@gmail.co,  04-08-2026



mailto:advocatessumit2009@gmail.comm
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305 RECOVERY CS (COMM)/931/2026 06-08-2026 NS PVT LTD Vs SANSKARIT BACHPANROHIT VASHIST(P 9540129000 officeofaarzooaneja@gmail 30-07-2026
305 RECOVERY CS (COMM)/923/2026 06-08-2026 Ravi Kumar Vs Bablu Kahyap Mann Sehgal(P), 7011496989 N/A 24-07-2026
305 RECOVERY CS (COMM)/935/2026 07-08-2026 ethi Industrial Corp Vs M/s PMT Machine| AMIT KUMAR(P), 19650680113 .amit451@gmail.com 31-07-2026
305 RECOVERY CS (COMM)/941/2026 08-08-2026 KASH ARORA Vs JENIKA VENTURES Llarika Karanjawala( , 9818807513 ema.sundd@karanjawala.i 06-08-2026
305 ARBITRATION OMP (I) (COMM)/700/2026 12-08-2026 [TATA CPITAL LIMITED Vs SUNDER LALUANISH BHOLA(P), 9811452022 Anishbholal7(yahoo.com 01-08-2026
305 ARBITRATION OMP (1) (COMM)/701/2026 12-08-2026 TA CPITAL LIMITED Vs SANDEEP SAKIANISH BHOLA(P), 9811452022 Anishbholal7(yahoo.com | 01-08-2026
305 MISC. ARBITRATION| OMP MISC (COMM)/12/2026 14-08-2026 ADHI and another Vs MAHENDER KUM4i Krishan Chandng 9711752002 1krishanchandna@gmail.c| 12-08-2026
305 RECOVERY CS (COMM)/983/2026 17-08-2026 ONS PRIVATE LIMITED Vs GIRISH KHAR MANOJ SAHU -9654448699 info@kandkassociate.in 13-08-2026
305 RECOVERY CS (COMM)/979/2026 17-08-2026 BHNA PHARMA Vs M/S SHRI JI PHARM/ Varun Gupta(P), 8527484890 jishri09@gmail.coin 13-08-2026
305 MISC. Misc DJ/536/2026 21-08-2026 plly Sinha Vs The National Insurance Co LKESH AGGARWAI| 9811311360 nsingh1908@yahoo.comn| 17-08-2026
305 MISC. Misc DJ/537/2026 21-08-2026 JAB NATIONAL BANK Vs LOKESH SING Beenu(P), 7000041067 i gautam2010@yahoo.col 14-08-2026
305 ARBITRATION ARB A (COMM)/10/2026 25-08-2026 SAURABH JAIN Vs TATA CAPITAL LTDGursimar Singh(P), 9910266125 gursimarsadana@yaho o.in  23-08-2026



mailto:nsingh1908@yahoo.comm
mailto:gautam2010@yahoo.comm
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REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
305 EXECUTION Execution (Comm)/418/2026 25-08-2026 COTSWIN PVT LTD Vs SH KSHITIJ GlGopal Sharma(P), 8178109123 N/A 23-08-2026
ISH. SUNILICENTRAL 03-08-2026 IM/S MANMOHMAN SINGHARMAN 9891826827 INOT GIVEN 28.07.2026
ICHOUDHARY, ICONSTRUCTION PVT LTD VsMONGA(P),
IDISTRICT JUDGE IMUNICIPAL CORPORATION OFASHUTOSH
ICOMMERCIAL IDELHI IGUPTA
ICOURT-06/ SH. RAM|
ILALL. MEENA, DJ|
ICOMM-06 TIS|
[HAZRI COURT| - _
ICENTRAL DELHI 03-08-2026 BAJAJ FINANCE LIMITED VsJOGINDER 9810315334 fjusjuris@gmail.com
IDATAR GARLIC AND ANR ISUKHIJA(P),
04-08-2026 INAVEEN GUPTA Vs MR ABDULRISHABH 7503414900 INOT GIVEN 29.07.2026
IAHAD ISINGHAL(P),
04-08-2026 ISH PREM CHAND GOEL Vs M/SRISHABH 7503414900 INOT GIVEN 29.07.2026
ISHREE SAI INDUSTRIES ISINGHAL(P),
05-08-2026 IPUMA SE Vs MAYANK ARORA IANSHUMAN(P) 9650009728 anshuman.sharma@koc30.07.2026
A hhar.com
07-08-2026 SH AMIT KUMAR Vs VS AND VADV ROHIT|8445310310 rmahiyagio@gmail.co 03.08.2026
ICOMMUNICATION PVT LTD ANDMAHIYA(P), m
IORS
08-08-2026 ISH VIKAS SINGHAL PROPRIETOR[Umesh 965490310 [Umeshkumar1771@gm (03.08.2026
IOF RR SALES CORPORATION VsKumar(P), lail.com
ISH BODENNAGARI MOHAN




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

10-08-2026

OFPETITIONER

NAME
RESPONDENT NAME

IANSART

RELAXO FOOTWEARS Vs ABBASManoj

[Kumar(P),

ADVOCATE
MOBILE
NUMBER

9868650379

ADVOCATE EMAIL ID

manojkr_singh@hotma
il.com

DATE OF E-

FILING

08.08.2026

ISHIVAM FOODS

ISHARMA(P)

>

amitlegal86@gmail.co
m

10-08-2026 STATE BANK OF INDIA VsMs.S.SOOD 0811786067 msssoodadvocate@gma 29.06.2026
ISUBHASH VARDE il.com

10-08-2026 IM/S TATA CAPITAL LTD VsSunil 9212190624 Delhilawyers76 @gmail. (04.08.2026
ISULTAN SEERAJ lsehrawat(P), com

10-08-2026 IM/S TATA CAPITAL LTD Vs GDjSunil 9212190624 Delhilawyers76 @gmail. [06.08.2026
INFRA SOLUTION isehrawat(P), com

12-08-2026 IM/S RS DYE CHEM Vs RAGHAV|[SUMIT KR[9818621098 advsumitrana@gmail.c (10.08.2026
IPETRO CHEM PVT LTD IRANA om

13-08-2026 IKOTAK MAHINDRA PRIME LTD Vs[Kushal 7009793548 IRishabh.eruditelegal@g|31.07.2026
IYOGENDER SINGH IKumar(P), mail.com

13-08-2026 STATE BANK OF INDIA Vs MRMs. S. SOOD (9811786067 msssoodadvocate@gma (03.07.2026
IBIJENDER fil.com

14-08-2026 IMR TARUN GUPTA Vs M/SAMIT 9711140436 11.08.2026




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

14-08-2026

OFPETITIONER NAME

RESPONDENT NAME

ISAROJ BALA SOLE PROPRIETOR;
IOF M/S BALAJI ENTERPRISES Vs
IMUNICIPAL CORPORATION OF
IDELHI AND ANR

CATE

satyendra
kumar singh(P),

ADVOCATE
MOBILE
NUMBER

9811161525

ADVOCATE EMAILID DATE OF E-
FILING

sksingh116 @gmail.com [11.08.2026

17-08-2026 IPRADEEP KUMAR CHAWLA ANDR.S. CHAGGAR (9891782970 rschaggar@gmail.com [12.08.2026
JANR Vs M/S OASIS SUPPLIERS
IPVT LTD AND ORS

18-08-2026 ISH DEEPAK ARORA Vs SH SANJAY[KRISHNA 7974570380 adv.krishnakanttiwari@(10.08.2026
IGUPTA KANT TIWARI igmail.com

19-08-2026 IYOGESH AGGARWAL Vsisatyendra 0811161525 sksingh16@gmail.com [13.08.2026
IMUNICIPAL CORPORATION OFkumar singh(P),
IDELHI AND ANR

25-08-2026 IM/S NKG INFRASTRUCTURE LTDABHISHEK 9910018993 info@aavnalegal.com [19.08.2026
IAND ANR Vs KOTAK MAHINDRAAGGARWAL(P),
IPRIME LTD

20-08-2026 ISTATE BANK OF INDIA Vs MRS[Ranjay Kumar9811255673 advocatesinha@rediffm [20.08.2026
IGAYTRI SINHA AND ANR ISinha(P), lail.com

31-08-2026 IM/S NETCORE CLOUD PVT LTD|Sh. Bharat9810066176 sahil.siddiqui@ygslegal.|31.08.2026
(FORMERLY KNOWN ASBhudhsn com
INETCORE SOLUTIONS PVT LTD)
Vs M/S JAG BROS CONSULTANTS
PVT LTD

31-08-2026 ISCP DISTRIBUTORS (UNIT OF VGANJU BAGAI 9810195013 kumarrajeshadv@gmail 22.08.2026

IPLASTICS) Vs MR KAPIL GROVER

.com




S.NO COURT

DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

CATE ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

31-08-2026 IDEEPAK GUPTA AND ANR VsMR. 9711443294 goellawoffices@gmail.c [14.08.2026
IMOHIT VERMA IKUSHAGRA om
IGOEL
- MS. REKHA,CENTRAL __ |COURT _ ROOMCIVIL SUIT OMP(D)(COMM) 687/2026  03.08.2026 ITATA CAPITAL LTD. VS VIKASANISH BHOLA 9811452022 [Anish_bhola17@yahoo. 01.08.2026
IDISTRICT  JUDGE, 1302 IGUPTA com
ICOMMERCIAL
ICOURT-07
ICOURT ROOM[CIVIL SUIT ICS(COMM)896/2026 03.08.2026 IM/S RAM SARAN DASS ANDRAMA 9911855122 ramasharma4597@gmaj?21.07.2026
1302 ICOMPANY VS KRISHNA GUPTA ISHARMA il.com
ICOURT ROOM[CIVIL SUIT ICS(COMM) 913/2026 04.08.2026 INIKE INNOVATE C.V. VS ASHOKPRAMOD 9718209970 aastha@thelegist.com (03.08.2026
1302 IKUMAR (UNKNOWN) & ANR. IKUMAR SINGH
ICOURT ROOM[CIVIL SUIT ICS(COMM) 914/2026 04.08.2026 IADIDAS AG VS ASHOK KUMARPRAMOD 9718209970 aastha@thelegist.com (03.08.2026
1302 (UNKNOWN) & ANR. IKUMAR SINGH
ICOURT ROOMCIVIL SUIT OMP(COMM) 75/2026 07.08.2026 IM/S MADHU KISHAN GUPTA VSMRITUNJAY [9953241942 mritunjaylaw@gmail.co06.08.2026
1302 IMUNICIPAL CORPORATION OFKUMAR SINGH] m
IDELHI
ICOURT ROOM[CIVIL SUIT ICS(COMM) 942/2026 08.08.2026 SURENDER PAL VS MUNICIPALJVIDYA SAGAR[8279971561 05.08.2026
02 ICORPORATION OF DELHI ANDISHARMA
IANR.
ICOURT ROOM[CIVIL SUIT ICS(COMM) 943/2026 08.08.2026 IMANTHAN CREATION VS./SHASHANK 9560417636 shashanksharma.advoc [06.08.2026
02 IADARSH TYAGI ISHARMA ate@gmail.com
ICOURT ROOM(CIVIL SUIT IOMP(i) (COMM) 702/2026 [13.08.2026 [TATA CAPITAL LTD VS EXPERIVASUNIL 9212190624 Delhilawyers76 @gmail. 07.08.2026
02 IENGINEERING SERVICES ISEHRAWAT icom
ICOURT ROOM[CIVIL SUIT ICS(COMM) 980/2026 17.08.2026 IBANK OF INDIA VS NAGMA IVINOD GUPTA (9891934484 counsel.vinodgupta@g (03.08.2026
02 mail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

ROOM[CIVIL SUIT ICS(COMM) 981/2026 17.08.2026 IBANK OF INDIA VS YASMIN IVINOD GUPTA 9891954484 counsel.vinodgupta@g (03.08.2026
1302 mail.com
ICOURT ROOM[CIVIL SUIT IOMP(COMM) 82/2026 24.08.2026 INKG INFRASTRUCTURE LTD. ANDADV. VIPIN| info@aavnalegal.com [19.08.2026
1302 IANR. VS KOTAK MAHINDRAGARG
IPRIME LTD.
ICOURT ROOMCIVIL SUIT OMP(I)(COMM) 720/2026 [31.08.2026 [TATA CAPITAL LTD. VS SHOAIBSUNIL 9212190624 Delhilawyers76 @gmail. [25.08.2026
1302 INAWAB KHAN ISEHRAWAT com
ICOURT ROOM[CIVIL SUIT OMP(I)(COMM) 721/2026  [31.08.2026 [TATA CAPITAL LTD. VS SHRISUNIL 9212190624 Delhilawyers76 @gmail. [22.08.2026
1302 IRAGHUKUL INFRASTRUCTURE =~ [SEHRAWAT com
ICOURT ROOMCCIVIL SUIT IOMP(I) (COMM) 716/2026 [29.08.2026 [TATA CAPITAL LTD. VS AJAYANISH BHOLA 9811452022 |Anish_bhola17@yahoo. [25.08.2026
1302 ICONSTRUCTION COMPANY com
ICOURT ROOMCIVIL SUIT ICS(COMM) 1024/2026 29.08.2026 IM/S KAMNA TOBACCO PVT. LTD/PULKIT SHREE 6202054764 advpulkitshree@gmail.c25.08.2026
1302 VS M/S MAVONORM EXHIBITS om
IWORLDWIDE PVT. LTD.
ICOURT ROOM(CIVIL SUIT CS(COMM) 1024/2026 IM/S KAMNA TOBACCO PVT. LTD.
1302 VS M/S MAVONORM EXHIBITS
IWORLDWIDE PVT. LTD.
ICOURT ROOM[CIVIL SUIT ICS(COMM) 996/2026 22.08.2026 STATE BANK OF INDIA VSSUCHITA 8896932838 agnihotrisuchita@gmail21.08.2026
1302 ISHRIPAL IDIXIT .com
ICOURT ROOMCIVIL SUIT [Execution 03.08.2026 [UCO BANK Vs Sakshi Malhotra ARUN 9811400314 IADVARUNSHARMA20 [27.07.2026
1302 (Comm.)/366/2026 ISHARMA 09@GMAIL.COM
ICOURT ROOM[CIVIL SUIT [Execution 13.08.2026 IRAJAT MALHOTRA Vs NORTH|VIDYA SAGARB279971561 IADVOCATEVIDYASAG [12.08.2026
1302 (Comm.)/394/2026 IDELHI MUNICIPALSHARMA IAR94@GMAIL.COM
ICORPORATIONOFDELHI




DISTRICT COURT ROOM

CASE NUMBER DATE

REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

CATE ADVOCATE
MOBILE

NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

H. RAMESH] DECLARATION CS (COMM)886/2026 01-08-2026 Santosh GoswamiVsANIL MEHRA [BARNITA 7290004573 litigation@lexindis.com 31-07-2026
UMAR -17] ISINHA ROY
IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT
[308 PERMANENT CS (COMM)887/2026 01-08-2026 IVECTUS POLYMERSPRIVATESHRIHAR 9548888420 ILEGAL@BOOSTIPS.IN [31-07-2026
INJUNCTION TRADE ILIMITEDVsBHAGARAM [TRIPATHI
MARK PRAJAPATH
308 rermanent CS (COMM)888/2026 01-08-2026 Pradeep Kumar Vs Rustam Khan andRAM LAKHAN (7838385020 INOT AVAILABLE 31-07-2026
njunction lOrs
308 RECOVERY CS (COMM)904/2026 03-08-2026 ISTATE BANK OFGopal Chand (9810210832 VIJAYPARKASH9882 (01-08-2026
IINDIAVSPRAVEEN Sharma @GMAIL.COM
308 RECOVERY ICS (COMM)919/2026 05-08-2026 IMEDIA [Rajiv Kumar/9811028098 [EOFFICE@TECHLAW. 04-08-2026
INTERNATIONALTHROUGH SOLE(Chaudhary IN
IPROP MSACHLA|
SABHARWALVSSIMRATPAL
SINGH TIWANASOLE PROP|
[TROLL PUNJABI
308 U/S 9 OF IOMP (1)(COMM.)693/2026 07-08-2026 [TATA CAPITAL LTD.VSGAGAN[Sunil sehrawat (9212190624 Delhilawyers76 @gmail. 06-08-2026
IARBITRATION ACT IKUMAR DUBEY lcom
308 MISC. APPLICATION Misc DJ505/2026 08-08-2026 IKAILASH CHAND|Rakesh Sehgal 9899389928 jai@isechainbers.con1 |07-08-2026
IGUPTAVSRADHEY SHYAM
[308 ITRADE MARK CS (COMM)938/2026 08-08-2026 IDALMIA BHARAT LIMITEDMD 8750905558 litigation@ashwathhleg [07-08-2026
IANDANR.VSASHOK KUMAR ANDSAZIDRAYEEN al.com
JANR.
308 u/S 34 IOMP(COMM.)76/2026 10-08-2026 IMs NKG InfrastructurABHISHEK 9910018993 info@aavnaleirnl.com [08-08-2026
LimitedVsKotak Mahindra PrimeAGGARWAL
Limited
[308 EXECUTION Execution(Comm.)379/2026 10-08-2026 IMS RA SPICES LLPVsGURUDEVANUBHAV 9971090069 anubhavbhasin88@gm 08-08-2026
IOVERSEAS LTD [BHASIN lail.com




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

CATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

RECOVERY CS (COMM)951/2026 12-08-2026 IPUNJAB NATIONALPARAS 9810600656 parasaggarwaladv@gm [11-08-2026
IBANKVSSATPAL IAGGARWAL lail.com
[308 EXECUTION Execution(Comm.)384/2026 13-08-2026 Panasonic Holdings{Shravan Bansal 6201970125 unitedmark@unitedand12-08-2026
ICorporationVsPankaj united.com
308 U/S 9 OF IOMP (1)(COMM.)705/2026  [20-08-2026 [UGRO CAPITAL LIMITEDVSAKAMIT KUMAR (9990659331 lkmpspa 19-08-2026
ARBITRATION ACT IGARMENTS ISINHA rtner@gmail.com
308 EXECUTION [Execution (Comm)/405/2026  [20-08-2026 lsatyendra kumar singh(P), ISHIVANGI 0811161525 sksingh116 @gmail.com [19-08-2026
IAGGARWAL Vg
Municipal
ICorporation  off
IDelhi
308 u/s 34 IOMP (COMM)/77/2026 20-08-2026 IMs NKG Infrastructure Limited VSABHISHEK 9910018993 info@aavnaleirnl.com (19-08-2026
[Kotak Mahindra Prime Limited IAGGARWAL(P),
1308 U/S 9 OF IOMP (I) (COMM)/710/2026 20-08-2026 [TATA CAPITAL LTD Vs RAMAANISH 9811452022 |Anish 25-08-2026
IARBITRATION ACT IGRAND CEREMONIAL LLP 2565 [BHOLA(P), bhola@Yahoo.com
1308 U/S 9 OF IOMP (I) (COMM)/709/2026 29-08-2026 [TATA CAPITAL LTD Vs RAMAANISH 9811452022 |Anish 25-08-2026
IARBITRATION ACT IGRAND CEREMONIAL LLP 2560 [BHOLA(P), bhola@Yahoo.com
[308 RECOVERY CS (COMM)/1018/2026 29-08-2026 IANSHUL GUPTA Vs MS IDBI BankiSunil Kumar(P), (9953858202 jaskaran.k.Singh@gmai[25-08-2026
ILtd Through Branch Manager l.com
[308 EXECUTION ExCOMM - Award by Arb 29-08-2026 UGRO CAPITAL LTD Vs MSBALRAJ 8130224461 adv.bgautam@gmail.co [25-08-2026
Comm/123/2026 KRISHNA INTERNATIONAL IGAUTAM(P), m
[308 RECOVERY CS (COMM)/1030/2026 31-08-2026 SATYA PARKASH GUPTA VS ASHISH 9899386610 &AUGLEGALSOLUTION 29-08-2026
IRELIANCE JIO INFOCOMM|GUPTA(P), 8851900429 @GMAIL.COM
ILIMITED




S.NO COURT

o ISH. ANIL
IDISTRICT
ICOMMERCIAL
ICOURT-09

ANTIL,
JUDGE,

DISTRICT COURT ROOM

CENTRAL

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME

CATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

03-08-2026 INDIAN OVERSEAS BANK Vs RITURUPAM 9810721966 01.08.2026
IMALHOTRA IKUMARI(P),
(%)SOMM)/898/2026 DLCTO010139512026
04-08-2026 S K Relan Vs Ms Meet Finance[Naresh 9811014029 nareshthanai@yahoo.co03.08.2026
Private Limited [Thanai(P), m
(CCSOMM)/909/2026 DLCTO010140852026
05-08-2026 [UNION OF INDIA Vs MS ENKAYjishan 9871300094 04.08.2026
IENTERPRISES sachdeva(P),
Misc DJ/498/2026 DLCTO010141802026
05-08-2026 JAMAIRA SOLUTIONS Vs Spectrum[Pratibha 9711401792 pratibhasinhai55@gma 05.08.2026
System ISinha(P), fil,com
(COMM)/917/2026 DLCTO010141852026
08-08-2026 INITIN JATIN TEXTILES LLP VSKISHORE 811062684 kkishore.srivas@gmail.c |07.08.2026
IAMIT JAISWAL IKUMAR om
E:CSOMM)/94O/2026 DLCTO010144752026 SRIVASTAVA(P
10-08-2026 Bansal Credits Ltd Vs MS Shri Balajilvikas sehgal(P), 9873828306 wikkisehgal @gmail.com [08.08.2026
[Enterprises
(cz:'\éplm(l\ln))/sga/zoze DLCT010145682026
12-08-2026 IMANTHAN CREATION Vs VERSHASHASHANK (9560417636 shashanksharma,advoc (11.08.2026
SHARMA ISHARMA(P), atqg@gmail.com
Misc DJ/510/2026 DLCT010146682026
13-08-2026 RS TEXTILE Vs RELOAD JEANSVineet Hans(P), 9811268978 lhansvineet@yahoo~co0.i12.08.2026
[PROP NITIN MITTAL n
(Ec"gﬁ]‘:ﬂ;’/gsg/zo% DLCT010147342026
17-08-2026 ILederle Pharma Pvt Ltd Vs Pharmex[Priyanka 711251567 lhambersofpriyankaseth [14.08.2026
(Criticare LLP Sethia(P), ia@.gmail.com
(COMM)/973/2026 DLCT010149222026
17-08-2026 IYogesh Aggarwal Vs MCD and Anr  [satyendra 9811161525 sksimghl16@gmail.com 14.08.2026
. lkumar singh(P),
Execution DLCT010149342026

(Comm)/397/2026




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

19-08-2026

OFPETITIONER

NAME
RESPONDENT NAME

IMohd Igbal Qureshi Vs MOHD|

IDilshad

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

INADEEM QURESHI IAhmed(P),
%:rzlm%os/zoze DLCT010151242026
20-08-2026 [UGRO CAPITAL LTD Vs KESHAV[BALRAJ 8130224461 adv.bguatam@gmail.co 19.08.2026
ExCOMM - Award [TEXTILES IGAUTAM(P), m
by Arb DLCTO010152242026
Comm/121/2026
20-08-2026 ISHIVANGI AGGARWAL Vsisatyendra 0811161525 sksimghl16@gmail.com 19.08.2026
Municipal Corporation of Delhi lkumar singh(P),
%:ﬁﬁ;ﬂoe/zoze DLCT010153002026
22-08-2026 U N Arora and Co Pvt Ltd Vs BBFParveen 8178512005 21.08.2026
lpackaging Private limited formerlyDutt(P), advpanveen827@gmail.
lknown as incite home care products| Com
(COMM)/999/2026 | DL-CT010155132026 pvt Itd
22-08-2026 ISTATE BANK OF INDIA Vs Jitender{Suchita Dixit(P),8896932838 agnihotrisuchita@gmail21.08.2026
Khangarot .com
E:CSOMM)/998/2026 DLCTO010155182026
24-08-2026 PAWAN KUMAR Vs Municipalsatyendra 0811161525 sksimghl16@gmail.com [21.08.2026
ICorporation of Delhi lkumar singh(P),
%E;L::;Zm/zoze DLCT010155822026
25-08-2026 IM/S FEDEX Vs Moti Vishandas [Raghav 9999622437 rpitjain2099@gmail.co [24.08.2026
ISabharwal(P), m
Misc DJ/543/2026 DLCT010156362026
29-08-2026 ISHRI Kavish Nemani Vs Mrs UrmilaPiyush Saraf(P), (97110458041 advpiyushsrfog@gmai.c25.08.2026
cs IGoel Sumit Goel om
(COMM)/1023/202 | DLCT010156792026
6
29-08-2026 [TATA CAPITL LTD Vs SANTOSHANISH 9999180625 25.08.2026
IDEVI IBHOLA(P),
(cé)'\g:l’\ll(l\ll})/713/2026 DLCT010157252026
29-08-2026 Kapoor Diesel Garage Pvt Ltd Vs TheM UKESH 9971990798 25.08.2026
cs INew India Assurance Co Ltd IAGGARWAL(P),
(COMM)/1022/202 | DLCT010157362026
6




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER
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RESPONDENT NAME

ADVOCATE
MOBILE
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ADVOCATE EMAIL ID

DATE OF E-

FILING

29-08-2026 [TATA CAPITAL LTD Vs KAMLESH{Sunil 9212190624 25.08.2026
SINGH sehrawat(P),
(OC%FI’VI(I\L%)/71 112026 DLCTO010157672026
o ISH. AJAY PANDEY,CENTRAL 01-08-2026 ISONAL JAIN Vs DEVIPRASADMUNISH 9811427955 munishlaw.vohra@gma [29-07-2026
IDISTRICT JUDGE, IRAMASARE SHUKLA IVOHRA(P), fil.com
ICOMMERCIAL
ICOURT "
03-08-2026 [TATA CAPITAL LTD Vs RAMAANISH 0811452022 anish_bhola17@yahoo. [01-08-2026
IGRAND CEREMONIAL LLP 2558 [BHOLA(P), com
03-08-2026 INARESH KUMAR Vs MUNICIPALsatyendra 0811161525 sksinghll6@gmail.com [01-08-2026
ICORPORATION OF DELHI ANDkumar singh(P),
. IANR
06-08-2026 IBANK OF INDIA Vs PALLAVIYUSUF 0891954484 counsel.vinodgupta@g (02-08-2026
ISAREES AND ORS INAQI(P), mail.com
06-08-2026 IM/s TATA CAPITAL LTD Vs S KSunil 9212190624 Delhilawyers76 @gmail. 04-08-2026
[TRANSPORT sehrawat(P), icom
h 06-08-2026 IM/s MADHU KISHAN GUPTA VSMRITUNJAY [9953241942 mritunjaylaw@gmail.co05-08-2026
IMUNICIPAL CORPORATION OFSINGH(P), m
B DELHI
12-08-2026 IGAGANDEEP SINGH KOCCHAR|GAGAN 9871365547 adv.gagan.jindal@gmailjo5-08-2026
(Prop of GRD Motors) Vs JANKIJINDAL(P), .com
. ISAHU (Prop of Mahadev Motors)
08-08-2026 IM/s TATA CAPITAL LTD VsSunil 9212190624 Delhilawyers76 @gmail. 05-08-2026
RAMESHWAR MAHAWAR lsehrawat(P), com
h 08-08-2026 IM/s TATA CAPITAL LTD Vs SEEMA [Sunil 9212190624 Delhilawyers76 @gmail. [05-08-2026
lsehrawat(P), com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE
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ADVOCATE EMAIL ID

DATE OF E-

FILING

08-08-2026 IAJAY KUMAR SHARMA Vs JASPALJIMANOJ 9999874972 manojmishragg@gmail [04-08-2026
ISINGH IKUMAR(P), .com

12-08-2026 ISHILPA KHANNA Vs HEMLATA  [SANTOSH 9313780408 SBPANDEY7@YAHOO. 10-08-2026

IKUMAR(P), COM

12-08-2026 IMOHD ALAM AND ANR Vs MOHD)| 9810756193 advvo.mehdi@gmail.co 12-08-2026
REHMAN m

21-08-2026 IM/S SARDARI LAL AND COMPANY/Anil Sethi(P), [9811109342 IN.A. 18-08-2026
Vs M/S SAURABH]
INFRASTRUCTURE PVT LTD

21-08-2026 SACHIN JAIN AND ORS VsRamakant 9582158748 vakilguru@gmail.com [14-08-2026
SHAHZILA PERVEEN Shukla(P),

21-08-2026 IDFC FIRST BANK LTD Vs AKHLAQMAYANK 9873347330 mayank_mahajanos@y(17-08-2026
IAHMEDJAMIL QURESHI IMAHAJAN(P), ahoo.com

21-08-2026 IRAVINDER AND ANR Vs AXISVICHITRA 9350288356 IN.A. 19-08-2026
IBANK LIMITED AND ORS IKUMAR(P),

21-08-2026 ILOKESH KUMAR Vs SHIVANSH[Rakesh 9811539888 rakeshpatiyal1975@gm [19-08-2026
IGUPTA [Patiyal(P), lail.com

25-08-2026 IMONIKA SHARMA Vs GEETANJLIJayant 9999187238 advjayanttewathia@gm [20-08-2026
ISHARMA AND Ors [Tewathia(P), lail.com

22-08-2026 State Bank of India Vs Raj Kumar  [Suchita Dixit(P),[8896932838 agnihotrisuchita@gmaill20-08-2026

.com




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

24-08-2026 IDAYA. RANI Vs SAMMAANNITISH 8287077645 shikharsrivastavao588 [28-08-2026
ICAPITAL LTD IVISHWAKARM @gmail.com
. A(P),
11-08-2026 IM/s RA SPICES LLP Vs M/s ATLASANUBHAV 9971090069 annbhavbhasin88@gm [07-08-2026
IOVERSEAS IBHASIN(P), lail.com
12-08-2026 PUNJAB NATIONAL BANK VSPPARAS 9810600656 parasagsarwaladv@gmal10-08-2026
ISATPAL AND ANR IAGGARWAL(P), fil.com
18-08-2026 Sh DINESH JAIN Prop of M/sBIRENDRA 9953706868 goyal.harsh345@gmail. [13-08-2026
SIDDHARTH INTERNATIONAL VsKUMAR(P), com
. IM/S PB RETAIL PVT LTD
1 ISH. MUKESH|CENTRAL ICOURT ROOMMisc DJ Misc DJ /490/2026 01-08-2026 IRK GOEL ABHEY KUMAR JAIN VslAbhinav 9971166275 - 31.07.2026
IKUMAR, DISTRICT| 1309 IMUNICIPAL CORPORATION OFShokeen
WUDGE, IDELHI
ICOMMERCIAL
ICOURT
ICOURT ROOM(CS (COMM) ICS (COMM)/890/2026 01-08-2026 IYOGESH AGGARWAL Vs MunicipalSatyendra Kr9811161525 sksingh116 @gmail.com 30.07.2026
309 ICorporation of Delhi ISingh
ICOURT ROOM(CS (COMM) ICS (COMM)/901/2026 03-08-2026 IMS ESS ELL SONS PVT LTD Vs MSNitin Kakkar  |9811890118 advnitinkakkar@gmail. 31.07.2026
1309 IVED PRAKASH MITTAL AND com
ISONS AND OTHER
ICOURT ROOM(CCS (COMM) CS (COMM)/902/2026 03-08-2026 ISNS ENTERPRISES Vs A C IMPEX[Devvrat Sharma 9398378156 advocatedeepakajmani [27.07.2026
1309 INC @gmail.com
ICOURT ROOM 310CS (COMM) CS (COMM)/905/2026 03-08-2026 JAASHISH SALIWAL Vs NISHANaveen Jain 9711793507 naveenjain11289@gmai 31.07.2026
IMODA l.com
ICOURT ROOM 3100MP (I) (COMM) (OMP (I) (COMM.)/688/2026 [04-08-2026 [TATA CAPITAL LTD Vs SANDEEPAnish Bhola 9811452022 |Anish_bhola17@yahoo. |01.08.2026
IMAKHIJA com




S.NO COURT

DISTRICT COURT ROOM

ICOURT ROOM 310

CASE TYPE

OMP (I) (COMM)

CASE NUMBER

IOMP (I) (COMM.)/689/2026

DATE
REGISTRATION

04-08-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

[TATA CAPITAL LTD Vs
INIJAMUDDEEN GANI

ADVOCATE

IAnish Bhola

ADVOCATE
MOBILE
NUMBER

9811452022

ADVOCATE EMAIL ID

|Anish_bhola17@yahoo.
com

DATE OF E-

FILING

01.08.2026

ICOURT ROOM|Counter Claim Counter Claim/38/2026 05-08-2026 IM/s SURE SALES AUTOMATIONAnkit Jain 9643801028 advjainlawchambers@g -
1309 IPVT. LTD. Vs CAXTON PRESS (P) mail.com
ILTD
ICOURT ROOM(CS (COMM) ICS (COMM)/920/2026 05-08-2026 IM/s M G SALES Vs M/s REETAP P Ahuja 0811297244 rsprempaulahuja@gmai03.08.2026
1309 INAYYAR l.com
ICOURT ROOM 310CS (COMM) ICS (COMM)/921/2026 05-08-2026 RAHUL JAIN Vs REETA DEVI JAIN|Puneet Ahuja 9999054886 advpuneetahuja@gmail 03.08.2026
IAND ORS .com
ICOURT ROOMOMP (COMM) IOMP (COMM.)/73/2026 06-08-2026 IMS MADHU KISHAN GUPTA VsMrityunjay 9953241942 mrityunjaylaw.gmail.co (05.08.2026
1309 IMUNICIPAL CORPORATION OFKumar Singh m
IDELHI
ICOURT ROOMMisc DJ Misc DJ/511/2026 12-08-2026 IKUNAL MITTAL Vs MANIKSSameer Sidhar |9560783406 - 04.08.2026
1309 IKUMAR MONDAL
ICOURT ROOMEX (COMM) [Execution 13-08-2026 ISAROJ BALA Vs MCD AND ANR  [Satyendra Krj9811161525 sksingh116 @gmail.com [11.08.2026
1309 (Comm.)/390/2026 ISingh
ICOURT ROOM 310EX (COMM) [Execution 13-08-2026 ISAROJ BALA Vs MCD AND ANR  [Satyendra Kr9811161525 sksingh116@gmail.com [11.08.2026
(Comm.)/391/2026 [Singh
ICOURT ROOM 310EX (COMM) [Execution 13-08-2026 IJANIL KUMAR GUPTA Vs MCD AND|Satyendra Kr9811161525 sksingh116@gmail.com [11.08.2026
(Comm.)/392/2026 IANR [Singh
ICOURT ROOM 310EX (COMM) [Execution 13-08-2026 ISAROJ BALA Vs MCD AND ANR  [Satyendra Kng9811161525 sksingh116@gmail.com [11.08.2026

(Comm.)/393/2026

[Singh




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

ICOURT ROOM(CS (COMM) CS (COMM)/959/2026 13-08-2026 [UNION BANK OF INDIA Vs USHAK S Ranot 9890410729 lkamaljitsinghranot@g [11.08.2026
1309 IDEVI mail.com
ICOURT ROOMEX (COMM) [Execution 21-08-2026 BHARTI KHUREJA Vs MANOJVikas Sharma (9999010507 jurislaw@outlook.com [14.08.2026
1309 (Comm.)/407/2026 IKUMAR LAMBA
ICOURT ROOM 310EX (COMM) [Execution 21-08-2026 IASHOK MANDAL Vs VENUSAnil Kumar9313579493 adv.anilsingh88@gmail [25.07.2026
(Comm.)/408/2026 IENTERPRISES ISingh .com
ICOURT ROOM 310CS (COMM) CS (COMM)/993/2026 21-08-2026 IMAHA MAYA FOOD PRODUCTS[Pankaj Singhal 9891475320 pankajsinghal.advocate [18.08.2026
IPRIVATE LIMITED Vs SNEHA| @gmail.com
SINGH
ICOURT ROOMEX (COMM) [Execution (Comm.)/415/2026/24-08-2026 SURAJ PRAKASH SHARMA VsSatyendra Krj9811161525 sksingh116 @gmail.com [21.08.2026
309 Municipal Corporation of Delhi ISingh
ICOURT ROOMMisc DJ Misc DJ/539/2026 24-08-2026 Amit Mahajan Vs  Municipal[Utkarsh Sharma(7289988608 utkarshsharma.adv@g [20.08.2026
1309 ICorporation of Delhi mail.com
ICOURT ROOM(CS (COMM) ICS (COMM)/1003/2026 24-08-2026 SUNIL FASHION Vs LOVELYJP K Gupta 9711049871 adv.m.fahad72@gmail.c19.08.2026
1309 IFASHION om
ICOURT ROOM(CCS (COMM) ICS (COMM)/1006/2026 24-08-2026 IM S EMARSONS COURIERS [Dalip Anand |9873476464 dalipanandg9o@gmail. 10.08.2026
1309 THROUGH ITS PROP KARAN| com
IPRAKASH Vs MS MECHKARTZ,
[THROUGH ITS PARTNERS
ICOURT ROOM(CCS (COMM) CS (COMM)/1011/2026 25-08-2026 STATE BANK OF INDIA Vs[lirath Lal Yadav|9643228307 advtirath@gmail.com [22.08.2026
309 IDEEPAK AND ORS
ICOURT ROOMOMP (I) (COMM) (OMP (I) (COMM.)/722/2026 [31-08-2026 TATA CAPITAL LTD Vs SHRISunil Sehrawat 9212190624 delhilawyers76 @gmail. [25.08.2026
1309 IRAGHUKUL INFRASTRUCTURE com




S.NO COURT

SH. LAL SINGH,|
IDISTRICT  JUDGE,|
ICOMMERCIAL
ICOURT

DISTRICT COURT ROOM

CENTRAL

CASE NUMBER

DATE
REGISTRATION

01-08-2026

OFPETITIONER NAME

RESPONDENT NAME

Bharati Bhawan
(Chaturvedi

VS Vs Deepak]

INIKHIL
[TRJPATHI

ADVOCATE
MOBILE
NUMBER

9899836932

ADVOCATE EMAIL ID

nikhilyripathi63 @gmail
.com

DATE OF E-
FILING

30-07-2026

01-08-2026 Punayata Trader LLP VS Vs SatyaNILESH DEEP (9811636706 nileshdeepadv@gmail.c 31-07-2026
[Enterprises om

05-08-2026 Simraj Overseas Pvt Ltd Through itsTUSHAR 880229093 advocatepmahajan@ya [03-08-2026
Director Mr Rajiv Khullar VS Vs MSMAHAJAN lhoo.com
Empire Overseas Through its
Proprietor Md Shoaib Saifi

06-08-2026 IMS ENKAY ENTERPRISES vs CAOISHAN ishanlegalaid @gmail.co [05-08-2026
IRWP BELA BIHAR ISACHDEVA m

06-08-2026 IMS MADHU KISHAN GUPTA vsMRITUNJAY [9953241942 mritunjaylaw@gmail.co05-08-2026
IMUNICIPAL CORPORATION OFKUMAR SINGH m
IDELHI

06-08-2026 IMS MADHU KISHAN GUPTA vsMRITUNJAY [9953241942 mritunjaylaw@gmail.co05-08-2026
IMUNICIPAL CORPORATION OFKUMAR SINGH m
IDELHI

07-08-2026 IMEENAKSHI TRADERS vs M KMANOJ GARG 03-08-2026
[TRADERS

08-08-2026 Sunil Kumra vs Ashok Kumra IASHOK ANAND9810580541 05-08-2026

11-08-2026 IMSB Publishers Pvt Ltd vs SmartKARAN JAIN [9810367549 advocatekj@gmail.com [27-07-2026
book

13-08-2026 IM/S SAKARNI PLASTER INDIAPPRADEEP 9312769327 laor.maynak@gmail.co [10-08-2026

PVT LTD vs SHUBHAM MAURYA

IKUMAR
IAGGARWAL

m




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER NAME VS

RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

13-08-2026 IANIL KUMAR GUPTA vs MCD andiSATYENDRAK (0811161525 sksingh/116(S),email.co(11-08-2026
IANR [UMARSINGH m

13-08-2026 STATE BANK OF INDIA vs JEEWAN 9810099243 YPGADVOCATE@GMA 10-08-2026
IGARIMA PROPIETOR OF JMD|PRAKASH IL.COM
IENTERPRISES IGUPTA

14-08-2026 INDIAN OVERSEAS BANK vs [RUPAM 9910721966 11-08-2026
INIKHAT MALIK IKUMARI

17-08-2026 SANDHYA  CHAUHAN vsSURESH 0810099445 suresh.sharma717@gm (13-08-2026
SURINDER NAGPAL IKUMAR lail.com

ISHARMA

17-08-2026 IBKL AGRO FOODS PVT. LTD. Vs [DEEPAKJAIN (8588826199 dkj.adv@gmail.com 13-08-2026
INALNI SAHOO

18-08-2026 IYOGESH AGGARWAL vs MCD andSATYENDRAK (9811161525 sksingh/116(S),email.co(13-08-2026
IANR [UMARSINGH m

21-08-2026 [UNION OF INDIA vs MY[SAURAV 89543777855 sauravyadavri@gmail.c [20-08-2026
ICONSTRUCTION AND ANR ISINGH YADAV om

24-08-2026 ICANARA BANK vs KHADIJAARUNYADAV (9910431437, IArunYadav8o3@gmail. [22-08-2026
ISHAMS AND OTHERS 9625735051 com

25-08-2026 [TATA CAPITAL LIMITED vs REDSUNIL 9212190624 Delhilawvers76@gmail. [21-08-2026
ISTONE CONSTRUCTION ISEHRAWAT com

25-08-2026 IM/S VIVEK IMPEX vs PADAMGAURAV 9899886971 linfoVjkgalawchambers. [22-08-2026
ICHAND AGGARWAL And Ors IGOYAL com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

31-08-2026 IGOPAL KHANNA and ANR. Vs [VIKAS DUDEJA9810906618 vikas.dudeja.adv@gmai[29-06-2026
[MONIKA GROVER l.com
31-08-2026 IVIPIN GUPTA VS MUNICIPALJPAIrKAir ROY/981-1-070396 pankajkot,raoyahoo. co.|25-08-2026
ICORPORATION OF DELHI IKOTRA fin
3 ISH. RAKESHI|CENTRAL EZOURT ROOMCR/IL SUIT CS (COMM)/894/2026 01-08-2026 IROOPSINGAAR APPARELSSANCHIT 9999605495 sgaa.law@gmail.com  [30-07-2026
IPANDIT, DISTRICT] Ko2 IPRIVATE LIMITED Vs PAWANIGOYAL(P),
WJUDGE, IFASHION PRIVATE LIMITED
ICOMMERCIAL
ICOURT
ICOURT ROOMArbitration IOMP (I) (COMM)/684/2026 |03-08-2026 [TATA CAPITAL LTD Vs AZHAR IANISH 0811452022 |Anish INA
Koz IBHOLA(P), bbholal7(a)yalioo.com
ICOURT ROOMMisc Application  Misc DJ/495/2026 03-08-2026 SB Shah Co Pvt Ltd Vs M/SVineet Hans(P), 9811268978 [Email:- INA
ko2 IPARIDHI INDUSTRIES lhansvlneet@yahoo.co.I
n
ICOURT ROOMCIVIL SUIT CS (COMM)/903/2026 03-08-2026 INARESH KUMAR Vs Municipalsatyendra 0811161525 sksinghll6@gmail.com [29-07-2026
Koz ICorporation of Delhi lkumar singh(P),
ICOURT ROOM(CIVIL SUIT CS (COMM)/912/2026 04-08-2026 IJARVIND MOHAN MITTALIKUSHAGRA 9999448797 lkushagrabansal @akano
Ko2 IPROPRIETOR OF GYAN CHANDRABANSAL(P), ciates.org.in
BHAN Vs SAMEN INDUSTRIES|
IPVT LTD
ICOURT ROOMExecution [EXCOMM - Award by Arbo6-08-2026 IMs SITA RAM AND COMPANY PVT|Sewa Singh(P), 9599300760 legal.src@sitaramco.co [NA
ko2 Comm/117/2026 LTD Vs Ms Oriental Plywood m
[Furniture Emporium
ICOURT ROOMExecution [EXCOMM - Award by Arbo6-08-2026 IBAJAJ FINANCE LTD Vs VEENAArun Kumang67 1195877 igloriouslawassociates@ [NA
ko2 Comm/118/2026 IJAND CO ISharma(P), igmail.com
ICOURT ROOMArbitration IOMP (I) (COMM)/691/2026 |06-08-2026 [TATA CAPITAL LTD Vs SHREE DEV|Sunil 9212190624 Delhilawyers76@gma [NA
ko2 INARAYAN PROJECTS PRIVATEsehrawat(P), il.com
ILIMITED DIRECTOR SUNILYADAV|




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

ROOM[CIVIL SUIT CS (COMM)/924/2026 06-08-2026 SURENDER PAL Vs MUNICIPALvidya sagar8279971561 advocatevidyasagarg4 @(03-08-2025
ko2 ICORPORATION OF DELHI shrama(P), igmail.com
ICOURT ROOM[CIVIL SUIT CS (COMM)/927/2026 06-08-2026 INDIAN OVERSEAS BANK VsRUPAM 9910721966 INA 06-07-2026
Ko2 ISUNIL SURANA AND ORS IKUMARI(P),
ICOURT ROOMCIVIL SUIT ICS (COMM)/928/2026 06-08-2026 Pradeep Aggarwal Vs Ashish Mittal [ARCHIT 9599043045 LEGAL@SIGMALEGA [01-08-2026
Ko2 ISINGHAL(P), IL.IN
ICOURT ROOMCIVIL SUIT CS (COMM)/929/2026 06-08-2026 STATE BANK OF INDIA VsSweety Sood(P), 9811786067 msssoodadvocate@gma [27-06-2026
ko2 IRAJRANI fil.com
ICOURT ROOMCCIVIL SUIT ICS (COMM)/947/2026 10-08-2026 SUSHIL MITTAL Vs  PRIYABhishm 9991858999 advbhishmnarain@gmal06-08-2026
Koz IKUMARI ISingh(P), fil.com
ICOURT ROOMCIVIL SUIT ICS (COMM)/946/2026 10-08-2026 SURENDER PAL Vs Municipalsatyendra 0811161525 sksinghil6@gmail.com [12-08-2026
Koz ICorporation of Delhi lkumar singh(P),
ICOURT ROOMCCIVIL SUIT ICS (COMM)/948/2026 11-08-2026 INEERAJ GUPTA Vs CARTEL INFRAMehga Rathi 7982709235 advmegharahiz@gmail. 03-08-2026
Ko2 [TECH PVT LTD com
ICOURT ROOM[CIVIL SUIT ICS (COMM)/961/2026 13-08-2026 IMD IMTIYAZ Vs  VORTEXMANOJ 9213630390 Lawyer_09@yahoo.co.i [10-08-2026
KBo2 [EXPERIENTIAL MARKETING PVIKUMAR LOHAT n

ILTD

ICOURT ROOMExecution [EXCOMM - Award by Arbj14-08-2026 IMG TOOLS VS GOVT. OF NCT OFMIHIR GARG &955535883 contact@thelawlens.co [NA
ko2 Comm/120/2026 IDELHI [RASHI JAIN m
ICOURT ROOM[CIVIL SUIT ICS (COMM)/967/2026 17-08-2026 BANK OF INDIA Vs JUBAIDA[Vinod Gupta 9891954484 councsel.vinodgupta@g [24-07-2026
ko2 IKHATOON mail.com




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ROOM[CIVIL SUIT CS (COMM)/971/2026 17-08-2026 LAXMI REBOT PVT LTD VsANMOL 9953040018 lawemchambers@gmail [11-08-2026
KBo2 IRAJESH BANSOD ICHADHA(P), .com
ICOURT ROOM[CIVIL SUIT CS (COMM)/978/2026 17-08-2026 LEDERLE PHARMA PVT LTD VsPriyanka 9711251567 chambersofpriyankaset 08-08-2026
Koz IMr Rahul Jaiswal Sethia(P), lhi a@gmail.com
ICOURT ROOMCIVIL SUIT ICS (COMM)/985/2026 18-08-2026 Ravinder Kumar Vs Joginder Kumar |[Oankaj Singhal (9891475320 13-08-2026
Ko2 IPANKAJSINGHAL.AD

VOCATE@GMAIL.CO
M
ICOURT ROOMExecution [Execution (Comm)/399/2026(18-08-2026 ILIFETECH SCIENTIFIC INDIA PVT| INA
Ko2 ILTD Vs TRIVENI HEALTH CURE]
IPVT LTD
ICOURT ROOMExecution IM-EX/647/2026 19-08-2026 IKIRAN ROADWAYS VS M/S SOLIDIVARUN GUPTA (9810476767 igupta.varun1@gmail.co [NA
Ko2 IINDIA LTD m
ICOURT ROOMCIVIL SUIT ICS (COMM)/986/2026 19-08-2025 ISUKESH KR CHAUHAN VS MCD [SHUBHAM 7633860576 INA 14-08-2026
Ko2 ISHARMA
ICOURT ROOMCCIVIL SUIT CS (COMM)/986/2027 19-08-2024 JASHOK KUMAR VS SUBHASHBHUPINDER (9811433605 hupindermehtaniq@g (10-04-2026
Kuo2 IKUMAR IMEHTANI mail.com
ICOURT ROOMExecution [EX (COMM)/410/2026 21-08-2026 ISAKARNI PLASTER (INDIA PVT.[/PRADEEP 93127769327 wertical.legal@gmail.co [NA
KBo2 LTD. VS PREMIER PAINTS &AGGARWAL m
ICOLOR INDUSTRIES

ICOURT ROOMExecution [EX (COMM)/413/2027 22-08-2025 IKANCHANN FASHAION VS JATINISUBHASH 9810459344 INA
KBo2 JARORA ICHANDER
ICOURT ROOM(Civil Suit CS (COMM)/995/2026 22-08-2024 ISBI VS LAL SINGH ISUCHITA 896932838 agnihotrisucjita@gmail.19-08-2026
KBo2 IPANDIT com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

ROOMExecution [Execution (Comm)/419/2026 [25-08-2026 IATUL GOEL Vs Narinder Kumar IS.B. Pandey 931378040
Koz
ICOURT ROOM(Civil Suit IOMP (I) (COMM)/715/2026 [29-08-2026 [TATA CAPITAL LTD Vs VISHNUAnish Bhola 9811452022 |Anish INA
Koz ILIFTING SERVICES bhola17@yahoo.com
ICOURT ROOM(Civil Suit IOMP (I) (COMM)/714/2026 [29-08-2026 [TATA CAPITAL LTD Vs IQBAL|Anish Bhola 0811452022 |Anish INA
Koz ISINGH 3950 bhola17@yahoo.com
ICOURT ROOMMisc. Appl. Misc DJ/547/2026 31-08-2026 IDABUR INDIA LTD VsYogesh 96549 82990 office@chamversofdivij NA
ko2 IKALPATARU PAPERS LLP [Khanduja kumar.com
ICOURT ROOMMisc. Appl. IOMP MISC (COMM)/11/2026[14-08-2026 RAJAN ELWADHI HUF VsRavi Kishan/9467194651 lharsh.vardhan@zlc.co.i [NA
Ko2 IMULTANI LAL CHUGH IChandna n
ICOURT ROOM[Execution [Execution (Comm)/417/2026 [25-08-2026 IM/S SATYA NARAIN CHEMICALS|Ankit gupta 9717134040 advocateankltg@gmall. NA
Ko2 ICOMPANY Vs M/S FRISCO FAB] com

IDYEING PRINTING PVT LTD

ICOURT ROOM[CIVIL SUIT CS (COMM)/927/2026 06-08-2026 INDIAN OVERSEAS BANK VsRUPAM 9910721966 INA 06-07-2026
Ko2 ISUNIL SURANA AND ORS IKUMARI(P),
ICOURT ROOMCCIVIL SUIT CS (COMM)/928/2026 06-08-2026 IPradeep Aggarwal Vs Ashish Mittal |[ARCHIT 9599043045 LEGAL@SIGMALEGA (01-08-2026
KBo2 ISINGHAL(P), IL.IN
ICOURT ROOMCCIVIL SUIT CS (COMM)/929/2026 06-08-2026 STATE BANK OF INDIA VsSweety Sood(P), 9811786067 msssoodadvocate@gma [27-06-2026
ko2 RAJRANIT il.com
ICOURT ROOM[CIVIL SUIT CS (COMM)/947/2026 10-08-2026 SUSHIL MITTAL Vs  PRIYABhishm 9991858999 advbhishmnarain@gmal06-08-2026
ko2 IKUMARI ISingh(P), il.com




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ROOM(CIVIL SUIT CS (COMM)/946/2026 10-08-2026 SURENDER PAL Vs Municipalsatyendra 9811161525 sksinghil6@gmail.com [12-08-2026
ko2 ICorporation of Delhi kumar singh(P),
ICOURT ROOM[CIVIL SUIT ICS (COMM)/948/2026 11-08-2026 INEERAJ GUPTA Vs CARTEL INFRAMehga Rathi  [7982709235 advmegharahiz@gmail. (03-08-2026
Ko2 [TECH PVT LTD com
ICOURT ROOMCIVIL SUIT ICS (COMM)/961/2026 13-08-2026 IMD  IMTIYAZ Vs  VORTEXMANOJ 9213630390 [Lawyer_09@yahoo.co.i [10-08-2026
Ko2 IEXPERIENTIAL MARKETING PVITKUMAR LOHAT]| n

ILTD
ICOURT ROOMExecution [EXCOMM - Award by Arbji4-08-2026 IMG TOOLS VS GOVT. OF NCT OFMIHIR GARG &955535883 contact@thelawlens.co [NA
Ko2 Comm/120/2026 IDELHI IRASHI JAIN m
ICOURT ROOMCCIVIL SUIT ICS (COMM)/967/2026 17-08-2026 BANK OF INDIA Vs JUBAIDAVinod Gupta (9891954484 councsel.vinodgupta@g [24-07-2026
Koz IKHATOON mail.com
ICOURT ROOMCIVIL SUIT CS (COMM)/971/2026 17-08-2026 LAXMI REBOT PVT LTD VSANMOL 9953040018 lawemchambers@gmail 11-08-2026
Ko2 IRAJESH BANSOD ICHADHA(P), .com
ICOURT ROOMCCIVIL SUIT CS (COMM)/978/2026 17-08-2026 LEDERLE PHARMA PVT LTD VsPriyanka 9711251567 chambersofpriyankaset 08-08-2026
Koz IMr Rahul Jaiswal Sethia(P), lhi a@gmail.com
ICOURT ROOMCCIVIL SUIT CS (COMM)/985/2026 18-08-2026 IRavinder Kumar Vs Joginder Kumar [Oankaj Singhal 9891475320 13-08-2026
KBo2 IPANKAJSINGHAL.AD
VOCATE@GMAIL.CO
M
ICOURT ROOMExecution [Execution (Comm)/399/2026(18-08-2026 ILIFETECH SCIENTIFIC INDIA PVT| INA
KBo2 ILTD Vs TRIVENI HEALTH CURE]|
IPVT LTD

ICOURT ROOMExecution IM-EX/647/2026 19-08-2026 IKIRAN ROADWAYS VS M/S SOLIDIVARUN GUPTA (9810476767 igupta.varun1@gmail.co [NA
KBo2 IINDIA LTD m




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

ROOM[CIVIL SUIT ICS (COMM)/986/2026 19-08-2025 ISUKESH KR CHAUHAN VS MCD [SHUBHAM 7633860576 14-08-2026
Ko2 ISHARMA
ICOURT ROOM[CIVIL SUIT CS (COMM)/986/2027 19-08-2024 JASHOK KUMAR VS SUBHASHBHUPINDER (9811433605 bhupindermehtanig@g [10-04-2026
Kuo2 IKUMAR IMEHTANI mail.com
ICOURT ROOMExecution IEX (COMM)/410/2026 21-08-2026 ISAKARNI PLASTER (INDIA PVT.PRADEEP 93127769327 wvertical.legal@gmail.co [NA
Ko2 LTD. VS PREMIER PAINTS &AGGARWAL m

ICOLOR INDUSTRIES

ICOURT ROOMExecution IEX (COMM)/413/2027 22-08-2025 IKANCHANN FASHAION VS JATIN|ISUBHASH 0810459344 INA
Ko2 IARORA ICHANDER
ICOURT ROOM(Civil Suit ICS (COMM)/995/2026 22-08-2024 ISBI VS LAL SINGH ISUCHITA 896932838 agnihotrisucjita@gmail.[19-08-2026
Kuo2 IPANDIT com
ICOURT ROOMExecution [Execution (Comm)/419/2026 [25-08-2026 IATUL GOEL Vs Narinder Kumar S.B. Pandey 931378040 INA
ko2
ICOURT ROOM(Civil Suit IOMP (I) (COMM)/715/2026 [29-08-2026 [TATA CAPITAL LTD Vs VISHNUAnish Bhola 0811452022 |Anish INA
Koz ILIFTING SERVICES bhola17@yahoo.com
ICOURT ROOM(Civil Suit IOMP (I) (COMM)/714/2026 [29-08-2026 [TATA CAPITAL LTD Vs IQBALAnish Bhola 9811452022 |Anish INA
ko2 ISINGH 3950 bhola17@yahoo.com
ICOURT ROOMMisc. Appl. Misc DJ/547/2026 31-08-2026 IDABUR INDIA LTD VslYogesh 96549 82990 office@chamversofdivij NA
ko2 IKALPATARU PAPERS LLP [Khanduja kumar.com
ICOURT ROOMMisc. Appl. IOMP MISC (COMM)/11/2026[14-08-2026 RAJAN ELWADHI HUF  VsRavi Kishanl9467194651 harsh.vardhan@zle.co.i [NA
ko2 IMULTANI LAL CHUGH IChandna n




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ROOMExecution [Execution (Comm)/417/2026 [25-08-2026 IM/S SATYA NARAIN CHEMICALSAnkit gupta 9717134040 advocateankltg@gmall. NA
402 OMPANY Vs M/S FRISCO FAB| com
IDYEING PRINTING PVT LTD




S.NO COURT

g IMS. MANJUSHA|
WADHWA/SH,
JASHUTOSH KUMAR,
, DISTRICT JUDGE
(COMMERCIAL
ICOURT)-01

DISTRICT COURT ROOM

C.

CASE NUMBER

CS (COMM)/718/2026

DATE

REGISTRATION

01-08-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

KAMAL (PROP OF M/S ISHAN|
HIRING COMPANY) Vs M/S BADR]|
RAI AND COMPANY (THROUGH|
TS PARTNERS)

ADVOCATE

lamarendra
lkumar
[dubey(P),

ADVOCATE
MOBILE
NUMBER

9599801188

ADVOCATE EMAILID DATE OF E-
FILING

globalvisionlawoffice@
igmail.com

30-07-2026

CS CS (COMM)/717/2026 01-08-2026 ICanara Bank Vs Anita and Ors INILENDU 999050853 nilenduvatsyayan@gma30-07-2026
IVATSYAYAN(P) il. com

CS CS (COMM)/716/2026 01-08-2026 IM/S SAMCHEM INDIA PRIVATEHARENDER 999656764 lharenderparchand@gm|30-07-2026
ILIMITED Vs M/s Elfin Drugs PrivateKUMAR ail.com
Limited IPARCHANDA(P

CS CS (COMM)/720/2026 03-08-2026 IM/S Batra Breweries and Distilleriesrajeev ~ kumar/g312276651 r. tewari8&@grnail.com(01-08-2026
Pvt Ltd Vs Manjit Singh tewari(P),

IOMP (I) IOMP (I) (COMM)/1304/2026/03-08-2026 IYES BANK LTD Vs ABHISHEKSANJEEV 8285002845 ILitigation@srcslegal.co 31-07-2026
ISAINI AND ANR IPATHAK(P), m

CS ICS (COMM)/725/2026 04-08-2026 IM/S BATRA BREWERIES ANDfrajeev  kumarg312276651 r. tewari8&@grnail.com(01-08-2026
IDISTILLERIES PVT LTD Vs SATISH{tewari(P),
IKUMAR AGGARWAL

CS CS (COMM)/726/2026 05-08-2026 IM/S ADITYA BIRLA FASHION AND[Rajesh Kajla(P), (9650668623 vs@lexprime.co.in 03-08-2026
IRETAIL LIMITED Vs DD Properties|
IPrivate Limited

IOMP (I) IOMP (I) (COMM)/1307/2026|05-08-2026 IM/s GET DREAMINN and ANR Vs[Fiza Khan(P), (8595023249 legal@indialawpartnern/o3-08-2026
IANIL KUMAR s.com

IOMP (I) IOMP (I) (COMM)/1308/2026/05-08-2026 IDFC FIRST BANK LTD Vs RAM [SANJEEV 8285002845 ILitigation@srcslegal.co (03-08-2026
IKUMAR IPATHAK(P), m

IOMP (I) IOMP (I) (COMM)/1310/2026 [05-08-2026 IDFC FIRST BANK LTD Vs LAV[SANJEEV 8285002845 ILitigation@srcslegal.co (03-08-2026
KUSH AND ANR PATHAK(P), m

CS CS (COMM)/729/2026 06-08-2026 JAWL Agri Business Limited VsDushyant 9811600017 dushyant@mahat.co  [04-08-2026
Vaibhav Edibles Private Limited Mahant(P),

IOMP (1) IOMP (I) (COMM)/1321/2026 |06-08-2026 IDFC FIRST BANK LTD VSSANJEEV 8285002845 LLitigation@srcslegal.co 03-08-2026
IDEVENDER KUMAR AND ANR IPATHAK(P), m

IOMP (I) IOMP (I) (COMM)/1320/2026/06-08-2026 Shriram Finance Ltd Vs ASHISH Manoj 0811133644 manojk.adv 03-08-2026

IKumar(P), @gmail.com

CS CS (COMM)/730/2026 07-08-2026 IVIKAS ECO TECH LIMITED VSAKASH 9318424276 advakashtiwario433@q [04-08-2026
|Action Milano Brands Limited [TTWARI(P), mail.com

IOMP (I) IOMP (I) (COMM)/1325/2026 |07-08-2026 IDFC FIRST BANK LTD VSSANJEEV 8285002845 LLitigation@srcslegal.co 04-08-2026

ISATYAVIR UDAYVEER

[PATHAK(P),

m




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM)/739/2026 08-08-2026 IM/S CREOTEK SYSTEMS INDIAJAGRITI 8527506427 lawfirm@unsolvedlegal.[05-08-2026

ILLP Vs M/S EVAGEJAIN(P), com
IAUTOMOTIVES PVT LTD
[THROUGH ITS DIRECTORS

CS ICS (COMM)/749/2026 10-08-2026 SHALLU JAIN PROP MS SMDeepak 9891144454 attorneydeepaksharma (06-08-2026
INVESTMENT Vs Rahul Bhal ISharma(P), @gmail.com

CS ICS (COMM)/748/2026 10-08-2026 HEIGHT BUILDCON PVT LTD VsVARUN 9911164664 manishaenterpriseso8 (06-08-2026
IPRAKASH BASFORE IBEDI(P), @g

CS ICS (COMM)/747/2026 10-08-2026 STATE BANK OF INDIA VsMANOJ 8130506139 advpandeymanoj@gma [07-08-2026
SUBASH IPANDEY(P), il.com

CS ICS (COMM)/746/2026 10-08-2026 STATE BANK OF INDIA VsMANOJ 8130506139 advpandeymanoj@gma [07-08-2026
IMahender IPANDEY(P), il.com

CS CS (COMM)/756/2026 11-08-2026 Bank of Baroda Vs Daksh KumarjAkshay Raj(P), 9650501903 advhunnvsharma.28@g(07-08-2026
Sharma mail.com

IOMP (I) OMP (I) (COMM)/1334/2026 [12-08-2026 IYES BANK LTD Vs KRISHANKARTIK INot Mentioned Katyalsachin2008@gm [23-08-2026
SINGH IKUMAR(P), ail.com

CS CS (COMM)/761/2026 12-08-2026 IM/S SUN HOMES APPLIANCESAKkhil 9643292695 admin@diazlegal.in 11-08-2026

PRIVATE LIMITED Vs M/S TTEShankhwar(P),
[TECHNOLOGY INDIA PRIVATE

ILIMITED

IOMP (I) IOMP (I) (COMM)/1336/2026[13-08-2026 IDFC FIRST BANK LTD Vs SUMIT [SANJEEV 8285002845 ILitigation@srcslegal.co [12-08-2026
IKUMAR IPATHAK(P), m

CS CS (COMM)/772/2026 13-08-2026 Taxmann  Publications  PrivateRaghav vij(P), (9289407507 INot mentioned 11-08-2026

Limited Vs Studycaller Edutech|
Private Limited and Anr

CS CS (COMM)/771/2026 13-08-2026 SURENDER YADAV Vs MUNESHALOK KUMAR9268028823 jitupanwar4516 @gmail.|[11-08-2026
IKUMAR NAGAR RAI(P), com

CS CS (COMM)/775/2026 14-08-2026 IELTECKS INDIA PVT LTD VSAADESH 9999359053 aadeshg696@gmail.co [13-08-2026
SURESH TAJLAL KATRE M/S[SARASWAT(P), m
IPOLSTAR GENERAL AGENCIES

CS ICS (COMM)/774/2026 14-08-2026 BANK OF MAHARASHTRA VSSHAILESH 9891285888 IADVSHAILESHKUMA [12-08-2026
IDHYAN SINGH IKUMAR(P), R@GMAIL.COM

IOMP (I) IOMP (I) (COMM)/1337/2026 [14-08-2026 IDFC FIRST BANK LTD Vs KARIM [SANJEEV 8285002845 LLitigation@srcslegal.co 12-08-2026
WAHIRUDIN IPATHAK(P), m

CS CS (COMM)/781/2026 17-08-2026 IM/s Orient Micro Abrasives LimitedNipun Gupta(P),90899990070 legal.nkpartners@gmail(14-08-2026
Vs M/S AKJ PLAST PVT LTD AND| .com

RS




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

IOMP (I) IOMP (I) (COMM)/1354/2026 [18-08-2026 Shriram Finance Ltd Vs SURESHManoj 9811133644 manojk.adv 16-08-2026
ICHAUHAN [Kumar(P), @gmail.com

IOMP (I) IOMP (I) (COMM)/1355/2026 [18-08-2026 Shriram Finance Ltd VsManoj 9811133644 manojk.adv 16-08-2026
IRAMOUTAR IKumar(P), @gmail.com

IOMP (I) IOMP (I) (COMM)/1356/2026 [18-08-2026 Shriram Finance Itd Vs R MManoj 0811133644 manojk.adv 16-08-2026
ICOURIER SERVICE [Kumar(P), @gmail.com

IOMP (I) IOMP (I) (COMM)/1357/2026 [18-08-2026 Shriram Finance Ltd Vs KUNALManoj 0811133644 manojk.adv 16-08-2026
IKASHYAP [Kumar(P), @gmail.com

CS CS (COMM)/787/2026 19-08-2026 IM/s XWLS Electric Pvt Ltd VSMUKESH 9811311360 INsingh_1908@ 17-08-2026
[UNITED INDIA INSURANCE COAGGARWAL(P), ahoo.co.in
ILTD

IOMP (I) IOMP (I) (COMM)/1375/2026 [20-08-2026 Shriram Finance Ltd Vs SAKIR IManoj 0811133644 manojk.adv 18-08-2026

IKumar(P), @gmail.com

IOMP (I) IOMP (I) (COMM)/1376/2026 [20-08-2026 Shriram Finance Ltd Vs AAKILManoj 0811133644 manojk.adv 18-08-2026
IMALIK Kumar(P), @gmail.com

IOMP (I) IOMP (I) (COMM)/1306/2026/04-08-2026 IDFC FIRST BANK LTD Vs TITU SANJEEV 8285002845 ILitigation@srcslegal.co [03-08-2026
SHARMA IPATHAK(P), m

IOMP (I) IOMP (I) (COMM)/1309/2026/05-08-2026 IDFC FIRST BANK LTD VSSANJEEV 8285002845 ILitigation@srcslegal.co (03-08-2026
INIRANJAN AVINASH AND ANR  [PATHAK(P), m

IOMP (I) IOMP (I) (COMM)/1324/2026 [07-08-2026 IDFC FIRST BANK LTD Vs SHIVAM[SANJEEV 8285002845 ILitigation@srcslegal.co (04-08-2026
RAM AND ANR PATHAK(P), m

CS CS (COMM)/803/2026 22-08-2026 IM/S MULTT CREDIT PRIVATERATI 9810000381 harkirats@hotmail.com[19-08-2026
LIMITED Vs M/S SIYAICOSHIC(P),
IENTERPRISES THROUGH ITS|
IPROPRIETOR AND ANR

IOMP (1) IOMP (I) (COMM)/1390/2026[22-08-2026 Shriram Finance Ltd Vs SAPNAManoj 9811133644 manojk.adv 20-08-2026
ICHOUDHARY IKumar(P), @gmail.com

CS CS (COMM)/801/2026 22-08-2026 IM/S CHAUDHARY TIMBERYaspreet 9899641617 jasp.reet.law@gmail.co [19-08-2026
INDUSTRIES PRIVATE LIMITEDSingh(P), m
Vs SALIM KHAN PROPRIETOR|
IM/S FIROJ AND AMIR WOODEN|

CS CS (COMM)/807/2026 25-08-2026 IVINTAGE CREDIT AND LEASINGGAURAV 999797229 malhotragauravig76 @y [22-08-2026
PVT LTD Vs AJEET SINGH ANDMALHOTRA(P), lahoo.co.in

RS
IOMP (I) IOMP (I) (COMM)/1393/2026[25-08-2026 IJAXIS BANK LTD Vs SAMSHAD ALI [ADV 9131975373 advakashpratapsingh@ [24-08-2026
IDHEERAJ(P), igmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

ICS (COMM)/809/2026

DATE
REGISTRATION

25-08-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

IVINTAGE CREDIT AND LEASING
PVT LTD Vs GYAN SINGH AND
IANR

ADVOCATE

GAURAV
IMALHOTRA(P),

ADVOCATE
MOBILE
NUMBER

999797229

ADVOCATE EMAILID DATE OF E-
FILING

malhotragauravig76 @y [22-08-2026
ahoo.co.in

IPATHAK

CS ICS (COMM)/808/2026 25-08-2026 Venayak Bhatnagar Vs TATA AIGAmit Kumar9871897844 savlawassociate@gmail.[21-08-2026
IGENERAL INSURANCE CO LTDMaihan(P), com
THROUGH ITS DIRECTORS]|
IPRINCIPAL OFFICER
IOMP (I) IOMP (I) (COMM)/1394/2026 [25-08-2026 IYES BANK LIMITED Vs RAVIANANJAY 7455023130 asaplegalandadvocates [22-08-2026
IKUMAR and Anr ISINGH(P), @gmail.com
IOMP (I) IOMP (I) (COMM)/1395/2026 [25-08-2026 Shriram Finance Ltd Vs ROJIManoj 0811133644 manojk.adv 23-08-2026
IKHATUN [Kumar(P), @gmail.com
IOMP (I) IOMP (I) (COMM)/1396/2026[25-08-2026 Shriram Finance Ltd Vs YASH PAL [Manoj 9811133644 manojk.adv 23-08-2026
I[Kumar(P), @gmail.com
IOMP (I) IOMP (I) (COMM)/1425/2026 [29-08-2026 IAXIS BANK LTD Vs NANHE LAL |ADV 9131975373 ladvakashpratapsingh@ [28-08-2026
IDHEERAJ(P), igmail.com
IOMP (I) IOMP (I) (COMM)/1422/2026 [29-08-2026 [TSC FINSERV PRIVATE LIMITEDADV. LALITj9555861211 lalitpandeyadvassociate [24-08-2026
IVs SOHAN CARS IPANDEY(P), s@gmail.com
IOMP (I) IOMP (I) (COMM)/1423/2026[29-08-2026 [TSC FINSERV PRIVATE LIMITEDADV. LALITj9555861211 lalitpandeyadvassociate [24-08-2026
Vs SOHAN CARS IPANDEY(P), s@gmail.com
CS CS (COMM)/822/2026 29-08-2026 IMILK FUN DAIRY PRODUCTS VsMahesh 9811865499 [Not mentioned 25-08-2026
IKHATU SHYAM MILK DAIRY [Ranjan(P),
CS CS (COMM)/823/2026 29-08-2026 IACE ELECTRICALS Vs EEERITU GARG(P), (9911419964 juris.lawjustia@gmail.c [22-08-2026
ISYSTEM CONTROL om
IOMP (I) IOMP (I) (COMM)/1424/2026[29-08-2026 [TSC FINSERV PRIVATE LIMITEDADV. LALITj9555861211 lalitpandeyadvassociate [24-08-2026
Vs SOHAN CARS IPANDEY(P), s@gmail.com
5 IMS. RAJ RANIWEST 209 ICS(COMM) 731/2026 07.08.2026 IMUDIT BANSAL VS. LONGLASSTSANJAY 991179171 legalyukti63@gmail.co |07.08.2026
IGUPTA, DISTRICT] INC IAGGARWAL m
JUDGE
(COMMERCIAL
ICOURT) ICS(COMM) 732/2026 07.08.2026 [TAXMANN ALLIED SERVICES PVIISAURABH 9289407507 sk@psaassociates.in  07.08.2026
ILTD VS. VAV TAXMANN PVT LTD [KANSAL
IOMP(I)/COMM 1326/2026 07.08.2026 IDFC BANK VS. IRSHAD IQBAL ISANJEEV 9717028845 ILItigation @srcslegal.co 07.08.2026
IPATHAK m
IOMP(I)/COMM 1327/2026 07.08.2026 IYES BANK VS. GAURAV KAPOOR [SANJEEV 9717028845

ILItigation @srcslegal.co (07.08.2026
m




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

IOMP(I)/COMM 1328/2026 07.08.2026 IYES BANK VS. DINESHKUMARSANJEEV 9717028845 ILItigation @srcslegal.co 07.08.2026
I[HARCHARNA LAL IPATHAK m
IOMP(I)/COMM 1329/2026 07.08.2026 IYES BANK VS. RANJIT RAM ISANJEEV 9717028845 ILItigation @srcslegal.co (07.08.2026
IPATHAK m
IMISC/DJ 853/2026 07.08.2026 ISOPHISTICATED INDUSTRIALJAMRENDRA 9599801188 globalvisionlawoffice@ |07.08.2026
IMATERIALS ANALYTIC LABS VS|,KUMAR DUBEY| igmail.com
IMAHAGUN REAL ESTATE
ICS(COMM) 740/2026 08.08.2026 KULDIP CHANDER VS. ANILMOHIT 0810654321 lkhannamohit24@gmail |08.08.2026
IKALRAL IKHANNA .com
ICS(COMM) 741/2026 08.08.2026 IFLIGHT SHOP VS. HARJASE PVTARPIT JAIN 9811595800 arpitjainzo99@gmail.c [08.08.2026
ILTD om
ICS(COMM) 742/2026 08.08.2026 INIKHIL ARORA VS. KGN GROUP |[NARENDER 9999735544 narendersangwan@yah [08.08.2026
ISINGH 00.com
IMISC. DJ 860/2026 08.08.2026 ISOPHISTICATED INDUSTRIESAMRENDRA iglobalvisionlawoffice@ [08.08.2026
IMATERIALS ANALYTIC LABS VS|/KUMAR DUBEY| igmail.com
IMAHAGUN INDIA
IMISC. DJ 860/2026 08.08.2026 ISOPHISTICATED INDUSTRIESAMRENDRA 9599801188 globalvisionlawoffice@ [08.08.2026
IMATERIALS ANALYTIC LABS VS.KUMAR DUBEY] igmail.com
IMAHAGUN INDIA
IMISC. DJ 860/2026 08.08.2026 ISOPHISTICATED INDUSTRIESAMRENDRA 9599801188 iglobalvisionlawoffice@ [08.08.2026
IMATERIALS ANALYTIC LABS VS.KUMAR DUBEY] igmail.com
ILOGIX CITY DEVELOPERS PVT|
ILTD
ICS(COMM) 750/2026 10.08.2026 STATE BANK OF INDIA VSMANOJ 9654371856 advpandeymanoj@gma (10.08.2026
IMURARI IPANDEY il.com
ICS(COMM) 758/2026 11.08.2026 ISARAOGI SUPER SALES VS. SUNILJVARUN BEDI (8285672608 advocatevarunbedi@g [11.08.2026
SHARMA mail.com
ICS(COMM) 769/2026 13.08.2026 BANK OF MAHARASHTRA VS. R|SHAILESH 9891285888 advshaileshkumar@gm [13.08.2026
INARAYANAN IKUMAR ail.com
IOMP(I)/COMM 1335/2026 13.08.2026 IDFC BANK VS. RUCHI SGAR ISANJEEV 9717028845 ILItigation @srcslegal.co [13.08.2026
IPATHAK m
ICS(COMM) 776/2026 14.08.2026 INDIAN OVERSEAS BANK VS[RUPAM 9810721965 14.08.2026
IMANISH ENTERPRISES IKUMAR
IOMP(I)/COMM 1342/2026 14.08.2026 IDFC BANK VS. FLESHU SHARMA [SANJEEV 9717028845 [LItigation @srcslegal.co [14.08.2026
IPATHAK m




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

IOMP(I)/COMM 1342/2026 14.08.2026 IDFC BANK VS. ROHIT JAIN ISANJEEV 9717028845 ILItigation @srcslegal.co [14.08.2026
IPATHAK m
IOMP(I)/COMM 1351/2026 18.08.2026 SHRIRAM FINANCE LTD VSMANOJ 0811133644 manoj.adv@gmail.com [18.08.2026
IDEEPAK SINGH IKUMAR
IOMP(I)/COMM 1352/2026 18.08.2026 SHRIRAM FINANCE LTD VSMANOJ 0811133644 manoj.adv@gmail.com [18.08.2026
IRAJAUDDIN IKUMAR
IOMP(I)/COMM 1353/2026 18.08.2026 SHRIRAM FINANCE LTD VS.MANOJ 0811133644 manoj.adv@gmail.com [18.08.2026
IMONU SINGH IKUMAR
ICS(COMM) 792/2026 20.08.2026 IPRAVEEN KUMAR GARG VS. M/SDEEPAK 9811515015 bansalassociateslawfir [20.08.2026
IRUDRA CONSTRUCTIONS IKUMAR m@gmail.com
IBANSAL
ICS(COMM) 793/2026 20.08.2026 JAQUALITE  INDUSTRIES  VSJARCHIT 9599043045 legal@signmaiegal.in [20.08.2026
IGIRISHA MARKETING ISINGHAL
IOMP(I)/COMM 1377/2026 20.08.2026 SHRIRAM FINANCE LTD VSMANOJ 0811133644 manoj.adv@gmail.com 20.08.2026
ISAGAR SINGH IKUMAR
IOMP(I)/COMM 1378/2026 20.08.2026 SHRIRAM FINANCE LTD VSMANOJ 0811133644 manoj.adv@gmail.com [20.08.2026
IMAMTA CHOUDHARY IKUMAR
ICS(COMM) 796/2026 21.08.2026 IAXE HOME FURNISHNG VSJANKIT KHRA |9910572585 ankit_519@gmail.com [21.08.2026
INATIONAL FABRIC HARDWARE
IOMP(I)/COMM 1385/2026 21.08.2026 IDFC BANK VS. NAZREEN KHAN [SANJEEV 9717028845 ILItigation@srcslegal.co 21.08.2026
IPATHAK m
IOMP(I)/COMM 1386/2026 21.08.2026 IDFC BANK VS. SAJAL KUMARSANJEEV 9717028845 ILItigation@srcslegal.co 21.08.2026
RAY IPATHAK m
OMP(I)/COMM  1387/2026 21.08.2026 IDFC BANK VS. ANMOL SINGH[SANJEEV 9717028845 ILItigation @srcslegal.co [21.08.2026
IBANA IPATHAK m
ICS(COMM) 802/2026 22.08.2026 ILACHHMAN SARUP GUPTA VS.BRIJENDRA (9818977551 brijendra.advy9@gmail.22.08.2026
ISUTO CAFE GLOBAL PVT LTD IPRATAP SINGH] icom
ICS(COMM) 804/2026 22.08.2026 IBANK OF BARODA VS. MITHLESH [DEEPA GUPTA 9312292558 advocate.deepagupta@ [22.08.2026
igmail.com
IOMP(I)/COMM 1392/2026 24.08.2026 IPIRAMAL FINANCE LTD VS. STISHANANJAY 7455023130 asaplegalandadvoctes@ [24.08.2026
IKUMAR ISINGH igmail.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

ICS(COMM)

CASE NUMBER

811/2026

DATE OF
REGISTRATION

25.08.2026

PETITIONER NAME VS
RESPONDENT NAME

[HDFC BANK LTD VS. PRIYANSH]
ISHARMA

ADVOCATE

IANISH BHOLA

ADVOCATE
MOBILE
NUMBER

9811452022

ADVOCATE EMAIL ID

anishbhola@yahoo.com

DATE OF E-

FILING

25.08.2026

[UNIFORM

ICS(COMM) 812/2026 25.08.2026 HDFC BANK LTD VS. DUNGARANISH BHOLA (9811452022 anishbhola@yahoo.com(25.08.2026
SINGH
ICS(COMM) 813/2026 25.08.2026 IHDFC BANK LTD VS. ALAMSHER [ANISH BHOLA (9811452022 lanishbhola@yahoo.com(25.08.2026
ICS(COMM) 814/2026 25.08.2026 IHDFC BANK LTD VS. MOHD. RAFIYUDHISHTER (9891251777 yudhishtersharma.cb@ 25.08.2026
IKHAN ISHARMA igmail
ICS(COMM) 815/2026 25.08.2026 IAQUALITE INDUSTRIES VS/ARCHIT 19599043045 legal@signmaiegal.in  [25.08.2026
ISAFREZA KHATOON ISINGHAL
IOMP(I)/(COMM) [1399/2026 25.08.2026 IAXIS BANK VS INDRESH KUMAR [SUNITA SINGH 9871040589 indolexlaw@gmail.com [25.08.2026
IOMP(I)/(COMM) [1403/2026 25.08.2026 IAXIS BANK VS saddam soSUNITA SINGH 9871040589 indolexlaw@gmail.com [25.08.2026
rughaNDRESH KUMAR
6 ISH. RAGHUBIRWEST 209 [ExXCOMM - Awardo4-08-2026 IBYALA  STEELS VsArvind Jadon(P), 03-08-2026
ISINGH, DISTRICT] by Arb| IMANJIT MADHOK
JUDGE Comm/123/2026
(COMMERCIAL
ICOURT)-03 cS 07-08-2026 Batra Breweries andfrajeev kumar tewari(P), l9312276651/981]r 06-08-2026
(COMM)/735/2026 Distilleries Pvt Ltd Vg 1231910 .tewari88@gmail.c
Harvinder Singh Sethi om
CS 07-08-2026 INAVEEN SABHARWALRAJESH MAHINDRU(P), 0810194135 rajeshmahendru19 |06-08-2026
(COMM)/734/2026, Vs SHRADDHA DEORA @rediffmail.com
[Execution 10-08-2026 IK L ARORA Vs M/s D D ixyz(P), 08-08-2026
(Comm)/297/2026 INDUSTRIES LTD
CS 10-08-2026 VINTAGE CREDIT ANDGAURAV MALHOTRA(P), 999797229 Not Mentioned 08-08-2026
(COMM)/755/2026 LEASING PVT LTD V§
WITAN KUMAR|
IRATHORE
CS 10-08-2026 VINTAGE CREDIT ANDGAURAV MALHOTRA(P), 999797229 Not Mentioned 08-08-2026
(COMM)/754/2026 LEASING PVT LTD V§
IKARAN JAYANT
CS 10-08-2026 ISARAOGI SUPER[VARUN BEDI(P), 8285672608  jadvocatevarunbedi|08-08-2026
(COMM)/752/2026 SALES PVT LTD Vg @gmail.com
IASHOK KUMAR
CS 17-08-2026 Guru  Nanak Publi¢Dilsidak Kaur(P), 9891141010 advdilsidakkaur@gj14-08-2026
(COMM)/780/202 School Vs LUDHIANA lamil.com
6 WOOL SCHOOL




S.NO COURT

DISTRICT COURT ROOM

C.

CASE NUMBER

DATE OFPETITIONER

REGISTRATION

NAME
RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

Misc DJ/897/2026 18-08-2026 I[HDFC BANK LIMITEDMANISH SHANKER VERMA(P), 17-08-2026
Vs Ragini Singh
Misc DJ/898/2026 18-08-2026 I[HDFC BANK LIMITEDMANISH SHANKER VERMA(P), 17-08-2026
Vs VINOD KUMAR
Misc DJ/896/2026 18-08-2026 I[HDFC BANK LIMITEDMANISH SHANKER VERMA(P), 17-08-2026
Vs SATPAL
ICHOUDHARY
CS 18-08-2026 IBANK OFSHAILESH KUMAR(P), 0891285888  jadvshaileshkumar [17-08-2026
(COMM)/784/2026| IMAHARASHTRA V5| @gmail.com
TILAK RAJ PUNYANI
OMP 19-08-2026 lAsha Jha AND ORS VSPRIYANKA CHAUDHARY(P), 18-08-2026
(COMM)/17/2026 |lAar Kay Fin Lease Pvt|
ILtd
OMP (I)20-08-2026 YES BANK LTD VSSANJEEV PATHAK(P), 19-08-2026
(COMM)/1368/202 IPOONAM RAM SINGH
6
IOMP (Di21-08-2026 IDFC FIRST BANK LTDSANJEEV PATHAK(P), 20-08-2026
(COMM)/1383/202 Vs PRATEEK VERMA
6
OMP (Dj21-08-2026 IDFC FIRST BANK LTDSANJEEV PATHAK(P), 20-08-2026
(COMM)/1384/202 Vs MO ASRAR ALI
6
IOMP 21-08-2026 RAJU KUMAR  VsSunil Dutt Baloni(P), 20-08-2026
(COMM)/18/2026 MAHINDRA AND|
IMAHINDRA
IFINANCIAL SERVICES
CS 22-08-2026 SUNIL OBEROI  VSGAURAV TOKAS(P), 9871955550 [VSALAWYERS @G [21-08-2026
(COMM)/798/2026| [TAJINDER SINGH IMAJL.COM
OMP (Dj25-08-2026 IAXIS BANK LTD VSADV DHEERAJ(P), 24-08-2026
(COMM)/1413/202 IHAFIJ KHAN
6
CS 25-08-2026 [HDFC BANK LTD VSANISH BHOLA(P), INot Mentioned [Not Mentioned 24-08-2026
(COMM)/817/2026 MOHD SAJJU
IOMP (I)25-08-2026 IAXIS BANK LTD VSADV DHEERAJ(P), 24-08-2026
(COMM)/1412/202 VIJAY SINGH
6
CS 25-08-2026 Tarun Goyal FamilyANKUR SINGHAL(P), INot Mentioned ankursinghaladvoc[24-08-2026
(COMM)/816/2026 Trust Vs DLF Urban| ate@gamil.com
IPrivate Limited
IOMP (I)25-08-2026 IAXIS BANK LTD VSADV DHEERAJ(P), 24-08-2026
(COMM)/1407/202 SHAHNAWAZ
6




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER
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REGISTRATION
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FILING

EXCOMM - Award29-08-2026 I[UGRO CAPITAL LTD VSBALRAJ GAUTAM(P), 25-08-2026
by Arb| IH R CREATIONS
IComm/131/2026
OMP (D29-08-2026 IAXIS BANK LTD VsADV DHEERAJ(P), 25-08-2026
(COMM)/1419/202 IDISHANT MALHOTRA
6
OMP 29-08-2026 [Rajat Nagpal VSSANJAY BANSAL(P), 25-08-2026
(COMM)/19/2026 INDIABULLS LIMITED
CS 29-08-2026 [UCO BANK Through itssPOONAM RIMAL(P), 0643501636 [Not Mentioned 25-08-2026
(COMM)/821/2026 Branch Manager M|
Jyoti Vs MS NON-STOP|
TRADING CO Through]
IM-Ex/292/2026  [03-08-2026 ISUPER FINESHALU KUMARI(P), 01-08-2026
IMOULDING Vs S P
TIMBER
Misc DJ/833/2026 |04-08-2026 IMS KRISHNA DECORHARSHIT GOYAL(P), 03-08-2026
Vs MS BALANCEART]
ICONSTRUCTION
THROUGH ITS|
IOMP (I)06-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 04-08-2026
(COMM)/1316/202 IANSHUL RANA
6
OMP (D06-08-2026 IDFC FIRST BANK LTDSANJEEV PATHAK(P), 04-08-2026
(COMM)/1315/202 Vs DHARMENDER
6 RAM
IOMP (D06-08-2026 IDFC FIRST BANK LTDSANJEEV PATHAK(P), 04-08-2026
(COMM)/1313/202 Vs ANJALI
6 IMEHNDIRATTA
IOMP (D06-08-2026 IDFC FIRST BANK LTDSANJEEV PATHAK(P), 04-08-2026
(COMM)/1314/202 Vs AJAY YASHBIR
6
OMP (Do7-08-2026 IDFC FIRST BANK LTDSANJEEV PATHAK(P), 06-08-2026
(COMM)/1330/202 Vs AKASH SINGH
6
CS 07-08-2026 IANAND RAJ Vs SANNUIGAURAVKUMARMATHUR(P), 18630339551 lkaushiklawyerg@g 06-08-2026
(COMM)/733/2026 KUMAR mail.com
CS 10-08-2026 ISTATE BANK OF INDIAMANOJ PANDEY(P), 8130506139,965advpandeymanoj@|07-08-2026
(COMM)/753/2026 Vs KISHAN 1371856 igmail.com
CS 10-08-2026 ISTATE BANK OF INDIAMANOJ PANDEY(P), 8130506139,965advpandeymanoj@|07-08-2026
(COMM)/751/2026 Vs DHARAM VIR k371856 gmail.com
Execution 13-08-2026 ISARDARNI RAVINDERAmit Goswami(P), 12-08-2026
(Comm)/308/2026 IKAUR Vs SHAKEEL

IKHAN




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE OFPETITIONER

REGISTRATION

NAME
RESPONDENT NAME
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NUMBER

ADVOCATE EMAILID DATE OF E-

FILING

IOMP (Di4-08-2026 IDFC FIRST BANK LTDSANJEEV PATHAK(P), 13-08-2026
(COMM)/1345/202 Vs NEERAJ NIGAM
6
OMP (Dp4-08-2026 IDFC FIRST BANK LTDSANJEEV PATHAK(P), 13-08-2026
(COMM)/1344/202 Vs AWADHESH]
6 IKUMAR KATIYAR
CS 14-08-2026 IBANK OFSHAILESH KUMAR(P), 0891285888 advshaileshkumar [13-08-2026
(COMM)/777/2026 IMAHARASHTRA Vs @gmail.com
IRAJU SAH
Misc DJ/892/2026 [17-08-2026 Ms ALLEGIANCEDEEPAK KUMAR BANSAL(P), 14-08-2026
IPETROLEUM Through|
lits Partner Mr Saurabh]|
Garg Vs MS ASHIANA|
IOMP (I)18-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 17-08-2026
(COMM)/1350/202 YJITENDRA KUMAR
6
IOMP (I)18-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 17-08-2026
(COMM)/1349/202 IPAWAN YADAV
6
IOMP (1)18-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 17-08-2026
(COMM)/1346/202 IMOHAN SINGH
6
IOMP (I)18-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 17-08-2026
(COMM)/1347/202 ISAGAR SINGH
6
OMP (I)18-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 17-08-2026
(COMM)/1348/202 IDILIP KR TRIPATHI]
6 0438
CS 18-08-2026 ISh Rikhab Chand Jain [Mukul Raao(P), 9999900726  [Not Mentioned 17-08-2026
(COMM)/785/2026, and Anr Vs M
[Umamakeshwari prop
Misc DJ/895/2026 18-08-2026 State Bank Of India VsSiddharth(P), 17-08-2026
Mangi Lal Bheel
OMP (I)20-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 18-08-2026
(COMM)/1369/202 RASHID
6
IOMP (I)20-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 18-08-2026
(COMM)/1366/202 WJITENDRA KUMAR
6
IOMP (D20-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 18-08-2026
(COMM)/1367/202 IMOHAN SINGH
6
CS 21-08-2026 VISHWAKARMA IMAYANK TUSHSAMAR(P), 9873099775 kavindra@rudrale [20-08-2026
(COMM)/795/2026 SCALES PVT LTD V§ lgal.com
ISOLARSMITH ENERGY|
IPVT LTD
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IOMP (Di22-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 21-08-2026
(COMM)/1388/202 IMUKUL CHANDEL
6
OMP (I)22-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 21-08-2026
(COMM)/1389/202 [YASH PAL
6
OMP (Di25-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 24-08-2026
(COMM)/1408/202 IMUKUL CHANDEL
6
IOMP (Di25-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 24-08-2026
(COMM)/1409/202 ISHAMMI KHANNA
6
IOMP (D25-08-2026 Shriram Finance Ltd VsManoj Kumar(P), 24-08-2026
(COMM)/1410/202 IMOHAN SINGH
6
OMP (Di29-08-2026 TSC FINSERV PRIVATEADV. LALIT PANDEY(P), 25-08-2026
(COMM)/1420/202 LIMITED Vs SOHAN|
6 CARS
IOMP (Di29-08-2026 TSC FINSERV PRIVATEADV. LALIT PANDEY(P), 25-08-2026
(COMM)/1416/202 LIMITED Vs SOHAN|
6 CARS
OMP (D29-08-2026 TSC FINSERV PRIVATEADV. LALIT PANDEY(P), 25-08-2026
(COMM)/1421/202 LIMITED Vs SOHAN|
6 CARS
IOMP (Di29-08-2026 TSC FINSERV PRIVATEADV. LALIT PANDEY(P), 25-08-2026
(COMM)/1417/202 ILIMITED Vs SOHAN|
6 CARS
IOMP (Di29-08-2026 TSC FINSERV PRIVATEADV. LALIT PANDEY(P), 25-08-2026
(COMM)/1418/202 LIMITED Vs SOHAN|
6 ICARS
Misc DJ/957/2026 [31-08-2026 State Bank Of India VsAshok Kumar(P), 29-08-2026
RAHUL KUMAR
CS 03-01-2026 State Bank Of India VsAshok Kumar(P), 0811896060 lkumarashokadvoc [Restored
(COMM)/4/2026 RAHUL KUMAR ate@gmail.co
7 ISH. HARISHWEST ICS COMM CS 01-08-2026 Rishi Raj Vs NK Fright[Rajesh Bhatia 0899694578 adv@rajesh.gmail. 46232 29-07-2026
IKUMAR, (COMM)/719/2026 Carriers Pvt Ltd com
IDISTRICT JUDGE|
(COMMERCIAL-04)
IOMP (I) (COMM) |(OMP (Di01-08-2026 TSC FINSERV PRIVATEMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 130-07-2026
(COMM.)/1303/20 ILIMITED Vs RAM S VIP| 0.com
26 CARS
ICS COMM ICS 04-08-2026 CENTRAL BANK OFAMAR 10863584542 20-07-2026 130-07-2026
(COMM)/724/2026 INDIA Vs ARUN| lapexlaw261@email|
IKUMAR PATHAK .com
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ICS COMM CS 05-08-2026 IMS RKG LAMINATESMANOJ KHATRI 9555254789 IMANOJKHATRI@[20-07-2026 31-07-2026
(COMM)/728/2026| PVT LTD THROUGH IGMAIL.COM
ITS DIRECTOR SHj
IRAVINDER GUPTA V5|
ICC Counter 06-08-2026 JMD EnterprisesRAKESH 9312308958 RAKADV@GMAIL [26-07-2026 29-07-2026
Claim/41/2026 through AR Mr Ashwani .COM
[Raina Vs ALUCOPANEL
INDUSTRIES
IOMP (I) (COMM) |OMP (Dio7-08-2026 Shriram Finance Ltd V§MANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1323/20 ILALIT KUMAR l0.com
26
ICS COMM CS 08-08-2026 IMS SAMRADITYASIDHANT SINGHAL 8800209109  [LAWPARTNERS.S|08-07-2026 08-07-2026
(COMM)/737/2026 INDUSTRIES Vs SHRI S@GMAIL.COM
IARV TRADING
ICOMPANY
ICS COMM CS 08-08-2026 I[EASTERN BEARINGS[SUNIL SINGH 18800209109  jadvsunilsinghp@g |02-07-2026 29-07-2026
(COMM)/738/2026| PVT LTD Vs MOHD| amil.com
IMRAN
ICS COMM CS 10-08-2026 IMs DENTAL WORLD VSSEWA SINGH 9999063760 |IADVOCATESEWA |01-08-2026 11-08-2026
(COMM)/745/2026 ISOURABH MALIK ISINGH@GMAIL.C
OM
ICS COMM CS 11-08-2026 VISHAL JAIN Vs TATASHAILENDER KUMAR 0212257887 SHAILENDERKA (03-08-2026 03-08-2026
(COMM)/757/2026 AIG GENERAL| MRA@GMAIL.CO
INSURANCE CO LTD M
MP (I) (COMM) OMP (Di11-08-2026 TSC FINSERV PRIVATERANJEET 9312578945 IADVRANJEET@G 06-08-2026 INIL
(COMM.)/1331/202) LIMITED Vs ANAVI IMAIL.COM
6 IMOTORS
ICS COMM CS 12-08-2026 IHARIOM AGGARWALMAMTA SARNA 0650941688 ISUMITSARNA@G [23-07-2026 13-08-2026
(COMM)/763/2026, Vs AKMEHTA cO IMAIL.COM
ICS COMM CS 12-08-2026 VINTAGE CREDIT ANDIGAURAV 19999797229 IMALHOTRAGAU [03-08-2026 16-08-2026
(COMM)/764/2026, ILEASING PVT LTD Vg RAV1976 @YAHO
JESSY NAVEEN 0.COM
ICS COMM ICS 12-08-2026 VINTAGE CREDIT ANDIGAURAV 19999797229 IMALHOTRAGAU (03-08-2026 16-08-2026
(COMM)/765/2026 ILEASING PVT LTD Vg RAV1976 @YAHO
IPRANJAL SAIKIA 0.COM
(OMP (I) (COMM) [OMP (I)12-08-2026 [TSC FINSERV PRIVATERANJEET 0312578945 IADVRANJEET@G |06-08-2026 INIL
(COMM.)/1332/20 LIMITED Vs  SHIV| IMAIL.COM
26 IMOTORS
ICS COMM ICS 13-08-2026 IKULDEEP SINGH VsMOHIT KAPOOR 0999927207 - 27-07-2026 12-08-2026
(COMM)/766/2026| SHWETA JAIN
ICS COMM CS 13-08-2026 ROHAAN WADHWA VsDHRUV CHAWLA 0815312248 DCLAWOFFICESQ[29-07-2026 10-08-2026
(COMM)/768/2026| WHITE PEARL 408 @GMAIL.CO
IMARKETTING M
(OMP (E) (COMM) OMP (E)18-08-2026 IDFC FIRST BANK LTDANKIT 9560990911 IANKITADV1992@ [23-08-2026 INIL
(COMM.)/4/2026 Vs ROUSHAN KUMAR IGMAIL.COM
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ICS COMM CS 18-08-2026 SMT CHARANJEETIKARAN SINGH 9811101222 ISANADAND.ASAP|03-08-2026 09-08-2026

(COMM)/783/2026| KAUR CHADHA AND IARTNERS@GMAI
IANR Vs BANK OF L.COM
IMAHARASHTRA

IOMP (I) (COMM) |OMP (Dp8-08-2026 IDFC FIRST BANK LTDIMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1358/20 Vs MAMTA RAJIV 0.com
26

IOMP (I) (COMM) |OMP (D8-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1359/20 Vs SANJU VIJAY l0.com
26

[OMP (I) (COMM) |OMP (I)18-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1360/20 Vs VINOD SHARMA l0.com
26

ICS COMM CS 19-08-2026 JITENDER KUMAR VSANIL PRUTHI 9811021060 IANILPRUTHI25@ [02-06-2026 13-08-2026
(COMM)/788/202 LA WISTERIA HOTMAIL.COM
6

IOMP (I) (COMM) |OMP (D9-08-2026 Shriram Finance Ltd V§MANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1361/20 ISANJAY 0.com
26

IOMP (I) (COMM) |OMP (D9-08-2026 Shriram Finance Ltd V§MANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1362/20 IDILIP KR TRIPATHI l0.com
26 2557

MP (I) (COMM) OMP (D9-08-2026 Shriram Finance Ltd V§MANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1363/20 IMANISH KUMAR l0.com
26
MP (I) (COMM) OMP (D9-08-2026 Shriram Finance Ltd V§MANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL

(COMM.)/1364/20 IANSHUL RANA l0.com
26

ICS COMM CS 20-08-2026 ISTATE BANK OF INDIAMANOJ PANDAY 0654371856 IADVPANDEYMAN|03-08-2026 03-08-2026
(COMM)/789/2026| Vs KAMLESH 0J@GMAIL.COM

ICS COMM CS 20-08-2026 ISTATE BANK OF INDIAMANOJ PANDAY 9654371856 IADVPANDEYMAN|03-08-2026 03-08-2026
(COMM)/790/202 Vs RAVI KUMAR 0J@GMAIL.COM
6

(OMP (I) (COMM) [OMP (I)20-08-2026 Shriram Finance Ltd VSMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1365/20 IDILIP KR TRIPATHI] l0.com
26 9645

(OMP (I) (COMM) [OMP (I)20-08-2026 Shriram Finance Ltd VSMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1370/20 IPAWAN YADAV l0.com
26

IOMP (I) (COMM) |(OMP (Dj20-08-2026 Shriram Finance Ltd V§MANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1371/202| SAHABUDIN 0.com
6

ICS COMM CS 21-08-2026 Trimble Europe BV VSARSHIA BEHL +91 9810621272BEHLARSHIA@G [29-07-2026 02-08-2026
(COMM)/797/2026 Vaibhav Aggarwal IMAIL.COM
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ICS COMM CS 22-08-2026 [YOUGINDER SHAH Vsamit kumar 9871897844 savlawassociate@g13-08-2026 16-08-2026
(COMM)/800/202 IAJAY KUMAR JOG| mail.com
6 IAND ANR

ICS COMM CS 24-08-2026 Bank of Baroda Vs AJAYAKSHAY RAI 9650501903  ADVHUNNYSHA [10-06-2026 20-08-2026
(COMM)/805/202 VERMA RMA.@GMAIL.CO|
6 M

IOMP (I) (COMM) |OMP (Di25-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1397/20 Vs KAWALJEET SINGH l0.com
26

IOMP (I) (COMM) |OMP (Di25-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1398/20 Vs SAURABH MITTAL l0.com
26

IOMP (I) (COMM) |OMP (Di25-08-2026 IDFC FIRST BANK LTDIMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1400/20 Vs NEETU 0.com
26 IMANCHANDA

IOMP (I) (COMM) |OMP (Di25-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1401/20 Vs RUBY TOMAR 0.com
26

IOMP (I) (COMM) |OMP (Di25-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1402/20 Vs VIKASH NAGAR l0.com
26

ICS COMM CS 29-08-2026 Canara Bank Vs GeetaSUBHASH JHA 9810840045 22-08-2026 24-08-2026
(COMM)/825/202 [Proprietor of Ms skjhaassociates@y
6 Vaishnavi Engineering] lahoo.com

Works

ICS COMM CS 29-08-2026 ICANARA BANK Vs RamSUBHASH JHA 9810840045 22-08-2026 24-08-2026
(COMM)/826/202 Saran Proprietor of Ms| skjhaassociates@y
6 Shiva Engineering| lahoo.com

Works

ICS COMM CS 29-08-2026 HDFC BANK LTD VsSUBHASH JHA 0810840045 22-08-2026 24-08-2026

(COMM)/827/2026| IMANISH JAI KISHAN skjhaassociates@y
lahoo.com

IOMP (I) (COMM) |OMP (D29-08-2026 Shriram Finance Ltd V§MANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1428/20 WITENDRA KUMAR l0.com
26

(OMP (I) (COMM) [OMP (I)29-08-2026 Shriram Finance Ltd VSMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1429/20 IDINESH KUMAR l0.com
26

(OMP (I) (COMM) [OMP (I)29-08-2026 Shriram Finance Ltd VSMANOJ KUMAR 0811133644 manojk.adv@yaho [29-07-2026 INIL
(COMM.)/1430/20 IGURJEET SINGH l0.com
26

IOMP (I) (COMM) [OMP (Dl31-08-2026 AXIS BANK LTD VsYOGESH 0555343658  [YOGESHADV@G [23-07-2026 INIL
(COMM.)/1431/202) IPRATIMA SHARMA IMAIL.COM
6

(OMP (I) (COMM) [OMP (I)31-08-2026 IAXIS BANK LTD VSYOGESH 9555343658 [YOGESHADV@G [23-07-2026 INIL
(COMM.)/1432/20 JASVIR KAUR IMAIL.COM
26
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IOMP (I) (COMM) [OMP (D31-08-2026 IAXIS BANK LTD VsYOGESH 0555343658  [YOGESHADV@G [23-07-2026
(COMM.)/1433/20 YESHVEER SO| IMAIL.COM
26 IDHARAMRAJ
h8 ISH. RAJ KUMARWEST ICS CS 01-08-2026 IM/s SHIV NARESH|YATENDER KHATRI 10990410999 vatenderkhatri@h (01-08-2026
[TRIPATHI, (COMM)/711/2026(COMM)/711/2026 SPORTS PVT. LTD. Vg lotmail.com
IDISTRICT JUDGE| IM/s SPORTS HUB AND|
(COMMERCIAL IANR
ICOURT) Ics cS 01-08-2026 M/s SHIV NARESHYATENDER KHATRI 0990410999  lyatenderkhatri@h 01-08-2026
(COMM)/712/202 [(COMM)/712/2026 SPORTS PVT LTD Vg otmail.com
6 M/s SACHIN|
IENTERPRISES AND|
CS 03-08-2026 IM/s Niraj Intensive andR K GUPTA 9718555929 rajeshgupta.fiit@g [03-08-2026
(COMM)/722/202 [(COMM)/722/2026) |Anesthesia Care Pvt Ltd| mailcom
6 Vs M/s RRM Services|
[Regd Partnership Firm|
[Ex.COMM - AwardEx.COMM - Award04-08-2026 IHDB FINANCIALJRAHUL.BHARDWAJ 0013493108 not provided 04-08-2026
by Arb.by Arb| ISERVICES LIMITED Vs
IComm./124/2026 |Comm./124/2026 INikhil ~ S/O  Suresh
lkumar And Anr
MP (DoMPp (Dj06-08-2026 Shriram Finance Ltd VsManoj Kumar 9811133644 IMANOJK.ADV@G [06-08-2026
(COMM.)/1322/20|(COMM.)/1322/20 IRANJAN PANDEY IMAIL.COM
26 26
MP (E)OMP (E)08-08-2026 LATE SMT VEENURAGHU TANDON 087306472 raghu@kbtlegal.co |08-08-2026
(COMM.)/3/2026 (COMM.)/3/2026 INANGIA DECEASED m
THROUGH LR MS|
IDIVYA BANSAL Vg
ICS CS 10-08-2026 IM/s Woodver CoatingsBHARAT MALHOTRA 8447151507, Bharatmalhotra2@10-08-2026
(COMM)/743/202 ((COMM)/743/2026 Private  Limited Vg 8800532569  |),gmai.corn,
6 IMAMTA [Taksh.suri@outloo
kk.com
ICS CS 10-08-2026 CENTRAL BANK OFAMAR SINGH 0810047059  japexlaw261@gmai [10-08-2026
(COMM)/744/202 (COMM)/744/2026| INDIA Vs POOJA| ll.com
6 I[FABRICATORS PROP|
[UDAY RAJ
Execution Execution 11-08-2026 IRAJINDER KUMARAshok Chhaparia 9312209463  jashokchhaparia@gf11-08-2026
(Comm.)/302/202 [(Comm.)/302/202 IARORA AND ANR V5| mail.com
6 6 IPAWAN KUMAR
[Execution [Execution 12-08-2026 IM/s G.K Rangwala andVishnu Swaroop Sharma 802200600,  jadv.vssharma@gm12-08-2026
(Comm.)/305/202 [(Comm.)/305/2026| Co. Pvt. Ltd. Vs M/§ 910060081 lail.com
6 IManibhadra Dyechem
IM-Ex/316/2026 |M-Ex/316/2026  [12-08-2026 M/S SHAILEEShivam Sehgal 18920723229 ladvocateshivamgs (12-08-2026
ICONSTRUCTIONS Vs @gmail.com
IM/S SCK INFRATECH|
IPVT LTD
CS 12-08-2026 SIMRANJEET SINGHBHASKAR KUMAR SHUKLA 7982985110 [bshuklag5@vahoo.[12-08-2026
(COMM)/759/202 [(COMM)/759/2026 IGROVER Vs KIMBAL com
6 IPVT LTD AND ORS
ICS CS 12-08-2026 S AMRINDER SINGHPARMOD KUMAR SHARMA 98992/6633 pspkjuris@gmailcoj12-08-2026
(COMM)/762/202 [(COMM)/762/2026 Vs M/S SNOW FARM m
6 IFRESH LLP AND ORS
Misc DJ/878/2026Misc DJ/878/2026 (12-08-2026 Vinod kumar banga VSSRIKANT SINGH 18931093284  januragpandeyjnp [12-08-2026
Saroj Bansal @.com
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[Ex.COMM - AwardEx.COMM - Award13-08-2026 M/S INDIABULLSNAMAN MITRA 9999351267 namanmitrao9@g [13-08-2026
by Arb.by Arb| IASSET mail.com
IComm./126/2026 |Comm./126/2026 IRECONSTRUCTION
ICOMPANY LIMITED Vs
[Execution Execution 13-08-2026 Hind Health and EnviroGaurav Jha 0968575155 deepakjha318@gm[13-08-2026
(Comm.)/307/202 [(Comm.)/307/2026| Solutions Pvt Ltd and| lail.com
6 lanr Vs Modern|
Construction Company|
[Execution Execution 13-08-2026 IMR PRAMOD KUMARIANKUR GUPTA 9899706368  jankur_advo@yaho(13-08-2026
(Comm.)/309/202 [(Comm.)/309/202 GUPTA Vs 9654066021 0.com
6 6 I[ELECTROWER
[TECHNOLOGY Pvt Ltd
CS 13-08-2026 Royal Enterprises Vs 13-08-2026
(COMM)/767/202 |(COMM)/767/2026 [Ranjit Singh
6
ICS ICS 13-08-2026 ISARAOGI SUPER| 13-08-2026
(COMM)/770/202 [(COMM)/770/2026) SALES PVT LTD Vg
6 ILEELA DEVI KUKREJA
CS 14-08-2026 INEW BHARAT IMPEXKARTIK KUMAR not provided  [legal@Katyalassocif14-08-2026
(COMM)/778/202 |(COMM)/778/2026 THROUGH SPA| ftes.com
6 IDEVENDER KUMAR Vs
SUPER MARCHE 37
MP (DoMP (Di4-08-2026 IDFC FIRST BANK LTD|SANJEEV PATHAK 9717028845 litigation@srcslegal14-08-2026
(COMM.)/1338/20|((COMM.)/1338/20 Vs KAPIL BANSAL ll.com
26 26 IAND ANR
OMP (DoOMP (D4-08-2026 IDFC FIRST BANK LTD|ISANJEEV PATHAK 9717028845 litigation@sreslegal14-08-2026
(COMM.)/1339/20|(COMM.)/1339/20 Vs SONU KUMAR l.com
26 26
MP (DoMP (Dp4-08-2026 IDFC FIRST BANK LTD|SANJEEV PATHAK 9717028845 litigation@srcslegali4-08-2026
(COMM.)/1340/20|(COMM.)/1340/20 Vs SHRWAN KUMAR| l.com
26 26 IAND ANR
OMP (DoOMP (Di4-08-2026 IDFC FIRST BANK LTD|SANJEEV PATHAK 9717028845 litigation@srcslegal14-08-2026
(COMM.)/1341/20 [(COMM.)/1341/202) Vs SHIV SHAKTT ll.com
26 6 [TRANSPORT
ICERVICES AND ANR
IARB. AJARB. A.17-08-2026 [RAJRANI STEEL| 17-08-2026
(COMM.)/4/2026 [((COMM.)/4/2026 CASTING PVT LTD|
IAND ANR Vs
INEGROWTH CREDIT]
[Ex.COMM - AwardEx.COMM - Award17-08-2026 Intec Capital Ltd Vs M/S| 17-08-2026
by Arb.by Arb| CHAWLA IRON|
IComm./127/2026 |Comm./127/2026 [TRADERS PRIVATE|
ILIMITED AND ORS
ICS 17-08-2026 IABHAY SHARMA V5 17-08-2026
(COMM)/779/202 |(COMM)/779/2026 HARJINDER SINGH
6
ICS CS 17-08-2026 ICMYK PRINTECH] 17-08-2026
(COMM)/782/202 [(COMM)/782/2026| LIMITED Vs M/S
6 ICOMET ADVERTISING|
IAND ANR
[Ex.COMM - AwardEx.COMM - Award(18-08-2026 SUNDARAM FINANCE] 18-08-2026
by Arb.by Arb| LTD Vs  HITEN|
IComm./128/2026 |Comm./128/2026 IKAPOOR PROP.
IKAPOOR TRADERS|
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[Ex.COMM - AwardEx.COMM - Award19-08-2026 [UGRO CAPITAL LTD Vs 19-08-2026
by Arb.by Arb| M/s AUTO SPARE
IComm./129/2026 |Comm./129/2026 WORLD AND ORS
[Ex.COMM - AwardEx.COMM - Award[19-08-2026 IUGRO CAPITAL LTD V5| 19-08-2026
by Arb.by Arb, M/s S K ENGINEERS
IComm./130/2026 |Comm./130/2026 WORKS AND ORS
ICS CS 19-08-2026 M/S  R.S. TRADING 19-08-2026
(COMM)/786/202 [(COMM)/786/2026| ICOMPANY Vs M/S VgD
6 INDUSTRIES PVT LTD
IAND ORS
CS 20-08-2026 IM/s Vachaspati India V| 20-08-2026

(COMM)/791/202 [(COMM)/791/2026 M/s Shivalaya|
6 Construction Limited
ICS CS 20-08-2026 SKINFINITY DERMA| 20-08-2026
(COMM)/794/202 [(COMM)/794/2026) IPRIVATE LIMITED Vg
6 ISAKSHI BABRA

MP (DoMP (Di20-08-2026 Shriram Finance Ltd VsManoj Kumar 0811133644 IMANOJK.ADV@G [20-08-2026
(COMM.)/1372/20|(COMM.)/1372/20 IDILIP KR TRIPATHI IMAIL.COM
26 26

MP (DoMP (D20-08-2026 Shriram Finance Ltd VsManoj Kumar 0811133644 IMANOJK.ADV@G [20-08-2026
(COMM.)/1373/20 [(COMM.)/1373/20 IALEEM IMAIL.COM
26 26
OMP (DoOMP (D20-08-2026 Shriram Finance Ltd VsManoj Kumar 0811133644 IMANOJK.ADV@G [20-08-2026
(COMM.)/1374/20|(COMM.)/1374/20 JAY KUMAR IMAIL.COM
26 26

MP (DoOMP (I)21-08-2026 IDFC FIRST BANK LTDSANJEEV PATHAK 10717028845 litigation@srcslegal21-08-2026
(COMM.)/1379/20 [(COMM.)/1379/20 Vs SHRUTI IKBAL ll.com
26 26 IAHMAD
OMP (DoOMP (Di21-08-2026 IDFC FIRST BANK LTD|SANJEEV PATHAK 9717028845 litigation@srcslegal21-08-2026
(COMM.)/1380/20[(COMM.)/1380/20 Vs SUDHIR VIRENDRA ll.com
26 26 ISINGH
OMP (DoMP (I)21-08-2026 IDFC FIRST BANK LTDISANJEEV PATHAK 10717028845 litigation@srcslegal21-08-2026
(COMM.)/1381/20 [(COMM.)/1381/20 Vs ROHIT NAGAR l.com
26 26
OMP (DoMP (I)21-08-2026 IDFC FIRST BANK LTD|ISANJEEV PATHAK 9717028845 litigation@srcslegal21-08-2026
(COMM.)/1382/20|((COMM.)/1382/20 Vs HARJEET SINGH l.com
26 26

CS 22-08-2026 Vectus Polymers Pvt LtdSANJEEV PATHAK 9717028845 litigation@sreslega[22-08-2026
(COMM)/799/202 [(COMM)/799/2026| Vs BALAJI ll.com
6 INDUSTRIES AND ANR
OMP (DOMP (Di22-08-2026 Shriram Finance Ltd VsManoj Kumar 0811133644 IMANOJK.ADV@G [22-08-2026
(COMM.)/1391/20 [(COMM.)/1391/20 ISHIV KUMAR YADAV IMAIL.COM
26 26
[Execution Execution 24-08-2026 [Parveen Kumar Garg] 24-08-2026
(Comm.)/314/202 [(Comm.)/314/2026 Proprietor of  Garg
6 [Roadlines Vs M/S SCC
IProjects Private Limited
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ICS CS 24-08-2026 SATISH KUMAR Vg 24-08-2026
(COMM)/806/202 (COMM)/806/202 INARENDRA SINGH]
6 6 SHEKHAWAT
ICS CS 25-08-2026 M/s ZENTECH 25-08-2026
(COMM)/810/202 [(COMM)/810/2026)| IAUTOMATION AND|
6 IANOTHER Vs M/s S.K,
IENGINEERS WORKS;
OMP (DoMP (Di25-08-2026 IDFC FIRST BANK LTD|SANJEEV PATHAK 9717028845 litigation@srcslegal25-08-2026
(COMM.)/1404/20((COMM.)/1404/20 Vs RUPAN SHARMA| l.com
26 26 IAND ANR
OMP (DoMP (I)25-08-2026 YES BANK LTD VSSANJEEV PATHAK 0717028845 litigation@sreslega[25-08-2026
(COMM.)/1405/20|(COMM.)/1405/20 ISANJAY MISTRI l.com
26 26
OMP (DOMP (Di25-08-2026 IDFC FIRST BANK LTD|ISANJEEV PATHAK 9717028845 litigation@sreslegaj25-08-2026
(COMM.)/1406/20[(COMM.)/1406/20 Vs VARUN KUMAR l.com
26 26
MP (DoMP (Di25-08-2026 IAXIS BANK LTD VSSUNITA SINGH 9871040589 /INDOLEXLAW@Gi25-08-2026
(COMM.)/1411/20 |(COMM.)/1411/202 VISHVEDER SO| 8920586266  MAIL.COM
26 6 JAGRAM GURJAR
MP (DoMP (Di25-08-2026 IAXIS BANK LTD VSSUNITA SINGH 9871040589 /INDOLEXLAW@Gi25-08-2026
(COMM.)/1414/20 [(COMM.)/1414/20 SADDAM KHAN 18920586266 IMAIL.COM
26 26
OMP (DoOMP (Di25-08-2026 IAXIS BANK LTD VsSUNITA SINGH 0871040589 /INDOLEXLAW@G/25-08-2026
(COMM.)/1415/20 [((COMM.)/1415/202 IMANOJ KUMAR 8920586266  MAIL.COM
26 6
ICS ICS 29-08-2026 IHDFC BANK LTD Vs 29-08-2026
(COMM)/818/202 |(COMM),/818/2026 UASMEET KAUR
6
ICS CS 29-08-2026 HDFC BANK LTD Vs 29-08-2026
(COMM)/819/202 [(COMM)/819/2026 ISUNIL KUMAR|
6 SHARMA
ICS CS 29-08-2026 HDFC BANK LTD Vg 29-08-2026
(COMM)/820/202|(COMM)/820/202 SURENDER  KUMAR)
6 6 ISHARMA AND ANR
ICS CS 29-08-2026 IBANK OF BARODA Vs 29-08-2026
(COMM)/828/202 (COMM)/828/202 IOm Prakash Pachori
6 6
CS 31-08-2026 IADITYA JAIN Vs M/s 31-08-2026
(COMM)/829/202 [(COMM)/829/202 INSN  QUMAX AND|
6 6 OTHERS
ICS CS 131-08-2026 [VIPIN BHATIA V5 131-08-2026
(COMM)/830/202 [(COMM)/830/202 [Freemans Measures Pvt|
6 6 ILtd And Others
OMP (DoOMP (I)31-08-2026 [YES BANK LIMITED VSANANJAY SINGH [7455023130 asaplegalandadvoc [31-08-2026
(COMM.)/1434/20|((COMM.)/1434/20 IADIL ates@gmail.com
26 26
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9 IVACANT/ SH.| ICS CS 01-08-2026 M/s SHIV NARESH|YATENDER KHATRI 9990410999  lyatenderkhatri@h |01-08-2026
IPRASHANT KUMAR,| (COMM)/711/2026(COMM)/711/2026 SPORTS PVT. LTD. Vg otmail.com
IDISTRICT JUDGE M/s SPORTS HUB AND
(COMMERCIAL IANR
ICOURT) ICS CS 01-08-2026 M/s SHIV NARESHYATENDER KHATRI 9990410999  [yatenderkhatri@h [01-08-2026
(COMM)/712/202 [(COMM)/712/2026 SPORTS PVT LTD Vg lotmail.com
6 M/s SACHIN|
IENTERPRISES AND|
ICS CS 03-08-2026 IM/s Niraj Intensive andR K GUPTA 9718555929 rajeshgupta.fiit@g |03-08-2026
(COMM)/722/202 (COMM)/722/2026 |Anesthesia Care Pvt Ltd| mailcom
6 Vs M/s RRM Services|
IRegd Partnership Firm|
[Ex.COMM - AwardEx.COMM - Award04-08-2026 IHDB FINANCIALRAHUL.BHARDWAJ 0013493108 not provided 04-08-2026
by Arb.by Arb| SERVICES LIMITED Vs
IComm./124/2026 |Comm./124/2026 INikhil ~S/O  Suresh
lkumar And Anr
OMP (DOMP (Do6-08-2026 Shriram Finance Ltd VsManoj Kumar 0811133644 IMANOJK.ADV@G [06-08-2026
(COMM.)/1322/20|(COMM.)/1322/20 IRANJAN PANDEY IMAIL.COM
26 26
MP (E)OMP (E)08-08-2026 LATE SMT VEENURAGHU TANDON 087306472 raghu@kbtlegal.co |08-08-2026
(COMM.)/3/2026 (COMM.)/3/2026 INANGIA DECEASED m
THROUGH LR MS|
IDIVYA BANSAL Vg
ICS CS 10-08-2026 IM/s Woodver CoatingsBHARAT MALHOTRA 8447151507, Bharatmalhotra2 @[10-08-2026
(COMM)/743/202 |(COMM)/743/2026) Private  Limited Vg 18800532569  |),gmai.corn,
6 MAMTA [Taksh.suri@outloo
lk.com
ICS CS 10-08-2026 CENTRAL BANK OHNAMAR SINGH 9810047059 apexlaw261@gmai [10-08-2026
(COMM)/744/202 ((COMM)/744/2026 INDIA Vs POOJA| l.com
6 IFABRICATORS  PROP|
UDAY RAJ
[Execution Execution 11-08-2026 RAJINDER KUMARAshok Chhaparia 0312209463 lashokchhaparia@g|11-08-2026
(Comm.)/302/202 ((Comm.)/302/202 IARORA AND ANR V5| imail.com
6 6 IPAWAN KUMAR
Execution Execution 12-08-2026 M/s G.K Rangwala andVishnu Swaroop Sharma 1802200600, adv.vssharma@gm|12-08-2026
(Comm.)/305/202 [(Comm.)/305/2026| Co. Pvt. Ltd. Vs M/s 910060081 lail.com
6 Manibhadra Dyechem
IM-Ex/316/2026 |M-Ex/316/2026  [12-08-2026 M/S SHAILEE[Shivam Sehgal 18920723229  jadvocateshivamgs [12-08-2026
ICONSTRUCTIONS V5 @gmail.com
IM/S SCK INFRATECH|
IPVT LTD
ICS CS 12-08-2026 SIMRANJEET SINGHBHASKAR KUMAR SHUKLA 7982985110 [bshuklags@vahoo.[12-08-2026
(COMM)/759/202 [(COMM)/759/2026 GROVER Vs KIMBAL com
6 IPVT LTD AND ORS
CS 12-08-2026 S AMRINDER SINGH[PARMOD KUMAR SHARMA 08992/6633 pspkjuris@gmailco12-08-2026
(COMM)/762/202 |(COMM)/762/2026, Vs M/S SNOW FARM| m
6 IFRESH LLP AND ORS
Misc DJ/878/2026Misc DJ/878/2026 12-08-2026 Vinod kumar banga VSSRIKANT SINGH 8931093284  januragpandeyjnp [12-08-2026
Saroj Bansal @.com
[Ex.COMM - AwardEx.COMM - Award13-08-2026 M/S INDIABULLSINAMAN MITRA 19999351267 namanmitrao9@g [13-08-2026
by Arb.by Arb. IASSET mail.com
IComm./126/2026 [Comm./126/2026 IRECONSTRUCTION
ICOMPANY LIMITED Vs
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[Execution [Execution 13-08-2026 Hind Health and EnviroGaurav Jha 9968575155 deepakjha318@gm[13-08-2026
(Comm.)/307/202 [(Comm.)/307/2026| Solutions Pvt Ltd and| lail.com
6 anr Vs Modern|
Construction Company|
[Execution Execution 13-08-2026 IMR PRAMOD KUMARANKUR GUPTA 9899706368  jankur_advo@yaho(13-08-2026
(Comm.)/309/202 [(Comm.)/309/202 GUPTA Vg 0654066021 0.com
6 6 IELECTROWER
TECHNOLOGY Pvt Ltd
ICS CS 13-08-2026 [Royal Enterprises Vs 13-08-2026
(COMM)/767/202 |(COMM)/767/2026 [Ranjit Singh
6
CS 13-08-2026 ISARAOGI SUPER| 13-08-2026
(COMM)/770/202 [(COMM)/770/2026) SALES PVT LTD Vg
6 ILEELA DEVI KUKREJA
ICS CS 14-08-2026 INEW BHARAT IMPEXKARTIK KUMAR mot provided  [legal@Katyalassocil14-08-2026
(COMM)/778/202 [(COMM)/778/2026 THROUGH SPA| ftes.com
6 IDEVENDER KUMAR Vs
SUPER MARCHE 37
MP (DoMP (Di4-08-2026 IDFC FIRST BANK LTD|SANJEEV PATHAK 9717028845 litigation@srcslegal14-08-2026
(COMM.)/1338/20|(COMM.)/1338/20 Vs KAPIL BANSAL l.com
26 26 IAND ANR
MP (DoMP (Di4-08-2026 IDFC FIRST BANK LTD|SANJEEV PATHAK 9717028845 litigation@srcslegal14-08-2026
(COMM.)/1339/20|(COMM.)/1339/20 Vs SONU KUMAR ll.com
26 26
OMP (DoOMP (D4-08-2026 IDFC FIRST BANK LTD|ISANJEEV PATHAK 9717028845 litigation@sreslegal14-08-2026
(COMM.)/1340/20|(COMM.)/1340/20 Vs SHRWAN KUMAR| l.com
26 26 IAND ANR
MP (DoMP (Dp4-08-2026 IDFC FIRST BANK LTD|SANJEEV PATHAK 9717028845 litigation@srcslegali4-08-2026
(COMM.)/1341/20 [(COMM.)/1341/202) Vs SHIV SHAKT] l.com
26 6 [TRANSPORT
ICERVICES AND ANR
IARB. AJARB. A.17-08-2026 RAJRANI STEEL| 17-08-2026
(COMM.)/4/2026 [(COMM.)/4/2026 CASTING PVT LTD|
IAND ANR Vs
INEGROWTH CREDIT]
[Ex.COMM - Award[Ex.COMM - Awardi17-08-2026 Intec Capital Ltd Vs M/S| 17-08-2026
by Arb.by Arb| CHAWLA IRON|
IComm./127/2026 |Comm./127/2026 [TRADERS PRIVATE|
ILIMITED AND ORS
ICS CS 17-08-2026 IABHAY SHARMA V5 17-08-2026
(COMM)/779/202 (COMM)/779/2026 HARJINDER SINGH
6
ICS 17-08-2026 ICMYK PRINTECH| 17-08-2026
(COMM)/782/202 [(COMM)/782/2026 LIMITED Vs  M/S
6 ICOMET ADVERTISING
IAND ANR
[Ex.COMM - AwardEx.COMM - Award[18-08-2026 SUNDARAM FINANCE 18-08-2026
by Arb.by Arb| ILTD Vs HITEN|
IComm./128/2026 |Comm./128/2026 IKAPOOR PROP.
IKAPOOR TRADERS
[Ex.COMM - AwardEx.COMM - Award[19-08-2026 IUGRO CAPITAL LTD V5| 19-08-2026
by Arb.by Arb, IM/s AUTO SPARE]
IComm./129/2026 |Comm./129/2026 WORLD AND ORS
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[Ex.COMM - AwardEx.COMM - Award19-08-2026 [UGRO CAPITAL LTD Vs 19-08-2026
by Arb.by Arb| M/s S K ENGINEERS|
IComm./130/2026 |Comm./130/2026 [WORKS AND ORS
CS 19-08-2026 M/S  R.S. TRADING 19-08-2026
(COMM)/786/202 [(COMM)/786/2026| ICOMPANY Vs M/S VgD
6 INDUSTRIES PVT LTD
IAND ORS
ICS CS 20-08-2026 IM/s Vachaspati India V| 20-08-2026
(COMM)/791/202 (COMM)/791/2026 M/s Shivalaya|
6 Construction Limited
CS 20-08-2026 SKINFINITY DERMA| 20-08-2026
(COMM)/794/202 [(COMM)/794/2026) IPRIVATE LIMITED Vs
6 ISAKSHI BABRA
OMP (DOMP (D20-08-2026 Shriram Finance Ltd VsManoj Kumar 0811133644 IMANOJK.ADV@G [20-08-2026
(COMM.)/1372/20 [(COMM.)/1372/20 IDILIP KR TRIPATHI IMAIL.COM
26 26
MP (DoMP (Di20-08-2026 Shriram Finance Ltd VsManoj Kumar 0811133644 IMANOJK.ADV@G [20-08-2026
(COMM.)/1373/20|(COMM.)/1373/20 IALEEM IMAIL.COM
26 26
MP (DoMP (D20-08-2026 Shriram Finance Ltd VsManoj Kumar 0811133644 IMANOJK.ADV@G [20-08-2026
(COMM.)/1374/20 [(COMM.)/1374/20 JAY KUMAR IMAIL.COM
26 26
OMP (DoOMP (Dj21-08-2026 IDFC FIRST BANK LTD|ISANJEEV PATHAK 9717028845 litigation@sreslegal21-08-2026
(COMM.)/1379/20|(COMM.)/1379/20 Vs SHRUTI IKBAL l.com
26 26 IAHMAD
MP (DoOMP (I)21-08-2026 IDFC FIRST BANK LTDSANJEEV PATHAK 10717028845 litigation@srcslegal21-08-2026
(COMM.)/1380/20[(COMM.)/1380/20 Vs SUDHIR VIRENDRA| l.com
26 26 SINGH
OMP (DoOMP (Di21-08-2026 IDFC FIRST BANK LTD|SANJEEV PATHAK 9717028845 litigation@srcslegal21-08-2026
(COMM.)/1381/20 [(COMM.)/1381/20 Vs ROHIT NAGAR l.com
26 26
OMP (DoMP (I)21-08-2026 IDFC FIRST BANK LTDISANJEEV PATHAK 10717028845 litigation@srcslegal21-08-2026
(COMM.)/1382/20|(COMM.)/1382/20 Vs HARJEET SINGH l.com
26 26
ICS CS 22-08-2026 Vectus Polymers Pvt LtdSANJEEV PATHAK 9717028845 litigation@srcslegal22-08-2026
(COMM)/799/202 [(COMM)/799/2026| Vs BALAJI ll.com
6 INDUSTRIES AND ANR
IOMP (DOMP (I)22-08-2026 Shriram Finance Ltd VsManoj Kumar 0811133644 IMANOJK.ADV@G [22-08-2026
(COMM.)/1391/20 [(COMM.)/1391/20 ISHIV KUMAR YADAV IMAIL.COM
26 26
[Execution [Execution 24-08-2026 [Parveen Kumar Garg 24-08-2026
(Comm.)/314/202 [(Comm.)/314/2026 Proprietor of  Garg
6 [Roadlines Vs M/S SCC
IProjects Private Limited
24-08-2026 SATISH KUMAR V5| 24-08-2026
(COMM)/806/202 (COMM)/806/202 INARENDRA  SINGH
6 6 SHEKHAWAT
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ICS CS 25-08-2026 M/s ZENTECH| 25-08-2026
(COMM)/810/202 [(COMM)/810/2026)| IAUTOMATION AND|
6 IANOTHER Vs M/s S.K|
I[ENGINEERS WORKS
IOMP (DoOMP (I)25-08-2026 IDFC FIRST BANK LTDISANJEEV PATHAK 10717028845 litigation@srcslega|25-08-2026
(COMM.)/1404/20[(COMM.)/1404/20 Vs RUPAN SHARMA| l.com
26 26 IAND ANR
OMP (DoMP (Di25-08-2026 YES BANK LTD VSSANJEEV PATHAK 9717028845 litigation@srcslegal25-08-2026
(COMM.)/1405/20|((COMM.)/1405/20 ISANJAY MISTRI l.com
26 26
OMP (DoMP (I)25-08-2026 IDFC FIRST BANK LTD|ISANJEEV PATHAK 0717028845 litigation@sreslega[25-08-2026
(COMM.)/1406/20[(COMM.)/1406/20 Vs VARUN KUMAR l.com
26 26
OMP (DOMP (Di25-08-2026 IAXIS BANK LTD VsSUNITA SINGH 9871040589 /INDOLEXLAW@Gi25-08-2026
(COMM.)/1411/20 [(COMM.)/1411/202 VISHVEDER SO| 8920586266  MAIL.COM
26 6 JAGRAM GURJAR
MP (DoMP (Di25-08-2026 IAXIS BANK LTD VSSUNITA SINGH 9871040589 /INDOLEXLAW@Gi25-08-2026
(COMM.)/1414/20 |(COMM.)/1414/20 SADDAM KHAN 8920586266  MAIL.COM
26 26
MP (DoMP (Di25-08-2026 IAXIS BANK LTD VSSUNITA SINGH 9871040589 /INDOLEXLAW@Gi25-08-2026
(COMM.)/1415/20 [(COMM.)/1415/202| IMANOJ KUMAR 18920586266 IMAIL.COM
26 6
ICS CS 29-08-2026 IHDFC BANK LTD Vs 29-08-2026
(COMM)/818/202 ((COMM)/818/2026 JASMEET KAUR
6
ICS ICS 29-08-2026 IHDFC BANK LTD Vs 29-08-2026
(COMM)/819/202 [(COMM)/819/2026 ISUNIL KUMAR|
6 SHARMA
ICS CS 29-08-2026 HDFC BANK LTD Vs 29-08-2026
(COMM)/820/202|(COMM)/820/202 SURENDER  KUMAR|
6 6 SHARMA AND ANR
CS 29-08-2026 IBANK OF BARODA Vg 29-08-2026
(COMM)/828/202 [(COMM)/828/202 Om Prakash Pachori
6 6
ICS CS 131-08-2026 IADITYA JAIN Vs M/s 131-08-2026
(COMM)/829/202 [(COMM)/829/202 INSN  QUMAX AND|
6 6 OTHERS
ICS 131-08-2026 VIPIN BHATIA V5 131-08-2026
(COMM)/830/202 (COMM)/830/202 [Freemans Measures Pvi]
6 6 ILtd And Others
IOMP (Homp (D31-08-2026 IYES BANK LIMITED VSANANJAY SINGH 7455023130 lasaplegalandadvoc |31-08-2026
(COMM.)/1434/20|((COMM.)/1434/20 IADIL ates@gmail.com
26 26
20 ISH. ANIL KUMARNEW DELHI ICS (COMM.) 541/2026 01-08-2026 IHR MEDIA LIMITED IAMIT  BAJAJ| advocate.puneet@gmail|25.07.2026
ISISODIA, DISTRICTDISTRICT Vs M/S HERITAGE INFRASPACEADVOCATE 9213187809,98117 | Com
JUDGE (INDIA) LIMITED IPUNEET BAJAJ|00978
(COMMERCIAL IADVOCATE
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ICS (COMM.) 542/2026 01-08-2026 ICRYSTAL CROP PROTECTION|SUNIL KUMAR (981825683, officeofsunilkumaradv [25.07.2026
LIMITED 8368623877 @gmai.com,
IVs VANASRI CROP CARE PVT. LTD,| snlkmr588@gmail.cm
IAND ORS.
il ICS (COMM.) 543/2026 01-08-2026 HT MEDIA LTD. [Legal  KnightsNA abhinay@legalknights.i [25.07.2026
Vs ACINTYO LOCAL ORIENTED|Law firm, n
ICUSTOMER APPLICATIONS PVT,|
ILTD.
n CS (COMM.) 551/2026 03-08-2026 IDELHI TIMES COURIER IVIPIN KUMAR811486586, advvipinksingh@gmail. [18.07.2026
IVs PRAYAG POLYMERS PVT. LTD. [SINGH 9811611653 com
it ICS (COMM.) 552/2026 03-08-2026 IAMAZING RESEARCH|LOKENDER 87505-09178 progressivelawoffice.ploj24.07.2026
ILABORATORIES LIMITED ISINGH @gmail.com
IVs DINESH KUMAR YADAV IRATHORE
il IOMP (COMM.) 156/2026 04-08-2026 IMADHU AGGARWAL IADITYA office.suvigyalegal@gm [25.07.2026
Vs RAJ KUMAR AGGARWAL ILAROIYA AND ail.com
IMRINAL
IBHARAT RAM
it ICS (COMM.)/ 553/2026 04-08-2026 IATLANTIC BOOK HOUSE ISARVESH 9811111210, sarveshbisaria@yahoo.cj27.07.2026
Vs KRIPALU CREATIONS PRIVATEBISARIA AND9911205262 om
ILIMITED AND ORS. IASSOCIATES
it ICS (COMM.) 554/2026 04-08-2026 ISTATE BANK OF INDIA A.K. ROUT,9999132159 akroutadvocate@gmail. 10.07.2026
IVs MUKUND KUMAR IALOK ROUT com
it ICS (COMM.) 555/2026 04-08-2026 ISTATE BANK OF INDIA ISHALINI 9899408618 shaliniupadhyay.advocal29.07.2026
Vs HEENA [UPADHYAY te@gmail.com
I Ex.COMM - Awardi119/2026 05-08-2026 IFUSIONNET WEB SERVICES PVT.AYUSH INA VATSBHAWNA421@G [28.07.2026
by Arb. Comm. ILTD. IKASANA, MAIL.COM
Vs MR VISHAL CABLE NETWORKBHAWNA AND
IAND ANR. IMRAN
it ICS (COMM.) 556/2026 05-08-2026 IVINOD GUPTA IAAKASH 9711953699 aurumjurisofficial @gm [28.07.2026
Vs MITTYSEQUE HOSPITALITY[TRIPATHI lail.com
IPVT. LTD. AND ANR.
[ ICS (COMM.) 557/2026 05-08-2026 I[UNION BANK OF INDIA VITENDRA 9810197621 jitendragargadv@gmail.|25.07.2026
Vs HIMANSHU VERMA IGARG AND| com
IASSOCIATES
il IOMP (COMM.) 165/2026 06-08-2026 IKOTAK MAHINDRA PRIME LTD [KUSHAL 7009793548 [Rishabh.eruditelegal@g[28.07.2026
IVs RAHUL KUMAR AND ORS. IKUMAR, mail.com
IHARSH
IAHUJA,
il ICS (COMM.)/ 562/2026 06-08-2026 IAMPLUS LOGISTICS INDIA PVT.|UDIT MISHRA9810513377 advuditmishra@yahoo. 27.07.2026
ILTD. IAND icom
Vs B9 BEVERAGES LIMITEDVASSOCIATES
(FORMERLY KNOWN AS Bo
il ICS (COMM.) 563/2026 06-08-2026 ISPAT TRADERS [IDHEERJA 9811412191 IDheerajgupta1982@gm 27.07.2026
Vs JAIN ENGINEERING WORKS  |GUPTA ail.com
il IOMP (MISC.)68/2026 07-08-2026 VIR BHAN MITTAL IVIKAS 9811165656 Janshviklaw@gmail.com 01.08.2026
(COMM.) IVs CENTRAL BOARD OFAGGARWAL 9811164848
IRRIGATION AND POWERAND ANSHU|
[THROUGH ITS SECRETARY IMAHAJAN
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IOMP (COMM.) 167/2026 07-08-2026 [EMCO LIMITED ABHIJEET 9711666059 abhijeet.swaroop@theg 03.08.2026
Vs DELHI TRANSCO LIMITED ISWAROOP, uild.co.in
ISHIVANI
IKARMAKAR,
[ IOMP (I) (COMM.) [192/2026 07-08-2026 IAXIS FINANCE LIMITED ISHIKHA 9999443512, shikhagupta@advslegal 31.07.2026
Vs VANAMALA SHIVA SHANKARGUPTA 19990332052 .in
JAND ORS.
il IOMP (I) (COMM.) [193/2026 07-08-2026 IAXIS FINANCE LIMITED ISHIKHA 9999443512, shikhagupta@advslegal 31.07.2026
Vs MADHUSUDHANARAO IGUPTA 19990332052 .in
IKOPPOJU AND ANR.
it IOMP (I) (COMM.) [194/2026 07-08-2026 IAXIS FINANCE LIMITED ISHIKHA 9999443512, shikhagupta@advslegal 01.08.2026
Vs SPE HOMES PRIVATE LIMITEDGUPTA 9990332052 in
IAND ORS.
il IOMP (I) (COMM.) (195/2026 07-08-2026 IAXIS FINANCE LIMITED ISHIKHA 9999443512, shikhagupta@advslegal 31.07.2026
Vs MARAGADHAM S AND ORS. IGUPTA 9990332052 .in
1l ICS (COMM.) 564/2026 07-08-2026 IBANK OF BARODA IDEEPA 9312292558 advocate.deepa.gupta@ (18.07.2026
IVs RAVINDRA KUMAR IGAUTAM AND igmail.com
ICO.
it ICS (COMM.) 565/2026 07-08-2026 IM/S ASG STEEL TEE PVT. LTD. BHARATT 7827706251 shankardaslegal @gmail [24.07.2026
Vs MOHAMMED NAIME IFROVERR AND .com
IMAHIMA
[ Misc DJ/ 1204/2026 07-08-2026 IM/S JAINA PROPERTIES IRITA KUMAR,9810378327 ritakumar89@gmail.co [30.07.2026
Vs PROMILA SRIVASTAVA WAJDA m
IMUMTAZ,
IANAMI
it IOMP (COMM.) 169/2026 08.08.2026 IRITES LTD VS M/S CONVEYOR &G S9811092221 gsc_dlf@yahoo.co.in  03.08.2026
IROP[EWAY PVT LTD ICHATURVEDI
it OMP (MISC)69/2026 08.08.2026 ISYNCHRONIZED SUPPLY ISUSHIL 9582483990 ssalegal.o9@gmail.com 27.07.2026
ICOMM SYSTEMS LTD VS UNIQUE DECOR[SHUKLA
IINDIA PVT LTD
I [EX(COMM) 104/2026 08.08.2026 ISAKET SACHDEVA VS M/S LIMCONA INA INA 07.08.2026
IGLOBAL SERVICES PVT LTSD
il IOMP (COMM.) 168/2026 08.08.2026 SANCHIT BAJAJ VS AKASAMOHD JAMAL8826758896 IADVOCATEJAMALIKH04.08.2026
IFINANCE LTD IKHLAS ILAS@GMAIL.COM
il IM-Ex/ 24/2026 10-08-2026 IKAPTSON SERVICES LIMITEDP.D.V. SRIKAR NA INA 04.08.2026
IFORMERLY KNOWN AS KAPSTON|
IFACILITIES MANAGEMENT]
ILIMITED
[ IOMP (COMM. 174/2026 10-08-2026 IRAJASTHAN URBAN DRINKINGSAURABH 9971792885 IADVOCATESAURABH (06.07.2026
WATER SEWERAGE ANDRAJPAL RAJPAL@GMAIL.COM
INFRASTRUCTURE
ICORPORATION LIMITED
il ICS (COMM. 571/2026 10-08-2026 UFLEX LIMITED IRAJEEVE 9810028877, lawyersince@rediffmail [29.07.2026
Vs FAIRMATE CHEMICALSAGARWAL 9313949058 .com
IPRIVATE LIMITED IAND VIVEK
IMUNSHI
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ICS (COMM. 572/2026 11.08.2026 SUPRABHA MITRA V/S IQRARUK SINGHAL,011-44015959, legal @sigmalegal.in 17.06.2026
IAHMED IARCHIT 47015989, +91
ISINGHAL 10599043045
il Execution (Comm.) [107/2026 12-08-2026 SAHUL KUMAR PROP INA INA INA INA
Vs DEIEM (INDIA) PVT. LTD.
il ICS (COMM.) 576/2026 12-08-2026 IDEUTSCHE BANK AG ISURI ANDO011-43434600/  [Litigation@Surico.In  [25.07.2026
Vs MS. CHAVI SHARMA ICOMPANY,  [9971357074
ILAW FIRM
1l ICS (COMM.) 577/2026 12-08-2026 IDEUTSCHE BANK AG ISURI AND011-43434600/  [Litigation@Surico.In  [25.07.2026
IVs MR. MANU BANSAL ICOMPANY, 9971357074
ILAW FIRM
L ICS (COMM.) 578/2026 12-08-2026 IDEUTSCHE BANK AG ISURI AND011-43434600/  [Litigation@Surico.In  [25.07.2026
Vs M/S NATH LOGISTICS AND|COMPANY, 9971357074
SHIPPING ILAW FIRM
il ICS (COMM.) 579/2026 12-08-2026 ISTATE BANK OF INDIA IA.K. ROUT ANDj9999132159, akroutadvocate@gmail. 03.08.2026
Vs SATISH KUMAR IASSOCIATES (9015565892 com
it IOMP (COMM.) 178/2026 13-08-2026 IRISHI AGENCY [Eesha  Bakshi,[7706864222 eeshabakshi.legal@gma 07.08.2026
Vs M/S DELSEY INDIA PVT. LTD. (Saurabh Sagar il.com
it IOMP (I) (COMM.) [198/2026 13-08-2026 IAXIS FINANCE LIMITED ISHIKHAR 9999443512, shikhargupta@advslega 05.08.2026
Vs SUNDARAVARADHAN IGUPTA 9899949994 [Lin
IPERUMAL AND ANR.
it IOMP (I) (COMM.) [199/2026 13-08-2026 I[HERO HOUSING FINANCE LTD. [VARUN BEDI8285672608 advocatevarimnedo@g [24.07.2026
IVs NIRAJ PRATAP RAO AND ANR. AND mail.com
IASSOCIATES
it Misc DJ 1238/2026 13-08-2026 ICANARA BANK HITESH 8178800668 advicategutesgcegiora@gj06.08.2026
IVs SARVESH KUMAR ICHOPRA mail.com
I ICS (COMM. 583/2026 14.08.2026 ICANARA BANK VS M/S INDOGEMARUN DUGGAL9811024490 IARUNDUGGAL@YAH (06.08.2026
IELECTRIC OPC PRIVATE LIMITED 00.IN
I ICS (COMM. 582/2026 14.08.2026 ICANARA BANK VS CHETNAARUN DUGGAL(9811024490 IARUNDUGGAL@YAH (06.08.2026
ICHAUHAN 00.IN
il IOMP (COMM. 180/2026 14.08.2026 [UNION OF INDIA VS M/S CLASSICISANJEEV 9810257726/9212 |ADVSANJEEVBENIWA04.08.2026
ICONSTRUCTION CO. IBENIWAL 257726 L29@GMAIL.COM
il [Ex.COMM - Award120/2026 17-08-2026 [TATA CAPITAL LIMITED ARV 9971680687, o011-support@arvlawchamb [27.03.2026
by Arb. Comm. IVs PRATIBA ICHAMBERS OF41759900 lers.com
LAW
il ICS (COMM.) 584/2026 17-08-2026 ISTATE BANK OF INDIA ISUCHITA 8896932838 agnihotrisuchita@gmail(06.08.2026
IVs YOGESH KUMAR IDIXIT .com
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ICS (COMM.) 585/2026 17-08-2026 ISTATE BANK OF INDIA ISUCHITA 8896932838 agnihotrisuchita@gmailjp6.08.2026
Vs CHUNI LAL BHOWMIK IDIXIT .com
il IOMP (COMM. 184/2026 18.08.2026 SUNIL WALIA VS PRAKASH[BHARAT 9810155032 bharatbhatia25@yahoo./04.08.2026
ICHAND GOYAL HUF) BHUSHAN com
IBHAIA
it IOMP (COMM. 70/2026 19-08-2026 IBHUPINDER KAPOOR IAVINASH 0871441764 aktrivedilawoffices@gm(11.08.2026
Vs THE GENERAL MANAGERKUMAR lail.com
INORTHERN RAILWAY [TRIVEDI
it ICS (COMM. 594/2026 19-08-2026 ICHAITANYA MEHRA IANUJ HANDA,9873306067 mail@handaandcompa (30.07.2026
IVs VINOD SALUJA ISANYA ny.in
[HANDA,
SHUBHAM
il CS (COMM. 595/2026 19-08-2026 [HIPPOSTORES TECHNOLOGYHARISH 7838855710 malik.harisho1@gmail. 10.08.2026
IPVT. LTD. IMALIK com
Vs MANISH CHAHAL
il ICS (COMM. 5906/2026 19-08-2026 IROHIT SACHDEVA UK SINGHAL,011-47015959, legal@sigmalegal.in 01.08.2026
IVs DIVINE EMPIRE INDIAIARCHIT 47015989, 91-
IPRIVATE LIMITED AND ORS. ISINGHAL 19599043045
1l IOMP MISC. COMM71/2026 20-08-2026 IYASHIKA PRINTERS AJAY PAUL9810539647 paulassociatesg32@gm [12.08.2026
IVs AGRIMAS CHEMICALSAND GEETU| ail.com
ILIMITED IPAUL
1 ICS (COMM. 599/2026 20-08-2026 [UNION BANK OF INDIA IMS S SOOD811786067 msssoodadvocate@gma|15.05.2026
Vs M/S CHOUDHARY STORE ANDAND il.com
IANR. IJASSOCIATES
it IOMP (I) (COMM.) [205/2026 21.08.2026 IM/S FLEXIFLOW PLOYMERS LLP[SAMAGRA LAW|9654611805 radhalakshmi@samagr [20.08.2026
IV/S CHARAT SANCHAR NIGAM alaw.com
ILTD. AND ANR.
I ICS (COMM.) 611/2026 22-08-2026 ICMG WORLDWIDE VITENDER 9810511644 advjiten@yahoo.com  [07.05.2026
IVs SH. DEEPAK AGGARWAL IKUMAR GARG
[ ICS (COMM.) 612/2026 22-08-2026 IHIPPOSTORES TECHNOLOGYHARISH 7838855710 malik.harisho1@gmail. 12.08.2026
IPVT. LTD. IMALIK com
Vs RENU GOEL
[ Execution (Comm.) [111/2026 22-08-2026 IM/S KOHLI ONE HOUSING ANDILEX JURISTS,94780333340 [Upasana@lexjurists.co (18.08.2026
IDEVELOPMENT PVT. LTD. IADVOCATES m
Vs SALUJA CONSTRUCTIONJAND
ICOMPANY LTD. ISOLICITORS
il Execution (Comm.) [112/2026 22-08-2026 IAMIT RATTAN DN PANDEY 9811572979 INA 14.08.2026
Vs CRESTOS TRADEX PVT. LTD.
il OMP (MISC.)72/2026 24-08-2026 ISIESTA COMMUNICATIONS|KARRTIK 9811027856 tarunsharmalawoffice@[19.08.2026
(COMM.) IPRIVATE LIMITED ISHARMA ahoo.co.in
Vs BHARTI AIRTEL LIMITED
il IOMP (I) (COMM. [206/2026 24-08-2026 UYUNARI HOSPITALITY PRIVATE[SHIREEN F|9599715315 advocateshireenkhan@ (19.08.2026
LIMITED IKHAN, MS,| igmail.com
Vs SANTOSH KONDAJISUSHMA DAS
IGONDAKAR
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OMP(I)(COMM)  [208/2026 25.08.2026 IAXIS FINANCE LIMITED VSSHIKHAR 9999443512, shikhargupta@advsgleg|18.08.2026
SHAHEED BHAGAT SINGH IGUPTA 9899949994 lal.in
il ICS (COMM. 624/2026 25.08.2026 IVELVET LOFT PVT. LTD. V/SALOK KUMAR9990650484 advkumaraloko810@g [13.08.2026
ICHELVIES HOSPITALITY PVT. LTDAND SWETA| mail.com
IKADYAN
it IOMP(MISC.) 75/2026 25.08.2026 [TATA CAPITAL LIMITED v/SSAVYASACHI 9910081428 savyasachi.sahai@gmail19.08.2026
(COMM) IMARSHALL MACHINES LIMITED [K. SHAI, .com
it OMP(I)(COMM)  [207/2026 25.08.2026 HERO FINCORP LTD V/SSAMBHAV 9910076176 sambhav@sdjainlaw.co [19.08.2026
IMEHNDRA JAIN, m
IAKHILESH
IKUMAR,
il ICS (COMM) 627/2026 29.08.2026 ILOGISNEXT INDIA PRIVATEAMARENDRA (9599801188 globalvisionlawoffice@ [06.08.2026
ILIMITED IKUMAR DUBEY]| igmial.com
1l IOMP(MISC.) 77/2026 29.08.2026 [TATA CAPITAL LIMITED VSNACHIKETA (9999748620 INACHIKETASURI.ADV[14.08.2026
(COMM) IBLACKBERRY OVERSEAS PVT LTD|VIJAY SURI OCATE@GMAIL.COM
1l Misc DJ 1291/2026 29.08.2026 IFARMART SERVICES PVT VSSONDHI&PART9999925860 IDEEPANKUR@SOND [21.08.2026
SIDDHINAYAK FLOUR INERS IHIPARTNERS.COM
[ IOMP(MISC)COMM [78/2026 29.08.2026 WAIDEEP SINGH VS GOVT OF NCT]IMOHINDER 9868809596 Yusremedium6@gmail. [19.08.2026
IOF DELHI AND ORS IKUMAR com
IMADAN
I Misc DJ 1293/2026 29.08.2026 [URBAN SHORE WHOLESALESAURABH 9810901009 ILITIGATION@SANKH [20.08.2026
INDIA PVT LTD VS METROGANGWAR LA.IN
IBRANDS LIMITED 0810901009
il Misc DJ 1292/2026 29.08.2026 SUNDEEP PRESS VS UNITECHK L RAJORA [8595453305/8505ADV.RAJORA123@GM [20.08.2026
I[ENGINEERS INC 852075 IAIL.COM
[ IOMP(MISC)COMM [79/2026 29.08.2026 [TATA CAPITAL LTD VS PRIMENACHIKETA (9999748620 INACHIKETASURI.ADV[14.08.2026
IBIZWORLD PVT LTD AND ORS IVIJAY SURI OCATE@GMAIL.COM
il OMP (MISC.)/80/2026 31-08-2026 IASTAN HOTELS NORTH LIMITED |AAKANSKSHA 9818131566 laakankshakauli54@gm [20.08.2026
(COMM.) IVs MADONNAS IKAUL AND| ail.com
IAMAN SAHANI
il Ex.COMM - Awardi127/2026 31-08-2026 IAG ADVANCE CHEMICALS PVT.RAKESH 9999303080 officerakeshmittal@gm [17.08.2026
by Arb. Comm. ILTD. IMITTAL, lail.com
IVs STARBAG AG-AFCONS JOINTYAMINI
IVENTURE AND ORS IMITTAL AND|
1l IOMP (I) (COMM.) [212/2026 131-08-2026 I[HERO HOUSING FINANCE LTD. |[VARUN BEDI8285672608 advocatevarunbedi@g [04.08.2026
Vs ANIL KUMAR AND ORS. IAND mail.com
IASSOCIATES
il IOMP (I) (COMM. [213/2026 31-08-2026 I[HERO HOUSING FINANCE LTD [VARUN BEDI|8285672608 advocatevarunbedi@g (04.08.2026
IVs ARIJIT CHANGMAI AND ANR. |AND mail.com
IASSOCIATES
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IOMP (I) (COMM.) [214/2026 31-08-2026 [HERO HOUSING FINANCE LTD. [VARUN BEDI8285672608 advocatevarunbedi@g (14.08.2026
Vs PIYUSH DAS AND ORS. IAND mail.com
IASSOCIATES
il IOMP (I) (COMM.) [215/2026 131-08-2026 IM/S ADINATH INDUSTRIES INC [MANISH 9873645048 ragavlawefile@gmail.co [23.08.2026
Vs UNION OF INDIA AND ORS. IRAGHAV m,
manishragav@gmail.co
m
it IOMP (I) (COMM.) [216/2026 31-08-2026 IR. RASHMI INDUSTRIES IMANISH 0873645048 ragavlawefile@gmail.co [24.08.2026
IVs UNION OF INDIA AND ORS IRAGHAV m,
manishragav@gmail.co
m
it ICS (COMM.) 628/2026 31-08-2026 ISTATE BANK OF INDIA ISUCHITA 8896932838 agnihotrisuchita@gmail21.08.2026
IVs LOKESH IDIXIT .com
L ICS (COMM.) 629/2026 31-08-2026 STATE BANK OF INDIA ISUCHITA 8896932838 agnihotrisuchita@gmail21.08.2026
Vs LAKHWINDER PAL JIT SINGH [DIXIT .com
21 ISH. ASHUTOSHNEW DELHIl25 ICS (COMM) 550/2026 01-08-2026 IMOSAIC MEDIA VENTURES P LTDjpuneet bajaj(P), 9811700978 28.07.2026
UMAR, DISTRICTDISTRICT Vs XPONENTS VENTURES P LTD bajaj.bajaji28 @gmail.c
UDGE, om
‘OMMERCIAL
OURT/SH. SANJAY| o5 CS (COMM) 548/2026 01-08-2026 [CRYSTAL CROP PROTECTION LTD[Sunill 9818256885 officeofsunilkumaradv [17.07.2026
AGWAL Vs Basudev Adak Kumar(P), @gmail.com
IDISTRICT JUDGE
(COMMERCIAL
ICOURT) o5 CS (COMM) 549/2026 01-08-2026 IMADHAV COTEX PVT LTD[Neeraj 8851677496 28.07.2026
MHROUGH ITS AR SH VIKASKumar(P), V4legalaid@ gmail.com
KUMAR  JAIN Vs DEEPAKI
IAGARWAL PROPRIETOR OF MS]
25 IOMP (COMM) 154/2026 01-08-2026 JARC Motors Pvt Ltd Vs AkasaDilshad 8826758896 ladvocatejamalikhlas@g 23.07.2026
[Finance Ltd IAhmed(P), mail.com
25 [Execution (Comm) [101/2026 03-08-2026 IGEODIS INDIA PVT LTD Vs BFGDhruv 9811043710 wvchawla@kreco.co.in  [22.07.2026
INTERNATIONAL PVT LTD IChawla(P),
25 IOMP (COMM) 157/2026 04-08-2026 Simit Technologies Through its SoleKIRAN(P), 9811606111 28.07.2026
[Proprietoror Vs Tata Capital Limited lkoshima.adv@gmail.co
m
25 IOMP (COMM) 162/2026 05-08-2026 ORIENT CRAFT LIMITED VSSADRE 9810149141 ankurbansal1985@gma [29.07.2026
INNOVISION LIMITED IALAM(P), fil.com
25 ICS (COMM) 561/2026 06-08-2026 IMetaltech Motor Bodies P Ltd VSANANT 8750173445 not provided 31.07.2026
IM/S ROLEX ROLL FORMINGRAO(P),
IMACHINERY
25 IOMP (COMM) 164/2026 06-08-2026 IKOTAK MAHINDRA PRIME LTD Vs[Kushal 7009793548 rishabh.eruditelegal@g 31.07.2026
IPUSHPANSH AND ORS [Kumar(P), mail.com
25 IOMP (COMM) 163/2026 06-08-2026 IKOTAK MAHINDRA PRIME LTD Vs[Kushal 7009793548 rishabh.eruditelegal@g 31.07.2026
IALOK KUMAR AND ORS [Kumar(P), mail.com
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25 [Execution (Comm) 103/2026 07-08-2026 ILAKSHAY VASHISHT Vs PRAKASH|Aman Gaur(P), 9717093414 office@ask-28.07.2026
ISRIVASTAVA AND ORS advocates.com
25 IOMP (I) (COMM) [197/2026 07-08-2026 IAXIS FINANCE LIMITED VsShikhar 19990332052 31.07.2026
IKESHAVAPATNAM PHANENDRAGupta(P), shikhargupta@advsgleg
IKUMAR AND ORS al.in
25 ICS (COMM) 569/2026 07-08-2026 [UNION BANK OF INDIA Vs RManoj Kumar9811085046 gupta26a@yahoo.co.in 21.07.2026
INARAYANAN IMishra(P),
25 ICS (COMM) 570/2026 08-08-2026 IARUN KUMAR TANWAR VsAmit Kumar(P),9958893510 03.08.2026
WASVINDER KAUR satishtomar.advocate@
igmail.com
25 IOMP (T) (COMM) [5/2026 10-08-2026 (Genetic Constructions Vs TARCSonu Vivek(P), 9810721865 rajveersingh65@yahoo. 01.08.2026
Limited com
25 IOMP (COMM) 173/2026 10-08-2026 INITIN KUMAR MAHANI Vs M/SSAKSHI 9899166956 sakshiaroragg@gmail.c 04.08.2026
ISANDHU MOTORS FINANCE PVTIARORA(P), om
ILTD
25 IOMP (COMM) 170/2026 10-08-2026 IRAJASTHAN URBAN DRINKINGSAURABH 9971792885 ladvocatesaurabhrajpal (03.08.2026
IWATER SEWERAGE ANDRAJPAL(P), @gmail.com
INFRASTRUCTURE
ICORPORATION LIMITED Vs
25 IOMP (COMM) 172/2026 10-08-2026 IRCC INFRAVENTURES LTD Vs M/S[Purnima 7999731889 joshiruchiri4@gmail.co|04.08.2026
IADO ADDITIVES TECHNOLOGIESain(P), m
ILTD
25 IOMP (COMM) 171/2026 10-08-2026 [UNION OF INDIA THROUGHRUBY(P), 9958899011 04.08.2026
IDIRECTORATE GENERAL (NCC) rubygautamadv@gmail.
Vs Bhasin and Company com
25 ICS (COMM) 573/2026 11-08-2026 HT MEDIA LTD Vs BLUE BIRDpuneet bajaj(P), 9811700978 04.08.2026
IADVERTISING PVT LTD bajaj.bajaji28 @gmail.c
om
25 [Execution (Comm) [{106/2026 12-08-2026 PERNORD RICARD INDIA PVTANKUR 9811126091 ankursinghaladvocate@|31.07.2026
ILTD Vs KRISHNA KUMAR ANDSINGHAL(P), igmail.com
IOTHERS
25 ICS (COMM) 575/2026 12-08-2026 ISUPRABHA MITRA Vs IDN SONSARCHIT 9599043047 legal @sigmalegal.in 21.07.2026
IAND ORS ISINGHAL(P),
25 IOMP (COMM) 177/2026 12-08-2026 [MONIKA SAINI Vs THE ASHOK  [Simranjeet 9873574763 11.08.2026
ISingh(P), lawyer.nehagupta@gma|
fil.com
25 IOMP (I) (COMM) [201/2026 13-08-2026 AXIS FINANCE LIMITED VsShikhar 9990332052 shikhargupta@advslega|06.08.2026
[TARIQUE AMEEN FAZLANI AND|Gupta(P), [Lin
IANR
25 IOMP (I) (COMM) [200/2026 13-08-2026 HERO HOUSING FINANCEVARUN 8285672608 advocatevarunbedi@g (06.08.2026
ILIMITED Vs ASHOK SHARMA ANDBEDI(P), mail.com
RS
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25 [ExCOMM - Awardi121/2026 17-08-2026 Mitsubishi Elevator India Pvt Ltd VsVishal Garg(P), 9810171302 not provided 04.08.2026
by Arb Comm IEOS Hospitality Pvt Itd
25 ICS (COMM) 586/2026 17-08-2026 STATE BANK OF INDIA Vs VSuchita Dixit(P),8896932838 not provided 06.08.2026
JACOB
25 IOMP (COMM) 183/2026 17-08-2026 IM/S SAGGI AND COMPANY VsYASHASWI SK9971793810 not provided 13.08.2026
I[UNION OF INDIA ICHOCKSEY(P),
25 ICS (COMM) 587/2026 17-08-2026 Valvoline Cummins Private Ltd VsSahil 8860030068 wlawlegal@gmail.com (07.08.2026
IGURUSAMY JEGADEEPSharma(P),
IPROPRIETOR OF M/S SRI SAI
IMOTORS
25 ICS (COMM) 589/2026 18-08-2026 IWOODWISE INDIA PVT LTD VSSURYAVRAT |9716752820 11.08.2026
IGREENLAM INDUSTRIESDUBEY(P), Suryavrat.svd@gmail.c
ILIMITED om
25 [Execution (Comm) [109/2026 18-08-2026 IBANK OF BARODA Vs M/S KIRTISumeet 9971444643 21.07.2026
HETCHERY EGG PRODUCTS ANDAnand(P), Suprapartnerslegal @g
JANR mail.com
25 ICS (COMM) 598/2026 19-08-2026 INew Delhi Television Limited VsAngad Singhi9810129320 govind@dugalgrewal.co|07.08.2026
ILakahfay Enterprises Private Limited[Dugal(P), m
25 [ExXCOMM - Award122/2026 19-08-2026 IM/S B B CONSTRUCTION VsSyed Wasif9311307710 11.08.2026
by Arb Comm [UNION OF INDIA [Haider(P), Haider.adv@gmail.com
25 ExCOMM - Award123/2026 19-08-2026 IM/S SINGH ASSOCIATE Vs UNION|Syed Wasiflg311307710 haider.adv@gmail.com 11.08.2026
by Arb Comm IOF INDIA [Haider(P),
25 ICS (COMM) 597/2026 19-08-2026 IKIRAN MEHRA Vs VINOD SALUJA [ANUJ not provided mail@handaandcompa (12.08.2026
IHANDA(P), ny.in
25 [ExCOMM - Award124/2026 20-08-2026 INTERNATIONAL TRACTORS[Harshit Jain(P), (9650160444 not provided 12.08.2026
by Arb Comm ILIMITED Vs SRISIIM Research|
[Foundation Trust
25 ICS (COMM) 600/2026 20-08-2026 Petroleum Parts Supply Pte Ltd[Pradeep Kumarj9gs53133627 not provided 13.08.2026
Through its Directors Through itsgha(P),
ISPA Holder Vs Jagson International
ILimited Through its Directors
25 ICS (COMM) 601/2026 20-08-2026 [UNION BANK OF INDIA Vs M/sSweety Sood(P), 9811786067 15.05.2026
IRACHI FASHION AND ORS Msssoodadvocate@gma
il.,com
25 Misc DJ 1268/2026 21-08-2026 VAGJIVAN ASHRAM TRUSTAbha 9899591012 not provided 31.07.2026
[THROUGH ITS SECRETARY (SHRISharma(P),
R L BHAGAT) AND ORS Vs M/S|
INEW MODEL IMPEX PVT LTD|
25 ICS (COMM) 604/2026 21-08-2026 INDIAN BANK Vs ASHOK (PROPMARIMUTHU |9555966566 advpmarimuthu@gmail(14.08.2026
IBHAGWATI ENTERPRISES) IP(P), .com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

25 ICS (COMM) 605/2026 21-08-2026 INDIAN BANK Vs PRATHAMMARIMUTHU (9555966566 advpmarimuthu@gmail(14.08.2026
IMPEX (PROP RAJNI SAINI) IP(P), .com
25 ICS (COMM) 606/2026 21-08-2026 ICANARA BANK Vs SAHIL ANAND[Ekant 8376841313 ekant23@gmail.com  [12.08.2026
IPROP M/S KANASHI GLOBAL [Luthra(P),
25 ICS (COMM) 607/2026 21-08-2026 ICANARA BANK Vs JYOTI SANSIEkant 8376841313 ekant2g@gmail.com  [12.08.2026
IPROP SANSI GROCERY AND|Luthra(P),
[FOODS
25 ICS (COMM) 608/2026 21-08-2026 Hippostores  Technology Private[Harish 7838855710 12.08.2026
Limited Vs UMESH KUMARMalik(P),
[THAKUR (PROPRIETOR SHRI| malik.harisho1@gmail.
ILAXMI ENTERPRISES) icom
25 ICS (COMM) 609/2026 21-08-2026 IM/S C G LOGISTICS PVT LTD Vs 9810308483 14.08.2026
ISIA SMARTLYNX AIRLINES |Arvind.dhingra.advocat
e@gmail.com
25 Misc DJ 1271/2026 22-08-2026 IAIRPORTS AUTHORITY OF INDIA[Vaibhav 9650310194 20.07.2026
IVs Basu Dev Raut Sanitation [Kalra(P), V.KALRA@VIDHITTAS
ILEGAL.COM
25 ICS (COMM) 610/2026 22-08-2026 IM/S CMG WORLDWIDE VSJITENDER 9810511644 12.08.2026
ISANTOSH KUMAR SINGH KUMAR GARG advjiten@yahoo.com
IADV(P),
25 ICS (COMM) 618/2026 24-08-2026 RVDK Labourhome Private LimitedKESHAV 9999626126 18.08.2026
Vs Arabtec Projects India PrivateKUMAR(P), lkeshav.advi@gmail.co
Limited m
25 ICS (COMM) 617/2026 24-08-2026 Param Shubham Vanijya Ltd VSRANJIT 9810659593 18.08.2026
INITIN KAUSHIK IKHATRI(P), Khatriranjit@gmail.co
m
25 [Execution (Comm) [113/2026 24-08-2026 IVIJAY KUMAR  GUPTA  VSPAWAN 9711724704 17.08.2026
IPRABHAT KUMAR IKUMAR |Adv.aviral26@gmail.co
IYADAV(P), m
25 IOMP (COMM) 188/2026 24-08-2026 IPLNS  EDUCATORS  PRIVATE[Shubhankar 7087939697 maharajnupoor@outloo(13.08.2026
ILIMITED AND ORS Vs NATIONALSSehgal(P), k.com
SKILL DEVELOPMENT]
ICORPORATION AND ANR
25 ICS (COMM) 616/2026 24-08-2026 HEWEPRO CAPITAL PRIVATEShailen 9818558690 31.07.2026
ILIMITED AND ANR Vs PMS AlFBhatia(P), ladvocate.shailenbhatia
IMARKET AND ANR 89@gmail.com
25 Execution (Comm) [114/2026 25-08-2026 HT MEDIA LTD Vs MS ANISHAMadhur 011-43032555 not provided 18.08.2026
JAIN PROPRIETOR M/S SANTOSH|Dhingra(P),
IADVERTISING
25 OMP (MISC)74/2026 25-08-2026 TATA CAPITAL LIMITED VSSAVYASACHI K9910081428 ISAVYASACHI.SAHAI@ [17.08.2026
(COMM) IMARSHALL MACHINES LIMITEDSAHAI(P), GMAIL.COM
JAND ORS
25 ICS (COMM) 623/2026 25-08-2026 IPUNJAB NATIONAL BANK Vslndra Narain(P),9311824970 not provided 19.08.2026
IMALTI SHARMA
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25 CS (COMM) 622/2026 25-08-2026 IGARUDA CONSTRUCTION ANDPAjay Kumar(P), 7683058103 tanaychaube@gmail.co [18.08.2026
[ENGINEERING LTD Vs RAJEEV| m
IPANDIT SOLE PROPRIETOR|
ICAPITAL SALES AND MARKETING

25 ICS (COMM) 621/2026 25-08-2026 Hippostores  Technology Private[Harish 7838855710 Malik.harisho1@gmail. 18.08.2026
Limited Vs VINOD CHAUDHARYMalik(P), com
(PROPRIETOR M/S PURWANCHAL
[TRADERS)

25 OMP (MISC)73/2026 25-08-2026 TATA CAPITAL LIMITED VSSAVYASACHI K9910081428 SAVYASACHI.SAHAI@ f17.08.2026

(COMM) IMARSHALL MACHINES LIMITED [SAHAI(P), GMAIL.COM

25 IOMP (COMM) 192/2026 29-08-2026 IMUNICIPAL CORPORATION OFASHUTOSH 9891826827 not provided 11.08.2026
IDELHI Vs NATRAJIGUPTA(P),
ICONSTRUCTION CO

25 ICS (COMM) 575/2026 12-08-2026 SUPRABHA MITRA Vs IDN SONSARCHIT 19599043047 legal @sigmalegal.in 21.07.2026
IJAND ORS ISINGHAL(P),

25 ICS (COMM) 626/2026 20-08-2026 |Adeera Packaging Private Limited VsDIPANSHU 9953569992 |Adv.dipanshu@gmail.c 17.08.2026
BALJIT SINGH SODHI (PROP OFCHUGH(P), om
IMAX AD N PRINT WORLD)

25 ICS (COMM) 625/2026 29-08-2026 IM/S SOM FRAGRANCES PVT LTD|Shailen 0818558690 ladvocate.shailenbhatia (08.08.2026
JAND ORS Vs ABHISHEK JAIN AND|Bhatia(P), 89@gmail.com
IANR

25 OMP (I) (COMM) [209/2026 29-08-2026 Kare Partners Group India Pvt LtdJyoti 19990008499 22.08.2026
IVs ANJU PANCHAL AND ANR ISharma(P), wikassharmalawoffices

@gmail.com
25 IOMP (MISC)[76/2026 29-08-2026 [TATA CAPITAL LIMITED Vs PRIMENachiketa 9999748620 nachiketasuri.advocate [20.08.2026
(COMM) INTERGLOBE PVT LTD AND ORS  [Suri(P), cgmail.com

25 IOMP (I) (COMM) [210/2026 31-08-2026 HERO HOUSING FINANCEVARUN 8285672608 advocatevarunbedi@g (14.08.2026
LIMITED Vs KISHAN SINGH[BEDI(P), mail.com
[RAWAT AND ORS

25 IOMP (I) (COMM) [211/2026 31-08-2026 HERO FINCORP LTD Vs M/SMAYANK 9873347330 mayank_mahajano5@y[21.08.2026
ISILVER SYSTEM AND ORS IMAHAJAN(P), ahoo.com

25 IOMP (I) (COMM)/ [217/2026 31-08-2026 IHERO HOUSING FINANCEVARUN 8285672608 advocatevarunbedi@g (14.08.2026
ILIMITED Vs SHIV PRASAD ANDBEDI(P), mail.com

RS

25 Misc DJ 1297/2026 31-08-2026 IUNDER ARMOUR INC Vs DEEPAK|Shravan 0120451 1311 unitedmark@unitedand20.08.2026
IDAS IBansal(P), nited.com

25 [Execution (Comm) [115/2026 31-08-2026 IPARVEEN KUMAR GARGDEEPAK 9811515015 IBANSALASSOCIATESL[20.08.2026
PROPRIETOR OF M/S GSVIKUMAR IAWFIRM @GMAIL.CO
IPRODUCTS Vs M/S QURESHI INTLIBANSAL(P), M
IDS-MAX FNF CONSORTIUM|

25 IOMP (COMM) 193/2026 31-08-2026 SHALINI KHANNA Vs  M/SADARSH(P), not provided not provided 23.08.2026
IMONEYWISE FINANCIAL
SERVICES PVT LTD AND ORS
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25 [Execution (Comm) [116/2026 31-08-2026 ISHIVAM ENGINEERS ANDISUNIL KUMAR(9311603927 not provided 22.08.2026
IFABRICATORS Vs NEERAJBHARDWAJ(P),
SHARMA
25 M-Ex 25/2026 11-08-2026 TCI EXPRESS LIMITED Vs M/SSuman Jyotig7180 77923 131.07.2026
IARTHANT PRINTERS Khaitan(P), suman@sumankhaitanc|
0.in
22 IMS. DEEPALINEW DELHIpo SUIT FORCS (COMM)/547/2026 01-08-2026 IALS CONSUMER GLASS[Rajdeep Rao(P), (9300420093 rajdeepsinghrao@gmail 22-07-2026
ISHARMA, DISTRICTDISTRICT RECOVERY SOLUTIONS LTD VS BHAARAT| .com
JUDGE IWIN SOLUTIONS AND ANR
(COMMERCIAL
ICOURT)-03
20 SUIT FORCS (COMM)/546/2026 01-08-2026 INEXT RADIO LTD VS HERITAGEpuneet bajaj(P), 9711166242 INOT AVAILABLE 25-07-2026
RECOVERY INFRASPACE (INDIA) LTD
20 SUIT FORCS (COMM)/544/2026 01-08-2026 HT MEDIA LTD VS MARIOX]puneet bajaj(P), 9711166242 INOT AVAILABLE 25-07-2026
RECOVERY ISOFTWARE PVT LTD
20 SUIT FORCS (COMM)/545/2026 01-08-2026 IMOSAIC MEDIA VENTURES PVTpuneet bajaj(P), 9711166242 INOT AVAILABLE 28-07-2026
RECOVERY ILTD VS METHODHUB SOFTWARE]
ILTD
20 PETITION U/S 9OMP (I) (COMM)/191/2026 [01-08-2026 IDS CONSTRUCTIONS VS UNIONAnkit Gupta(P),9891803682 wakilankitgupta@gmail.[29-07-2026
IOF ARBITRATION| IOF INDIA com
& ACT
20 IEXECUTION [Execution (Comm)/100/2026/01-08-2026 HT MEDIA LTD. VS. DAKSHTApuneet bajaj(P), (9711166242 INOT AVAILABLE 25-07-2026
IPETITION IRAJESH SINGH
20 EXECUTION [EXCOMM - Award by Arbo1-08-2026 INLAND WORLD LOGISTICS PVTAditya Goel(P), (9999220945 internationallegalnetwo [25-07-2026
PETITION Comm/117/2026 ILTD VS UNION OF INDIA rk@gmail.com
20 EXECUTION [Execution (Comm)/102/2026|03-08-2026 HANUMAN RICE TRADERS VS[Feroz Khan(P), 9810162561 INOT AVAILABLE 08-07-2026
PETITION IWHITEFIELDS OVERSEAS|
ILIMITED




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

PETITION U/S 294

CASE NUMBER

OMP

(MISC),

DATE
REGISTRATION

03-08-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

ISHRI DURGA SCAFFOLDING VS|

ADVOCATE

IGURSAT

ADVOCATE
MOBILE
NUMBER

9811105891

ADVOCATE EMAILID DATE OF E-
FILING

INOT AVAILABLE 24-07-2026

& CONCILIATION|
IACT

ILIMITED

IOF ARBITRATION|(COMM)/65/2026 ISHIV ELECTRIC ISINGH
& CONCILIATION| IVACHHER
IACT

20 PETITION U/S 29 AOMP (MISC)03-08-2026 IM.K INDUSTRIES VS. NORTHERN[SADRE 19999392956 m.s.alam154@gmail.co [29-07-2026
IOF ARBITRATION|(COMM)/66/2026 IRAILWAY IALAM(P), m
& CONCILIATION|
IACT

20 IOBJECTION  U/SOMP (COMM)/155/2026 03-08-2026 UNION OF INDIA VS AMITPradip 9891793928 advocatepradeep8585@[28-07-2026
34 OF [ENGINEERS Sharma(P), igmail.com
IARBITRATION &
ICONCILIATION
IACT

20 IOBJECTION  U/SOMP (COMM)/160/2026 05-08-2026 ORIENT CRAFT LTD VSSADRE 9999392956 m.s.alam154@gmail.co [28-07-2026
34 OF INNOVISION LIMITED IALAM(P), m
IARBITRATION &
ICONCILIATION
IACT

20 OBJECTION  U/SOMP (COMM)/161/2026 05-08-2026 ORIENT CRAFT LIMITED VSSADRE 9999392956 m.s.alam154@gmail.co [28-07-2026
34 OF INNOVISION LTD IALAM(P), m
IARBITRATION &
ICONCILIATION
IACT

20 IOBJECTION  U/SOMP (COMM)/159/2026 05-08-2026 RIENT CRAFT LIMITED VSSADRE 9999392956 m.s.alam154@gmail.co [29-07-2026
34 OF INNOVISION LTD IALAM(P), m
IARBITRATION &
ICONCILIATION
IACT

20 EXECUTION [ExXCOMM - Award by Arbos5-08-2026 AMIT ENGINEERS VS CRSECDharamveer (9654709205 singh.dharamveer748@31-07-2026
PETITION Comm/118/2026 INORTHERN RAILWAYS DELHI Singh(P), igmail.com

20 IOBJECTION  U/SOMP (COMM)/158/2026 05-08-2026 JANUSHKA VASANT KHOT VSphagwan jha(P),9899184570 advobsrathore@yahoo.c31-07-2026
34 F I[HERO FINCORP LTD AND ANR om
IARBITRATION &
ICONCILIATION
IACT

20 SUIT FORCS (COMM)/559/2026 06-08-2026 IMS SPIRITED LABELS PVT LTD VSAKSHAY INOT AVAILABLE NOT AVAILABLE 31-07-2026
RECOVERY IGRANO69 BEVERAGES PVT LTD [BHAMBRI(P),

o [PETITION U/S 29AOMP (MISC)06-08-2026 INISHESH RANJAN VSDeepanshu INOT AVAILABLE [NOT AVAILABLE 30-07-2026
IOF ARBITRATION|((COMM)/67/2026 INDIABULLS HOUSING FINANCE[Yadav(P),
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FORCS (COMM)/560/2026 06-08-2026 IPIPE AND SECTION PVT LTD VSVikas Garg(P), (9911443138 INOT AVAILABLE 01-08-2026
RECOVERY ISAMOO ENGINEERING INDIA PVT|
ILTD

20 IOBJECTION  U/SIOMP (COMM)/166/2026 06-08-2026 IVIREN TELECOM PVT LTD AND[Komal 9560592068 lkomalg8oo@gmail.com/05-08-2026
34 OF IORS VS MONEYWISE FINANCIALKinger(P),
IARBITRATION & IPVT LTD
ICONCILIATION
IACT

20 SUIT FORCS (COMM)/567/2026 07-08-2026 [UNION BANK OF INDIA VS REKHAManoj ~ Kuman9811155838 INOT AVAILABLE 22-07-2026
RECOVERY IRANI Mishra(P),

20 SUIT FORCS (COMM)/566/2026 07-08-2026 [UNION BANK OF INDIA VSManoj Kumar9811155838 INOT AVAILABLE 21-07-2026
RECOVERY IRAJINDER SHARMA Mishra(P),

20 PETITION U/S 9OMP (I) (COMM)/196/2026 |07-08-2026 IAXIS FINANCE LIMITED VSSShikhar 9999443512 shikhargzoio@gmail.c [31-07-2026
IOF ARBITRATION| IFORTUNE TRADING Gupta(P), om
& ACT

20 SUIT FOR(CS (COMM)/568/2026 07-08-2026 ISANJAY ANAND VS M S DIVING[Tushar INOT AVAILABLE NOT AVAILABLE 06-08-2026
RECOVERY ISOURCING Kwatra(P),

20 IAPPLICATION U/SMisc DJ/1225/2026 10-08-2026 IREALISTIC REALTORS VS.Bharat Gupta 9013534938 bharat.gupta@outlook.i|04-08-2026
151 CPC IHARNARAYAN CHAUDHARY n

20 IOBJECTION  U/SOMP (COMM)/175/2026 10-08-2026 PNR MOTORS VS  AXALTARohan 9717123818 rohanchawlai3@gmail. 08-08-2026
34 Fl ICOATING SYSTEM INDIA PVT LTD [Chawla(P), com
IARBITRATION &
ICONCILIATION
IACT

20 OBJECTION  U/SOMP (COMM)/176/2026 11-08-2026 ICHANDRA MOHAN KATHURIAAbhishek 9811074290 advicelaw2@gmail.com [30-07-2026
134 OF| IAND ANR VS MONEYWISEKumar(P),
IARBITRATION & ISERVICES LIMITED
ICONCILIATION
IACT

o [EXECUTION [Execution (Comm)/105/2026 [11-08-2026 [EJAJUL SHAIKH VS M/S GARUDANOT INOT AVAILABLE [NOT AVAILABLE 11-08-2026
PETITION ICONSTRUCTION ANDAVAILABLE

IENGINEERING P LTD
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SUIT FORCS (COMM)/574/2026 11-08-2026 IMS SOM FRAGRANCES PVT LTDfShailen 9818558690 advocate.shailenbhatia [08-08-2026
[TRADEMARKS IAND ORS VS MS AKSFABhatia(P), 89@gmail.com
INDUSTRIES PRIVATE LIMITED

20 SUIT FORCS (COMM)/581/2026 12-08-2026 DEUTSCHE BANK AG VS MRSURUCHI 9810255518 INOT AVAILABLE 25-07-2026
RECOVERY IGAJRAM SINGH ISURI(P),

20 SUIT FORCS (COMM)/580/2026 12-08-2026 ISAHAJ DEEP SINGH SANDHU VSAnant  Aditya9650681599 INOT AVAILABLE 04-08-2026
[TRADEMARKS VOHN DOE ASHOK KUMAR AND|Patro(P),

IORS

20 PETITION U/S 9OMP (I) (COMM)/202/2026 [13-08-2026 IAXIS FINANCE LTD VS GOPINATH|Shikhar 9999443512 shikhargzolo@gmail.c [06-08-2026
IOF ARBITRATION| IK AND ORS Gupta(P), om
& ACT

20 IOBJECTION  U/SOMP (COMM)/179/2026 13-08-2026 IKRISHAN PAL SINGH VS JMAbhay INOT AVAILABLE INOT AVAILABLE 07-08-2026
34 OH IFINANCIAL SERVICES LTD IChitravanshi(P),
IARBITRATION &
ICONCILIATION
IACT

o OBJECTION  U/SOMP (COMM)/181/2026  [13-08-2026 IABEC EXHIBITIONS AND|GOURAV INOT AVAILABLE [NOT AVAILABLE 07-08-2026
34 OR ICONFERENCES PVT LTD VS EASY[PRASAD(P),
IARBITRATION & [TRIP PLANNERS LIMITED
ICONCILIATION
IACT

20 OBJECTION  U/SOMP (COMM)/180/2026 13-08-2026 MS VISHWA BHUMI[Ramesh 9136779744 ramesh.babug744@gm 08-08-2026
34 OF [TECHNOLOIES VS VIZIANAGRAMBabu(P), lail.com
IARBITRATION & IMSW PVT LTD
ICONCILIATION
IACT

20 PETITION U/S 9OMP (I) (COMM)/203/2026 [13-08-2026 IHERO HOUSING FINANCE LTD VSVARUN 9355036999 INOT AVAILABLE 06-08-2026
IOF ARBITRATION| IVINOD NAGPAL AND ANR IBEDI(P),
& ACT

20 IAPPLICATION U/SMisc DJ/1243/2026 14-08-2026 IWAPCOS LTD VS THE DESIGNERS[TUSHAR 9911991166 INOT AVAILABLE 08-08-2026
151 CPC ICONSORTIUM ISANNU

IDAHIYA(P),

20 IPETITION U/S 9OMP (I) (COMM)/204/2026 [14-08-2026 ISUPERWAVE COMMUNICATION|Sahil Kakkar(P),[7838276040 IADV.SAHILKAKKAR@ [11-08-2026
IOF ARBITRATION| IAND INFRASOLUTION LTD VS| GMAIL.COM
& ACT IASHOKA BUILDCON LTD




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
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[EXECUTION [Execution (Comm)/108/202617-08-2026 STATE BANK OF INDIA VSSuchita Dixit(P),8896932838 agnihotrisuchita@gmailjo6-08-2026
PETITION IVIJENDER .com
20 SUIT FORCS (COMM)/588/2026 17-08-2026 [HIPPOSTORES TECHNOLOGY PVTHarish 7838855710 malik.harisho1@gmail. 10-08-2026
RECOVERY ILTD VS ANURADHA Malik(P), com
20 OBJECTION  U/SOMP (COMM)/185/2026 18-08-2026 IADARSH BEHL VS MONEYWISEVARDDAN INOT AVAILABLE NOT AVAILABLE 09-08-2026
34 OR IFINANCIAL SERVICES PVT LTD  [SUMAN(P),
IARBITRATION &
ICONCILIATION
IACT
20 IOBJECTION  U/SOMP (COMM)/186/2026 18-08-2026 IDEBASHISHA CHAOUDHARY VSBRIJESH 8090804904 IBRIJESHCLC@GMAIL.05-08-2026
34 OR IRAM ANUGRAH NARAYAN IKUMAR C
IARBITRATION & ISINGH(P),
ICONCILIATION
IACT
20 SUIT FORCS (COMM)/590/2026 19-08-2026 UNION BANK OF INDIA VSManoj Kumar9811155838 INOT AVAILABLE 01-08-2026
RECOVERY WAGDISH KUMAR Mishra(P),
20 SUIT FOR(CCS (COMM)/592/2026 19-08-2026 IPALLAVI BAJAJ VS VINODANUJ 9873306067 INOT AVAILABLE 10-08-2026
RECOVERY SALUJA [HANDA(P),
20 SUIT FORCS (COMM)/591/2026 19-08-2026 ILACOSTE SAS VS ASHOK KUMAR [Shravan 9810017859 skbansalipr@gmail.com[14-08-2026
[TRADEMARKS Bansal(P),
20 SUIT FORCS (COMM)/593/2026 19-08-2026 IMS MEX SWITCHGEARS PVT LTDfShailen 9818558690 ladvocate.shailenbhatia [10-08-2026
[TRADEMARKS VS RAMAN PREET KAUR AND[Bhatia(P), 8o@gmail.com
IANR
20 EXECUTION [EXCOMM - Award by Arb20-08-2026 STELLAR SEARCH ANDNeha Yadav(P), 9871638220 INOT AVAILABLE 12-08-2026
PETITION Comm/125/2026 SELECTION PVT LTD VS|
IRETAILEZ PVT LTD
20 SUIT FORCS (COMM)/603/2026 21-08-2026 IMEDIKART HEALTHCARESHRIHAR 9548888420 advocate.shrihar@gmai [10-08-2026
[TRADEMARKS SYSTEMS PRIVATE LIMITED VSTRIPATHI(P), l.com
ROHIT MEDICAL SYSTEMS|
IPRIVATE LIMITED
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SUIT FORCS (COMM)/602/2026 21-08-2026 IINDIAN BANK VS GAURAV SAINI MARIMUTHU |9555966566 advpmarimuthu@gmaili4-08-2026
RECOVERY IP(P), .com

20 SUIT FORCS (COMM)/613/2026 22-08-2026 INSECTICIDE (INDIA) LTD VS RAJBINAY SHAKERNOT AVAILABLE [NOT AVAILABLE 20-07-2026
RECOVERY IKUMAR [TTIWARI(P),

20 OBJECTION  U/SOMP (COMM)/187/2026 22-08-2026 [UNION OF INDIA VS M B RUBBERyoti 9716978896 DEEP_KISHORE89@Y [17-08-2026
34 OR IPVT LTD |Advocate(P), IAHOO.CO.IN
IARBITRATION &
ICONCILIATION
IACT

20 SUIT FOR(CS (COMM)/614/2026 22-08-2026 ISTATE BANK OF INDIA VS SURAJAMIT 891149413 adv.choudharyamit@g [17-08-2026
RECOVERY SINGH ISINGH(P), mail.com

20 SUIT FORCS (COMM)/615/2026 22-08-2026 STATE BANK OF INDIA VSAMIT 891149413 adv.choudharyamit@g [17-08-2026
RECOVERY IDALBEER SO SUBE ISINGH(P), mail.com

20 EXECUTION [EXCOMM - Award by Arb24-08-2026 IMS MALKIT SINGH AND BROS VSManveen 9501967525 manveendhanjal@ymai 02-08-2026
PETITION Comm/126/2026 [UNION OF INDIA [Dhanjal(P), l.com

20 IOBJECTION  U/SOMP (COMM)/189/2026 24-08-2026 RAJESH KUMAR SHARMA VSJATIN 9953283177 INOT AVAILABLE 18-08-2026
34 OR IKOTAK MAHINDRA PRIME LTD [RAHEJA(P),
IARBITRATION &
ICONCILIATION
IACT

20 SUIT FORCS (COMM)/620/2026 24-08-2026 ANI MEDIA PVT LTD VSSidhant 9873047772 sidhant@sidhantkumar 18-08-2026
[TRADEMARKS I[HINDUSTANTI REPORTERKumar(P), .net

(YOUTUBE CHANNEL ) AND ANR

20 PETITION U/S 270MP (E) (COMM)/15/2026 [24-08-2026 IGAGAN KAPOOR VS DYNAMICNimish Chib(P),|9810823566 nimishchib@gmail.com 11-08-2026
IOF ARBITRATION| IKREATION AND ORS
& CONCILIATION|
IACT

20 SUIT FOR(CS (COMM)/619/2026 24-08-2026 HIPPOSTORES TECHNOLOGY PVTHarish 7838855710 malik.harisho1@gmail. 18-08-2026
RECOVERY ILTD VS PRIYAWARAT GARG Malik(P), com




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

IJAND ORS

SECTION 37 OFARB A (COMM)/10/2026 25-08-2026 IANKIT MAHESHWARI 9811821180 arunkhatrilawyer@gma [18-08-2026
IARBITRATION & IADDICTIVE LEARNINGKHATRI(P), il.com
ICONCILIATION [TECHNOLOGY LIMITED
IACT

20 IOBJECTION  U/SOMP (COMM)/191/2026 25-08-2026 VAUHARI PRINTERS PVT LTDPiyush 9560914949 piyushsharma3933@g [19-08-2026
34 OF IAND ORS VS SIEMENS FINANCIALSharma(P), mail.com
IARBITRATION & SERVICES PVT LTD
ICONCILIATION
IACT

20 SUIT FORCS (COMM)/631/2026 31-08-2026 IMS MAHADEV ENTERPRISES VSJAGRITI 8007218437 jagritijaings@gmail.co {11-08-2026
RECOVERY IMS ISHWAR WIRE ROPEJAIN(P), m

INDUSTRY THROUGH ITS|
IPARTNERS

20 IEXECUTION [Execution (Comm)/118/2026 [31-08-2026 STATE BANK OF INDIA VSSuchita Dixit(P),8896932838 agnihotrisuchita@gmail21-08-2026
PETITION IMOHAN .com

20 IEXECUTION [Execution (Comm)/117/2026 [31-08-2026 STATE BANK OF INDIA VSSuchita Dixit(P),8896932838 agnihotrisuchita@gmail21-08-2026
PETITION I[HARISH CHANDER SHARMA .com

20 SUIT FORCS (COMM)/632/2026 31-08-2026 STATE BANK OF INDIA VSSuchita Dixit(P),8896932838 agnihotrisuchita@gmail21-08-2026
RECOVERY IGANESH M .com

20 PETITION U/S 270MP (E) (COMM)/16/2026 [31-08-2026 IFICCI RESEARCH AND ANALYSISNEHA JAIN(P), 9871480886 INOT AVAILABLE 18-08-2026
IOF ARBITRATION| ICENTRE VS STATE ()3
& CONCILIATION| [UTTRAKHAND AND ORS
IACT

20 IOBJECTION  U/SOMP (COMM)/194/2026 31-08-2026 IMONOJ KUMAR VS IDFC FIRST[Ravi Kumar(P), 9891164680 chaudharyravikumar3o (13-08-2026
34 Fl IBANK LIMITED Y @gmail.com
IARBITRATION &
ICONCILIATION
IACT

20 PETITION U/S 9OMP (I) (COMM)/218/2026 [31-08-2026 IHERO HOUSING FINANCE LTD VS[VARUN 9355036999 INOT AVAILABLE 14-08-2026
IOF ARBITRATION| IASHOK KUMAR AND ORS IBEDI(P),
& ACT

20 SUIT FORCS (COMM)/630/2026 31-08-2026 SHYAM SPECTRA PVT LTD VSSurendra 9990416778 Surendramali88 @gmailj15-08-2026
RECOVERY ISTAYABODE VENTURES PVT LTD[Kumar(P), .com




S.NO COURT

DISTRICT COURTROOM C
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CASE NUMBER

OMP (I) (COMM)/219/2026
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REGISTRATION

31-08-2026
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[HERO HOUSING FINANCE LTD VS
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9355036999

ADVOCATE EMAILID DATE OF E-
FILING

INOT AVAILABLE 14-08-2026

Biotech

IOF ARBITRATION| IPAWAN KUMAR GUPTA AND ANR [BEDI(P),
& ACT
23 ISH. NARESH|SOUTH 12, New CourtCommercial CivilCS (COMM)/439/2026 6238 [Trustshield Pay technology Pvt LtdNANDKISHOR (9582869064 [Not on record 03.08.2026
IKUMAR Block-I Suit IVs Prachi Telecom IE(P),
IMALHOTRA,
IDISTRICT
WUDGE(COMMERCI 2, New CourfExecution Petition [Execution (Comm)/133/2026 46238 [CANARA BANK Vs UNITY CABLERITU 9873706792 ritumishra.advocate@g [03.08.2026
AL COURT) Block-1 ICOMPONICS A PARTNERSHIPMISHRA(P), mail.com
IFIRM THROUGH ITS PARTNERS
IMRS ASHA BISWAS MRS VIMAL
12, New CourtiCommercial CivilCS (COMM)/445/2026 6240 IMINDLOOM CREATIONS LLP VSPARDEEP 9953235339 nitin@lexlabs.xyz 05.08.2026
Block-I Suit IGLAMANAND ENTERTAINMENTKUMAR
PVT LTD IMANDAL(P),
12, New CourtiCommercial CivilCS (COMM)/444/2026 146240 IMs Same Air Systems Through ItsAMIT 9990175338 amitm8573@gmail.com(05.08.2026
Block-I Suit Partner Vs Ms Shivay Projects [MISHRA(P),
Shivay Projects Solution Pvt Ltd|
[Through Its Partner Director
12, New CourtCommercial CivilCS (COMM)/446/2026 46240 IOHN INFRASTRUCTURE PRIVATEjamarendra 9599801188 globalvisionlawoffice@ [05.08.2026
Block-1 Suit ILIMITED Vs TULSIANIkumar igmail.com
ICONSTRUCTIONS AND(dubey(P),
IDEVELOPERS PRIVATE LIMITED
12, New CourtExecution Petition [Execution (Comm)/135/2026 [46242 IMS SUPERFLY PRODUCTIONS VsAnit Kumarfy011981417 anitkumarsinha.adv@g 07.08.2026
Block-I IMS DURA PLAST Sinha(P), mail.com
12, New CourtArbitration &OMP (D46244 IDFC FIRST BANK LTD VSSANJEEV 8285002845 manjul.sood@sreslegal. (08.08.2026
Block-I IConciliation Act (COMM)/2500/2026 IMOHAMMAD SHANU PATHAN IPATHAK(P), com
12, New CourtArbitration &OMP (I) (COMM)/2501/2026 46244 IDFC FIRST BANK LTD Vs MONU [SANJEEV 8285002845 manjul.sood@sreslegal. (08.08.2026
IBlock-1 IConciliation Act SINGH IPATHAK(P), com
12, New CourtCommercial CivilCS (COMM)/450/2026 u6244 RESSEAUX TECH PVT LTD VsfAasheesh Not on record lkgconsorsllp@gmail.co [08.08.2026
Block-I Suit [TIMEZ CARE SERVICES PVT LTD|Gupta(P), m
IORS
12, New CourtArbitration &OMP (I) (COMM)/2502/2026[46244 [DFC FIRST BANK LTD Vs GAGAN [SANJEEV 8285002845 manjul.sood @srcslegal. [08.08.2026
Block-I IConciliation Act TYAGI IPATHAK(P), com
12, New CourtCommercial CivilCS (COMM)/451/2026 1u6245 IMs Ajay Paints Hardware Store VsDharamdev 7428280795 jouharadeeb228 @gmail(10.08.2026
Block-I Suit IMs Nav Metals ISingh(P), .com
12, New CourtArbitration &OMP (I) (COMM)/2508/2026/46246 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 delhi.jangraadvocate@g|11.08.2026
Block-I IConciliation Act IVs JASVIR KAUR 112657 UANGRA(P), mail.com
12, New CourtCommercial CivilCS (COMM)/455/2026 1u6246 IMs Digilab Bio AnalyticalAnupam 9891629964 anupamadvsc@gmail.c [11.08.2026
Block-I Suit Instruments Pvt Ltd Vs Ms MedinzaDwivedi(P), om




S.NO COURT DISTRICT COURTROOM C CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
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12, New [Execution Petition [Execution (Comm)/141/2026 46246 IMS ONKAR INVESTMENTS PVTRISHABH 8586834657 rishabhgupta.office@g [11.08.2026
Block-I ILTD Vs SUNITA GULLAIYA ANDGUPTA(P), mail.com

IORS
12, New CourtArbitration &OMP (I) (COMM)/2509/2026[46246 [Fingrow Capital Private Limited VSJITENDRA 9911354578 jkschauhan@rediffmail.11.08.2026
Block-I Conciliation Act IGURU ARJAN INDUSTRIESKUMAR com

[THROUGH ITS PROP SARABJEETISINGH(P),

IKAUR AND ORS
12, New CourtiCommercial CivilCS (COMM)/457/2026 ©u6248 ISTATE BANK OF INDIA Vs GaneshNavruti ojha(P), 8376043196 navrutityagi@gmail.co [13.08.2026
Block-I Suit lPandurang Gandarde m
12, New CourtExecution Petition [Execution (Comm)/143/2026 46251 IAKNA MEDICAL PRIVATENITESH 8595023249 legal@indialawpartners 14.08.2026
Block-I LIMITED Vs CENTRALKUMAR(P), .com

IWAREHOUSING CORPORATION
12, New CourtArbitration &OMP (I) (COMM)/2518/2026 46252 IDFC FIRST BANK LTD VSSANJEEV 8285002845 manjul.sood@sreslegal. 17.08.2026
Block-I IConciliation Act SHWETA MALHOTRA IPATHAK(P), com
12, New CourtArbitration &OMP (I) (COMM)/2520/2026[46252 IDFC FIRST BANK LTD Vs SHADAB[SANJEEV 8285002845 manjul.sood@sreslegal. 17.08.2026
Block-I Conciliation Act SHAMSHUL ISLAM [PATHAK(P), com
12, New CourtArbitration &OMP (I) (COMM)/2517/2026 46252 IDFC FIRST BANK LTD Vs SACHIN[SANJEEV 8285002845 manjul.sood@sreslegal. 17.08.2026
Block-I IConciliation Act IKUMAR IPATHAK(P), icom
12, New CourtArbitration &OMP (I) (COMM)/2521/2026 46252 IDFC FIRST BANK LTD VSSANJEEV 8285002845 manjul.sood@sreslegal. 17.08.2026
Block-I IConciliation Act IAMARJEET OM PRAKASH IPATHAK(P), com
12, New CourtCommercial CivilCS (COMM)/462/2026 6252 Sagar Ratna Restaurants PrivateAMAN 8233119499 washisth.lex@gmail.co [17.08.2026
Block-1 Suit ILimited Vs AGARWAL HOTEL AND|VASISTH(P), m

IRESTAURANTS
12, New CourtArbitration &OMP (I) (COMM)/2519/2026 46252 IDFC FIRST BANK LTD VSSANJEEV 8285002845 manjul.sood@srcslegal. 17.08.2026
Block-I IConciliation Act IANKUSH JAIN IPATHAK(P), icom
12, New CourtCommercial CivilCS (COMM)/470/2026 16253 IVIRENDER KUMAR Vs SHANTIPPea Pankaj(P), (9810024127 pankaj24127@yahoo.co [19.08.2026
Block-1 Suit IDEVELOPERS m
12, New CourtExecution Petition [Execution (Comm)/146/2026 46253 IJAkna Medical Private Limited VsDharamdev 8595023249 legal@indialawpartners{19.08.2026
Block-I ICentral Warehousing Corporation  [Singh(P), .com
12, New CourtCommercial CivilCS (COMM)/469/2026 46253 Principle Security and Allied ServicesDR BIRANCHI9810180465 drbkdash@gmail.com [19.08.2026
[Block-I Suit ILtd Vs Dynamic Aura LLP IKUMAR

IDASH(P),

12, New CourtExecution Petition [Execution (Comm)/148/2026 46255 JAICA Laminates India Pvt Ltd VslAditya Prakashi9953744141 aditya.jadelex@gmail.c 20.08.2026
Block-I [Prabhu Projects India |Arora(P), om
12, New CourtCommercial CivilCS (COMM)/474/2026 6255 Rohde and Schwarz India Private[Awanish 987333448 awanish@nakslaw.com [20.08.2026
[Block-1 Suit Limited Vs Mobile HospitalSrivastava(P),

Designers and Developers India

Private Limited
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12, New CourtCommercial CivilCS (COMM)/473/2026 16255 Veerji Restaurant Private Limited Vs[Bindra Rana(P), 9818202368 litigation@ssrana.com [20.08.2026
Block-I Suit IMr Chirag

12, New CourtArbitration &OMP (I) (COMM)/2556/202646256 IDFC FIRST BANK LTD Vs MANOJ|ISANJEEV 8285002845 manjul.sood@srceslegal. 21.08.2026
Block-I IConciliation Act IKUMAR DIXIT IPATHAK(P), com

12, New CourtArbitration &OMP (I) (COMM)/2552/2026 46256 IDFC FIRST BANK LTD VSSANJEEV 8285002845 manjul.sood@sreslegal. 21.08.2026
Block-1 IConciliation Act IHIMANSHU SURESH IPATHAK(P), com

12, New CourtArbitration &OMP (I) (COMM)/2553/2026 46256 [IDFC FIRST BANK LTD Vs ASLAM [SANJEEV 8285002845 manjul.sood@srcslegal. [21.08.2026
Block-1 IConciliation Act IFUL IPATHAK(P), com

12, New CourtArbitration &OMP (I) (COMM)/2554/202646256 RBL Bank Ltd Vs SUNERA RAHILNaved Azam(P), 9968363291 naved.azam@gmail.co [21.08.2026
Block-I Conciliation Act IGODHAVIYA m

12, New CourtArbitration &OMP (I) (COMM)/2555/2026 46256 RBL Bank Ltd Vs PUROHITNaved Azam(P), 9968363291 naved.azam@gmail.co [21.08.2026
Block-I Conciliation Act BHAUTIK MANIDHKUMAR m

12, New CourtArbitration &OMP (I) (COMM)/2551/2026 46256 RBL Bank Ltd Vs DIVYESHNaved Azam(P), 9968363291 naved.azam@gmail.co [21.08.2026
Block-I IConciliation Act ISAVJIBHAI KHENI m

12, New CourtArbitration &OMP (I) (COMM)/2549/202646256 RBL Bank Ltd Vs RAJESHNaved Azam(P), 9968363291 naved.azam@gmail.co [21.08.2026
Block-I Conciliation Act LAXMANRAO HAJARE m

12, New CourtArbitration &OMP (I) (COMM)/2550/202646256 RBL Bank Ltd Vs SAGARKUMARNaved Azam(P), 9968363291 naved.azam@gmail.co [21.08.2026
Block-1 Conciliation Act RAMESHBHAI BORAD m

12, New CourtArbitration &OMP (I) (COMM)/2548/202646256 RBL Bank Ltd Vs NADEEM KHAN [Naved Azam(P), 9968363291 naved.azam@gmail.co [21.08.2026
Block-I IConciliation Act m

12, New CourtArbitration &OMP (I) (COMM)/2547/2026 46256 RBL Bank Ltd Vs DANISH KAPOOR [Naved Azam(P), 9968363291 naved.azam@gmail.co [21.08.2026
Block-1 Conciliation Act m

12, New CourtArbitration &OMP (I) (COMM)/2546/202646256 IPIRAMAL FINANCE LTD Vs RaviANANJAY 7030378800 asaplegalandadvocates [21.08.2026
Block-I IConciliation Act Singh ISINGH(P), @gmail.com

12, New CourtArbitration &OMP (Dy6263 IDFC FIRST BANK LTD VSSANJEEV 8285002845 manjul.sood@sreslegal. [25.08.2026
[Block-1 IConciliation Act (COMM)/2600/2026 IPOONAM ANIL IPATHAK(P), icom

12, New CourtCommercial CivilCS (COMM)/478/2026 16258 IM S OFB Tech Ltd Vs M SfSameer 9953328394 contact@innovatuslaw.i22.08.2026
Block-I Suit ISUPERIOR ENTERPRISES IAbhyankar(P), n

12, New CourtArbitration &OMP (I) (COMM)/2584/2026[46259 IDFC FIRST BANK LTD Vs SAGAR [SANJEEV 8285002845 manjul.sood@srcslegal. [24.08.2026
IBlock-1 IConciliation Act SABHARWAL IPATHAK(P), com
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12, New CourtArbitration IOMP (I) (COMM)/2585/2026\46259 IDFC FIRST BANK LTD Vs SUNNY [SANJEEV 8285002845 manjul.sood@sreslegal. 24.08.2026
Block-I IConciliation Act IAHUJA IPATHAK(P), com
12, New CourtArbitration &OMP (I) (COMM)/2586/202646259 IAXIS BANK LTD Vs SABIR SOjavinash 011-41513189 avinash.adv@gmail.co [24.08.2026
Block-I IConciliation Act WAIKAM lkumar(P), m
12, New CourtArbitration &OMP (I) (COMM)/2587/202646259 IDFC FIRST BANK LTD VSSANJEEV 8285002845 manjul.sood@sreslegal. [24.08.2026
Block-I IConciliation Act IDHANKAR TRANSPORTIPATHAK(P), icom
ICOMPANY
12, New CourtArbitration &OMP (I) (COMM)/2583/202646259 RBL Bank Ltd Vs MAHESHNaved Azam(P), 9968363291 naved.azam@gmail.co [24.08.2026
Block-I IConciliation Act ISANTOSH DANGE m
12, New CourtArbitration &OMP (I) (COMM)/2601/202646263 IDFC FIRST BANK LTD VSSANJEEV 8285002845 manjul.sood@sreslegal. 25.08.2026
Block-I IConciliation Act IHARSHARAN KAUR IPATHAK(P), com
12, New CourtArbitration &OMP (I) (COMM)/2614/2026 46265 IDFC FIRST BANK LTD Vs URMILASANJEEV 8285002845 manjul.sood@sreslegal. [29.08.2026
Block-I IConciliation Act ASHOK IPATHAK(P), com
12, New CourtArbitration &OMP (I) (COMM)/2615/2026 46265 IDFC FIRST BANK LTD VSSANJEEV 8285002845 manjul.sood@sreslegal. [29.08.2026
Block-I IConciliation Act SUKHDEV SINGH IPATHAK(P), icom
12, New CourtArbitration &OMP (I) (COMM)/2613/2026 46265 IDFC FIRST BANK LTD VSSANJEEV 8285002845 manjul.sood@sreslegal. [29.08.2026
Block-I IConciliation Act ISOMNATH TIWARI IPATHAK(P), com
12, New CourtArbitration &OMP (I) (COMM)/2612/2026 46265 IDFC FIRST BANK LTD Vs ARVIND [SANJEEV 8285002845 manjul.sood@sreslegal. [29.08.2026
Block-I IConciliation Act IKUMAR IPATHAK(P), com
12, New CourtArbitration &OMP (I) (COMM)/2611/2026 46265 IDFC FIRST BANK LTD Vs DINESH [SANJEEV 8285002845 manjul.sood@srcslegal. [29.08.2026
Block-I IConciliation Act IKUMAR IPATHAK(P), icom
12, New CourtArbitration &OMP (I) (COMM)/2610/202646265 IIDFC FIRST BANK LTD Vs RAJIVE SANJEEV 8285002845 manjul.sood@sreslegal. [29.08.2026
Block-I IConciliation Act IKUMAR IPATHAK(P), com
12, New CourtArbitration &OMP (I) (COMM)/2607/2026[46265 IDFC FIRST BANK LTD Vs DIMPLE SANJEEV 8285002845 manjul.sood@sreslegal. [29.08.2026
Block-I IConciliation Act IGUPTA IPATHAK(P), com
12, New CourtArbitration &OMP (6265 IDFC FIRST BANK LTD Vs BALBIR [SANJEEV 8285002845 manjul.sood@sreslegal. [29.08.2026
[Block-1 IConciliation Act (COMM)/2608/2026 ISINGH IPATHAK(P), com
12, New CourtArbitration &OMP 1)46265 IDFC FIRST BANK LTD Vs UPDESH[SANJEEV 8285002845 manjul.sood@sreslegal. [29.08.2026
Block-I IConciliation Act (COMM)/2609/2026 NEM IPATHAK(P), com
24 IMS. ANURADHAISOUTH 6, New  CourtiCommercial ICS (COMM) 436/2026 01.08.2026 IM/S PREPONE LOGISTRIC &MANISH 9873481432 IMANU.CHINTALE@G [27.07.2026

ISHUKLA [Block-1 [TRANSPORTATION VS PRATEEKCHINTALE MAIL.COM

IBHARDWAJ, ICHOUDHARY, PROPRIETOR

IDISTRICT
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PUDGE(COMMERCI 6, New  CourtCommercial IOMP (I) (COMM) 2432/2026 [01.08.2026 IJAXIS BANK LTD VS MAZHAR ALI [SANJEEV 9717028845 ILITIGATION@SRCSLE|07.07.2025
AL COURT) Block-I IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2433/2026 01.08.2026 IAXIS BANK LTD VS CHASFEEDSANJEEV 9717028845 ILITIGATION@SRCSLE(07.07.2025
Block-1 IAHMAD IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2434/2026 01.08.2026 IAXIS BANK LTD VS IQBAL SINGH [SANJEEV 9717028845 ILITIGATION@SRCSLE(07.07.2025
Block-I IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2435/2026 |01.08.2026 IKOTAK MAHINDRA BANK LTD VSPARV 0643646534 IPARV.MAHAJANOO7@[09.07.2025
Block-I IMANISH BANSAL IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2436/2026 01.08.2026 IAXIS BANK LTD VS GAURAV[SUNITA SINGH (9871040589 INDOLEXLAW@GMAI [28.07.2025
Block-1 SINGH IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2437/2026 |01.08.2026 IAXIS BANK LTD VS AFSHAN|SUNITA SINGH 9871040589 INDOLEXLAW@GMAI [29.07.2025
Block-1 IAHMAD IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2438/2026 (01.08.2026 IAXIS BANK LTD VS CHHATRA PAL{SANJEEV 9717028845 ILITIGATION@SRCSLE[05.08.2025
Block-I IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2439/2026 01.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJANOO7@[18.08.2025
Block-1 IA TO Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2440/202601.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 9643646534 IPARV.MAHAJAN007@18.08.2025
Block-1 ISASHIV ENGINEERS &MAHAJAN GMAIL.COM
ICONTRACTORS
6, New  CourtCommercial IOMP (I) (COMM) 2441/2026 (01.08.2026 IDFC FIRST BANK LTD VS SUNILSANJEEV 9717028845 ILITIGATION@SRCSLE18.08.2025
Block-I IKUMAR IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2442/2026 01.08.2026 IAXIS BANK LTD VS GULBIR PAL |[RAHUL 9971891788 INFO@AUALEGAL.CO 18.08.2025
Block-I ICHAUHAN M
6, New  CourtCommercial IOMP (I) (COMM) 2443/2026 01.08.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE20.08.2025
Block-1 ISHASHIKANT SHARMA IPATHAK GAL.COM
6, New  CourtiCommercial IOMP (I) (COMM) 2444/2026 01.08.2026 IDFC FIRST BANK LTD VS MANISANJEEV 9717028845 ILITIGATION@SRCSLE[]20.08.2025
[Block-1 SINGH IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2445/2026 01.08.2026 IDFC FIRST BANK LTD VS ANILSANJEEV 9717028845 ILITIGATION@SRCSLE 20.08.2025
Block-I ICHAUHAN IPATHAK GAL.COM
6, New  CourtiCommercial IOMP (I) (COMM) 2446/2026 01.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJAN0O7@[20.08.2025
[Block-1 ICHANDEL TRADERS IMAHAJAN GMAIL.COM
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6, New CourtCommercial IOMP (I) (COMM) 2447/2026 |01.08.2026 IKOTAK MAHINDRA BANK LTD VSPARV 0643646534 IPARV.MAHAJANOO7@[20.08.2025
Block-I 1 K BUILDERS IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2448/2026 (01.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 9643646534 IPARV.MAHAJANOO7@[29.04.2025
Block-1 IMO SAKIB IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2449/2026 01.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJANOO7@04.04.2025
Block-I ICHAUDHARY RAMAN IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2450/2026 |01.08.2026 IKOTAK MAHINDRA BANK LTD VSPARV 0643646534 IPARV.MAHAJAN00O7@06.05.2025
Block-I IMUKESH YADAV IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2451/2026 [01.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJANOO7@|14.05.2025
Block-1 JARSHAD IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2452/2026 |01.08.2026 IYES BANK LTD VS SUBHASHSANJEEV 9717028845 ILITIGATION@SRCSLE[21.05.2025
Block-1 IKUMAR IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2453/2026 (01.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJANOO7@[28.05.2025
Block-I IRAHMAT ALI IMAHAJAN GMAIL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2454/2026 01.08.2026 IKOTAK MAHINDRA BANK LTD VSMAYANK 9873347330 IMAYANK MAHAJANO|28.05.2025
Block-1 JANTA TRANSPORT IMAHAJAN 5@YAHOO.COM

6, New  CourtCommercial IOMP (I) (COMM) 2455/2026 (01.08.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE20.06.2025
Block-1 IMOHAMMAD ARIF IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2456/2026 (01.08.2026 IDFC FIRST BANK LTD VS ACHINTISANJEEV 9717028845 ILITIGATION@SRCSLE[20.06.2025
Block-I IKAUR IPATHAK IGAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2457/2026 (01.08.2026 IAXIS BANK LTD VS SHRINIRAJ KUMAR 9811306559 INIRAJKUMAR1976 @G [30.06.2025
Block-1 IRAMSINGH IMAIL.COM

6, New CourtCommercial IOMP (I) (COMM) 2458/2026 01.08.2026 [TOYOTA FINANCIAL SERVICESRAHUL 8376049807 IADVOCATEASHOK.1@ [30.07.2025
Block-1 INDIA LTD VS HERANDRA SINGH BHARDWAJ GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM) 2465/2026 |03.08.2026 IAXIS BANK LTD VS PANKAJRAHUL 9971891788 INFO@AUALEGAL.CO [15.01.2026
[Block-1 IYADAV ICHAUHAN M

6, New  CourtCommercial IOMP (I) (COMM) 2466/2026 |03.08.2026 IAXIS BANK LTD VS SUKHVINDERRAHUL 9971891788 INFO@AUALEGAL.CO [17.01.2026
Block-I ISINGH ICHAUHAN M

6, New  CourtiCommercial IOMP (I) (COMM) 2467/2026 |03.08.2026 IJAXIS BANK LTD VS MAMTA DEVI [RAHUL 9971891788 INFO@AUALEGAL.CO [17.01.2026
[Block-1 ICHAUHAN M
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6, New CourtCommercial IOMP (I) (COMM) 2468/2026/03.08.2026 IKOTAK MAHINDRA BANK LTD VSPARV 0643646534 IPARV.MAHAJANO0O7@[29.01.2026
Block-I ISANGEETA TIWARI IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2469/2026 |03.08.2026 IAXIS BANK LTD VS ASHOKSSUNITA SINGH|9871040589 INDOLESLAW@GMALI [17.02.2026
Block-1 IKUMAR IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2470/2026 |03.08.2026 IAXIS BANK LTD VS RAGHIB RAZA [AVINASH 1141513189 IAVINASH.ADV@GMAI19.02.2026
Block-I IKUMAR IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2471/2026 |03.08.2026 IAXIS BANK LTD VS VIVEKASHISH GUPTA9Q999183119 IANUJ@AGCPARTNER [27.02.2026
Block-I SHARMA S.CO.IN
6, New  CourtCommercial IOMP (I) (COMM) 2472/2026 |03.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJANO0O7@|04.07.2025
Block-1 ISASHIV ENGINEERS &MAHAJAN GMAIL.COM

ICONTRACTORS
6, New  CourtCommercial IOMP (I) (COMM) 2473/2026 |03.08.2026 IYES BANK LTD VS HINDUSTAN[SANJEEV 9717028845 ILITIGATION@SRCSLE04.07.2025
Block-1 ILOGISTIC INDIA IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2474/2026 |03.08.2026 IYES BANK LTD VS MAMTASANJEEV 9717028845 ILITIGATION@SRCSLE04.07.2025
Block-I ICHAUDHARY IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2475/2026 |03.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJANOO7@|05.07.2025
Block-1 INARESH S IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2476/2026 |03.08.2026 IAXIS BANK LTD VS GURUDEEPSANJEEV 9717028845 ILITIGATION@SRCSLE07.07.2025
Block-1 SINGH IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2477/2026 |03.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJANOO7@[09.07.2025
Block-I IANEESH MAVI IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2478/2026 |03.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 9643646534 [PARV.MAHAJANOO7@(09.07.2025
Block-I ICHANDEL TRADERS IMAHAJAN GMAIL.COM
6, New CourtCommercial IOMP (I) (COMM) 2479/2026 |03.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 90643646534 IPARV.MAHAJANOO7@[09.07.2025
Block-1 ISAHIL KHATRI IMAHAJAN GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM) 2480/2026/03.08.2026 IKOTAK MAHINDRA BANK LTD VSPARV 0643646534 IPARV.MAHAJAN0O0O7@[09.07.2025
[Block-1 IPRASHANT KUMAR IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2481/2026 |03.08.2026 IKOTAK MAHINDRA BANK LTD VSPARV 0643646534 IPARV.MAHAJANO007@|09.07.2025
Block-I IVEER TRADING COMPANY IMAHAJAN GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM) 2482/2026 |03.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJANOO7@[09.07.2025
[Block-1 ISASHIV ENGINEERS &MAHAJAN GMAIL.COM

ICONTRACTORS
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6, New CourtCommercial IOMP (I) (COMM) 2483/2026 (03.08.2026 IAXIS BANK LTD VS RAJ KUMAR |[NIRAJ KUMAR (9811306559 INIRAJKUMAR1976 @G |09.07.2025
Block-I IMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2484/2026/03.08.2026 IAXIS BANK VS VIPIN SHARMA ISHOBHA 9811192158 SRSHOBHAGUPTA@G [10.07.2025
Block-1 IGUPTA IMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2485/2026 |03.08.2026 IJAXTS BANK VS KARMVEER SINGH SHOBHA 9811192158 SRSHOBHAGUPTA@G[10.07.2025
Block-I IGUPTA MAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2486/2026|03.08.2026 IKOTAK MAHINDRA BANK LTD VSPARV 0643646534 IPARV.MAHAJANOO7@15.07.2025
Block-I IMANPREET SINGH KOHLI IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2487/2026 |03.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJANOO7@|15.07.2025
Block-1 1V K BUILDERS IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2488/2026|03.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJANOO7@21.08.2025
Block-1 IA TO Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2489/202603.08.2026 IKOTAK MAHINDRA BANK LTD VS[PARV 0643646534 IPARV.MAHAJAN0OO7@[21.08.2025
Block-I IA TO Z LOGISTIC SOLUTION IMAHAJAN GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2490/2026/03.08.2026 ICNH INDUSTRIAL CAPITAL PVTIRAJESH 9958726491 JANGRAADVOCATE@ [23.08.2025
Block-1 ILTD VS OMBIR RAM SWARUP WANGRA(P), GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2491/2026 |03.08.2026 IJAXIS BANK LTD VS KAPIL ISANJEEV 9717028845 ILITIGATION@SRCSLE[25.08.2025
Block-1 IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2492/2026 |03.08.2026 ICNH INDUSTRIAL CAPITAL VS PKSAGAR 9266434371 ILEGAL12@ARENESSL 26.08.2025
Block-I IPRADHAN IAGGARWAL IAW.COM
6, New  CourtCommercial IOMP (I) (COMM) 2493/2026 |03.08.2026 ICNH INDUSTRIAL CAPITAL PVTRAJESH 9958726491 JANGRAADVOCATE@ [27.08.2025
Block-I LTD VS INDERBHAN CHIRANJIJANGRA GMAIL.COM

ILAL
6, New CourtCommercial IOMP (I) (COMM) 2494/2026 |03.08.2026 JAXIS BANK VS ANUJ VERMA ISHOBHA 9811192158 ISRSHOBHAGUPTA@G[09.09.2025
Block-1 IGUPTA MAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM) 2495/2026 |03.08.2026 IAXIS BANK VS SHUAIB KHAN ISHOBHA 0811192158 ISRSHOBHAGUPTA@G09.09.2025
[Block-1 IGUPTA MAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2496/2026 |03.08.2026 IAXIS BANK LTD VS MAWAIRAHUL 9971891788 INFO@AUALEGAL.CO [15.01.2026
Block-I [TEMPO ICHAUHAN M
6, New  CourtiCommercial IOMP (I) (COMM) 2497/2026 |03.08.2026 JAXIS BANK LTD VS DAULTI IRAHUL 9971891788 INFO@AUALEGALCO [10.02.2026
[Block-1 ICHAUHAN M




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

6, New CourtCommercial IOMP (I) (COMM) 2498/202603.08.2026 IKOTAK MAHINDRA BANK LTD VSPARV 0643646534 IPARV.MAHAJANO07@|04.07.2025
Block-I 1 K BUILDERS IMAHAJAN GMAIL.COM
ISH. SAURABH 6, New  CourtCommercial CS (COMM) 440/2026 04.08.2026 IMADAN GOYAL VS REENKUJSUNIL KUMAR 9818256885 SNLKMR588@GMAIL. 24.07.2026
[KULSHRESHTHA, Block-1 SINGH ICOM
IDISTRICT JUDGE),
ICOMMERCIAL
ICOURT 6, New CourtCommercial JARBN A (COMM) 2/2026  [04.08.2026 RAJRANI STEEL CASTING PVTPURUSHOTTA [9971291939 MAIL@AGNEYLEGAL. [29.07.2026
Block-I ILTD VS GODREJ FINANCE LTD IKUMAR JHA IN
6, New  CourtCommercial ICS (COMM) 443/2026 05.08.2026 ICORONA REMEDIES LTD VS|VIKAS KHERA (7834897828 INFO@LEXFORS.COM|04.08.2026
Block-I INOBEL HYGIENE PVT LTD & ORS
6, New  CourtCommercial IMISC DJ 532/2026 06.08.2026 HITESH VERMA VS NAYATISIMARPAL 9818999665 OFFICE@GRSCHAMB [06.08.2026
Block-1 HEALTHCARE & RESEARCH NCRSINGH [ERS.ORG
IPVT LTD ISAWHNEY
6, New  CourtCommercial ICS (COMM) 454/2026 12.08.2026 IFIRST IMPRESSIONS VSSACHIN 9971755433 INFO@LEGALTEAMI [06.08.2026
Block-1 ICHRONICLE PUBLICATIONS IDHAMIJA INDIA.COM
6, New  CourtCommercial CS (COMM) 456/2026 13.08.2026 INIPPON EXPRESS (INDIA) PVTAPOORV 8287041819 IKHATORAPOORV@G [04.08.2026
Block-I ILTD VS SUNIL HEALTHCARE LTD [KHATOR IMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2510/2026 [13.08.2026 IFFCO KISAN FINANCE LTD VSASHISH 9999183119 IASHISH@AGCPARTN (08.04.2026
Block-1 IRAHUL MISHRA IKUMAR GUPTA| [ERS.CO.IN
6, New  CourtCommercial IOMP (I) (COMM) 2511/2026 [13.08.2026 IDFC FIRST BANK LTD VS RAJAN[SANJEEV 9717028845 ILITIGATION@SRCSLE(01.04.2026
Block-1 IKAPOOR IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2513/2026 [14.08.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE15.06.2026
Block-I IMAYANK GUPTA IPATHAK IGAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2514/2026 [14.08.2026 ICNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 JANGRAADVOCATE@ [23.05.2026
Block-I IDEEPAK CONSTRUCTIONJANGRA GMAIL.COM
ICOMPANY
6, New CourtCommercial IOMP (I) (COMM) 2515/2026 [14.08.2026 IYES BANK LTD VS KAMAL GULIA [SANJEEV 9717028845 ILITIGATION@SRCSLE[12.05.2026
Block-1 IPATHAK GAL.COM
6, New  CourtiCommercial IOMP (I) (COMM) 2516/2026 [14.08.2026 ICNH INDUSTRIAL CAPITAL VSRAJESH 9958726491 JANGRAADVOCATE® [28.04.2026
[Block-1 RAM JANGRA GMAIL.COM
6, New  CourtCommercial [EX. COMM AWARD BY ARBj14.08.2026 ISARANSH GUPTA VS M/S ATULSAURABH D8527022200 OFFICE@SMKPARTN (12.08.2026
Block-I ICOMM 86/2026 ICONSTRUCTION IKARAN [ERS.IN
6, New  CourtCommercial CS (COMM) 461/2026 17.08.2026 SMALL FARMERS AGRIBUSINESSDR PURAN7042286270 IADVDRPC1948 @GMAI[11.08.2026
[Block-1 ICONSORTITUM VS M/S PB AGROCHAND IL.COM
INDUSTRIES
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6, New CourtCommercial ICS (COMM) 465/2026 18.08.2026 IAPPY PIE LLP VS MONGO DB INC [RAJ KUMAR (9958031223 RAJAADVOCATE1985 (13.08.2026
Block-I @GMAIL.COM

6, New  CourtCommercial CS (COMM) 466/2026 18.08.2026 IGOURAYV & ORS VS VIVEK IAJAY JANGRA 9990154858 IAJAYJ2483@GMAIL.C 17.08.2026
Block-I OM

6, New  CourtCommercial IOMP (I) (COMM) 2527/2026 [19.08.2026 IDFC FIRST BANK LTD VS PANKAJISANJEEV 9717028845 ILITIGATION@SRCSLE(14.08.2026
Block-I IMAHESH IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2528/2026 [19.08.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE(14.08.2026
Block-I IGAURAV SAHNI IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2529/2026 [19.08.2026 IDFC FIRST BANK LTD VS SURESHISANJEEV 9717028845 ILITIGATION@SRCSLE(14.08.2026
Block-1 IKUMAR IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2530/2026 [19.08.2026 IDFC FIRST BANK LTD VS ROBINISANJEEV 9717028845 ILITIGATION@SRCSLE(14.08.2026
Block-1 SINGH IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2531/2026 [19.08.2026 IDFC FIRST BANK LTD VS MOHITISANJEEV 9717028845 ILITIGATION@SRCSLE(14.08.2026
Block-I ILUTHRA IPATHAK GAL.COM

6, New  CourtCommercial OMP (I) (COMM) 2532/2026 [19.08.2026 IDFC FIRST BANK LTD VS VIKKISANJEEV 9717028845 ILITIGATION@SRCSLE(14.08.2026
Block-1 IPHOOL IPATHAK GAL.COM

6, New  CourtCommercial CS (COMM) 471/2026 19.08.2026 JAYUDHI LAL MANDAL VS SELATONISHANT 9893762825 IGKLAWFIRM37@GMA[18.08.2026
Block-1 IHOMES & ORS IGAUR IL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2539/2026 [20.08.2026 IDFC FIRST BANK LTD VS AMITISANJEEV 9717028845 ILITIGATION@SRCSLE(14.08.2026
Block-I IRAJESH KUMAR IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2540/2026 [20.08.2026 IIDFC FIRST BANK LTD VS ABDULSANJEEV 9717028845 ILITIGATION@SRCSLE[14.08.2026
Block-I IHASEEB IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2541/2026 [20.08.2026 IDFC FIRST BANK LTD VS PAWAN[SANJEEV 9717028845 ILITIGATION@SRCSLE(14.08.2026
Block-1 JAI IPATHAK GAL.COM

6, New  CourtiCommercial IOMP (I) (COMM) 2542/2026 [20.08.2026 IDFC FIRST BANK LTD VS SONUISANJEEV 9717028845 ILITIGATION@SRCSLE(14.08.2026
[Block-1 IMAHENDER IPATHAK GAL.COM

6, New  CourtCommercial IOMP (I) (COMM) 2543/2026 [20.08.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE 14.08.2026
Block-I INARENDER SUDHA SISODIA IPATHAK GAL.COM

6, New  CourtiCommercial IOMP (I) (COMM) 2544/2026 [20.08.2026 IDFC FIRST BANK LTD VS PANKAJISANJEEV 9717028845 ILITIGATION@SRCSLE(14.08.2026
[Block-1 IBISHT IPATHAK GAL.COM
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[Block-I

6, New  CourtCommercial CS (COMM) 472/2026 20.08.2026 ISTATE BANK OF INDIA VS SACHIN[SALEHA 9993817806 SALEHAHAI@GMAIL. 21.07.2026
Block-I HAIDAR COM
6, New  CourtCommercial CS (COMM) 479/2026 24.08.2026 IPUNJAB NATIONAL BANK VSINDRA 9311824970 IASSOCIATENARAYAN [20.08.2026
Block-1 IDEEPAK SHARMA INARAIN 20@GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2572/2026 [24.08.2026 IYES BANK LTD VS SURESH[SANJEEV 9717028845 ILITIGATION@SRCSLE[21.08.2026
Block-I SHYAM LAL IPATHAK GAL.COM
6, New  CourtCommercial OMP (I) (COMM) 2573/2026 [24.08.2026 IDFC FIRST BANK LTD VS DEOSANJEEV 9717028845 ILITIGATION@SRCSLE[21.08.2026
Block-I IBHUSHAN SHARMA IPATHAK GAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2574/2026 [24.08.2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 ILITIGATION@SRCSLE[21.08.2026
Block-1 IDHANKAR TRANSPORT|PATHAK GAL.COM

ICOMPANY
6, New  CourtCommercial OMP (I) (COMM) 2569/2026 [24.08.2026 IRBL BANK LTD VS JADAV WASIMINAVED AZAM (9968363291 INAVED.AZAM@YMAI [20.08.2026
Block-1 IMUSTAK IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2570/2026 [24.08.2026 RBL BANK LTD VS SYEDNAVED AZAM (9968363291 INAVED.AZAM@YMAI [20.08.2026
Block-I IWASEEMUDDIN IL.COM
6, New  CourtCommercial lOMP (I) (COMM) 2571/2026 [24.08.2026 IRBL BANK LTD VS NANDINI INAVED AZAM (9968363291 INAVED.AZAM@YMAI [20.08.2026
Block-I IL.COM
6, New  CourtCommercial CS (COMM) 484/2026 25.08.2026 STATE BANK OF INDIA VSRANI 9643680913 IRBHARDWAJASSOCIAR21.08.2026
Block-1 IMOKHATAR MAHTO IBHARDWAJ TE@GMAIL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2588/2026 [25.08.2026 RBL BANK LTD VS PANSURIYANAVED AZAM (9968363291 INAVED.AZAM@YMAI [21.08.2026
Block-1 ISAVAN IL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2589/2026 [25.08.2026 RBL BANK LTD VS PATHANNAVED AZAM (9968363291 INAVED.AZAM@YMAI [21.08.2026
Block-I JAVED KHAN IL.COM
6, New CourtCommercial IOMP (I) (COMM) 2590/2026 [25.08.2026 RBL BANK LTD VS NAVEENNAVED AZAM (9968363291 INAVED.AZAM@YMAI [21.08.2026
Block-1 IKUMAR IL.COM
6, New  CourtiCommercial IOMP (I) (COMM) 2591/2026 [25.08.2026 IDFC FIRST BANK LTD VS DINESHISANJEEV 9717028845 ILITIGATION@SRCSLE[]20.08.2026
[Block-1 IKUMAR IPATHAK IGAL.COM
6, New  CourtCommercial IOMP (I) (COMM) 2592/2026 [25.08.2026 IDFC FIRST BANK LTD VS VIVEKISANJEEV 9717028845 ILITIGATION@SRCSLE20.08.2026
Block-I IVERMA IPATHAK GAL.COM
6, New  CourtiCommercial IOMP (I) (COMM) 2630/2026 (31.08.2026 IJAXIS BANK LTD VS KAVITA DEVI [SUNITA SINGH 9871040589 INDOLEXLAW@GMALI 19.08.2026

IL.COM
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6, New  CourtCommercial IOMP (I) (COMM) 2631/2026 [31.08.2026 IAXIS BANK LTD VS VIJAY KUMAR [SUNITA SINGH 9871040589 INDOLEXLAW@GMAI 19.08.2026
Block-I IL.COM
25 ISH. BALWANT RAISOUTH 17, New CourtiCommercial [Ex.COMM - Award by Arb.|04-08-2026 IHDB FINANCIAL SERVICESINAMAN MITRA|9999351267 namanmitraog@gmail. 46220
IBANSAL, DISTRICT| Block-I Comm./85/2026 ILIMITED Vs Dharmi SO Dharampal com
UUDGE,
ICOMMERCIAL
ICOURT/ SH.| 7, New CourfCommercial CS (COMM)/441/2026 04-08-2026 [devki devi foundartion Vs QAMRUN|SIMRAN 9810117154 sanjeev.saraswat@ques 46232
[SANDEEP YADAV, Block-I INISA IMALIK tlegalpartners.com
17, New CourtCommercial OMP (D04-08-2026 (Cnh Industrial Capital India Pvt LtdRAJESH 9958726491 u6234
Block-I (COMM.)/2499/2026 IVs IRFAN 131712 WANGRA(P) jangraadvocate@gmail.
com
17, New CourtCommercial OMP (Dj10-08-2026 IDFC FIRST BANK LTD Vs ROHIT SANJEEV 9717028845 litigation@sreslegal.co 46241
Block-1 (COMM.)/2503/2026 IPASWAN IPATHAK m
17, New CourtCommercial OMP (Dj10-08-2026 IDFC FIRST BANK LTD Vs OMPAL [SANJEEV 9717028845 litigation@srcslegal.co 46241
Block-I (COMM.)/2504/2026 IAHIVARAN [PATHAK m
17, New CourtCommercial OMP (Di11-08-2026 Tata Capital Limited Vs VishalVARUN 0810402535 wvarun.kumar@karanja 46242
Block-I (COMM.)/2505/2026 Bansal IKUMAR wala.in
17, New CourtCommercial CS (COMM)/458/2026 14-08-2026 Delta Lights Vs Ravi Mishra JASMINE 9910632676 INOT PROVIDED 46244
Block-1 IDETWANI
17, New CourtiCommercial OMP (Di4-08-2026 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 46245
Block-I (COMM.)/2512/2026 Vs RAJENDRA HARISHANKARJANGRA(P) jangraadvocate@gmail.
117551 com
17, New CourtCommercial [Execution 17-08-2026 ILOREAL SA Vs JAYDIPS.K. BANSAL |9810017859 nitedmark@unitedandul46247
Block-I (Comm.)/144/2026 IDINESHBHAI BABARIYA nited.com
17, New CourtCommercial ICS (COMM)/459/2026 17-08-2026 STATE BANK OF INDIA Vs USHARANI 8010110831 rbhardwajassociates@g [46246
Block-I IDEVI W/O LATE RAKESH KUMARBHARDWAJ mail.com
LEGAL REPRESENTATIVE OF
ILATE RAKESH KUMAR
17, New CourtCommercial ICS (COMM)/460/2026 17-08-2026 ISTATE BANK OF INDIA Vs SANTRARANI 8010110831 rbhardwajassociates@g 46246
Block-1 [BHARDWAJ mail.com
17, New CourtiCommercial CS (COMM)/463/2026 18-08-2026 IGS1 INDIA Vs Subdivisions MediaAditya Gupta 9958158982 office@ira.law;46251
[Block-I [nc. and Ors aditya@ira.law
17, New CourtCommercial CS (COMM)/464/2026 18-08-2026 IM/S. ANNIKA INFRABUILDCONAMAN 8745810324 office@delhiawchamberi46248
Block-I ILLP Vs M/S. VIVAAN CONTECH[SHARMA s.in
INDIA PVT. LTD. AND ANR.
17, New CourtiCommercial [Execution (Comm.)/145/2026/19-08-2026 IEXSOL ENERGY SYSTEM PVT LTDRAJESH 9871907794, rajeshkumar@rkumara [46244
[Block-1 Vs Naraiuran Controls India Pvt Ltd [KUMAR ssociates.in
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17, New CourtCommercial OMP (1)20-08-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46248
Block-I (COMM.)/2533/2026 WOGENDRA KUMAR IPATHAK m
17, New CourtiCommercial OMP (D20-08-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co |46248
Block-1 (COMM.)/2534/2026 IPARMOD KUMAR IPATHAK m
17, New CourtCommercial OMP (D20-08-2026 IDFC FIRST BANK LTD Vs SHRUTISANJEEV 9717028845 litigation@srcslegal.co 46248
Block-I (COMM.)/2535/2026 SHARMA IPATHAK m
17, New CourtCommercial OMP (D20-08-2026 IDFC FIRST BANK LTD Vs LALASANJEEV 9717028845 litigation@sreslegal.co 46248
Block-I (COMM.)/2536/2026 IKUMAR IPATHAK m
17, New CourtCommercial OMP (D20-08-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46248
Block-I (COMM.)/2537/2026 IDEVENDER SHARMA [PATHAK m
17, New CourtCommercial OMP (D20-08-2026 IDFC FIRST BANK LTD Vs NAND[SANJEEV 9717028845 litigation@srcslegal.co 46248
Block-I (COMM.)/2538/2026 LAL DHAWAN [PATHAK m
17, New CourtCommercial CS (COMM)/476/2026 22-08-2026 IRAHUL GUPTA Vs LANCER FOOD|Akash Kumar (7827488988 rishanaggarwalaadvocat46253
Block-I IPRODUCTS e@gmail.com
17, New CourtCommercial OMP (D22-08-2026 IPIRAMAL FINANCE LTD VsSANANJAY 7455023130 IASAPLEGALANDADV 46255
Block-1 (COMM.)/2566/2026 [Maninder Singh ISINGH IOCATES

@GMAIL.COM
17, New CourtiCommercial OMP (I)i22-08-2026 IPIRAMAL FINANCE LTD Vs AjayANANJAY 7455023130 IASAPLEGALANDADV 446255
Block-1 (COMM.)/2567/2026 IGupta ISINGH IOCATES

@GMAIL.COM
17, New CourtCommercial OMP (Di22-08-2026 IPIRAMAL FINANCE LTD Vs MohdANANJAY 7455023130 IASAPLEGALANDADV l46255
Block-1 (COMM.)/2568/2026 vais Khan ISINGH IOCATES

@GMAIL.COM
17, New CourtCommercial OMP (D24-08-2026 RBL Bank Ltd Vs RAJANI SHARMA [NAVED AZAM 9968363291 naved.azam@ymail.co 46255
Block-I (COMM.)/2575/2026 mS
17, New CourtiCommercial ICS (COMM)/481/2026 25-08-2026 ISAVALIYA RAMESHBHAIPrabhu Tandon [87509 05558 litigation@ashwathhleg 46255
Block-1 IPOPATBHAI TRADING AS VISBY] lal.com

INDIA AND ANR. Vs ASHOK|
IKUMAR AND ORS.

17, New CourtiCommercial OMP (I)i25-08-2026 IAXIS BANK LTD Vs UMESH [SUNITA SINGH 9871040589 indolexlaw@gmail.com [46255
[Block-I (COMM.)/2593/2026 IKUMAR
17, New CourtCommercial OMP (1)25-08-2026 IAXIS BANK LTD Vs KAMNA ISUNITA SINGH (9871040589 indolexlaw@gmail.com [46253
Block-I (COMM.)/2594/2026
17, New CourtiCommercial OMP (Di25-08-2026 IAXIS BANK LTD Vs Neeraj Kumar [SUNITA SINGH 9871040589 indolexlaw@gmail.com [46253
[Block-I (COMM.)/2595/2026
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17, New CourtCommercial OMP (1)29-08-2026 IDFC FIRST BANK LTD Vs AKASH [SANJEEV 9717028845 litigation@sreslegal.co 46254
Block-I (COMM.)/2602/2026 IKUMAR IPATHAK m
17, New CourtCommercial OMP (D29-08-2026 IDFC FIRST BANK LTD Vs ISHANT [SANJEEV 9717028845 litigation@srcslegal.co 46254
Block-1 (COMM.)/2603/2026 IRAVINDER KUMAR IPATHAK m
17, New CourtCommercial ICS (COMM)/487/2026 31-08-2026 IPRADEEP KANODIA Vs Truepalate[TANISHA 9810283700 INOT PROVIDED 1u6254
Block-I (Cafe P Ltd IVERMA
17, New CourtCommercial ICS (COMM)/488/2026 31-08-2026 IVIDUR KANODIA Vs TruepalateTANISHA 9810283700 INOT PROVIDED 46254
Block-I (Cafe P Ltd VERMA
17, New CourtCommercial OMP (I)31-08-2026 IDFC FIRST BANK LTD Vs RANJIT SANJEEV 9717028845 litigation@sreslegal.co 46256
Block-1 (COMM.)/2619/2026 SINGH IPATHAK m
17, New CourtCommercial OMP (D)31-08-2026 IDFC FIRST BANK LTD Vs SHIV [SANJEEV 9717028845 litigation@srceslegal.co 46256
Block-1 (COMM.)/2620/2026 IKUMAR IPATHAK m
17, New CourtCommercial OMP (D31-08-2026 IDFC FIRST BANK LTD Vs PAWAN [SANJEEV 9717028845 litigation@srcslegal.co 46256
Block-I (COMM.)/2621/2026 IKUMAR IPATHAK m
17, New CourtCommercial OMP (I)31-08-2026 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co 46255
Block-1 (COMM.)/2624/2026 IMOHAMMAD IBRAHIM IPATHAK m
17, New CourtiCommercial OMP (I)31-08-2026 IDFC FIRST BANK LTD Vs SANJAY[SANJEEV 9717028845 litigation@srcslegal.co 46255
Block-1 (COMM.)/2626/2026 ISHRIVASTAV IPATHAK m
26 ISH. SUDESH|SOUTH 29, New CourtCommercial CS (COMM)/442/2026 u6238 IADITYA GUPTA Vs M/S MEMEAKBAR TAJ(P), 8419073305 advocatepraveen@gmai(03.08.2026

[KUMAR, DISTRICT] Block-IT ICHAT PVT LTD AND ORS l.com

WUDGE(COMMERCI

AL COURT)
29, New CourtCommercial ICS (COMM)/447/2026 6241 VK OIL INDUSTRIES Vs VASUShravan 9910888645 nitedmark@unitedand|05.08.2026
Block-IT IAGRO TECH AND ORS Bansal(P), united.com
29, New CourtCommercial CS (COMM)/448/2026 6241 ICANARA BANK Vs M/S ONLY PET[RIYA SETH(P), |9015580017 adv.riyaseth@gmail.co (06.08.2026
Block-1T IFOODS SHOP m
29, New CourtiCommercial IARB A(COMM)/3/2026 46242 IM/S GAMUT BUILDCON PVT LTDICHANDRA 9811941941 advoshekhar@gmail.co 07.08.2026
[Block-11 Vs M/S MAHIMA PRODUCTIONSHEKHAR m

ILTD

29, New CourtCommercial IOMP (I) (COMM)/2506/2026/46246 ICNH INDUSTRIAL CAPITAL INDIARRAJESH 9958726491 jangraadvocate@gamil. [11.08.2026
Block-1T IPVT LTD Vs CHANAN SINGH UANGRA(P), com
29, New CourtCommercial CS (COMM)/453/2026 6246 IM/S WESOURCE Vs MOHANVVISHAL 8447789392 ranjanvishal@gmail.co (07.08.2026
[Block-11 IBAHADUR SAXENA AND ANR IRANJAN(P), m
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29, New CourtCommercial CS (COMM)/452/2026 1u6246 ICANARA BANK Vs MADHUBALA |Anand vijay(P), 9873413937 advrenuanand@gmail.c(10.08.2026
Block-II om
29, New CourtiCommercial [Execution (Comm)/142/2026 46248 IM/S G AND G CONCRETESumit 9711791072, sumit_yadavig84@gm [11.08.2026
Block-IT ISOLUTION Vs M/S ABC BUILDER  [Kumar(P), 9971602172 lail.com
29, New CourtCommercial OMP MISC. (COMM.)17.08.2026 S. HARPREET SINGH VS PAYALSAJNJEEV 9810075779, legal.skgupta@gmail.co 13.08.2026
Block-1T 12/2026 IBANSAL IKUMAR GUPTA[7011893251 m
29, New CourtCommercial IOMP (I) (COMM)/2526/2026|46252 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co [14.08.2026
Block-1T IVIRENDER KUMAR SINGH IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2523/2026|46252 IDFC FIRST BANK LTD Vs SANOJISANJEEV 9717028845 litigation@sreslegal.co (14.08.2026
Block-1T IRAY IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2522/2026|46252 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co (14.08.2026
Block-1T IMOHAMMAD NASIM IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2525/2026 46252 IDFC FIRST BANK LTD Vs KAMALSANJEEV 9717028845 litigation@srcslegal.co [14.08.2026
Block-IT BAGGA IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2524/2026|46252 IDFC FIRST BANK LTD Vs AARIFSANJEEV 9717028845 litigation@sreslegal.co (14.08.2026
Block-1T [USMAN IPATHAK(P), m
29, New CourtCommercial ICS (COMM)/468/2026 16253 IAMIT SAXENA Vs  KOTAKVIKRAM 7982832079, |Advvikramo1@gmail.co(17.08.2026
Block-1T IMAHINDRA BANK ISINGH 8800708830 m

INAYAL(P),
29, New CourtiCommercial IOMP (I) (COMM)/2545/202646255 IAXIS BANK LTD Vs ISLAM KHAN [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [19.08.2026
Block-IT 8920586266
29, New CourtCommercial IOMP (I) (COMM)/2565/202646256 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [20.08.2026
Block-IT ISIKANDAR NISHAD AHMED IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2564/2026/46256 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [20.08.2026
Block-1T IKAMLESH HARI RAM IPATHAK(P), m
29, New CourtiCommercial IOMP (I) (COMM)/2562/2026|46256 IDFC FIRST BANK LTD Vs ANAND [SANJEEV 9717028845 litigation@sreslegal.co [20.08.2026
[Block-11 IKUMAR IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2563/2026|46256 JAXIS BANK LTD Vs CHAND MIYAN|Sunita Singh(P), 9871040589, indolexlaw@gmail.com [20.08.2026
Block-IT 8920586266
29, New CourtiCommercial IOMP (I) (COMM)/2561/2026 46256 IRBL BANK LTD Vs S DHARANI Naved Azam(P), 9968363291 naved.azam@ymail.co [21.08.2026
[Block-11 m
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29, New CourtCommercial IOMP (I) (COMM)/2559/202646256 RBL BANK LTD Vs ASHISH[Naved Azam(P), 9968363291 naved.azam@ymail.co [21.08.2026
Block-1T IRAMNIWAS m
29, New CourtiCommercial IOMP (I) (COMM)/2560/2026/46256 RBL BANK LTD Vs JAYWANTNaved Azam(P),9968363291 naved.azam@ymail.co [21.08.2026
Block-1I IDADU LONDHE PATIL m
29, New CourtCommercial IOMP (I) (COMM)/2558/2026|46256 IPIRAMAL FINANCE LTD Vs KINALJANANJAY 7455023130 asaplegalandadvocates [21.08.2026
Block-IT IALPESHBHAI RABARI ISINGH(P), @gmail.com
29, New CourtCommercial IOMP (I) (COMM)/2557/2026 46256 PIRAMAL FINANCE LTD VSANANJAY 7455023130 asaplegalandadvocates [21.08.2026
Block-1T IMUKESH NINAMA ISINGH(P), @gmail.com
29, New CourtCommercial CS (COMM)/477/2026 16256 IM/S SRIYUG PRINT PRODUCTIONMAYANK 9599766668 linfo.mglawchambers@g21.08.2026
Block-1T Vs AMBUJ HOTEL AND REALGOEL(P), mail.com

I[ESTATE PRIVATE LIMITED
29, New CourtCommercial ICS (COMM)/486/2026 u6259 JANKUR AGGARWAL AND ANR VsManan Batra(P),9999133644 pinnaclelawofficial @gm[22.08.2026
Block-1T IM/S SHELTER CARE (INDIA) PVT] ail.com

ILTD
29, New CourtCommercial CS (COMM)/482/2026 46259 IVEERJI RESTAURANT PRIVATEBindra Rana(P), 9818202368 litigation@ssrana.com [24.08.2026
Block-1T ILIMITED Vs SHALU (PROP OR

ISWARNA ENTERPRISESo
29, New CourtCommercial CS (COMM)/485/2026 46259 JAARK PHARMACEUTICALS VsPrashant 9991119392 passandassociates@gm [21.08.2026
Block-IT IAKHILESH TRIPATHI [Bhargava(P), lail.com
29, New CourtCommercial [Execution (Comm)/152/2026 46259 NKAR INVESTMENTS PVT LTDRISHABH 8586834657 rishabhgupta.lawyer@g 21.08.2026
Block-1T IVs NIKHIL GUPTA AND ORS IGUPTA(P), mail.com
29, New CourtCommercial IOMP (I) (COMM)/2596/202646259 RBL Bank Ltd Vs MANISH THAKUR[Naved Azam(P), (9968363291 naved.azam@ymail.co [21.08.2026
Block-IT m
29, New CourtCommercial IOMP (I) (COMM)/2599/2026\46259 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srceslegal.co [21.08.2026
Block-1I SHUBHAM GUPTA PATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2597/202646259 IAXIS BANK LTD Vs BHARATjavinash 0811182985 avinash.adv@gmail.co [21.08.2026
Block-IT SINGH lkumar(P), m
29, New CourtiCommercial IOMP (I) (COMM)/2598/2026/46259 IRBL Bank Ltd Vs PRAKASHKUMARNaved Azam(P), 9968363291 naved.azam@ymail.co [21.08.2026
[Block-11 IBHAILALBHAI PADHIYAR m
29, New CourtCommercial OMP 1)46263 IDFC FIRST BANK LTD Vs RAKESH[SANJEEV 9717028845 litigation@sreslegal.co [22.08.2026
Block-1T (COMM)/2604/2026 BANARSIDAS IPATHAK(P), m
29, New CourtCommercial OMP (D46263 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [22.08.2026
[Block-11 (COMM)/2606/2026 IFARUKH ANSARI ENTERPRISES [PATHAK(P), m
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29, New CourtCommercial IOMP (I) (COMM)/2605/2026/46263 [DFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co [22.08.2026
Block-1T IDEVENDRA SINGH IPATHAK(P), m
29, New CourtiCommercial IOMP (I) (COMM)/2628/2026/46265 IAXIS BANK LTD Vs YASHPAL [Sunita Singh(P), 9871040589, indolexlaw@gmail.com [22.08.2026
Block-IT 8920586266
29, New CourtCommercial IOMP (I) (COMM)/2629/2026/46265 IDFC FIRST BANK LTD Vs SUDHIR[SANJEEV 9717028845 litigation@srceslegal.co [22.08.2026
Block-IT KUMAR IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2627/2026/46265 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@sreslegal.co [22.08.2026
Block-1T BIJENDER SINGH IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2622/2026/46265 IIDFC FIRST BANK LTD Vs NEERAJSANJEEV 9717028845 litigation@sreslegal.co [27.08.2026
Block-1T KUMAR IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2625/2026|46265 IDFC FIRST BANK LTD VSSANJEEV 9717028845 litigation@srcslegal.co [27.08.2026
Block-1T IKARUNA BAHRANI IPATHAK(P), m
29, New CourtCommercial IOMP (I) (COMM)/2623/2026[46265 IDFC FIRST BANK LTD Vs JYOTI [SANJEEV 9717028845 litigation@srcslegal.co [27.08.2026
Block-IT IDEVI IPATHAK(P), m
27 IVACANT/SH. SOUTH Mo, New CourtCommercial ICS (COMM)/435/2026 01-08-2026 IMS THE AMPERSAND BRAND[Rajendra 9319552196 jaishrrisoni@gmail.com29-07-2026

ILOKESH KUMAR| Block-1T ICOMMUNICATION Vs MS{Soni(P),

ISHARMA, DISTRICT| IMPECCABLE EVENTS AND

WUDGE(COMMERCI I[ENTERTAINMENT PVT LTD

AL COURT)
kho, New CourtCommercial CS (COMM)/437/2026 03-08-2026 JAASRA MARTECH PVT LTDBhupesh 9319552196 jaishrrisoni@gmail.com29-07-2026
Block-IT [THROUGH ITS DIRECTOR SANJAY[Saini(P),

ISHARMA Vs MAYA DEVI
ko, New CourtCommercial CS (COMM)/438/2026 03-08-2026 Artsana India Private Limited Vs[Ravi Sehgal(P), 9810443052 ravisehgal@msn.com [18-07-2026
Block-1T Pinki Proprietor of Cartify Ventures
kho, New CourtCommercial [Execution (Comm)/132/2026 |03-08-2026 IM/S SK CONSTRUCTION LTD VsMANOJ 8800980155 [Not given 22-07-2026
Block-1T IMs JASWANT CONSTRUCTION IKUMAR
ISINGH(P),

kho, New CourtCommercial IOMP (COMM)/24/2026 03-08-2026 priyadarshi gopal Vs kotak mahindralPriyadarshi 9911392486 kapoormegha7omk@g |07-05-2026
Block-IT [prime ltd iGopal(P), mail.com
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ICO LTD

uo, New CourtCommercial IOMP (I) (COMM)/2459/2026/03-08-2026 (Cnh Industrial Capital India Pvt LtdRAJESH 9958726191 jangraadvocates@gmail|31-07-2026
Block-IT IVs Ashok Kumar 127907 WANGRA(P), .com
uo, New CourtCommercial OMP (1)03-08-2026 IORIX LEASING AND FINANCIALRRAJESH 9958726191 jangraadvocates@gmail|31-07-2026
Block-1I (COMM)/2460/2026 SERVICE INDIA LIMITED Vs DOJANGRA(P), .com
IPOINT MARKETING SERVICE]|
IPRIVATE LIMITED
kho, New CourtCommercial IOMP (I) (COMM)/2461/2026/03-08-2026 [IDFC FIRST BANK LTD Vs SUKESH|SANJEEV 9712028845 litgation@sreslegal.com(29-06-2026
Block-IT KUMAR IPATHAK(P),
kho, New CourtCommercial IOMP (I) (COMM)/2462/2026/03-08-2026 [IDFC FIRST BANK LTD Vs MANISH|SANJEEV 9712028845 litgation@sreslegal.com(29-06-2026
Block-IT KHARI IPATHAK(P),
ho, New CourtCommercial IOMP (I) (COMM)/2463/2026/03-08-2026 IDFC FIRST BANK LTD Vs PRINCE [SANJEEV 9712028845 litgation@sreslegal.com(29-06-2026
Block-1I IBAJAJ IPATHAK(P),
ho, New CourtCommercial IOMP (I) (COMM)/2464/2026/03-08-2026 IFFCO KISAN FINANCE LTD VsASHISH 9999183119 ashish@agcpartners/co.06-05-2026
Block-1I JASVEER HARI PRASAD IKUMAR fin
IGUPTA(P),
28 IMS RAVINDERSSOUTH-EAST[18 BLOCK 1 18CS CS (COMM)/654/2026 03-08-2026 IM/s IFCI VENTURE CAPITALSheepali 9717387978 ladvsheepali@gmail.co [29.07.26
IBEDI, DISTRICT] IBLOCK 1 (COMM)/654/2026| IFUNDS LTD Vs PJS[Patial(P), m
WUDGE(COMMERCI ICONSTRUCTIONS PRIVATE
JAL. COURT) ILIMITED
Misc Misc DJ/1050/2026 03-08-2026 IM/S LAPLIFE ELECTRONICS PVTAKHIL 9643737777 IAKHILADVOCATE?7777/03.08.26
DJ/1050/2026 LTD Vs M/S RRB ENERGYREXWAL @GMAIL.COM
ILIMITED
CS CS (COMM)/657/2026 04-08-2026 ILALIT ART STUDIO PVT LTD Vs MICHAMAN LALj7840017777 OFFICEOFCHAODHA [31.07.26
(COMM)/657/2026 IPRODUCTUIONS ICHOUDHARY( RY@GMAIL.COM
P),
CS ICS (COMM)/665/2026 06-08-2026 ICANARA BANK Vs AHTESHAM[FAHAD 9279701292 IFAHADADVOCATEKH [01.08.26
(COMM)/665/2026| IHUSSAIN IKHAN(P), IAN@GMAIL.COM
Misc DJ/950/2026 Misc DJ/950/2026 07-08-2026 IM/S ALL ABOUT OUTDOOR PVIMOHD 9711009378 ajurbhalla87@gmail.c [07.08.26
ILTD Vs Arjun Sethi IRSHAD(P), om
Misc DJ/951/2026 Misc DJ/951/2026 07-08-2026 IMAHADEV GLAZING INDIA PVIIDEEPAK 9911219953 IADVOCATEROHIT980 |03.08.26
ILTD Vs GANNON DUNKERLY ANDACHARYA 5@GMAIL.COM
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I[EXECUTION I[EXECUTION 08-08-2026 STATE BANK OF INDIA VSJITENDER 9310232373 IADVJKMISHRA@OUT (08.08.26
(COMM)/250/202 |((COMM)/250/2026 IABDULLAH HAMIDI IKUMAR ILOOK.COM
6 IMISHRA
OMP MISCOMP MISCo08-08-2026 ICAPTAIN SUDHANSHUJAvsi Malik(P), [9871921015 avsimalik@virayalegal.c(08.05.26
(COMM)/21/2026 (COMM)/21/2026 BHARADWAJ Vs AIR INDIA| om

ILIMITED
EXECUTION IEXECUTION 08-08-2026 SANDEEP SAXENA Vs FAIRLIEVeneet 9958000855 [VCLEGALO07@GMAIL/05.08.26
(COMM)/247/2026(COMM)/247/2026 HOTELS AND RESORTS PRIVATE(Chadha(P), .COM

ILIMITED
CS ICS (COMM)/676/2026 08-08-2026 [PUNJAB NATIONAL BANK VsSarvjeet 9711785812 ISARVJEETYADAV08@ [07.08.26
(COMM)/676/2026| IFARHA IYadav(P), [YAHOO.COM
CS CS (COMM)/679/2026 10-08-2026 LALA RAM VERMA Vs MOHITASHIM 9971547353 ICHAMBERASHIMDHA]29.07.26
(COMM)/679/2026| BHIDURI ISHRIDHAR R@GMAIL.COM
CS CS (COMM)/678/2026 10-08-2026 lPunjab National Bank Vs Dharam{Mukesh 8285926521 IPUSHPAMMUKESH®@ [29.07.26
(COMM)/678/2026| Vir IPushpam(P), IGMALCOM
IM-Ex/64/2026 IM-Ex/64/2026 12-08-2026 IKSHETRESH KUMAR MISHRA VsPINTU 9811116078 3 05.08.26

ZUBAIR AND ORS THAKUR pintoothakuro369@gm

lail . com

CS CS (COMM)/687/2026 12-08-2026 [TEZZKART SERVICES PVT LTD VsMohit 9711940952 IMOHITRV27@GMAIL. 11.08.26
(COMM)/687/2026| IOTB STRATTEGY PRIVATEYadav(P), COM

ILIMITED
Misc DJ/970/2026 Misc DJ/970/2026 14-08-2026 INEO TECHNOFIELD COMPANY[Vishwendra 9871704611 VERMA.VISHWENDR [30.07.26

Through its Authorised SignatoryVerma(P), IA@YAHOO.COM

Partner Vs J KUMAR CRT JOINT]

IVENTURE AND ORS
CS CS (COMM)/694/2026 14-08-2026 IABHISHEK GARG SOLERISHABH 8586834657 RISHABHGUPTA.LAW (12.08.26
(COMM)/694/202 IPROPRIETOR OF MS ALLURAGUPTA(P), YER@GMAIL.COM
6 INTERNATIONAL Vs SH WAJID|

I[HUSSAIN SOLE PROPRIETOR OF
ICS CS (COMM)/693/2026 14-08-2026 IMS MEYER HOUSEWARES INDIAAPOORV INA IAPOORV@ASULAWOF|11.08.26
(COMM)/693/202 PRIVATE LIMITED Vs EXCELJAGARWAL(P), FICE.COM
6 INDIA ENTERPRISES
IEXECUTION I[EXECUTION 18-08-2026 IKALPWISH CONCEPTS LLPSATYA 9871260076 lays.spbhardwaja@GM [11.08.26
(COMM)/254/2026(COMM)/254/2026 Through Mayank Jain Vs M/S 7INKIPRAKASH(P), IAIL.COM

IVENTURES PVT LTD ANR
CS CS (COMM)/702/2026 18-08-2026 SUN EVENT AND PRODUCTION|LALIT 9310510540 IAJAYKAUSHIKV@GM [17.08.26
(COMM)/702/2026| ICOMPANY Vs DISRUPTIVESHARMA IAIL.COM

IHEALTH SOLUTIONS PVT LTD|

IAND ANR
CS CS (COMM)/710/2026 19-08-2026 IR D SALES Vs RAJEEV DHINGRA [Uday Seth(P), (9718680536 IADVUDAYSETH@GM [12.08.26
(COMM)/710/2026 IAIL.COM
CS CS (COMM)/714/2026 20-08-2026 IBAJAJ CAPITAL LIMITED VsNimish 9654446681 INIMISH.SHARMA@C [22.07.26
(COMM)/714/2026 IPANKAJ GIRI Sharma(P), [VASSOCIATES.IN
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TIMBER PLYWOOD AND ORS

[EXCOMM - AwardExCOMM - Award by Arb20-08-2026 IM/s INDUSIND BANK LTD VSNAGENDER 9717850496 IPANKAJKUMARSIN@ [18.08.26
by ArbComm/125/2026 BHOODEV AND ORS ISINGH(P), IYAHOO.COM
IComm/125/2026
EXECUTION I[EXECUTION 21-08-2026 IUNIQUE LOGISTICSSamdarshi 9811585052 Samdarshi.sanjay@gma(18.08.26
(COMM)/259/2026(COMM)/259/2026 INTERNATIONAL INDIA PRIVATESanjay(P), i1.com

ILTD Vs AVDEEP SINGH SETHI
OMP (DOMP (I) (COMM)/162/2026 [21-08-2026 ICARS24 FINANCIAL SERVICESRIT ARORA(P), 7838737001 RITARORA91@GMAIL [17.08.26
(COMM)/162/2026 IPVT LTD Vs SHAHRUKH AHMAD .COM
IEXECUTION I[EXECUTION 21-08-2026 IM/S NB PAINTING WORKS VsN/A IN/A IN/A 21.08.26
(COMM)/262/202 |((COMM)/262/2026 INEXLINES AND ANR
6
EX/318/2026 IEX/318/2026 22-08-2026 (Gufic Biosciences Limited Vs M/S|Abhishek 9871161549 IMAIL@LAWOFFICEA [17.08.26

Integra Life Science Private Limited [Chandra BHISHEKCHANDRAM

Mishra(P), ISHRA@GMAIL.COM

CS ICS (COMM)/740/2026 25-08-2026 IM/s AL-HASSAN OVERSEAS PVTAzra 9899632950 rehman.azra2 22.08.26
(COMM)/740/2026| ILTD Vs PARAMOUNT FRUIT ANDRehman(P), l@gmail.com

IORS
IOMP (DOMP (I) (COMM)/163/2026 [25-08-2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7455023130 IASAPLEGAI®DADVO [21.08.26
(COMM)/163/2026 IDEVAL GANGULY AND ANR ISINGH(P), ICADVOCATES@GMAI

IL.COM

OMP (DOMP (I) (COMM)/165/2026 [25-08-2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7455023130 IASAPLEGAI®DADVO [21.08.26
(COMM)/165/2026 [TUSHAR DINESHBHAISINGH(P), ICADVOCATES@GMAI

ILANGHANOJA IL.COM
CS CS (COMM)/739/2026 25-08-2026 IM/s AL-HASSAN OVERSEAS PVTAzra 9899632950 rehman.azra2 21.08.26
(COMM)/739/2026 ILTD Vs NBG EXOTICA PRIVATERehman(P), l@gmail.com

ILIMITED AND ANR
IOMP (DOMP (I) (COMM)/164/2026 [25-08-2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7455023130 IASAPLEGAI®DADVO [21.08.26
(COMM)/164/2026 SUBIN K B ISINGH(P), ICADVOCATES@GMAI

IL.COM

OMP MISCOMP MISC29-08-2026 IN AND S EXPORTS THROUGH|Ashish Dass(P), 8851275976 IADVOCATEASHISHDA[23.08.26
(COMM)/24/2026 |((COMM)/24/2026 IMRS KOMAL CHAUHAN Vs ELAN| ISSGMAIL.COM

IFASHION THROUGH MR SUNNY|

ISONT
CS ICS (COMM)/745/2026 29-08-2026 JABHAY SHARMA Vs MANISH ISANJAY 9873479585 ssclawfirm@gmail.com 21.08.26
(COMM)/745/2026 ISEHGAL(P),
Misc Misc DJ/1049/2026 29-08-2026 INEELAM MITTAL Vs KAPOORAKANKSHA 9811351780 avinash.law@gmail.co [29.08.26
IDJ/1049/2026 IABHUSHAN PALACE PRIVATEKAPOOR m

ILIMITED AND ORSO
Misc Misc DJ/1029/2026 31-08-2026 IM/s CORNER STONE[Tejasv 7838094434 TEJASVA@VIMARSAL 25.08.26
DJ/1029/2026 [TECHNOLOGIES PVT LTD Vs M/siAnand(P), IAW.COM

IAR KAY MEDICOS PVT LTD
CS CS (COMM)/750/2026 31-08-2026 HETTICH INDIA PVT LTD VsRUPAM 9910721966 IN/A 24.08.26
(COMM)/750/2026| SHREE LAXMI NARAYANAKKUMARI(P),
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4 ICOMMERCIAL [EXECUTION 01-08-2026 ICOMAC INDIA PVT LTD Vs MSKUNAL 9871236226 hiteandblacklawyers [31.07.2026
SUIT (COMM.)/238/2026 IFORBES ELITE TECHNOLOGY IKUKREJA @gmail.com
Misc DJ/931/2026 03-08-2026 IALFA ELECTRONICS Vs ARVEERAJEEV 9910726902 IN/A 02.08.2026
[TRADING COMPANY IKUMAR
IEXECUTION 05-08-2026 IABRARI GADJET TRADINGSumit  Kumar959950 1822 SEMPER.FIDELJUS@ [04.08.2026
(COMM.)/242/2026 IPRIVATE LIMITED Vs YOGESHChauhan(P), GMAIL.COM
ICHANDOLA
[EXECUTION 05-08-2026 IMS WOODVER COATINGS PVTTaksh Suri(P), (8800532569 TAKSH.SURI@OUTLO (04.08.2026
(COMM.)/243/2026 LTD Through its  Authorised OK.COM
representative Vs Mr BOBBY
ICS (COMM)/664/2026 06-08-2026 JASHWANI THAPAR Vs MSfrajendra 9312046733 [YADAVRAZEN@GMAI |05.08.2026
ISARASWATI PRINTERS AND ORS [yadav(P), IL.COM
Misc DJ/952/2026 07-08-2026 SUNPURE ENERGY PVT LTD VsGOPAL SINGH (8920631209 IN/A 06.08.2026
IGLOBAL VENTURES CONSULTING
land ANR
[Ex.COMM - Award by Arb.10-08-2026 IVAISHNAVI INFRATECHNAHUSH 9560466178; nahush@apexpartners.ij09.08.2026
Comm./120/2026 ISERVICES PVT LTD Vs REDECONKHERA(P), n
INDIA PVT LTD
CS (COMM)/683/2026 10-08-2026 [ELEGANCE SERVICES PVT. LTD./ANSHUMAN(P)9911373783 INFO@MARKSHIELD. [09.08.2026
IAND ANR. Vs RJ BRANDS LLC A N
CS (COMM)/685/2026 11-08-2026 INEUTECH Vs SMART PLANET ITRAGHAV 9968654284 IN/A 10.08.2026
ISOLUTIONS PVT. LTD. ISAROOP(P),
CS (COMM)/689/2026 12-08-2026 IPOONAM Vs SHIVA TEXFABSVikas 19999010507 IN/A 10.08.2026
LIMITED AND ORS. Sharma(P),
CS (COMM)/696/2026 17-08-2026 IJAPAV INDUSTRIES PVT. LTD. VslAvnish Tyagi(P),l9811035212 TYAGIASSOCIATES@ [16.08.2026
IGNYT Electricals GMAIL.COM
IEXECUTION 18-08-2026 IM/s SSR Trexim (India) Pvt. Ltd. VsAditya 9811455552 IADITYACHOPRA.ADV [17.08.2026
(COMM.)/253/2026 Hulka Sons IChopra(P), @GMAIL.COM
CS (COMM)/709/2026 19-08-2026 BANK OF INDIA Vs MARUTIAMOD KUMAR{8299202501 IN/A 17.08.2026
[TRADERS IMISHRA(P),
I[EXECUTION 20-08-2026 ISMT SARITA Vs Ms Piyush SheltersSRAHUL IN/A IN/A 18.08.2026
(COMM.)/258/2026 India Private LImited Through ItsKUMAR(P),
|Authrouized Signatroy Shri Ashok|
[Kumar Bansal
CS (COMM)/721/2026 21-08-2026 ICANARA BANK Vs JANAK SINGH |AMIT 7838773507 AMIT.ADVOCATE13@ [20.08.2026
ISINGH(P), GMAIL.COM
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IAGGARWAL

CS (COMM)/733/2026 24-08-2026 BEACON INTERNATIONAL ARYAMN 9810847250 IADVMUKESH.YADAV [23.08.2026
IWELKINZONE INDIA PVT LTD IYADAV(P), @GMAIL.COM

IOMP (I) (COMM.)/166/2026 [25-08-2026 IYES BANK LIMITED VSANANJAY IN/A IN/A 24.08.2026
IMOHAMMAD IMITYAJ ISINGH(P),

IOMP (I) (COMM.)/167/2026 [25-08-2026 PIRAMAL FINANCE LTD VSANANJAY IN/A IN/A 24.08.2026
ILALITA ISINGH(P),

IOMP (I) (COMM.)/171/2026 [31-08-2026 ICARS FINANCIAL SERVICES PVT.RIT ARORA(P), [783873700 RITARORA91@GMAIL [25.08.2026
ILTD. Vs BABA MOHAMMED .COM

IOMP (I) (COMM.)/172/2026 [31-08-2026 ICARS FINANCIAL SERVICES PVT.RIT ARORA(P), 783873700 IRITARORA91@GMAIL [25.08.2026
ILTD. Vs ANAND KUMAR .COM

ICS (COMM)/752/2026 31-08-2026 IPATANJALI FOODS LTD. Vs SohanSUDARSHAN (9810132015 ILEGAL@UNITEDWOR [29.08.2026
ILal Ahir and Anr IBANSAL(P), ILD.CO.IN

30 ISH. VRINDA|SOUTH-EAST 20 Commercial Suit  |[CS(COMM) 651/2026 01.08.2026 UNION BANK OF INDIA V/SDHANANJAY (9711343590 ladvocateshyamjha@gm [28.07.2026
|[KUMARI IFARHANA IKUMAR ail.com

ICS(COMM) 658/2026 04.08.2026 IMEHWASH V/S LUER VESTURESK.S ARYA &9312440902 kksarya.associates@gmail02.08.2026
IPVT. LTD. IASSOCIATED l.com

IMISC DJ/941/2026 04.08.2026 IR KARTHIK V/S SHRAEY KHANNA[HARSHIL 9899375787 harshilattorneyatlaw@g

IGUPTA mail.com

M-EX/60/2026 05.08.2026 JARIOM AGGARWAL V/S M/SMAMTA SARNA9650941688 sumitsama@ssplawvers|(03.08.2026
ICHANDRALEKHA .in
ICONSTRUCTION AND ORS.

ICS(COMM) 663/2026 05.08.2026 [UNION BANK OF INDIA V/SJITENo 1 9810197621 jitendragargadv(@gmai [27.07.2026
IROBIN JAISWAL IAdvocate RA l.com

IGARG

IM-EX/62/2026 06.08.2026 IM/S DELHI LIQUORS V/S MSAJAY BEHL 9811222542 ajay@hotmail.com 31.07.2026
IKHAO GALI RESTAURANTS PVT.,
ILTD.

IEXECUTION(COMM)/246/2 |07.08.2026 [TRANSLINE TECHNOLOGIES V/SAMIT KUMAR9871292420 jurisprudence UM[27.07.2026

026 IMUNICIPAL CORPORATION OFSINGH @emaileam,..
IDELHI

ICS(COMM) 674/2026 08.08.2026 3S TEMPLE PROJECTS V/SRAI & RAI9810814548 attorneylbrai@gmail.co [06.08.2026
IANUPAM INFRACON PVT. LTD IPARTNERS m

ICS(COMM) 675/2026 08.08.2026 IM/S AKCONS INFRASTRUCTURERAJAT 9999550282 rajat@atharvachambersj06.08.2026
PVT. LTD. V/S M/S V.K{SEHGAL .com
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CS (COMM) 692/2026 13.08.2026 IBALLIMARAN NAHARI V/S[Fareha 8791111632 Ajurislaw46@gmail.co 11.08.2026
IMUGHLAI BALLIMARAN NAHARI [Khursheed & m
|Assoc.]
ICS(COMM) 704/2026 18.08.2026 HALDIRAM SNACS FOOD PVTMO;HAMMAD (95998186881 M25BILAL1mY 14.08.2026
ILTD. V/S G P FOODS IBILAL IAHOO.COM
ICS(COMM)711/2026 19.08,2026 RAFIYA' NOOR V/S AQUXAM. 0810468429 m. h. n.17.08.2026
IENTERTAINMENT PVT. LTD. IHASIBUDDIN associates@]mail. com
OMP(I)COMM/155/2026 20.08.2026 ICARS 24 FINANCIAL SERVICESLEX HORIZON [783873700! ritarorag}(@gmail.com [17.08.2026
V/S PRIYA
OMP(I)COMM/156/2026 20.08.2026 ICARS 24 FINANCIAL SERVICESLEX HORIZON (783873700! ritarorag}(@gmail.com 05.08.2026
IV/S ASTHA SHARMA
IOMP(I)COMM/157/2026 20.08.2026 ICARS 24 FINANCIAL SERVICESLEX HORIZON [783873700! ritarorag}(@gmail.com 05.08.2026
IV/S GULISTA
OMP(I)COMM/158/2026 20.08.2026 ICARS 24 FINANCIAL SERVICESLEX HORIZON [783873700! ritarorag}(@gmail.com 05.08.2026
IV/S MOHD ISHTIYAQUE ALAM
ICS(COMM)/715/2026 20.08.2026 INIKE INNOVATE C.VV/S ........ IPRAMOD 9718209970 aastha@thelegist.com [18.08.2026
IKUMAR SING
ICS(COMM)744/2026 29.08.2026 ICHAOS SOFTWARE GMBH V/SMS. AARSHIA9818061242 aarshia@saikrishnaasso[24.08.2026
IDIXXXXX IBEHL ciates.com
CS(cOMM)747/2026 31.08.2026 IMD NAUSHAD ALAM V/S JAYSAURABH 6201970125 legalopinio@gmail.com [18.08.2026
IKISHAN KUMAR IKUMAR
IPANDEY
CS(cOMM)749/2026 31.08.2026 SHAHABUDDIN TRADING AS Z SSAHIL GUPTA (9873262006 IAdmin@raguellaw.com [24.08.2026
BIDI WORKS V/S NADEEM|
IAHMED
I31 IDR. RAKESHI|SOUTH-EAST ICOMMERCIAL CS (COMM)/650/2026 01.08.2026 IPUNJAB NATIONAL BANK VsSarvjeet 9711785812 sarvjeetyadavo8@yaho [29.07.2026
[KUMAR, DISTRICT] SUIT SURESH LAL PROPRIOTOR OFYadav(P), 0.com
WUDGE(COMMERCI IM/S ROYAL CONSTRUCTION
AL COURT)
ICOMMERCIAL CS (COMM)/652/2026 01.08.2026 [Union Bank of India Vs Sehjad IALKA 9711343590 ladvocateshyamjha@gm |31.07.2026
SUIT IMISHRA(P), lail.com
ICOMMERCIAL CS (COMM)/653/2026 01.08.2026 IMS/ ALASKA RUBBERS PVT LTDAshish 9252784245 lassistance.pragmaticlitf |28.07.2026
SUIT Vs M/S ARORA ENTERPRISES Makhija(P), irm@gmail.com
EXECUTION I[EXECUTION 03.08.2026 SHYAM SUNDER BUDHRAJANIPARVEEN 9811284948 vijayzaver25@gmail.co [30.07.2026
PETITION (COMM)/239/2026 AND ANR Vs M/S RASIKKUMAR(P), m
IPRODUCTS PVT LTD
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[EXECUTION [EXECUTION 04.08.2026 ICHETNA GUPTA Vs KARVYJArav Kapoor(P), /9868790800 shekharguptaadvocate (01.08.2026
PETITION (COMM)/241/2026 REALTY (INDIA) LTD @gmail.com
EXECUTION I[EXECUTION 05.08.2026 IMANMOHAN SINGH BHAGNIHALRam Mohan9999678001 s.r.m.legallawfirm@gm 03.08.2026
PETITION (COMM)/244/2026 Vs RAJENDRA SINGH ISingh(P), lail.com
IMISC. Misc DJ/943/2026 05.08.2026 IM/s Unique Collections India Pvt LtdMANOJ 0818331266 milindbhardwaj610@g (03.08.2026
IAPPLICATION Vs Ashok Kumar Maurya IKUMAR mail.com
ISINGH(P),

IEXECUTION [ExXCOMM - Award by Arb06.08.2026 HDB FINANCIAL SERVICESDINESH 8376049807 amarnathrbe@yahoo.co(17.07.2026
PETITION Comm/119/2026 ILIMITED Vs Tahir JAIN(P), m
I[EXECUTION IEXECUTION 07.08.2026 ISUDHIR SINGHAL Vs M/S RAMDAlAkshit 9354707454 damanyadav506@gmai [04.08.2026
PETITION (COMM)/245/2026 THOMSON TECHNOLOGIES ANDAggarwal(P), l.com

IORS
IARBITRATION IOMP (I) (COMM)/150/2026 [07.08.2026 IM/S CARS24 FINANCIALSandeep 0861959101 smalegalconsultants@g 21.07.2026
IAND SERVICES PRIVATE LIMITED VsMalik(P), mail.com
ICONCILIATION ISUBRATA CHAKRABORTY
IACT
IARBITRATION OMP MISCj07.08.2026 IG4S Secure Solution (India) Pvt LtdEKLAVYA 9891122330 eklavya@bnalaw.in 04.08.2026
IAND (COMM)/20/2026 Vs M/s Daoji Agro Pvt Ltd [BAHL(P),
ICONCILIATION
IACT
IARBITRATION IOMP (I) (COMM)/151/2026 [07.08.2026 IM/S CARS24 FINANCIALSandeep 9861959101 smalegalconsultants@g 21.07.2026

SERVICES PRIVATE LIMITED VsMalik(P), mail.com
ICONCILIATION SUSHIL BAGAL
IACT
IARBITRATION IOMP (I) (COMM)/149/2026 [07.08.2026 IM/S CARS24 FINANCIALSandeep 9861959101 smalegalconsultants@g 21.07.2026
IAND SERVICES PRIVATE LIMITED VsMalik(P), mail.com
ICONCILIATION ISANJOY ROY
IACT
ICOMMERCIAL CS (COMM)/682/2026 10.08.2026 IAFZAL AHMED Vs AMAN SINGH|Sonu Vivek(P), (9811676571 mugeem.adv@gmail.co 06.08.2026
SUIT IALIAS AMANDEEP SINGH m
IARBITRATION OMP MISCj12.08.2026 Uohnson Controls Hitachi AirPraveen 9810620827 advocatemahajan27@g [10.08.2026
IAND (COMM)/22/2026 IConditioning India Ltd Vs M/sMahajan(P), mail.com
ICONCILIATION IMahamaya Infrastructure Private
IACT Limited
IMISC. Misc DJ/983/2026 12.08.2026 INIKUM ENERGY CONTROL PVTArvind 9958847644 not provided 07.08.2026
IAPPLICATION ILTD Vs ELENT ELECTRONICS PVTKumar(P),

LTD
ICOMMERCIAL CS (COMM)/695/2026 14.08.2026 State Bank of India Vs Mr SandeepSuchita Dixit(P),8896932838 agnihotrisuchita@gmaill12.08.2026
SUIT Singh Shekhawat .com
ICOMMERCIAL CS (COMM)/703/2026 18.08.2026 VK TYRE AND INDUSTRIES LTD Vs|Varun Sikka(P), 9810777375 varunsikka.adv@gmail. [14.08.2026
SUIT IM/S RMAG ENGINEERING PVT] com

LTD
ICOMMERCIAL CS (COMM)/713/2026 20.08.2026 [UNION BANK OF INDIA VsSunil 9540009991 advlalits700@gmail.co 17.08.2026
SUIT IBRAHM SINGH IChoudhary(P), m
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IARBITRATION IOMP (I) (COMM)/159/2026 [20.08.2026 IM/S  CARS 24  FINANCIALRIT ARORA(P), [7838737001 ritarorag1@gmail.com (06.08.2026
SERVICES PRIVATE LIMITED Vs
ICONCILIATION [UDAY PARTAP SINGH
IACT
ICOMMERCIAL CS (COMM)/762/2026 29.08.2026 ROYAL ENTERPRISESH Vs R PDharmender (9136611511 advodharam@gmail.co [24.08.2026
SUIT IFASHION Bhasin(P), m
ICOMMERCIAL CS (COMM)/770/2026 20.08.2026 IRadhika Construction And InteriorsRAJEEV 9213163188 advocatecpc76 @gmail.c24.08.2026
SUIT Proprietorship  Proprietor ~ FakirfLOCHAN om
IChand Sharma Vs SERIEN SPACESMISHRA(P),
IPVT LTD Through the Director
IARBITRATION IOMP (I) (COMM)/179/2026 [29.08.2026 PIRAMAL FINANCE LIMITED VSANANJAY 7455023130 asaplegalandadvocates [21.08.2026
IAND IASLAM ISINGH(P), @gmail.com
ICONCILIATION
IACT
IARBITRATION IOMP (I) (COMM)/178/2026 [31.08.2026 ICARS 24 FINANCIAL SERVICESRIT ARORA(P), 7838737001 ritarorag1@gmail.com (09.08.2026
IAND IPRIVATE LIMITED Vs KIRAN VEDI
ICONCILIATION
IACT
32 IMS. NEELAM SINGH [SOUTH-EAST [22 ICOMMERCIAL ICS (COMM)/550/2026 06-07-2026 ISATYA PARKASH AND BROTHERS|Aseem 9811062351 lhrotra 01-07-2026
SUIT PRIVATE LTD Vs MUNICIPALMehrotra(P), laseem(S).vahoo.co.in
ICORPORATION OF DELHI
ICOMMERCIAL CS (COMM)/565/2026 07-07-2026 IFOX TECH MECH ENGINEERS[Ragini 0811053833 officesatishkadv@gmail |30-06-2026
SUIT PVT LTD Vs M/S APEX INFRAUJuneja(P), .co
IENGINEERS PVT LTD
ICOMMERCIAL ICS (COMM)/540/2026 04-07-2026 [UNION BANK OF INDIA Vs ANKITINTHARIKA 9811884579 adv.niharikaraii109@g (01.07.2026
SUIT IENTERPRISES AND ANR [RAI(P), mail.com
ICOMMERCIAL CS (COMM)/558/2026 06-07-2026 INISHI JAIN Vs MS SUPREME LITEAMAN 8802214875 prabhashgiri@gmail.co 01.07.2026
SUIT INC IMATHUR(P), m
ICOMMERCIAL CS (COMM)/539/2026 03-07-2026 IM/S UNITED MULTICHEM LLP VSRISHI =~ KANT/9810138450 rkguptag87987@rediff 01.07.2026
SUIT Saransh Agarwal [TRIPATHI(P), mail.com
ICOMMERCIAL ICS (COMM)/572/2026 08-07-2026 IIDBI BANK LTD Vs JITEN KUMARArun Kumar9312400295 arunkumarshuklay@g (01.07.2026
SUIT IDALAT [Shukla(P), mail.com
ICOMMERCIAL ICS (COMM)/599/2026 15-07-2026 IMicro Network India Pvt Ltd Vs Net[Naveen 9811899279 mail@nbassociates.net [03.07.2026
SUIT World Technologies [Bhardwaj(P),
ICOMMERCIAL CS (COMM)/579/2026 09-07-2026 IHSN REALTY SERVICES INDIANEERAJ 9211996125, 03.07.2026
SUIT PRIVATE LIMITED Vs  M/SJAIN(P), 9868503030 drjainlawfirm@gmail.c
[TRANSACTION SOLUTIONS| om
INTERNATIONAL INDIA PVT LTD
ICOMMERCIAL CS (COMM)/602/2026 15-07-2026 Pragati Accessories Private LimitedSonali 8743904246 ch.aakash86@gmail.co 07.07.2026
SUIT Vs Paulose Varghese ISardana(P), m
REVIEW IRP/12/2026 21-07-2026 INSTAVERITAS INDIA PRIVATEViren Bansal(P),9433433333 viren.bansal@kred- 10.07.2026
PETITION ILIMITED Vs SAMASTH LIVING jure.in
IPRIVATE LIMITED
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ICOMMERCIAL ICS (COMM)/619/2026 20-07-2026 Sanjay Bansal and Anr Vs NeelimaHARSHIT 9211456885 IKSHITIZAHUJA@GM 11.07.2026
SUIT (Oberoi KISHORE(P), IAIL.COM
ICOMMERCIAL IOMP (COMM)/36/2026 20-07-2026 IPITAMBER NATH JOSHI Vs AXISRAJ 9810007600 advrajkumar@gmail.co [15.07.2026
SUIT IBANK LTD IKUMAR(P), m
ICOMMERCIAL CS (COMM)/625/2026 22-07-2026 IMS BEST ROADWAYS LIMITED Vs[Rehana 9971617786, rehana3191@gmail.com(18.07.2026
SUIT [UNITED PETROCHEM PRIVATE/Ahmed(P), 8376927278

ILIMITED
ICOMMERCIAL ICS (COMM)/624/2026 22-07-2026 INadeem Rahman Vs  APEX[Firoz Khan(P), 8588819983 ffiroz_khanadv@rediffm18.07.2026
SUIT IENTERPRISES ail.com
IARBITRATION  &OMP (I) (COMM)/143/2026 [27-07-2026 IPIRAMAL FINANCE LTD Vs PremANANJAY 7455023130 18.07.2026
ICONCILIATION Shankar ISINGH(P), lasaplegalandadvocates

@gmail.com

IARBITRATION  &OMP (I) (COMM)/144/2026 [27-07-2026 PIRAMAL FINANCE LTD Vs RajANANJAY 7455023130 asaplegalandadvocates [18.07.2026
ICONCILIATION [Kumar ISINGH(P), @gmail.com
ICOMMERCIAL CS (COMM)/642/2026 20-07-2026 RNATE MERCANTILE PVT LTD{Abhinav 0810196968 ladv.abhinavgarg@gmai 23.07.2026
SUIT IAND ANR Vs M/S BHARATGarg(P), l.com

[TRADING COMPANY
ICOMMERCIAL CS (COMM)/521/2026 02-07-2026 IABHAY SHARMA VS ARUN YADAV [Sanjay Sehgal &9873479585 ssclawfirm@gmail.com 27.06.2026
SUIT [Piyush Dhawal|

Mishra (P)

ICOMMERCIAL IMISC (DJ)/756/2026 02-07-2026 INAUSHINA JABBAR VS MODEXNIRMAL 9711106482 nirmalgoenka.adv@gm (08.06.2026
SUIT INTERNATIONAL SECURITIESIGOENKA & ail.com

ILIMITED AND ORS IDEEPAK

IMISHRA (P)

REVIEW IRP/11/2026 03-07-2026 PUNJAB NATIONAL BANK VSQUAISAR 999802592 aliquaisar110@gmail.co 08-06-2026
PETITION SULAGNA DAS GUPTAIAQ&/AS/SOCIA| m

PROPRIETOR OF M/S NUTRITES

ILUNCH
IEXECUTION IM-Ex/56/2026 03-07-2026 INATIONAL SKILL DEVELOPMENTAdv Amit9899491980 amitmahaliyan @gmail. [02-06-2026

ICORPORATION Vs VAGMahaliyan com

INFOTECH PVT. LTD.
EXECUTION [Ex. COMM- Award by Arb.|03-07-2026 IMR. MOHAMMAD KALAM ANSARIA. RASHEEDS8810533708 i.rasheed1357@gmail.c {10.06.2026

Comm./103/2026 VS M/S NABAT DATES PVT. LTD. |QURESHI om

ICOMMERCIAL CS (COMM)/541/2026 04-07-2026 BANK OF INDIA VS LALLANWV.P.TIWARI (990182901 vp ti wa ri ad10-06-2026
SUIT IKUMAR JHA vocate@gm ai 1. com
ICOMMERCIAL CS (COMM)/543/2026 04-07-2026 JACUVON CONSULTING PRIVATE[SameerDewan /(9811192245 su@acuvon.com 11-06-2026
SUIT ILIMITED VS IDC TECHNOLOGIESVipin Seghal

ISOLUTIONS INDIA PRIVATE

ILIMITED
EXECUTION IMISC DJ/916/2026 18-07-2026 AR KAY MEDICOS PRIVATEAMIT DAYAL (9810164421 MAIL@AMITDAYAL.A [29-07-2026

LIMITED VS CORNER STORE|
[TECHNOLOGIES P. LTD

TTORNEY
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I[EXECUTION [EXECUTION 20.07.2026 IM/S DSTR INFRASTRUCTUREDEVIKA 9871469262 IDMEHRA@DEVIKAM [11-07-2026
(COMM)/224/2026 PROJECT LTD. VS SWAYASHMEHRA I[EHRA.COM
INFRASTRUCTURE PVT. LTD.
133 IMS. NEERASOUTH-EAST |[Commercial Suit [CS ICS (COMM.)/659/2026 04.08.2026 IM/S A L BAKE VS. SAYED BILAJMARUF KHAN, 9899201654 mkhan68@yahoo.com [22.07.2026
IBHARIHOKE, (COMM.)/659/202 IAHMED INITIN DADU
IDISTRICT 6
WUDGE(COMMERCI
AL COURT) CS CS (COMM)/660/2026 04.08.2026 JANIL. ENTERPRISES THROUGH|SHIVOM 8178270555 plgshiven@gmail.com [29.07.2026
(COMM)/660/202 ITS ATTORNEY, MR. VIKASASTHANA
6 KHANDELWAL VS. DEEPAK]
INDUSTRIES AND ANR.
ICS(COMM.)/662/2 [CS(COMM.)/662/2026 05.08.2026 IARMOUR SECURITY (INDIA) LTD/SHANKAR 7678270597 legalconsvachanbadh@ (07.07.2026
026 IVS. AGRICULTURAL PRODUCE| igmail.com
IMARKETING COMMITTEE AND|
IANR.
CS ICS (COMM.)/671/2026 07.08.2026 IM/S SAVEIN FINTECH PRIVATEVIPIN SINGH[7011672833,99585 adv.vipinbansal@gmail.23.07.2026
(COMM.)/671/202 ILIMITED (Through its AuthorizedBANSAL 47022 com
6 Representative) Vs M/S ARTHMATE|
IFINANCING INDIA PRIVATE
CS CS (COMM.)/677/2026 08.08.2026 R. TECH TECHNOLOGIESS.K. JHA 9312015203 INA 05.08.2026
(COMM.)/677/202 (THROUGH ITS AUTHORISED|
6 REPRESENTATIVE MR. RAKESH]
IKUMAR) Vs UNIQUE SERVICE|
CS CS(COMM)/681/2026 10.08.2026 SHRI PAWAN AGGARWAL VsSHALABH 0818681699 shalabh.adv@gmail.co (04.08.2026
(COMM)/681/2026 IASIAN PAINTS LIMITED IGUPTA m
CS CS (COMM.)/686/2026 11.08.2026 IM/S NEUTECH Vs NIRVAARAGHAV 9999462358 &ragsar.saroop@gmail.co08.08.2026
(COMM.)/686/202 ISOLUTIONS PVT. LTD. ISAROOP &9968654284 m
6 INDERJEET
ISAROOP
CS ICS (COMM.)/726/2026 22.08.2026 IM/S BEACON INTERNATIONAL VsMUKESH 9810847250 advmukesh.yadav@gm (02.06.2026
(COMM.)/726/202 IM/S ZHEJIANG SEWTECH INC IYADAV ail.com
6
CS CS (COMM.)/728/2026 22.08.2026 IM/S S.R. IMPEX Vs M/S SHAGUNMUKESH 9810847250 advmukesh.yadav@gm (02.06.2026
(COMM.)/728/202 ICREATIONS IYADAV lail.com
6
ICS(COMM.)/738/2 [CS(COMM.)/738/2026 25.08.2026 IM/S WARWICK FABRICS INDIANITIN GARG 9958986363 linfo@knowlex.in 17.08.2026
026 PVT. LTD. Vs M/S SHEARLING
ISKINS PVT. LTD.
ICS(COMM.)/751/2 [CS(COMM.)/751/2026 31.08.2026 STATE BANK OF INDIA VsDHARMENDRA8800784740 INA 21.08.2026
026 ISATNAM SINGH ISINGH
CS CS (COMM.)/753/2026 31.08.2026 IM/S AXALTA COATING SYSTEMS|VIVEK SINHA (9873156155 s@vmalegal.in 17.08.2026
(COMM.)/753/202 INDIA PRIVATE LIMITED Vs M/S
6 ISYNERGY COATINGS AND ORS.
IOMP(I)COMM./14 (OMP(I)COMM./148/2026  [04.08.2026 IAAJ SUPPLY CHAINMOHIT 9811449071 patronuslawoffices@gm|30.07.2026
8/2026 IMANAGEMENT PVT. LTD. VS/AGGARWAL ail.com
IPROFICIENCY LEARNING
ISOLUTIONS PVT. LTD.
IOMP(I)COMM./1270MP(I)COMM./127/2026  [19.08.2026 SACHIN KUMAR VS. UMETY]S.K.DUBEY 7838228041 sudhirlawog@gmail.co (08.08.2026
/2026 ISOLUTIONS PRIVATE LIMITED| m
JAND ORS.
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IBUILDTECH PVT LTD ANR

OMP IOMP (COMM.)/40/2026 14.08.2026 SONY INDIA PVT. LTD. VS/ASHISH 9910469818 lokesh_malik@sngpart [06.08.2026
(COMM.)/40/2026 KURUVITADAM AGENCIES (P)KUMAR mers.in
ILTD.
OMP IOMP (COMM.)/41/2026 14.08.2026 REDECON INDIA PVT. LTD. VSUITENDRA 9999385389 advrajputjk@gmail.com22.07.2026
(COMM.)/41/2026 IVAISHNAVI INFRATECH SERVICERAJPUT
IPVT. LTD.
IOMP(I)COMM./16 OMP(I)COMM./168/2026  [25.08.2026 IPIRAMAL FINANCE LTD. VS/ANANJAY 7455023130, asaplegalandadvocates (18.07.2026
8/2026 ISANGHAVI MALAY]SINGH 7030378800 @gmail.com
VITENDRABHAI
IMISC. DJMISC. DJ 966/2026 13.08.2026 IALK ENTERPRISES AND ANR. VSAKANKSHA 9717321989 advocateakankshasisodif12.08.2026
966/2026 IRANT AGGARWAL AND ORS. ISISODIA a@gmail.com
IEXECUTION IEXECUTION 24.08.2026 SHELLZ INDIA LTD. VS. SNNRSSARVENDRA (8800176988 advocatesmtripathi@g [11.08.2026
(COMM.)/264/202 |(COMM.)/264/2026 IPVT. LTD. IMANI mail.com
6 [TRIPATHI
Ex.COMM - AwardEx.COMM - Award by Arb.20.08.2026 INDUSIND BANK LTD. VS. DURGA[PANKAJ 9717850496 IPANKAJKUMARSING (18.08.2026
by Arb,Comm./124/2026 IDUTT IKUMAR SINGH H@YAHOO.COM
Comm./124/2026
EXECUTION I[EXECUTION 20.08.2026 IRANI AGGARWAL VS. MS ALK[LALIT GUPTA (810355699 igadvocates@gmail.com 18.08.2026
(COMM.)/256/202 |(COMM.)/256/2026 IENTERPRISES
6
IEXECUTION IEXECUTION 18.08.2026 IROOPINDER SINGH VS. EMAARVRITI GUJRAL (9915951353 writigujral@gmail.com [14.08.2026
(COMM.)/252/202 (COMM.)/252/2026 IMGF LIMITED NOW EMAAR|
6 INDIA LTD.
EXECUTION IEXECUTION 10.08.2026 IKAPSONS VALVES INDIA PVT.[UMESH 8826265107 INOT GIVEN 26.07.2026
(COMM.)/248/202 |(COMM.)/248/2026 ILTD. VS. ZAMIL AIRRAWAT
6 ICONDITIONERS INDIA PVT. LTD.
EXECUTION IEXECUTION 11.08.2026 IKULDEEP KALRA VS. INDERPAL [ABHISHEK 9582000430 abhisheksethiadvocate (03.08.2026
(COMM.)/249/202 |(COMM.)/249/2026 ISETHI @gmail.com
6
[EXECUTION EXECUTION 18.08.2026 INDIAN OVERSEAS BANK VSJS AND  N9999397965 s.n.legalawfirm@gmail. [16.08.2026
(COMM.)/255/202 |(COMM.)/255/2026 [TARA DATT PANT ILEGAL com
6
IEXECUTION IEXECUTION 25.08.2026 BHUSHAN DEALMARK PRIVATES S WANI 8750618722 sswaniassociates@gmai 07.08.2026
(COMM.)/268/202 |(COMM.)/268/2026 ILIMITED VS. J K PROJECTS l.com
6
34 ISH. TARUN|SOUTH-EAST Misc (DJ) Misc DJ/932/2026 03-08-2026 IMANTU MANDAL Vs ROSHNI ICHANDRA 9810209981 legal.shebang@gmail.co22.04.2026
SAHRAWAT, ISHEKHAR m
IDISTRICT
WUDGE(COMMERCI
AL COURT) [ExXCOMM - AwardEx.COMM - Award by Arb.04-08-2026 IM/S INSILCO MERCHANTS PVT.KRISHANU 9654074250 adhikary.krishanu@gm 27.07.2026
by Arb Comm Comm./116/2026 ILTD. Vs ALCOTT TOWN| ail.com
IPLANNERS PVT. LTD. AND ANR.
EX (COMM) I[EXECUTION 04-08-2026 IYS KHAN STEEL WORKSASIF 6397353571 asif. nack@gmail.com [01.08.2026
(COMM.)/240/2026 [THRIUGH ITS PROPRIETOR|
IYUNUS KHAN Vs ESTHETIC
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ICS(COMM) CS (COMM)/656/2026 04-08-2026 IMS NEXELLENCE HEALTH CAREPRAVEEN 9811377100 JUSLEGIS. 31.07.2026
IPRIVATE LIMITED ANOTHER Vs| INDIA@GMAIL.COM
IMEENAKSHI GUPTA AND
IOTHERS

IOMP(COMM) IOMP (COMM.)/39/2026 05-08-2026 [TENSBERG BREWERIES VSMIMANSAK 8800177082 mbrahulkm619@gmail. [30.07.2026
IVARUN KUMAR KHEMKA com

ExCOMM - AwardEx.COMM - Award by Arb.05-08-2026 Axis Bank Ltd Vs AAR GEEMAYANK 9873347330 14-04-2026

by Arb Comm Comm./118/2026 IENTERPRISES IMAHAJAN mayank_mahajanos@y

ahoo.com

ICS(COMM) ICS (COMM)/667/2026 06-08-2026 IKAILASH GARG Vs GUPTAV K GOEL 9910301562 IN/A 130-07-2026
[ENGINEERS AND CONTRACTORS

ICS(COMM) CS (COMM)/668/2026 06-08-2026 INEERAJ  CONSTRUCTION  VSAMIT 9911591774 amitrdhankar@gmail.c [20.07.2026
I[ENERGO CONSTRUCTION om

ICS(COMM) CS (COMM)/669/2026 06-08-2026 I[UCO BANK Vs MANISH KUMAR  [Karan Chawla 8743968006 karanchawlag2@gmail. [30.07.2026

com

ICS(COMM) CS (COMM)/670/2026 06-08-2026 BREW LAB FOOD BEVERGE VsROHIT 9953090366 rohitdadwalo1@gmail.c03.08.2026
IAMBUJ HOTEL AND REAL om
IESTATE

ICS(COMM) ICS (COMM)/672/2026 07-08-2026 ISONU AHUJA PROPRIETOR OF [Vatsal Kumar (9811554435 Vkumar@kandkassocia [04.08.2026
IMS KCA INFRASTRUCTURE Vs M§| tes.in
IBHAVA SAI CONSTRUCTION PVT|
ILTD

ICS(COMM) CS (COMM)/673/2026 07-08-2026 [Trilok Kumar Jha Vs Ancon India[Dhruv Sharma 8587030456 IN/A 01.07.2026
Pvt Ltd

ICS(COMM) CS (COMM)/688/2026 12-08-2026 [Union Bank of India Vs Aman Nawaz[DHANANJAY [9711343590 advocateshyamjha@gm 05.08.2026

KUMAR lail.com

IM-EXECUTION  M-Ex/65/2026 14-08-2026 SUPERIOR AGRO CROPS PRIVATEJASPREET 9899641617 jaspreet.law@gmail.co 06.08.2026
ILIMITED Vs NATIONALSINGH m
IAGRICULTURE COOPERATIVE
IMARKETING FEDERATION OF

[EXCOMM - AwardEx.COMM - Award by Arb.14-08-2026 IM/S AKASA FINANCE LIMITED VsARVIND 9818140844 arvind.jadon@law- 11.08.2026

by Arb Comm Comm./122/2026 IM/S SAI PRECIOUS TRAEXIM PVTJADON matters.in
ILTD. AND ANR.

IOMP MISCOMP MISC.17-08-2026 [Mankind Pharma Limited Vs AugustfHARBIR SINGH[9810658944 IADVOCATEHSKOHLI [13.08.2026

(COMM) (COMM.)/23/2026 Purple Services Pvt Ltd @GMAIL.COM

ICS(COMM) CS (COMM)/700/2026 17-08-2026 IPUNJAB NATIONAL BANK Vs MsVARUN IN/A vkashyapadv@gmail.co [28.07.2026
IRJ ENTERPRISES IKASHYAP m

IOMP (I) (COMM) (OMP (I) (COMM.)/153/2026 (18-08-2026 IPUNEET KUMAR TRIPATHI VsSUDHIR 7838228041 sudhirlawog@gmail.co (07.08.2026
[UMETY SOLUTIONS IKUMAR DUBEY]| m
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ICS(Comm)691/202
6

Kumar Yadav

ICS(COMM) CS (COMM)/719/2026 19-08-2026 Sunstar Precision Forge Limited VSHRIDAY 9818248724 Hirday.punjani@ 14.08.2026
[Kabira Mobility Private Limited [PUNJANI lexlawoffices.com
ICS(COMM) CS (COMM)/727/2026 19-08-2026 Banaras Glass Beads Pvt ltd VSGAGAN 9811143077 igagan@mathurlegal.co (19.08.2026
IBERGER PAINTS INDIA LTD IMATHUR m
IEX (COMM) [EXECUTION 20-08-2026 ROHIT AGARWAL Vs THE STATERaghav Agarwal 9599801173 12.08.2026
(COMM.)/257/2026 IBANK OF INDIA [Raghavagarwal32@gma|
il.com
ICS(COMM) CS (COMM)/720/2026 20-08-2026 [UNION BANK OF INDIA Vs PUPPY [DHANANJAY (9540009991 |Advlalitkumars5700@g [18.08.2026
IKUMAR mail.com
ICS(COMM) CS (COMM)/723/2026 21-08-2026 IEJAZ HAIDER ZAIDI Vs Al MustafaRITU SHAHI  |9718183131 advocatesdaphtar@ 10.08.2026
Welfare Trust igmail.com
ICS(COMM) CS (COMM)/730/2026 22-08-2026 IBEACON INTERNATIONAL VsMUKESH 0810847250 advmnukesh.yadav@g (03.06.2026
IMAHAVEER APPAREL IYADAV mail.com
ICS(COMM) CS (COMM)/754/2026 31-08-2026 [TLPL Integrated Shipping ServicesSIDDHARTH [9811087543 siddharthayadavadvoca 18.08.2026
Pvt Ltd Vs Shiben Sharma IYADAV te@gmail.com
35 IMS VEENA RANI,SOUTH-EAST 39 BlockIi Misc. DJ 939/2026 Misc. DJ 939/2026 04.08.2026 Rafbrix Pvt. Ltd. vs. Truzt Organic &DSNR Legalio11-40107190 info@dsnrlegal.com 01.08.2026
IDISTRICT [Natural Product ladvocate
WUDGE(COMMERCI
JAL. COURT)
Ex. comm-AwardEx. comm-Award 117/2026 |05.08.2026 R V SOLUTIONS Pvt. Ltd. vsJAnkit Miglani (7276358720 ankitmiglani@amlawof?lo.o72026
117/2026 [Twenty Four system Pvt. Ltd. lice.in
Cs (comm)(Cs (comm) 680/2026 10.08.2026 Punjab National Bank vs. Laxmi Mukesh 8285926521 pushpammukesh@gma [05.08.2026
680/2026 [Pushpam il.com
ICS(Comm)690/202/CS(Comm)690/2026 13.08.2026 [Reeta Arora Vs. Anil Kumar Gupta [Chetan Roy &o011-46541551 chetan@integritaslawfir10.08.2026
6 Uyotsna m.com
Bhardwaj
ICS(Comm)691/2026 13.08.2026 IM/s Navair International Vs. Anant/Ankit Rajgharia 9818855771 chambersofankitrajgarhjo7-08-2026

ia@gmail.com




S.NO COURT

DISTRICT COURT ROOM

Misc. DJ/974/2026

CASE NUMBER

Misc. DJ/974/2026

DATE
REGISTRATION

14.08.2026

OFPETITIONER NAME
RESPONDENT NAME

State Bank of India Vs. Kiran

CATE

ISuchita Dixit

ADVOCATE
MOBILE
NUMBER

not mentioned

ADVOCATE EMAILID DATE OF E-
FILING

not mentioned 01.06.2026

Cs Cs (comm)707/2026 19.08.2026 Vijay Kumar Aggarwal Vs. AmarRitu Gupta 9811249331 legalteam.ple@gmail.co(13.08.2026
(comm)707/2026 (Offset Printers m

ICS(Comm)/712/20 (CS(Comm)/712/2026 19.08.2026 KXXXXXXXX VS, XXXXXXXXXX [Swastik Bisarya [0120-4059300 swastik@anandandana (14.08.2026
26 nd.com

OPM(I) IOPM(I)(Comm)160/2026 20.08.2026 IM/s Cars 24 Financial Services Pvt.Rita Arora &7838737001 ritaroragi@gmail.com [06.08.2026
(Comm)160/2026 ILtd. vs. Anshul IAnurag Arora

IOPM(I) OPM(I)(Comm)161/2026 20.08.2026 IM/s Cars 24 Financial Services Pvt|Rita Arora &7838737001 ritarorag1@gmail.com (06.08.2026
(Comm)161/2026 ILtd. vs. Mohd. Salman Ansari IAnurag Arora

CS CS (comm)/716/2026 20.08.2026 KXXXXXXXX VS, XXXXXXXXXX Pramod Kumang810481016 mail@thelegist.com
(comm)/716/2026 Singh

CS CS (comm)/717/2026 20.08.2026 Union Bank Of India Vs. Richh Pal [Dhananjay 9540009991 advlalitkumars700@g [18.08.2026
(comm)/717/2026 [Kumar mail.com

CS CS (comm)/717/2026 20.08.2026 IM/s Marvis Innovations Pvt. Ltd. Vs.Raghwendra 9582499135 raghwendra11@gmail.c 17.08.2026
(comm)/717/2026 Shree Info system Solutions Pvt.Ltd. [Tiwari om

Exe [Exe (Comm)/260/2026 21.08.2026 Bank of Baroda Vs. Shrawan Kumar [Nirmal Kumar (9953128141 IAMB.NIRMAL@GAMI [19.08.2026
(Comm)/260/2026 IL.COM

[Exe [Exe (Comm)/261/2026 21.08.2026 IM/s Trinity Touch Pvt. Ltd. Vs. M/s{Suresh Sharma (9811056243 suresh.sharmai2@yaho 18.08.2026
(Comm)/261/2026 IPune Industrial Distributors Pvt, 0.in

ILtd.
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76

INDIA VS VIPUL IT INFRA SOFT|
IPVT. LTD.

IKOTHARI

Cs (comm)/729/2026 22.08.2026 [M/s Troupe Digital Vs. Paytm MoneyAbhijeet Gupta (9267919004 mail@abhijeetgupta.in 21.08.2026
(comm)/729/2026 ILtd.
Cs Cs (comm)/724/2026 22.08.2026 Arun Hoisery Mills Vs M/s ARCMohit Jolly 9810032399 IMOHITJOLLYADV@G [20.08.2026
(comm)/724/2026 Motors Pvt. Ltd. IMAIL.COM
ICS(Comm)735/202 (CS(Comm)735/2026 24.08.2026 Imtiyaz Ali, Vs. M/s Jai Prakash &Vipul Lamba  |9911725864 vipul_lamba@hotmail.c21.08.2026
6 Sons & Ors. om
ICS(Comm)734/202|CS(Comm)734/2026 24.08.2026 IM/s Xtreme Design Vs. M/s OmfSaket Gogia 9739046560 office.saket@lawttitude.[20.08.2026
6 Bhagwati Arts & Handicrafts com
IOMP(1)169/2026 (OMP(I)169/2026 25.08.2026 Piramal Finance Ltd. Vs. Jayprakash{Ananjay Singh 7455023130 asaplegalandadvocates [21.08.2023
Bhai @gmail.com
IOMP(I)170/2026 [OMP(I)170/2026 25.08.2026 Piramal Finance Ltd. Vs. Kuldeep  |Ananjay Singh (7455023130 asaplegalandadvocates [21.08.2023
@gmail.com
ICS(Comm)/748/20 |CS(Comm)/748/2026 31.08.2026 ICargo People Logistics & Shippingyl. S. Arora 9811765540 jsarora.58 @gmail. com [25.08.2026
26 Pvt. Ltd. Vs.Tortoise Container Lines|
Pvt. Ltd. & Anr.
136 ISH. DEVENDEREAST 209 ICS COMM 74 2449/2026 03-08-2026 IPRATEEK AGRAWAL VS RYFTULSH KUNAL(9818930209 stellarlegalservices@gm/(01.08.26
[KUMAR, DISTRICT| IMEDIA LLP TYAGI ail.com
WUDGE
(COMMERCIAL
ICOURT) 209 ICS COMM 74 2453/2026 03-08-2026 STATE BANK OF INDIA VS LT SH|SH 9811106422 pkchauhanadvocate@g [03.08.26
IRAJENDRA SINGH THR LRS IP.K.CHAUHAN mail.com
209 OMP COMM 78  [2471/2026 06-08-2026 HARISH KUMAR VS SANDHUSH MAYANKo9212515515 smlawsolutions@gmail. 05.08.26
IMOTOR FINANCE PVT. LTD. IRAJPAL com
209 IOMP MISC COMM|[2492/2026 06-08-2026 IMS COLLIERS INTERNATIONALSH VINAMRAQ811903455 chambers@deora.com [06.08.26




S.NO COURT

DISTRICT COURT ROOM

C.

ICS COMM 74

CASE NUMBER

2501/2026

DATE
REGISTRATION

08-08-2026

OFPETITIONER NAME VS

RESPONDENT NAME

IMOTHER DAIRY FRUIT AND|
IVEGETABLE PVT. LTD. VS RAW|
IPRESSERY PVT. LTD.

ADVOCATE

ISH FIROZ
KHAN

ADVOCATE
MOBILE
NUMBER

8588819983

ADVOCATE EMAILID DATE OF E-
FILING

ffiroz_khanadv@rediffm|
lail.com

07.08.26

209 ICS COMM 74 2517/2026 10-08-2026 IBANK OF BARODA VS AZRA ISH TANVEER9540049758 tanveerkaus110@gmail. (08.08.26
IKAUSAR com
209 ICS COMM 74 2520/2026 10-08-2026 IADITYA VACCINE THRU JAI DEV|SH 9582499135 raghwendrali@gmail.c 08.08.26
SINGH VS UKAR HEALTHCARERAGHWENDRA om
IPVT. LTD. TIWARI
209 ICS COMM 74 2524/2026 08-08-2026 IPUNJAB NATIONAL BANK VSMS JYOTI7000041067 jyoti_gautam2010@yah|08.08.26
SHWETA KUMARI IGAUTAM 00.com
209 ICS COMM 74 2528/2026 11-08-2026 IAKAR IMPEX PVT. LTD.VS NEW[SH AKSHAY| office@ardentlegal.in  10.08.26
INEELKANTH STAR KARNAL ISAPRA
209 ICS COMM 74 2557/2026 11-08-2026 HARISH CHANDER VS VIJAY[SH RISHABH/9654568072 rso919321@gmail.com [11.08.26
IKUMAR RANA ISAXENA
209 ICS COMM 74 2563/2026 13-08-2026 IMEDIA 24X7 ADVERTISING PVT/SH ARVINDQ891117112 info@lexavapartners.co [12.08.26
LTD. VS J R CREATIONSVASHISTHA m
IADVERTISERS PVT. LTD.
209 ICS COMM 74 2629/2026 18-08-2026 IGLOW GREEN ENERGY LTD. VSSH AJAY9212128749 lajaykapoor17feb@gmail 18.08.26
I[HANSAGREEN MARKETING PVT.KAPOOR .com
ILTD.
209 ICS COMM 74 2633/2026 18-08-2026 BANK OF MAHARASHTRA VSSH BIJAYA9015893668 ladvbmg2016@gmail.co 18.08.26
REKHA IMOHAN m
IGOSWAMI
209 ICS COMM 74 2641/2026 18-08-2026 ISHARDA DEVELOPERS VS|SH ANKIT/9818855771 chambersonfankitrajgar(1i8.08.26
IAGARWAL ASSOCIATES[RAJGARHIA lhia@gmail.com
IPROMOTERS LTD.
209 OMP COMM 78 2654/2026 19-08-2026 RAJEEV SHARMA VS KOTAKSH ASHOK9312380821 ashokkumarg5830@gm(19.08.26
IMAHINDRA PRIME LTD. [UPADHYAY ail.com
209 ICS COMM 74 2711/2026 25-08-2026 IBISWJIT CHOUDHARY VS NITIN|SH YASH|9158616661 advyashdadriwal@gmaij24.08.26
IGUPTA IDADRIWAL l.com
209 ICS COMM 74 2728/2026 131-08-2026 IBALAJI TIMBER TRADERS PROPSSH MURARI9350871245 25.08.26
ICHANDER SHEKHAR @ DEEPAKILAL SHARMA
SEHAGAL VS NST DESIGN ART]
IPROP NISHA NAZ
137 IMS. RUBY ALKAEAST o1 ICS COMM 74 2440/2026 01-08-2026 IOM PRAKASH BANSAL VS SANJAY|SH AKHIL8826169150 advakhil10441@gmail.c 01.08.26
IGUPTA, DISTRICT] IKUMAR MITTAL ISHARMA om
JUDGE
(COMMERCIAL
ICOURT) 101 ICS COMM 74 2451/2026 03-08-2026 U.J. ENTERPRISES VS AGNITIOSH VISHNU9871705230 vishnusharmalawyer@g|03.08.26
IINFRASTRUCTURE PROJECTSSHARMA mail.com

IPVT. LTD.




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
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ADVOCATE EMAILID DATE OF E-
FILING

ICS COMM 74 2458/2026 03-08-2026 ISANJEEV SINGH VS DR JITENDRASH PANKAJ|9711677944 03.08.26
INAGPAL IKUMAR
TIWARY
101 ICS COMM 74 2460/2026 06-08-2026 IPADAMSHRI ENTERPRISES LLPSH 8826824663 tyagibhuvneshwar@yah|04.08.26
IVS ZEE FOOTWEARS PVT. LTD. BHUVNESHWA l00.com
IR TYAGI
o1 IOMP COMM 73 2462/2026 04-08-2026 HEMANT SHARMA VS KITTOSSH ADITYA9999220945 aditya_goelg6@outlook(04.08.26
IAPPARELS INDIA PVT. LTD IGOEL .com
101 ICS COMM 74 2478/2026 06-08-2026 IPUNJAB NATIONAL BANK VSMS JYOTI700041067 jyoti_gautam2010@yah|05.08.26
ISHAM TIWARI IGAUTAM 00.com
o1 ICS COMM 74 2534/2026 12-08-2026 SHIVAM GUPTA VS HEMANTSSH AKSHAT|8860349935 adv.akshatg@gmail.co [10.08.26
SHARMA IGUPTA m
101 ICS COMM 74 2549/2026 12-08-2026 JANKIT SHARMA VS TARUN JAIN [SH PREMJ9717703511 11.08.26
IRATAN
101 ICS COMM 74 2550/2026 12-08-2026 IBANK OF INDIA VS RENU MADAN [SH K.K9871226784 kkmudgil2g@gmail.co 11.08.26
IMUDGIL m
101 ICS COMM 74 2551/2026 12-08-2026 BANK OF INDIA VS RAJEEV|SH K.K9871226784 kkmudgil2g@gmail.co 11.08.26
IKUMAR IMUDGIL m
101 ICS COMM 74 2567/2026 13-08-2026 WALKIN TRIP PVT. LTD.VSMS PRIYANKA(9953396643 priyankarai.adv@gmail.[12.08.26
IEDUFRONT TECHNOLOGIES PVT.[RAI icom
ILTD.
101 ICS COMM 74 2579/2026 13-08-2026 IGULMEHER FOUNDATION VSSH NAMAN/9871788540 naman- 13.08.26
ZWENDE TECHNOLOGIES PVT.,TANDON tandon@outlook.com
ILTD.
101 ICS COMM 74 2589/2026 18-08-2026 ISONIA VS THE KALKI LIGHTING |SH NILENDU]9999050853 nilenduvatsyayan@gma|13.08.26
IVATSYAYAN il.com
101 ICS COMM 74 2594/2026 14-08-2026 IDAL CHAND CHOUDHARY @[SH ASHOK9811106159 ashokmahajan79@gmai(14.08.26
IAKASH CHOUDHARY VS NAVMAHAJAN l.com
INIRMAN CO-OPERATIVE GROUP|
I[HOUSING SOCIETY LTD.
101 ICS COMM 74 2609/2026 18-08-2026 RAJ RANI GOEL VS ANANDSH YASH9990505143 alokiraghav@gmail.co [17.08.26
IKUMAR IGUPTA m
o1 ICS COMM 74 2634/2026 18-08-2026 ISHARDA DEVELOPERS VSSH ANKIT/9818855771 chambersonfankitrajgarj18.08.26
IAGARWAL ASSOCIATESRAJGARHIA hia@gmail.com
IPROMOTERS LTD.
101 ICS COMM 74 2662/2026 21-08-2026 ILALIT KUMAR VS MOHD. YUSUF [SH SUDHIR9313885241 sgadvo472@gmail.com [20.08.26

IGUPTA




S.NO COURT

DISTRICT

COURT ROOM

ICS COMM 74

CASE NUMBER

2693/2026

DATE
REGISTRATION

22-08-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

BANK OF INDIA VS AKRIT]
ISHRIVASTAV

ADVOCATE

ISH V.P. TIWARI|

ADVOCATE
MOBILE
NUMBER

19990182901

ADVOCATE EMAILID DATE OF E-
FILING

wptiwariadvocate@gmai22.08.26
l.com

INDIA EXHIBITION INTERIORS

101 ICS COMM 74 2694/2026 22-08-2026 IBANKOF INDIA VS POOJA SHRMA [SH V.P. TIWARI9990182901 wptiwariadvocate@gmai22.08.26
l.com
o1 ICS COMM 74 2701/2026 25-08-2026 IMANOJ KATE VS GRANITE HILLDR J.C9891152939 majjagdish@yahoo.com[22.08.26
IPROPERTIES PVT. LTD. IVASHISTA
101 ICS COMM 74 2702/2026 29-08-2026 STATE BANK OF INDIA VSSH VIJAY|9810210832 22.08.26
IPRAMOD SHARMA PROP HEALTH[PRAKASH
ICARE TRADING SOLUTION
101 ICS COMM 74 2718/2026 24-08-2026 SD BARCODE SOLUTION PVT.SH RISHI9654500680 info@alssolicitors.com [24.08.26
ILTD. VS GODEX INTERNATIONAL [KAPOOR
101 ICS COMM 74 2729/2026 20-08-2026 IBALAJI INTERIOR THRU PROPSH MURARI9350871245 25.08.26
INAINA SEHGAL VS NST DESIGN[LAL SHARMA
IART PROP NISHA NAZ
38 ISH. GORAKH NATHNORTH EAST 201, New BuildingC.S. (COMM) 76/2026 01-08-2026 IMR ARPIT MITTAL Vs MRRAKESH 9582931401 legusintellect@gmail.co 01-08-2026
IPANDEY, DISTRICT| IKKD IRAJENDER PRASAD SHARMATTITWARI m
WJUDGE IAND ORS
(COMMERCIAL)-01
I--do-- C.S. (COMM) 77/2026 04-08-2026 IMEENU GAUTAM GUPTA VsK LAL &7011612889 saiassociates886 @gmai 04-08-2026
IAMAN GUPTA ISUNNY MEHTA| l.com
I--do-- C.S. (COMM) 78/2026 05-08-2026 IYES BANK LTD. Vs V KANANJAY 7030378800 asaplegalandadvocates [22-07-2026
IELECTRICALS WORKS ISINGH @gmail.com
--do-- C.S. (COMM) 79/2026 06-08-2026 IASHWANI BHARDWAJIARCHIT 9599043045 legal@sigmalegal.in  |01-08-2026
IPROPRIETOR OF MANISHASINGHAL
[TRADING COMPANY Vs RAJ|
IKUMAR YADAV
I--do-- C.S. (COMM) 80/2026 06-08-2026 IVIKAS KUMAR Vs ELEVARYUVRAJ SETH (8826893759 yuvrajseth@gmail.com 05-08-2026
IDIGITEL INFRASTRUCTURE
IPRIVATE LIMITED
--do-- C.S. (COMM) 81/2026 06-08-2026 IMEERA FAB Vs NAVED ALI IGURPREET 9899732673 adv.gsgulati@gmail.co 02-08-2026
ISINGH GULAT] m
--do-- C.S. (COMM) 82/2026 10-08-2026 IBATRA BREWERIES ANDRAJEEV K9312276651 r.tiwari88@gmail.com [04-08-2026
IDISTILLERIES PVT LTD Vs VINODTIWARI
IGARG
--do-- C.S. (COMM) 83/2026 17-08-2026 IBAJAJ BROTHERS PVT LTD VsSUMIT 7011541912 nandvanijindallawoffice[14-08-2026
IGULSHAN KUMAR AHUJA INANDVANI s@gmail.com
--do-- C.S. (COMM) 84/2026 19-08-2026 SADHU SARAN Vs M S EXPORAJTHAKUR (9901314975 nrthakuradvocate@gmal(19-08-2026

fil.com




S.NO COURT

DISTRICT

COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

C.S. (COMM) 85/2026 21-08-2026 ISTATE BANK OF INDIA Vs RAJEEVISUCHITA 8896932838 agnihotrisuchita@gmaill20-08-2026
IKUMAR YADAV IDIXIT .com
F--do-- C.S. (COMM) 86/2026 22-08-2026 SILVER STRIPS INDIA PRIVATEARENESS LAW (9953538322 areness@areness.com [20-08-2026
ILIMITED Vs MR AAS MOHAMMAD
I--do-- C.S. (COMM) 87/2026 24-08-2026 IMS M B INDUSTRIES Vs LAXMISHRI MADHAV|8700568975 madhav@rkgco.com  [19-08-2026
IDEVI PROP MS LAXMI SALES IGAWRI
--do-- C.S. (COMM) 88/2026 24-08-2026 IBSES YAMUNA POWER LTD VsVAIBHAV 9971336611 vaibhav.yadav@gmail.c [19-08-2026
INEERAJ IYADAV om
F--do-- C.S. (COMM) 89/2026 24-08-2026 IBSES YAMUNA POWER LTD VsVAIBHAV 9971336611 vaibhav.yadav@gmail.c [19-08-2026
IPAWAN KUMAR IYADAV om
|--do---- C.S. (COMM) 90/2026 25-08-2026 IBANK OF BARODA Vs REKHA JOSHI &9910568669 advumeshjoshi@gmail. [22-08-2026
IASSOCIATES com
--do---- EX.(COMM) 60/2026 03-08-2026 HDB FINANCIAL SERVICESRAHUL 9013493108 amarnathrbec@yahoo.co29-07-2026
IAWARD LIMITED Vs KRIPAL SINGHBHARDWAJ m
IDHAMA
F--do---- [EX.(COMM) 61/2026 03-08-2026 HDB FINANCIAL SERVICESRAHUL 9013493108 lamarnathrbe@yahoo.co[29-07-2026
IAWARD ILIMITED Vs PRABHU DAYAL IBHARDWAJ m
F--do---- EX.(COMM) 62/2026 07-08-2026 IJAXIS BANK LTD Vs SHAH JAHAN [SOURABH 9953286200, shivamjha@firstassocia 18-05-2026
IAWARD ICHOUBEY 7970440025 ttes.in
l--do---- EX.(COMM) 63/2026 07-08-2026 IJAXIS BANK LTD Vs MUSTAKIM ISOURABH 9953286200, shivamjha@firstassocia 18-05-2026
IAWARD ICHOUBEY 7970440025 ttes.in
|--do---- [EX.(COMM) 64/2026 07-08-2026 IAXIS BANK LTD Vs KULDEEPSOURABH 9953286200, shivamjha@firstassocia 18-05-2026
IAWARD SINGH ICHOUBEY 7970440025 ttes.in
I--do---- IEX.(COMM) 65/2026 10-08-2026 INDIABULLS ASSETINAMAN MITRA(9999351267 namanmitraog@gmail. 18-07-2026
IAWARD IRECONSTRUCTION COMPANY]| icom
ILIMITED Vs AMAN GUPTA
l--do---- EX.(COMM) 66/2026 10-08-2026 IND1ABULLS ASSETINAMAN MITRA[9999351267 namanmitraog@gmail. 18-07-2026
IAWARD IRECONSTRUCTION COMPANY| com
ILIMITED Vs MOHD AFSHAR
F--do---- [EX.(COMM) 67/2026 10-08-2026 IKOTAK MAHINDRA BANK VSABHAYENDER (8920723973 abhayendrarai@gmail.c[28-07-2026
IAWARD SHURJEET IKUMAR om
l--do---- EX.(COMM) 68/2026 10-08-2026 IBAJAJ FINANCE LTD VSARUN KUMARQ990151720, gloriouslawassociates@ [20-07-2026
IAWARD IMOHAMMAD FAHIM SHARMA 0671195877 lgmail.com
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[EX.(COMM) 69/2026 25-08-2026 INTEC CAPITAL LTD. Vs M/S SPAPOOJA 9871169411, legal.poojachaudhary@ [22-08-2026
IAWARD IENGINEERING SERVICESCHAUDHARY &9990918352 igmail.com
[THROUGH ONE OF ITS PARTNER [PRANAV
IGOYAL
F--do---- EX. 111/2026 13-08-2026 JARO EQUIPMENTS PVT LTD. VSUMESH SURI &8447976744 avinashsurilaywer@gm (07-08-2026
INDIA PUC MART JAVINASH SURI lail.com
F--do---- IMISC DJ 363/2026 01-08-2026 IKOTAK MAHINDRA BANK VSABHAYENDER (8920723973 abhayendrarai@gmail.c28-07-2026
IAZEEM HASAN KHAN IKUMAR om
--do---- IMISC DJ 365/2026 04-08-2026 IM/S SURESH APPARELS Vs MOHDBHARAT 9268300000 bharat.guptahkca@gma|31-07-2026
SHAKIR IGUPTA il.com
F--do---- IMISC DJ 371/2026 08-08-2026 IMOHAMMAD HARIS Vs QAZISIDDHARTHA [7011684029 vermasiddharthathel@ |04-08-2026
IMOHAMMAD AMAN IVERMA igmail.com
--do---- IMISC DJ 377/2026 10-08-2026 IRAJ KUMAR SARASWAT Vs SMTRAJIV BAKSHI 9891695725 rajivbakshi@gmail.com [05-08-2026
IFALAK NAAZ AND ORS
--do---- IMISC DJ 380/2026 13-08-2026 IMS RALPA ENTERPRISES Vs MRTARUN - - 09-08-2026
IMALIK SHAHID IAGGARWAL
F--do---- IMISC DJ 382/2026 13-08-2026 SUNDARAM FINANCE LTD VSsNITIN MEHTA 8802218291 advocate.mehtaassociat 13-08-2026
IPARVEEN KUAMR e0o9@gmail.com
F--do---- IMISC DJ 391/2026 17-08-2026 IABHIMANYU JOSHI Vs V D AUTOADITYA 9810057219 ftverma2508@gmail.co [12-08-2026
WHEELS IRAGHAV & m
IYOGESH
IVERMA
|--do---- IMISC DJ 394/2026 18-08-2026 IMR AMIT SONI THROUGH ITS ARJAGRITI JAIN (8007218437 jagritijaings@gmail.co [13-08-2026
IMANOJ KUMAR SONI Vs MR m
IDANISH AND ORS
|--do---- IMISC DJ 398/2026 20-08-2026 ICHAMAN PRAKASH GUPTA VsNITESH 9911405003 adv.kumarnitesh@gmai19-08-2026
IDEEPAK IKUMAR l.com
ICHAURASIA
139 ISH. PRITAM SINGH,SHAHDARA (301, New CourtCS (COMMERCIAL03-08-2026 CS (COMM)/391/2026 [BSES YAMUNA POWER LTD VsSPRASHANT 19999420408 ladvpks.1985(a2gmail.co25.07.2026
IDISTRICT JUDGE Building D SHALU IKUMAR m
(COMMERCIAL IMISHRA
ICOURT)
1301, New CourtCS (COMMERCIAL03-08-2026 CS (COMM)/392/2026 [BAJRA SAIN JAIN Vs M SMOHIT 9310232373 advtiwari@ 28.07.2026
Building [UNITECH SECURITY SYSTEM PVTITIWARI outlook.com
ILTD AND ORS
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301, New CourtCS (COMMERCIAL05-08-2026 OMP (T)ELAN FASHION Vs N AND S 9718971940 IPRAKASHLEGAL@GM [03.08.2026
Building D (COMM/1/2026 [EXPORT IAIL.COM
1301, New CourtCS (COMMERCIAL05-08-2026 IOMP (COMM)/16/2026 [HDFC SECURITIES LIMITED VsDEVMANI 9999328572 IDVMANIBANSAL@GM|[29.07.2026
Building D INIKHIL KUMAR AGGARWAL IBANSAL IAIL.COM
1301, New Court/CS 05-08-2026 [Ex. - Award byKotak Mahindra Prime Ltd VsMAYANK 9999631644, IMAYANK 20.04.2026
Building (COMMERCIAL) |Arb./72/2026 IDEEPAK KUMAR IMAHAJAN IMAHAJANO5S@YAHQ

0.COM
1301, New CourtCS/COMMERCIAL 05-08-2026 CS (COMM)/397/2026 [SANJAY GUPTA Vs NAVEENKARAN 9873854620 : 05.08.2026
Building IKHARBANDA [BHAMBRI ladvnkbhambri@gmail.c

om
1301, New CourtCS (COMMERCIAL05-08-2026 CS (COMM)/398/2026 (State bank of india Vs Sunil ISUCHITA 8896932838 agnihotrisuchita@gmail05.08.2026
Building D IDIXIT .com
1301, New CourtCS 05-08-2026 CS (COMM)/399/2026 [Neha Verma Vs Vishal Verma Praveen 9810620827 advocatemahajan27@g 05.08.2026
Building (COMMERCIAL) Mahajan, mail.com
301, New CourtCS 05-08-2026 IMISC DJ/797/2026 Uma Shankar Sahney Vs ChandanANSHUL GARG 9953714642 anshulgarg.1994@gmai [04.08.2026
Building (COMMERCIAL) Pharmacy Ltd l.com
301, New CourtCS 07-08-2026 CS (COMM)/403/2026 N  C SARAN Vs REKHA JITENDER 9350908257 JITENDERAD@GMALI |07.08.2026
Building (COMMERCIAL) IAGGARWAL ISINGH SIROHI IL.COM
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301, New CS 08-08-2026 [Execution IM/S SPACE4 BUSINESS SOLUTION]MAYANK 19999631644, IMAYANK 08.08.2026
Building (COMMERCIAL) (Comm.)/147/2026 PVT LTD Vs THE DISTRICTMAHAJAN IMAHAJANO5S@YAHQ
IMAGISTRATE /DEPUTY| 0.COM
ICOMMISSIONER SHD

301, New Court/CS 08-08-2026 CS (COMM)/406/2026 [BIOCON ELECTRIC PVT LTD VSAMARENDRA (9599801188 : 27.07.2026
Building (COMMERCIAL) IMEHAK TRADING COMPANY IKUMAR DUBEY| iglobalvisionlawoffice@

igmail.com
1301, New CourtCS 08-08-2026 CS (COMM)/407/2026 [Bank of Baroda Vs Mohd Saleem JOSHI 9910568669 advumeshjoshi@gmail. 05.08.2026
Building (COMMERCIAL) com
301, New Court/CS 10-08-2026 [Ex. - Award DbyKOTAK MAHINDRA BANK VsMAYANK 9999631644, IMAYANK 014.04.2026
Building (COMMERCIAL) |Arb./73/2026 IASHISH RAHEJA IMAHAJAN IMAHAJANO5S@YAHQ

0.COM
1301, New CourtCS 10-08-2026 [Execution IVinesh Jain Vs Tarun Kumar IMAYANK 9999631644, IMAYANK 30.07.2026
Building (COMMERCIAL) (Comm.)/150/2026 IMAHAJAN IMAHAJANO5S@YAHQ

0.COM
1301, New CourtCS 12-08-2026 CS (COMM)/409/2026 shripal rakesh kumar jain Vs sujalYATINDER 8929133996 IADVYATINDERKUMA (05.08.2026
Building (COMMERCIAL) lcollection IKHATRI R@GMAIL.COM
301, New CourtCS 13-08-2026 CS (COMM)/411/2026 |ALLIED DISTRIBUTORS Vs DACCSHRESHTH 98712-06484 shreshth@lawkins.in  06.08.2026
Building (COMMERCIAL) INTERNATIONAL PVT LTD JAIN
301, New CourtCS 17-08-2026 CS (COMM)/415/2026 |Ankur Tyagi and Anr Vs VikranfRENU TYAGI [9560428809 RENUTYAGIA12@GM [13.08.2026
Building (COMMERCIAL) IPanchal IAIL.COM
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301, New 17-08-2026 CS (COMM)/416/2026 [STATE BANK OF INDIA Vs BALAJI| 19810220905 arunambuj@gmail.com [13.08.2026
Building (COMMERCIAL) IBASOA CREATION ISharma
1301, New CourtCS 18-08-2026 [Ex. - Award DbyKOTAK MAHINDRA BANK VsAbhayendra Rai|9560428809 27.07.2026
Building (COMMERCIAL) |Arb./76/2026 SHANTNU abhayendrarai@gmail.c

om
1301, New CourtCS 18-08-2026 [Execution IRAM NIWAS Vs NEELU LADIANITIN 7011180931 INITINADV@GMAIL.C [10.08.2026
Building (COMMERCIAL) (Comm.)/152/2026 IALIAS NILU LADIA OM
301, New Court/CS 18-08-2026 CS (COMM)/420/2026 Jjain cargo movers VSANIL TEJAN 9910149872 IANILJETAN@GMAIL. [11.08.2026
Building (COMMERCIAL) INTERNATIONAL PRINT O PACK] ICOM

ILIMITED

1301, New CourtCS 21-08-2026 ICS (COMM)/427/2026 [Bank of Baroda Vs Pale Ram [UMESH JOSHI 9910568669 14.08.2026
Building (COMMERCIAL) advumeshjoshi@gmail.

com
1301, New CourtCS 24-08-2026 Ex. - Award byHDB FINANCIAL SERVICES LTDRAHUL 8376049807 |[Amaranth 18.08.2026
Building (COMMERCIAL) |Arb./77/2026 Vs SHIVAM GOYAL IBHARDWAJ rbc@yahoo.Com
301, New CourtCS 24-08-2026 [Execution vikas jain Vs JAWED TRADERS RUCHIJAIN 9136784129 RUCHIJAIN642@GMA|03.08.2026
Building (COMMERCIAL) (Comm.)/154/2026 IL.COM
301, New CourtCS 24-08-2026 CS (COMM)/432/2026 [NEERAJ MAHESHWARI ORS VSPARTHCHADA 9873549477 IPARTHCHADA@GMAI21.08.2026
Building (COMMERCIAL) ISUN CAPACITORS IL.COM




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME VS
RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-

FILING

1301, New CourtCS 25-08-2026 [Execution Raju Singh Vs Ramesh Kumar 8700925528 piyushkatyalg8 @gmail. [23.08.2026
Building (COMMERCIAL) (Comm.)/157/2026 Sharma IKATYAL com
4o ISH. VIPIN KUMARSHAHDARA [ROOM NO208 |COMMERCIAL 03-08-2026 CS (COMM)/393/2026 [STATE BANK OF INDIA IPARAS 9810600656 [parasaggarwaladv@gm [31-07-2026
IRAI, DISTRICT] Vs VINOD IAGGARWAL lail.com
UUDGE,
ICOMMERCIAL
ICOURT/MS. KIRAN| ROOM NO 208 |[COMMERCIAL  [07-08-2026 CS (COMM)/405/2026 [PAN Amercian Zinc LLC [PRANAB 9711229563 ladvpranab@yahoo.com [05-08-2026
[BANSAL, DISTRICT] Vs Vipin Mittal Prop Ms Pee GeelPRAKSH
WUDGE, [International
(COMMERCIAL
ICOURT) IROOM NO 208 ICOMMERCIAL 08-08-2026 [Execution ISH MANOJ JAIN IVATSAL TYAGI (9911672633 advocatevatsaltyagi@g (08-08-2026
(Comm.)/149/2026 Vs SH BASANT KUMAR mail.com
ROOM NO 208 |[COMMERCIAL 12-08-2026 CS (COMM)/410/2026 [SWAGAT FASHION COMPANY [H. K. TOLANI 83770022 1 advocate_hk@yahoo.co 08-08-2026
Vs USHA ENTERPRISES .in
ROOM NO 208 |[COMMERCIAL 13-08-2026 Ex. - Award byMs Shakuntala Chits Pvt Ltd throughASHA KUMARI [7065311674 lkashagq227@gmail.com [12-08-2026
|Arb./75/2026 lits AR Arvind Gupta
Vs Shashi Diwaker and ANR
ROOM NO 208 |COMMERCIAL 13-08-2026 CS (COMM)/413/2026 [MS ABHINAV TRADEX PVT LTDJAGRITIJAIN 7042312792 lawfirm@unsolvedlegal.11-08-2026
THROUGH ITS AR MR KAMAL com
IGUPTA
IVs PRAVEEN KUMAR SRIVASTAVA|
IROOM NO 208 ICOMMERCIAL 17-08-2026 CS (COMM)/417/2026 [Enviro Integrated Facility ServicesVAISHNAVI 9818325794 13-08-2026
Pvt Ltd [RAO vaishnavirao147@gmail
Vs Ms Nexgen Infracon Pvt Ltd
ROOM NO 208 |[COMMERCIAL 17-08-2026 MISC DJ/837/2026 IKOTAK MAHINDRA BANK IABHAYENDRA 8920723973 abhayendrarai@gmail.c(11-08-2026
Vs PREETI JOSHILA IRAT om
IROOM NO 208 ICOMMERCIAL 18-08-2026 CS (COMM)/421/2026 [BSES YAMUNA POWER LIMITEDMEGHNA 8826670059 [Not available 17-08-2026
[THROUGH ITS AR INIMBEKAR
IVs DEVENDER
IROOM NO 208 ICOMMERCIAL 21-08-2026 OMP (DPIRAMAL FINANCE LTD IANANJAY 7455023130 asaplegallandadvocates | 21-08-2026
(COMM)/6/2026 Vs Balvinder Singh ISINGH @gmail.com
ROOM NO 208 |COMMERCIAL 21-08-2026 OMP (DPIRAMAL FINANCE LTD ANANJAY 7455023130 asaplegallandadvocates | 21-08-2026
(COMM)/7/2026 Vs Hiteshbhai Bhagabhai Satavani  [SINGH @gmail.com
IROOM NO 208 ICOMMERCIAL 21-08-2026 CS (COMM)/430/2026 [DEVENDER SINGH Siddharthi9999468788 advocatesmalkania@g |21-08-2026
Vs DEEPAK JAIN Malkania mail.com
IROOM NO 208 ICOMMERCIAL 24-08-2026 [Execution IPANKAJ GUPTA IK.P. SHARMA (9871693445 Kp.sharma@gmail.com | 22-08-2026
(Comm.)/156/2026 IVs VIJENDER PANCHAL
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ISHIKHA ENTERPRISES

IROOM NO 208 ICOMMERCIAL 24-08-2026 CS (COMM)/433/2026 [STATE BANK OF INDIA IVIJAY 7838929829 Not available 22-08-2026
Vs DILSAD IPRAKASH
IROOM NO 208 ICOMMERCIAL 24-08-2026 CS (COMM)/434/2026 [Bank of India IV.P. TIWARI 9990182901 wptiwariadvocate@gmai21-08-2026
Vs Ashish Garg l.com
ROOM NO 208 (COMMERCIAL 29-08-2026 [Execution Dreamy Cakes and bakery ProductsSUMAN 9811205391 mnmadvocates@gmail. | 25-08-2026
(Comm.)/158/2026 IPvt Ltd IMALHOTRA com
Vs Rajesh Kumar Gupta Since
IDeceased
IROOM NO 208 ICOMMERCIAL 29-08-2026 [Execution ISADASHIV ENTERPRISESTUSHAR 9354124731 tusharsharma133@gma|26-08-2026
(Comm.)/159/2026 [THROUGH ITS PROPRIETOR ISHARMA il.com
IVs MOUNTAIN STEEL PVT LTD
IROOM NO 208 ICOMMERCIAL 29-08-2026 CS (COMM)/436/2026 MS ABHYUDAYA TELE INFRAYATIN KUMARS8585979057 advocateyatinkumarrag [25-08-2026
ICONSULTANTS PVT LTD IRAGHAV lhav@gmail.com
IVs KC INTERNATIONAL LIMITED
IROOM NO 208 ICOMMERCIAL 31-08-2026 CS (COMM)/437/2026 MS ABHYUDAYA TELE INFRAYATIN KUMARS8585979057 advocateyatinkumarrag [27-08-2026
ICONSULTANTS PVT LTD IRAGHAV lhav@gmail.com
Vs BAJAJ ELECTRICAL LTD
41 ISH.RAMESH SHAHDARA ICS(COMM) 390/2026 01.08.2026 INITISH JAIN VS VIPIN KUMARRAM PRAKASH9958430361 infor@rpslegalsolution. 31.07.2026
[KUMAR, DISTRICT] IGARG ISONI com
WUDGE,
ICOMMERCIAL
ICOURT/SH. SANJAY| [EX(COMM) 143/2026 03.08.2026 IMOHD ANJUM VS VISHAIJAKASHDEEP [9311184101 ladvakashdeep@gmail.c [30.07.2026
ISHARMA-II, IGROVER IARYA om
IDISTRICT JUDGE),
ICOMMERCIAL
[COURT [EX(COMM) 144/2026 03.08.2026 ICANARA BANK VS ROZY JEANS ~ [MANISH 9968466963 aormanishkumar@gma 29.07.2026
I[KUMAR fil.com
ICS(COMM) 395/2026 04.08.2026 BALAR MARKETING PRIVATESHRAVAN 9910888645 unitedmark@unitedand01.08.2026
LIMITED VS WWW KUNDANCABKUMAR united.com
ICOM & ORS IBANSAL
IMISC DJ 814/2026 06.08.2026 IMANPREET SINGH VS M/SINDERJEET [9818357878 advinderjeet@gmail.co 01.08.2026
IWHITEKITTEN E COMMERCE &SINGH m
IORS.
ICS(COMM) 401/2026 06.08.2026 IPOONAM GOYAL VS M/SASHISH UPPAL(987312464946 uppal.lawyerig@gmail. |05.08.2026
IBADIUJJAMA @ BABLU icom
ICS(COMM) 402/2026 06.08.2026 IM/S GOYAL TEXTILES VS M/SBHARAT DEEP9911770005 bharatdeepsingh.advoc [01.08.2026
ORIGINAL R NEW HASSANSINGH ate@gmail.com
IMUMBAI
[EX(COMM) 145/2026 07.08.2026 RAHIMUDDIN \S] KAMNAMUHAMMAD (9810405873 advocatearif704@gmail 06.08.2026
IKUMARI IARIF .com
ICS(COMM) 404/2026 07.08.2026 IFULLTOSS CREEMZ INDIA LLP VSARPIT JAIN 9811595800 arpitjain2099@gmail.c [20.07.2026

om
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UITENDRA

ADVOCATE
MOBILE
NUMBER

9810197621

ADVOCATE EMAIL ID

jitendragargadv@gmail.

DATE OF E-
FILING

07.08.2026

IPOONAM IGARG com

IOMP (COMM) 17/2026 12.08.2026 IPUBLIC WORKS DEPARTMENTIGOPAL SINGH (9999356951 attorney.gopalsingh@g [11.08.2026
I[HARYANA VS KLAS PRODUCTS] mail.com
IPVT LTD

IMISC DJ 828/2026 13.08.2026 IM/S DABKA STONE CRUSHER PVTRAJEEV 9891467200 casadvocate@gmail.co (04.08.2026
LTD VS M/S RG BUILDWELLCHAUHAN m
I[ENGINEERS LTD

ICS(COMM) 412/2026 13.08.2026 SATISH KUMAR JAIN VS ANILVINEET JAIN (9716141409 vj2701@gmail.com 05.08.2026
IKUMAR GUPTA

[EX(COMM) 151/2026 13.08.2026 IMAMTA DEVI VS AKSHAY KUMARPURNIKA 8588856062 rajattri.ra@gmail.com [07.08.2026
IVERMA [PASRICHA

ICS(COMM) 418/2026 17.08.2026 SWAGAT FASHION CO VSHRTOLANI (8377002210 advocate_hk@yahoo.co 08.08.2026
ILALWANI HOSIERY & ANR .in

ICS(COMM) 422/2026 18.08.2026 ISTATE BANK OF INDIA VS M/SIARUN 9045375818 rajatg6@hotmail.com 17.08.2026
IYASHODA TEXTILE [UPADHYAY

ICS(COMM) 423/2026 18.08.2026 ISBC MINERAL PRIVATE LIMITEDA K9999448797 lkushagrabansal @akass [17.08.2026
VS BHILAI ISPAT PRIVATEASSOCIATES ociates.org.in
ILIMITED

[EX(COMM) 153/2026 19.08.2026 IM/S NEW SARTAJ COPY|SHARIK 9541456789 advsharikansari32@gm [18.08.2026
IMANUFACTURERS VS M/S OMANSARI ail.com
ISTATIONERS

ICS(COMM) 426/2026 19.08.2026 IVECTUS POLYMERS PRIVATESHRIHAR 9548888420 legal@boostip.in 19.08.2026
ILIMITED VS VECTUS WIRES [TRIPATHI

ICS(COMM) 428/2026 21.08.2026 IM/S METAL TRADING SAS VSPPRANAB 9711229563 adv.pranab@yahoo.co (05.08.2026
IVIPIN MITTAL IPRAKASH m

ICS(COMM) 429/2026 21.08.2026 IARUN KUMAR GUPTA VS UCORAO AND DAS9891070409 [Rao.daslawoffices@gm [19.08.2026
IBANK ILAW OFFICES ail.com

IOMP(I) COMM 08/2026 24.08.2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7030378800 lasaplegalandadvocates [21.08.2026
IJAKASH BABU ISINGH @gmail.com

IOMP(I) COMM 09/2026 24.08.2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7030378800 21.08.2026
ISHRAVAN SINGH ISINGH

IOMP(I) COMM 10/2026 24.08.2026 IPIRAMAL FINANCE LIMTED VSANANJAY 7030378800 21.08.2026

ISOMESH VERMA

ISINGH
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ICENTURY LED LTD

IRAO

IOMP(I) COMM 11/2026 24.08.2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7030378800 21.08.2026
ISADAB ISINGH
IOMP(I) COMM 12/2026 24.08.2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7030378800 21.08.2026
IANIL KUMAR YADAV ISINGH
IOMP(I) COMM 13/2026 24.08.2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7030378800 21.08.2026
SEEMA ISINGH
IOMP(I) COMM 14/2026 24.08.2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7030378800 21.08.2026
SALAMUDDIN ANSARI ISINGH
[EX(COMM) 155/2026 24.08.2026 ISANTOSHI SHARMA VS SAURABHVARUN SIKKA (9810777375 varunsikka.adv@gmail. |22.08.2026
SHARMA com
ICS(COMM) 435/2026 25.08.2026 IM/S TAPARIA AND SONS V/SARPITJAIN  [9811595800 aritjiain2z099@gmail.co (19.08.2026
IKHUSHBOO TEXTILE m
[EX(COMM) 160/2026 31.08.2026 IMEENU JAIN VS SACHIN KUMAR [HARDIK 7859984398 ladvocatehardikaggarwa [23.08.2026
IAGGARWAL l@gmail.com
k2 ISH. PAWAN KUMARSHAHDARA |[C. No. 304 ICOMMERCIAL [Execution 01-08-2026 Shri. Vinesh Jain Vs Shri. NeerajAshish Aggarwall9899695533 = 130-07-2026
IMATTO DJ (COMM- (Comm.)/142/2026 Jain
04)
ICOMMERCIAL CS (COMM)/394/2026 03-08-2026 IPRG INTERNATIONALVISHAL 9999123499 3 30-07-2026
IELECTRICALS PVT. LTD. VsKHANNA
SELLECT MOTORS
ICOMMERCIAL CS (COMM)/396/2026 04-08-2026 ICANARA BANK Vs BRAHM SINGHMANOJ 0811254078 manvakil378s@gmail.c 03-08-2026
@ BRAHM AND ORS. IKUMAR om
JARORA
ICOMMERCIAL ICS (COMM)/400/2026 05-08-2026 IBAIDYA NATH JHA @ PANDIT JEEAnuj Kumar9910644063 adv.akpofficeo7@gmail.|30-07-2026
Vs SOHAN PAL JINDAL AND ORS. [Pandey com
ICOMMERCIAL [Execution 07-08-2026 ISH. SANJAY JAIN Vs SH. SHER[Padam Kumarn8800268148 padamkumarkhanna@g03-08-2026
(Comm.)/146/2026 SINGH IKhanna mail.com
ICOMMERCIAL ICS (COMM)/408/2026 11-08-2026 IMANISH AGGARWALDeepak  Singh9560104394 adv.jyotikarki@gmail.c j07-08-2026
IPROPRIETOR OF M/S AGGARWALThakur om
ICLOTH MERCHANT Vs ANIL
IMITTAL PROPRIETOR OF M/S
ICOMMERCIAL [Ex. - Award by Arb./74/2026 [12-08-2026 INDIABULLS ASSETIROHIT 9999351267 namanmitraog@gmail. 18-07-2026
IRECONSTRUCTION COMPANY|IGOSWAMI com
ILIMITED Vs DEVESH GUPTA
ICOMMERCIAL ICS (COMM)/414/2026 14-08-2026 IMS ALIEN ENERGY PVT LTD VSHARI PRASAD9999019360 advhprao@gmail.com [11-08-2026




S.NO COURT

DISTRICT COURT ROOM

ICOMMERCIAL

CASE NUMBER

ICS (COMM)/419/2026

DATE
REGISTRATION

17-08-2026

OFPETITIONER

NAME VS
RESPONDENT NAME

M/S APOLLO PIPES LIMITED Vs
[M/S SANITARY AND HARDWARE
IWHOLESALE DEALER AND ORS.

ADVOCATE

INAVDEEP
KUMAR

ADVOCATE
MOBILE
NUMBER

9971933177

ADVOCATE EMAILID DATE OF E-
FILING

advocatenavdeepkumar
@gmail.com

14-08-2026

IRAVI BHUSHAN

ICOMMERCIAL CS (COMM)/424/2026 18-08-2026 SWAGAT FASHION COMPANY,Sonu Vivek 9868166350 advocate_hk@yahoo.co 08-08-2026
[THROUGH ITS PARTNER ANUJ| .in
VAIN Vs SRISHTI GARMENTS|
[THROUGH ITS PROP. MRS. RITU|
ICOMMERCIAL CS (COMM)/425/2026 18-08-2026 IBSES YAMUNA POWER LIMITEDMeghna 8826670059 mujlawchambers@gmaif17-08-2026
(THROUGH ITS A.R.)) Vs ANUPNimbekar l.com
ISINGH
ICOMMERCIAL IOMP MISC (COMM)/3/2026 [20-08-2026 IM/S KRISHNA MOULDERS|Tushar Sharma 9999140890 advocate.purumudgal@ 17-08-2026
[Through its Partner and Authorized| gmail.com
Representative, Mr Sanjay]|
IChaudhary Vs KUNAL SHARMA|
ICOMMERCIAL CS (COMM)/431/2026 22-08-2026 ISH. SANJEEV SACHDEVAAnkit Mehta 9354185173 sslaw712@gmail.com [13-08-2026
PROPRIETOR OF M/S EAGLE|
I[HOMEZ Vs SH. MANMOHAN RAJA|
IDOGRA AND ANR.
ICOMMERCIAL IOMP (I) (COMM)/15/2026 [24-08-2026 IPIRAMAL FINANCE LIMITED VSANANJAY 7455023130 asaplegalandadvocates [21-08-2026
IMANISH MAHESH CHNADRA ISINGH @gmail.com
ICOMMERCIAL CS (COMM)/439/2026 31-08-2026 IM/S METRO TIMBER AND[Karishma 9911089977 igslawchambersdelhi@g [03-06-2026
IPLYWOOD THROUGH ITS PROP.Mehra mail.com
SH. LOVISH GUPTA Vs AAS|
IMOHD.
13 ISH. DEVENDERNORTH- Kuo6 Civil CS (COMM)/559/2026 03-08-2026 IM/s Prestige Air Conditioner Vs M/syvikrant arora(P),9910909990 vikrantarorai5@gmail.c{14-10-2026
[KUMAR JANGALA,WEST IVoltas Limited om
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT CS (COMM)/561/2026 03-08-2026 BANK OF MAHARASHTRA Vs M/S[Pankaj 8010812345 ladvocatepankaj2018@g[17-11-2026
[UNITY FRIENDS HOME[Kumar(P), mail.com
IENTERPRISES AND ANR
CS (COMM)/558/2026 03-08-2026 IM/S ALDEKO PANELS PVT LTD Vs/Gourav 9599489442 18-11-2026
IATUL MADATUL MADANLAL DAK [Dhyani(P),
CS (COMM)/560/2026 03-08-2026 IVIMAL FACILITY SOLUTIONS PVTIABHISHEK 8860851165 Sanjay.yadav.law11@g [26-11-2026
ILTD Vs BOTHANZI MEDICALS PVIKAMAL(P), mail.com
ILTD
CS (COMM)/568/2026 05-08-2026 IM/S FRACTION CHEMICALS PVTIASHOK 98 11115749 05-09-2026
LTD Vs KAMDHENU LTD ANDKUMAR
IANR BABBAR(P),
ICS (COMM)/573/2026 06-08-2026 IM/S VERTEX SCIENTIFIC AND|sha Sharma(P),[7973981758 advvasudhaaery(@outl [05-09-2026
ILAB INSTRUMENTS CO Vs M/S| look.com
IRSD CONCERN PVT LTD
CS (COMM)/574/2026 06-08-2026 Indian Bank Vs M/S Arora TradersiAditi Chopra(P),(9599347754 advocateaditichopra@g [22-10-2026
IJAND ANR mail.com
ICS (COMM)/575/2026 06-08-2026 ISUBHASISH BHATTACHARYA VsRaghav Sethi(P),96506 44055 raghav@.tandrlawoffice(19-09-2026

iS.com
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CS (COMM)/579/2026 07-08-2026 IM/s Nirman Infratech Vs M/sMADAN 98713-97540 mkjha84 02-11-2026

WAINCO BUILDCON PVT LTD IKUMAR @rediffmail.com
WHA(P),

CS (COMM)/578/2026 07-08-2026 State Bank of India Vs Krishnafanshu 92100437764 advocateanshu@gmail. 02-11-2026
Sharma shukla(P), com

ICS (COMM)/580/2026 08-08-2026 RELAXO FOOTWEARS LIMITED VsMUKESH 08185149569 IADVMKIHA@GMAIL. 05-09-2026
IM/s A F Trading Company ThroughKUMAR COM
its Sole Proprietor Mr Shahzeb Alam JHA(P),

ICS (COMM)/588/2026 11-08-2026 SURAJ Vs DUSHYANT KUMARMukund 7503313366 07-12-2026
SHUKLA IYadav(P),

CS (COMM)/589/2026 11-08-2026 IM/S Galaxy Car Studio Vs RachnalArjun Yadav(P), (9811020110 |Advocate. 08-12-2026
[Motor Pvt Ltd AND ORS sgarg@gmail.com

ICS (COMM)/593/2026 12-08-2026 IM/S Yadav Trading Vs MahipallAtul Pandey(P), [7503688247 36atulpandey@gmail.c 28-11-2026
Singh om

CS (COMM)/594/2026 12-08-2026 IM/S Yadav Trading Vs SANDEEPAtul Pandey(P), [7503688247 36atulpandey@gmail.c [28-11-2026
(DARSHAN ENTERPRISES) om

CS (COMM)/595/2026 13-08-2026 ISTATE BANK OF INDIA Vs PANKAJ|Pankaj 8010812345 ladvocatepankaj20]S@g [26-11-2026
IKUMAR MAURY IKumar(P), mail.com

ICS (COMM)/597/2026 13-08-2026 IBANK OF MAHARASHTRA VSKADAMBINI [783 8821105 kkmudgil2g@gmail.co 05-09-2026
VUitender Singh I[KUMAR m

IMUDGIL(P),

CS (COMM)/596/2026 13-08-2026 IM/S Sawariya Home Decor Pvt LtdSumit 9999333350 partners@sandspartner [12-09-2026
Vs Nitin Goyal and Ors Rajput(P), s.in

CS (COMM)/603/2026 17-08-2026 IHAIDER ALI Vs SHRI PARSU RAM[Rajeev 807644437 4 advrajeev74@gmail.co [26-11-2026
IVERMA Kumar(P), m

ICS (COMM)/609/2026 19-08-2026 IMANISH MITTAL Vs JEET KAURSAMRIDHI 7003154041 info@kclcllp.com 09-09-2026
IAND ORS ISAMRIDHI(P),

CS (COMM)/611/2026 22-08-2026 SIDDHARTH GUPTA Vs AKHILESH[PRANAV 9131988405, panditmewara@email.c [08-09-2026
[TRIPATHI IDWIVEDI(P), om

CS (COMM)/612/2026 22-08-2026 HYGOSAP PHARMA PVT LTD Vsllshaan 9555777622 advocateishaansharma [29-10-2026
[TUSHAR MAHESHWARI ISharma(P), @gmail.com

ICS (COMM)/614/2026 24-08-2026 IM/S SAFFIRE CROP SCIENCESSunill 9818256885 snlkmr588@gmail.com [12-09-2026
IPRIVATE LIMITED Vs PRAGAT[Kumar(P),

SHETKARI KENDRA AND ORS
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IELECTRIC SCOOTERS

ISANDAL(P),

m

ICS (COMM)/616/2026 25-08-2026 IM/S AMS POLYMERS LIMITED VsBhaskar 9910358225 office@vali.co.in 02-12-2026
IDHEERAJ CHAUDHARY Vali(P),
CS (COMM)/617/2026 25-08-2026 IM/S AMS POLYMERS LIMITED VsBhaskar 9910358225 office@vali.co.in 02-12-2026
INOVA NEW ERA EXPORTS PVTvali(P),
LTD
CS (COMM)/618/2026 25-08-2026 SUBHASH KUMAR JAIN VSSARANSH 9999808962 jainsaranshlg@gmail.cof12-09-2026
IPRIYANSH MOHNANTI JAIN(P), m
ICS (COMM)/620/2026 20-08-2026 IKPT PIPING SYSTEM PRIVATE[ISHAN 9953466970 skhadaria@fiscallawchaj04-12-2026
ILIMITED Vs MAHENDRA KUMAR MITTAL(P), mbers.co
CS (COMM)/619/2026 20-08-2026 DEEPAK GOYAL Vs SH PAVNEETSudhir 9810897157 - 21-11-2026
ISINGH KHURANA AND ANR [Saneja(P), sanejask@rediffmail.co
m
ICS (COMM)/621/2026 20-08-2026 PUNJAB NATIONAL BANK VsB K Agrawal(P), 98996692 Icloudlawpartners@gm (12-09-2026
RAJESH KUMAR lail.com
CS (COMM)/628/2026 31-08-2026 ICROCS INC Vs HASHIM AND ORS {Shravan 6201970125 unitedmarkr@unitedan 02-09-2026
[Bansal(P), dunited.com
ICS (COMM)/627/2026 31-08-2026 IM/S CREDXL MERCHANTVinod 19920399999 parorch@gmail.com  [12-09-2026
IPROCESSOR PVT LTD VsiDahiya(P),
IPARORCH DEVELOPERS LLP
CS (COMM)/629/2026 31-08-2026 IM/S Batra Breweries and Distilleriesrajeev  kumar9811231910 r.tewari88@gmail.com [12-09-2026
Pvt Ltd Vs M/S Expo Mediatewari(P),
Developers Pvt Ltd
ka ISH. MANISH GUPTA,NORTH- 205 Civil CS (COMM)/557/2026 01-08-2026 ISACHIN GUPTA Vs CHET RAMfrakesh garg(P), [9990 333 933 ecolawchambers@gmai (14.07.2026
IDISTRICT JUDGE,WEST IAND COMPANY AND ORS 1.com
ICOMMERCIAL
ICOURT,/SH.VINOD
[YADAV,  DISTRICT] CS (COMM)/562/2026 03-08-2026 IGULSHAN KHURANA Vs[Rakesh 9711771000 rakesh.advocatel8(a)eni|31.07.2026
JUDGE, ISHAHIDUL ARFIN [Kumar(P), ail.com
(COMMERCIAL
ICOURT)
CS (COMM)/563/2026 03-08-2026 IGULSHAN KHURANA Vs KASIM[Rakesh 9711771000 rakesh.advocatel8(a)eni31.07.2026
KHAN IKumar(P), lail.com
CS (COMM)/564/2026 03-08-2026 IGULSHAN KHURANA Vs MOHD[Rakesh 9711771000 rakesh.advocatel8(a)eni31.07.2026
IMAHFOOZ ALAM [Kumar(P), lail.com
CS (COMM)/565/2026 03-08-2026 State Bank of India Vs DEEPTIRavindra 9868523230 advrnarayan@gmail.co [13.07.2026
ISAXENA [Narayan m
Singh(P),
CS (COMM)/567/2026 04-08-2026 IVASU INTERNATIONAL Vs GREENROHAN 7827076060 legalrohano6 @gmail.co|04.08.2026
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CS (COMM)/569/2026 05-08-2026 Setlite Engineers Ltd Vs Multitech/Abhishek 989957774 01.08.2026
India Gupta(P),
CS (COMM)/570/2026 05-08-2026 ISITA YADAV Vs BECHAN RAI ANDDigvijay INA INA 18.07.2026
JANR Singh(P),
CS (COMM)/571/2026 05-08-2026 IMs Signature Fresh Bio Products VSJAYESH 9711004290 ffarvisiongloballaw@gm 17.07.2026
IM/S RK ENTERPRISES IMITTAL(P), lail.com
ICS (COMM)/572/2026 05-08-2026 RAJSHILA SYNTHETIC PVT LTDAakriti 8859825988 sgablawoffices@gmail.c 05.08.2026
Vs SUMANEL  TECHNOLOGY[Bhatnagar(P), om
IVENTURES PVT LTD
CS (COMM)/581/2026 08-08-2026 IMADHU DUGAR Vs WTCRahul Devi9953660455 vidhivatlaw@gmail.com31.07.2026
IFARIDABAD INFRASTRUCTURESharma(P),
IPVT LTD
CS (COMM)/583/2026 08-08-2026 lPooja Jain Vs V' S MOTORS PVTAnkit Kumar(P),9810050567 kanwalchaudhary@gmaj31.07.2026
LTD il.com
CS (COMM)/584/2026 10-08-2026 Indian Bank Vs Aristro Enterprises |Aditi Chopra(P),|9599347754 advocateaditichopra@g [04.08.2026
mail.com
ICS (COMM)/590/2026 11-08-2026 Surender Kumar Vs MS EMDSHIVAM 925011310 linfo.legalsuraksha@gm |04.08.2026
ISCAFFOLDING INDIA WANGRA(P), ail.com
CS (COMM)/591/2026 12-08-2026 Satish Chemical India Pvt Ltd VsCHARIT 8595653336 sulekhchandco@gmail. [21.07.2026
iGerondevi Bannnaram Godara andGOYAL(P), com
Ors
CS (COMM)/592/2026 12-08-2026 INIRMAN INFRATECH AND ORS VsMADAN 9871397540 kkjha84 05.08.2026
IMAHAVIRA BUILDCON PVT LTDKUMAR @rediffmail.com
IAND ORS UHA(P),
CS (COMM)/598/2026 13-08-2026 INDU SALES CORPORATION VsSatish 9811067617 mukulsharmacompany (05.08.2026
IDHAN LAXMI METAL Kumar(P), @gmail.com
ICS (COMM)/599/2026 13-08-2026 IM/S INDU SALES CORPORATIONSatish 9811067617 mukulsharmacompany (05.08.2026
Vs M/S SATYAM METAL IKumar(P), @gmail.com
ICS (COMM)/600/2026 13-08-2026 INITIN ARORA Vs ADARSH RAJ Manish 9416870797 INA 01.08.2026
Malik(P),
CS (COMM)/601/2026 13-08-2026 IATAM PRAKASH TUTEJA VsSarthak 7862844000 SARTHAKCHUGHLA [11.08.2026
ISHRUTI AGNIHOTRI IChugh(P), WCHAMBERS @gmail.
com
ICS (COMM)/602/2026 14-08-2026 IFRACTION CHEMICALS PVT LTDASHOK 9899760090 INA 15.06.2026
[Through Its Director Mr SurenderfKUMAR
Kumar Gupta Vs KAMDHENUBABBAR(P),

ICOLOUR AND COATINGS LTD
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ICS (COMM)/604/2026 17-08-2026 ICentral Board Of Trustees Vs M/SINARESH 9811360477 nareshadvocatge@yaho 05.08.2026
IMANIPUR STATE CO-OPERATIVEGUPTA(P), 0.com
[UNION TECHNICAL
IENGINEERING CELL
CS (COMM)/605/2026 17-08-2026 [Union Bank of India Vs Mr Ashwani[Deepa Gupta(P),/9312292558 dvocate.deepa.gupta@g 07.08.2026
Prop of Ms SP Metal Industries inail.com
ICS (COMM)/606/2026 17-08-2026 IOOFOAM FOOTWEAR PVT LTD Vs[Sagar 7053284188 sagarmishra249o@gma07.08.2026
S SHOUT LIFE STYLE Mishra(P), fil.com
CS (COMM)/607/2026 18-08-2026 IGolden Wings Freight Solution LLPGanga  Prasad9811726827 ladvkishoresakrani@gm [10.08.2026
Vs Urja Global Limited [Pant(P), ail.com
ICS (COMM)/608/2026 18-08-2026 ISARVAGUNAUSHDHI PRIVATE[Ishaan 9555777622 advocateishaansharma [06.08.2026
LIMITED Vs ANKIT KUMARSharma(P), @gmail.com
ISRIVASTAV
ICS (COMM)/610/2026 21-08-2026 IQ-FACTOR FINANCE Vs AYUSHY SNA INA 17.08.2026
JAIN UAISWAL(P),
CS (COMM)/613/2026 22-08-2026 IMS AAVYAAN CHEMICAL PVT LTD[UPENDER 9667835989 ladvocateginish@gmail. [23.07.2026
Vs MRS MANJU TIWARIKUMAR(P), com
IPROPRIETOR MS JAGDISH]
IENTERPRISES
CS (COMM)/622/2026 29-08-2026 UATIN DANDONA Vs SHRI RAMAbhishek 9999391916 wadhwalawchambers.of[21.08.2026
IDANDONA Wadhwa(P), tice(@gmail.com
CS (COMM)/623/2026 29-08-2026 ISTATE BANK OF INDIA Vs SEPOY[Pankaj 8010812345 advocatepankaj2018@g [11.08.2026
IH PANGKHAH KONYAK I[Kumar(P), mail.com
CS (COMM)/624/2026 29-08-2026 ISTATE BANK OF INDIA Vs DHIRAJ[Pankaj 8010812345 advocatepankaj2018@g [11.08.2026
IASHOK PATIL Kumar(P), mail.com
CS (COMM)/626/2026 29-08-2026 KGN GROUP Vs MAISHAA J Ashish(P), (8929873950 priyaadv218@gmail.co [20.08.2026
IENTERPRISES m
5 ISH. JAGDISH|NORTH 1307 Civil - - - s 3
[KUMAR, DISTRICT]
DUDGE,
ICOMMERCIAL
ICOURT
IOMP (COMM)/39/2026 01-08-2026 DEEPAK KUMAR AND ANR VsBittu Kumar(P), INOT MENTIONED ASNOT
[HDB Financial Services Limited SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ICS (COMM)/501/2026 01-08-2026 IBOTANICAL ESSENCE PVT LTD VSVINAY KUMAR| INOT MENTIONED ASNOT
RAJESH IVERMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/502/2026 01-08-2026 ISTANDARD CHARTERED BANK Vs ADDTYA INOT MENTIONED ASNOT
[TARUN SHARMA IKAPOOR(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1637/2026 |01-08-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs SUNIL DILIP GAYAKAWAD UANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1638/2026/01-08-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs HIMANSHU PATEL WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1639/2026|01-08-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT MENTIONED ASNOT
INDIA LTD Vs SHAMSHADJANGRA(P), ISINGLE PAGE ISMENTIONED
IAHMAD RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1640/2026/01-08-2026 ICNH Industrial Capital India Pvt LtdRAJESH INOT MENTIONED ASNOT
IVs OMPRAKASH DES RAJ WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1641/2026 |01-08-2026 ICNH Industrial Capital India Pvt LtdRAJESH INOT MENTIONED ASNOT
Vs AJAY KUMAR UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1642/2026|01-08-2026 INissan Renault Financial ServicesMAYANK INOT MENTIONED ASNOT
India Private Limited Vs PATELJMAHAJAN(P), SINGLE PAGE ISMENTIONED
IDINESHBHAI RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM)/1643/2026|01-08-2026 INissan Renault Financial ServicesMAYANK INOT MENTIONED ASNOT
India Private Limited Vs SHELAKEMAHAJAN(P), SINGLE PAGE ISMENTIONED
IMANSING JAYRAM RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1644/2026/01-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IPREMJEET SINGH IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/503/2026 01-08-2026 IGROOM TOWN PRIVATE LIMITED|SRIJAN INOT MENTIONED ASNOT
Vs M/S HORIZON SERVICES AND[TTWARI(P), ISINGLE PAGE ISMENTIONED
IANR RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1645/2026|01-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IARUN TIWARI IMISHRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1646/2026/01-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
[UDAY PRATAP IMISHRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1647/2026|01-08-2026 [Kotak Mahindra Bank Ltd Vs SUNIL/MAYANK INOT MENTIONED ASNOT
IKUMAR IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1648/2026/03-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IHEMANT KUMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1649/2026/03-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IPRABHASH YADAV IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM)/1651/2026

03-08-2026

[TOYOTA FINANCIAL SERVICES]

INDIA LIMITED Vs MAYUR TOURS
IAND TRAVELS

ISHOBHIT
IVYAS(P),

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE

IMAIL

IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/1652/2026

03-08-2026

IDFC FIRST BANK LTD Vs MANISH|

ISANJEEV

INOT MENTIONED ASNOT

IKUMAR GIRI AND ANR PATHAK(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1653/2026 [03-08-2026 IDFC FIRST BANK LTD Vs FIROJ SANJEEV INOT MENTIONED ASNOT
IKHAN AND ANR [PATHAK(P), SINGLE PAGE ISMENTIONED

RECIEVED THROUGH
IMAIL

AS  SINGLE
IPAGE IS|
RECIEVED
THROUGH
IMAIL

[Execution (Comm)/172/2026

03-08-2026

Punjab National Bank Vs PARMOD|
IYADAV

IPARAS
IAGGARWAL(P),

INOT MENTIONED ASNOT

SINGLE PAGE IS
RECIEVED THROUGH
IMAIL

MENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/1668/2026

03-08-2026

IDFC FIRST BANK LTD Vs
IMUNENDRA SINGH AND ANR

ISANJEEV
[PATHAK(P),

INOT MENTIONED ASNOT
SINGLE PAGE ISMENTIONED

IRECIEVED THROUGH
IMAIL

AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/1669/2026

03-08-2026

IDFC FIRST BANK LTD Vg
ISARMOD PANDIT AND ANR

ISANJEEV
[PATHAK(P),

INOT MENTIONED ASNOT

SINGLE PAGE IS

MENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL

IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/1670/2026

03-08-2026

IDFC FIRST BANK LTD Vs SUMIT]
IKUMAR AND ANR

ISANJEEV
IPATHAK(P),

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IMAIL

IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/1671/2026

03-08-2026

IDFC FIRST BANK LTD Vs SHIV]
IKUMAR AND ANR

ISANJEEV
PATHAK(P),

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE

IMAIL

IPAGE IS
IRECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM)/1672/2026 |03-08-2026 [DFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
ISHIVVEER SINGH AND ANR [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1673/2026 [03-08-2026 IDFC FIRST BANK LTD Vs VIKRAMISANJEEV INOT MENTIONED ASNOT
IKUMAR GAUTAM AND ANR IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1674/2026|04-08-2026 IDFC FIRST BANK LTD Vs SAJJAN[SANJEEV INOT MENTIONED ASNOT
ISHARMA AND ANR I[PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1675/2026 |04-08-2026 [[DFC FIRST BANK LTD Vs SACHIN[SANJEEV INOT MENTIONED ASNOT
IMANNU AND ANR I[PATHAK(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/504/2026 04-08-2026 IM/S RAPID DIAGNOSTICS PVTGirish Gaur(P), INOT MENTIONED ASNOT
ILTD Vs RAJENDRA PRASAD SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1676/2026 [05-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
IPRAVESH KUMAR [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM)/505/2026 05-08-2026 STATE BANK OF INDIA VSACHAL INOT MENTIONED ASNOT
RAKESH KUMAR KESHAV SINGLE PAGE ISMENTIONED
[RAJGOPAL(P), RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
CS (COMM)/506/2026 05-08-2026 ISTATE BANK OF INDIA Vs SURAJ [ACHAL INOT MENTIONED ASNOT
IKESHAV SINGLE PAGE ISMENTIONED
[RAJGOPAL(P), RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
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CS (COMM)/507/2026 05-08-2026 IM/S JYOTI ENGINEERING VSsARPIT INOT MENTIONED ASNOT

IRAJU SHARMA IVERMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM)/508/2026 05-08-2026 IVASU POLYMERS INDIA PVT LTD|C P RAJAN(P), INOT MENTIONED ASNOT
IVs ROYCE PRINT PVT LTD ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/509/2026 05-08-2026 JAHATA INDUSTRIES Vs ROYALSachin INOT MENTIONED ASNOT
[EQUIPMENTS CO Mittal(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM)/510/2026 05-08-2026 State Bank of India Vs RAJU ISiddharth(P), INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1677/2026 |05-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
[INDIA LIMITED Vs ROHANVYAS(P), SINGLE PAGE ISMENTIONED
IRAJENDRA KEDAR IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1678/2026|06-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
INDIA LIMITED Vs DEEPAKVYAS(P), SINGLE PAGE  ISMENTIONED
IPATHODIYA RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1679/2026 [06-08-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
INDIA LIMITED Vs KACHGUNDEVYAS(P), SINGLE PAGE  ISMENTIONED
[TOURS AND TRAVELS RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
CS (COMM)/511/2026 06-08-2026 IM/S ABSOLUTE PAPERS VsARCHIT INOT MENTIONED ASNOT
IMANISHA AND ORS ISINGHAL(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

CS (COMM)/512/2026

DATE
REGISTRATION

06-08-2026

OFPETITIONER

NAME
RESPONDENT NAME

IMANISH GUPTA Vs M/S PROP

ARCHIT

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED AS|

OoT

IOCEAN VENTURES PVT LTD ISINGHAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/513/2026 06-08-2026 SHREE JMD METALS THROUGH[SATISH INOT MENTIONED ASNOT
ITS PARTNER SH ANKUR JAIN VSKUMAR ISINGLE PAGE ISMENTIONED
SHREE SHAKTI ENTERPRISESYADAV(P), RECIEVED THROUGHIAS SINGLE
[THROUGH ITS PROPRITER| MAIL IPAGE IS
IPARTENER SH NITISH GOYAL RECIEVED
THROUGH
IMAIL
IMISC DJ/1316/2026 06-08-2026 ISHAGUN FURNITURE Vs DINESHBhuvnesh INOT MENTIONED ASNOT
IBHARDWAJ Mittal(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM)/518/2026 06-08-2026 IMs GJ Papers Private Limited Vs{Jatin INOT MENTIONED ASNOT

Polylam Printers Private Limited |Aggarwal(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1681/2026 |06-08-2026 Kotak Mahindra Bank Ltd Vs AMITIMAYANK INOT MENTIONED ASNOT
WODON IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL

IOMP (I) (COMM)/1682/2026

06-08-2026

Kotak Mahindra Bank Ltd Vg
IISHTIYAK

IMAYANK
IMAHAJAN(P),

INOT MENTIONED AS|

RECIEVED THROUGH|
IMAIL

INOT

IAS
IPAGE

IMAIL

SINGLE PAGE  ISMENTIONED

SINGLE|
IS

IRECIEVED
THROUGH

IOMP (I) (COMM)/1683/2026

06-08-2026

Kotak Mahindra Bank Ltd Vs
IMISTER SHEKH

IMAYANK
IMAHAJAN(P),

SINGLE PAGE IS

IMAIL

INOT MENTIONED ASNOT
IMENTIONED
IRECIEVED THROUGHAS

IPAGE

IMAIL

SINGLE
IS

IRECIEVED
THROUGH

IOMP (I) (COMM)/1684/2026

06-08-2026

[Nissan Renault Financial Services|
India Private Limited Vs
IDHARMENDRA RAMNARAYAN|
IYADAV

IMAYANK
IMAHAJAN(P),

SINGLE PAGE IS

IMAIL

INOT MENTIONED ASNOT
IMENTIONED
IRECIEVED THROUGHAS

IPAGE

IMAIL

SINGLE
IS

IRECIEVED
THROUGH




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-

REGISTRATION RESPONDENT NAME MOBILE FILING
NUMBER
IOMP (I) (COMM)/1685/2026|07-08-2026 INissan Renault Financial ServicesMAYANK INOT MENTIONED ASNOT
India Private Limited Vs SOHANMAHAJAN(P), SINGLE PAGE ISMENTIONED
ILAL BISHNOI RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1686/2026/07-08-2026 INissan Renault Financial ServicesMAYANK INOT MENTIONED ASNOT
India Private Limited Vs JITENDRAMAHAJAN(P), ISINGLE PAGE ISMENTIONED
IKUMAR MEENA RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1687/2026|07-08-2026 Kotak Mahindra Bank Ltd Vs SHITIZMAYANK INOT MENTIONED ASNOT
ILOGISTICS IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1688/2026/07-08-2026 [Kotak Mahindra Bank Ltd Vs SHITIZMAYANK INOT MENTIONED ASNOT
ILOGISTICS IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1689/2026/07-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
I[HARISH KUMAR IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1690/2026/07-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IDEVRAJ DABAS IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1691/2026 |07-08-2026 Kotak Mahindra Bank Ltd Vs ALIMAYANK INOT MENTIONED ASNOT
RAJA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1692/2026|07-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IMAINMUDYIN IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1694/2026/07-08-2026 Kotak Mahindra Bank Ltd IMAYANK INOT MENTIONED ASNOT
IMAHENDRA KUMAR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1695/2026|07-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IRANJEET SINGH IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1696/2026|07-08-2026 IPEEJAY FINANCE CO LTD VsBanke Bihari INOT MENTIONED ASNOT
IFAKHRUDDIN KHAN ISharma(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/519/2026 07-08-2026 IM/S M K OVERSEAS Vs M/S ANKITfkavit INOT MENTIONED ASNOT
IENTERPRISES kaushik(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/520/2026 07-08-2026 ISUSHIL KUMAR Vs MOHAMMADJVirender kumar| INOT MENTIONED ASNOT
[HASAN MOHAMMAD  YUSUFPuri(P), ISINGLE PAGE ISMENTIONED
IMOMIN RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/521/2026 07-08-2026 [Union Bank Of India Vs BARKHA  [Deepa Gupta(P), INOT MENTIONED ASNOT
ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
ICS (COMM)/522/2026 07-08-2026 [Union Bank Of India Vs MURGESH [Deepa Gupta(P), INOT MENTIONED ASNOT
SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/523/2026 07-08-2026 [Union Bank Of India Vs GITIKADeepa Gupta(P), INOT MENTIONED ASNOT
IGIRI SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IMISC DJ/1317/2026 08-08-2026 Virendra impex Vs VRINDERNaveen Kumar INOT MENTIONED ASNOT
IGUPTA [Tayal(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE 1S
RECIEVED
THROUGH
MAIL
CS (COMM)/524/2026 08-08-2026 SUPRABHA MITRA Vs FASIALARCHIT INOT MENTIONED ASNOT
INURUL HAK ISINGHAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL [PAGE 1S
RECIEVED
THROUGH
IMAIL
OMP (COMM)/40/2026 08-08-2026 IM/S CVS PACKAGING PVT LTD VsBHISHAM PAL INOT MENTIONED ASNOT
[M/S SHELLZ INDIA LTD AND ORS [SINGH SINGLE PAGE ISMENTIONED
ICHAUHAN(P), RECIEVED THROUGHIAS SINGLE
MAIL IPAGE 1S
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1697/2026 08-08-2026 IDFC FIRST BANK LTD Vs AMARSANJEEV INOT MENTIONED ASNOT
VEET SINGH [PATHAK(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1698/2026/08-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
ICHANDAN KUMAR [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
OMP (I) (COMM)/1699/2026|08-08-2026 IDFC FIRST BANK LTD Vs DIVYASANJEEV INOT MENTIONED ASNOT
IDEEP AGARWAL [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1700/2026(10-08-2026 IDFC FIRST BANK LTD Vs HARSANJEEV INOT MENTIONED ASNOT
IGYAN SINGH AND ANR IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
CS (COMM)/525/2026 10-08-2026 [TARUN GUPTA Vs M/S CALEX[Kanav Gupta(P), INOT MENTIONED ASNOT
IAUTO AND ORS SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM)/526/2026 10-08-2026 ISTATE BANK OF INDIA Vs SHALUADAITA INOT MENTIONED ASNOT
INIRWAN KUMAR SINGLE PAGE ISMENTIONED
[ROUT(P), RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
CS (COMM)/527/2026 10-08-2026 ISTATE BANK OF INDIA Vs M/S[Pankaj INOT MENTIONED ASNOT
INEW ALWAR BHIWADI[Kumar(P), SINGLE PAGE ISMENTIONED
[TRANSPORT CO RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (COMM)/41/2026 10-08-2026 ISANJAY GUPTA Vs NORTHERNMANNAT INOT MENTIONED ASNOT
RAILWAY ZONE KOHLI(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/528/2026 10-08-2026 PARKLETON PRIVATE LIMITED{Sandeep INOT MENTIONED ASNOT
Vs AFFY PARENTERALS [Bisht(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1701/2026 [10-08-2026 IDFC FIRST BANK LTD Vs RAKESH[SANJEEV INOT MENTIONED ASNOT
SAXENA [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1702/2026 [10-08-2026 IDFC FIRST BANK LTD Vs ROMILSANJEEV INOT MENTIONED ASNOT
IKUMAR AGGARWAL [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1703/2026[10-08-2026 IDFC FIRST BANK LTD Vs SACHIN [SANJEEV INOT MENTIONED ASNOT
IKUMAR IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1704/2026[10-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
SANJEEV KUMAR IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1705/2026 [10-08-2026 [DFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
SHAILENDER PRASAD IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1706/2026[10-08-2026 IIDFC FIRST BANK LTD Vs SHUBHSANJEEV INOT MENTIONED ASNOT
IFOOTWEAR PRODUCTS PVT LTD[PATHAK(P), ISINGLE PAGE ISMENTIONED
IAND ANR RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1707/2026 [10-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
IABHISHEK GUPTA IPATHAK(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1708/2026[10-08-2026 Nissan Renault Financial ServicesMAYANK INOT MENTIONED ASNOT
India Private Limited Vs RIYAMAHAJAN(P), ISINGLE PAGE ISMENTIONED
SHARMA RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1709/2026[10-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IARSHAD TRADING COMPANY IMISHRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
ExComm - Award byj10-08-2026 Sundaram Finance Ltd Vs NAVEENINITIN INOT MENTIONED ASNOT
IArbComm/103/2026 IKUMAR IMEHTA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
ICS (COMM)/529/2026 10-08-2026 IM/S OSHO TRADE SERVICES LLPACHIN INOT MENTIONED ASNOT
Vs May Polymers Private Limited =~ [MITTAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM)/530/2026 10-08-2026 IM/S OSHO TRADE SERVICES LLPACHIN INOT MENTIONED ASNOT
Vs DASALANIYA KAMLESHMITTAL(P), SINGLE PAGE ISMENTIONED
IRAGHUBHAI RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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CS (COMM)/531/2026 10-08-2026 SURESH GARG Vs DIWAKARamarendra INOT MENTIONED ASNOT
ISINGH kumar SINGLE PAGE ISMENTIONED
[dubey(P), RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/532/2026 10-08-2026 SURESH GARG Vs KRISHANamarendra INOT MENTIONED ASNOT
ICHANDRA lkumar ISINGLE PAGE ISMENTIONED
[dubey(P), RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/533/2026 10-08-2026 SURESH GARG Vs JAGDEEPamarendra INOT MENTIONED ASNOT
SINGH kumar ISINGLE PAGE ISMENTIONED
[dubey(P), RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM)/534/2026 10-08-2026 SURESH GARG Vs ASHWANIamarendra INOT MENTIONED ASNOT
SINGH kumar ISINGLE PAGE ISMENTIONED
[dubey(P), RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM)/535/2026 10-08-2026 IMITAKSHI ENTERPRISES Vs A KDalip INOT MENTIONED ASNOT
TRADING Mishra(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM)/536/2026 10-08-2026 WOLLY ENGINEERING WORKS Vsjamarendra INOT MENTIONED ASNOT
IAYUSH AGARWAL kumar ISINGLE PAGE ISMENTIONED
[dubey(P), RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
[Execution (Comm)/177/2026 [10-08-2026 IRAKESH GUPTA Vs JAGAN NATH[Ramesh Chand| INOT MENTIONED ASNOT
ISONI Gupta(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ExComm - Award byj10-08-2026 IM/S JD STEEL Vs M/S AGGARWALSharda Garg(P), INOT MENTIONED ASNOT
IArbComm/104/2026 IMETAL INDUSTRIES SINGLE PAGE ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL
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REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1710/2026 [11-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IKRISHAN IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (MISC)12-08-2026 [Pradeep Wood Works Vs Govt ofiGeetu Paul(P), INOT MENTIONED ASNOT
(COMM)/3/2026 INCT of Delhi ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (COMM)/42/2026 12-08-2026 IPATHAK JI ASSOCIATES AND ORS|VANSHAJ INOT MENTIONED ASNOT
Vs HDB FINANCIAL SERVICES[TYAGI(P), ISINGLE PAGE ISMENTIONED
ILIMITED RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (COMM)/43/2026 12-08-2026 IPATHAK JI ASSOCIATES AND ORSVANSHAJ INOT MENTIONED ASNOT
Vs HDB FINANCIAL SERVICESTYAGI(P), ISINGLE PAGE ISMENTIONED
ILIMITED RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM)/537/2026 12-08-2026 IM/S JAI DURGA IMPEX Vs M/SSushil INOT MENTIONED ASNOT
ISSS OVERSEAS [Kumar(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IMISC DJ/1347/2026 12-08-2026 IMITHUN KUMAR MAHARAJ VsNeeraj INOT MENTIONED ASNOT
IM/S BHOJ RAJ AND SONS ANDVashisth(P), ISINGLE PAGE ISMENTIONED
IORS RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
ICS (COMM)/538/2026 12-08-2026 ISUDHIR SOLVENTS PVT LTD Vsjsahil aeron(P), INOT MENTIONED ASNOT
IMS KARONA AEROSOL LLP SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/539/2026 12-08-2026 IM/S OSHO TRADE SERVICES LLPACHIN INOT MENTIONED ASNOT
Vs AMIT PACHERWAL IMITTAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ExComm - Award by12-08-2026 CHHOTEY LAL Vs NATURAfshish INOT MENTIONED ASNOT
|ArbComm/105/2026 HERBALS erma(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
[Execution (Comm)/178/2026 [12-08-2026 DR MOREPEN LIMITED Vs KIDSSRIJAN INOT MENTIONED ASNOT
ICROWD [TIWARI(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/540/2026 13-08-2026 PHARMA  CARE Vs AFFY[Sandeep INOT MENTIONED ASNOT
IPARENTERALS AND ANR Bisht(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1711/2026 [13-08-2026 [[DFC FIRST BANK LTD Vs PREETI [SANJEEV INOT MENTIONED ASNOT
IPRABHA I[PATHAK(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1712/2026 [13-08-2026 IDFC FIRST BANK LTD Vs RAHULSANJEEV INOT MENTIONED ASNOT
KUMAR [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1713/2026 [13-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
RAJINDER TANWAR [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1714/2026 [13-08-2026 IDFC FIRST BANK LTD Vs PADAM [SANJEEV INOT MENTIONED ASNOT
IKUMAR IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1715/2026 [13-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
IRASHEED YAMEEN AND ANR IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
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REGISTRATION RESPONDENT NAME MOBILE FILING
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IOMP (I) (COMM)/1716/2026 [13-08-2026 [[DFC FIRST BANK LTD Vs RASHIDSANJEEV INOT MENTIONED ASNOT
INOORA AND ANR [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
CS (COMM)/541/2026 13-08-2026 IM/S COAST TO COAST DESIGNYitender INOT MENTIONED ASNOT
LIMITED COMPANY Vs M/SGahlyan(P), SINGLE PAGE ISMENTIONED
IVADAN INTERIORS PVT LTD RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/542/2026 13-08-2026 ICANARA BANK Vs JAVED ALI [Sanjeev INOT MENTIONED ASNOT
IChopra(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1717/2026 [13-08-2026 [[DFC FIRST BANK LTD Vs SHIVAM[SANJEEV INOT MENTIONED ASNOT
MAHENDRA AND ANR I[PATHAK(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1718/2026 [13-08-2026 IDFC FIRST BANK LTD Vs FOOLSANJEEV INOT MENTIONED ASNOT
ICHAND [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1719/2026 [13-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
IGANGARAM GARIBA [PATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1720/2026[13-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
IMANPREET KAUR IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1721/2026 [13-08-2026 IDFC FIRST BANK LTD Vs MOHD[SANJEEV INOT MENTIONED ASNOT
IFAISAL MIRZA IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1722/2026 [13-08-2026 IDFC FIRST BANK LTD Vs PANKAJ|SANJEEV INOT MENTIONED ASNOT
IKUMAR IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1723/2026 [13-08-2026 IIDFC FIRST BANK LTD Vs PAWANSANJEEV INOT MENTIONED ASNOT
IKUMAR THAKUR IPATHAK(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1724/2026 [13-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
ISHIVANI IMISHRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1725/2026 [13-08-2026 Kotak Mahindra Prime Ltd VsMAYANK INOT MENTIONED ASNOT
ISAKSHAM CHABRA IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1726/2026 [13-08-2026 Kotak Mahindra Prime Ltd Vs AMITIMAYANK INOT MENTIONED ASNOT
IKUMAR IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1727/2026 [13-08-2026 [Kotak Mahindra Prime Ltd Vs RAVIMAYANK INOT MENTIONED ASNOT
IRANJAN SINGH IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
[Execution (Comm)/179/2026 [14-08-2026 INEERAJ MOHAN Vs DIPTI GUPTA [KESHAV INOT MENTIONED ASNOT
IKUMAR ISINGLE PAGE ISMENTIONED
IVERMA(P), RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm)/180/2026[14-08-2026 INEERAJ MOHAN Vs RAJENDERKESHAV INOT MENTIONED ASNOT
IKUMAR IKUMAR SINGLE PAGE ISMENTIONED
IVERMA(P), RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (COMM)/44/2026 14-08-2026 S S KHATANA LIFTERS AND ORSBHAWNA(P), INOT MENTIONED ASNOT
Vs HDB FINANCIAL SERVICES| SINGLE PAGE ISMENTIONED
ILIMITED RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/543/2026 14-08-2026 IMs GJ Papers Private Limited Vs{Jatin INOT MENTIONED ASNOT
|Accurate Labels Private Limited Aggarwal(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/544/2026 14-08-2026 Bank Of Maharashtra Vs M/SSUMAN INOT MENTIONED ASNOT
IBHAGWATI KITCHENKUMAR ISINGLE PAGE ISMENTIONED
IAPPLIANCES ISINGH(P), RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM)/545/2026 14-08-2026 State Bank Of India Vs MAYDA[Siddharth(P), INOT MENTIONED ASNOT
IARJUNBHAI SARDULBHAI ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1728/2026 [14-08-2026 IDFC FIRST BANK LTD Vs SHIVAMISANJEEV INOT MENTIONED ASNOT
IKUMAR AND ANR IPATHAK(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1729/2026 [14-08-2026 IDFC FIRST BANK LTD Vs DINESH [SANJEEV INOT MENTIONED ASNOT
IKUMAR IPATHAK(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1730/2026[14-08-2026 IDFC FIRST BANK LTD Vs ASHISH [SANJEEV INOT MENTIONED ASNOT
IRAMESH CHANDRA IPATHAK(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1731/2026 [14-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
IBIRENDER SHAH IPATHAK(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM)/1732/2026 [14-08-2026 [DFC FIRST BANK LTD VSSANJEEV INOT MENTIONED ASNOT
IBRIJESH KUMAR SRIVASTAVA [PATHAK(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1734/2026 [14-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IARSHAD TRADING COMPANY IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1735/2026 [17-08-2026 ISHRIRAM FINANCE LTD Vs NITINANURAG INOT MENTIONED ASNOT
IMAAN IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1736/2026 [17-08-2026 IIDFC FIRST BANK LTD Vs RAJESHMAYANK INOT MENTIONED ASNOT
IBANSAL IMAHAJAN(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1737/2026 17-08-2026 [DFC FIRST BANK LID VSMAYANK INOT MENTIONED ASNOT
IKRISHAN KAN TYAGI IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1738/2026 [17-08-2026 IDFC FIRST BANK LTD Vs ROHITIMAYANK INOT MENTIONED ASNOT
IKUMAR BHATIA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM)/546/2026 17-08-2026 UINDAL KITCHEN WAREPrince INOT MENTIONED ASNOT
INDUSTIRES through its proprietorfSharma(P), SINGLE PAGE  ISMENTIONED
Shri ~ Suresh Aggarwal Vs TAIB RECIEVED THROUGHAS  SINGLE
[TRADERS through its proprietor Mr IMAIL IPAGE IS
[Taib Ansari RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1739/2026 [17-08-2026 IDFC FIRST BANK LTD Vs DEEPAKMAYANK INOT MENTIONED ASNOT
[THAKUR IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1740/2026 [17-08-2026 [TATA CAPITAL LTD Vs RISHI PALNAVEEN INOT MENTIONED ASNOT
ICRANES ISHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1741/2026 [17-08-2026 WUNEJA FINANCE CO Vs VIPIN[Kajol sahu(P), INOT MENTIONED ASNOT
IAND ORS ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1742/2026 [18-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
VIYANSH ENTERPRISES IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM)/547/2026 18-08-2026 IM/S SHITTLA PAPER GLOBAL PVIJITENDER INOT MENTIONED ASNOT
ILTD Vs M/S MANOHAR[SHARMA(P), ISINGLE PAGE ISMENTIONED
IFILAMENTS PVT LD RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/548/2026 18-08-2026 IM/S SHITTLA PAPER GLOBAL PVIJITENDER INOT MENTIONED ASNOT
LTD Vs M/S PINNACLE PACKSSHARMA(P), ISINGLE PAGE ISMENTIONED
JAND ANR RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1743/2026 [18-08-2026 IM/S SUNEET FINMAN PVT LTD Vs[Banke Bihari INOT MENTIONED ASNOT
SHAUKEEN ISharma(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1744/2026 [18-08-2026 Idfc First Bank Vs SANJEEVMAYANK INOT MENTIONED ASNOT
IKUMAR IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1745/2026 [18-08-2026 Idfc First Bank Vs PARAMJEET MAYANK INOT MENTIONED ASNOT
SINGH IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1746/2026 [18-08-2026 [[dfc First Bank Vs SAKSHI TYAGI |[MAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1747/2026 [18-08-2026 [[dfc First Bank Vs SANDEEP SINGHMAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1748/2026[18-08-2026 Idfc First Bank Vs GAGAN GOYAL [MAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1749/2026 [18-08-2026 l[dfc First Bank Vs DEEPAK MANGEMAYANK INOT MENTIONED ASNOT
IRAM IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1750/2026 [18-08-2026 Idfc First Bank Vs VIJAY KUMARMAYANK INOT MENTIONED ASNOT
IMALHOTRA IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1751/2026 [18-08-2026 Idfc First Bank Vs VISHAL JAIN IMAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1752/2026 [18-08-2026 [dfc First Bank Vs RATI PAL IMAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1753/2026 [18-08-2026 Idfc First Bank Vs RAJENDERMAYANK INOT MENTIONED ASNOT
IKASYAP IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

OMP (I) (COMM)/1754/2026 18-08-2026 Idfc First Bank Vs SARVESHMAYANK INOT MENTIONED ASNOT
ICHAUHAN IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
MAIL PAGE 1S
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1755/2026 [18-08-2026 [dfc First Bank Vs RAJESHMAYANK INOT MENTIONED ASNOT
IMALHOTRA IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE 1S
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1756/2026 19-08-2026 [dfc First Bank Vs SANKALPMAYANK INOT MENTIONED ASNOT
IMOHANTY IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE 1S
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1757/2026 19-08-2026 [[dfc First Bank Vs KRISHNENDUMAYANK INOT MENTIONED ASNOT
IGHOSH IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
MAIL
OMP (I) (COMM)/1758/2026 [19-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IGANDHI SINGH IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
IMAIL PAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1759/2026 [19-08-2026 IDFC FIRST BANK LID VSMAYANK INOT MENTIONED ASNOT
BHAWANI PRASAD BAGHEL IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
MAIL PAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM)/549/2026 19-08-2026 [M/S KUNAL TRADING COMPANY[SHEETAL(P), INOT MENTIONED ASNOT
Vs M/S PAPPU NURSERY SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS ~ SINGLE
MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM)/550/2026 19-08-2026 R K G PLASTIC Vs ASHOKKAPIL  DEV INOT MENTIONED ASNOT
BUILDERS AND ORS VISHWAKARM SINGLE PAGE ISMENTIONED
A(P), RECIEVED THROUGHAS ~ SINGLE
MAIL PAGE 1S
RECIEVED
THROUGH
MAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM)/551/2026 19-08-2026 IMANISH JAIN Vs M/S CAPTAIN|Virender kumar INOT MENTIONED ASNOT
IGEARS AND FANS [Puri(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
CS (COMM)/552/2026 19-08-2026 [UMESH KUMAR SACHDEVA VsPradeep Kumar INOT MENTIONED ASNOT
JAMIT PACHERWAL Bhardwaj(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1760/2026 19-08-2026 TATA CAPITAL LTD Vs SAABRINAVEEN INOT MENTIONED ASNOT
ILOGISTICS ISHARMA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IMISC DJ/1385/2026 19-08-2026 IM/S R KRISHNA MURTHY Vs M/S[Krtin Bhasin(P), INOT MENTIONED ASNOT
IRAM BUILDING MATERIAL SINGLE PAGE  ISMENTIONED
SUPPLIER AND ANR IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1761/2026 [20-08-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs SURESH NETRAM DANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1762/2026 [20-08-2026 [M/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs SONAM BANERJEE JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1763/2026 [20-08-2026 [M/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs SHEEL KUMAR JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1764/2026 [20-08-2026 [M/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs SANGEETHA S JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1765/2026 [20-08-2026 [M/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs MOHIT PARESH MEHTA JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
[Execution (Comm)/183/2026 [20-08-2026 IDBI BANK LTD Vs MOHD ARIFF |[PARTHIV J, INOT MENTIONED ASNOT
IMEHTA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
[Execution (Comm)/184/2026 [20-08-2026 IDBI BANK LTD Vs SUNIL KUMAR [PARTHIV J, INOT MENTIONED ASNOT
IMEHTA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
[Execution (Comm)/185/2026 [20-08-2026 IDBI BANK LTD Vs DHANANJAY|PARTHIV J, INOT MENTIONED ASNOT
IRAM IMEHTA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
[Execution (Comm)/186/2026 [20-08-2026 IDBI BANK LTD Vs DEEPAK SETHI[PARTHIV J| INOT MENTIONED ASNOT
IMEHTA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
[Execution (Comm)/187/2026 [20-08-2026 IDBI BANK LTD Vs SURENDRAPARTHIV B INOT MENTIONED ASNOT
IKUMAR IMEHTA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
[Execution (Comm)/188/2026 [20-08-2026 [DBI BANK LTD Vs NASREEN PARTHIV dJ, INOT MENTIONED ASNOT
IMEHTA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (COMM)/45/2026 21-08-2026 IVINAYA ANIL MADHAVI Vs M/SPRALABH INOT MENTIONED ASNOT
ISMARTSCHOOL EDUCATION PVT[Bhargava(P), SINGLE PAGE  ISMENTIONED
ILTD IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM)/553/2026 21-08-2026 IPUSHPPREET Vs BABITA ISHASHANK INOT MENTIONED ASNOT
ISHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IMISC DJ/1386/2026 21-08-2026 SANJAY LOHANI Vs BALWANTBHANU INOT MENTIONED ASNOT
SINGH IMOHAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/554/2026 21-08-2026 IM/S SHIV FIBRES PVT LTD VsJAGRITI INOT MENTIONED ASNOT
IVINOD GARG PAIN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
ICS (COMM)/555/2026 21-08-2026 IM/S RATHEE AND COMPANY VsYOGESH INOT MENTIONED ASNOT
IM/S AVDESH KUMAR ANILRATHEE(P), ISINGLE PAGE ISMENTIONED
IKUMAR RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1772/2026 [21-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IPRIYANSHU ENTERPRISESMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[TRANSPORT ROADLINE 7634 RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
OMP (I) (COMM)/1771/2026 [21-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IPRIYANSHU ENTERPRISESMAHAJAN(P), ISINGLE PAGE ISMENTIONED
[TRANSPORT ROADLINE 0565 RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1770/2026 [21-08-2026 Kotak Mahindra Bank Ltd Vs SURAJMAYANK INOT MENTIONED ASNOT
IPANWAR 9915 IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1769/2026 [21-08-2026 Kotak Mahindra Bank Ltd Vs RAJMAYANK INOT MENTIONED ASNOT
IKUMAR 8600 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1781/2026 [21-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IMADHAV TRADING 3224 IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1780/2026[21-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IHAMID SARIF IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1779/2026 [21-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
RAJESHWARI TRAVEL AGENCYMAHAJAN(P), ISINGLE PAGE ISMENTIONED
1652 RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1778/2026 |21-08-2026 Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED ASNOT
RAJESHWARI TRAVEL AGENCYMAHAJAN(P), ISINGLE PAGE ISMENTIONED
1744 RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1777/2026 [21-08-2026 Kotak Mahindra Bank Ltd Vs KAPIL [MAYANK INOT MENTIONED ASNOT
IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1766/2026 [21-08-2026 Kotak Mahindra Bank Ltd Vs KABIRMAYANK INOT MENTIONED ASNOT
SAHAB BUILDING MATERIALMAHAJAN(P), ISINGLE PAGE ISMENTIONED
ISUPPLIAR 7910 RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1782/2026 [21-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
VITESH SUKHDEV KATKARJANGRA(P), SINGLE PAGE ISMENTIONED
[UCL0000225413 RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1776/2026 [21-08-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT MENTIONED ASNOT
IGYAN CNANDRA PATELJANGRA(P), SINGLE PAGE ISMENTIONED
ISCUL0029D5C RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM CASE NUMBER

IOMP (I) (COMM)/1774/2026

DATE
REGISTRATION

21-08-2026

OFPETITIONER

NAME
RESPONDENT NAME

IPIRAMAL FINANCE LIMITED Vg
IAZHARKHAN PATHAN|
[UCL0000285513

[RAJESH
JANGRA(P),

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL

IOMP (I) (COMM)/1775/2026

21-08-2026

PIRAMAL FINANCE LIMITED VS
IAJAY RAMESHBHAI VAGHELA|
SCUCL002A8D5

IRAJESH
JANGRA(P),

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS|
IRECIEVED
THROUGH

IMAIL

IOMP (I) (COMM)/1773/2026

21-08-2026

IPIRAMAL FINANCE LIMITED Vs
IVIRENDRA SINGH]
[UCL0000213263

IRAJESH
UANGRA(P),

INOT MENTIONED ASNOT

SINGLE PAGE ISMENTIONED

IRECIEVED THROUGHAS  SINGLE|

IMAIL IPAGE IS|
RECIEVED
THROUGH

IMAIL

ICS (COMM)/556/2026

22-08-2026

US HOSPITALITY SERVICES PVT]
ILIMITED Vs BROSIS INDIA|
IHOSPITALITY MS BROSIS INDIA

INIMISH
IMISHRA(P),

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS|
IRECIEVED
THROUGH

IMAIL

IOMP (I) (COMM)/1768/2026

22-08-2026

SHRIRAM FINANCE LIMITED Vs
IAZAD DUA

ANURAG
IMISHRA(P),

INOT MENTIONED ASNOT

SINGLE PAGE ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL

IOMP (I) (COMM)/1767/2026

22-08-2026

[TATA CAPITAL LTD Vs KALANTRI|

INAVEEN

INOT MENTIONED ASNOT

lon Ten Habitat Private Limited

Sagar(P),

ENGINEERING AND ELECTRIC  [SHARMA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM)/557/2026 22-08-2026 SILVER STRIPS INDIA PRIVATE[Tusharr INOT MENTIONED ASNOT
ILIMITED Vs HAMPANMawkin(P), SINGLE PAGE ISMENTIONED
IASSOCIATES PVT LTD AND ORS RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
CS (COMM)/558/2026 22-08-2026 IFCML Distributors Limited Vs TenfSameer INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED

IRECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

CS (COMM)/559/2026 22-08-2026 [Union Bank Of India Vs Bhuwan[Deepa Gupta(P), INOT MENTIONED ASNOT
IChand Pandey Prop of Ms Mcano SINGLE PAGE ISMENTIONED
Hitech Storage System RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/560/2026 22-08-2026 [Union Bank of India Vs Ajay KumarDeepa Gupta(P), INOT MENTIONED ASNOT
Sharma Prop of Ms Sharma Milk SINGLE PAGE ISMENTIONED
Suppliers RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/561/2026 22-08-2026 IM/S SHRI NIWAS DALL ANDMUKESH INOT MENTIONED ASNOT
BESAN MILL Vs The New IndiaAGGARWAL(P), ISINGLE PAGE ISMENTIONED
|Assurance Co Ltd RECIEVED THROUGHAAS  SINGLE|
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1783/2026 [22-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IPURUSHOTTAM IMISHRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1784/2026[22-08-2026 IDOST FINCAP PVT LTD Vs{J KYADAV(P), INOT MENTIONED ASNOT
INARESH KUMAR ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1785/2026 [22-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IDASHMEET KAUR IMISHRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1786/2026[22-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
RAJESH IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1787/2026 [22-08-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs ARGHYA DEY UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

OMP (I) (COMM)/1788/2026

DATE
REGISTRATION

22-08-2026

OFPETITIONER NAME

RESPONDENT NAME

M/S PIRAMAL FINANCE LIMITED|
Vs HARENDER

[RAJESH
JANGRA(P),

ADVOCATE

MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/1789/2026

22-08-2026

IM/S PIRAMAL FINANCE LIMITED|
Vs PRAJITK G

IRAJESH
JANGRA(P),

INOT MENTIONED ASNOT

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/1790/2026

22-08-2026

IM/S PIRAMAL FINANCE LIMITED|

IRAJESH

INOT MENTIONED ASNOT

IVs RAFIKBHAI KHIROYA UANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1791/2026 [22-08-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
IVs SADIKA SAIFI WANGRA(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/562/2026 22-08-2026 IM/S  MEERSA GROUP  OFDEV GUPTA(P), INOT MENTIONED ASNOT
INDUSTRIES Vs M/S SKYLARK] ISINGLE PAGE ISMENTIONED
ICABLES AND CORDS PVT LTD| RECIEVED THROUGHIAS SINGLE
IAND ANR IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (COMM)/46/2026 24-08-2026 IHI Choice Exports Private Limitednitin dadu(P), INOT MENTIONED ASNOT
IVs JAYANT KUNDRA ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (COMM)/47/2026 24-08-2026 IPRISHA INFRASTRUCTUREManoj  Kumar| INOT MENTIONED ASNOT
IDEVELOPERS PRIVATE LIMITEDSharma(P), SINGLE PAGE ISMENTIONED
Vs HDB FINANCIAL SERVICES| RECIEVED THROUGHIAS SINGLE
ILIMITED IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (COMM)/48/2026 24-08-2026 IPRISHA INFRASTRUCTUREManoj  Kumar INOT MENTIONED ASNOT

IDEVELOPERS PRIVATE LIMITED
Vs HDB FINANCIAL SERVICES
ILIMITED

ISharma(P),

SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1792/2026 [24-08-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs AJAY PRATAP SINGH JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1793/2026 [24-08-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs MOHD GANIM ANSAR AHMADJANGRA(P), SINGLE PAGE ISMENTIONED
ISHATKH RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1794/2026 [24-08-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs VIKRAMSINH MALSINH DABHIJANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1795/2026 [24-08-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs TUSHAR YOGESH KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1796/2026 [24-08-2026 IM/S PIRAMAL FINANCE LIMITEDRAJESH INOT MENTIONED ASNOT
Vs ASHOK KUMAR JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1797/2026 [24-08-2026 ISHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IMUKESH SINGH IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1798/2026[24-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IBHAVUK BAJAJ IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1799/2026 [24-08-2026 ISHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IGREAT GOPAL MOTORS IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1800/2026/24-08-2026 Kotak Mahindra Bank IMAYANK INOT MENTIONED ASNOT
IGURPREET SINGH IMAHAJAN(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1801/2026 [24-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
ISHIVAM KUMAR IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1802/2026/24-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT MENTIONED ASNOT
IMADHAV TRADING IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1803/2026[24-08-2026 Kotak Mahindra Bank Ltd VSMAYANK INOT MENTIONED ASNOT
IBHUPENDRA KUMAR IMAHAJAN(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
CS (COMM)/563/2026 24-08-2026 ISHARBEY CREATION Vs YUVRAJ |Anil Kumar INOT MENTIONED ASNOT
[Bhargav(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/564/2026 24-08-2026 Indraprastha Ice and Cold StoragelAnkit Dang(P), INOT MENTIONED ASNOT
Pvt Ltd Vs KAJJAL OVERSEAS ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM)/565/2026 24-08-2026 IM/S CHADHA FOOD PRODUCTSNeha INOT MENTIONED ASNOT
Vs M/S SHREE  JODHPURSinghal(P), SINGLE PAGE ISMENTIONED
IMISTHAN BHANDAR RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm)/189/2026 [24-08-2026 IVIJAY GOEL Vs RAM NATH JHADIGVIJAY INOT MENTIONED ASNOT
|Alias SUMAN JI ISINGH SINGLE PAGE ISMENTIONED
IRANA(P), RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
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[Execution (Comm)/190/2026

24-08-2026

A' P LEATHER CO PVT LTD Vs
INSPIRE EXIM PVT LTD DELHI

ISACHIN
IKUMAR(P),

INOT MENTIONED AS|
SINGLE PAGE IS
IRECIEVED THROUGH]|
IMAIL

OoT
MENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/1804/2026

24-08-2026

[dfc First Bank Vs MADHU]
IGAUTAM

IMAYANK
IMAHAJAN(P),

INOT MENTIONED AS|
SINGLE PAGE IS
IRECIEVED THROUGH|
IMAIL

INOT
IMENTIONED
IAS  SINGLE
IPAGE IS|
IRECIEVED
THROUGH
IMAIL

IOMP (I) (COMM)/1805/2026

24-08-2026

IM/s Dost Fincap Pvt Ltd Vs
IPARDEEP SOLANKI

IBanke Bihari
ISharma(P),

INOT MENTIONED AS|
SINGLE PAGE IS
RECIEVED THROUGH
IMAIL

INOT
MENTIONED
AS  SINGLE
IPAGE IS|
RECIEVED
THROUGH
IMAIL

OMP (I) (COMM)/1806/2026

25-08-2026

TOYOTA FINANCIAL SERVICES
IINDIA LTD Vs JYOTI G

IRAJESH
JANGRA(P),

INOT MENTIONED AS|
SINGLE PAGE IS
RECIEVED THROUGH

INOT
MENTIONED
AS  SINGLE

IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/566/2026 25-08-2026 SHREE KARANGAR TEXTILE PARCHIT INOT MENTIONED ASNOT
ILTD Vs SHWETA BANSAL ISINGHAL(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
CS (COMM)/567/2026 25-08-2026 IAKASH DEEP SETHI Vs PUNEETAmit Kumar| INOT MENTIONED ASNOT
ICHUGH [Bansal(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM)/568/2026 25-08-2026 IAMIT KUMAR SHARMA VsAnil Kumar INOT MENTIONED ASNOT
IPANKAJ [Bhargav(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
CS (COMM)/569/2026 25-08-2026 [Union Bank Of India  VsDeepa Gupta(P), INOT MENTIONED ASNOT

IGHANSHYAM

SINGLE PAGE IS
IRECIEVED THROUGH]|
IMAIL

IMENTIONED
AS  SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1807/202625-08-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT MENTIONED ASNOT
I[YOGESH JAGDISH MISTRI SINGH JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1808/2026[25-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
IRAIS KHAN JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1809/2026[25-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
ISANDEEP KUMAR DANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1810/2026 [25-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
IVIKKY KUMAR JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1811/2026 [25-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
IANSAR P A DANGRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1812/2026 [25-08-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT MENTIONED ASNOT
INARESH SAHNI JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1813/2026 [25-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
IANUJ KUMAR JANGRA(P), SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1814/2026 [25-08-2026 IPIRAMAL FINANCE LIMITED VSRAJESH INOT MENTIONED ASNOT
IPARVEZ HUSENMIYA KADRI JANGRA(P), SINGLE PAGE  ISMENTIONED
IRECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1815/2026 [25-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT MENTIONED ASNOT
IKULWINDER SINGH GILL JANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
CS (COMM)/570/2026 29-08-2026 IDEEPAK MITTAL Vs SHREYA TELEVirender kumar INOT MENTIONED ASNOT
IMEDIA PRIVATE LIMITED Puri(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1816/2026 [29-08-2026 ISHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IMOHD SWALEH IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1817/2026 [29-08-2026 ISHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IARIF IMISHRA(P), SINGLE PAGE ISMENTIONED
IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1818/2026 [29-08-2026 ISHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IGURDYAL SINGH IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1819/2026 [29-08-2026 ISHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IGOPAL KUMAR IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1820/2026/29-08-2026 SHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IGAURAV IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1821/2026 [29-08-2026 ISHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
IASIF IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1822/2026[29-08-2026 ISHRIRAM FINANCE LIMITED VSANURAG INOT MENTIONED ASNOT
SHARUKH KHAN IMISHRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1823/2026[29-08-2026 PIRAMAL FINANCE LIMITED VSRAJESH INOT MENTIONED ASNOT
INASIR MAJOTHI UANGRA(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/571/2026 29-08-2026 ILALIT ARORA Vs RALLY INFRA INOT MENTIONED ASNOT
IPVT LTD AND ANR SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1824/2026[29-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
INDIA LIMITED Vs  ALKAVYAS(P), SINGLE PAGE ISMENTIONED
IDWIVEDI IRECIEVED THROUGHAS  SINGLE|
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1825/2026 [29-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
INDIA LIMITED Vs DILIPVYAS(P), SINGLE PAGE ISMENTIONED
BALIRAM BHOIR RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1826/2026[29-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
[INDIA LIMITED Vs LALTA PRASADVYAS(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1827/2026[29-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
INDIA LIMITED Vs  LALJIVYAS(P), SINGLE PAGE ISMENTIONED
IVAISHYA RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS|
IRECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1828/2026/29-08-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
INDIA LIMITED VsVYAS(P), SINGLE PAGE ISMENTIONED
IKADARISATYAD CHAND RECIEVED THROUGHAS  SINGLE
MAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL
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IOMP (I) (COMM)/1829/2026[29-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT MENTIONED ASNOT
INDIA LIMITED Vs GURURAJVYAS(P), SINGLE PAGE ISMENTIONED
[TOURS AND TRAVELS RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/572/2026 29-08-2026 IKALPANA LOHANI Vs SUMITAnjani Kumar INOT MENTIONED ASNOT
ICHAUDHARY IChoudhary(P), SINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM)/573/2026 29-08-2026 IM/S J J CYCLES PVT LTD VSABHINAV(P), INOT MENTIONED ASNOT
IPARVEEN ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
MAIL
CS (COMM)/574/2026 29-08-2026 Dev Bhumi Cold Chain Pvt Ltd Vs|Ankit Dang(P), INOT MENTIONED ASNOT
INAWAZ FRUITS ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
MAIL IPAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM)/575/2026 29-08-2026 IDIAMOND MODULAR PVT LTD VsShiven INOT MENTIONED ASNOT
IKAISER SULTAN [Banga(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHIAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
MAIL
CS (COMM)/576/2026 31-08-2026 IDIAMOND MODULAR PVT LTD Vs{Shiven INOT MENTIONED ASNOT
IAAYUSH GUPTA [Banga(P), ISINGLE PAGE ISMENTIONED
RECIEVED THROUGHAS SINGLE
IMAIL IPAGE IS|
RECIEVED
THROUGH
IMAIL
ICS (COMM)/577/2026 31-08-2026 IM/S AGGARWAL PIPES Vs M/S S §
IENTERPRISES
CS (COMM)/578/2026 31-08-2026 IM/S AYAN MEDIA SOLUTIONS Vs

IEG CLASSES INDIA PVT LTD
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ata Power Delhi Distribution LtdMAYANK

ADVOCATE ADVOCATE EMAILID DATE OF E-
MOBILE FILING
NUMBER

OT MENTIONED ASNOT
PAGE  ISMENTIONED
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16 IVACANT/SH. 303 IOMP (I) (COMM)/1595/2026 [01-08-2026 [TOYOTA FINANCIAL SERVICESHOBHIT INOT INOT MENTIONED ASNOT

ISHAILENDER INDIA LTD Vs RATHOD|VYAS(P), IMENTIONED ASSINGLE PAGE MENTIONED
IMALIK, DISTRICT| IMAHENDRABHAI BHIMABHAI SINGLE PAGE |RECIEVED THROUGHAS  SINGLE
WUDGE(COMMERCI IRECIEVED IMAIL IPAGE
AL COURT) [THROUGH MAIL IRECIEVED
THROUGH
IMAIL
OMP (I) (COMM)/1596/2026 [01-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT
INDIA LTD Vs MAKWANA ANILVYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
IMERUBHAI SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1597/2026 [01-08-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT
INDIA LTD Vs SHAIKH ILIYAS|VYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
IAHEMAD AKHLAS SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1598/202601-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT
INDIA LTD Vs TRIPATHIVYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
IENTERPRISES SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1599/2026|01-08-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

[INDIA LTD Vs SUMER SINGH DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/497/2026 01-08-2026 RAJESH GOEL Vs TARUN GUPTA [SANJAY INOT INOT MENTIONED ASNOT
[PADAM IMENTIONED ASSINGLE PAGE ISMENTIONED
JAIN(P), SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1235/2026 01-08-2026 IMS S N INFRATECH PRIVATEYaspreet INOT INOT MENTIONED ASNOT
ILIMITED Vs MS SWEETY SHARMA [Singh(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
MAIL
[Execution (Comm)/170/2026 |01-08-2026 INEETU KUMARI SINGH Vs MSKAPIL JAIN(P), NOT INOT MENTIONED ASNOT
IMOTOCAST POWER ALLOYS PVT] IMENTIONED ASSINGLE PAGE ISMENTIONED
LTD SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME CATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

ICS (COMM)/498/2026 01-08-2026 IRAHUL GUPTA PROP OF M S GFCINIKITA INOT INOT MENTIONED ASNOT
INDIA Vs ANJU GUPTA PROP OFJANGIR(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
IM S RJ FOOTWEAR SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/499/2026 01-08-2026 ISTATE BANK OF INDIA Vs DEV|Gopal ChandNOT INOT MENTIONED ASNOT
KUMAR PROP OF TRISHULSharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
ILIBRARY SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[ExComm - Award byo01-08-2026 IHDB FINANCIAL SERVICES LTDDINESH INOT INOT MENTIONED ASNOT
|ArbComm/100/2026 Vs Sandeep Kumar UAIN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
ExComm - Award  by01-08-2026 IHDB FINANCIAL SERVICES LTD[DINESH INOT INOT MENTIONED ASNOT
IArbComm/99/2026 Vs Pappu Kumar Yadav JAIN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[ExComm - Award byo01-08-2026 IHDB FINANCIAL SERVICES LTDDINESH INOT INOT MENTIONED ASNOT
|ArbComm/98/2026 Vs Raheesh Kumar UAIN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
ExComm - Award byo01-08-2026 IHDB FINANCIAL SERVICES LTDDINESH INOT INOT MENTIONED ASNOT
IArbComm/101/2026 Vs Vishal SO Bishansingh JAIN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[ExComm - Award  by01-08-2026 IHDB FINANCIAL SERVICES LTD[DINESH INOT INOT MENTIONED ASNOT
|ArbComm/102/2026 IVs Ram Kumar VAIN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1614/2026 |03-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT
INDIA LTD Vs CHANDAR YADAV |[VYAS(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
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INOT MENTIONED ASNOT

INDIA LTD Vs SANJEEV KUMARVYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
IMISHRA SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1616/2026 [03-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs SAHIDHUSSENVYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
IMOHDAMINULHUSSEN SAIYAD SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1617/2026 [03-08-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

INDIA LTD Vs ROHAN RAJENDRA]

IVYAS(P),

IMENTIONED AS

SINGLE PAGE  ISMENTIONED

IKEDAR SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1618/2026 [03-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

IINDIA LTD Vs MAHMAD IBRAHIM|

IVYAS(P),

IMENTIONED AS

SINGLE PAGE  ISMENTIONED

INAMADAR SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1619/2026 |03-08-2026 [TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT

[INDIA LTD Vs PRADEEP YADAV  [VYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1608/2026/03-08-2026 IDOST FINCAP PVT LTD Vs RAJJ KYADAV(P), NOT INOT MENTIONED ASNOT

THAPA

IMENTIONED AS

SINGLE PAGE  ISMENTIONED

SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1611/2026 |03-08-2026 IKOTAK MAHINDRA PRIME LTD VSMAYANK INOT INOT MENTIONED ASNOT

INAVEEN SANGWAN IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1610/2026 |03-08-2026 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONED ASNOT

India Private Limited Vs MANJU]|
IDEVI

IMAHAJAN(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

CATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL ID

DATE OF E-
FILING

IOMP (I) (COMM)/1609/2026/03-08-2026 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONED ASNOT
India Private Limited Vs DINESHMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
IRAMESH NOGIA SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1613/2026 |03-08-2026 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONED ASNOT
India Private Limited Vs SHANTAMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
ISANKHALA SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1612/2026 |03-08-2026 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONED ASNOT
India Private Limited Vs MALIMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
IASHOKBHAI SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
ICS (COMM)/500/2026 03-08-2026 lAnkush Arora Vs SS AIR HYDROHEMANT INOT INOT MENTIONED ASNOT

IPOWER

[PATHAK(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE IS
RECIEVED THROUGH

MENTIONED
AS  SINGLE

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1620/2026|04-08-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

INDIA LTD Vs D RIVER SEA
[TOURS TRAVELS

JANGRA(P),

IMENTIONED AS|
SINGLE PAGE IS

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGH

AS  SINGLE

RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
CS (COMM)/514/2026 04-08-2026 INitin Kumar Arora Vs Ram Kishan [Naveen KumarNOT INOT MENTIONED ASNOT
[Tayal(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/515/2026 04-08-2026 ISATPAL GARG Vs SUMIT GARG ISANJAY INOT INOT MENTIONED ASNOT
IKUMAR(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM)/516/2026 04-08-2026 [UFLEX LIMITED Vs M RRajeev INOT INOT MENTIONED ASNOT
'VERSEAS PVT LTD |Agarwal(P), IMENTIONED ASSINGLE PAGE ISMENTIONED

ISINGLE PAGE IS
RECIEVED
[THROUGH MAIL

IRECIEVED THROUGHAS

IMAIL

SINGLE
IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1630/2026

DATE

REGISTRATION

05-08-2026

OFPETITIONER NAME

RESPONDENT NAME

IPIRAMAL FINANCE LIMITED Vs
[Mankad Amin Kadarbhai

[RAJESH
JANGRA(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED  AS
ISINGLE PAGE IS

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1629/202605-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

Vikas JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1628/2026(05-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

Vikas DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1627/2026 [05-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

Munesh

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1626/2026|05-08-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

[INDIA LTD Vs TEJKARAN VERMA

DANGRA(P),

IMENTIONED AS|
SINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1625/2026 |05-08-2026 [TOYOTA FINANCIAL SERVICESRAJESH INOT INOT MENTIONED ASNOT

IINDIA LTD Vs MOHD IRFAN WANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1624/2026|05-08-2026 ICnh Industrial Capital India Pvt LtdRAJESH INOT INOT MENTIONED ASNOT

Vs Ranjeet Singh Bidawat

JANGRA(P),

IMENTIONED AS
SINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1623/2026 [05-08-2026 Cnh Industrial Capital India Pvt LtdRAJESH INOT INOT MENTIONED ASNOT

Vs Duli Chand

JANGRA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IOMP (I) (COMM)/1622/2026

DATE
REGISTRATION

05-08-2026

OFPETITIONER NAME

RESPONDENT NAME

ICnh Industrial Capital India Pvt Ltd|

[RAJESH

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT

Vs Kaluram Lichiram DANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1621/2026 [05-08-2026 Cnh Industrial Capital India Pvt LtdRAJESH INOT INOT MENTIONED ASNOT

Vs Laxman Singh JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1636/2026 [05-08-2026 (Cnh Industrial Capital India Pvt LtdRAJESH INOT INOT MENTIONED ASNOT

Vs Mukh Ram UANGRA(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL PAGE 1S
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1635/2026 [05-08-2026 Cnh Industrial Capital India Pvt LtdRAJESH NOT INOT MENTIONED ASNOT

Vs Nakesh Kanwar JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1634/2026|05-08-2026 IPIRAMAL FINANCE LIMITED VsRAJESH INOT INOT MENTIONED ASNOT

IMOIN MOHD UANGRA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IOMP (I) (COMM)/1633/2026|05-08-2026 INissan Renault Financial ServicesMAYANK INOT INOT MENTIONED ASNOT

[India Private Limited Vs ANANDMAHAJAN(P), [MENTIONED ASSINGLE PAGE ISMENTIONED
JOHN SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1632/2026|05-08-2026 IKotak Mahindra Bank Ltd Vs MONU MAYANK INOT INOT MENTIONED ASNOT

IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1631/2026 [05-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT INOT MENTIONED ASNOT

IKULDEEP KUMAR

IMAHAJAN(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME . ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

IOMP (I) (COMM)/1658/2026 [06-08-2026 SHRIRAM FINANCE LTD VSANURAG INOT INOT MENTIONED ASNOT
IGANDHI SINGH IMISHRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1659/2026 [06-08-2026 ISHRIRAM FINANCE LTD Vs NitinANURAG INOT INOT MENTIONED ASNOT
IMaan IMISHRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1660/2026|06-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT INOT MENTIONED ASNOT
IMAINMUDYIN IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1661/2026 [06-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT INOT MENTIONED ASNOT
IMAHENDRA KUMAR IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1662/2026|06-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT INOT MENTIONED ASNOT
IKARAN SINGH IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1663/2026|06-08-2026 Kotak Mahindra Bank Ltd VsMAYANK INOT INOT MENTIONED ASNOT
IMAHALAXMI TRANSPORT CO IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1664/202606-08-2026 Kotak Mahindra Bank Ltd Vs SONUMAYANK INOT INOT MENTIONED ASNOT
IKUMAR IMAHAJAN(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1665/2026 [06-08-2026 Cnh Industrial Capital India Pvt LtdRAJESH INOT INOT MENTIONED ASNOT
Vs MUKESH KUMAR JANGRA(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

DATE

REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

IOMP (I) (COMM)/1666/202606-08-2026 TOYOTA FINANCIAL SERVICESSHOBHIT INOT INOT MENTIONED ASNOT
INDIA LTD Vs AJAY|VYAS(P), IMENTIONED ASSINGLE PAGE  ISMENTIONED
IRAMESHVARPURI GOSVAMI SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1667/2026 [06-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT INOT MENTIONED ASNOT

IMAHAKAR PRAKASH PATHAK(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IRECIEVED IMAIL IPAGE IS|
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1654/2026 [06-08-2026 IDFC FIRST BANK LTD Vs GURUISANJEEV INOT INOT MENTIONED ASNOT

IKIRPA ENTERPRISES [PATHAK(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1655/2026 [06-08-2026 IDFC FIRST BANK LTD Vs FRMAN[SANJEEV INOT INOT MENTIONED ASNOT

IKHAN [PATHAK(P), @ MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1656/2026|06-08-2026 IDFC FIRST BANK LTD VSSANJEEV INOT INOT MENTIONED ASNOT

IBUDDHA RANJEET RAHUL [PATHAK(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/1657/2026 |06-08-2026 IDFC FIRST BANK LTD Vs AVNISHSANJEEV INOT INOT MENTIONED ASNOT

KUMAR [PATHAK(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/174/2026 |06-08-2026 IARVINDER  SINGH Vs  MS|VIVEK INOT INOT MENTIONED ASNOT
IVINAYAK ENTERPRISES IKADYAN(P), |MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL IRECIEVED
THROUGH
MAIL
CS (COMM)/517/2026 06-08-2026 R K FITNESS PVT LTD Vs RUSSIANJITENDER INOT INOT MENTIONED ASNOT

ISPORTING COMPANY AND ANR

ISHARMA(P),

IMENTIONED AS
ISINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED

RECIEVED THROUGHAS  SINGLE

IMAIL IPAGE IS
IRECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE
REGISTRATION

OFPETITIONER

NAME
RESPONDENT NAME

CATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILID DATE OF E-
FILING

IMISC DJ/1309/2026 07-08-2026 IRK Nagpal Vs PRIYA ARORA IChandermani NOT INOT MENTIONED ASNOT
IGrover(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
[Execution (Comm)/175/2026 |08-08-2026 Sai Polymers Vs LALIT TULJARAM[Karan INOT INOT MENTIONED ASNOT
ISHARDA IBhambri(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IRECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1310/2026 08-08-2026 [EZEEBEE OVERSEAS PVT LTD VsPulkit arora(P), NOT INOT MENTIONED ASNOT
IARUN SANDEEP IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
[Execution (Comm)/192/2026 [13-08-2026 ROYAL TUBE INDUSTRIES PVTISUNIL KUMARNOT INOT MENTIONED ASNOT
ILTD Vs GURU CHARAN LENKA IBHARDWAJ(P),MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1422/2026 14-08-2026 REYANSH ENTERPRISES  VsAkshat INOT INOT MENTIONED ASNOT
SHRAWAN SULTANIA IGupta(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
MAIL
IMISC DJ/1421/2026 17-08-2026 IN K Industries Vs HighdreamKUMUD INOT INOT MENTIONED ASNOT
Polymers Pvt Ltd IGAUTAM(P), MENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/191/2026 [19-08-2026 ISWASTIK PRODUCTS Vs BENLING{Shivam INOT INOT MENTIONED ASNOT
INDIA ENERGY AND|Sharma(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
[TECHNOLOGY PRIVATE LIMITED SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED IMAIL IPAGE IS|
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1420/2026 19-08-2026 ISHIV KRAFT PAPER PVT LTD VsJAGRITI INOT INOT MENTIONED ASNOT
IMS RS INDUSTRIES ANRYAIN(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
[THROUGH ITS| SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
IPARTNERAUTHORISED RECIEVED IMAIL IPAGE IS
ISIGNATORY MR RAKESH YADAV [THROUGH MAIL RECIEVED
THROUGH

IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

IMISC DJ/1418/2026

DATE

REGISTRATION

19-08-2026

OFPETITIONER NAME

RESPONDENT NAME

RAKESH GOEL Vs MR ANUSUYA|
IPRASAD RATURI SO SH RAM
IKISHAN RATURI

JAGRITI
JAIN(P),

ADVOCATE
MOBILE
NUMBER

INOT
IMENTIONED  AS
ISINGLE PAGE IS

ADVOCATE EMAILID DATE OF E-
FILING

INOT MENTIONED ASNOT
SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IRECIEVED IMAIL IPAGE IS
[THROUGH MAIL IRECIEVED
THROUGH
IMAIL
IMISC DJ/1419/2026 19-08-2026 RICH CROP PROTECTION PVTJAGRITI INOT INOT MENTIONED ASNOT

ILTD Vs MS FRITO AGRO INDIA|
OPC PVT LTD THROUGH ITS

JAIN(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

IDIRECTOR MR SURENDRA| IRECIEVED IMAIL IPAGE IS|
IKUMAR KEDIA [THROUGH MAIL IRECIEVED
THROUGH
IMAIL
[Execution (Comm)/193/2026 [20-08-2026 IPAWAN BANSAL Vs SKYLARKHARDIK INOT INOT MENTIONED ASNOT

ICABLES AND CORD PVT LTD ISAXENA(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS SINGLE
RECIEVED MAIL IPAGE IS
[THROUGH MAIL RECIEVED
THROUGH
MAIL
[Execution (Comm)/194/2026 [21-08-2026 Shiv Bhola Filaments Private LimitedSeema INOT INOT MENTIONED ASNOT

Vs Pradeep Kumar

IGupta(P),

IMENTIONED AS
ISINGLE PAGE IS

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE

RECIEVED IMAIL IPAGE IS
THROUGH MAIL RECIEVED
THROUGH
MAIL
[Execution (Comm)/195/2026 [24-08-2026 INVIXO CHEMICALS PVT LTD Vs Anupam INOT INOT MENTIONED ASNOT

IAMIT PACHERWAL ISingh(P), IMENTIONED ASSINGLE PAGE ISMENTIONED
SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
RECIEVED IMAIL IPAGE IS|
THROUGH MAIL RECIEVED
THROUGH
IMAIL
Counter Claim/18/2026 24-08-2026 HARI SINGH Vs AIYU BEAUTYMANAV INOT INOT MENTIONED ASNOT
IORIGINS PRIVATE LIMITED [IKUMAR DIVYAMENTIONED ASSINGLE PAGE ISMENTIONED
[KUMAR SINGLE PAGE ISRECIEVED THROUGHAS  SINGLE
IVATSAL RECIEVED IMAIL IPAGE IS
IKUMAR THROUGH MAIL RECIEVED
IMANOJ SAHU| THROUGH
AMIT KUMAR| IMAIL
PANDEY.
IMISC DJ/1423/2026 20-08-2026 13i LABELS INDIA PVT LTD VsRahul INOT INOT MENTIONED ASNOT

ISHAN GUPTA

Aggarwal(P),

IMENTIONED AS
SINGLE PAGE IS
RECIEVED

[THROUGH MAIL

SINGLE PAGE  ISMENTIONED
RECIEVED THROUGHAS  SINGLE
IMAIL IPAGE IS
IRECIEVED
THROUGH
IMAIL

[Execution (Comm)/196/2026

[MS SUNPACK INDIA AND ANR Vs|
IMS R N PRINTPACK




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

b7 ISH. RAJ KUMAR, 603 ICommercial Suit  [CS (COMM)/488/2026 01-08-2026 The Supreme Industries Ltd VsGautam 9999093893 eludication.legal@outlo 01.08.2026
IDISTRICT JUDGEWEST ISATYENDRA KUMAR Bhasin(P), ok.com
(COMMERCIAL
ICOURT-01
603 ICommercial Suit  [CS (COMM)/491/2026 01-08-2026 IAMAR AGGARWAL Vs ABHISHEKDinesh Kumang625819068 rkpali@gmail.com 01.08.2026
IGOYAL \Yadav(P),
603 ICommercial Suit  [CS (COMM)/493/2026 03-08-2026 SAHU EXPORTS PVT LTD VsANUJ 0891656411 lkapoorandassociatesad [03.08.2026
IALLORASOFT PVT AND OTHER  [KAPOOR(P), v@gmail.com
603 ICommercial Suit  [CS (COMM)/497/2026 04-08-2026 XXXXX Vs YYYYY Navlin 9999306881 eludication.legal@outlo [04.08.2026
ISwain(P), ok.com
603 ICommercial Suit  [CS (COMM)/498/2026 04-08-2026 lAnsh Mangla Vs Mr MatinSantanu 9810688245 santanukanungoadv@g [04.08.2026
|Abdulrajjak [Kanungo(P), mail.com
603 Commercial Suit  [CS (COMM)/501/2026 04-08-2026 IMR SHAMSE ALAM Vs MRAayush 9999444371 IACCOUNTS@ARISEE (04.08.2026
IHAIDAR ALI kumar(P), IQUIPMENTSIDNIA.CO
M
603 ICommercial Suit  |CS (COMM)/518/2026 08-08-2026 State Bank of India Vs JadejaKrishna Kr9891416768 [kksinghadvo@gmail.co [08.08.2026
IMahipatsinh Dilavar Sinh ISharma(P), m
603 ICommercial Suit  [CS (COMM)/520/2026 11-08-2026 ICalvin Klein Trademark Trust andNavlin 9999306881 eludication.legal@outlo [11.08.2026
IAnother Vs Ashok Kumar ISwain(P), ok.com
603 ICommercial Suit  (Counter Claim/24/2026 14-08-2026 IPANZIKA BAWEJA Vs KIRAN[YASH 9310905051 tteam@sslegalsolution.c [14.08.2026
IGUPTA ICHOPRA(P), om
603 Commercial Suit  |CS (COMM)/535/2026 14-08-2026 ICanara Bank Vs Shri Sant Ram andAkanksha 0811343911 arbsamaiyar.adv@gmai (14.08.2026
IAnr Ahuja(P), l.com
603 ICommercial Suit  |CS (COMM)/537/2026 17-08-2026 Ajay Sing Vs TSI Overseas Pvt LtdSarang 8806669021 chowdharylawofficesllp [17.08.2026
land Ors IChowdhry(P), @gmail.com
603 ICommercial Suit  [CS (COMM)/538/2026 17-08-2026 IPuma Se Vs Ashok Kumar iGautam 9999093893 eludication.legal@outlo 17.08.2026
IBhasin(P), ok.com
603 ICommercial Suit  [CS (COMM)/541/2026 18-08-2026 IAMIT SINGHAL Vs  ANKITVishal Garg(P), 9810171302 18.08.2026
ISINDHWANI
603 ICommercial Suit  [CS (COMM)/542/2026 18-08-2026 State Bank of India Vs SUBHASH|Ravindra 8076466594 racpc.janakpuri@sbi.co.18.08.2026
KUMAR ANR Narayan in
Singh(P),
603 ICommercial Suit  [CS (COMM)/546/2026 19-08-2026 ICANARA BANK Vs SHANSHUMAN 9990042642 yamarketsforex@gmail. [19.08.2026
IBHUPENDER ISRIVASTAVA(P icom




S.NO COURT DISTRICT COURT ROOM CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

603 ICommercial Suit  [CS (COMM)/549/2026 21-08-2026 IMUKUL JAIN AND ORS VsSiddharth 9654554644 advocatealok1975@gmal21.08.2026
ISAURAV AGGARWAL Narang(P), il.com

603 Commercial Suit [ExXCOMM - Award by Arb04-08-2026 HDB FINANCIAL SERVICESDINESH IN/A 28.07.2026

Comm/56/2026 ILIMITED Vs Tejas Transport andJAIN(P),

ICompany

603 ICommercial Suit  [Execution (Comm)/276/2026 [01-08-2026 Singh Finlease Pvt Ltd Vs ManojADV ~ NITISHADV NITISHLEXGENTEM@GMAIL|01-08-2026
Kumar Singh ISHARMA(P), |SHARMA .COM

603 ICommercial Suit  [Execution (Comm)/277/2026 04-08-2026 INDIABULLS ASSETROHIT IROHIT GOSWAMINAMANMITRA09@G |04-08-2026
IRECONSTRUCTION COMPANY|GOSWAMI(P), IMAIL.COM
ILIMITED Vs AKSHYA KALYAN

603 ICommercial Suit  [Execution (Comm)/285/2026(13-08-2026 [TWC AVIATION CAPITAL LIMITEDShubham ROHIT GOSWAMINAMANMITRA09@G [13-08-2026
Vs SPICEJET LIMITED Agarwal(P), IMAIL.COM

603 ICommercial Suit  [Execution (Comm)/286/2026(13-08-2026 IAKTECH PRIMETOOL SOLUTIONSSUNDEEP IROHIT GOSWAMINAMANMITRA09@G [13-08-2026
Vs GURU AASHIRWAD INFRADANGI(P), IMAIL.COM
IJAND ORS

603 Commercial Suit  [Execution (Comm)/293/2026[14-08-2026 SUNDARAM FINANCE LTD VsMANISHA IMANISHA IMANISHABARUAHLE [14-08-2026
IMUKESH GOSWAMI AND ANR IBARUAH(P), BARUAH GAL@GMAIL.COM

603 ICommercial Suit  [Execution (Comm)/294/202617-08-2026 IBAJAJ FINANCE LTD VsArun Kumar ARUN KUMARGLORIOUSLAWASSOCj14-08-2026
IAIRALLIANCE EXPRESS CARGO[Sharma(P), SHAMRA TATES@GMAIL.COM
SERVICE PVT LTD

603 ICommercial Suit  [Execution (Comm)/295/2026 17-08-2026 IBAJAJ FINANCE LTD Vs VINEETArun Kumar |ARUN KUMARGLORIOUSLAWASSOC[14-08-2026
IKUMAR ISharma(P), SHAMRA TATES@GMAIL.COM

603 Commercial Suit  |OMP (I)(COMM)/2880/2026(01-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(01-08-2026
INDIA LIMITED Vs KULDEEPBhardwaj(P), .com
IGREWAL 2185

603 ICommercial Suit  |[OMP (I)(COMM)/2881/2026 01-08-2026 [TOYOTA FINANCIAL SERVICESRahul 9858683230 associatesrsgarg2@gma|j01-08-2026
INDIA LIMITED Vs ATAR SINGH[Bhardwaj(P), il.com
IMOR 3211

603 ICommercial Suit (OMP (I)(COMM)/2882/2026 [01-08-2026 [TOYOTA FINANCIAL SERVICESRahul 9858683230 associatesrsgarg2@gma01-08-2026
INDIA LIMITED Vs LOVEPREETBhardwaj(P), fil.com
ISINGH 1436

603 ICommercial Suit  (OMP (I)(COMM)/2883/2026 [01-08-2026 Kotak Mahindra Bank Ltd Vs GulabSUMIT 9858683230 lassociatesrsgarg2@gmaj01-08-2026
Al IKUMAR(P), fil.com

603 ICommercial Suit |OMP (I)(COMM)/2884/2026 [01-08-2026 [Kotak Mahindra Bank Ltd Vs JaypalSUMIT 9858683230 lassociatesrsgarg2@gma|j01-08-2026
Singh IKUMAR(P), il.com

603 ICommercial Suit  (OMP (1)(COMM)/2920/2026 03-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail03-08-2026
INDIA LIMITED Vs ABHISHESH[Bhardwaj(P), .com
RAJPUT
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603 ICommercial Suit  (OMP (I)(COMM)/2921/2026 03-08-2026 IKOTAK MAHINDRA BANKSUMIT 9858683230 associatesrsgarg2@gma03-08-2026
ILIMITED Vs SATNAM GOKAL IKUMAR(P), il.com

603 ICommercial Suit  (OMP (I)(COMM)/2922/2026 03-08-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 associatesrsgarg2@gma03-08-2026
Dharmendra Singh IKUMAR(P), il.com

603 ICommercial Suit  [OMP (I)(COMM)/2923/2026 03-08-2026 Kotak Mahindra Bank Ltd VsSUMIT 0858683230 lassociatesrsgarg2@gma03-08-2026
IPradeep IKUMAR(P), fil.com

603 ICommercial Suit  [(OMP (I)(COMM)/2924/2026 03-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail(03-08-2026
INDIA LIMITED Vs RIBHAV RISHI [Bhardwaj(P), .com

603 ICommercial Suit  (OMP (I)(COMM)/2925/2026 03-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(03-08-2026
INDIA LIMITED Vs ASHISH[Bhardwaj(P), .com
IKUMAR

603 ICommercial Suit  (OMP (I)(COMM)/2928/2026 [04-08-2026 BMW INDIA FINANCIALRahul 8376049807 advocateashok.1@gmail(04-08-2026
SERVICES PVT LTD Vs ShahBhardwaj(P), .com
[Nishant Arunkumar 8000

603 Commercial Suit  |OMP (I)(COMM)/2929/2026 [04-08-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 associatesrsgarg2@gma04-08-2026
Pogendra Singh IKUMAR(P), il.com

603 ICommercial Suit  (OMP (I)(COMM)/2931/2026 [04-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(04-08-2026
INDIA LIMITED Vs HARSIMRAN[Bhardwaj(P), .com
IKAUR 8751

603 ICommercial Suit  (OMP (I)(COMM)/2933/2026 04-08-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 associatesrsgarg2@gma04-08-2026
Surajeet Yadav [KUMAR(P), fil.com

603 Commercial Suit  |OMP (I)(COMM)/2935/2026 [04-08-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 associatesrsgarg2@gma04-08-2026
IShimbhu Singh IKUMAR(P), il.com

603 ICommercial Suit  |[OMP (I)(COMM)/2941/2026 [05-08-2026 ICHOLAMANDALAM INVESTMENTSUMIT 9858683230 associatesrsgarg2@gma|05-08-2026
IAND FINANCE COMPANYKUMAR(P), il.com
ILIMITED Vs RESHAMA MALIK

603 ICommercial Suit  |OMP (I)(COMM)/2942/2026 (05-08-2026 ICHOLAMANDALAM INVESTMENT[SUMIT 9858683230 associatesrsgarg2@gma05-08-2026
IAND FINANCE COMPANY[KUMAR(P), fil.com
ILIMITED Vs ATTAR SINGH

603 ICommercial Suit  |OMP (I)(COMM)/2943/2026 (05-08-2026 ICHOLAMANDALAM INVESTMENT[SUMIT 9858683230 associatesrsgarg2@gma05-08-2026
IAND FINANCE COMPANY[KUMAR(P), fil.com
ILIMITED Vs BALDEV P

603 ICommercial Suit (OMP (I)(COMM)/2944/2026 [05-08-2026 ICHOLAMANDALAM INVESTMENT|SUMIT 9858683230 associatesrsgarg2@gma05-08-2026
IAND FINANCE COMPANYKUMAR(P), il.com
ILIMITED Vs SONU R

603 ICommercial Suit  |[OMP (I)(COMM)/2945/2026 05-08-2026 ICHOLAMANDALAM INVESTMENT[SUMIT 9858683230 associatesrsgarg2@gma|05-08-2026
IAND FINANCE COMPANY[KUMAR(P), fil.com
ILIMITED Vs MANOJ KUMAR
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603 ICommercial Suit  (OMP (I)(COMM)/2946/2026 06-08-2026 IKOTAK MAHINDRA BANKSUMIT 9858683230 associatesrsgarg2@gma06-08-2026
ILIMITED Vs PRAKASH NARAYAN [KUMAR(P), il.com

603 ICommercial Suit  (OMP (I)(COMM)/2947/2026 [04-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail04-08-2026
INDIA LIMITED Vs LAVKUSH[Bhardwaj(P), .com
IBHATI

603 ICommercial Suit  (OMP (I)(COMM)/2948/2026 [07-08-2026 IKOTAK MAHINDRA BANKISUMIT 0858683230 associatesrsgarg2@gma07-08-2026
ILIMITED Vs RAJENDRA IKUMAR(P), fil.com

603 ICommercial Suit  (OMP (I)(COMM)/2949/2026 [07-08-2026 IKOTAK MAHINDRA BANKISUMIT 9858683230 associatesrsgarg2@gma07-08-2026
ILIMITED Vs RAVI RAGHAV IKUMAR(P), il.com

603 ICommercial Suit (OMP (I)(COMM)/2950/2026 [07-08-2026 IKOTAK MAHINDRA BANKSUMIT 9858683230 associatesrsgarg2@gma07-08-2026
ILIMITED Vs FARMAN IKUMAR(P), il.com

603 ICommercial Suit  (OMP (I)(COMM)/2951/2026 [07-08-2026 IKOTAK MAHINDRA BANKISUMIT 0858683230 associatesrsgarg2@gma07-08-2026
ILIMITED Vs VINAY IKUMAR(P), il.com

603 ICommercial Suit  |OMP (I)(COMM)/2952/2026 [07-08-2026 IKOTAK MAHINDRA BANKSUMIT 9858683230 associatesrsgarg2@gma07-08-2026
ILIMITED Vs ARUN SHARMA IKUMAR(P), il.com

603 ICommercial Suit  (OMP (I)(COMM)/2965/2026 08-08-2026 ICHOLAMANDALAM INVESTMENTISUMIT 0858683230 associatesrsgarg2@gma08-08-2026
IAND FINANCE COMPANY[KUMAR(P), il.com
ILIMITED Vs AKASH P

603 ICommercial Suit  (OMP (I)(COMM)/2966/2026 08-08-2026 ICHOLAMANDALAM INVESTMENT|SUMIT 9858683230 associatesrsgarg2@gma08-08-2026
IAND FINANCE COMPANY[KUMAR(P), fil.com
ILIMITED Vs MOR CONSTRUCTION|
ICO

603 Commercial Suit  |OMP (I)(COMM)/2967/2026 [08-08-2026 IKOTAK MAHINDRA BANKSUMIT 9858683230 lassociatesrsgarg2@gma08-08-2026
ILIMITED Vs Liyakat IKUMAR(P), il.com

603 ICommercial Suit  |(OMP (I)(COMM)/2968/2026 08-08-2026 IKOTAK MAHINDRA BANKISUMIT 9858683230 associatesrsgarg2@gma08-08-2026
ILIMITED Vs MANOJ IKUMAR(P), il.com

603 ICommercial Suit  |OMP (I)(COMM)/2994/2026 12-08-2026 Kotak Mahindra Bank Ltd VsSUMIT 9858683230 associatesrsgarg2@gma12-08-2026
IMukesh Sharma IKUMAR(P), il.com

603 ICommercial Suit  (OMP (I)(COMM)/2995/2026 (12-08-2026 IKOTAK MAHINDRA BANKSUMIT 9858683230 associatesrsgarg2@gma|12-08-2026
ILIMITED Vs Ajay IKUMAR(P), fil.com

603 ICommercial Suit  |OMP (I)(COMM)/2997/2026 [13-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail 13-08-2026
INDIA LIMITED Vs PARVINDER[Bhardwaj(P), .com
ISINGH RATHEE

603 ICommercial Suit  |[OMP (I)(COMM)/2998/2026 13-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail 13-08-2026
INDIA LIMITED Vs IMRANBhardwaj(P), .com
SIDDIQUI
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603 ICommercial Suit (OMP (I)(COMM)/2999/2026 13-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail(13-08-2026
INDIA LIMITED Vs DISTANCEBhardwaj(P), .com
[TRAVELS

603 ICommercial Suit (OMP (I)(COMM)/3000/2026(13-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail13-08-2026
INDIA LIMITED Vs DISTANCEBhardwaj(P), .com
[TRAVELS

603 ICommercial Suit  (OMP (I)(COMM)/3009/2026 (18-08-2026 IKOTAK MAHINDRA PRIME[SUMIT 0858683230 associatesrsgarg2@gma|18-08-2026
ILIMITED Vs NAND JI YADAV IKUMAR(P), fil.com

603 ICommercial Suit  (OMP (I)(COMM)/3010/2026 (18-08-2026 IKOTAK MAHINDRA PRIMESUMIT 9858683230 associatesrsgarg2@gma|18-08-2026
ILIMITED Vs SUMIT KUMAR IKUMAR(P), il.com

603 ICommercial Suit (OMP (I)(COMM)/3011/2026 18-08-2026 IKOTAK MAHINDRA PRIMESUMIT 9858683230 associatesrsgarg2@gma|18-08-2026
ILIMITED Vs KAVITA KUMARI IKUMAR(P), il.com

603 ICommercial Suit  (OMP (I)(COMM)/3016/2026 (19-08-2026 IM/s cholamandalam investment andSUMIT 0858683230 associatesrsgarg2@gma|19-08-2026
finance co Itd Vs RAJ KUMAR IKUMAR(P), il.com

603 Commercial Suit  |[OMP (I)(COMM)/3017/2026 [19-08-2026 IM/s cholamandalam investment andSUMIT 9858683230 lassociatesrsgarg2@gma|19-08-2026
ffinance co ltd Vs AKSHAY R IKUMAR(P), il.com

603 ICommercial Suit (OMP (I)(COMM)/3018/2026 (19-08-2026 IM/S KOTAK MAHINDRA PRIMESUMIT 0858683230 associatesrsgarg2@gma|19-08-2026
ILTD Vs PARVEEN KUMAR IKUMAR(P), il.com

603 ICommercial Suit  (OMP (I)(COMM)/3020/2026 20-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail 20-08-2026
INDIA LIMITED Vs DISTANCEBhardwaj(P), .com
[TRAVELS

603 ICommercial Suit  |OMP (I)(COMM)/3021/2026 [20-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail 20-08-2026
INDIA LIMITED Vs JAI BHAGWAN [Bhardwaj(P), .com

603 Commercial Suit  |OMP (I)(COMM)/3022/2026 [20-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 advocateashok.1@gmail|[20-08-2026
INDIA LIMITED Vs SHELENDRABhardwaj(P), .com
IRAJENDRA

603 ICommercial Suit  (OMP (1)(COMM)/3023/2026 20-08-2026 IM/S KOTAK MAHINDRA PRIMESUMIT 9858683230 associatesrsgarg2@gma20-08-2026
ILTD Vs IQBAL AHMAD SIDDIQUI [KUMAR(P), fil.com

603 ICommercial Suit  (OMP (I)(COMM)/3036/2026 [21-08-2026 IMCDERMOTT INDIA PRIVATEPRADEEP 9650111231 hitesh@legalmeliorist.c [21-08-2026
ILIMITED Vs MR RISHABH KUMAR [KUMAR(P), om

603 ICommercial Suit (OMP (I)(COMM)/3039/2026 [22-08-2026 IM/S KOTAK MAHINDRA PRIMESUMIT 9858683230 associatesrsgarg2@gma22-08-2026
ILTD Vs HIMANSHU TIWARI IKUMAR(P), il.com

603 ICommercial Suit  (OMP (I)(COMM)/3049/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESRahul 8376049807 ladvocateashok.1@gmail25-08-2026
INDIA LIMITED Vs NIRAJ BORAH [Bhardwaj(P), .com
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48 ISH. VINOD YADAV, 613 ICommercial IOMP (I)(COMM)/2888/2026|01-08-2026 Kotak Mahindra Bank Ltd Vs JaspalRAVI 9958683230 associatesrsgarg2@gma 27-07-2026
IDISTRICT JUDGE,WEST Suit Masih ISHANKAR il.com
ICOMMERCIAL IGARG
ICOURT/SH.
[BALWANT RAI 613 ICommercial IOMP (I)(COMM)/2889/2026 [01-08-2026 Kotak Mahindra Bank Ltd VSRAVI 9958683230 lassociatesrsgarg2@gmal27-07-2026
[BANSAL, DISTRICT] Suit Mahendra Singh ISHANKAR iil.com
WDUGE, IGARG
ICOMMERCIAL
ICOURT-02 613 Commercial ICS (COMM)/496/2026 03-08-2026 MR SACHIN GOEL PROP OF MSJAGRITI 8527506427 Tawfirm@unsolvedlegal [28-07-2026
Suit IBHAGWATI ORGANICS VSJAIN(P), com
IMUKESH KUMAR PROP OF MS
INDO ISRAEL CROP SCIENCES
613 ICommercial IOMP (I)(COMM)/2896/2026 |01-08-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail[28-07-2026
Suit INDIA LIMITED Vs AMAR SINGH[Bhardwaj(P), .com
8361
613 ICommercial IOMP (I)(COMM)/2897/2026 |01-08-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 ladvocateashok.1@gmail|[28-07-2026
Suit INDIA LIMITED Vs AKSHAY[Bhardwaj(P), .com
[TREHEN 3901
613 ICommercial OMP (I)(COMM)/2898/2026 [01-08-2026 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 advocateashok.1@gmail|[28-07-2026
Suit INDIA LIMITED Vs ANMOLBhardwaj(P), .com
IKHURANA 1557
613 ICommercial IOMP (I)(COMM)/2899/2026 [01-08-2026 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 advocateashok.1@gmail|[28-07-2026
Suit INDIA LIMITED Vs JATINDER[Bhardwaj(P), .com
IKUMAR 9242
613 ICommercial IOMP (I)(COMM)/2900/2026 [01-08-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmail 28-07-2026
Suit INDIA LIMITED Vs ANMOLBhardwaj(P), .com
INIJHAWAN 2884
613 ICommercial IOMP (I)(COMM)/2901/2026 |01-08-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmail 28-07-2026
Suit INDIA LIMITED Vs SAHIN KHABhardwaj(P), .com
14929
613 ICommercial OMP (I)(COMM)/2902/2026 [01-08-2026 [TOYOTA FINANCIAL SERVICES[Rahul 9013493108 advocateashok.1@gmail|[28-07-2026
Suit INDIA LIMITED Vs RAJBIR KAUR[Bhardwaj(P), .com
0113
613 ICommercial IOMP (I)(COMM)/2903/2026 [01-08-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmail 28-07-2026
Suit INDIA LIMITED Vs RAJ KAUR[Bhardwaj(P), .com
IPANDHER 1950
613 ICommercial IOMP (I)(COMM)/2904/2026 |01-08-2026 [TOYOTA FINANCIAL SERVICESRahul 9013493108 advocateashok.1@gmail 28-07-2026
Suit INDIA LIMITED Vs RAJVIR KAURBhardwaj(P), .com
1706
613 ICommercial IOMP (I)(COMM)/2939/2026 |04-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail|[29-07-2026
Suit ISARABJEET SINGH 3501 [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/2936/2026 |04-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail|30-07-2026
Suit IYAVIN BHATIA 7576 Bhardwaj(P), .com
613 ICommercial CS (COMM)/500/2026 04-08-2026 IPUMA SE Vs BHAVNA CHUG IGAUTAM 9999306881 eludicatoin.legal@outlo 02-08-2026
Suit IBHASIN ok.com
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613 ICommercial IOMP (I)(COMM)/2938/2026 |04-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail(01-08-2026
Suit IBALRAJ SINGH 0466 Bhardwaj(P), .com
613 ICommercial OMP (I)(COMM)/2940/2026 |04-08-2026 [Toyota Financial Ser India Ltd Vs[Rahul 9013493108 advocateashok.1@gmail01-08-2026
Suit IMANJIT SINGH 7337 Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/2937/2026 |04-08-2026 [Toyota Financial Ser India Ltd Vs[Rahul 9013493108 advocateashok.1@gmail01-08-2026
Suit IKRISHAN KUMAR AHLAWAT 4740 [Bhardwaj(P), .com
613 ICommercial CS (COMM)/513/2026 06-08-2026 State Bank of India Vs SepoyKrishna Kr9315165656 advkrishnai411@gmail. 02-08-2026
Suit INoushad Khan K K ISharma(P), com
613 ICommercial CS (COMM)/511/2026 05-08-2026 [Puma Se Vs Ashok Kumar IGAUTAM 9999306881 eludicatoin.legal@outlo [03-08-2026
Suit [BHASIN ok.com
613 ICommercial IOMP (I)(COMM)/2954/2026 |08-08-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gma04-08-2026
Suit [TARUN YADAV ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2953/2026 [08-08-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gma04-08-2026
Suit IGUDIYA DEVI ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/2955/2026 |08-08-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gma04-08-2026
Suit IVICKEY ISHANKAR il.com
IGARG
613 ICommercial CS (COMM)/529/2026 12-08-2026 IPUNJAB NATIONAL BANK VSLALIT KUMAR{828555162 lkalaanilegaladvisors@g [05-08-2026
Suit IPRITAM SINGH ISHARMA(P), mail.com
613 ICommercial CS (COMM)/528/2026 12-08-2026 Hills Engineering Vs AVSushil  Kumar9818165785 hellocounsel@gmail.co [07-08-2026
Suit IConstructions ISharma(P), m
613 ICommercial CS (COMM)/522/2026 11-08-2026 RENU GOSWAMI Vs AUTOMOTIVEARSH 9711575152 legalbhalla@gmail.com |07-08-2026
Suit KIA BHALLA(P),
613 ICommercial CS (COMM)/519/2026 10-08-2026 |Ajay Turan Vs Love Kumar [Pankaj Kumar9625506521 dubeyabhi73@gmail.co 07-08-2026
Suit [Pandey(P), m
613 ICommercial IOMP (I)(COMM)/2986/2026 [12-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail 08-08-2026
Suit IVIRENDER SINGH 0009 [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/2987/2026 [12-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail(08-08-2026
Suit IDISTANCE TRAVELS 1280 Bhardwaj(P), .com
613 ICommercial CS (COMM)/523/2026 11-08-2026 ISUPARSHVA SWABS LIMITED VsSUNIL 9654981794 waliadvocate@gmail.co 08-08-2026
Suit V2 RETAIL LIMITED IWALI(P), m
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613 ICommercial CS (COMM)/527/2026 12-08-2026 HV Frieght Private Limited Vs MsRajan 9728410090 rajanmiglani@gmail.co 10-08-2026
Suit IHM Logistics Miglani(P), m
613 ICommercial CS (COMM)/524/2026 12-08-2026 Spigen India Pvt Ltd Vs ASHOKGAUTAM 9999306881 eludicatoin.legal@outlo 10-08-2026
Suit KUMAR BHASIN ok.com
613 ICommercial IOMP (I)(COMM)/2996/2026 [12-08-2026 IM/s Kotak Mahindra Prime Ltd VSRAVI 9958683230 associatesrsgarg2@gma|10-08-2026
Suit IPadam Kumar ISHANKAR fil.com
IGARG
613 ICommercial ICS (COMM)/533/2026 13-08-2026 IMEDIA 24X7  ADVERTISINGArvind 0891117112 info@lexavapartners.co [11-08-2026
Suit IPRIVATE LIMITED Vs AMPVashistha(P), m
Hospitality and ors
613 ICommercial IOMP (I)(COMM)/3001/2026 [13-08-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gma(13-08-2026
Suit Prakash Priyadarshi ISHANKAR il.com
IGARG
613 ICommercial IOMP (I)(COMM)/3003/2026 [18-08-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gma|18-08-2026
Suit IACHRAF ALI ISHANKAR il.com
IGARG
613 ICommercial CS (COMM)/544/2026 18-08-2026 ICSP  LOGISTICS PVT LTD VsPankaj 9717131670 adv.pankaj8008@gmail(14-08-2026
Suit SHREE SHYAM AIR EXPRESS PVT{Sharma(P), .com
ILTD
613 ICommercial ICS (COMM)/543/2026 18-08-2026 IFAST FORWARD  LOGISTICSSHIVAM 9654545855 legal@shivamsharma.ini4-08-2026
Suit IINDIA PVT Vs INDOLOGSHARMA(P), ffo
ILOGISTICS PVT LTD
613 ICommercial IOMP (I)(COMM)/3002/202618-08-2026 IM/s Kotak Mahindra Bank Ltd VSRAVI 9958683230 associatesrsgarg2@gma|18-08-2026
Suit IAJIT SINGH ISHANKAR fil.com
IGARG
613 ICommercial [Execution (Comm)/297/2026 [19-08-2026 SUNDARAM FINANCE LTD VsMANISHA 8826750777 manishabaruahlegal @g (15-08-2026
Suit IVIKRANT BHARDWAJ AND RAJABARUAH(P), mail.com
IBABU
613 ICommercial CS (COMM)/545/2026 18-08-2026 DEVENDER KUMAR Vs NEPSrakesh garg(P), 9990333933 ecolawchambers@gmai 17-08-2026
Suit [TECHOLOGIES PVT LTD l.com
613 ICommercial OMP (I)(COMM)/3029/2026 [21-08-2026 [Toyota Financial Ser India Ltd Vs[Rahul 9013493108 advocateashok.1@gmail17-08-2026
Suit IRAJIV KUMAR 4916 [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/3033/2026 [21-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail 17-08-2026
Suit ISHIVANK CHAUDHARY 8819 [Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/3034/2026 [21-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail 17-08-2026
Suit UYOTI V1J 8592 Bhardwaj(P), .com
613 ICommercial IOMP (I)(COMM)/3031/2026 [21-08-2026 [Toyota Financial Ser India Ltd Vs[Rahul 9013493108 advocateashok.1@gmail17-08-2026
Suit ISULTAN MALIK 2800 [Bhardwaj(P), .com
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613 ICommercial IOMP (I)(COMM)/3028/2026 [21-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail17-08-2026
Suit ISANDEEP KUMAR YADAYV 8953 Bhardwaj(P), .com

613 ICommercial IOMP (I)(COMM)/3035/2026 [21-08-2026 [Toyota Financial Ser India Ltd Vs[Rahul 9013493108 advocateashok.1@gmail 17-08-2026
Suit IMOHAN SINGH 0597 Bhardwaj(P), .com

613 ICommercial IOMP (I)(COMM)/3030/2026 [21-08-2026 [Toyota Financial Ser India Ltd Vs[Rahul 9013493108 advocateashok.1@gmail 17-08-2026
Suit IMAHESH CHAND MEENA 0727 [Bhardwaj(P), .com

613 ICommercial ICS (COMM)/550/2026 22-08-2026 lAanchal Bathla Vs Mr Vikesh Kumar [Bhavya Sethi(P),/9811389644 sethibhavya@gmail.co [17-08-2026
Suit m

613 ICommercial IOMP (I)(COMM)/3032/2026 [21-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail17-08-2026
Suit ISHYNESH PEELIYAT 2962 [Bhardwaj(P), .com

613 ICommercial ICS (COMM)/547/2026 19-08-2026 STATE BANK OF INDIA Vs MS|Nirmal Mishra (9311131978 no email 17-08-2026
Suit ISOLANKI ENTERPRISES

613 ICommercial CS (COMM)/557/2026 29-08-2026 State Bank Of India Vs ANKITA IVAIBHAV 9971336611 waibhav.yadav@hotmail 20-08-2026
Suit IYADAV(P), .com

613 ICommercial ICS (COMM)/558/2026 29-08-2026 State Bank Of India Vs UDITIVAIBHAV 9971336611 vaibhav.yadav@hotmaill20-08-2026
Suit IMADAAN IYADAV(P), .com

613 ICommercial IOMP (I)(COMM)/3063/2026 [29-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 ladvocateashok.1@gmail 20-08-2026
Suit IRUN MORAN 1147 [Bhardwaj(P), .com

613 ICommercial IOMP (I)(COMM)/3061/2026 [29-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail 20-08-2026
Suit IRAFIQ UDDIN AHMED 0542 Bhardwaj(P), .com

613 ICommercial IOMP (I)(COMM)/3059/2026 [29-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail|[20-08-2026
Suit IBLUBUCKS ASSET PRIVATEBhardwaj(P), .com

ILIMITED 0617

613 ICommercial IOMP (I)(COMM)/3060/2026[29-08-2026 [Toyota Financial Ser India Ltd Vs[Rahul 9013493108 advocateashok.1@gmail 20-08-2026

Suit IBESTWAY CABS SERVICESBhardwaj(P), .com
IPRIVATE LIMITED 6129

613 ICommercial IOMP (I)(COMM)/3064/2026 [29-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail|[20-08-2026
Suit IBABU LAL 5919 [Bhardwaj(P), .com

613 ICommercial IOMP (I)(COMM)/3062/2026 [29-08-2026 [Toyota Financial Ser India Ltd VsRahul 9013493108 advocateashok.1@gmail|[20-08-2026
Suit ILALU RAM JAT 8032 Bhardwaj(P), .com

613 ICommercial IOMP (I)(COMM)/3065/2026 [29-08-2026 [Toyota Financial Ser India Ltd Vs[Rahul 9013493108 advocateashok.1@gmail 20-08-2026
Suit IAZIMUDDIN PATHAN 7395 [Bhardwaj(P), .com




S.NO COURT DISTRICT COURTROOM C CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

613 ICommercial IOMP (COMM)/31/2026 24-08-2026 RAVI KUMAR DAWAR Vs IDFC{Umesh 9911633057 globalijudexlawfirm@g [21-08-2026
Suit IFIRST BANK LIMITED Burnwal(P), mail.com
613 ICommercial CS (COMM)/554/2026 25-08-2026 ISTATE BANK OF INDIA Vs NITIN[Sunil Verma(P), 9868101935 suniladvocate@yahoo.c [22-08-2026
Suit ISONI 0.in
613 ICommercial [Execution (Comm)/284/2026(12-08-2026 [ECOM EXPRESS LIMITED VsNaman 98100573800 office@njlaw.in 03-08-2026
Suit EXPERTTAG ECOMMERCEYoshi(P),
IPRIVATE LIMITED
613 ICommercial ICS (COMM)/517/2026 08-08-2026 IMS AMETRO WIRES AND CABLES|Prince(P), 9810248919 vinaynetex@gmail.com [30-07-2026
Suit IVs MS VAISHNAVI ENTERPRISES
613 ICommercial CS (COMM)/514/2026 07-08-2026 IVIJENDER SINGH AND ORS VsPRASHANT 9643847071 Iproffice372@gmail.co [05-08-2026
Suit IVIVEK RATHI ISINGH(P), m
613 ICommercial IOMP (I)(COMM)/2916/2026 |01-08-2026 ICHOLAMANDALAM INVESTMENT|RAVI 9958683230 associatesrsgarg2@gma29-07-2026
Suit IAND FINANCE COMPANY|SHANKAR il.com
ILIMITED Vs SATBIR J IGARG
613 ICommercial OMP (I)(COMM)/2911/2026 [01-08-2026 ICHOLAMANDALAM INVESTMENT|RAVI 9958683230 associatesrsgarg2@gma29-07-2026
Suit IAND FINANCE COMPANY|SHANKAR il.com
ILIMITED Vs AKASH P IGARG
613 ICommercial IOMP (I)(COMM)/2909/2026 |01-08-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@gma29-07-2026
Suit IAND FINANCE COMPANY|SHANKAR il.com
ILIMITED Vs MOR CONSTRUCTIONIGARG
ICO
613 ICommercial IOMP (I)(COMM)/2908/2026|01-08-2026 ICHOLAMANDALAM INVESTMENT[RAVI 9958683230 associatesrsgarg2@gma29-07-2026
Suit IAND FINANCE COMPANYSHANKAR fil.com
ILIMITED Vs JAI PARKASH IGARG
613 ICommercial IOMP (I)(COMM)/2907/2026 [01-08-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@gma29-07-2026
Suit IAND FINANCE COMPANY|SHANKAR il.com
ILIMITED Vs SATPALIGARG
IBHOOPSINGH
613 ICommercial IOMP (I)(COMM)/2905/2026 |01-08-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@gma29-07-2026
Suit IAND FINANCE COMPANY|SHANKAR il.com
ILIMITED Vs JONTY MAN IGARG
613 ICommercial IOMP (I)(COMM)/2887/2026 |01-08-2026 [Kotak Mahindra Bank Ltd Vs Ginni [RAVI 9958683230 associatesrsgarg2@gma 27-07-2026
Suit ISHANKAR fil.com
IGARG
613 ICommercial IOMP (I)(COMM)/2912/2026 |01-08-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg2@gma29-07-2026
Suit IAND FINANCE COMPANYSHANKAR fil.com
ILIMITED Vs AMRIK SINGH IGARG
613 ICommercial IOMP (I)(COMM)/2913/2026 |01-08-2026 ICHOLAMANDALAM INVESTMENT[RAVI 9958683230 associatesrsgarg2@gma29-07-2026
Suit IAND FINANCE COMPANY|SHANKAR il.com
ILIMITED Vs RAJ KUMAR IGARG
613 ICommercial IOMP (I)(COMM)/2915/2026 |01-08-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg2@gma29-07-2026
Suit IAND FINANCE COMPANYSHANKAR fil.com
ILIMITED Vs AKSHAY R IGARG
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613 ICommercial [Execution (Comm)/281/2026 |06-08-2026 IMS NEUTRAL NVOCC PVTRENU(P), /19971113447 advsunilverma.dellegal [01-08-2026
Suit ILTD Vs MS CARGOCARE FREIGHTSunil Kumar @gmail.com
IAND FORWARDING PVT LTD IVerma
1o ISH. GAUTAM|SOUTH- 614 IARBITRATION IOMP (I)(COMM)/2886/2026|01-08-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1[28.07.2026
IMANAN, DISTRICTWEST ISANDHYA YADAV ISHANKAR @GMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT-03 614 IARBITRATION IOMP (I)(COMM)/2906/2026 |01-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.07.2026
SUKHWANT SINGH VIRK IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2895/2026 |01-08-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.07.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
IMANISH J
614 IARBITRATION IOMP (I)(COMM)/2894/2026 |01-08-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[28.07.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
IMANDEEP M
614 IARBITRATION IOMP (I)(COMM)/2893/2026 |01-08-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1[29.07.2026
IAJAY PAL ISHANKAR @GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/490/2026 01-08-2026 ISCIENS LOGISTICS INDIA Vs AFMMR. ANUJ9811931583 IANUJ.RAJPAL.LAW@ [29.07.2026
SUIT ILOGISTICS IRAJPAL GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/489/2026 01-08-2026 IPUMA SE Vs KASIM IMR. GAUTAM/9999306881 LEGAL@OUTLOOK.C [30.07.2026
SUIT IBHASIN OM
614 IARBITRATION IOMP (I)(COMM)/2892/2026 |01-08-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1[27.07.2026
ILALLU RAM ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2891/2026 |01-08-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1[27.07.2026
M PRAKASH ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2885/2026 |01-08-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1[27.07.2026
IDHARMVEER SINGH ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2890/2026|01-08-2026 IKOTAK MAHINDRA BANK LTD VsMR. RAVI9911883603 IASSOCIATESRSGARG1[27.07.2026
ISUNIL KUMAR ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2919/2026 |01-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.07.2026
IHASEEN ULLAH IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2918/2026 |01-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.07.2026
IVEENA DEVI IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2917/2026 |01-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.07.2026
IDALIP KUMAR IBHARDWAJ GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM)/2914/2026 |01-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.07.2026
IDIL MOHD IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2910/2026 |01-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.07.2026
I[HARBHEJ SINGH IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2927/2026 |04-08-2026 BMW INDIA FINANCIALMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.07.2026
SERVICES Vs SHAH NISHANTBHARDWAJ GMAIL.COM
JARUN KUMAR
614 IARBITRATION IOMP (I)(COMM)/2926/2026 |04-08-2026 IBMW INDIA FINANCIALMR. RAHUL8376049807 IADVOCATEASHOK.1@ [28.07.2026
SERVICES Vs HIMANSHU PANT [BHARDWAJ GMAIL.COM
614 ICOMMERCIAL CS (COMM)/502/2026 04-08-2026 AR FLIGHT TRAVELS PRIVATEMR. KARTIKI8368060074 IADVOCATEKARTIK98 |01.08.2026
SUIT ILIMITED Vs JATIN GUPTA JAIN @GMAIL.COM
614 IMICELLANEOUS MISC DJ ADJ/708/2026 04-08-2026 SHIVAM REALTORS Vs INDIANMR. MAYANK9891394456 IADVOCATEGAKKHAR [01.08.2026
IBANK IGAKKHAR @GMAIL.COM
614 ICOMMERCIAL CS (COMM)/505/2026 05-08-2026 [Punjab National Bank Vs SARBJITIMR. KAMAL9868927179 IKALANILEGALADVISI 03.08.2026
SUIT IKAUR ISINGH ORS@GMAIL.COM
614 EXECUTION [Execution (Comm)/278/2026/05-08-2026 IOM PARKESH Vs S KMR. S.BJ9891099883 GAHLOT.YASH@GMA |01.08.2026
IELECTRICALS ISHARMA IL.COM
614 EXECUTION [Execution (Comm)/280/2026/05-08-2026 ISUKHDEEP SINGH Vs SANDEEPMR.CHIRAG [7048926509 ADV.CHIRAGAGGAR |01.08.2026
IMISHRA IAGGARWAL WAL14@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/504/2026 05-08-2026 Punjab National Bank VsMR. KAMAL9868927179 IKALANILEGALADVISI 03.08.2026
SUIT IPRABHJEET SINGH ISINGH ORS@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/515/2026 07-08-2026 IPRA TELEHEALTH Vs ADVANTELMR. TARUN|9650446866 T.KHANNA@GMAIL.C |05.08.2026
SUIT [TECHNOLOGIES KHANNA OM
614 ICOMMERCIAL CS (COMM)/516/2026 07-08-2026 ICANARA BANK Vs HI FILIMS. REKHA9810168405 T.KHANNA@GMAIL.C |05.08.2026
SUIT IENGINEERS AND FABRICATORS [RUSTOGI OM
614 IARBITRATION  |OMP (I)(COMM)/2969/2026 |08-08-2026 IKOTAK MAHINDRA PRIME VsMR. RAVI9911883603 IASSOCIATESRSGARG1/04.08.2026
IVARUN GUPTA ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2974/2026 [10-08-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(04.08.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
ISATBIR J
614 IARBITRATION IOMP (I)(COMM)/2980/2026 [10-08-2026 IKOTAK MAHINDRA BANK Vs PRI/MR. RAVI9911883603 IASSOCIATESRSGARG1(04.08.2026
ILOGISOLUTIONS ISHANKAR @GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM)/2978/2026 [10-08-2026 IKOTAK MAHINDRA IMR. RAVI9911883603 IASSOCIATESRSGARG1(04.08.2026
IDHEERAJ KUMAR ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2977/2026 [10-08-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1(04.08.2026
IMOHAMMAD SAHUN ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2976/2026 [10-08-2026 IKOTAK MAHINDRA BANK VsMR. RAVI0911883603 IASSOCIATESRSGARG1(04.08.2026
ISATNAM GOKALI ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2975/2026 [10-08-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1(04.08.2026
IGURU NANAK TRANSPORTISHANKAR @GMAIL.COM
ICOMPANY
614 IARBITRATION IOMP (I)(COMM)/2970/2026 [10-08-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1(04.08.2026
INADEEM ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2971/2026 [10-08-2026 IKOTAK MAHINDRA BANK Vs MDMR. RAVI9911883603 IASSOCIATESRSGARG1(04.08.2026
IFIROZ ISHANKAR @GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2972/2026 [10-08-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1(04.08.2026
IVIJAY ISHANKAR @GMAIL.COM
614 IARBITRATION OMP (I)(COMM)/2973/2026 [10-08-2026 ICHOLAMANDALAM INVESTMENTMR. RAVIQ911883603 IASSOCIATESRSGARG1(04.08.2026
IJAND FINANCE COMPANY Vs AMITISHANKAR @GMAIL.COM
IDHIMAN
614 ICOMMERCIAL CS (COMM)/521/2026 11-08-2026 M VARDHMAN ENTERPRISES VsMR. SAURABH|9119725897 [YS06658@GMAIL.CO (07.08.2026
SUIT IR K ENTERPRISES IVERMA M
614 IARBITRATION IOMP (I)(COMM)/2990/2026 [12-08-2026 TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [06.08.2026
IDISTANCE TRAVELS IBHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2991/2026 [12-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@(06.08.2026
RESHMA PARVEEN IBHARDWAJ GMAIL.COM
614 IARBITRATION OMP (I)(COMM)/2992/2026 [12-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@|06.08.2026
IGANESH MAHADEV PHADTARE [BHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/2993/2026 [12-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@|06.08.2026
UITU CHUTIA IBHARDWAJ GMAIL.COM
614 ICOMMERCIAL CS (COMM)/526/2026 12-08-2026 PUNJAB NATIONAL BANK VsMR. KAMAL9868927179 IKALANILEGALADVISI 07.08.2026
SUIT REENA MALIK ISINGH ORS@GMAIL.COM
614 ICOMMERCIAL CS (COMM)/525/2026 12-08-2026 PUNJAB NATIONAL BANK VsMR. KAMAL9868927179 IKALANILEGALADVISI 07.08.2026
SUIT IMOHIT SINGLA ISINGH ORS@GMAIL.COM
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614 IARBITRATION IOMP (I)(COMM)/2989/2026 [12-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.08.2026
JAVED KHAN IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/2988/2026 [12-08-2026 [TOYOTA FINANCIAL SERVICES VsMR. RAHUL8376049807 IADVOCATEASHOK.1@ [10.08.2026
IAFZAL KHAN IBHARDWAJ GMAIL.COM

614 I[EXECUTION [Execution (Comm)/292/2026(13-08-2026 IBROAD INJECTABLES Vs ROYAL| 10.08.2026
IDRUG DISTRIBUTORS

614 IEXECUTION [Execution (Comm)/287/2026[13-08-2026 IAJAY JAIN Vs DHIRAJ SHARMA |MR. V.K(9599043045 ILEGAL@SIGMALEGA [11.08.2026

ISINGHAL IL.IN

614 EXECUTION [Execution (Comm)/288/2026(13-08-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1(07.08.2026
IANKIT KUMAR ISHANKAR @GMAIL.COM

614 IEXECUTION [Execution (Comm)/289/2026[13-08-2026 ICHHOTEY LAL Vs BUZZ MAXMR. ARVIND9811313311 IADVOCATEARVINDG [11.08.2026
IPRODUCTS IGUPTA [UPTA@GMAIL.COM

614 IEXECUTION [Execution (Comm)/290/2026[13-08-2026 ICHHOTEY LAL Vs MILI OHRI IMR.  ARVINDg811313311 IADVOCATEARVINDG [11.08.2026

IGUPTA UPTA@GMAIL.COM
614 ICOMMERCIAL ICS (COMM)/534/2026 14-08-2026 Citrine Clinic Vs ICICI Bank Limited [MS. MEGHA/9999352111 IMEGHA@MANCHAN [10.08.2026
SUIT IGAUR IDACO.COM
614 ICOMMERCIAL CS (COMM)/539/2026 17-08-2026 ICRYSTA INTERNATIONAL Vs BKCMR. MAYANK|9711841361 IADVMAYANKSHARM [11.08.2026
SUIT IGARMENTS LLP ISHARMA IA@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3007/2026 [18-08-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[13.08.2026
IRAHUL VERMA ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3005/2026 [18-08-2026 IKOTAK MAHINDRA PRIME VsMR. RAVI9911883603 IASSOCIATESRSGARG1[13.08.2026
IPRASHANT MAURYA ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3004/2026[18-08-2026 IKOTAK MAHINDRA BANK VsMR. RAVI9911883603 IASSOCIATESRSGARG1[13.08.2026
INEERAJ KUMAR ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3008/2026[18-08-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1[13.08.2026
IAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
IBUNTY B

614 IARBITRATION IOMP (I)(COMM)/3006/202618-08-2026 IKOTAK MAHINDRA PRIME VsMR. RAVI9911883603 IASSOCIATESRSGARG1[13.08.2026
HIMANSHU GUPTA ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3013/2026 [19-08-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[13.08.2026
IAND FINANCE COMPANYSHANKAR @GMAIL.COM
ILIMITED Vs SATPAL
IBHOOPSINGH
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CASE NUMBER
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REGISTRATION

OFPETITIONER
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FILING

614 I[EXECUTION [Execution (Comm)/296/2026(19-08-2026 IARTHANT ENTERPRISES VsMR. ATUL KR9810040036 IATULHIGHCOURT200[17.08.2026
IRAHUL AGGARWAL JAIN 0@YAHOO.COM

614 IARBITRATION IOMP (I)(COMM)/3015/2026 [19-08-2026 IKOTAK MAHINDRA PRIMEMR. RAVI9911883603 IASSOCIATESRSGARG1(13.08.2026
ILIMITED Vs MOHAMMAD SALIM [SHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3014/2026 [19-08-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[13.08.2026
IAND FINANCE COMPANY|SHANKAR @GMAIL.COM
ILIMITED Vs AMRIK SINGH

614 IARBITRATION IOMP (I)(COMM)/3012/2026 [19-08-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1[13.08.2026
IAND FINANCE COMPANY|SHANKAR @GMAIL.COM
ILIMITED Vs JONTY MAN

614 IARBITRATION IOMP (I)(COMM)/3019/2026 [20-08-2026 IAVANSE FINANCIAL SERVICES VsMR. AMIT KR9990659331 IKMPSPARTNER@GM (18.08.2026
IAMIT KUMAR ISINHA IAIL.COM

614 IARBITRATION IOMP (COMM)/30/2026 22-08-2026 iGovt of NCT of Delhi Vs SETHIMR. ARVIND9811317311 IADVOCATEARVINDG [18.08.2026
ICONSTRUCTION IGUPTA [UPTA@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3037/2026 [22-08-2026 IPIRAMAL FINANCE LTD Vs RAVIMR. ANANJAY[7455023130 IASAPLEGALANDADV [17.08.2026
SHANKAR ISINGH OCATE@GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3040/2026[22-08-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI9911883603 IASSOCIATESRSGARG1(13.08.2026
IAND FINANCE COMPANY Vs JAISHANKAR @GMAIL.COM
IPARKASH

614 IARBITRATION IOMP (I)(COMM)/3041/2026 [22-08-2026 IKOTAK MAHINDRA PRIME VsMR. RAVI9911883603 IASSOCIATESRSGARG1(13.08.2026
ISUNIL KUMAR ISHANKAR @GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3056/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.08.2026
INDIA LIMITED Vs ROHIT S IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3058/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.08.2026
INDIA LIMITED Vs DEEPAKBHARDWAJ GMAIL.COM
IKUMAR

614 IARBITRATION IOMP (I)(COMM)/3042/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.08.2026
INDIA LIMITED Vs DISTANCEBHARDWAJ GMAIL.COM
[TRAVELS

614 IARBITRATION IOMP (I)(COMM)/3043/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.08.2026
IINDIA LIMITED Vs SACHIN L IBHARDWAJ GMAIL.COM

614 IARBITRATION IOMP (I)(COMM)/3044/2026 [25-08-2026 TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ 13.08.2026
INDIA LIMITED Vs AKATOLIBHARDWAJ GMAIL.COM
ICHOPHI

614 IARBITRATION IOMP (I)(COMM)/3045/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.08.2026
IINDIA LIMITED Vs OM PRAKASHBHARDWAJ GMAIL.COM
ICHOURASIYA
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614 IARBITRATION IOMP (I)(COMM)/3046/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ 13.08.2026
INDIA LIMITED Vs THE TEABHARDWAJ IGMAIL.COM
HEAVEN
614 IARBITRATION IOMP (I)(COMM)/3047/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [17.08.2026
INDIA LIMITED Vs SAURABHBHARDWAJ IGMAIL.COM
SINGH
614 IARBITRATION IOMP (I)(COMM)/3050/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [17.08.2026
INDIA LIMITED Vs ANKURBHARDWAJ GMAIL.COM
IAGGARWAL
614 IARBITRATION IOMP (I)(COMM)/3051/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [17.08.2026
INDIA LIMITED Vs CHANDANBHARDWAJ GMAIL.COM
IKANDAR
614 IARBITRATION IOMP (I)(COMM)/3052/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [17.08.2026
INDIA LIMITED Vs PALLABI DEVI [BHARDWAJ IGMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/3053/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [17.08.2026
[INDIA LIMITED Vs SARAVJEETBHARDWAJ GMAIL.COM
ISINGH
614 IARBITRATION IOMP (I)(COMM)/3054/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [17.08.2026
INDIA LIMITED Vs SUMAN ARYA [BHARDWAJ GMAIL.COM
614 IARBITRATION IOMP (I)(COMM)/3055/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ 17.08.2026
[INDIA LIMITED Vs KULDIP KAUR BHARDWAJ GMAIL.COM
614 ICOMMERCIAL CS (COMM)/553/2026 25-08-2026 STATE BANK OF INDIA VsMR. SUNIL KR9868101935 ISUNIL_ADVOCATE@Y[24.08.2026
SUIT RAMJEEVAN MEENA VERMA IAHOO.CO.IN
614 IARBITRATION IOMP (I)(COMM)/3057/2026 [25-08-2026 [TOYOTA FINANCIAL SERVICESMR. RAHUL8376049807 IADVOCATEASHOK.1@ [13.08.2026
INDIA LIMITED Vs JASRATH S IBHARDWAJ GMAIL.COM
614 ICOMMERCIAL CS (COMM)/561/2026 31-08-2026 U S Sales Agency Vs JINDAUMR. AVINASH9899327537 IAVINASHTYAGI1@YA [24.08.2026
SUIT IENTERPRISES KR TYAGI [HOO.COM
614 EXECUTION [Execution 05-08-2026 ISAROJ GUPTA Vs M/S AIR PLAZAMR. VIPIN|9899299404 URIXSOLUTIONO2@ [28.07.2026
(Comm.)/279/2026 RETAIL HOLDINGS PRIVATENANDWANI GMAIL.COM
ILIMITED,
614 IARBITRATION IOMP (I)(COMM.)/2979/2026[10-08-2026 ICHOLAMANDALAM INVESTMENTMR. RAVI19911883603 IASSOCIATESRSGARG1(04.08.2026
JAND FINANCE COMPANY VsSHANKAR @GMAIL.COM
ISATBIR J
614 IMISCELLANEOUS MISC DJ ADJ/762/2026 19-08-2026 INDOLOG LOGISTICS Vs GOUSEMR. SANDEEP(9310934697 IADVSANDEEPKKARN (16.08.2026
IELAHI EXPORTS KR KARN @GMAIL.COM
614 IMICELLANEOUS MISC DJ ADJ/767/2026 20-08-2026 SHALINI SHARMA Vs ALDMR. CHIRAAYUj9958238017 ICHIRAAYUTREHANO08[16.08.2026

INFRATECH

TREHAN

@GMAIL.COM




S.NO COURT

IDISTRICT
ICOMMERCIAL
ICOURT-04

50  [SH. AJAY GULATI-I,|
JUDGE,

DISTRICT COURT ROOM

WEST

09

CASE TYPE

CS (COMM)

CASE NUMBER

492/2026

DATE

REGISTRATION

01-08-2026

OFPETITIONER NAME VS

RESPONDENT NAME

JARUN CHAWLA Vs MARKYTICS
ICONSULTING PRIVATE LIMITED|
JAND ANR

ADVOCATE

IArun Chauhan

ADVOCATE
MOBILE
NUMBER

9650015060

ADVOCATE EMAILID DATE OF E-
FILING

arunchauhan.lawyer@g
mail.com

28.07.26

509 ICS (COMM) 494/2026 03-08-2026 ISTATE BANK OF INDIA Vs HUKUMIA.K. Rajgopal 9560012821 adv.akrajgopal @gmail.c/03.08.26
ICHAND om

509 ICS (COMM) 495/2026 03-08-2026 ISHIV PROPERTIES Vs PRIYAL.K. Dahiya 9717172204 advikdahiya.d81@gmail22.07.26
SHARMA .com

509 ICS (COMM) 499/2026 04-08-2026 INDIANNICA LEARNING PRIVATE[Sandeep 9310056626 legal@chatterjee- 02.08.26
ILIMITED Vs SAI BOOK AGENCY  [Chatterjee law.com

509 IOMP (I)(COMM.) [2930/2026 04-08-2026 BMW INDIA FINANCIALRahul Bhardwaj 9013493108 01.08.26
SERVICES PVT LTD Vs Yogesh|
Bharat Patil 2976

509 IOMP (I)(COMM.) [2932/2026 04-08-2026 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj 9013493108 01.08.26
INDIA LIMITED Vs RATTAN|
ISINGH 4523

509 IOMP (I)(COMM.) [2934/2026 04-08-2026 [TOYOTA FINANCIAL SERVICESRahul Bhardwaj 9013493108 01.08.26
INDIA LIMITED Vs RAVINDRA|
IPRAJAPAT 7674

509 ICS (COMM) 503/2026 05-08-2026 IMICE EMPORIO INDIA LLP VsAshish Bansal [8750998800 ladvocateashishg1@gma(03.08.26
IVIKRAM MALIK i.com

509 ICS (COMM) 506/2026 05-08-2026 IPUNJAB NATIONAL BANK VsKALAANI 9868927179 kalaanilegaladvisors@g 110.07.26
IROHIT BERRY ILEGAL imail.com

IADVISORS

509 ICS (COMM) 507/2026 05-08-2026 Punjab National Bank Vs Vijender[KALAANI 9868927179 kalaanilegaladvisors@g [30.07.26

Kumar ILEGAL imail.com

IADVISORS




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION

OFPETITIONER NAME
RESPONDENT NAME
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ADVOCATE EMAILID DATE OF E-
FILING

509 ICS (COMM) 508/2026 05-08-2026 IPUNJAB NATIONAL BANK VsKALAANI 9868927179 kalaanilegaladvisors@g [10.07.26
IVIKASH KUMAR MANDAL ILEGAL mail.com
IADVISORS
509 ICS (COMM) 509/2026 05-08-2026 IPUNJAB NATIONAL BANK VsKALAANI 9868927179 kkalaanilegaladvisors@g [10.07.26
IABHISHEK SHARMA ILEGAL mail.com
IADVISORS
509 ICS (COMM) 510/2026 05-08-2026 Punjab National Bank Vs GurvailKALAANI 9868927179 kkalaanilegaladvisors@g [30.07.26
Singh ILEGAL mail.com
IADVISORS
509 ICS (COMM) 512/2026 06-08-2026 State Bank of India Vs Vinay Tyagi [Krishna Kumar9315165656 advkrishnal411@gmail. 02.08.26
Sharma com
509 [Execution (Comm.) [282/2026 07-08-2026 IM/s UNOSTRUCTURES PVT LTDNIHARIKA 9582525034 adv. 01.08.26
Vs SURENDER KUMAR SULANIA |[DHAWAN niharikadhawangmail.
corn
509 IOMP (I)(COMM.) [2956/2026 08-08-2026 IKOTAK MAHINDRA BANKIRAVI 9958683230 lassociatesrsgarg8@gma05.08.26
ILIMITED Vs GINNI ISHANKAR fil.com
IGARG &
IADVOCATES
509 IOMP (I)(COMM.) [2957/2026 08-08-2026 IKOTAK MAHINDRA BANKIRAVI 9958683230 lassociatesrsgarg8@gmaj04.08.26
ILIMITED Vs SONU ISHANKAR fil.com
IGARG &
IADVOCATES
509 IOMP (I)(COMM.) [2958/2026 08-08-2026 IKOTAK MAHINDRA BANKRAVI 9958683230 lassociatesrsgarg8@gmaj04.08.26
ILIMITED Vs SURAJ KUMAR ISHANKAR il.com
IGARG &
IADVOCATES
509 IOMP (I)(COMM.) [2959/2026 08-08-2026 IKOTAK MAHINDRA BANKRAVI 9958683230 lassociatesrsgarg8@gmaj04.08.26
ILIMITED Vs JITENDRA SINGH ISHANKAR il.com
IGARG &
IADVOCATES
509 IOMP (I)(COMM.) [2960/2026 08-08-2026 IKOTAK MAHINDRA BANKRAVI 9958683230 associatesrsgarg8 @gmaj06.08.26
ILIMITED Vs RAJPAL SINGH ISHANKAR il.com
IGARG &
IADVOCATES




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

509 IOMP (I)(COMM.) [2961/2026 08-08-2026 ICHOLAMANDALAM INVESTMENT[RAVI 9958683230
IAND FINANCE COMPANY|SHANKAR il.com
ILIMITED Vs JAI PARKASH IGARG &

IADVOCATES

509 IOMP (I)(COMM.) [2962/2026 08-08-2026 ICHOLAMANDALAM INVESTMENT[RAVI 9958683230 associatesrsgarg8@gmaj06.08.26
IAND FINANCE COMPANY|SHANKAR fil.com
ILIMITED Vs AMRIK SINGH IGARG &
IADVOCATES

509 IOMP (I)(COMM.) [2963/2026 08-08-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 lassociatesrsgarg8@gmaj06.08.26
IAND FINANCE COMPANYSHANKAR fil.com
ILIMITED Vs AKSHAY R IGARG &
IADVOCATES

509 IOMP (I)(COMM.) [2964/2026 08-08-2026 ICHOLAMANDALAM INVESTMENTRAVI 9958683230 associatesrsgarg8@gmaj06.08.26
IAND FINANCE COMPANYSHANKAR fil.com
ILIMITED Vs RAJ KUMAR IGARG &
IADVOCATES

509 ICS (COMM) 530/2026 12-08-2026 Batra Breweries and Distilleries Pvt[Rajeev K{9312276651 r. tewari88 @gmail.com|03.08.26
ILtd Vs Amarpreet Singh [Tewari

509 IOMP (I)(COMM.) [2981/2026 12-08-2026 [TOYOTA FINANCIAL SERVICESADV. ASHOK9013493108 08.08.26
INDIA LIMITED Vs DISTANCEKUMAR
TRAVELS 1338

509 IOMP (I)(COMM.) [2982/2026 12-08-2026 [TOYOTA FINANCIAL SERVICESADV. ASHOK9013493108 08.08.26
INDIA LIMITED Vs MANNATKUMAR
ISANITATION 7730

509 IOMP (I)(COMM.) [2983/2026 12-08-2026 [TOYOTA FINANCIAL SERVICESADV. ASHOK9013493108 08.08.26
[INDIA LIMITED Vs DISTANCEKUMAR
TRAVELS 2599

509 IOMP (I)(COMM.) [2984/2026 12-08-2026 [TOYOTA FINANCIAL SERVICESADV. ASHOK9013493108 10.08.26
INDIA LIMITED Vs PRADEEPKUMAR
I[EKKA 9182

509 IOMP (I)(COMM.) [2985/2026 12-08-2026 [TOYOTA FINANCIAL SERVICESADV. ASHOK9013493108 10.08.26
INDIA LIMITED Vs PARVINDERKUMAR
ISINGH RATHEE 0971




S.NO COURT

09

DISTRICT COURT ROOM

CASE TYPE

CS (COMM)

CASE NUMBER

531/2026

DATE

REGISTRATION

13-08-2026

RESPONDENT NAME

IMEDIA 24X7
IPRIVATE
Hospitality

OFPETITIONER NAME VSADVOCATE

ADVERTISINGARVIND K|
LIMITED Vs  SN|VASHISTHA

ADVOCATE
MOBILE
NUMBER

9891117112

ADVOCATE EMAIL ID

info@lexavapartners.co
m

DATE OF E-
FILING

11.08.26

09

CS (COMM)

532/2026

13-08-2026

Kamil Hussain Vs Ipermart PrivatelVIPIN

Limited

IDILAWARI

9312203957

vipindilawari83
@gmail.com

12.08.26

09

CS (COMM)

536/2026

17-08-2026

ICSP LOGISTICS PVT LTD VSZEESHAN

SHREE SHYAM
IFORWARDERS

CARGOPARVEZ KHAN

9958378235

14.08.26

09

CS (COMM)

540/2026

18-08-2026

JAJAY TURAN Vs Bharat Kumar
Shankarji Vanzara

IP. K PANDEY /|
ISUMIT
ISOLANKI

7033907036,
9625506521

sumitqg7
solanki@gmail.com

08.08.26

09

IExecution (Comm.)

208/2026

20-08-2026

INDOLOG LOGISTICS PVT LTD Vs
IKANCHAN VANIJYA PVT LTD

17.08.2026

09

CS (COMM)

548/2026

20-08-2026

ICANARA BANK Vs REKHA RANIANSHUMAN

Proprietor Of Rekha Enterprises

ISRIVASTAVA

9990042642

sri.anshu83@gmail.co
m

17.08.2026

09

IOMP (I)(COMM.)

3024/2026

20-08-2026

TOYOTA FINANCIAL SERVICESADV.

ASHOK]

IINDIA LIMITED Vs ARIFKUMAR

ICHOUDHARY 5162

0013493108

17.08.2026

09

OMP (I)(COMM.)

3025/2026

20-08-2026

TOYOTA FINANCIAL SERVICESADV.

ASHOK]

INDIA LIMITED Vs RESHAM DKUMAR

13957

9013493108

17.08.2026

09

OMP (I)(COMM.)

13026/2026

20-08-2026

TOYOTA FINANCIAL SERVICESADV.

INDIA LIMITED Vs SHIDHARTH]
IPAL 4446

ASHOK]
IKUMAR

9013493108

17.08.2026

09

OMP (I)(COMM.)

3027/2026

20-08-2026

TOYOTA FINANCIAL SERVICESADV.

ASHOK]

INDIA LIMITED Vs SHAKTIGUPTKUMAR

[TULSHIRAM GAIKWAD 3837

9013493108

17.08.2026




S.NO COURT DISTRICT COURTROOM  CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

509 . 79/2026 22-08-2026 IMS RK TRADING COMPANY Vs MisN.C. SHARMA (9999926425 sharmaadvocate@gmail|20.08.2026
Big Tree Food Hospitality LLP .com
509 ICS (COMM) 551/2026 22-08-2026 ISURAJ BHAN Vs RAVI KUMAR IPRABHAT 8800793450 ainaa2011@gmail.com [19.08.2026
IKUMAR DUBEY|
1509 IOMP (I)(COMM.) [3038/2026 22-08-2026 IPIRAMAL FINANCE LTD Vs KhalikANANJAY +91 7455023130 [asaplegalandadvocates [21.08.2026
Khan ISINGH @gmail.com
l509 ICS (COMM) 552/2026 24-08-2026 UBD INDUSTRIES Vs K S AUTO[YAMINI 860087203 21.08.2026
[TRADERS ISHARMA )
IGHANENDER
ISINGH
1509 CS (COMM) 555/2026 25-08-2026 State Bank Of India Vs ALOKVAIBHAV 9971336611 raibhav.yadav@hotmail20.08.2026
IKUMAR IYADAV .com
1509 CS (COMM) 556/2026 25-08-2026 State Bank Of India Vs HARPALVAIBHAV 9971336611 raibhav.yadav@hotmail|20.08.2026
SINGH IYADAV .com
509 IOMP (I)(COMM.) [3048/2026 25-08-2026 [TOYOTA FINANCIAL SERVICESADV. ASHOK9013493108 20.08.2026

IINDIA LIMITED Vs REVA16824 |[KUMAR

509 IOMP (I)(COMM.) [3066/2026 29-08-2026 [TOYOTA FINANCIAL SERVICESADV. ASHOK9013493108 20.08.2026
INDIA LIMITED Vs JAGDISHKUMAR
IKUMAR 2073

509 ICS (COMM) 560/2026 31-08-2026 Puma Se Vs JAYANTI ASHOKGAUTAM 9999306881 /leludication.legal @outlo [22.06.2026
ISOLANKI [BHASIN 9999091893 lok.com

509 IOMP (I)(COMM.) [3067/2026 131-08-2026 IYES BANK LIMITED Vs SWIFTANANJAY +91 7455023130 [asaplegalandadvocates [22.08.2026
IAND SAFE LOGISTICS PRIVATESINGH |@gmail.com

ILIMITED




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILID DATE OF E-
REGISTRATION RESPONDENT NAME MOBILE FILING

NUMBER

TOTAL 2200




IST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF AUGUST 2026.

DISTRICT COURT ROOM CASE TYPE CASENUMBER DATE  OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE DATE OF E-
REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT
ION NUMBER COURT FEES

IMS. NEELOFER ABIDA| 1301, Extension[Recovery CS COMM-01.08.2026 M/S. SARDARI LAL &REJENDER 9810067811 130.07.2026
IPERVEEN DISTRICT] Block, Tis| 893/2026 ISONS Vs PREETKUMAR BHALLA
VUDGE (COMMERCIAL [Hazari Courts,| [ENTERPRISES
ICOURT)-01 Delhi
1301, ExtensionRecovery CS COMM-03.08.2026 [INDIAN OVERSEASKARTIK JAIN 9910721966 INA 06.07.2026
[Block, Tis| 899/2026 IBANK VS HARI
[Hazari Courts,| ISHANKAR MISHRA
IDelhi
1301, ExtensionfTRADEMARK (CS COMM-04.08.2026 [DAYANAND ANGLOMILIND 19210107303 thejuralsolutions@[30.07.2026
[Block, Tis| 910/2026 [VEDIC COLLEGE TRUST|SRIVASTAVA lgmail.com
[Hazari Courts,| & MANAGEMENT|
IDelhi ISOCIETY Vs DAV
PUBLC SCHOOL
1301, ExtensionRecovery CS COMM-04.08.2026 BANK OF INDIA VSVNIOD GUPTA (90891954484  [Counsel.vinodgupt|24.07.2026
[Block, Tis| 911/2026 ISAMEER la@gmail.com
[Hazari Courts,)
[Delhi
1301, Extension[Recovery ICS COMM-05.08.2026 [BANK OF INDIA VSVNIOD GUPTA 9891954484 ICounsel.vinodgupt|30.07.2026
[Block, Tis| 916/2026 [VIJAY SINGH| la@gmail.com
[Hazari Courts,) IBADHWAR
[Delhi
1301, Extension[Recovery ICS COMM-06.08.2026 [SURENDER PAL VSVIDYA SAGAR8279971561 INA 131.07.2026
Block, Tis| 926/2026 IMCD ISHARMA
[Hazari Courts,)
IDelhi
301, ExtensionRecovery CS COMM-07.08.2026 |AISHA ENTERPRISE VSMAHROJ ALAM (9990550888 |ADVOCATEMEH |04.08.2026
Block, Tis| 934/2026 IRAMA BANQUETTS LLP| ROZKHAN9195@
[Hazari Courts,| & ORS. GMAIL.COM
IDelhi
1301, Extension[Recovery ICS COMM-12.08.2026 [MAYANK TRADING CO.RAGINIJUNEJA (9811053833 [OFFICESATISHK [10.08.2026
IBlock, Ti: 953/2026 VS M/S. COLOPHON| IADV@GMAIL.CO
[Hazari Courts,| ILEARNING SYSTEM| M
[Delhi [PVT. LTD.
01, ExtensionRecovery ICS COMM-13.08.2026 [PUNJAB NATIONALIPARAS 19810600656 [PARASAGGARWA|10.08.2026
IBlock, i 960/2026 BANK VS SEEMA RATH AGGAWAL ILADV@GMAIL.C
[Hazari Courts,)| (OM
Delhi
01, ExtensionRecovery cs COMM414.08.2026 [STABLE  PACKAGINGAAKASH 8743904246  |CH.AAKASH86@ [11.08.2026
[Block, Tis| 964/2026 [PRIVATE LIMITED VSCHOUDHARY GMAIL.COM
[Hazari Courts,) HIMALAYA FOOD|
Delhi INTERNATIONAL
ILIMITED
1301, ExtensionRecovery CS COMM-17.08.2026 |[SANJEEV KUMAR GOELAVINASH 9810104312 JAKTRIVEDILAW [10.08.2026
[Block, Tis| 974/2026 [VS MCD IKUMAR TRIVEDI |OFFICES@GMAIL|
[Hazari Courts,) L.COM
IDelhi
1301, Extension[Recovery CS COMM-25.08.2026 [PUNJAB NATIONALMOHIT RAJ 18800792205 [MOHITRAJADVO [20.08.2026
[Block, Tis| 1012/2026 IBANK VS KIRTI SONI & ICATE@GMAIL.C
[Hazari Courts,) IANR. OM
[Delhi
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1301, Extension[Recovery ICS COMM-25.08.2026 [STATE BANK OF INDIATIRATH 0643228307 IADVTIRATH@G [13.08.2026
[Block, Tis| 1013/2026 [VS JYOTI SALWAN [YADAV [MAIL.COM
[Hazari Courts,)
IDelhi
1301, Extension[Recovery CS COMM-25.08.2026 BANK OF INDIA VSVISHWANATH [9990182901 [VPTIWARIADVO |----
[Block, Tis| 1014/2026 IABHISHEK RAJAWAT [PRASAD TIWARI CATE@GMAIL.C
[Hazari Courts,) OM
IDelhi
1301, Extension[Recovery ICS COMM-25.08.2026 [VIKAS VERMA VS MCD |AVINASH 9810104312 JAKTRIVEDILAW [12.08.2026
[Block, Tis| 1015/2026 KUMAR TRIVEDI |OFFICES@GMAIL|
[Hazari Courts,) L.COM
IDelhi
1301, Extension[Recovery ICS COMM-29.08.2026 M/S. CITI AIR SERVICEVIPIN KUMAR9811486586 IADVVIPINKSING [18.08.2026
[Block, Tis| 1020/2026 [VS ICICI MERCHANTSINGH [H@GMAIL.COM
Hazari Courts,) ISERVICE PVT. LTD.
IDelhi
301, ExtensionRecovery CS COMM-29.08.2026 [M/S. BANSAL CANVASHEMANT 9891265248 [HEMANT.LEGAL [23.08.2026
[Block, Tis| 1021/2026 [UDYOG Vs RDSGUPTAA |(@GMAIL.COM
Hazari Courts,) IPROJECT LIMITED
IDelhi
2  |SH. RAJESH KUMAR|ICENTRAL 1306 ICS (COMM) ICS 01-08-2026 GOPAL KHANNA ANDRAVI KUMAR (9810125927 raviaggadvocate@ [28.07.2026
IGOEL, DISTRICT] (COMM)/889/20 IANR Vs PRAKASHIAGGARWAL(P), lgmail.com
PUDGE (COMMERCIAL 26 ICHANDRA PANDEY
ICOURT)-02
1306 ICS (COMM) CS 04-08-2026 BANK OF INDIA VsYUSUF NAQI(P), (9891954484  [counsel.vinodgupt |30.07.2026
(COMM)/908/20 IMUKESH KUMAR la@gmail.com
26
1306 ICS (COMM) CS 07-08-2026 PAWAN KUMAR  @ARPIT VERMA(P),9990055878 dv.arpitverma@g (04.05.2026
((COMM)/933/20 IPAWAN KUMAR YADA mail.com
26 [Vs TRILOK CHAND @
[TRILOK CHAND|
ISHARMA
1306 ICS (COMM)/ [CS (08-08-2026[RAJESH SONDHI VsMahesh 9810133604 tridentlaw@hotma|30.07.2026
(COMM)/937/20 IRAHUL SHARMA [Katyayen(P), fil.com
26
1306 ICS (COMM)/ [CS 08-08-2026B D GUPTA AND SONSRishi kant9268403018  [rishikaant_mishra [24.07.2026
(COMM)/936/20 [PVT LTD Vs BRIDGEMishra(P), |@yahoo.co.in
26 IAND ROOF COMPANY|
INDIA LTD
1306 ICS (COMM)/ [CS 10-08-2026 [M/S SAKARNI PLASTERPRADEEP 18588857704 ffice@verticallegal07.08.2026
(COMM)/945/20 (INDIA) PVT LTD IAGGARWAL in
26 Vs VISHAL APPASO
IPATIL
06 ICS (COMM)/ [CS 13-08-2026 [M/S RRM TRADING COMUNISH 9811427955 imunishlaw.vohra [04.08.2026
((COMM)/957/20 Vs RAMESH SEHDEV ~ [VOHRA(P), (@gmail.com
26
06 ICS (COMM)/ [CS 13-08-2026 M/S MLM INDIA LTD VsRama Sharma(P), 9911855122 ramasharma4597 (05.08.2026
(COMM)/958/20 [HARTWANSH (@gmail.com
26 IPACKAGING PVT LTD|
IAND ORS
1306 ICS (COMM)/ [CS 17-08-2026 |ASHWANI KUMARNISHANT GUPTA (9999966244  [nishantgupta.adv [13.08.2026
(COMM)/969/20 IGUPTA Vs M/S MAA (@gmail.com
26 IBHAGWATI TOWEL
HOUSE AND ORS
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1306 ICS (COMM)/ [CS 21-08-2026 [VV SILVER PALACE PVIIMANOJ KUMAR (9899108495 [advocatekoli@gmal19.08.2026
((COMM)/991/20 LTD VS  RAKESH| il.com
26 ISHYAM PRASAD SONI
1306 ICS (COMM) CS 22-08-2026 VIBHOR AGGARWAL VsRubeena Rizvi(P), [8299289055  [rizvirubaeena@ya na
((COMM)/1001/2 IM/S AMBUJ HOTEL lhoo.com
026 IAND REAL ESTATE
(PVT) LTD
1306 ICS (COMM) CS 22-08-2026 [KAPIL. KUMAR ARORASANTOSH 9313780408 bpandey7@yahoo[20.08.2026
(COMM)/1002/2 [Vs MOHAN LAL I[KUMAR(P), L.co.in
026
06 ICS (COMM)/ [CS 24-08-2026 M/S  YUGAL AUTOPRAKASH 9810482081 [NA 131.07.2026
(COMM)/1004/2 INDUSTRIES VSAHIRWAL(P),
026 IARTHANT AUTH
IAGENCY
06 ICS (COMM)/ [CS 25-08-2026 M/S  SUDHIR  BHAIGeetashi 9910161609 bhinavbajaj@hot [20.08.2026
(COMM)/1008/2 ISAREE WALA PVT LTD/Chandna(P), imail.com
026 [Vs M/S BURGER CLUB
PVT LTD AND ANR
1306 ICS (COMM)/ [CS 25-08-2026 [PUNJAB NATIONALMOHIT RAJ 8800792205  [Mohitrajadvocate [22.08.2026
(COMM)/1009/2 IBANK Vs SANJAY AND| (@gmail.com
026 IANR
3 [MS. DEVENDER|ICENTRAL NIL
IKUMAR SHARMA,|
[DISTRICT JUDGE,
ICOMMERCIAL COURT-|
103
4 [SH. LOKESH KU ENTRAL 1304 IRECOVERY ICS 07-08-2026 ]AJANTA ENTERPRISHPRIYANKA 9711969480 [payalg.26 @gmail.c[28.07.2026
IDISTRICT JUDG! (COMM)/932/20 INDIA Vs BALAJICHAUDHARY(P), m
COMMERCIAL COURT: 26 [TRADERS AND ANR
4)/MS ANIL KUMA
[SISODIA, DISTRICT]
PUDGE, COMMERCIAL
[COURT-04 1304 IRECOVERY CS 12-08-2026 MS AB PALHarsit 9910009277 legal nail.co [04.08.2026
(COMM)/950/20 I[ELECTRICALS PVT LTDKhurana(P), m
26 Vs RAKESH KUMAR
ISHARMA PROPRIETOR|
IOF M/S BULAND INFRA
1304 IRECOVERY CS 14-08-2026 [SAVITA JAINHemant Gupta(P),9811085066 vakilhra@hotmail. 10.08.2026
(COMM)/963/20 [THROUGH HER| fcom
26 IATTORNEY SH]
HIMANSHU JAIN Vs
IMUNICIPAL
ICORPORATION OF
noror
1304 IRECOVERY CS 17-08-2026 [SANJEEV KUMAR GOELAvinash Kumarng871441764 laktrivedilawoffices(10.08.2026
(COMM)/976/20 Vs MUNICIPALTrivedi(P), (@gmail.com
26 ICORPORATION OF
DELHI
1304 IRECOVERY CS 17-08-2026 [FEDERAL BANK Ltd V§KADAMBINI 9871226784 [kkmudgil@gmail.c[18.07.2026
(COMM)/968/20 ROHIT KUMARKUMAR m
26 ISANWARIYA IMUDGIL(P),
304 IRECOVERY  [CS 18-08-2026 [NEERAJ WALIAAbhinandan 8010006637  fadvocateabhijain@|12.08.2026
(COMM)/984/20 IPROPRIETOR OF M/SJain(P), lgmail.com
26 IGANISKHA JEANS Vs
ISUNIL YADAV AND ANR|
1304 IRECOVERY CS 21-08-2026 ] P SHARMA @ JAIRajesh Kumar(P), 9871443590 rajeshkumarg469 (12.08.2026
(COMM)/989/20 [PRAKASH SHARMA Vs (@gmail.com
26 INAMAN INFRAMART]
[PRIVATE LIMITED
1304 IRECOVERY Cs 22-08-2026 STATE BANK OF INDIASuchita Dixit(P), (8896932838  |agnihotrisuchita@ [19.08.2026
(COMM)/997/20 [Vs NEERAJ KUMAR lgmail.com
26




COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
NO. REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
ION NUMBER COURT FEES

1304 IRECOVERY CS 31-08-2026 JATINDER KUMAR VSSANTOSH 9313780408  [sbpandey7@yahoo [24.08.2026
(COMM)/1027/2 IMAFIA TRENDSKUMAR(P), L.com
026 ILIMITED
I5 [SH. MANOJ KUMARICENTRAL 1305 IRECOVERY CS 04-08-2026 [Laxmi Remote (India)ANMOL 9953040048  [chadha.anmoladv |30-07-2026
IDISTRICT JUDG (COMM)/915/20 [Private Limited VSCHADHA(P), |@enarl.com
COMMERCIAL 26 |[Avance Future Private|
ICOURT)-05 ILimited and Others
1305 IRECOVERY CS 06-08-2026 Bank  of India VSYUSUF NAQI(P), (9891954484 A 130-07-2026
(COMM)/930/20 IKULDEEP vinodgupta@gmail|
26 l.com
05 IRECOVERY CS 06-08-2026 M/S S K EDUCATIONSROHIT 9540129000 awofficeofaarzooa [21-07-2026
(COMM)/931/20 IPVT LTD Vs SANSKARITVASHIST(P), Ineja@gmail.co
26 BACHPAN SCHOOL
IAND ANR
05 IRECOVERY ICS 06-08-2026 Ravi Kumar Vs BabluMann Sehgal(P), 7011496989 IN/A [23-01-2026
(COMM)/923/20 [Kahyap
26
1305 IRECOVERY ICS 07-08-2026 M/s Sethi Industrial CorpAMIT KUMAR(P), 19650680113 | 10-07-2026
(COMM)/935/20 Vs M/s PMT Machine| mit451@gmail.co
26 India m
1305 IRECOVERY ICS 08-08-2026 [SATYA PRAKASHNiharika 1 9818807513 [|Seema.sundd@kar|06-08-2026
(COMM)/941/20 IARORA Vs  JENIKAKaranjawala(P), lanjawala.in:
26 [VENTURES LLP AND
IORS
1305 IRECOVERY ICS 17-08-2026 [RDS AND SONSMANAV KUMARF9654448699 [info@kandkassoci [09-08-2026
(COMM)/983/20 PRIVATE LIMITED VsDIVYA KUMAR| late.in
26 IGIRISH KHANDELWAL [VATSAL KUMAR
IMANOJ SAHU|
IAMIT KUMAR|
PANDEY
AavioUITD
1305 IRECOVERY CS 17-08-2026 M/S  JAI  KRISHNAVarun Gupta(P), [8527484890 [ishriog@gmail.coil10-098-2026
(COMM)/979/20 PHARMA Vs M/S SHRI| n
26 JI PHARMA and others
6 |SH. RAM LAL MEENA, [CENTRAL k1o ICS ICS 104-08-2026 NAVEEN GUPTA Vs MRRISHABH 7503414900 INOT GIVEN |20.07.2026
IDJ  COMM-06 TIS| (COMM)/906/2{(COMM)/906/20 |ABDUL AHAD ISINGHAL(P),
[HAZRI COURT]| 026 26
ICENTRAL DELHI
uio ICS CS 104-08-2026 |SH PREM CHAND GOELRISHABH 7503414900 INOT GIVEN 20.07.2026
(COMM)/907/2|(COMM)/907/20 Vs M/S SHREE SAISINGHAL(P),
026 26 INDUSTRIES
k10 ICS CS 10-08-2026 [STATE BANK OF INDIAMs. S. SOOD 9811786067 imsssoodadvocate [27.06.2026
(COMM)/944/2((COMM)/944/20 [Vs SUBHASH VARDE (@gmail.com
026 26
k10 ICS CS 13-08-2026 [STATE BANK OF INDIAMs. S. SOOD 9811786067 imsssoodadvocate [01.07.2026
(COMM)/956/2((COMM)/956/20 [Vs MR BIJENDER (@gmail.com
026 26
K10 ICS CS 14-08-2026 MR TARUN GUPTA VSAMIT 9711140436 mitlegal8 1ai[14.08.2026
(COMM)/966/2(COMM)/966/20 IM/S SHIVAM FOODS ~ [SHARMA(P), .com
026 26
k1o ICS CS 17-08-2026 [PRADEEP KUMARR.S. CHAGGAR 9891782970 irschaggar@gmail.c[12.08.2026
(COMM)/970/2|(COMM)/970/20 ICHAWLA AND ANR Vs fom
026 26 IM/S OASIS SUPPLIERS
[PVT LTD AND ORS
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k1o ICS CS 18-08-2026 SH DEEPAK ARORA VSKRISHNA KANT[7974570380 ladv.krishnakantti {17.08.2026
(COMM)/982/2(COMM)/982/20 ISH SANJAY GUPTA TIWARI ari@gmail.com
026 26

k1o ICS ICS 29-08-2026 |STATE BANK OF INDIARanjay Kumar9811255673 dvocatesinha@re 18.08.2026
(COMM)/1019/ (COMM)/1019/2 Vs MRS GAYTRI SINHASinha(P), \diffmail.com
2026 026 IAND ANR

k10 ICS CS 31-08-2026 |[SCP DISTRIBUTORSANJU BAGAI 9810195013 kumarrajeshadv@ [03.06.2026
(COMM)/1026/ (COMM)/1026/2 (UNIT OF VG PLASTICS) lgmail.com
2026 026 [Vs MR KAPIL GROVER

k10 ICS CS 31-08-2026 DEEPAK GUPTA ANDMR. KUSHAGRA9711443294 lgoellawoffices@g [14.08.2026
(COMM)/1025/ |(COMM)/1025/2 IANR Vs MOHIT VERMA (GOEL imail.com
2026 026

7 [MS. REKHA, DISTRICT|CENTRAL ICOURT ROOMICIVIL SUIT (OMP(I)(COMM) (03.08.2026 TATA CAPITAL LTD. VSANISH BHOLA (9811452022 |Anish_bhola17@y [NIL
PUDGE, COMMERCIAL 302 687/2026 [VIKAS GUPTA lahoo.com
ICOURT-07

ICOURT ROOM[CIVIL SUIT __ [CS(COMM)896/2/03.08.2026 [M/S RAM SARAN DASSRAMA SHARMA [9911855122  [ramasharma4597 [17.07.2026
026

1302 IAND COMPANY VS (@gmail.com

IKRISHNA GUPTA
ICOURT ROOM|CIVIL SUIT ICS(COMM) 104.08.2026 [NIKE INNOVATE C.V.PRAMOD KUMAR9718209970 laastha@thelegist.c[31.07.2026
1302 913/2026 VS ASHOK KUMARSINGH m

(UNKNOWN) & ANR.
ICOURT ROOM|CIVIL SUIT ICS(COMM) 104.08.2026 |ADIDAS AG VS ASHOKPRAMOD KUMAR9718209970 laastha@thelegist.c|31.07.2026
1302 914/2026 KUMAR (UNKNOWN) &SINGH m

IANR.

ICOURT ROOM|CIVIL SUIT OMP(COMM)  |07.08.2026 M/S MADHU KISHANMRITUNJAY 9953241942 [mritunjaylaw@gm [03.08.2026

1302 75/2026 IGUPTA VS MUNICIPALLKUMAR SINGH il.com

ICORPORATION OF

DELHI
[COURT ROOMICIVIL SUIT ICS(COMM) 08.08.2026 [SURENDER  PAL  VSVIDYA SAGAR{8279971561 131.07.2026
1302 942/2026 IMUNICIPAL ISHARMA

ICORPORATION OF

DELHI AND ANR.

ICOURT ROOMICIVIL SUIT ICS(COMM) 08.08.2026 MANTHAN CREATIONSHASHANK 9560417636 ishashanksharma.a [03.08.2026

02 943/2026 [VS. ADARSH TYAGI ISHARMA [dvocate@gmail.co
[m

ICOURT ROOM(CIVIL SUIT OMP(i) (COMM)13.08.2026 TATA CAPITAL LTD VSSUNIL 9212190624 IDelhilawyers76@g [NIL
02 [702/2026 [EXPERIVA ISEHRAWAT imail.com

[ENGINEERING

ISERVICES
ICOURT ROOMICIVIL SUIT CS(COMM) 17.08.2026 BANK OF INDIA VS [VINOD GUPTA 9891934484 |counsel.vinodgupt [24.07.2026
1302 980/2026 INAGMA @gmail.com
ICOURT ROOM[CIVIL SUIT ICS(COMM) 17.08.2026 [BANK OF INDIA VSVINOD GUPTA (90891954484  [counsel.vinodgupt [24.07.2026
1302 981/2026 [YASMIN la@gmail.com
ICOURT ROOM[CIVIL SUIT OMP(COMM)  [24.08.2026 NKG |IADV. VIPIN GARG| info@aavnalegal.c [NIL
1302 82/2026 INFRASTRUCTURE jom

LTD. AND ANR. V§
IKOTAK MAHINDRA|
IPRIME LTD.
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ROOMICIVIL SUIT IOMP(I)(COMM) [31.08.2026 [TATA CAPITAL LTD. VSSUNIL 9212190624 Delhilawyers76 @g
1302 720/2026 ISHOAIB NAWAB KHAN SEHRAWAT imail.com
[COURT ROOMICIVIL SUIT IOMP(I)(COMM) [31.08.2026 [TATA CAPITAL LTD. VSSUNIL 9212190624 IDelhilawyers76@g [NIL
1302 [721/2026 ISHRI RAGHUKULSEHRAWAT mail.com
INFRASTRUCTURE
ICOURT ROOMICIVIL SUIT OMP(I) (COMM)29.08.2026 TATA CAPITAL LTD. VSANISH BHOLA 9811452022 lAnish_bhola1y@y [NIL
1302 716/2026 IAJAY CONSTRUCTION| lahoo.com
ICOMPANY
ICOURT ROOMICIVIL SUIT ICS(COMM) 29.08.2026 [M/S KAMNA TOBACCOPULKIT SHREE 6202054764  [advpulkitshree@g [18.08.2026
302 1024/2026 PVT. LTD. VS M/S imail.com
IMAVONORM EXHIBITS
IWORLDWIDE PVT. LTD,|
ICOURT ROOM[CIVIL SUIT ICS(COMM) IM/S KAMNA TOBACCO
302 1024/2026 PVT. LTD. VS M/S
IMAVONORM EXHIBITS
IWORLDWIDE PVT. LTD,|
ICOURT ROOM[CIVIL SUIT ICS(COMM) 22.08.2026 |[STATE BANK OF INDIASUCHITA DIXIT 8896932838 gnihotrisuchita@ (19.08.2026
302 996/2026 [VS SHRIPAL lgmail.com
ICOURT ROOM[CIVIL SUIT [Execution 03.08.2026 [UCO BANK Vs SakshiARUN SHARMA (9811400314 IADVARUNSHAR |NIL
1302 (Comm.)/366/20 Malhotra MA2009 @GMAIL,
26 ICOM
ICOURT ROOM[CIVIL SUIT [Execution 13.08.2026 [RAJAT MALHOTRA VsVIDYA SAGAR8279971561 IADVOCATEVIDY [NIL
1302 (Comm.)/394/20 INORTH DELHISHARMA IASAGAR94@GMA|
26 IMUNICIPAL IL.COM
ICORPORATIONOFDELH]|
[

8 [|SH. RAMESH KUMARICENTRA 1308 IDECLARATION|CS 01-08-2026 [Santosh GoswamiVSANILIBARNITA SINHA77290004573  [litigation@lexindis[RS. 2,000/
I DISTRICT JUDGE, (COMM)886/202| IMEHRA ROY l.com DATED  22-07-
ICOMMERCIAL COURT 6 2026

1308 IPERMANENT [CS l01-08-2026 [VECTUS ISHRIHAR 9548888420 [LEGAL@BOOSTI [RS. 27,000/
INJUNCTION |(COMM)887/202| [POLYMERSPRIVATE [TRIPATHI IPS.IN DATED
[TRADE MARK |6 [LIMITEDVsBHAGARAM 29.07.2026
PRAJAPATH
1308 [Permanent CS 01-08-2026 [Pradeep Kumar VSRAM LAKHAN 7838385020  [NOT AVAILABLE [RS.7,230
[[njunction (COMM)888/20 IRustam Khan and Ors IDATED
26 107.07.2026
1308 IRECOVERY CS 03-08-2026 [STATE BANK OFGopal Chand 9810210832 TJAYPARKASHg [RS. 7420
(COMM)904/202 INDIAVSPRAVEEN iSharma 882@GMAIL.CO [DATED
6 M 130.07.2026
1308 IRECOVERY Cs 05-08-2026 MEDIA Rajiv Kumar9811028098  [EOFFICE@TECH [RS. 1,00,000/-|
(COMM)919/202 INTERNATIONALTHRO |Chaudhary ILAW.IN IDATED
6 UGH SOLE PROP| 103.08.2026
IMSACHLA
ISABHARWALVsSIMRAT
[PAL SINGH|
rrurantAcAr nnA
1308 [TRADE MARK (CS 108-08-2026 [DALMIA BHARATMD 18750905558 litigation@ashwat [RS.26,200/-
(COMM)938/202| [LIMITED ISAZIDRAYEEN [hhlegal.com IDATED
6 IANDANR.VSASHOK 104.08.2026
[IKUMAR AND ANR.
1308 IRECOVERY CS 12-08-2026 [PUNJAB NATIONALPARAS 9810600656  [parasaggarwaladv [RS. 5956/
(COMM)951/202 IBANKVsSATPAL IAGGARWAL (@gmail.com IDATED
6 10.08.2026
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1308 IRECOVERY CS 29-08-2026 |Sunil Kumar(P), IANSHUL GUPTAQ953858202 [jaskaran.k.Singh@ [RS.5,900/-
(COMM)/1018/2 [Vs MS IDBI Bank| lgmail.com IDATED
026 ILtd Through) 24.08.2026
[Branch Manager
1308 IRECOVERY ICS 131-08-2026 |ASHISH GUPTA(P), ISATYA PARKASH(9899386610 &AUGLEGALSOLU [RS. 6,400/
(COMM)/1030/2 IGUPTA Vs8851900429  [TION@GMAIL.CODATED
026 RELIANCE  JIO| (M 124.08.2026
INFOCOMM
LIMITED
9 [SH. ANIL ANTIL,CENTRAL ICS 03-08-2026 INDIAN RUPAM 19810721966 01.08.2026
IDISTRICT JUDGE, COMM)/898/2 IOVERSEAS [KUMARI(P)
ICOMMERCIAL COURT-| 26 [BANK Vs RITU|,
oo IMALHOTRA
ICS 04-08-2026 IS K Relan Vs MsNaresh 19811014029 mareshthanai@yah|03.08.2026
COMM)/909/2 Meet FinanceThanai(P), l0o.com
26 [Private Limited
ICS 05-08-2026 IAMAIRA [Pratibha 9711401792 pratibhasinhais5 [05.08.2026
COMM)/917/2 ISOLUTIONS VsSinha(P), (@gmail,com
26 [Spectrum System
ICS 08-08-2026 [NITIN JATINKISHORE  [811062684 kishore.srivas@gm|07.08.2026
COMM)/940/2 TEXTILES LLPKUMAR lail.com
(026 Vs AMIT|SRIVASTAV|
UAISWAL A(P),
ICS 17-08-2026 [Lederle PharmaPriyanka (711251567 lhambersofpriyank [14.08.2026
COMM)/973/2 [Pvt Ltd VsSethia(P), lasethia@.gmail.co
1026 [Pharmex m
Criticare LLP
ICS 22-08-2026 1J N Arora and CoParveen 18178512005 21.08.2026
COMM)/999/2 [Pvt Ltd Vs BBEFDutt(P), ladvpanveen827@g|
26 packaging Private| imail.Com
imited formerly
known as incite|
home care|
products pvt Itd
ICS 22-08-2026 ISTATE BANK OFSuchita 18896932838 lagnihotrisuchita@ [21.08.2026
COMM)/998/2 INDIA VsDixit(P), lgmail.com
026 Witender
IKhangarot
ICS 29-08-2026 ISHRI KavishPiyush 197110458041 ladvpiyushsrf29@g[25.08.2026
COMM)/1023/ [Nemani Vs MrsSaraf(P), imai.com
2026 [Urmila  Goel
Sumit Goel
ICS 20-08-2026 [Kapoor DieselMUKESH 9971990798 25.08.2026
COMM)/1022/ Garage Pvt Ltd VSAGGARWA
2026 The New IndiaL(P),
|Assurance Co Ltd
ho [SH. AJAY PANDEY,CENTRAL 1307 (Civil CS 12-08-2026 SHILPA KHANNA VsSANTOSH 9313780408 ISBPANDEY7@YA [10.08.2026
IDISTRICT JUDGE,| ((COMM)/955/20 IHEMLATA IKUMAR(P), HOO.COM
ICOMMERCIAL COURT 26
1307 (Civil Cs 21-08-2026 M/S SARDARI LAL ANDAnil Sethi(P), 9811109342 IN.A. 14.08.2026
((COMM)/990/20 COMPANY Vs M/S
26 ISAURABH
INFRASTRUCTURE PVT|
LTD
1307 (Civil Cs 21-08-2026 [SACHIN JAIN AND ORSRamakant 9582158748 akilguru@gmail.c(12.08.2026
(COMM)/992/20 [Vs SHAHZILA PERVEEN |Shukla(P), jom
26
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1307 CS 21-08-2026 [RAVINDER AND ANR VSVICHITRA 9350288356 17.08.2026
((COMM)/994/20 IAXIS BANK LIMITEDKUMAR(P),
26 IAND ORS
1307 [Civil CS 25-08-2026 MONIKA SHARMA VsJayant 9999187238 ladvjayanttewathia (19.08.2026
(COMM)/1017/2 IGEETANJLI = SHARMA[Tewathia(P), (@gmail.com
026 IAND Ors
1307 (Civil CS 22-08-2026 (State Bank of India VsSuchita Dixit(P), [8896932838 |agnihotrisuchita@ [19.08.2026
(COMM)/1000/2 [Raj Kumar lgmail.com
026
07 (Civil CS 12-08-2026 [PUNJAB NATIONALPARAS 9810600656  [parasagsarwaladv [10.08.2026
(COMM)/954/20 IBANK Vs SATPAL ANDAGGARWAL(P), (@gmail.com
26 IANR
i1 [SH. MUKESH KUMAR,CENTRAL ICOURT ROOMICS (COMM) CS 01-08-2026 [YOGESH AGGARWAL VsSatyendra Kn9811161525 Isksingh116 @gmail [21.07.2026
IDISTRICT JUDGE, 1309 (COMM)/890/20 Municipal Corporation ofSingh om
ICOMMERCIAL COURT 26 Delhi
ICOURT ROOM|CS (COMM) ICS 03-08-2026 MS ESS ELL SONS PVTNitin Kakkar 9811890118 dvnitinkakkar@g [23.07.2026
1309 (COMM)/901/20 LTD Vs MS VED imail.com
26 IPRAKASH MITTAL AND|
ISONS AND OTHER
ICOURT ROOM|CS (COMM) ICS 103-08-2026 |SNS ENTERPRISES Vs ADevvrat Sharma 9398378156 ladvocatedeepakaj [14.07.2026
1309 (COMM)/902/20 IC IMPEX INC [mani@gmail.com
26
ICOURT ROOM|CS (COMM) ICS 03-08-2026 |JAASHISH SALIWAL VsNaveen Jain 9711793507 [naveenjain11289@[22.07.2026
1309 (COMM)/905/20 INISHA MODA lgmail.com
26
ICOURT ROOM|CS (COMM) CS 05-08-2026 M/s M G SALES Vs M/sP P Ahuja 9811297244 irsprempaulahuja  [24.07.2026
1309 (COMM)/920/20 REETA NAYYAR (@gmail.com
26
ICOURT ROOM|CS (COMM) CS 05-08-2026 RAHUL JAIN Vs REETA[Puneet Ahuja 9999054886  [advpuneetahuja@ (01.08.2026
1309 (COMM)/921/20 IDEVI JAIN AND ORS lgmail.com
26
ICOURT ROOMICS (COMM) CS 21-08-2026 MAHA MAYA FOODPankaj Singhal 9891475320 Ipankajsinghal.adv [18.08.2026
09 (COMM)/993/20 [PRODUCTS PRIVATE| locate@gmail.com
26 ILIMITED Vs SNEHA
ISINGH
ICOURT ROOMICS (COMM) CS 24-08-2026 SUNIL FASHION  VsP K Gupta 9711049871 dv.m.fahad72@g [14.08.2026
09 ((COMM)/1003/2 ILOVELY FASHION mail.com
026
ICOURT ROOMICS (COMM) CS 24-08-2026 M S EMARSONSDalip Anand 9873476464 [dalipanand99o@g 04.08.2026
309 ((COMM)/1006/2 ICOURIERS THROUGH| mail.com
026 TS PROP KARAN
IPRAKASH Vs MS
IMECHKARTZ,
[THROUGH ITS
DADTANDDG
ICOURT ROOM|CS (COMM) CS 25-08-2026 [STATE BANK OF INDIA[Tirath Lal Yadav 9643228307 dvtirath@gmail.c [14.08.2026
1309 (COMM)/1011/2 [Vs DEEPAK AND ORS jom
026
2 [SH. LAL SINGH,[CENTRAL ko1 ICS (COMM) 891/2026 31-07-2026 [Punayata Trader LLP VSNILESH DEEP 9811636706 mileshdeepadv@g |01-08-2026
IDISTRICT JUDGE, [Vs Satya Enterprises imail.com
ICOMMERCIAL COURT




COURT

DISTRICT
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ko1

[CS (COMM)

CASE NUMBER

922/2026

DATE  OFPETITIONER NAME VSADVOC
REGISTRATRESPONDENT NAME

ION

l03-08-2026

[Simraj Overseas Pvt Ltd|
[Through its Director M|
[Rajiv Khullar VS Vs Ms|

TUSHAR
IMAHAJAN

ADVOCATE
MOBILE
NUMBER

1880229093

ADVOCATE DATE OF E-
EMAIL ID PAYMENT OF
COURT FEES

ladvocatepmahajan
|@yahoo.com

l05-08-2026

(COMM)/928/20
26

[Empire Overseas|
Through its Proprieton
IMd Shoaib Saifi
ko1 [CS (COMM) 962/2026 10-08-2026 [STATE BANK OF INDIA JEEWAN 9810099243 WPGADVOCATE@ [13-08-2026
s GARIMA PROPIETORPRAKASH GUPTA| IGMAIL.COM
IOF JMD ENTERPRISES
ko1 ICS (COMM) 965/2026 11-08-2026 [INDIAN OVERSEASRUPAM KUMARI [9910721966 14-08-2026
[BANK  vs NIKHAT|
IMALIK
ko1 ICS (COMM) 975/2026 13-08-2026 [SANDHYA CHAUHAN [SURESH KUMAR(9810099445 [suresh.sharma717 |17-08-2026
s SURINDER NAGPAL |[SHARMA (@gmail.com
uo1 CS (COMM)  (977/2026 13-08-2026 [BKL AGRO FOODS PVT.DEEPAKJAIN 18588826199 kj.adv@gmail.co [17-08-2026
ILTD. Vs NALNI SAHOO m
ko1 ICS (COMM) 1007/2026 22-08-2026 CANARA BANK  vs |[ARUNYADAV 9910431437,  |ArunYadav803@g [24-08-2026
IKHADIJA SHAMS AND| 9625735051 imail.com
IOTHERS
ko1 ICS (COMM) 1010/2026 22-08-2026 M/S VIVEK IMPEX vs (GAURAV GOYAL (9899886971 infoVjkgalawcham [25-08-2026
PADAM CHAND| crs.com
IAGGARWAL And Ors
ko1 ICS (COMM) 1028/2026 29-06-2026 GOPAL KHANNA andVIKAS DUDEJA (9810906618 vikas.dudeja.adv@[31-08-2026
IANR. Vs MONIKA| lgmail.com
IGROVER
ko1 ICS (COMM) 1029/2026 25-08-2026 [VIPIN GUPTA VS [PAIrKAir ROY|981-1-070396  [pankajkot,raoyaho [31-08-2026
IMUNICIPAL KOTRA . co. in
ICORPORATION OF
DELHI
13 [|SH. RAKESH PANDIT,,CENTRAL [COURT ROOMICIVIL SUIT ICS 101-08-2026 [ROOPSINGAAR ISANCHIT 9999605495  [sgaa.law@gmail.co30-07-2026
IDISTRICT JUDGE, Kuo2 (COMM)/894/20 |IAPPARELS PRIVATEGOYAL(P), m
ICOMMERCIAL COURT 26 ILIMITED Vs PAWAN|
FASHION PRIVATE|
ILIMITED
ICOURT ROOMICIVIL SUIT CS 03-08-2026 NARESH KUMAR Vssatyendra kumarg811161525 Isksinghll6@gmail. [29-07-2026
ko2 (COMM)/903/20 Municipal Corporation ofisingh(P), om
26 IDelhi
ICOURT ROOMICIVIL SUIT CS 04-08-2026 [ARVIND MOHANKUSHAGRA 9999448797  |kushagrabansal@a
ko2 (COMM)/912/20 IMITTAL PROPRIETORBANSAL(P), [kanociates.org.in
26 OF GYAN CHANDRA|
IBHAN Vs SAMEN|
INDUSTRIES PVT LTD
ICOURT ROOM[CIVIL SUIT CS 06-08-2026 SURENDER ~ PAL  Vsvidya sagar8279971561 ladvocatevidyasaga |03-08-2025
ko2 (COMM)/924/20 IMUNICIPAL ishrama(P), [rg4 @gmail.com
26 ICORPORATION OF|
IDELHI
[COURT ROOMICIVIL SUIT ICS 106-08-2026 INDIAN OVERSEASRUPAM 19910721966 [NA l06-07-2026
ko2 (COMM)/927/20 BANK Vs SUNILKUMARI(P),
26 ISURANA AND ORS
ICOURT ROOM|CIVIL SUIT CS 06-08-2026 [Pradeep  Aggarwal VSARCHIT 9599043045 |[LEGAL@SIGMAL (01-08-2026
ko2 |Ashish Mittal ISINGHAL(P), [EGAL.IN
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ROOMICIVIL SUIT CS 06-08-2026 |STATE BANK OF INDIASweety Sood(P), 9811786067 imsssoodadvocate [27-06-2026
ko2 (COMM)/929/20 [Vs RAJRANI (@gmail.com
26
ICOURT ROOM(CIVIL SUIT CS 10-08-2026 [SUSHIL ~MITTAL  VsBhishm Singh(P), 9991858999 ladvbhishmnarain 06-08-2026
ko2 (COMM)/947/20 [PRIYA KUMARI (@gmail.com
26
ICOURT ROOMICIVIL SUIT CS 10-08-2026 SURENDER  PAL Vssatyendra kuman9811161525 Isksinghil6 @gmail. [12-08-2026
ko2 (COMM)/946/20 Municipal Corporation ofisingh(P), fcom
26 IDelhi
ICOURT ROOMICIVIL SUIT CS 11-08-2026 [NEERAJ  GUPTA  VsMehga Rathi 7982709235  [advmegharahi3@g|03-08-2026
o2 (COMM)/948/20 CARTEL INFRA TECH| Imail.com
26 [PVT LTD
ICOURT ROOM[CIVIL SUIT CS 13-08-2026 MD IMTIYAZ VSMANOJ KUMAR9213630390 [Lawyer_og9@yaho [10-08-2026
ko2 (COMM)/961/20 [VORTEX ILOHAT .co.in
26 I[EXPERIENTIAL
IMARKETING PVT LTD
ICOURT ROOM|CIVIL SUIT CS 17-08-2026 BANK OF INDIA VsVinod Gupta 9891954484 councsel.vinodgup [24-07-2026
Kuo2 (COMM)/967/20 JUBAIDA KHATOON ta@gmail.com
26
ICOURT ROOM[CIVIL SUIT ICS 17-08-2026 [LAXMI REBOT PVT LTDANMOL 9953040018  [lawemchambers@ [11-08-2026
ko2 (COMM)/971/20 Vs RAJESH BANSOD  (CHADHA(P), lgmail.com
26
ICOURT ROOM[CIVIL SUIT ICS 17-08-2026 [LEDERLE PHARMA PVTPriyanka 9711251567 lchambersofpriyan [08-08-2026
ko2 (COMM)/978/20 ILTD Vs Mr Rahul Jaiswal [Sethia(P), [kasethi
26 la@gmail.com
[COURT ROOMICIVIL SUIT ICS 18-08-2026 [Ravinder =~ Kumar  VsgOankaj Singhal 9891475320 13-08-2026
ko2 (COMM)/985/20 Joginder Kumar IPANKAJSINGHAL
26 lADVOCATE@GM
|AIL.COM
ICOURT ROOM[CIVILSUIT _ [CS 19-08-2025 [SUKESH KR CHAUHANSHUBHAM 7633860576  [NA 14-08-2026
o2 (COMM)/986/20 VS MCD ISHARMA
26
ICOURT ROOM[CIVILSUIT _ [CS 9-08-2024 [ASHOK KUMAR _ VSBHUPINDER 9811433605 hupindermehtani[10-04-2026
ko2 ((COMM)/986/20 ISUBHASH KUMAR IMEHTANI l@gmail.com
27
ICOURT ROOMCivil Suit CS [22-08-2024 |SBI VS LAL SINGH ISUCHITA PANDIT[896932838 lagnihotrisucjita@g(19-08-2026
ko2 (COMM)/995/20 imail.com
26
4 [SH. ASHUTOSH|[WEST 201 ICS ICS 01-08-2026 [KAMAL (PROP OF M/Samarendra kumar9599801188 lglobalvisionlawoffi|09-04-2026
[KUMAR, DISTRICT] (COMM)/718/20 ISHAN HIRINGdubey(P), lce@gmail.com
VUDGE (COMMERCIAL 26 COMPANY) Vs M/S
ICOURT) IBADRI RAI AND|
ICOMPANY (THROUGH|
[ITS PARTNERS)
ICS CS 01-08-2026 |Canara Bank Vs AnitaNILENDU 999050853 nilenduvatsyayan [30-07-2026

(COMM)/717/20 land Ors [VATSYAYAN(P), (@gmail. com
26




COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
NO. REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
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CS 01-08-2026 M/S SAMCHEM INDIAHARENDER 999656764 lharenderparchand |07-07-2026
(COMM)/716/20 [PRIVATE LIMITED VsKUMAR (@gmail.com
26 IM/s Elfin Drugs PrivatePARCHANDA(P),
ILimited
ICS CS 03-08-2026 [M/S Batra Breweries andjrajeev kumar9312276651 Ir. 131-07-2026
(COMM)/720/20 Distilleries Pvt Ltd Vstewari(P), tewari8&@grnail.c|
26 [Manjit Singh m
ICS ICS 04-08-2026 M /S BATRArajeev kumar9312276651 Ir. 131-07-2026
(COMM)/725/20 IBREWERIES ANDjtewari(P), tewari8&@grnail.c|
26 DISTILLERIES PVT LTD| m
[Vs SATISH KUMAR
IAGGARWAL
ICS CS 06-08-2026 AWL.  Agri  BusinessDushyant 9811600017 Idushyant@mabhat. [31-07-2026
(COMM)/729/20 ILimited Vs  VaibhavMahant(P), 0
26 [Edibles Private Limited
ICS ICS l07-08-2026 [VIKAS ECO TECHIAKASH 9318424276 ladvakashtiwario43/29-05-2026
(COMM)/730/20 [LIMITED Vs  ActionTIWARI(P), I3@gmail.com
26 Milano Brands Limited
ICS ICS 08-08-2026 M /S CREOTEKWJAGRITI JAIN(P), [8527506427 awfirm@unsolved|05-08-2026
(COMM)/739/20 ISYSTEMS INDIA LLP Vs legal.com
26 M/S EVAGE
IAUTOMOTIVES PVT]
ILTD THROUGH ITS
DIRECTORS
ICS ICS 10-08-2026 SHALLU JAIN PROP MSDeepak 9891144454 lattorneydeepaksha|06-08-2026
(COMM)/749/20 ISM INVESTMENT VsSharma(P), rma@gmail.com
26 [Rahul Bhal
ICS ICS 10-08-2026 [HEIGHT BUILDCON|VARUN BEDI(P), [9911164664 imanishaenterprise|06-08-2026
(COMM)/748/20 PVT LTD Vs PRAKASH| lso8@g
26 IBASFORE
ICS CS 110-08-2026 [STATE BANK OF INDIAMANOJ 18130506139 ladvpandeymanoj [03-08-2026
(COMM)/747/20 [Vs SUBASH PANDEY(P), (@gmail.com
26
ICS CS 110-08-2026 [STATE BANK OF INDIAMANOJ 18130506139 ladvpandeymanoj [03-08-2026
(COMM)/746/20 [Vs Mahender IPANDEY(P), (@gmail.com
26
ICS CS 11-08-2026 [Bank of Baroda Vs DakshiAkshay Raj(P), (90650501903 ladvhunnvsharma. [21-02-2026
(COMM)/756/20 IKumar Sharma 28 @gmail.com
26
ICS CS 12-08-2026 M/S SUN HOMESAKkhil 9643292695  [admin@diazlegal.i [11-08-2026
(COMM)/761/20 IAPPLIANCES PRIVATEShankhwar(P),
26 ILIMITED Vs M/S TTE
[TECHNOLOGY INDIA
PRIVATE LIMITED
ICS CS 13-08-2026 SURENDER YADAV VSALOK KUMARQ268028823  [jitupanwar4516@g|30-01-2026
((COMM)/771/20 IMUNESH KUMARRAI(P), Imail.com
26 INAGAR
ICS CS 14-08-2026 [ELTECKS INDIA PVTAADESH 9999359053 adesh9696@gmail13-08-2026
((COMM)/775/20 LTD Vs  SURESHSARASWAT(P), .com
26 TAJLAL KATRE M/S
[POLSTAR GENERAL
IAGENCIES
ICS CS 14-08-2026 BANK OFSHAILESH 9891285888 IADVSHAILESHK [11-08-2026
(COMM)/774/20 IMAHARASHTRA VSKUMAR(P), [UMAR@GMAIL.C
26 DHYAN SINGH OM
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CS 19-08-2026 [M/s XWLS Electric PvtMUKESH 9811311360 INsingh_1908@  |05-08-2026
(COMM)/787/20 ILtd Vs UNITED INDIAAGGARWAL(P), ahoo.co.in
26 INSURANCE CO LTD
ICS CS 22-08-2026 M/S MULTT CREDITIRATI COSHIC(P), 9810000381  |harkirats@hotmail[17-08-2026
(COMM)/803/20 [PRIVATE LIMITED Vs .com
26 IM/S SIYA|
[ENTERPRISES
[THROUGH ITS|
[PROPRIETOR AND ANR
ICS CS 22-08-2026 M/S CHAUDHARY}Jaspreet Singh(P), 9899641617 jasp.reet.law@gmal19-08-2026
(COMM)/801/20 [TIMBER INDUSTRIES fil.com
26 PRIVATE LIMITED Vs
ISALIM KHAN|
[PROPRIETOR M/S
[FIROJ AND AMIR|
harnanmarnacrone
ICS CS 25-08-2026 [VINTAGE CREDIT ANDGAURAV 999797229 imalhotragauravig 14-08-2026
(COMM)/807/20 ILEASING PVT LTD VSMALHOTRA(P), [76@yahoo.co.in
26 IAJEET SINGH AND ORS
[CS ICS 25-08-2026 [VINTAGE CREDIT ANDGAURAV 1999797229 alhotragauravig (14-08-2026
((COMM)/809/20 ILEASING PVT LTD VSMALHOTRA(P), 76@yahoo.co.in
26 IGYAN SINGH AND ANR
ICS ICS 25-08-2026 Venayak Bhatnagar VsAmit Kumarn9871897844 lsavlawassociate@g(13-08-2026
(COMM)/808/20| TATA AIG GENERAIMaihan(P), Imail.com
26 INSURANCE CO LTD|
[THROUGH ITS|
IDIRECTORS PRINCIPAL
IOFFICER
ICS ICS 29-08-2026 MILK ~ FUN  DAIRYMahesh 9811865499 [Not mentioned 19-08-2026
(COMM)/822/20 PRODUCTS Vs KHATURanjan(P),
26 ISHYAM MILK DAIRY
ICS ICS 29-08-2026 |ACE  ELECTRICALS VSRITU GARG(P), (9911419964 juris.lawjustia@g |27-07-2026
(COMM)/823/20 I[EEE SYSTEM CONTROL Imail.com
26
15 [MS. PREETI AGARWALWEST 209 ICS(COMM) 731/2026 07.08.2026 MUDIT BANSAL VS/SANJAY 991179171 egalyukti63@gma [18.10.2024
IGUPTA, DISTRICT] [Extn Block LONGLASST INC IAGGARWAL fil.com
PUDGE (COMMERCIAL
ICOURT)-02
[CS(COMM) 732/2026 07.08.2026 TAXMANN ALLIEDSAURABH 9289407507  [sk@psaassociates.ij05.8.2026
ISERVICES PVT LTD VS/KANSAL n
[VAV  TAXMANN PVT]
LTD
ICS(COMM) 740/2026 08.08.2026 [KULDIP CHANDER VS/MOHIT KHANNA 9810654321 [khannamohit24@ [21.03.2025
|ANIL KALRAL lgmail.com
ICS(COMM) 741/2026 08.08.2026 [FLIGHT = SHOP  VS/ARPIT JAIN 9811595800 rpitjain2099@gm|28.07.2026
[HARJASE PVT LTD il.com
ICS(COMM) 742/2026 08.08.2026 NIKHIL ARORA VS.NARENDER 19999735544 narendersangwan [05.08.2026
IKGN GROUP ISINGH |@yahoo.com
ICS(COMM) 750/2026 10.08.2026 STATE BANK OF INDIAMANOJ PANDEY (9654371856 ladvpandeymanoj [03.08.2026
[VS. MURARI (@gmail.com
[CS(COMM) 758/2026 11.08.2026 [SARAOGI SUPER SALESVARUN BEDI 18285672608  [advocatevarunbedi/08.08.2026
[VS. SUNIL SHARMA (@gmail.com




COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
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ICS(COMM) 769/2026 13.08.2026 [BANK OHRSHAILESH 9891285888  [advshaileshkumar [11.08.2026
IMAHARASHTRA VS. RKUMAR (@gmail.com
INARAYANAN
ICS(COMM) [776/2026 14.08.2026 [INDIAN OVERSEASRUPAM KUMAR (9810721965 104.08.2026
BANK VS. MANISH|
I[ENTERPRISES
ICS(COMM) 792/2026 20.08.2026 [PRAVEEN KUMARDEEPAK KUMAR(9811515015 lassociatesla [13.04.2026
IGARG VS. M/S RUDRABANSAL wiirm@gmail.com
ICONSTRUCTIONS
ICS(COMM) 793/2026 20.08.2026 |AQUALITE INDUSTRIESARCHIT 9599043045 [legal@signmaiegal [25.06.2026
. GIRISHASINGHAL lin
IMARKETING
ICS(COMM) 796/2026 21.08.2026 |AXE HOMEANKIT KHRA 9910572585 nkit_519@gmail. |03.07.2026
[FURNISHNG VS| om
INATIONAL FABRIC|
HARDWARE
ICS(COMM) 802/2026 22.08.2026 [LACHHMAN SARUPBRIJENDRA 9818977551 prijendra.adv79@g[19.08.2026
IGUPTA VS. SUTO CAFEPRATAP SINGH imail.com
IGLOBAL PVT LTD
ICS(COMM) 1804/2026 22.08.2026 BANK OF BARODA VS.DEEPA GUPTA (9312292558 ladvocate.deepagup(19.08.2026
IMITHLESH ta@gmail.com
16 [SH. RAGHUBIR SINGH WEST [203 [ExCOMM -04-08-2026 [BYALA ~ STEELS  VsArvind Jadon(P),
IDISTRICT JUDGE| [Extn Block |[Award by Arb IMANJIT MADHOK
COMMERCIAL IComm/123/2026
ICOURT)-03
CS 07-08-2026 Batra  Breweries  andrajeev kumarn9312276651/981fr l03-08-2026
(COMM)/735/20 Distilleries Pvt Ltd Vsftewari(P), 1231910 ltewari88@gmail.c
26 [Harvinder Singh Sethi lom
CS 07-08-2026 [NAVEEN SABHARWALRAJESH 9810194135 frajeshmahendru19(30-07-2026
(COMM)/734/20 [Vs SHRADDHA DEORA MAHINDRU(P), (@rediffmail.com
26
[Execution 10-08-2026 [K L ARORA Vs M/s D D xyz(P),
(Comm)/297/20 INDUSTRIES LTD
26
Cs 10-08-2026 [VINTAGE CREDIT ANDGAURAV 999797229 INot Mentioned  [29-07-2026
(COMM)/755/20 ILEASING PVT LTD VSMALHOTRA(P),
26 WITAN KUMAR|
RATHORE
CS 10-08-2026 VINTAGE CREDIT ANDGAURAV 999797229 [Not Mentioned  |03-08-2026
(COMM)/754/20 ILEASING PVT LTD VSMALHOTRA(P),
26 IKARAN JAYANT
CS 10-08-2026 [SARAOGI SUPER SALESVARUN BEDI(P), (8285672608 dvocatevarunbedij08-08-2026
(COMM)/752/20 [PVT LTD Vs ASHOK (@gmail.com
26 KUMAR
Cs 17-08-2026 (Guru  Nanak  Publi¢Dilsidak Kaur(P), 9891141010 ladvdilsidakkaur@ [04-08-2026
(COMM)/780/20 ISchool Vs LUDHIANA lgamil.com
26 WOOL SCHOOL
[UNIFORM
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Misc 18-08-2026 HDFC BANK LIMITEDMANISH
IDJ/897/2026 [Vs Ragini Singh ISHANKER

IVERMA(P),
Misc 18-08-2026 HDFC BANK LIMITEDMANISH
IDJ/898/2026 [Vs VINOD KUMAR ISHANKER

IVERMA(P),
Misc 18-08-2026 HDFC BANK LIMITEDMANISH
[DJ/896/2026 Vs SATPALSHANKER

ICHOUDHARY IVERMA(P),

CS 18-08-2026 [BANK OFSHAILESH 9891285888  [advshaileshkumar [10-08-2026
(COMM)/784/20 IMAHARASHTRA VSKUMAR(P), (@gmail.com
26 [TILAK RAJ PUNYANI

OMP 19-08-2026 |Asha Jha AND ORS VsPRIYANKA
(COMM)/17/202 |Aar Kay Fin Lease Pvt Ltd CHAUDHARY(P),
6

OMP (}20-08-2026 YES BANK LTD VSSANJEEV
(COMM)/1368/2 IPOONAM RAM SINGH |[PATHAK(P),
026

OMP (D21-08-2026 [IDFC FIRST BANK LTDSANJEEV
(COMM)/1383/2 Vs PRATEEK VERMA  [PATHAK(P),
026

OMP (D21-08-2026 IDFC FIRST BANK LTDSANJEEV
(COMM)/1384/2 Vs MO ASRAR ALI PATHAK(P),
026

OMP 21-08-2026 RAJU KUMAR VsSunil Dutt|
(COMM)/18/202 IMAHINDRA ANDBaloni(P),

6 IMAHINDRA FINANCIAL
ISERVICES LIMITED

ICS [22-08-2026 [SUNIL ~ OBEROI = VSGAURAV 9871955550 [VSALAWYERS@G[10-08-2026
(COMM)/798/20 [TAJINDER SINGH [TOKAS(P), [MAJL.COM

26

OMP (Dj25-08-2026 |AXIS BANK LTD VSADV

((COMM)/1413/2 [HAFIJ KHAN IDHEERAJ(P),

026

ICS 25-08-2026 [HDFC BANK LTD VSANISH INot Mentioned [Not Mentioned 18-08-2026
((COMM)/817/20 IMOHD SAJJU IBHOLA(P),

26

OMP (Dj25-08-2026 |AXIS BANK LTD VSADV

(COMM)/1412/2 [VIJAY SINGH IDHEERAJ(P),

026

CS 25-08-2026 Tarun Goyal Family TrustANKUR [Not Mentioned [ankursinghaladvoc/04-08-2026
(COMM)/816/20 Vs DLF Urban PrivateSINGHAL(P), late@gamil.com

26 Limited

OMP (Dj25-08-2026 |AXIS BANK LTD VSADV

(COMM)/1407/2 ISHAHNAWAZ IDHEERAJ(P),
026
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[ExCOMM -29-08-2026 [UGRO CAPITAL LTD VsBALRAJ
|[Award by Arb| IH R CREATIONS IGAUTAM(P),
IComm/131/2026
OMP (I)29-08-2026 AXIS BANK LTD VSADV
(COMM)/1419/2 IDISHANT MALHOTRA [DHEERAJ(P),
026
OMP 29-08-2026 [Rajat Nagpal VSSANJAY
(COMM)/19/202 INDIABULLS LIMITED [BANSAL(P),
6
CS 29-08-2026 [UCO BANK Through itsPOONAM 9643501636  [Not Mentioned  [19-08-2026
(COMM)/821/20 [Branch Manager Ms JyotiRIMAL(P),
26 Vs MS NON-STOP|
TRADING CO Through|
lits Proprietor Mr Umesh]|
isharma
IM-Ex/292/2026 [03-08-2026 SUPER FINESHALU
IMOULDING Vs S PKUMARI(P),
[TIMBER
Misc 104-08-2026 [MS KRISHNA DECOR VsHARSHIT
DJ/833/2026 IMS BALANCEART(GOYAL(P),
ICONSTRUCTION
[THROUGH ITS
[PARTNER
IOMP (D06-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1316/2 IANSHUL RANA
026
OMP (I)06-08-2026 IDFC FIRST BANK LTDSANJEEV
(COMM)/1315/2 Vs DHARMENDER RAM[PATHAK(P),
026
OMP (D06-08-2026 IDFC FIRST BANK LTDISANJEEV
(COMM)/1313/2 Vs ANJALI PATHAK(P),
026 IMEHNDIRATTA
OMP (D)06-08-2026 IDFC FIRST BANK LTDISANJEEV
(COMM)/1314/2 Vs AJAY YASHBIR IPATHAK(P),
026
OMP (Djo7-08-2026 IDFC FIRST BANK LTDISANJEEV
((COMM)/1330/2 Vs AKASH SINGH IPATHAK(P),
026
CS 07-08-2026 ANAND RAJ Vs SANNUIGAURAVKUMAR (8630339551  |kaushiklawyerg@g|22-07-2026
(COMM)/733/20 IKUMAR IMATHUR(P), imail.com
26
CS 10-08-2026 [STATE BANK OF INDIAMANOJ 8130506139,96 [advpandeymanoj [03-08-2026
(COMM)/753/20 [Vs KISHAN IPANDEY(P), 54371856 (@gmail.com
26
CS 10-08-2026 [STATE BANK OF INDIAMANOJ 8130506139,96 [advpandeymanoj [03-08-2026
(COMM)/751/20 [Vs DHARAM VIR [PANDEY(P), 54371856 (@gmail.com
26
[Execution 13-08-2026 [SARDARNI RAVINDERAmit Goswami(P),
(Comm)/308/20 KAUR Vs SHAKEEL
26 KHAN
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OMP (Dj14-08-2026 [IDFC FIRST BANK LTDISANJEEV
((COMM)/1345/2 Vs NEERAJ NIGAM  [PATHAK(P),
026
OMP (D14-08-2026 IDFC FIRST BANK LTDSANJEEV
(COMM)/1344/2 Vs AWADHESH KUMARPATHAK(P),
026 KATIYAR
CS 14-08-2026 [BANK OFSHAILESH 9891285888  [advshaileshkumar [11-08-2026
(COMM)/777/20 IMAHARASHTRA VSKUMAR(P), (@gmail.com
26 RAJU SAH
Misc 17-08-2026 Ms ALLEGIANCEDEEPAK KUMAR|
IDJ/892/2026 IPETROLEUM  ThroughBANSAL(P),
lits Partner Mr Saurabh|
(Garg Vs MS ASHIANA|
[ISPAT LIMITED Through|
lits Directors
IOMP (D18-08-2026 [Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1350/2 UITENDRA KUMAR
026
IOMP (D18-08-2026 [Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1349/2 IPAWAN YADAV
026
IOMP (D18-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1346/2 IMOHAN SINGH
026
IOMP (D18-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1347/2 ISAGAR SINGH
026
OMP (I)18-08-2026 [Shriram Finance Ltd 'VsManoj Kumar(P),
(COMM)/1348/2 DILIP KR TRIPATH]|
026 10438
CS [18-08-2026 [Sh Rikhab Chand Jain [Mukul Raao(P), [9999900726  [Not Mentioned
(COMM)/785/20 land Anr Vs M|
26 [Umamakeshwari prop
Misc 18-08-2026 [State Bank Of India VsSiddharth(P),
IDJ/895/2026 IMangi Lal Bheel
OMP (D}20-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
((COMM)/1369/2 RASHID
026
OMP (D20-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
((COMM)/1366/2 UITENDRA KUMAR
026
OMP (D20-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1367/2 IMOHAN SINGH
026
CS 21-08-2026 [VISHWAKARMA IMAYANK 9873099775 lkavindra@rudrale [20-08-2026
(COMM)/795/20 ISCALES PVT LTD VSTUSHSAMAR(P), lgal.com
26 ISOLARSMITH ENERGY|
[PVT LTD
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(COMM)/724/20
26

PATHAK

OMP (Dj22-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
((COMM)/1388/2 IMUKUL CHANDEL
026
OMP (Dj22-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
((COMM)/1389/2 IYASH PAL
026
OMP (I)25-08-2026 [Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1408/2 IMUKUL CHANDEL
026
OMP (I)25-08-2026 [Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1409/2 ISHAMMI KHANNA
026
IOMP (D}25-08-2026 |Shriram Finance Ltd VsManoj Kumar(P),
(COMM)/1410/2 IMOHAN SINGH
026
OMP ()29-08-2026 [TSC FINSERV PRIVATEADV. LALIT)
(COMM)/1420/2 ILIMITED Vs SOHANPANDEY(P),
026 ICARS
OMP (D)29-08-2026 [TSC FINSERV PRIVATEADV. LALIT)
(COMM)/1416/2 LIMITED Vs SOHANPPANDEY(P),
026 ICARS
OMP (D29-08-2026 [TSC FINSERV PRIVATEADV. LALIT)
(COMM)/1421/2 LIMITED Vs SOHANPPANDEY(P),
026 ICARS
OMP (D29-08-2026 [TSC FINSERV PRIVATEADV. LALIT)
(COMM)/1417/2 LIMITED Vs SOHANPANDEY(P),
026 ICARS
OMP (I)29-08-2026 [TSC FINSERV PRIVATEADV. LALIT)
(COMM)/1418/2 LIMITED Vs SOHANPANDEY(P),
026 ICARS
Misc 31-08-2026 |State Bank Of India VsAshok Kumar(P),
DJ/957/2026 RAHUL KUMAR
Cs 03-01-2026 State Bank Of India VsAshok Kumar(P), (9811896060  [kumarashokadvoc [24-12-2025
(COMM)/4/2026 IRAHUL KUMAR te@gmail.co
7 [SH. SANJEEVWEST 202 ICS COMM CS 01-08-2026 Rishi Raj Vs NK FrightRajesh Bhatia 9899694578  ladv@rajesh.gmail. [29-07-2026
IAGGARWAL, DISTRICT]| [Extn Block ((COMM)/719/20 Carriers Pvt Ltd om
PVUDGE (COMMERCIAL 26
ICOURT)
IOMP (DOMP (Dj01-08-2026 [TSC FINSERV PRIVATEMANOJ KUMAR (9811133644 imanojk.adv@yaho [30-07-2026
(COMM) ((COMM.)/1303/2| ILIMITED Vs RAM S VIP| lo.com
026 ICARS
ICS COMM CS 104-08-2026 CENTRAL BANK OFAMAR 9863584542 130-07-2026
INDIA Vs ARUN KUMAR| lapexlaw261@emai

.com
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ICS COMM CS 05-08-2026MS RKG LAMINATESMANOJ KHATRI [9555254789 [IMANOJKHATRI@|31-07-2026
(COMM)/728/20 IPVT LTD THROUGH ITS| IGMAIL.COM
26 IDIRECTOR SH]|
IRAVINDER GUPTA Vs
IMS RENU SAHNI
ICC ICounter 06-08-2026 JMD Enterprises throughRAKESH 9312308958 IRAKADV@GMAIL|29-07-2026
IClaim/41/2026 IAR Mr Ashwani Raina Vs .COM
IALUCOPANEL
INDUSTRIES
IOMP (DOMP (I)07-08-2026 [Shriram Finance Ltd V§SMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1323/2] ILALIT KUMAR lo.com
026
[CS COMM ICS 08-08-2026 MS SAMRADITYASIDHANT 18800209109  [LAWPARTNERS.S|08-07-2026
(COMM)/737/20 INDUSTRIES Vs SHRISINGHAL IS@GMAIL.COM
26 ARV TRADING|
ICOMPANY
ICS COMM ICS 08-08-2026 [EASTERN ~ BEARINGSSUNIL SINGH 18800209109 dvsunilsinghp@g [29-07-2026
(COMM)/738/20 IPVT LTD Vs MOHD| lamil.com
26 IMRAN
ICS COMM CS [10-08-2026 [Ms DENTAL WORLD VSSEWA SINGH 9999063760  |JADVOCATESEWA [11-08-2026
(COMM)/745/20 ISOURABH MALIK SINGH@GMAIL.C|
26 oM
[CS COMM ICS 11-08-2026 [VISHAL JAIN Vs TATASHAILENDER 9212257887 ISHAILENDERKA |03-08-2026
(COMM)/757/20 lAIG GENERALKUMAR IMRA@GMAIL.CO
26 INSURANCE CO LTD M
IOMP (DOMP (Dj11-08-2026 [TSC FINSERV PRIVATERANJEET 9312578945 IADVRANJEET@G [NIL
(COMM) (COMM.)/1331/2 LIMITED Vs ANAV]| [MAIL.COM
026 IMOTORS
ICS COMM CS [12-08-2026 [HARIOM  AGGARWAIJMAMTA SARNA 0650941688  [SUMITSARNA@G [13-08-2026
(COMM)/763/20 [Vs AKMEHTA cO [MAIL.COM
26
ICS COMM ICS 12-08-2026 [VINTAGE CREDIT ANDGAURAV 19999797229 IMALHOTRAGAU [16-08-2026
(COMM)/764/20 LEASING PVT LTD Vs [RAV1976 @YAHO
26 JESSY NAVEEN |0.COM
ICS COMM CS 12-08-2026 VINTAGE CREDIT ANDGAURAV 19999797229 IMALHOTRAGAU [16-08-2026
((COMM)/765/20 ILEASING PVT LTD V: RAV1976@YAHO
26 [PRANJAL SAIKIA |0.COM
IOMP (DOMP (D12-08-2026 [TSC FINSERV PRIVATERANJEET 9312578945 IADVRANJEET@G NIL
(COMM) ((COMM.)/1332/2 ILIMITED Vs  SHIV| IMAIL.COM
026 IMOTORS
ICS COMM CS 13-08-2026 KULDEEP SINGH VsMOHIT KAPOOR (9999927207 | 12-08-2026
((COMM)/766/20 ISHWETA JAIN
26
ICS COMM CS 13-08-2026 ROHAAN WADHWA VSDHRUV CHAWLA 9815312248 IDCLAWOFFICES9|10-08-2026
((COMM)/768/20 WHITE PEARL l108 @GMAIL.CO
26 IMARKETTING (M
IOMP (E)OMP (E)18-08-2026 IDFC FIRST BANK LTDANKIT 9560990911 IANKITADV1992@ [NIL
(COMM) (COMM.)/4/202 [Vs ROUSHAN KUMAR IGMAIL.COM
6
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ICS COMM CS 18-08-2026 SMT CHARANJEETIKARAN SINGH 9811101222 ISANADAND.ASAP|09-08-2026
(COMM)/783/20 IKAUR CHADHA AND| JARTNERS@GMAI
26 IANR Vs BANK OF IL.COM
IMAHARASHTRA
IOMP (DOMP (I)18-08-2026 [IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1358/2 Vs MAMTA RAJIV lo.com
026
[OMP (DOMP (D18-08-2026 [IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) (COMM.)/1359/2 [Vs SANJU VIJAY jo.com
026
IOMP (DOMP (D18-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) (COMM.)/1360/2 [Vs VINOD SHARMA jo.com
026
ICS COMM CS 19-08-2026 JITENDER KUMAR VSANIL PRUTHI 9811021060 JANILPRUTHI25@ 13-08-2026
(COMM)/788/20 ILA WISTERIA [HOTMAIL.COM
26
IOMP (DoOMP (I)19-08-2026 |Shriram Finance Ltd VS§MANOJ KUMAR (9811133644 anojk.adv@yaho [NIL
(coMM) (COMM.)/1361/2 ISANJAY lo.com
026
IOMP (DoMP (D19-08-2026 |Shriram Finance Ltd VSMANOJ KUMAR (9811133644 [manojk.adv@yaho [NIL
(COMM) (COMM.)/1362/2 DILIP KR TRIPATHI .com
026 2557
IOMP (DoOMP (D19-08-2026 |Shriram Finance Ltd VSMANOJ KUMAR (9811133644 jmanojk.adv@yaho [NIL
(COMM) (COMM.)/1363/2 IMANISH KUMAR .com
026
IOMP (DOMP (D[19-08-2026 [Shriram Finance Ltd VSMANOJ KUMAR (9811133644 [manojk.adv@yaho [NIL
(COMM) (COMM.)/1364/2 IANSHUL RANA .com
026
ICS COMM CS 20-08-2026 [STATE BANK OF INDIAMANOJ PANDAY (9654371856 IADVPANDEYMA |03-08-2026
(COMM)/789/20 [Vs KAMLESH INOJ@GMAIL.CO
26 M
ICS COMM CS 20-08-2026 [STATE BANK OF INDIAMANOJ PANDAY (9654371856 IADVPANDEYMA |03-08-2026
(COMM)/790/20 [Vs RAVI KUMAR INOJ@GMAIL.CO
26 M
IOMP (DOMP (D20-08-2026 |Shriram Finance Ltd VSMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1365/2 DILIP KR TRIPATHI .com
026 10645
IOMP (DOMP (D20-08-2026 |Shriram Finance Ltd V§SMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1370/2 IPAWAN YADAV .com
026
IOMP (DOMP (D20-08-2026 |Shriram Finance Ltd V§SMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) (COMM.)/1371/2 ISAHABUDIN lo.com
026
ICS COMM CS 21-08-2026 Trimble Europe BV VSARSHIA BEHL  [+91 9810621272 BEHLARSHIA@G [02-08-2026
(COMM)/797/20 [Vaibhav Aggarwal IMAIL.COM
26
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ICS COMM CS 22-08-2026 YOUGINDER SHAH Vsamit kumar 9871897844 savlawassociate@g[16-08-2026
(COMM)/800/20 IAJAY KUMAR JOG AND imail.com
26 IANR
ICS COMM CS 24-08-2026 Bank of Baroda Vs AJAYAKSHAY RAT 9650501903  [ADVHUNNYSHA [20-08-2026
(COMM)/805/20 VE| RMA.@GMAIL.CO
26 M
IOMP (DOMP (Dj25-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) (COMM.)/1397/2 [Vs KAWALJEET SINGH jo.com
026
lomP (DOMP (Dj25-08-2026 [IDFC FIRST BANK LTDMANOJ KUMAR [9811133644  |manojk.adv@yaho |NIL
(COMM) (COMM.)/1398/2 [Vs SAURABH MITTAL jo.com
026
IOMP (DOMP (D25-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 anojk.adv@yaho [NIL
(COMM) ((COMM.)/1400/ Vs NEETU lo.com
2026 IMANCHANDA
IOMP (DOMP (D}25-08-2026 IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 anojk.adv@yaho [NIL
(COMM) (COMM.)/1401/2 [Vs RUBY TOMAR fo.com
026
IOMP (DOMP (Dj25-08-2026 [IDFC FIRST BANK LTDMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) (COMM.)/1402/2 [Vs VIKASH NAGAR .com
026
[CS COMM ICS 129-08-2026 |Canara Bank Vs GeetaSUBHASH JHA [9810840045 24-08-2026
(COMM)/825/20 Proprietor of Ms lskjhaassociates@y
26 [Vaishnavi ~ Engineering| lahoo.com
[Works
ICS COMM ICS [20-08-2026 CANARA BANK Vs RamSUBHASH JHA (9810840045 24-08-2026
(COMM)/826/20 [Saran Proprietor of M: lskjhaassociates@y
26 iShiva Engineering Works lahoo.com
ICS COMM ICS 120-08-2026 [HDFC BANK LTD VsSUBHASHJHA (9810840045 124-08-2026
(COMM)/827/20 IMANISH JAI KISHAN lskjhaassociates@y
26 lahoo.com
IOMP (DOMP (D]29-08-2026 [Shriram Finance Ltd VSMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1428/2| UITENDRA KUMAR .com
026
IOMP (DOMP (D29-08-2026 |Shriram Finance Ltd V§SMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1429/2 IDINESH KUMAR .com
026
IOMP (DOMP (D29-08-2026 |Shriram Finance Ltd V§SMANOJ KUMAR (9811133644 imanojk.adv@yaho [NIL
(COMM) ((COMM.)/1430/2| IGURJEET SINGH .com
026
(OMP (DoMP (1)31-08-2026 |AXIS BANK LTD VSYOGESH 9555343658 [YOGESHADV@G [NIL
(COMM) ((COMM.)/1431/2 IPRATIMA SHARMA IMAIL.COM
026
loMP (DoMP (Dj31-08-2026 AXIS BANK LID VSYOGESH 9555343658  [YOGESHADV@G |NIL
(COMM) (COMM.)/1432/2 IJASVIR KAUR [MAIL.COM
026
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IOMP (DoMP (I)31-08-2026 |AXIS BANK LTD VSYOGESH 9555343658 [YOGESHADV@G
(COMM) (COMM.)/1433/2 IYESHVEER SO IMAIL.COM
026 IDHARAMRAJ
18 [SH. RAJ KUMAR[WEST [210 ICS CS 01-08-2026 M/s  SHIV NARESHDEEPAK KUMAR9899951648  JBANSALASSOCIA [22.1.2026
[TRIPATHI, DISTRICT]| [Extn Block (COMM)/711/2 (COMM)/711/20 ISPORTS PVT. LTD. VSBANSAL 9811515015 [TESLAWFIRM@G
PUDGE (COMMERCIAL 026 26 IM/s SPORTS HUB AND| [MAIL.COM
ICOURT) IANR
ICS CS 01-08-2026 M/s SHIV ~ NARESH[Deepa Gupta 9312292558 ladvocate.deepa.gu [nil
(COMM)/712/2 |(COMM)/712/20 ISPORTS PVT LTD Vs [pta@gmail.com
026 26 M/s SACHIN|
I[ENTERPRISES AND|
IANR
03-08-2026 M /s Niraj Intensive andDeepa Gupta 9312292558 ladvocate.deepa.gu [nil

|Anesthesia Care Pvt Ltd|
Vs M/s RRM Services
Regd Partnership Firm|

ICS CS
(COMM)/722/2|(COMM)/722/20 [pta@gmail.com
026 26

land Ors
ICS ICS 10-08-2026 M/s Woodver CoatingsRakesh Kuman9868040826 Jsharmarakeshadvi[12.06.2026
(COMM)/743/2|(COMM)/743/20 [Private Limited VsiSharma 9818666198 (@gmail.com
026 26 MAMTA
ICS CS 10-08-2026 CENTRAL BANK OFANJALINEHRA (9811626201 ot provided 12.06.2026
(COMM)/744/2|(COMM)/744/20 INDIA Vs POOJA|
026 26 I[FABRICATORS PROP|

[UDAY RAJ
ICS ICS 12-08-2026 [SIMRANJEET  SINGHGAURAV MITTAL 9911704639 ladv.ankit87@yaho [29.05.2024
(COMM)/759/2|(COMM)/759/20 IGROVER Vs KIMBAL .com
026 26 [PVT LTD AND ORS

ICS ICS 12-08-2026 |[S AMRINDER SINGH V§VARUN BEDI 18285672608  |advocatevarunbedij06.07.2026
(COMM)/762/2|(COMM)/762/20 M/S SNOW  FARM| (@gmail.com

026 26 [FRESH LLP AND ORS

ICS CS 13-08-2026 [Royal Enterprises Vs R K Sharma 9810379033 irk.shanna.advl 21.07.2026
(COMM)/767/2 (COMM)/767/20 Ranjit Singh (@gmail.com

026 26

ICS ICS 13-08-2026 [SARAOGI SUPER SALESBIJAY MOHAN9015893668 ladvbmg2016@gm [04.04.2025
(COMM)/770/2 ((COMM)/770/20 IPVT LTD Vs LEELAGOSWAMI lail.com

026 26 IDEVI KUKREJA

ICS CS 14-08-2026 [NEW BHARAT IMPEXSanskar Aggarwal (7838837246 jsnblegal.litigation [17.07.2026

[THROUGH SPA|
IDEVENDER KUMAR Vs
ISUPER  MARCHE 37
TRADERS LLP and ors

(COMM)/778/2|(COMM)/778/20 9999239545  |@gmail.com
026 26

ICS Cs 17-08-2026 ABHAY SHARMA Vs
(COMM)/779/2 (COMM)/779/20 IHARJINDER SINGH
026 26
ICS 17-08-2026 [CMYK PRINTECH]|
(COMM)/782/2|(COMM)/782/20 ILIMITED Vs  M/§
026 26 ICOMET ADVERTISING
IAND ANR
19-08-2026 M/S R.S. TRADING

ICOMPANY Vs M/S VoD
INDUSTRIES PVT LTD
IAND ORS

ICS CS
(COMM)/786/2((COMM)/786/20
026 26

ICS CS
(COMM)/791/2 |(COMM)/791/20
026 26

India V|
Shivalayal
(Construction Limited

20-08-2026 M/s Vachaspati
IM/s
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ICS Cs 20-08-2026 [SKINFINITY DERMA
(COMM)/794/2 (COMM)/794/20 IPRIVATE LIMITED Vs
026 26 ISAKSHI BABRA
ICS CS 22-08-2026 [Vectus Polymers Pvt Lid|
(COMM)/799/2|(COMM)/799/20 [Vs BALAJI INDUSTRIES
026 26 IAND ANR
ICS ICS 24-08-2026 [SATISH KUMAR Vs
(COMM)/806/2((COMM)/806/20 INARENDRA SINGH|
026 26 ISHEKHAWAT
ICS ICS 25-08-2026 M/s ZENTECH
(COMM)/810/2|(COMM)/810/20 IAUTOMATION ~ AND
026 26 IANOTHER Vs M/s S.K|
I[ENGINEERS WORKS
IAND ANOTHER
ICS CS 29-08-2026 [HDFC BANK LTD V:
(COMM)/818/2(COMM)/818/20 UASMEET KAUR
026 26
ICS CS 29-08-2026 [HDFC BANK LTD Vs
(COMM)/819/2 (COMM)/819/20 ISUNIL KUMAR|
026 26 ISHARMA
ICS CS 29-08-2026 [HDFC BANK LTD Vs
(COMM)/820/2/(COMM)/820/20 ISURENDER KUMAR|
026 26 ISHARMA AND ANR
ICS CS 29-08-2026 BANK OF BARODA Vs
(COMM)/828/2/(COMM)/828/20 lOm Prakash Pachori
026 26
ICS CS 31-08-2026 ADITYA JAIN Vs M/s|
(COMM)/829/2((COMM)/829/20 INSN QUMAX  AND|
026 26 IOTHERS
ICS CS 31-08-2026 [VIPIN BHATIA Vs
(COMM)/830/2((COMM)/830/20 [Freemans Measures Pvt|
026 26 ILtd And Others
19 ‘ACANT COURT /SH.WEST ko3 ICS (COMM) 714/2026 (01-08-2026 IAKASH BHATIA 9643101207 lasrlegalallianceg@ [30-07-2026
IPRASHANT KUMAR,| [Extn Block lgmail.com
IDISTRICT JUDGE
COMMERCIAL COURT)
ICS (COMM) 715/2026 01-08-2026 HIMANSHU 18851394488 130-07-2026
IDETWAL
ICS (COMM) 736/2026 l07-08-2026 Vintage Credit & Leasing(Gaurav Malhotra lasrlegalallianceg@ |01-08-2026
[Vs. Birendra Kumar singh| lgmail.com
ICS (COMM) 773/2026 07-08-2026 Hariom  Aggarwal ~Vs/Mamta Sarna 8851236921 lams21@gmail.com(31-07-2026
[Dharamraj Contracts
India
20 [SH. ANIL KUMARNEW DELHI [t ICS (COMM.) |551/2026 03-08-2026 [VIPIN KUMAR9811486586,  [advvipinksingh@g 01.08.2026
ISODIA, DISTRICT] ISINGH 0811611653 Imail.com
UDGE (COMMERCIAL
OURT)-01/SH.
ULASTYA
'ARAMCHALA,
reToTOT oo
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ICS (COMM.) [552/2026 03-08-2026 LOKENDER 87505-09178  [progressivelawoffi [01.08.2026
ISINGH RATHORE| e.plo@gmail.com
n IOMP (COMM.) [156/2026 04-08-2026 IADITYA LAROIYA| office.suvigyalegal |03.08.2026
IAND MRINAL| (@gmail.com
BHARAT RAM
L ICS (COMM.)/ |553/2026 04-08-2026 ISARVESH 9811111210, sarveshbisaria@ya [03.08.2026
IBISARIA AND[9911205262 lhoo.com
IASSOCIATES
L ICS (COMM.) |554/2026 04-08-2026 IA.K. ROUT, ALOK9999132159 lakroutadvocate@g|03.08.2026
[ROUT imail.com
L ICS (COMM.) |555/2026 04-08-2026 ISHALINI 9899408618  [shaliniupadhyay.a |03.08.2026
[UPADHYAY [dvocate@gmail.co
m
il ICS (COMM.) |557/2026 l05-08-2026 JITENDRA GARG9810197621 jitendragargadv@g|04.08.2026
I[AND imail.com
IASSOCIATES
il [OMP (COMM.) [165/2026 06-08-2026 IKUSHAL KUMAR,7009793548  [Rishabh.eruditeleg|05.08.2026
HARSH AHUJA) l@gmail.com
RISHABH
ISAXENA,
ISUYANSH GAUR,
IAKASHDEEP
1IDTA _ADDITVA
il ICS (COMM.)/ [562/2026 06-08-2026 [UDIT MISHRA9810513377 ladvuditmishra@ya|os.08.2026
IAND lhoo.com
IASSOCIATES
i ICS (COMM.) [563/2026 06-08-2026 IDHEERJA GUPTA 9811412191 [Dheerajgupta1982 [05.08.2026
(@gmail.com
L IOMP (Di192/2026 l07-08-2026 ISHIKHA GUPTA (9999443512,  [shikhagupta@advs|03.08.2026
(COMM.) 9990332052 egal.in
L IOMP (Di193/2026 l07-08-2026 ISHIKHA GUPTA (9999443512, [shikhagupta@advs|03.08.2026
(COMM.) 9990332052 [legal.in
L IOMP (Dj194/2026 07-08-2026 ISHIKHA GUPTA (9999443512, [shikhagupta@advs|03.08.2026
(COMM.) 9990332052 egal.in
N IOMP (Dj195/2026 07-08-2026 ISHIKHA GUPTA (9999443512, [shikhagupta@advs|03.08.2026
(COMM.) 9990332052 egal.in
n ICS (COMM.) [564/2026 07-08-2026 DEEPA GAUTAM[9312292558 dvocate.deepa.gu [06.08.2026
IAND CO. [pta@gmail.com
N ICS (COMM.) [565/2026 07-08-2026 IBHARATT 7827706251 ishankardaslegal@ [06.08.2026
[FROVERR  AND| lgmail.com
IMAHIMA
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IOMP (COMM.) 169/2026 08.08.2026 RITES LTD VS M/SGS CHATURVEDI9811092221 lgsc_dlf@yahoo.co.[04.08.2026
ICONVEYOR & fin
IROP[EWAY PVT LTD
L [CS (COMM. I571/2026 10-08-2026 RAJEEVE 9810028877,  [lawyersince@redif [17.07.2026
IAGARWAL AND(9313949058 ffmail.com
[VIVEK MUNSHI
N ICS (COMM. 572/2026 11.08.2026 [SUPRABHA MITRA V/SUK SINGHAL,011-44015959, [legal@sigmalegal.i{17.06.2026
TQRAR AHMED IARCHIT 147015989, +91n
ISINGHAL 9599043045
L ICS (COMM.) |576/2026 12-08-2026 ISURT ANDp11-43434600/ |Litigation@Surico.[23.07.2026
ICOMPANY, LAW9971357074 n
[FIRM
L ICS (COMM.) |577/2026 12-08-2026 ISURT AND{011-43434600/ [Litigation@Surico.[14.07.2026
ICOMPANY, LAW9971357074 n
[FIRM
il ICS (COMM.) |578/2026 12-08-2026 ISURT AND{011-43434600/ [Litigation@Surico.[14.07.2026
ICOMPANY, LAW[/9971357074 n
[FIRM
il ICS (COMM.) |579/2026 12-08-2026 IAKX. ROUT AND9999132159, |akroutadvocate@g|03.08.2026
IASSOCIATES 9015565892 [mail.com
il [Ex.COMM -120/2026 17-08-2026 IARV CHAMBERS9971680687, |support@arvlawch[16.07.2026
lJAward by Arb,| IOF LAW 011-41759900 jambers.com
IComm.
i ICS (COMM.)  [584/2026 17-08-2026 ISUCHITA DIXIT (8896932838 fagnihotrisuchita@ [05.08.2026
lgmail.com
i ICS (COMM.)  [585/2026 17-08-2026 ISUCHITA DIXIT (8896932838  |agnihotrisuchita@ |05.08.2026
lgmail.com
L IOMP (COMM. [184/2026 18.08.2026 [SUNIL WALIA VSBHARAT 9810155032 bharatbhatia25@y [12.08.2026
IPRAKASH CHANDBHUSHAN BHAIA| lahoo.com
IGOYAL HUF)
il ICS (COMM. 594/2026 19-08-2026 IANUJ HANDA,9873306067 |mail@handaandco(18.08.2026
ISANYA HANDA, pany.in
ISHUBHAM
IPANDEY AND|
IAYUSH
[VISHWAKARAMA|
L [CS (COMM. 595/2026 19-08-2026 HARISH MALIK [7838855710 imalik.harisho1@g [18.08.2026
Imail.com
N ICS (COMM. 596/2026 19-08-2026 UK SINGHAL,011-47015959, [legal@sigmalegal.i|18.08.2026
IARCHIT 147015989, 91-n
ISINGHAL 9599043045
L ICS (COMM. 599/2026 20-08-2026 IMS S SOOD ANDj9811786067 imsssoodadvocate (19.08.2026
IASSOCIATES (@gmail.com
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IOMP (Di205/2026 21.08.2026 M/S FLEXIFLOWSAMAGRA LAW 9654611805 radhalakshmi@sa [20.08.2026
(COMM.) [PLOYMERS LLP V/S imagralaw.com
(CHARAT SANCHAR|
INIGAM LTD. AND ANR.

N ICS (COMM.)  (611/2026 22-08-2026 WITENDER 9810511644 dvjiten@yahoo.co|12.08.2026
IKUMAR GARG fm
It ICS (COMM.) |612/2026 [22-08-2026 HARISH MALIK [7838855710 imalik.harisho1@g [12.08.2026

n IOMP  (MISC.)72/2026 24-08-2026 IKARRTIK 9811027856 tarunsharmalawoff22.08.2026
(COMM.) ISHARMA lice@yahoo.co.in
L IOMP (D]206/2026 24-08-2026 ISHIREEN F|9599715315 dvocateshireenkh [22.08.2026
(COMM. IKHAN, MS, lan@gmail.com
ISUSHMA DAS
il ICS (COMM. 624/2026 25.08.2026 [VELVET LOFT PVT/ALOK KUMAR9990650484 dvkumaraloko81 [13.08.2026
ILTD. V/S CHELVIESAND SWETA| lo@gmail.com

I[HOSPITALITY PVT. LTD KADYAN

il ICS (COMM) 627/2026 29.08.2026 [LOGISNEXT INDIAAMARENDRA 9599801188  [globalvisionlawoffi|04.08.2026
PRIVATE LIMITED KUMAR DUBEY lce@gmial.com
il IOMP(MISC.)  (77/2026 120.08.2026 [TATA CAPITALNACHIKETA 19999748620  [NACHIKETASURI[21.08.2026
(COMM) LIMITED VSVIJAY SURI |ADVOCATE@GM
IBLACKBERRY |AIL.COM
IOVERSEAS PVT LTD
il Misc DJ 1291/2026 120.08.2026 [FARMART SERVICESSONDHI&PARTN 19999925860 [DEEPANKUR@S [21.08.2026
PVT VS SIDDHINAYAKEERS NDHIPARTNER
[FLOUR S.COM
L IOMP(MISC)CO [78/2026 [29.08.2026 JAIDEEP SINGH VSMOHINDER 9868809596  Pusremedium6@g [21.08.2026
MM iGOVT OF NCT OFKUMAR MADAN imail.com
IDELHI AND ORS
L Misc DJ 1293/2026 29.08.2026 [URBAN SHORESAURABH 9810901009 ILITIGATION@SA [21.08.2026
[WHOLESALE INDIAGANGWAR [NKHLA.IN
IPVT LTD VS METR09810901009
BRANDS LIMITED
s Misc DJ 1292/2026 29.08.2026 SUNDEEP PRESS VSK L RAJORA 8595453305/85 [ADV.RAJORA123 [21.08.2026
[UNITECH ENGINEERS| 05852075 |@GMAIL.COM
INC
L [OMP(MISC)CO (79/2026 29.08.2026 [TATA CAPITAL LTD VSNACHIKETA 9999748620  [NACHIKETASURI|21.08.2026
MM [PRIME BIZWORLD PVTVIJAY SURI |l ADVOCATE@GM
ILTD AND ORS JAIL.COM
N IOMP (D212/2026 31-08-2026 VARUN BEDI8285672608 dvocatevarunbedi29.08.2026
(COMM.) IAND (@gmail.com
IASSOCIATES
L [OMP (D213/2026 131-08-2026 [VARUN BEDIB285672608  [advocatevarunbedi29.08.2026
(COMM. IAND (@gmail.com

IASSOCIATES
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IOMP (D214/2026 31-08-2026 [VARUN BEDI8285672608  |advocatevarunbedi29.08.2026
(COMM.) IAND (@gmail.com
IASSOCIATES
N IOMP (D215/2026 31-08-2026 IMANISH 9873645048  [ragavlawefile@gm (07.04.2026
(COMM.) [RAGHAV lail.com,
Imanishragav@gm
lail.com
N ICS (COMM.) [628/2026 31-08-2026 ISUCHITA DIXIT (8896932838 [agnihotrisuchita@ [29.05.2026
lgmail.com
N ICS (COMM.)  [629/2026 31-08-2026 ISUCHITA DIXIT (8896932838 [agnihotrisuchita@ [25.08.2026
lgmail.com
o1 [SH. ASHUTOSH|NEW DELHI f25 ICS (COMM) 550/2026 101-08-2026 [MOSAIC MEDIApuneet bajaj(P), 9811700978 127.07.2026
[KUMAR, DISTRICT] IVENTURES P LTD Vs bajaj.bajaji28@gm|
DUDGE, COMMERCIAL [XPONENTS VENTURES fail.com
ICOURT/SH. SANJAY| P LTD
[KHANAGWAL
IDISTRICT JUDGE
COMMERCIAL COURT) 25 ICS (COMM) 548/2026 101-08-2026 [CRYSTAL CROPSunill Kumar(P), 9818256885 officeofsunilkumar(18.07.2026
IPROTECTION LTD Vs ladv@gmail.com
[Basudev Adak
25 ICS (COMM) 549/2026 01-08-2026 MADHAV COTEX PVTNeeraj Kumar(P), 8851677496 128.07.2026
LTD THROUGH ITS AR|
ISH VIKAS KUMAR JAIN|
[Vs DEEPAK AGARWAL
[PROPRIETOR OF MS
INISHKARSH FOAM
lunren
25 ICS (COMM) 561/2026 106-08-2026 [Metaltech Motor Bodies PANANT RAO(P), (8750173445 inot provided 130.07.2026
Itd Vs M/S ROLEX|
ROLL FORMING|
IMACHINERY
25 ICS (COMM) 569/2026 l07-08-2026 [UNION BANK OF INDIAManoj Kumar9811085046 01.08.2026
[Vs R NARAYANAN Mishra(P), lgupta26a@yahoo.c|
jo.in
25 ICS (COMM) 570/2026 (08-08-2026 /ARUN KUMARAmit Kumar(P), (9958893510 01.07.2026
[TANWAR Vi
IJASVINDER KAUR
25 ICS (COMM) 573/2026 11-08-2026 [HT MEDIA LTD Vspuneet bajaj(P), (0811700978 131.07.2026
IBLUE BIRD| [bajaj.bajaji28@gm|
IADVERTISING PVT LTD lail.com
25 ICS (COMM) 575/2026 12-08-2026 SUPRABHA MITRA VSARCHIT 9599043047  [legal@sigmalegal.i|20.07.2026
IDN SONS AND ORS ISINGHAL(P),
25 [CS (COMM)  |586/2026 17-08-2026 |STATE BANK OF INDIASuchita Dixit(P), 8896932838  [not provided 03.08.2026
[Vs VJACOB
25 [CS (COMM)  |587/2026 17-08-2026 [Valvoline CumminsSahil Sharma(P), (8860030068 [wlawlegal @gmail.c01.08.2026
[Private Ltd Vs lom
IGURUSAMY JEGADEEP|
[PROPRIETOR OF M/S
ISRI SAI MOTORS
25 [CS (COMM) 589/2026 18-08-2026 WOODWISE INDIA PVT[SURYAVRAT 9716752820 107.08.2026
LTD Vs GREENLAMDUBEY(P),
INDUSTRIES LIMITED
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25 ICS (COMM) 598/2026 19-08-2026 [New Delhi  TelevisionAngad

[Limited Vs LakahfayDugal(P),

Singh9810129320 104.08.2026

[Enterprises Private|
ILimited

25 ICS (COMM) 597/2026 19-08-2026 [KIRAN MEHRA  VSANUJ HANDA(P), not provided  |mail@handaandco|08.08.2026
[VINOD SALUJA [mpany.in

25 ICS (COMM) 600/2026 20-08-2026 [Petroleum Parts SupplyPradeep  Kumar9953133627 not provided 10.08.2026

[Pte  Ltd Through itsJha(P),
Directors Through its
ISPA Holder Vs Jagso
International Limited|
[Through its Directors

25 ICS (COMM) 601/2026 20-08-2026 [UNION BANK OF INDIASweety Sood(P), 9811786067 11.08.2026
[Vs M/s RACHI FASHION|
IAND ORS

25 ICS (COMM) 604/2026 21-08-2026 [INDIAN BANK VSMARIMUTHU 9555966566 ladvpmarimuthu@ [11.08.2026
IASHOK (PROPP(P), lgmail.com
BHAGWATI

I[ENTERPRISES)

25 ICS (COMM) 605/2026 21-08-2026 [INDIAN BANK VSMARIMUTHU 9555966566 ladvpmarimuthu@ (06.08.2026
IPRATHAM IMPEXP(P), lgmail.com
(PROP RAJNI SAINI)

25 ICS (COMM) 606/2026 21-08-2026 [CANARA  BANK  VsEkant Luthra(P), [8376841313 lekant23@gmail.co |09.08.2026
ISAHIL ANAND PROP| fm
[M/S KANASHI GLOBAL

25 ICS (COMM) 607/2026 21-08-2026 [CANARA  BANK  VsEkant Luthra(P), [8376841313 11.08.2026
JYOTI SANSI  PROP|
ISANSI GROCERY AND|
[FOODS

25 ICS (COMM) 608/2026 21-08-2026 [Hippostores TechnologylHarish Malik(P), (7838855710 11.08.2026
Private  Limited Vg
[UMESH KUMAR|
THAKUR (PROPRIETOR|
ISHRI LAXMI|
[ENTERPRISES)

25 ICS (COMM) 609/2026 21-08-2026 M/S C G LOGISTICS PVT| 9810308483 12.08.2026
LTD Vs SIA
ISMARTLYNX AIRLINES

25 ICS (COMM) 610/2026 22-08-2026 M/S CMG WORLDWIDEJITENDER 9810511644 12.08.2026
[Vs SANTOSH KUMARKUMAR GARG
ISINGH IADV(P),

25 ICS (COMM) 618/2026 24-08-2026 RVDK LabourhomeKESHAV 19999626126 10.08.2026
[Private Limited VSKUMAR(P), [keshav.advi@gmai
|Arabtec Projects Indi: .com

IPrivate Limited

25 ICS (COMM) 617/2026 24-08-2026 [Param Shubham VanijyaRANJIT 9810659593 31.07.2026
ILtd Vs NITIN KAUSHIK [KHATRI(P),

25 ICS (COMM) 616/2026 24-08-2026 [HEWEPRO CAPITALShailen Bhatia(P), (9818558690 31.07.2026
[PRIVATE LIMITED AND|
IANR Vs PMS AIf
IMARKET AND ANR

25 [CS (COMM) 623/2026 125-08-2026 [PUNJAB NATIONAL|Indra Narain(P), (9311824970 ot provided 14.08.2026
IBANK Vs MALTI|
ISHARMA
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25 ICS (COMM) 622/2026 25-08-2026 (GARUDA |Ajay Kumar(P), (7683058103 tanaychaube@gmal01.08.2026
ICONSTRUCTION  AND| fil.com
I[ENGINEERING LTD Vs
IRAJEEV PANDIT SOLE
PROPRIETOR CAPITAL
ISALES AND|
hiaproTme ANT
25 ICS (COMM) 621/2026 25-08-2026 [Hippostores Technology|Harish Malik(P), (7838855710 IMalik.harisho1@g [10.08.2026
[Private Limited Vs imail.com
[VINOD CHAUDHARY|
(PROPRIETOR M/S
[PURWANCHAL
[TRADERS)
25 ICS (COMM) 626/2026 29-08-2026 [Adeera Packaging PrivateDIPANSHU 9953569992  [Adv.dipanshu@gm|11.08.2026
ILimited Vs  BALJITICHUGH(P), fail.com
ISINGH SODHI (PROP|
OF MAX AD N PRINT|
[WORLD)
25 ICS (COMM) 625/2026 29-08-2026 [M/S SOM FRAGRANCESShailen Bhatia(P), 9818558690  [advocate.shailenbh(28.07.2026
IPVT LTD AND ORS Vg latia89@gmail.com|
IABHISHEK JAIN AND
IANR
22 [MS. DEEPALI SHARMA [NEW DELHI [0 ISUIT FORICS 01-08-2026 |AIS CONSUMER GLASSRajdeep Rao(P), (9300420093 [rajdeepsinghrao@ [17-04-2026
IDISTRICT JUDGE| [RECOVERY (COMM)/547/20 ISOLUTIONS LTD VS lgmail.com
COMMERCIAL 26 BHAARAT WIN|
ICOURT)-03 ISOLUTIONS AND ANR
20 ISUIT FOR(CS 01-08-2026 NEXT RADIO LTD VSpuneet bajaj(P), 9711166242 [INOT AVAILABLE [23-07-2026
RECOVERY  [(COMM)/546/20 IHERITAGE
26 INFRASPACE (INDIA)
LTD
216) ISUIT FOR(CS 01-08-2026 HT MEDIA LTD VSpuneet bajaj(P), 9711166242 INOT AVAILABLE [23-07-2026
IRECOVERY (COMM)/544/20 IMARIOX SOFTWARE
26 [PVT LTD
20 ISUIT FORICS 101-08-2026 [MOSAIC MEDIApuneet bajaj(P), (9711166242 INOT AVAILABLE [27-07-2026
IRECOVERY (COMM)/545/20 [VENTURES PVT LTD V§
26 IMETHODHUB
ISOFTWARE LTD
20 [OBJECTION  |OMP 03-08-2026 [UNION OF INDIA Vﬁradip Sharma(P), (9891793928 ladvocatepradeep8 [31-07-2026
U/S 34 OF(COMM)/155/20 IAMIT ENGINEERS I585@gmail.com
IARBITRATION [26
&
ICONCILIATIO
IN ACT
20 [OBJECTION (OMP 105-08-2026 |ORIENT CRAFT LTD VSSADRE ALAM(P), (9999392956 im.s.alam154@gma|01-08-2026
[U/S 34 OFCOMM)/160/20 INNOVISION LIMITED fil.com
IARBITRATION [26
&
ICONCILIATIO
INACT
20 IOBJECTION  |OMP 05-08-2026 ORIENT CRAFTISADRE ALAM(P), (90999392956  [m.s.alam154@gma|01-08-2026
[U/S 34 OF(COMM)/161/20 ILIMITED Vs il.com
IARBITRATION [26 INNOVISION LTD
&
ICONCILIATIO
INACT
20 IOBJECTION  |OMP 05-08-2026 [ORIENT CRAFTISADRE ALAM(P), (90999392956 Im.s.alam154 @gmal03-08-2026
[U/S 34 OF(COMM)/159/20 ILIMITED Vs il.com
IARBITRATION [26 INNOVISION LTD
&
ICONCILIATIO
INACT
20 BJECTION  (OMP 05-08-2026 ANUSHKA VASANTbhagwan jha(P), 9899184570  [advobsrathore@ya(03-08-2026
[U/S 34 OF(COMM)/158/20 [KHOT Vs HERO| 00.com
IARBITRATION [26 I[FINCORP LTD AND ANR|
&
ICONCILIATIO
INACT
20 ISUIT FOR(CS 06-08-2026 MS SPIRITED LABELSAKSHAY INOT [NOT AVAILABLE [06-03-2026
RECOVERY  ((COMM)/559/20 IPVT LTD VS GRANO69BHAMBRI(P),  |AVAILABLE
26 BEVERAGES PVT LTD
20 ISUIT FOR[ICS 06-08-2026 [PIPE AND SECTION PVTVikas Garg(P), 9911443138 [NOT AVAILABLE [28-05-2026
[RECOVERY (COMM)/560/20 ILTD VS SAMOOQ|
26 ENGINEERING INDIA|
[PVT LTD
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BJECTION (OMP 06-08-2026 VIREN TELECOM PVTKomal Kinger(P), [9560592068  |komalg8oo@gmai [03-08-2026
[U/S 34 OF(COMM)/166/20 ILTD AND ORS V§ .com
IARBITRATION [26 IMONEYWISE
18 [FINANCIAL PVT LTD
ICONCILIATIO
INACT
20 ISUIT FOR[ICS l07-08-2026 [UNION BANK OF INDIAManoj Kumar9811155838 [INOT AVAILABLE (08-06-2026
RECOVERY  ((COMM)/567/20 IVS REKHA RANT Mishra(P),
26
20 ISUIT FOR[ICS l07-08-2026 [UNION BANK OF INDIAManoj Kumar9811155838 [NOT AVAILABLE (08-06-2026
[RECOVERY (COMM)/566/20 [VS RAJINDER SHARMA Mishra(P),
26
20 [OBJECTION  |OMP 10-08-2026 [PNR MOTORS VSRohan Chawla(P), (9717123818 rohanchawla13@g [07-08-2026
U/S 34 OF(COMM)/175/20 IAXALTA COATING| Imail.com
JARBITRATION [26 ISYSTEM INDIA PVT LTD|
&
ICONCILIATIO
INACT
20 IOBJECTION  |OMP 11-08-2026 [CHANDRA MOHAN|Abhishek 9811074290 ladvicelaw2@gmail (07-08-2026
U/S 34 OF(COMM)/176/20 IKATHURIA AND ANRKumar(P), L.com
IARBITRATION [26 Vs MONEYWISE
& ISERVICES LIMITED
ICONCILIATIO
INACT
20 ISUIT FOR(CS 11-08-2026 [MS SOM FRAGRANCESShailen Bhatia(P), 9818558690 dvocate.shailenbh29-06-2026
[TRADEMARKS [(COMM)/574/20 IPVT LTD AND ORS VS| tia8g@gmail.com|
26 IMS AKSFA INDUSTRIES
PRIVATE LIMITED
20 ISUIT FOR(CS [12-08-2026 [DEUTSCHE BANK AGSURUCHI 9810255518 [NOT AVAILABLE [23-07-2026
RECOVERY  (COMM)/581/20 IVS MR GAJRAM SINGH [SURI(P),
26
20 ISUIT FOR(CS 12-08-2026 [SAHAJ DEEP SINGH|Anant Adityd9650681599 [NOT AVAILABLE (04-08-2026
[TRADEMARKS [(COMM)/580/20 ISANDHU VS JOHN DOE [Patro(P),
26 IASHOK KUMAR AND
IORS
20 JOBJECTION  |OMP 13-08-2026 [KRISHAN PAL SINGH|Abhay INOT INOT AVAILABLE |06-08-2026
U/S 34 OF(COMM)/179/20 VS JM  FINANCIALChitravanshi(P), |AVAILABLE
IARBITRATION [26 ISERVICES LTD
&
ICONCILIATIO
IN ACT
20 JOBJECTION  |OMP [13-08-2026 |ABEC EXHIBITIONSGOURAV INOT [INOT AVAILABLE |07-08-2026
[U/S 34 OF(COMM)/181/20 IAND CONFERENCESPRASAD(P), IAVAILABLE
IARBITRATION [26 [PVT LTD VS EASY TRIP|
8 PLANNERS LIMITED
ICONCILIATIO
INACT
20 IOBJECTION  |OMP 13-08-2026 MS VISHWA BHUMIRamesh Babu(P), 9136779744 framesh.babug744 |07-08-2026
[U/S 34 OF(COMM)/180/20 TECHNOLOIES Vs (@gmail.com
IARBITRATION [26 [VIZIANAGRAM MSW,|
18 PVT LTD
ICONCILIATIO
INACT
20 SUIT FORICS 17-08-2026 [HIPPOSTORES Harish Malik(P), (7838855710 [malik.harisho1@g [10-08-2026
IRECOVERY (COMM)/588/20 [TECHNOLOGY PVT LTD, imail.com
26 [VS ANURADHA
20 BJECTION  OMP 18-08-2026 ADARSH  BEHL  VSVARDDAN INOT INOT AVAILABLE (12-08-2026
[U/S 34 OF(COMM)/185/20 IMONEYWISE ISUMAN(P), IAVAILABLE
IARBITRATION [26 I[FINANCIAL SERVICES
8 IPVT LTD
ICONCILIATIO
INACT
20 BJECTION |OMP 18-08-2026 DEBASHISHA BRIJESH KUMARS8090804904 [BRIJESHCLC@G [07-08-2026
[U/S 34 OF(COMM)/186/20 ICHAOUDHARY VS RAMISINGH(P), [MAIL.COM
IARBITRATION [26 IANUGRAH NARAYAN
&
ICONCILIATIO
INACT
20 SUIT FORICS 19-08-2026 [UNION BANK OF INDIAManoj Kumarj9811155838 INOT AVAILABLE |08-06-2026
[RECOVERY (COMM)/590/20 [VS JAGDISH KUMAR  Mishra(P),
26
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ISUIT FOR(CS 19-08-2026 PALLAVI BAJAJ VSANUJ HANDA(P), 9873306067  [NOT AVAILABLE [28-07-2026
RECOVERY  |(COMM)/592/20 IVINOD SALUJA
26
20 ISUIT FOR(CS 19-08-2026 [LACOSTE SAS VSShravan Bansal(P),90810017859 lskbansalipr@gmai |07-08-2026
TRADEMARKS [(COMM)/591/20 |JASHOK KUMAR .com
26
20 ISUIT FOR(CS 19-08-2026 MS MEXSShailen Bhatia(P), 90818558690  [advocate.shailenbh|12-08-2026
[TRADEMARKS [(COMM)/593/20 ISWITCHGEARS PVT| latia89@gmail.com|
26 LTD VS RAMAN PREET|
IKAUR AND ANR
20 ISUIT FOR(CS 21-08-2026 MEDIKART ISHRIHAR 9548888420  [advocate.shrihar@ [08-08-2026
[TRADEMARKS [(COMM)/603/20 [HEALTHCARE [TRIPATHI(P), lgmail.com
26 ISYSTEMS PRIVATE|
LIMITED VS ROHIT|
IMEDICAL SYSTEMS|
[PRIVATE LIMITED
20 ISUIT FOR[ICS 21-08-2026 [INDIAN BANK  VSMARIMUTHU 9555966566 ladvpmarimuthu@ 06-08-2026
[RECOVERY (COMM)/602/20 IGAURAV SAINI [P(P), lgmail.com
26
20 ISUIT FOR[ICS 22-08-2026 [INSECTICIDE ~ (INDIA)BINAY SHAKERNOT [NOT AVAILABLE [17-04-2026
IRECOVERY (COMM)/613/20 ILTD VS RAJ KUMAR [TIWARI(P), IAVAILABLE
26
216) IOBJECTION  |OMP 22-08-2026 [UNION OF INDIA VS MYyoti Advocate(P), 9716978896 IDEEP_KISHORES8/19-08-2026
U/S 34 OF(COMM)/187/20 B RUBBER PVT LTD 9@YAHOO.CO.IN
IARBITRATION [26
&
ICONCILIATIO
INACT
20 ISUIT FORICS 22-08-2026 [STATE BANK OF INDIAAMIT SINGH(P), 891149413 ladv.choudharyami|o4-08-2026
IRECOVERY (COMM)/614/20 [VS SURAJ SINGH t@gmail.com
26
20 ISUIT FOR(CS 22-08-2026 [STATE BANK OF INDIAAMIT SINGH(P), [891149413 ladv.choudharyami|o4-08-2026
IRECOVERY (COMM)/615/20 [VS DALBEER SO SUBE t@gmail.com
26
20 [OBJECTION (OMP 124-08-2026 [RAJESH KUMARJATIN 19953283177 [NOT AVAILABLE [21-08-2026
[U/S 34 OFCOMM)/189/20 ISHARMA VS KOTAKRAHEJA(P),
IARBITRATION [26 IMAHINDRA PRIME LTD
&
ICONCILIATIO
INACT
20 ISUIT FOR[ICS [24-08-2026 [ANI MEDIA PVT LTD VSSidhant Kumar(P),/0873047772 isidhant@sidhantk {19-08-2026
[TRADEMARKS [(COMM)/620/20 [HINDUSTANT [umar.net
26 IREPORTER (YOUTUBE
(CHANNEL ) AND ANR
20 ISUIT FOR[ICS 24-08-2026 [HIPPOSTORES Harish Malik(P), [7838855710 imalik.harisho1@g [18-08-2026
IRECOVERY (COMM)/619/20 [TECHNOLOGY PVT LTD, imail.com
26 [VS PRIYAWARAT GARG
20 BJECTION |OMP 25-08-2026 |JAUHARI PRINTERSPiyush Sharma(P), 9560914949 Ipiyushsharma393322-08-2026
[U/S 34 OFCOMM)/191/20 [PVT LTD AND ORS VS (@gmail.com
IARBITRATION [26 ISIEMENS  FINANCIAL
8 ISERVICES PVT LTD
ICONCILIATIO
INACT
RO SUIT FORCCS 31-08-2026 |[STATE BANK OF INDIASuchita Dixit(P), (8896932838 gnihotrisuchita@ [20-08-2026
[RECOVERY (COMM)/632/20 [VS GANESH M lgmail.com
26
20 [OBJECTION  |OMP 31-08-2026 MONOJ KUMAR VSRavi Kumar(P), (9891164680 chaudharyravikum25-08-2026
[U/S 34 OF(COMM)/194/20 IDFC  FIRST BANK lar304@gmail.com
IARBITRATION [26 LIMITED
&
ICONCILIATIO
INACT
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ISUIT FOR(CS 31-08-2026 [SHYAM SPECTRA PVTSurendra 19990416778 [Surendramali88 @ [10-08-2026
IRECOVERY (COMM)/630/20 ILTD VS STAYABODEKumar(P), lgmail.com
26 [VENTURES PVT LTD
IAND ORS
23 |SH. NARESH KUMARSOUTH 2, New CourtCommercial CS 146238 [Trustshield PayINANDKISHORE( (9582869064  [Not on record 31.07.2026
IMALHOTRA, DISTRICT] [Block-1 ICivil Suit (COMM)/439/20 ftechnology Pvt Ltd VsP),
PUDGE(COMMERCIAL 26 Prachi Telecom
ICOURT)
12, New CourtCommercial ICS 146240 MINDLOOM IPARDEEP 9953235339 nitin@lexlabs.xyz [29.07.2026
[Block-I ICivil Suit (COMM)/445/20 (CREATIONS LLP VsKUMAR
26 IGLAMANAND IMANDAL(P),
I[ENTERTAINMENT PVT|
ILTD
12, New CourtCommercial ICS 146240 Ms Same Air SystemsAMIT 9990175338 lamitm8573@gmai [17.07.2026
[Block-1 [Civil Suit (COMM)/444/20 [Through Its Partner VSMISHRA(P), .com
26 IMs Shivay Projects
Shivay Projects Solution|
Pvt Ltd Through Its
[Partner Director
12, New CourtCommercial ICS 46240 IOHN lamarendra kumar/9599801188 lglobalvisionlawoffi|Not filed
IBlock-1 [Civil Suit (COMM)/446/20 INFRASTRUCTURE [dubey(P), ce@gmail.com
26 [PRIVATE LIMITED V:
[TULSIANI
ICONSTRUCTIONS AND|
IDEVELOPERS PRIVATE
L arrn,
12, New CourtiCommercial CS 46244 [RESSEAUX TECH PVTAasheesh [Not on record  [kgconsorsllp@gmal06.08.2026
[Block-I ICivil Suit (COMM)/450/20 ILTD Vs TIMEZ CAREGupta(P), il.com
26 ISERVICES PVT LTD ORS|
12, New CourtiCommercial ICS 146245 [Ms Ajay Paints HardwareDharamdev 7428280795 jouharadeeb228@ [13.01.2026
[Block-I ICivil Suit (COMM)/451/20 IStore Vs Ms Nav Metals [Singh(P), lgmail.com
26
12, New CourtiCommercial CS 146246 IMs Digilab Bio AnalyticalAnupam 9891629964  fanupamadvsc@gm|05.08.2026
[Block-I (Civil Suit (COMM)/455/20 Instruments Pvt Ltd VsDwivedi(P), lail.com
26 IMs Medinza Biotech
2, New CourtCommercial CS 146248 ISTATE BANK OF INDIANavruti ojha(P), (8376043196 mavrutityagi2gmail|06.08.2026
Block-I ICivil Suit (COMM)/457/20 Vs Ganesh Pandurang| lcom
26 (Gandarde
12, New CourtCommercial CS 146252 Sagar Ratna RestaurantsAMAN 18233119499 ashisth.lex@gmai[14.08.2026
[Block-1 [Civil Suit (COMM)/462/20 [Private Limited VSVASISTH(P), .com
26 IAGARWAL HOTEL AND
RESTAURANTS
12, New CourtiCommercial CS 146253 [VIRENDER KUMAR VsPea Pankaj(P), 9810024127 Ipankaj24127@yah [13.02.2026
IBlock-1 ICivil Suit (COMM)/470/20 ISHANTI DEVELOPERS 0.com
26
12, New CourtiCommercial Cs 146253 Principle Security andDR 9810180465  [drbkdash@gmail.c[11.08.2026
[Block-I (Civil Suit ((COMM)/469/20 |Allied Services Ltd VSKUMAR DASH(P), m
26 [Dynamic Aura LLP
12, New CourtCommercial  |CS 46255 Rohde and Schwarz IndiajAwanish 987333448 lawanish@nakslaw./08.05.2026
[Block-1 [Civil Suit (COMM)/474/20 [Private Limited VsSrivastava(P), om
26 Mobile Hospitall
IDesigners and Developer:
India Private Limited
12, New CourtiCommercial CS 46255 [Veerji Restaurant PrivateBindra Rana(P), (9818202368 [litigation@ssrana. [13.07.2026
[Block-1 ICivil Suit (COMM)/473/20 [Limited Vs Mr Chirag om
26
2, New CourtCommercial CS 146258 M S OFB Tech Ltd Vs M SSameer 9953328394 ontact@innovatu [21.08.2026
[Block-1 [Civil Suit (COMM)/478/20 ISUPERIOR [Abhyankar(P), Islaw.in
26 I[ENTERPRISES
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ISOUTH 16, New CourtfCommercial CS (COMM)18.08.2026 APPY PIE LLP V. 9958031223 IRAJAADVOCATE1[13.08.2026
SHUKLA BHARDWAJ, Block-T l465/2026 IMONGO DB INC 085@GMAIL.CO
ISTRICT M
UDGE(COMMERCIAL
'OURT)
6, New CourtiCommercial CS (COMM)[19.08.2026 |AYUDHI LAL MANDAINISHANT GAUR 0893762825 |GKLAWFIRM37@ [18.08.2026
[Block-I l471/2026 [VS SELATO HOMES & IGMAIL.COM
IORS
H. SAURABH]| INIL
ULSHRESHTHA,
ISTRICT JUDGE,|
‘OMMERCIAL COURT
25 [SHI. BALWANT RAISOUTH 7, New CourtCommercial  |CS [04-08-2026]devki devi foundartion V§SIMRAN MALIK [9810117154 lsanjeev.saraswat@ 46238
 ANSAL, DISTRICT] [Block-I (COMM)/441/20 QAMRUN NISA lquestlegalpartners,|
PDUDGE, COMMERCIAL 26 fcom
ICOURT/ SH. SANDEEP|
[YADAV
17, New CourtiCommercial CS 14-08-2026 Delta Lights Vs RaviJASMINE 9910632676  [NOT PROVIDED 46210
Block-I (COMM)/458/20 Mishra IDETWANI
26
17, New CourtiCommercial CS 17-08-2026 |STATE BANK OF INDIARRANI 8010110831 rbhardwajassociat [46220
[Block-I (COMM)/459/20 Vs USHA DEVI W/OBHARDWAJ les@gmail.com
26 ILATE RAKESH KUMAR|
LEGAL
IREPRESENTATIVE OF
LATE RAKESH KUMAR
17, New CourtiCommercial CS 17-08-2026 |STATE BANK OF INDIARRANI 8010110831 [rbhardwajassociat 46220
[Block-I (COMM)/460/20 [Vs SANTRA BHARDWAJ les@gmail.com
26
17, New CourtiCommercial CS 18-08-2026 |GS1 INDIA VsAditya Gupta 9958158982 office@ira.law;46246
[Block-I (COMM)/463/20 ISubdivisions Media Inc| laditya@ira.law
26 land Ors (TM)
17, New CourtiCommercial CS 18-08-2026 M/S. ANNIKAAMAN SHARMA (8745810324 loffice@delhiawchal46205
Block-I (COMM)/464/20 INFRABUILDCON LLP| imbers.in
26 Vs M/S. VIVAAN|
ICONTECH INDIA PVT|
ILTD. AND ANR.
17, New CourtCommercial CS 22-08-2026 RAHUL ~ GUPTA  VsAkash Kumar 7827488988  [rishanaggarwalaadl46238
IBlock-1 (COMM)/476/20 LANCER FOOD| ocate@gmail.com
26 [PRODUCTS
17, New CourtiCommercial CS 25-08-2026 [SAVALIYA [Prabhu Tandon (87509 05558  [litigation@ashwat 46255
IBlock-1 (COMM)/481/20 IRAMESHBHAI hhlegal.com
26 IPOPATBHAI TRADING
IAS VISBY INDIA AND
IANR. Vs ASHOK KUMAR|
|IAND ORS.
17, New CourtiCommercial Cs 31-08-2026 PRADEEP KANODIA VSTANISHA VERMA 9810283700  [NOT PROVIDED (46246
[Block-I (COMM)/487/20 [Truepalate Cafe P Ltd
26
17, New CourtiCommercial Cs 31-08-2026 VIDUR KANODIA VSTANISHA VERMA 9810283700  [NOT PROVIDED [46246
[Block-1 (COMM)/488/20 [Truepalate Cafe P Ltd
26
26 |SH. SUDESH KUMAR,SOUTH 29, New CourtiCommercial CS 146238 IADITYA GUPTA Vs M/SAKBAR TAJ(P), (8419073305 dvocatepraveen@[18.11.2025 (02|
IDISTRICT [Block-1I (COMM)/442/20 IMEME CHAT PVT LTD lgmail.com icourt fees) and
PUDGE(COMMERCIAL 26 IAND ORS 13.05.2025 (01
ICOURT) lcourt fees)
29, New CourtiCommercial CS 146241 WK OIL INDUSTRIES VsShravan Bansal(P),9910888645 unitedmark@unitej04.08.2026
[Block-1T (COMM)/447/20 [VASU AGRO TECH AND dandunited.com
26 IORS
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29, New CourtiCommercial ICS (CANARA BANK Vs M/SRIYA SETH(P), (9015580017 ladv.riyaseth@gma [31.07.2026
Block-IT (COMM)/448/20 IONLY PET FOODS SHOP| il.com

26
29, New CourtiCommercial IARB 146242 IM/S GAMUT BUILDCONCHANDRA 9811941941 ladvoshekhar@gma(13.07.2026
Block-IT IA(COMM)/3/202| PVT LTD Vs M/SSHEKHAR il.com

6 IMAHIMA PRODUCTION|

ILTD

29, New CourtiCommercial CS 146246 (CANARA  BANK  VsAnand vijay(P), (90873413937 ladvrenuanand@g [08.08.2026
[Block-1I (COMM)/452/20 IMADHUBALA imail.com

26

29, New CourtfCommercial CS 146246 IM/S  WESOURCE VSVISHAL 8447789392  [ranjanvishal @gma [27.07.2026
Block-1I (COMM)/453/20 IMOHAN BAHADURRANJAN(P), il.com
26 ISAXENA AND ANR
29, New CourtCommercial ICS 146253 IAMIT SAXENA  VSVIKRAM SINGH[7982832079, [Advvikramoi@gm [11.08.2026
Block-1I (COMM)/468/20 IKOTAK ~ MAHINDRANAYAL(P), 8800708830  fail.com
26 BANK
29, New CourtCommercial ICS 146256 IM/S SRIYUG PRINTMAYANK 9599766668  [info.mglawchambe|19.08.2026 an
[Block-11 (COMM)/477/20 IPRODUCTION VsGOEL(P), rs@gmail.com 120.08.2026
26 [AMBUJ HOTEL AND|
REAL ESTATE PRIVATE|
ILIMITED
29, New CourtiCommercial ICS 146259 [VEERJI RESTAURANTBindra Rana(P), (9818202368 [litigation@ssrana. 13.07.2026
[Block-11 (COMM)/482/20 PRIVATE LIMITED Vs| fcom
26 ISHALU (PROP OF
ISWARNA
[ENTERPRISESoO
29, New CourtiCommercial ICS 146259 IAARK [Prashant 9991119392 [passandassociates [29.07.2026
[Block-11 (COMM)/485/20 PHARMACEUTICALS VsBhargava(P), (@gmail.com
26 IAKHILESH TRIPATHI
29, New CourtiCommercial CS 146259 IANKUR AGGARWAILManan Batra(P), (9999133644 ipinnaclelawofficial|09.03.2021
Block-I1 (COMM)/486/20 IAND ANR Vs M/S (@gmail.com
26 ISHELTER CARE (INDIA)|
PVT LTD

27 [VACANT/SH. LOKESHSOUTH INIL
[KUMAR SHARMA,|
IDISTRICT
PUDGE(COMMERCIAL
ICOURT)

28 |MS RAVINDER BEDI,SOUTH-EAST 18 BLOCK 1 ICS CS 03-08-2026 M/s  IFCI VENTURﬁgheepaliPatial(P), 9717387978 ladvsheepali@gmai|24.07.2026
IDISTRICT (COMM)/654/2|(COMM)/654/20 ICAPITAL FUNDS LTD Vs .com
PUDGE(COMMERCIAL 026 26 [IPJS CONSTRUCTIONS
ICOURT) PRIVATE LIMITED

ICS CS 104-08-2026 [LALIT ART STUDIO PVIICHAMAN LALl7840017777 |OFFICEOFCHAO [29.07.2026
(COMM)/657/2 (COMM)/657/20 ILTD Vs MCHOUDHARY(P), IDHARY@GMAIL.

026 26 [PRODUCTUIONS ICOM

ICS CS 06-08-2026 CANARA  BANK  VSFAHAD KHAN(P), 9279701292 IFAHADADVOCAT |01.08.2026
(COMM)/665/2|(COMM)/665/20 IAHTESHAM HUSSAIN EKHAN@GMAIL.

026 26 ICOM

ICS ICS 08-08-2026 [PUNJAB NATIONALSarvjeet Yadav(P),l9711785812 ISARVJEETYADAV/|28.07.2026
(COMM)/676/2 (COMM)/676/20 IBANK Vs FARHA 08@YAHOO.COM

026 26

ICS CS 10-08-2026 LALA RAM VERMA VsASHIM 19971547353 ICHAMBERASHIM|27.07.2026
(COMM)/679/2|(COMM)/679/20 MOHIT BHIDURI ISHRIDHAR IDHAR@GMAIL.C
026 26 IOM
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ICS CS 10-08-2026 [Punjab National Bank VsMukesh 8285926521 IPUSHPAMMUKE [05.08.2026
(COMM)/678/2|(COMM)/678/20 IDharam Vir Pushpam(P), ISH@GMALCOM
026 26
ICS CS 12-08-2026 [TEZZKART = SERVICESMohit Yadav(P), (9711940952 IMOHITRV27@G [28.07.2026
(COMM)/687/2|(COMM)/687/20 PVT LTD Vs OTBH IMAIL.COM
026 26 ISTRATTEGY PRIVATE
ILIMITED
ICS 14-08-2026 |ABHISHEK GARG SOLERISHABH 18586834657 IRISHABHGUPTA. [11.08.2026
(COMM)/694/2/(COMM)/694/20 IPROPRIETOR OF MSGUPTA(P), LAWYER@GMAIL
026 26 IALLURA .COM
INTERNATIONAL Vs SH|
[WAJID HUSSAIN SOLE
IPROPRIETOR OF MS
cInED o1 ace  Awn
ICS ICS 14-08-2026 MS MEYERAPOORV INA IAPOORV@ASULA [13.08.2026
(COMM)/693/2|(COMM)/693/20 [HOUSEWARES  INDIAAGARWAL(P), [WOFFICE.COM
026 26 PRIVATE LIMITED Vs
I[EXCEL INDIA
[ENTERPRISES
cs [18-08-2026 [SUN EVENT AND|LALIT SHARMA [9310510540  |AJAYKAUSHIKV [27.07.2026
(COMM)/702/2|(COMM)/702/20 IPRODUCTION |@GMAIL.COM
026 26 I(COMPANY Vi
DISRUPTIVE HEALTH]
ISOLUTIONS PVT LTD|
IAND ANR
ICS CS 19-08-2026 R D SALES Vs RAJEEV|Uday Seth(P), 9718680536 IADVUDAYSETH@[18.07.2026
(COMM)/710/2 (COMM)/710/20 IDHINGRA GMAIL.COM
026 26
ICS ICS [20-08-2026 [BAJAJ CAPITALNimish 9654446681 INIMISH.SHARMA[17.08.2026
(COMM)/714/2 |(COMM)/714/20 LIMITED Vs PANKAJSharma(P), |(@CVASSOCIATES
026 26 IGIRT LIN
ICS ICS 25-08-2026 M/s AL-HASSANAzra Rehman(P), (9899632950  [rehman.azra2 21.08.2026
(COMM)/740/2|(COMM)/740/20 IOVERSEAS PVT LTD Vs l@gmail.com
026 26 [PARAMOUNT FRUIT|
|AND ORS
ICS CS 25-08-2026 M/s AL-HASSANAzra Rehman(P), (9899632950  [rehman.azra2 18.08.2026
(COMM)/739/2((COMM)/739/20 IOVERSEAS PVT LTD V: l@gmail.com
026 26 INBG EXOTICA PRIVATE|
LIMITED AND ANR
ICS 20-08-2026 ABHAY SHARMA VSSANJAY 9873479585 lssclawfirm@gmail.[21.08.2026
(COMM)/745/2 (COMM)/745/20 IMANISH ISEHGAL(P), fcom
026 26
ICS CS 31-08-2026 HETTICH INDIA PVITRUPAM 19910721966 IN/A 106.07.2026
(COMM)/750/2((COMM)/750/20 ILTD Vs SHREE LAXMIKUMARI(P),
026 26 INARAYANA TIMBER|
PLYWOOD AND ORS
290 [SH.LALIT KUMAR ISOUTH-EAST |14 ICOMMERCIAL (CS 06.08.2026 ASHWANI THAPAR Vsrajendra yadav(P), 9312046733 [YADAVRAZEN@G|04.08.2026
D. DJ COMM-o02, ISUIT (COMM)/664/20 MS SARASWATI| [MAIL.COM
OUTH EAST| 26 [PRINTERS AND ORS
ISTRICT,
AKET COURT, DELHI
CS 10.08.2026 [ELEGANCE SERVICESANSHUMAN(P), (9911373783 INFO@MARKSHI |06.08.2026
(COMM)/683/20 [PVT. LTD. AND ANR. Vs [ELD.IN
26 IRJ BRANDS LLC
CS 11.08.2026 NEUTECH Vs SMARTRAGHAV 9968654284  [N/A 127.07.2026
(COMM)/685/20 [PLANET IT SOLUTIONSSAROOP(P),
26 PVT. LTD.
Cs 12.08.2026 [POONAM Vs SHIVAVikas Sharma(P), [9999010507  [N/A 15.07.2026
(COMM)/689/20 [TEXFABS LIMITED AND
26 ORS.
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[TYAGIASSOCIAT [13.05.2026
[ES@GMAIL.COM

cS 17.08.2026 |APAV INDUSTRIES PVT/Avnish Tyagi(P),
(COMM)/696/20 LTD. Vs  IGNYT|
26 [Electricals

9811035212

CS 19.08.2026 BANK OF INDIA VSAMOD KUMARS8299202501 IN/A 21.07.2026
(COMM)/709/20 IMARUTI TRADERS IMISHRA(P),
26
CS 21.08.2026 [CANARA  BANK  VSAMIT SINGH(P), (7838773507 IAMIT.ADVOCATE|17.08.2026
(COMM)/721/20 IJANAK SINGH 13@GMAIL.COM
26
ICS 24.08.2026 [BEACON [ARYAMN 9810847250 IADVMUKESH.YA [21.03.2026
(COMM)/733/20 INTERNATIONAL VSYADAV(P), IDAV@GMAIL.CO
26 [WELKINZONE INDIA| (M

PVT LTD
CS 31.08.2026 [PATANJALI FOODSSUDARSHAN 9810132015 ILEGAL@UNITED [25.08.2026
(COMM)/752/20 ILTD. Vs Sohan Lal AhifBANSAL(P), WORLD.CO.IN
26 land Anr
cs 10.07.2026 [SACH SERVICES PVT/GURPREET 9910850147  [SACHDEVA.GUR [01.07.2026
(COMM)/585/20 ILTD. Vs ABRASIVESSINGH PREET@YAHOO.
26 INDIA THROUGH ITSSACHDEVA ICOM

PROPRIETOR MS

ISALAKKA SHALINI|

DEVI

14.07.2026 |CAMBRIDGE
UNIVERSITY PRESS

[PRATIMA MALIK 9958378565 ISK@ASSOCIATES [13.07.2026

cs
(COMM)/597/20 LIN.INFO@SPSAS
26

IAND ASSESMENT| ISOCIATES.IN

INDIA PVT LTD V:

ZUBAIR MAKEEN SONS|

PVT. LTD.
ICS 16.07.2026 M/S EUREKA POLYANANT RAO 19999421467 IANANTYADAV555N/A
(COMM)/608/20| PRODUCTS PVT. LTD, |(@GMAIL.COM
26 Vs MS VAALVE

IBATHWARE INDIA

[LIMITED AND OTHERS
ICS 21.07.2026 |ORBIT TECHSOL INDIARRAVI CHAUHAN (9871694660 IMAIL@CNRPART 04.06.2026
(COMM)/621/20 PRIVATE LIMITED Vs [NERS.COM
26 ICSC E GOVERNANCE

ISERVICES INDIA|

ILIMITED
ICS 23.07.2026 |KIRLOSKAR I[HART RAM9810040036  [N/A 18.07.2026
(COMM)/628/20 [PROPRIETORY LTD. VSSHARMA
26 IM/s EXCEL POWER

ISERVICE AND ANR.
CS 24.07.2026 [SHAMBHU GUPTA VSANKIT KUMAR (9015505737 IADV.AANKITARY [13.07.2026
(COMM)/630/20 IMONIQUE IA@GMAIL.COM
26 IPHARMACEUTICALS

PVT. LTD.
CS 27.07.2026 (GYASI RAM Vs M/S A DRAVINDER 9312278469 ISANDHYA.NAGA (06.07.2026
(COMM)/636/20 [ENTERPRISES ISINGH NAGAR [R28@GMAIL.CO
26 M
CS 29.07.2026 [DRHARORS IAPOORV 8420524375  |APPORV@ASVLA [22.07.2026
(COMM)/641/20 IAESTHETICS PRIVATEAGARWAL [WOFFCIES.COM
26 ILIMITED Vs RITU|

IMEHTA
CS 30.07.2026 M/S S.D.A. PRINT ANDDIWAN  SINGH9810274088 |DIWAKALI1990@ [24.07.2026
((COMM)/645/20 IPACK Vs M/S XOWCHAUHAN IGMAIL.COM
26 BOOKS PVT. LTD.

CS 31.07.2026 |[DIGIT COMPUTERSSANJEEV 9810061057 [SDUGGAL.ADVO 22.07.2026
(COMM)/647/20 [PRIVATE LIMITED VsDUGGAL ICATE@GMAIL.C
26 IACS SOLUTIONS IOM
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130 [SH. VRINDA KUMARI [SOUTH-EAST [Commercial ICS(COMM) [UNION IDHANANJAY KUMAR 9711343590 ladvocateshyamj [01.08.2026
Suit 651/2026 BANK OF ha@gmail.com
INDIA V/S
[FARHANA

ICS(COMM) IMEHWASH [K.S ARYA &19312440902 [ksarya.associate |04.08.2026
658/2026 [V/S LUERASSOCIATED s@gmail.com
/ESTURES
[PVT. LTD.

ICSS(COMM)663/[UNION WITENo 1 i Advocate RA9810197621 jitendragargadv [05.08.2026
2026 BANK OFGARG (@gmail.com

INDIA V/§
[ROBIN
JAISWAL

ICS(COMM) 13S TEMPLERAI & RAI PARTNERS (9810814548 jattorneylbrai@g(08.08.2026
674/2026 [PROJECTS imail.com
[PVT. LTD|
/S
IANUPAM
INFRACON

ICS(cOMM) M/S [RAJAT SEHGAL 19999550282 rajat@atharvach08.08.2026
675/2026 IAKCONS lambers.com
INFRASTR
[UCTURE

[PVT. LTD,
V/S VK|

ACOADUTA
ICS(COMM)692/2BALLIMAR [Fareha Khursheed &8791111632 [Ajurislaw46@g [13.08.2026
026 AN |Assoc.] imail.com

INAHARI
V/s
IMUGHLAI
IBALLIMAR

AnT
ICS(COMM) [HALDIRAMMO;HAMMAD BILAL 95998186881 M25BILAL1mY [18.08.2026
704/2026 ISNACS I[AHOO.COM
[FOOD PVT,
LTD. V/S G
[P FOODS

ICS(COMM)711/2 [RAFIYA M. HASIBUDDIN 10810468429 m. h. n.19.08.2026
026 [INOOR V/S| lassociates@]ma
IAQUAXA il. com
[ENTERTAI
[NMENT
[PVT. LTD.

CS (COMM)NIKE [PRAMOD KUMAR SING (9718209970 laastha@thelegis[20.08.2026
715/2026 [INNOVATE ft.com
cv  v/s
XXXXXXX
X

ICS(COMM) ICHAOS IMS. AARSHIA BEHL 0818061242 laarshia@saikris [29.08.2026
744/2026 ISOFTWARE hnaassociates.c
GMBH V/S m
IDIXXXXXX

ICS(cOMM) MD ISAURABH KUMARI6201970125 legalopinio@gm|31.08.2026
747/2026 [INAUSHAD [PANDEY lail.com
IALAM V/S
JAI
IKISHAN
[KUMAR

ICS(COMM) ISHAHBUD [SAHIL GUPTA 19873262006 [Admin@raguell [31.08.2026
749/2026 [DIN aw.com
TRADING
IAS Z S BID]|
[WORKS VS/|
[NADEEM

TN

131 |DR. RAKESH KUMAR,SOUTH-EAST [21 ICOMMERCIAL (CS 01.08.2026 [PUNJAB NATIONALSarvjeet Yadav(P),l9711785812 sarvjeetyadavo8@ [28.07.2026
[DISTRICT ISUIT (COMM)/650/20 IBANK Vs SURESH LAL ahoo.com

PUDGE(COMMERCIAL 26 IPROPRIOTOR OF M/S

ICOURT) [ROYAL

ICONSTRUCTION

[COMMERCIAL [CS 01.08.2026 [Union Bank of India VSALKA 9711343590 dvocateshyamjha [28.07.2026
ISUIT (COMM)/652/20 [Sehjad IMISHRA(P), (@gmail.com
26

[COMMERCIAL [CS 01.08.2026 |MS/ ALASKA RUBBERSAshish Makhija(P)}9252784245  fassistance.pragmat}20.05.2026
ISUIT (COMM)/653/20 [PVT LTD Vs M/S ARORA| ficlitfirm @gmail.co
26 I[ENTERPRISES m
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[EXECUTION |[EXECUTION 03.08.2026 [SHYAM SUNDERPARVEEN 0811284948 Vijayzaver2s5@gma|07.07.2026
IPETITION (COMM)/239/20 [BUDHRAJANI AND ANRKUMAR(P), fil.com
26 Vs M/S RASIK]|
[PRODUCTS PVT LTD
IEXECUTION [EXECUTION 04.08.2026 CHETNA GUPTA  VsArav Kapoor(P), (9868790800 [shekharguptaadvo [07.07.2026
IPETITION (COMM)/241/20 IKARVY REALTY (INDIA) lcate@gmail.com
26 LTD
IEXECUTION [EXECUTION 05.08.2026 MANMOHAN SINGHRam Mohan/9999678001 .r.m.legallawfirm [15.07.2026
PETITION ((COMM)/244/20 [BHAGNIHAL VsSingh(P), (@gmail.com
26 RAJENDRA SINGH
IMISC. Misc 05.08.2026 M/s Unique CollectionsMANOJ KUMAR9818331266 imilindbhardwaj61 [30.04.2026
IAPPLICATION [DJ/943/2026 India Pvt Ltd Vs AshokSINGH(P), lo@gmail.com
Kumar Maurya
EXECUTION  |ExCOMM 106.08.2026 [HDB FINANCIALDINESH JAIN(P),8376049807  jamarnathrbc@yah [17.07.2026
IPETITION [Award by Arb| ISERVICES LIMITED Vs loo.com
IComm/119/2026 [Tahir
[EXECUTION [EXECUTION 07.08.2026 [SUDHIR SINGHAL VsAkshit 9354707454 damanyadavs506@ [27.07.2026
PETITION (COMM)/245/20 IM/S RAMDA THOMSONAggarwal(P), lgmail.com
26 [TECHNOLOGIES  AND|
IORS
IARBITRATION (OMP (Dj07.08.2026 M/S CARS24Sandeep Malik(P), (9861959101 lsmalegalconsultan [13.05.2026
IAND (COMM)/150/20 IFINANCIAL SERVICES ts@gmail.com
ICONCILIATIO [26 IPRIVATE LIMITED V:
IN ACT ISUBRATA
ICHAKRABORTY
IARBITRATION (OMP MISC07.08.2026 |G4S  Secure  SolutionEKLAVYA 9891122330 leklavya@bnalaw.i {31.07.2026
IAND (COMM)/20/202 (India) Pvt Ltd Vs M/SBAHL(P), n
ICONCILIATIO |6 [Daoji Agro Pvt Ltd
INACT
IARBITRATION (OMP (Dj07.08.2026 M/S CARS24Sandeep Malik(P), (9861959101 lsmalegalconsultan [13.05.2026
[AND (COMM)/151/20 IFINANCIAL SERVICES ts@gmail.com
ICONCILIATIO [26 [PRIVATE LIMITED Vs
INACT ISUSHIL BAGAL
IARBITRATION (OMP (Dj07.08.2026 M/S CARS24Sandeep Malik(P), (9861959101 lsmalegalconsultan [13.05.2026
[AND (COMM)/149/20 IFINANCIAL SERVICES| ts@gmail.com
ICONCILIATIO |2 [PRIVATE LIMITED Vs
INACT ISANJOY ROY
ICOMMERCIAL [CS 10.08.2026 AFZAL ~ AHMED  VsSonu Vivek(P), 9811676571 [mugeem.adv@gm [31.07.2026
ISUIT (COMM)/682/20 IAMAN SINGH ALIAS fail.com
26 IAMANDEEP SINGH
IARBITRATION OMP MISC12.08.2026 |[Johnson Controls HitachiPraveen 9810620827 dvocatemahajan2(22.07.2026
IAND (COMM)/22/202 |Air Conditioning IndiaMahajan(P), 7@gmail.com
ICONCILIATIO (6 ILtd Vs M/s Mahamaya
IN ACT Infrastructure Private|
Limited
IMISC. Misc 12.08.2026 [NIKUM ENERGY|Arvind Kumar(P), 9958847644  |not provided 10.07.2026
IAPPLICATION [DJ/983/2026 ICONTROL PVT LTD Vs
I[ELENT ELECTRONICS
IPVT LTD
ICOMMERCIAL (CS 14.08.2026 |State Bank of India Vs MrSuchita Dixit(P), (8896932838 gnihotrisuchita@ [12.08.2026
ISUIT (COMM)/695/20 [Sandeep Singh| lgmail.com
26 [Shekhawat
ICOMMERCIAL CS 18.08.2026 JK TYRE ANDVarun Sikka(P), (9810777375 varunsikka.adv@g |07.08.2026
ISUIT (COMM)/703/20 INDUSTRIES LTD Vs imail.com
26 M/S RMAG
I[ENGINEERING PVT
ILTD
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b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF
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[COMMERCIAL (CS 20.08.2026 [UNION BANK OF INDIASunil 9540009991 fadvlalit5700@gma|05.08.2026
SUIT (COMM)/713/20 Vs BRAHM SINGH Choudhary(P), il.com
26
IARBITRATION OMP (I)20.08.2026 M/S CARS 24RIT ARORA(P), [7838737001 ritarorag1@gmail. [07.04.2026
((COMM)/159/20 IFINANCIAL SERVICES om
ICONCILIATIO [26 PRIVATE LIMITED Vs|
INACT [UDAY PARTAP SINGH
ICOMMERCIAL (CS 29.08.2026 [ROYAL ENTERPRISESHDharmender 9136611511 ladvodharam@gma(22.08.2026
ISUIT (COMM)/762/20 [Vs R P FASHION [Bhasin(P), fil.com
26

ICOMMERCIAL [CS 29.08.2026 [Radhika ConstructionRAJEEV LOCHAN[9213163188 ladvocatecpe76@g [24.08.2026
ISUIT (COMM)/770/20 |And InteriorsMISHRA(P), imail.com
26 Proprietorship Proprietor|
[Fakir Chand Sharma Vg
ISERIEN SPACES PVT|
ILTD Through the|
Ninaat.
IARBITRATION (OMP (D]29.08.2026 [PIRAMAL FINANCEANANJAY 7455023130 lasaplegalandadvoc(18.08.2026
IAND (COMM)/179/20 ILIMITED Vs ASLAM ISINGH(P), lates@gmail.com
ICONCILIATIO (26
INACT
IARBITRATION (OMP (D31.08.2026 |CARS 24 FINANCIALRIT ARORA(P), [7838737001 [ritarorag1@gmail. |07.04.2026
IAND (COMM)/178/20 ISERVICES PRIVATE fcom
ICONCILIATIO (26 ILIMITED Vs KIRAN|
IN ACT [VEDI
132 |MS.NEELAM SINGH  [SOUTH-EAST f2 ICommercial CS 03-08-2026 REVCOM  SOLUTIONSSOHAM KUMAR (9818350561 [prarthana@sandv (10-07-2026
ILD. DJ COMM-o05, Suit (COMM)/655/20 Vs BMK Hospitality| [partners.com
SOUTH EAST]| 26 Services Private Limited
IDISTRICT,
[SAKET COURT, DELHI

ICommercial CS 04-08-2026 SH AMOGH SACHDEVHARSH GOYAL (95370686868 [goyal.harsh345@g |14-07-2026
Suit (COMM)/661/20 [Vs SHARUN TS imail.com

26
[Commercial ICS 106-08-2026 ]AVANTIKA JAUHARY VSRAJENDRA 19899818155 samir@lmodienter|04-08-2026
Suit (COMM)/666/20 ICOLORBAR COSMETICSYADAV & [prise.com

26 IPVT LTD THROUGH ITSASSOCIATES

IDIRECTORS

[Commercial CS 10-08-2026 [BIMLA DEVI Vs MOHITASHIM 9971547353 chamberashimshri [24-07-2026
ISuit (COMM)/684/20 BHIDURI ISHRIDHAR Idhar@gmail.com

26
ICommercial 17-08-2026 [DASSAULT  SYSTEMSSwastik Bisarya  |0120-4059300 [swastik@anandan [29-07-2026

CS
Suit (COMM)/697/20 ISOLID WORKS| danand. com
26 ICORPORATION Ve

[XXXXXXXXXXX
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[Commercial ICS 17-08-2026 [CARANA BANK  VSFAHAD KHAN 921971292 ffahadadvocatekha |01-08-2026
Suit ((COMM)/698/20 IAMNAN KHAN @gmail.com
26
ICommercial CS 17-08-2026 [Union Bank of India V§SDHANANJAY 9312872882 ladvocateshyanjha [28-07-2026
Suit (COMM)/699/20 Kundan Rai KUMAR (@gmail.com
26
ICommercial ICS 18-08-2026 [[FCI  Venture CapitalVISHAL 9520364726  [adv.vishalmehra28j27-03-2026
Suit (COMM)/701/20 Funds Ltd Vs M/S loo@gmail.com
26 IBHAGUALAXMI FERRO
IALLOYS PRIVATE
ILIMITED AND ORS
ICommercial CS 18-08-2026 (OMAXE NEWHARISH KUMAR(9810150029 kgarg.co@gmail.cj14-08-2026
Suit (COMM)/705/20 (CHANDIHARH IGARG jom
26 DEVELOPERS PVT LTD|

[Vs Poonam Agrawal

[Commercial ICS 18-08-2026 OMAXE LTD Vs PoonamHARISH KUMARQ810150029 lhkgarg.co@gmail.cj14-08-2026
Suit ((COMM)/706/20 |Agrawal IGARG m

26
ICommercial CS 21-08-2026 [UNION BANK OF INDIADHANANJAY 9312872882 ladvocateshyanjha |05-08-2026
ISuit (COMM)/722/20 [Vs RAJKUMAR KUMAR (@gmail.com

26
ICommercial ICS 22-08-2026 BHUPAT SINGH  VsSubit Kumar7870060007  [subitkumarsingh@05-06-2026
Suit (COMM)/725/20 TANPREET SINGH ISingh/Ankit lgmail.com

26 [Kumar Vats
ICommercial CS 24-08-2026 M/S RD SALES Vs NitinUday Seth 9718680536  [advudayseth@gma(18-07-2026
ISuit (COMM)/731/20 [Tandon fil.com

26
[Commercial ICS 124-08-2026 [SANDEEP KUMARSachin Dhamija 9971755433 info@legalteamind|17-08-2026
Suit ((COMM)/732/20 IGUPTA Vs KONCEPT| lia.in

26 IAUTOMOBILES PVT)

ILTD




COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

[Commercial CS 25-08-2026 [Kunal ~ Aggarwal ~ VSSHUBHAM 9582788840  [adv. 17-08-2026
Suit (COMM)/736/20 TAUTIKAA BEAUTY[SONTHA LTA shubhamsonthalia

26 ICARE PVT LTD (@gmail. com
ICommercial ICS 120-08-2026 [SANJAY BANSAL VSKSHITIZ AHUJA (9211456885 IKSHITIZAHUJA@|08-08-2026
Suit (COMM)/741/20 ISHASHI RANA IGMAIL.COM

26
ICommercial ICS [20-08-2026 [SANJAY BANSAL VSKSHITIZ AHUJA (9211456885 IKSHITIZAHUJA@|08-08-2026
Suit (COMM)/742/20 IANIL RANA GMAIL.COM

26
[Commercial ICS 29-08-2026 CAPSTECH NETWORKAM SINHA AND9810278238 lamsinha2002@ya (18-08-2026
Suit (COMM)/743/20 [IPVT LTD Vs TOLLMANASSOCIATES [hoo.com

26 INTERNATIONAL PVT|

LTD

133 |MS. NEERA[SOUTH-EAST [Commercial ICS 04.08.2026 M/S A L BAKE VSMARUF KHAN,9899201654 imkhan68 @yahoo. [23.05.2026
[BHARTHOKE, Suit (COMM.)/659/2 ISAYED BILAL AHMED |NITIN DADU om
IDISTRICT 026
PUDGE(COMMERCIAL
ICOURT)
[Commercial ICS 104.08.2026 |ANIL ENTERPRISESSHIVOM 18178270555 Iplgshiven@gmail.c[27.07.2026
ISuit (COMM)/660/20 [THROUGH ITSASTHANA jom
26 IATTORNEY, MR. VIKAS
IKHANDELWAL VS|
DEEPAK INDUSTRIES|
IAND ANR.
[Commercial ICS(COMM.)/662 |05.08.2026 ARMOUR SECURITYSHANKAR 7678270597 legalconsvachanba [03.06.2026
ISuit /2026 (INDIA) LTD. VS| idh@gmail.com
IAGRICULTURAL
IPRODUCE MARKETING
ICOMMITTEE AND ANR.
ICommercial 07.08.2026 M/S SAVEIN FINTECHVIPIN SINGH[7011672833,995/adv.vipinbansal @g[22.07.2026

CS
Suit (COMM.)/671/20 IPRIVATE LIMITEDBANSAL 8547022 mail.com
26 (Through its Authorized
Representative) Vs M/S

IARTHMATE
[FINANCING INDIA
IpDrrATE T IATTED ANr
ICommercial ICS 108.08.2026 R. TECH|S.K. JHA 9312015203 INA INA
ISuit (COMM.)/677/20| TECHNOLOGIES
26 (THROUGH ITS
IAUTHORISED

IREPRESENTATIVE MR|
IRAKESH KUMAR) Vs

IMnAITE crpyon DT

ICommercial CS10.08.2026 [SHRI PAWANSHALABH GUPTA9818681699 ishalabh.adv@gmaif13.07.2026
Suit (COMM)/681/20 IAGGARWAL Vs ASIAN| .com

26 [PAINTS LIMITED
ICommercial ICS 11.08.2026 M/S  NEUTECH  VSRAGHAV 9999462358 &ragsar.saroop@gm [28.07.2026
Suit (COMM.)/686/2 INIRVAA SOLUTIONSSAROOP &0968654284 il.com

026 [PVT. LTD. INDERJEET

ISAROOP

ICommercial ICS 22.08.2026 M/S BEACONMUKESH YADAV (9810847250 ladvmukesh.yadav [21.03.2026
ISuit (COMM.)/726/2 INTERNATIONAL Ve (@gmail.com

026 M/S ZHEJIANG|

ISEWTECH INC

ICommercial CS 22.08.2026 M/S S.R. IMPEX Vs M/§—MUKESH YADAV (9810847250 ladvmukesh.yadav [21.03.2026

ISuit (COMM.)/728/2 ISHAGUN CREATIONS (@gmail.com
026




COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
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[Commercial ICS(COMM.)/738 [25.08.2026 [M/S WARWICKNITIN GARG 9958086363  [info@knowlex.in [12.08.2026
Suit /2026 [FABRICS INDIA PVT,
ILTD. Vs M/S
ISHEARLING SKINS PVT,|
LTD.
[Commercial ICS(COMM.)/751/|31.08.2026 [STATE BANK OF INDIADHARMENDRA (8800784740 [NA 19.08.2026
ISuit 2026 [Vs SATNAM SINGH ISINGH
[Commercial ICS 131.08.2026 [M/S AXALTA COATINGVIVEK SINHA 9873156155 vs@vmalegal.in  [25.05.2026
Suit ((COMM.)/753/20 ISYSTEMS INDIA|
26 PRIVATE LIMITED Vs
M/S SYNERGY|
ICOATINGS AND ORS.
U/So (OMP(I)COMM./1/04.08.2026 |AAJ SUPPLY CHAINMOHIT 9811449071 Ipatronuslawoffices[NA
148/2026 IMANAGEMENT PVT/AGGARWAL (@gmail.com
LTD. VS. PROFICIENCY|
LEARNING SOLUTIONS
[PVT. LTD.
[U/S9 (OMP(I)COMM./119.08.2026 [SACHIN KUMAR VS/S.K.DUBEY 7838228041 isudhirlawog@gmaNA
27/2026 [UMETY SOLUTIONS il.com
[PRIVATE LIMITED AND|
ORS.
[0/S34 OMP [14.08.2026 [SONY INDIA PVT. LTDJASHISH KUMAR [9910469818  |lokesh_malik@sngNA
(COMM.)/40/20 [VS. KURUVITADAM| [partners.in
26 IAGENCIES (P) LTD.
[U/S 34 OMP 14.08.2026 [REDECON INDIA PVTJITENDRA 9999385389  |advrajputjk@gmai [NA
(COMM.)/41/202 LTD. VS. VAISHNAVIRAJPUT .com
6 INFRATECH SERVICE
[PVT. LTD.
[U/S9 (OMP(I)COMM./125.08.2026 [PIRAMAL FINANCEANANJAY SINGH (7455023130,  |asaplegalandadvoc|N.
68/2026 LTD. VS. SANGHAV] 7030378800 lates@gmail.com
IMALAY JITENDRABHAI
IMISC IMISC. DJ[13.08.2026 |ALK ENTERPRISES ANDAKANKSHA 9717321989 ladvocateakanksha [NA
966/2026 IANR. Vs RANISISODIA isodia@gmail.co
IAGGARWAL AND ORS. fm
134 [SH. TARUNSSOUTH-EAST ICS(COMM) ICS l04-08-2026 MS NEXELLENCEPRAVEEN 9811377100 WUSLEGIS. 128-07-2026
 AHRAWAT, DISTRICT] (COMM)/656/20 HEALTH CARE| INDIA@GMAIL.C
PUDGE(COMMERCIAL 26 [PRIVATE  LIMITED |OM
ICOURT) IANOTHER A%
IMEENAKSHI GUPTA
|IAND OTHERS
[OMP(COMM) (OMP 05-08-2026 TENSBERG IMIMANSAK 8800177082  [mbrahulkm619@g [23-05-2026
((COMM.)/39/20 IBREWERIES Vs VARUN| mail.com
26 IKUMAR KHEMKA
ICS(COMM) ICS 06-08-2026 [KAILASH GARG VsV K GOEL 9910301562 IN/A l08-07-2026
(COMM)/667/20 IGUPTA ENGINEERS
26 IAND CONTRACTORS
ICS(COMM) CS 06-08-2026 NEERAJ [AMIT 9911591774 mitrdhankar@gm|10-07.2026
(COMM)/668/20 ICONSTRUCTION V| il.com
26 [ENERGO
ICONSTRUCTION
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ICS(COMM) CS 06-08-2026 [UCO BANK Vs MANISHKaran Chawla 8743968006  |karanchawlag2@g|30.07.2026
((COMM)/669/20 IKUMAR mail.com
26
ICS(COMM) CS 06-08-2026 BREW  LAB FOODROHIT 9953090366  [rohitdadwalo1@g [25.07.2026
(COMM)/670/20 IBEVERGE Vs AMBUJ| imail.com
26 [HOTEL AND REAL
I[ESTATE
ICS(COMM) CS 07-08-2026 [Trilok Kumar Jha VsDhruv Sharma 8587030456  [N/A 01.06.2026
(COMM)/673/20 |Ancon India Pvt Ltd
26
[CS(COMM) ICS(COMM)/688/12-08-2026 [Union Bank of India VSDHANANJAY 9711343590 ladvocateshyamjha [28-07-2026
2026 |[Aman Nawaz [KUMAR (@gmail.com
ICS(COMM) CS 17-08-2026 [PUNJAB NATIONALVARUN KASHYAPN/A vkashyapadv@gm [24.03.2026
(COMM)/700/20 IBANK Vs Ms RJ| lail.com
26 [ENTERPRISES
ICS(COMM) CS 19-08-2026 [Sunstar Precision ForgeHRIDAY 9818248724 Hirday.punjani@ [06.08.2026
(COMM)/719/20 [Limited Vs KabiraPUNJANT exlawoffices.com
26 Mobility Private Limited
ICS(COMM) ICS 19-08-2026 [Banaras Glass Beads Pv{GAGAN MATHUR |9811143077 gagan@mathurleg (18.08.2026
(COMM)/727/20 td Vs BERGER PAINTS lal.com
26 INDIA LTD
ICS(COMM) CS 20-08-2026 [UNION BANK OF INDIADHANANJAY 9540009991 [Advlalitkumar570 |05.08.2026
(COMM)/720/20 Vs PUPPY IKUMAR lo@gmail.com
26
ICS(COMM) CS 07-08-2026 [SONU AHUJAVatsal Kumar 9811554435 [Vkumar@kandkas [N/A
(COMM)/672/20 IPROPRIETOR OF MS lsociates.in
26 IKCA INFRASTRUCTURE|
Vs MS BHAVA SAl
ICONSTRUCTION  PVT|
LTD
ICS(COMM) CS 21-08-2026 [EJAZ HAIDER ZAIDI VsRITU SHAHI 9718183131 ladvocatesdaphtar [N/A
(COMM)/723/20 IAT Mustafa Welfare Trust (@ gmail.com
26
ICS(COMM) CS 22-08-2026 BEACON IMUKESH YADAV (9810847250  fadvmnukesh.yada [21.03.2026
(COMM)/730/20 INTERNATIONAL Vs @gmail.com
26 IMAHAVEER APPAREL
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CS 31-08-2026 [TLPL Integrated ShippingSIDDHARTH 9811087543 iddharthayadavad|13.08.2026
(COMM)/754/20 Services Pvt Ltd VSYADAV ocate@gmail.com
26 IShiben Sharma
135 [MS VEENA RANI,SOUTH-EAST [NIL
IDISTRICT
PUDGE(COMMERCIAL
ICOURT)
36 [SH. DEVENDER|EAST INIL
[KUMAR, DISTRICT]
PUDGE (COMMERCIAL
ICOURT)
137 [MS. RUBY ALKA[EAST 101 ICS COMM 276/2026 12-08-2026 [BANK OF INDIA VSK.K. MUDGIL 7838821105 IKKMUDGIL129@ (07-08-2026
IGUPTA, DISTRICT] IRENU MADAN GMAIL.COM
VUDGE (COMMERCIAL
ICOURT)
101 ICS COMM 277/2026 12-08-2026 BANK OF INDIA VSK.K. MUDGIL 7838821105 IKKMUDGIL129@ |07-08-2026
RAJEEV KUMAR GMAIL.COM
101 ICS COMM 285/2026 18-08-2026 [RAJRANI GOEL V/SRAGHAV ALOK (9990505143 IALOK1IRAGHAV@ [14-08-2026
IANAND KUMAR GMAIL.COM
138 [SH. GORAKH NATHNORTH-EAST j201, NewlC.S.(COMM) [76/2026 01-08-2026 [MR ARPIT MITTAL VSRAKESH TIWARI (9582931401 legusintellect@gm [30-07-2026
[PANDEY, DISTRICT] Building KKD IMR RAJENDER PRASAD| il.com
PUDGE ISHARMA AND ORS
COMMERCIAL)-01
F-do-- IC.S.(COMM)  79/2026 06-08-2026 ASHWANI BHARDWAJARCHIT 9599043045  [legal@sigmalegal.i|01-08-2026
[PROPRIETOR OFSINGHAL n

IMANISHA TRADING|
(COMPANY Vs RA/J|

IKUMAR YADAV

+-do-- IC.S.(COMM) [80/2026 106-08-2026 [VIKAS KUMAR  VSYUVRAJ SETH 8826893759 [yuvrajseth@gmail.|30-07-2026
I[ELEVAR DIGITEL{ fcom
INFRASTRUCTURE
[PRIVATE LIMITED

+-do-- IC.S.(COMM) [81/2026 06-08-2026 MEERA FAB Vs NAVEDGURPREET 9899732673 dv.gsgulati@gmail02-08-2026
|ALI ISINGH GULATI .com

F-do-- [C.S.(COMM)  83/2026 17-08-2026 [BAJAJ BROTHERS PVT|SUMIT 7011541912 nandvanijindallaw |08-08-2026
ILTD Vs  GULSHANNANDVANI offices@gmail.com|
IKUMAR AHUJA

F-do-- IC.S.(COMM) [85/2026 21-08-2026 |[STATE BANK OF INDIASUCHITA DIXIT [8896932838 gnihotrisuchita@ [18-08-2026
Vs RAJEEV KUMAR| lgmail.com
[YADAV

F-do-- IC.S.(COMM) [86/2026 22-08-2026 [SILVER STRIPS INDIAARENESS LAW 9953538322  [areness@areness.c[29-07-2026
[PRIVATE LIMITED Vs jom
IMR AAS MOHAMMAD

F-do-- IC.S.(COMM) (88/2026 24-08-2026 BSES YAMUNA POWERVAIBHAV YADAV (9971336611 vaibhav.yadav@g [30-06-2026
ILTD Vs NEERAJ imail.com

t-do-- IC.S.(COMM) [89/2026 24-08-2026 BSES YAMUNA POWERVAIBHAV YADAV (9971336611 vaibhav.yadav@g [30-06-2026

ILTD Vs PAWAN KUMAR [mail.com
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[C.S.(COMM)  90/2026 25-08-2026 [BANK OF BARODA VsJOSHI &0910568669  [advumeshjoshi@g [21-08-2026
REKHA IASSOCIATES imail.com
130 [SH. PRITAM SINGH,SHAHDARA [302, New CourtCS(COMMERCI|CS 03-08-2026 BSES YAMUNA POWERPRASHANT 131.07.2026
[DISTRICT JUDGE| [Building IAL) (COMM)/391/20 ILTD Vs SHALU [KUMAR
COMMERCIAL COURT)) 26
1302, New CourtlCS(COMMERCI(CS 03-08-2026 BAJRA SAIN JAIN Vs MMOHIT TIWARI 101.08.2026
[Building IAL) (COMM)/392/20 IS UNITECH SECURITY|
26 ISYSTEM PVT LTD AND|
IORS
02, New CourtiCS(COMMERCI|CS 05-08-2026 SANJAY GUPTA  VSKARAN BAMBARI 01.08.2026
[Building IAL) (COMM)/397/20 INAVEEN KHARBANDA
26
02, New CourtCS(COMMERCI|CS 105-08-2026 |State bank of india VsSUCHITA DIXIT 103.08.2026
[Building IAL) (COMM)/398/20 ISunil
26
1302, New CourtCS(COMMERCI(CS l05-08-2026 [Neha Verma Vs VishalPARVEEN 130.07.2026
[Building IAL) (COMM)/399/20 [Verma IMAHAJAN
26
1302, New CourtjCS(COMMERCI|CS 07-08-2026 [N C SARAN Vs REKHA JITENDER SING| 03.08.2026
[Building IAL) (COMM)/403/20 IAGGARWAL ISIROHI
26
1302, New CourtjCS(COMMERCI|CS 108-08-2026 [BIOCON ELECTRIC PVTTAMRENDER 05.08.2026
[Building IAL) (COMM)/406/20 LTD Vs MEHAKKUMAR DUBEY
26 [TRADING COMPANY
1302, New CourtCS(COMMERCI(CS 108-08-2026 [Bank of Baroda Vs MohdUMESH JOSHI l07.08.2026
Building IAL) (COMM)/407/20 ISaleem
26
1302, New CourtCS(COMMERCI(CS 12-08-2026 [shripal rakesh kumar jainYATINDER 10.08.2026
[Building IAL) (COMM)/409/20 [Vs sujal collection KHATRI
26
1302, New CourtiCS(COMMERCI|CS 13-08-2026 [ALLIED DISTRIBUTORSSHRESHTHA 10.08.2026
Building IAL) (COMM)/411/20 Vs DACCJAIN
26 INTERNATIONAL PVT|
LTD
1302, New CourtiCS(COMMERCI(CS 17-08-2026 {Ankur Tyagi and Anr V§RENU TAYGI 11.08.2026
[Building IAL) (COMM)/415/20 [Vikrant Panchal
26
1302, New CourtiCS(COMMERCI(CS 17-08-2026 [STATE BANK OF INDIAARUN KUMAR| 13.08.2026
[Building IAL) (COMM)/416/20 Vs BALAJI BASOASHARMA
26 ICREATION
1302, New CourtjCS(COMMERCI|CS 18-08-2026 [jain cargo movers VSANIL TEJAN 17.08.2026
[Building IAL) (COMM)/420/20 INTERNATIONAL
26 PRINT O PACK LIMITED|
1302, New CourtCS(COMMERCI(CS 21-08-2026 Bank of Baroda Vs PaleUMESH JOSHI 16.08.2026
[Building IAL) (COMM)/427/20 IRam
26
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1302, New CourtiCS(COMMERCI(CS 124-08-2026 NEERAJ MAHESHWARIPARTH CHADHA 120.08.2026
Building IAL) (COMM)/432/20 ORS Vs SUN
26 ICAPACITORS
4o [SH. VIPIN KUMAR RAISHAHDARA [ROOM NO 208 [COMMERCIAL (CS 03-08-2026 PARAS 29-07-2026
ISTRICT JUDGE,| (COMM)/393/20 IAGGARWAL
‘OMMERCIAL 26
OURT/MS. KIRAN|
ANSAL, DISTRICT]
PUDGE, (COMMERCIAL
ICOURT)
[ROOM NO 208 [COMMERCIAL (CS 07-08-2026 IPRANAB l04-08-2026
(COMM)/405/20 [PRAKASH
26
[ROOM NO 208 [COMMERCIAL (CS 12-08-2026 IH.K. TOLANT 06-08-2026
(COMM)/410/20
26
[ROOM NO 208 [COMMERCIAL (CS 13-08-2026 WJAGRITI JAIN 11-08-2026
(COMM)/413/20
26
[ROOM NO 208 [COMMERCIAL (CS 17-08-2026 [VAISHNAVI RAO 12-08-2026
(COMM)/417/20
26
[ROOM NO 208 [COMMERCIAL (CS 18-08-2026 MEGHNA 15-04-2026
(COMM)/421/20 INIMBEKAR
26
[ROOM NO 208 [COMMERCIAL (CS 21-08-2026 ISIDHARTH 105-08-2026
(COMM)/430/20 IMALKANIA
26
[ROOM NO 208 [COMMERCIAL (CS [24-08-2026 [VIJAY PRAKASH 14-08-2026
(COMM)/433/20
26
[ROOM NO 208 [COMMERCIAL (CS [24-08-2026 [V.P. TIWARI l03-09-2026
(COMM)/434/20
26
[ROOM NO 208 [COMMERCIAL (CS 29-08-2026 [YATIN KUMAR 19-08-2026
(COMM)/436/20 [RAGHAV
26
[ROOM NO 208 [COMMERCIAL (CS 131-08-2026 [YATIN KUMAR| 19-08-2026
(COMM)/437/20 [RAGHAV
26
41 H.RAMESH KUMAR,SHAHDARA [303, New CourttCS(COMMERCIICS(COMM) 01.08.2026 [NITISH JAIN VS VIPINRAM PRAKASH| 18.07.2026
ISTRICT JUDGE, [Building IAL) 390/2026 IKUMAR GARG ISONI
‘OMMERCIAL
OURT/SH. SANJAY|
HARMA-II, DISTRICT]
DUDGE, COMMERCIAL|
COURT 503, New CourCS(COMMERCICS(COMM) _ 104.08.2026 [BALAR  MARKETINGSHRAVAN 25.07.2026
[Building IAL) 395/2026 [PRIVATE LIMITED VSKUMAR BANSAL
Www KUNDANCAB
ICOM & ORS
1303, New CourtjCS(COMMERCIICS(COMM) 06.08.2026 POONAM GOYAL VSASHISH UPPAL 04.08.2026
[Building IAL) l401/2026 IM/S BADIUJJAMA @
BABLU
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1303, New CourtCS(COMMERCICS(COMM) 06.08.2026 M/S GOYAL TEXTILESBHARAT  DEEP 106.07.2026
[Building IAL) 1402/2026 VS M/S ORIGINAL RSSINGH

INEW HASSAN MUMBAI
1303, New CourtiCS(COMMERCI(CS(COMM) 07.08.2026 [FULLTOSS CREEMZARPIT JAIN 15.07.2026
[Building IAL) 1404/2026 INDIA LLP VS SHIKHA|

I[ENTERPRISES
1303, New CourtCS(COMMERCI(CS(COMM) 13.08.2026 [SATISH KUMAR JAINVINEET JAIN 129.07.2026
[Building IAL) l412/2026 [VS ANIL KUMAR GUPTA|

03, New CourtiCS(COMMERCIICS(COMM) 17.08.2026 [SWAGAT FASHION COH R TOLANI 06.08.2026

[Building IAL) 1418/2026 [VS LALWANI HOSIERY]

& ANR

03, New CourtiCS(COMMERCIICS(COMM) 18.08.2026 |[STATE BANK OF INDIAARUN 17.08.2026

[Building IAL) l422/2026 VS M/S YASHODAUPADHYAY

[TEXTILE
1303, New CourtjCS(COMMERCIICS(COMM) 19.08.2026 [VECTUS POLYMERSSHRIHAR 17.08.2026
[Building IAL) 1426/2026 IPRIVATE LIMITED VSTRIPATHI

[VECTUS WIRES
1303, New CourtjCS(COMMERCIICS(COMM) 21.08.2026 M/S METAL TRADINGPRANAB 104.08.2026
[Building IAL) 1428/2026 ISAS VS VIPIN MITTAL |PRAKASH
1303, New CourtjCS(COMMERCIICS(COMM) 21.08.2026 ]ARUN KUMAR GUPTARAO AND DAS 17.08.2026
[Building IAL) 1429/2026 [VS UCO BANK ILAW OFFICES
1303, New CourtjCS(COMMERCIICS(COMM) 25.08.2026 M/S TAPARIA  ANDARPIT JAIN 18.08.2026
Building IAL) 1435/2026 ISONS V/S KHUSHBOO|

[TEXTILE
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42 [SH. PAWAN KUMARSHAHDARA [C. No.304 ICOMMERCIAL [Execution 01-08-2026 |Shri. Vinesh Jain Vs Shri|Ashish Aggarwal 9899695533 46111
IMATTO DJ (COMM-04) (Comm.)/142/20 Neeraj Jain

26

ICOMMERCIAL (CS 03-08-2026 [PRG INTERNATIONALVISHAL KHANNA 9999123499 o 46212
((COMM)/394/20 [ELECTRICALS PVT,
26 LTD. Vs SELLECT]

IMOTORS

ICOMMERCIAL (CS 04-08-2026 CANARA  BANK  VSMANOJ KUMAR9811254078 imanvakil378s@g (46231
(COMM)/396/20 IBRAHM SINGH @ARORA imail.com
126 BRAHM AND ORS.

ICOMMERCIAL [CS 05-08-2026 BAIDYA NATH JHA @Anuj Kumar9910644063  fadv.akpofficeo7@g46224
(COMM)/400/20 IPANDIT JEE Vs SOHAN|Pandey imail.com
26 [PAL JINDAL AND ORS.

ICOMMERCIAL [Execution 107-08-2026 |[SH. SANJAY JAIN Vs SH.Padam Kuman8800268148  [padamkumarkhan 46196
(Comm.)/146/20 ISHER SINGH IKhanna ma@gmail.com
26

ICOMMERCIAL CS 11-08-2026 MANISH AGGARWALDeepak Singh9560104394 dv.jyotikarki@gm|46237
(COMM)/408/20 IPROPRIETOR OF M/SThakur il.com
26 IAGGARWAL CLOTH]

IMERCHANT Vs ANIL
IMITTAL PROPRIETOR|
OF M/S NEELAM

loxrrEDDDICEC
ICOMMERCIAL [Ex. - Award byj12-08-2026 [INDIABULLS ASSETROHIT 9999351267 [namanmitraog@g (46218
|Arb./74/2026 RECONSTRUCTION IGOSWAMI imail.com
(COMPANY LIMITED V:
DEVESH GUPTA

ICOMMERCIAL (CS 14-08-2026 MS ALIEN ENERGY PVTHARI PRASAD9999019360  ladvhprao@gmail.cl46244
(COMM)/414/20 LTD Vs CENTURY LEDRAO m
26 ILTD
ICOMMERCIAL (CS 17-08-2026 M/S APOLLO PIPESNAVDEEP 9971933177 ladvocatenavdeepk [46248
(COMM)/419/20 LIMITED Vs M/SKUMAR lumar@gmail.com
26 ISANITARY AND|
HARDWARE
[WHOLESALE DEALER|
IAND ORS.
[COMMERCIAL (CS [18-08-2026 [SWAGAT FASHION[Sonu Vivek 9868166350  [advocate_hk@yah [46240
(COMM)/424/20 ICOMPANY, THROUGH| 0.0.in
26 ITS PARTNER ANUJ|

WAIN Vs SRISHTI|
IGARMENTS THROUGH]
ITS PROP. MRS. RITU|

LIMIADY AN AND
ICOMMERCIAL (CS 18-08-2026 [BSES YAMUNA POWERMeghna Nimbekar8826670059  mujlawchambers [46127
(COMM)/425/20 [LIMITED (THROUGH| (@gmail.com
26 ITS AR.) Vs ANUP
ISINGH
ICOMMERCIAL (OMP MISCj20-08-2026 [M/S KRISHNA[Tushar Sharma (9999140890 dvocate.purumud|46240
(COMM)/3/2026 IMOULDERS Through its lgal @gmail.com
[Partner and Authorized
Representative, M
Sanjay Chaudhary Vs
IKUNAL SHARMA|
D 214d]
ICOMMERCIAL (CS 22-08-2026 |SH. SANJEEV/Ankit Mehta 9354185173 lsslaw712@gmail.c |46233
((COMM)/431/20 ISACHDEVA m
26 IPROPRIETOR OF M/§

I[EAGLE HOMEZ Vs SH,|
IMANMOHAN RAJA|

[IDOGRA AND ANR.
ICOMMERCIAL (OMP (Dj24-08-2026 [PIRAMAL FINANCHEHANANJAY SINGH (7455023130 lasaplegalandadvoc|46252
(COMM)/15/202 ILIMITED Vs MANISH| lates@gmail.com
6 IMAHESH CHNADRA
ICOMMERCIAL (CS 31-08-2026 M/S METRO TIMBERKarishma Mehra (9911089977 lgslawchambersdel |46176
(COMM)/439/20 IAND PLYWOOD lhi@gmail.com
26 [THROUGH ITS PROP|

ISH. LOVISH GUPTA Vs
IAAS MOHD.
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JANGALA,
JUDGE,|
‘OMMERCIAL COURT
ISH. MANISH GUPTA,[NORTH- INIL
DISTRICT JUDGE,WEST
‘OMMERCIAL
OURT,/SH.VINOD
‘ADAV, DISTRICT]
l45 [SH. JAGDISH KUMAR)| INIL
ISTRICT JUDGE,
‘OMMERCIAL COURT
46 |[VACANT/SH. [NORTH [NIL
HAILENDER MALIK|,
ISTRICT
UDGE(COMMERCIAL
OURT)
l47 |SH. RAJ KUMAR,SOUTH-WEST603 [Commercial ~ (CS 01-08-2026 [The Supreme IndustriesGautam 9999093893 feludication.legal@ |30.07.2026
IDISTRICT JUDGE Suit (COMM)/488/20 ILtd Vs SATYENDRABhasin(P), loutlook.com
COMMERCIAL COURT+ 26 IKUMAR
o1
03 ICommercial CS 01-08-2026 AMAR AGGARWAL VsDinesh Kumar9625819068  [rkpali@gmail.com(30.07.2026
Suit (COMM)/491/20 IABHISHEK GOYAL [Yadav(P),
26
1603 ICommercial ICS 03-08-2026 [SAHU EXPORTS PVTANUJ 9891656411 kapoorandassociat {14.04.2026
Suit (COMM)/493/20 LTD Vs ALLORASOFTKAPOOR(P), lesadv@gmail.com
26 [PVT AND OTHER
603 [Commercial ~ (CS 04-08-2026 [XXXXX Vs YYYYY INavlin Swain(P), (9999306881 feludication.legal@ |31.10.2025
Suit (COMM)/497/20 outlook.com
26
1603 ICommercial ICS 04-08-2026 |Ansh Mangla Vs MrSantanu 9810688245 antanukanungoad09.01.2026
Suit (COMM)/498/20 Matin Abdulrajjak Kanungo(P), v@gmail.com
26
1603 ICommercial CS 04-08-2026 MR SHAMSE ALAM VsAayush kumar(P), 9999444371 JACCOUNTS@ARI [24.07.2026
Suit (COMM)/501/20 IMR HAIDAR ALI ISEEQUIPMENTSI
26 IDNIA.COM
603 ICommercial CS 08-08-2026 State Bank of India VsKrishna K19891416768 [kksinghadvg @gmal29.07.2026
Suit (COMM)/518/20 Jadeja MabhipatsinhSharma(P), fil.com
26 [Dilavar Sinh
1603 ICommercial CS 11-08-2026 (Calvin Klein TrademarkNavlin Swain(P), (9999306881 |eludication.legal@ [27.05.2026
Suit (COMM)/520/20 [Trust and Another Vs utlook.com
26 [Ashok Kumar
1603 ICommercial (Counter 14-08-2026 PANZIKA BAWEJA VsYASH 9310905051 team@sslegalsolut|01-08-2026
Suit IClaim/24/2026 IKIRAN GUPTA ICHOPRA(P), lion.com
603 (Commercial ~ (CS 14-08-2026 (Canara Bank Vs Shri SantAkanksha 9811343911 arbsamaiyar.adv@ [27.07.2026
ISuit (COMM)/535/20 [Ram and Anr [Ahuja(P), lgmail.com
26
603 Commercial ~ CS 17-08-2026 [Ajay  Sing Vs  TSISarang 8806669021  chowdharylawoffic[10.08.2026
Suit (COMM)/537/20 (Overseas Pvt Ltd and Ors |[Chowdhry(P), lesllp@gmail.com
26
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1603 [Commercial CS 17-08-2026 [Puma Se Vs Ashok Kumar(Gautam 9999093893 [eludication.legal@ [11.08.2026
ISuit (COMM)/538/20 [Bhasin(P), loutlook.com
26
1603 [Commercial CS 18-08-2026 [AMIT ~ SINGHAL  VsVishal Garg(P), [9810171302 107.08.2026
Suit ((COMM)/541/20 |ANKIT SINDHWANI
26
1603 [Commercial CS 18-08-2026 [State Bank of India VgRavindra Narayan8076466594  [racpc.janakpuri@s(13.08.2026
ISuit (COMM)/542/20 ISUBHASH KUMAR ANR{Singh(P), bi.co.in
26
1603 ICommercial CS 19-08-2026 [CANARA BANK Vs SHANSHUMAN 9990042642 yamarketsforex@g|17.08.2026
Suit (COMM)/546/20 IBHUPENDER ISRIVASTAVA(P), Imail.com
26
1603 ICommercial ICS 21-08-2026 [MUKUL JAIN AND ORSSiddharth 9654554644 dvocatealok1975 [23.03.2026
Suit (COMM)/549/20 [Vs SAURAV AGGARWAL [Narang(P), (@gmail.com
26
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ISH. VINOD YADAV,SOUTH-WEST [Commercial OMP (Dj01-08-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230 [fassociatesrsgarg2
IDISTRICT JUDGE, ISuit (COMM)/2888/2 ILtd Vs Jaspal Masih IGARG (@gmail.com
‘OMMERCIAL COURT, 026
ISH. BALWANT RAl
BANSAL, DISTRICT]
PDUGE, COMMERCIAL
ICOURT-02 - - -
1613 [Commercial OMP (I)01-08-2026 [Kotak Mahindra BankRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/2889/2 ILtd Vs Mahendra Singh |GARG (@gmail.com
026
1613 [Commercial CS 03-08-2026 MR SACHIN GOEL JAGRITI JAIN(P), 8527506427 lawfirm@unsolved|[28-07-2026
Suit (COMM)/496/20 [PROP OF MS llegal.com
26 BHAGWATI ORGANICS|
[Vs MUKESH KUMAR
[PROP OF MS INDO
ISRAEL CROP|
corovone
613 ICommercial OMP (Dj01-08-2026 TOYOTA FINANCIALRahul 9013493108  [advocateashok.1@ [NA
ISuit (COMM)/2896/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 LIMITED Vs AMAR
ISINGH 8361
1613 ICommercial OMP (Dj01-08-2026 [TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/2897/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 LIMITED Vs AKSHAY|
TREHEN 3901
13 ICommercial OMP (Djo1-08-2026 [TOYOTA FINANCIALRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/2898/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs ANMOL
KHURANA 1557
13 ICommercial OMP (I)o1-08-2026 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/2899/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs JATINDER|
KUMAR 9242
1613 ICommercial OMP (I)01-08-2026 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/2900/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs ANMOL
INIJTHAWAN 2884
1613 ICommercial OMP (I)01-08-2026 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2901/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs SAHIN|
KHA 4929
1613 [Commercial OMP (I)01-08-2026 TOYOTA FINANCIALRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2902/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs RAJBIR|
KAUR o113
613 ICommercial OMP (Dj01-08-2026 [TOYOTA FINANCIALjRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/2903/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs RAJ KAUR|
PANDHER 1950
1613 ICommercial OMP (Djo1-08-2026 [TOYOTA FINANCIALjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/2904/2 ISERVICES INDIABhardwaj(P), lgmail.com
026 ILIMITED Vs RAJVIR
KAUR 1706
613 (Commercial ~ (OMP (I)04-08-2026 Toyota  Financial ~ SerRahul 9013493108  fadvocateashok.1@ [NA
Suit (COMM)/2939/2 India Ltd Vs SARABJEETBhardwaj(P), lgmail.com
026 ISINGH 3501
1613 [Commercial OMP (Dj0o4-08-2026 [Toyota  Financial ~ SerRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/2936/2 India Ltd Vs YAVINBhardwaj(P), lgmail.com
026 BHATIA 7576
1613 ICommercial CS 04-08-2026 PUMA SE Vs BHAVNAGAUTAM BHASIN|9999306881 [eludicatoin.legal@ [28-05-2026
ISuit (COMM)/500/20 ICHUG loutlook.com
26
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1613 [Commercial OMP (Dj0o4-08-2026 Toyota  Financial ~ SerRahul 9013493108 ladvocateashok.1@
ISuit (COMM)/2938/2 India Ltd Vs BALRAJBhardwaj(P), lgmail.com
026 ISINGH 0466
1613 [Commercial OMP (Dj0o4-08-2026 Toyota  Financial ~ SerRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/2940/2 India Ltd Vs MANJITBhardwaj(P), lgmail.com
026 ISINGH 7337
1613 [Commercial OMP (I)04-08-2026 [Toyota  Financial ~ SerRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/2937/2 India Ltd Vs KRISHAN[Bhardwaj(P), lgmail.com
026 KUMAR AHLAWAT 4740
613 ICommercial CS 06-08-2026 [State Bank of India VsKrishna Kr9315165656 ladvkrishna1411@g [29-07-2026
ISuit (COMM)/513/20 ISepoy Noushad Khan K K|Sharma(P), imail.com
26
1613 ICommercial ICS 05-08-2026 [Puma Se Vs Ashok KumarGAUTAM BHASIN|9999306881  [eludicatoin.legal@ 13-09-2025
ISuit (COMM)/511/20 loutlook.com
26
13 ICommercial OMP (D08-08-2026M/s Kotak MahindraRAVI SHANKAR9958683230  [associatesrsgarg2 [NA
Suit (COMM)/2954/2 Bank Ltd Vs TARUNGARG (@gmail.com
026 [YADAV
13 ICommercial OMP (I)08-08-2026[M/s Kotak MahindraRAVI SHANKAR9958683230 [associatesrsgarg2 [NA
Suit (COMM)/2953/2 Bank Ltd Vs GUDIYAGARG (@gmail.com
026 IDEVI
1613 ICommercial OMP (D)08-08-2026[M/s Kotak MahindraRAVI SHANKAR9958683230 [associatesrsgarg2 [NA
ISuit (COMM)/2955/2 Bank Ltd Vs VICKEY IGARG (@gmail.com
026
1613 ICommercial CS 12-08-2026 [PUNJAB NATIONALLALIT KUMAR828555162 [kalaanilegaladviso [11-06-2026
ISuit (COMM)/529/20 BANK Vs PRITAMSHARMA(P), rs@gmail.com
26 ISINGH
1613 [Commercial CS 12-08-2026 Hills Engineering Vs AV|Sushil Kumar9818165785 lhellocounsel @gmalo4-08-2026
Suit (COMM)/528/20 IConstructions ISharma(P), fil.com
26
613 ICommercial CS 11-08-2026 RENU GOSWAMI VsARSH 9711575152 legalbhalla@gmail |03-08-2026
Suit ((COMM)/522/20 |JAUTOMOTIVE KIA IBHALLA(P), lcom
26
1613 [Commercial ICS 10-08-2026 [Ajay Turan Vs LovePankaj Kumar9625506521 idubeyabhi73@gm [23-07-2026
ISuit (COMM)/519/20 [Kumar [Pandey(P), il.com
26
613 [Commercial OMP (D12-08-2026 [Toyota  Financial ~ SerRahul 9013493108  ladvocateashok.1@ [NA
ISuit (COMM)/2986/2 India Ltd Vs VIRENDERBhardwaj(P), lgmail.com
026 ISINGH o009
613 (Commercial ~ (OMP (I)j12-08-2026 [Toyota  Financial ~ SerRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/2987/2 India Ltd Vs DISTANCEBhardwaj(P), lgmail.com
026 TRAVELS 1280
1613 ICommercial CS 11-08-2026 [SUPARSHVA SWABSISUNIL WALI(P), (9654981794 waliadvocate@gm [06-08-2026
ISuit (COMM)/523/20 ILIMITED Vs V2 RETAIL lail.com
26 LIMITED
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1613 [Commercial ICS 12-08-2026 HV Frieght PrivateRajan Miglani(P), 9728410090 rajanmiglani@gm [07-07-2026
Suit (COMM)/527/20 Limited Vs Ms HM il.com
26 ILogistics
1613 [Commercial CS 12-08-2026 [Spigen India Pvt Ltd V§GAUTAM BHASIN9999306881 |eludicatoin.legal@ [10-08-2026
Suit (COMM)/524/20 IASHOK KUMAR loutlook.com
26
613 ICommercial OMP (Dp2-08-2026 M/s Kotak MahindraRAVI SHANKAR(9958683230 [associatesrsgarg2 [NA
ISuit (COMM)/2996/2 Prime Ltd Vs PadamGARG (@gmail.com
026 Kumar
613 ICommercial CS 13-08-2026 [MEDIA 24X7Arvind 9891117112 info@lexavapartne(11-08-2026
ISuit (COMM)/533/20 IADVERTISING PRIVATEVashistha(P), Irs.com
26 LIMITED Vs AMP|
Hospitality and ors
1613 ICommercial OMP (Di13-08-2026 M/s Kotak MahindraRAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
ISuit (COMM)/3001/2 Bank Ltd Vs PrakashGARG (@gmail.com
026 IPriyadarshi
13 ICommercial OMP (Dp8-08-2026 M/s Kotak MahindraRAVI SHANKAR9958683230 [associatesrsgarg2 [NA
Suit (COMM)/3003/2 Bank Ltd Vs ACHRAFGARG (@gmail.com
026 |ALI
13 ICommercial ICS 18-08-2026 [CSP LOGISTICS PVTPankaj Sharma(P),|9717131670 ladv.pankaj8008@ [23-03-2026
Suit (COMM)/544/20 LTD Vs SHREE SHYAM| lgmail.com
26 |IAIR EXPRESS PVT LTD
1613 ICommercial ICS 18-08-2026 [FAST FORWARDSHIVAM 9654545855 llegal @shivamshar [25-07-2026
Suit (COMM)/543/20 LOGISTICS INDIA PVT[SHARMA(P), ima.info
26 Vs INDOLOG|
ILOGISTICS PVT LTD
613 (Commercial ~ (OMP (I)18-08-2026 M/s  Kotak MahindraRAVI SHANKAR(Q958683230  [associatesrsgarg2 [NA
Suit (COMM)/3002/2 Bank Ltd Vs AJIT SINGH (GARG (@gmail.com
026
613 ICommercial [Execution [19-08-2026 SUNDARAM  FINANCEMANISHA 8826750777  [manishabaruahleg [NA
Suit (Comm)/297/20 LTD Vs VIKRANTBARUAH(P), lal@gmail.com
26 IBHARDWAJ AND RAJA
BABU
613 ICommercial CS 18-08-2026 [DEVENDER KUMAR Vsrakesh garg(P), 9990333933  [ecolawchambers@ [13-08-2026
Suit (COMM)/545/20 INEPS  TECHOLOGIES lgmail.com
26 [PVT LTD
613 ICommercial OMP (D21-08-2026 [Toyota  Financial ~ SerRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/3029/2 India Ltd Vs RAJIVBhardwaj(P), lgmail.com
026 IKUMAR 4916
613 (Commercial ~ (OMP (I)21-08-2026 [Toyota  Financial ~ SerRahul 9013493108  fadvocateashok.1@ [NA
Suit (COMM)/3033/2 India Ltd Vs SHIVANKBhardwaj(P), lgmail.com
026 ICHAUDHARY 8819
613 (Commercial ~ (OMP (I)21-08-2026 [Toyota  Financial ~ SerRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/3034/2 India Ltd Vs JYOTI VIJBhardwaj(P), lgmail.com
026 8592
1613 ICommercial OMP (Dj21-08-2026 [Toyota  Financial ~ SerRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/3031/2 India Ltd Vs SULTAN[Bhardwaj(P), lgmail.com
026 IMALIK 2800
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1613 [Commercial OMP (D)21-08-2026 [Toyota  Financial ~ SerRahul 9013493108 ladvocateashok.1@
ISuit (COMM)/3028/2 India Ltd Vs SANDEEPBhardwaj(P), lgmail.com
026 IKUMAR YADAYV 8953
1613 [Commercial OMP (Dj21-08-2026 [Toyota  Financial ~ SerRahul 0013493108 dvocateashok.1@ [NA
ISuit (COMM)/3035/2 India Ltd Vs MOHAN[Bhardwaj(P), lgmail.com
026 ISINGH 0597
1613 [Commercial OMP (I)21-08-2026 [Toyota  Financial ~SerRahul 9013493108 ladvocateashok.1@ [NA
ISuit (COMM)/3030/2 India Ltd Vs MAHESHBhardwaj(P), lgmail.com
026 ICHAND MEENA 0727
613 ICommercial CS 22-08-2026 [Aanchal Bathla Vs MrBhavya Sethi(P), 9811389644 lsethibhavya@gmaif14-08-2026
ISuit (COMM)/550/20 [Vikesh Kumar .com
26
613 ICommercial OMP (I)21-08-2026 [Toyota  Financial ~ SerjRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/3032/2 India Ltd Vs SHYNESH[Bhardwaj(P), lgmail.com
026 IPEELIYAT 2962
13 ICommercial ICS 19-08-2026 [STATE BANK OF INDIANirmal Mishra 9311131978 0 email 15-07-2026
Suit (COMM)/547/20 Vs MS  SOLANKI
26 I[ENTERPRISES
13 ICommercial ICS 29-08-2026 |State Bank Of India VSVAIBHAV 9971336611 vaibhav.yadav@ho[20-08-2026
Suit (COMM)/557/20 IANKITA [YADAV(P), tmail.com
26
1613 ICommercial ICS 29-08-2026 |State Bank Of India VSVAIBHAV 9971336611 vaibhav.yadav@ho[20-08-2026
Suit (COMM)/558/20 [UDIT MADAAN [YADAV(P), tmail.com
26
1613 ICommercial OMP (Dj29-08-2026 [Toyota ~ Financial ~ SerRahul 9013493108 ladvocateashok.1@ [NA
Suit (COMM)/3063/2 India Ltd Vs RUNBhardwaj(P), lgmail.com
026 IMORAN 1147
613 ICommercial OMP (D29-08-2026 [Toyota  Financial ~ SerRahul 9013493108  fadvocateashok.1@ [NA
Suit (COMM)/3061/2 India Ltd Vs RAFIQBhardwaj(P), lgmail.com
026 [UDDIN AHMED 0542
613 [Commercial ~ OMP ()29-08-2026 [Toyota ~ Financial ~ SerRahul 9013493108 fadvocateashok.1@ [NA
Suit (COMM)/3059/2 India Ltd Vs BLUBUCKSBhardwaj(P), lgmail.com
026 IASSET PRIVATE
ILIMITED 0617
613 ICommercial OMP (D29-08-2026 [Toyota  Financial =~ SerRahul 9013493108 dvocateashok.1@ [NA
Suit (COMM)/3060/2 India Ltd Vs BESTWAYBhardwaj(P), lgmail.com
026 ICABS SERVICES|
[PRIVATE LIMITED 6129
613 (Commercial ~ (OMP (I)29-08-2026 Toyota ~ Financial ~ SerRahul 9013493108  fadvocateashok.1@ [NA
Suit (COMM)/3064/2 India Ltd Vs BABU LALBhardwaj(P), lgmail.com
026 5919
613 (Commercial ~ (OMP (I)29-08-2026 Toyota  Financial ~ SerRahul 9013493108 dvocateashok.1@ [NA
ISuit (COMM)/3062/2 India Ltd Vs LALU RAM[Bhardwaj(P), lgmail.com
026 JAT 8032
613 ICommercial OMP (D29-08-2026 [Toyota  Financial =~ SerRahul 9013493108 fadvocateashok.1@ [NA
ISuit (COMM)/3065/2 [ndia Ltd VsBhardwaj(P), lgmail.com
026 IAZIMUDDIN  PATHAN|
7395
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1613 [Commercial OMP 24-08-2026 RAVI KUMAR DAWAR[Umesh 9911633057 lglobalijudexlawfir
ISuit (COMM)/31/202 Vs IDFC FIRST BANKBurnwal(P), @gmail.com
6 ILIMITED
1613 [Commercial CS 25-08-2026 [STATE BANK OF INDIASunil Verma(P), (9868101935 lsuniladvocate@ya (03-08-2026
Suit (COMM)/554/20 [Vs NITIN SONI lhoo.co.in
26
613 ICommercial [Execution 12-08-2026 [ECOM EXPRESSNaman Joshi(P), 98100573800 loffice@njlaw.in  [NA
ISuit (Comm)/284/20 ILIMITED |
26 I[EXPERTTAG
[ECOMMERCE PRIVATE
ILIMITED
613 ICommercial CS 08-08-2026 MS AMETRO WIRESPrince(P), 9810248919 vinaynetex@gmail [20-03-2026
Suit (COMM)/517/20 IAND CABLES Vs MS om
26 [VAISHNAVI
I[ENTERPRISES
1613 ICommercial ICS 07-08-2026 VIJENDER SINGH ANDPRASHANT 9643847071 [proffice372@gma [04-08-2026
ISuit (COMM)/514/20 IORS Vs VIVEK RATHI  [SINGH(P), il.com
26
13 ICommercial OMP (Djo1-08-2026 CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/2916/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs SATBIR J
13 ICommercial OMP (I)01-08-2026 CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/2911/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
LIMITED Vs AKASH P
1613 ICommercial OMP (I)01-08-2026 CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/2909/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
ILIMITED Vs MOR|
ICONSTRUCTION CO
1613 ICommercial OMP (I)01-08-2026 CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/2908/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
LIMITED Vs JA]
[PARKASH
1613 [Commercial OMP (I)01-08-2026 CHOLAMANDALAM [RAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
ISuit (COMM)/2907/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
LIMITED Vs SATPAL
IBHOOPSINGH
613 ICommercial OMP (Djo1-08-2026 CHOLAMANDALAM IRAVI SHANKAR9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/2905/2 INVESTMENT ANDGARG (@gmail.com
026 [FINANCE COMPANY|
LIMITED Vs JONTY|
IMAN
613 ICommercial OMP (Dj01-08-2026 [Kotak Mahindra BankRAVI SHANKAR/9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/2887/2 [Ltd Vs Ginni IGARG (@gmail.com
026
1613 [Commercial OMP (Dj01-08-2026 CHOLAMANDALAM RAVI SHANKAR9958683230 [associatesrsgarg2 [NA
Suit (COMM)/2912/2 INVESTMENT ANDGGARG (@gmail.com
026 I[FINANCE COMPANY|
ILIMITED Vs AMRIK
ISINGH
1613 [Commercial OMP (1)01-08-2026 CHOLAMANDALAM RAVI SHANKAR9958683230 ssociatesrsgarg2 [NA
Suit (COMM)/2913/2 INVESTMENT ANDGARG (@gmail.com
026 I[FINANCE COMPANY|
ILIMITED Vs RAJ|
KUMAR
1613 ICommercial OMP (Dj01-08-2026 CHOLAMANDALAM [RAVI SHANKAR(9958683230 fassociatesrsgarg2 [NA
Suit (COMM)/2915/2 INVESTMENT ANDGARG (@gmail.com
026 FINANCE COMPANY|
ILIMITED Vs AKSHAY R
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1613 [Commercial [Execution 06-08-2026 MS NEUTRAL NVOCCRENU(P), / Sunilgg71113447 ladvsunilverma.dellNA
ISuit ((Comm)/281/202| IPVT LTD Vs MSKumar Verma legal@gmail.com
6 ICARGOCARE FREIGHT|
IAND FORWARDING|
PVT LTD
49 [SH. GAUTAM MANAN,SOUTH-WEST|614 JARBITRATION (OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
[DISTRICT JUDGE, (COMM)/2886/2 IBANK LTD Vs SANDHYASHANKAR IARG1@GMAIL.CO|
ICOMMERCIAL COURT- 026 [YADAV (M
o3
1614 JARBITRATION (OMP (Dj01-08-2026 [TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/2906/2 ISERVICES VsBHARDWAJ [K.1@GMAIL.COM
026 ISUKHWANT SINGH|
[VIRK
1614 IARBITRATION OMP (Dj01-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2895/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 I[FINANCE COMPANY V: (M
IMANISH J
14 IARBITRATION (OMP (Dj01-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCTATESRSG [NA
(COMM)/2894/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY V: M
IMANDEEP M
14 IARBITRATION (OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCTATESRSG [NA
(COMM)/2893/2 IBANK LTD Vs AJAY PAL SHANKAR IARG1@GMAIL.CO|
026 M
14 ICOMMERCIAL (CS 101-08-2026 [SCIENS LOGISTICSMR. ANUJ9811931583 IANUJ.RAJPAL.LA 28.07.2026
ISUIT (COMM)/490/20 INDIA Vs AFMIRAJPAL @GMAIL.COM
26 ILOGISTICS
14 ICOMMERCIAL (CS 01-08-2026 [PUMA SE Vs KASIM IMR. GAUTAM|9999306881 [LEGAL@OUTLOONA
ISUIT (COMM)/489/20 BHASIN IK.COM
26
1614 IARBITRATION (OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2892/2 BANK LTD Vs LALLUSHANKAR JARG1@GMAIL.CO|
026 IRAM M
1614 IARBITRATION (OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2891/2 BANK LTD Vs OMSSHANKAR JARG1@GMAIL.CO|
026 [PRAKASH M
614 IARBITRATION OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2885/2 IBANK LTD VsSHANKAR IARG1@GMAIL.CO|
026 IDHARMVEER SINGH M
1614 IARBITRATION (OMP (Dj01-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2890/2 IBANK LTD Vs SUNILSHANKAR IARG1@GMAIL.CO|
026 IKUMAR M
1614 IARBITRATION (OMP (Dj01-08-2026 TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
(COMM)/2919/2 ISERVICES Vs HASEENBHARDWAJ IK.1@GMAIL.COM
026 [ULLAH
1614 JARBITRATION (OMP (Dj01-08-2026 [TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/2918/2 ISERVICES Vs VEENABHARDWAJ [K.1@GMAIL.COM
026 DEVI
614 IARBITRATION OMP (Dj01-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO NA
(COMM)/2917/2 ISERVICES Vs DALIPBHARDWAJ [K.1@GMAIL.COM
026 KUMAR
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614 IARBITRATION OMP (I)01-08-2026 TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO
(COMM)/2914/2 ISERVICES Vs DILBHARDWAJ IK.1@GMAIL.COM
026 IMOHD
1614 JARBITRATION (OMP (Dj01-08-2026 [TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/2910/2 ISERVICES Vs HARBHEJBHARDWAJ [K.1@GMAIL.COM
026 ISINGH
1614 JARBITRATION (OMP (Dj0o4-08-2026 [BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/2927/2 ISERVICES Vs SHAHBHARDWAJ [K.1@GMAIL.COM
026 INISHANT ARUN|
IKUMAR
1614 IARBITRATION OMP (Dj04-08-2026 BMW INDIA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/2926/2 ISERVICES VSBHARDWAJ IK.1@GMAIL.COM
026 HIMANSHU PANT
14 ICOMMERCIAL (CS 04-08-2026 /AR FLIGHT TRAVELSMR. KARTIK8368060074 [ADVOCATEKART [22.07.2026
ISUIT (COMM)/502/20 [PRIVATE LIMITED VsJAIN K98 @GMAIL.CO
26 JATIN GUPTA M
14 IMICELLANEO |MISC DJl04-08-2026 SHIVAM REALTORS V§MR.  MAYANK9891394456  |ADVOCATEGAKK NA
lUS IADJ/708/2026 INDIAN BANK IGAKKHAR [HAR@GMAIL.CO
M
14 ICOMMERCIAL (CS 05-08-2026 [Punjab National Bank VSMR. KAMAL9868927179 IKALANILEGALAD|11.06.2026
SUIT (COMM)/505/20 ISARBJIT KAUR ISINGH ISIORS@GMAIL
26 .COM
14 [EXECUTION _ |[Execution 05-08-2026|[0M PARKESH Vs S KMR. S.BJ9891099883  |GAHLOT.YASH@ NA
(Comm)/278/20 ELECTRICALS ISHARMA GMAIL.COM
26
614 [EXECUTION _ [Execution 05-08-2026 [SUKHDEEP SINGH VSMR.CHIRAG 7048926509  |ADV.CHIRAGAGGNA
(Comm)/280/20 ISANDEEP MISHRA IAGGARWAL JARWAL14@GMAI
26 IL.COM
1614 ICOMMERCIAL [CS 05-08-2026 [Punjab National Bank VSMR. KAMAL9868927179 IKALANILEGALAD|11.06.2026
SUIT (COMM)/504/20 IPRABHJEET SINGH ISINGH [VISIORS@GMAIL
26 .COM
1614 ICOMMERCIAL (CS l07-08-2026 PRA  TELEHEALTH VsMR. TARUN9650446866 [.KHANNA@GM [25.07.2026
SUIT ((COMM)/515/20 IADVANTEL IKHANNA IATL.COM
26 [TECHNOLOGIES
1614 ICOMMERCIAL (CS 07-08-2026 CANARA BANK Vs HIMS. REKHAQ810168405 [T.KHANNA@GM [25.07.2026
ISUIT (COMM)/516/20 [FILL ENGINEERS ANDRUSTOGI |AIL.COM
26 [FABRICATORS
614 IARBITRATION OMP (1)08-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2969/2 [PRIME Vs  VARUNSHANKAR IARG1@GMAIL.CO|
026 IGUPTA M
1614 JARBITRATION (OMP (D10-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2974/2 INVESTMENT ANDISHANKAR IARG1@GMAIL.CO|
026 I[FINANCE COMPANY Vs (M
ISATBIR J
1614 JARBITRATION (OMP (Dj10-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2980/2 IBANK Vs PRLSHANKAR IARG1@GMAIL.CO|
026 LOGISOLUTIONS M
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IARBITRATION (OMP (Dj10-08-2026 [KOTAK MAHINDRA 9911883603 IASSOCIATESRSG
((COMM)/2978/2 BANK Vs DHEERA IARG1@GMAIL.CO|
026 IKUMAR M
1614 JARBITRATION (OMP (D10-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2977/2 IBANK Vs MOHAMMADSHANKAR IARG1@GMAIL.CO|
026 SAHUN M
1614 JARBITRATION (OMP (D10-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2976/2 BANK Vs SATNAMSHANKAR IARG1@GMAIL.CO|
026 IGOKAL M
1614 IARBITRATION OMP (D0-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2975/2 IBANK Vs GURU NANAKSHANKAR IARG1@GMAIL.CO|
026 [TRANSPORT COMPANY (M
14 IARBITRATION (OMP (D0-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCTATESRSG [NA
(COMM)/2970/2 IBANK Vs NADEEM ISHANKAR IARG1@GMAIL.CO|
026 M
14 IARBITRATION (OMP (Do-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCTATESRSG [NA
(COMM)/2971/2 IBANK Vs MD FIROZ ISHANKAR IARG1@GMAIL.CO|
026 M
14 JARBITRATION (OMP (D1o-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2972/2 BANK Vs VIJAY ISHANKAR IARG1@GMAIL.CO|
026 M
14 IARBITRATION (OMP (Dj10-08-2026 (CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/2973/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY Vs M
IAMIT DHIMAN
1614 ICOMMERCIAL (CS 11-08-2026 |[OM VARDHMANMR. SAURABHP119725897 [YS06658@GMAIL|06.08.2026
ISUIT (COMM)/521/20 [ENTERPRISES Vs R KVERMA .COM
26 [ENTERPRISES
1614 IARBITRATION (OMP (D12-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
(COMM)/2990/2 ISERVICES Vs DISTANCEBHARDWAJ IK.1@GMAIL.COM
026 [TRAVELS
1614 IARBITRATION OMP (D2-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO NA
(COMM)/2991/2 ISERVICES Vs RESHMABHARDWAJ K.1@ GMAIL.COM
026 [PARVEEN
1614 IARBITRATION (OMP (Dj12-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
(COMM)/2992/2 ISERVICES Vs GANESHBHARDWAJ IK.1@GMAIL.COM
026 IMAHADEV PHADTARE
1614 IARBITRATION (OMP (Dj12-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
((COMM)/2993/2 SERVICES Vs  JITUBHARDWAJ K.1@GMAIL.COM
026 ICHUTIA
1614 ICOMMERCIAL (CS 12-08-2026 [PUNJAB NATIONALMR. KAMAL9868927179 IKALANILEGALAD|11.06.2026
ISUIT (COMM)/526/20 IBANK Vs REENA MALIK|SINGH [VISIORS@GMAIL
26 .COM
1614 ICOMMERCIAL (CS 12-08-2026 [PUNJAB NATIONALMR. KAMAL9868927179 IKALANILEGALAD|11.06.2026
ISUIT (COMM)/525/20 IBANK Vs MOHIT|SINGH [VISIORS@GMAIL
26 ISINGLA .COM
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IARBITRATION OMP (I)12-08-2026 TOYOTA FINANCIALMR. RAHUL8376049807 |ADVOCATEASHO
(COMM)/2989/2 ISERVICES Vs JAVEDBHARDWAJ IK.1@GMAIL.COM
026 IKHAN
614 IARBITRATION OMP (Dj12-08-2026 TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO NA
(COMM)/2988/2 ISERVICES Vs AFZALLBHARDWAJ [K.1@GMAIL.COM
026 KHAN
614 [EXECUTION  [Execution 13-08-2026 BROAD INJECTABLES| INA
(Comm)/292/20 Vs ROYAL DRUG|
26 DISTRIBUTORS
1614 [EXECUTION  [Execution 13-08-2026 |AJAY JAIN Vs DHIRAJMR. V.K[9599043045 )SIGMAL [NA
(Comm)/287/20 ISHARMA ISINGHAL
26
614 [EXECUTION  [Execution 13-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 JASSOCIATESRSG [NA
(Comm)/288/20 IBANK Vs ANKIT KUMARSHANKAR ARG1@GMAIL.CO|
26 M
14 [EXECUTION  [Execution 13-08-2026 |CHHOTEY LAL Vs BUZZMR. ARVIND9811313311 IADVOCATEARVI [NA
(Comm)/289/20 IMAX PRODUCTS IGUPTA INDGUPTA@GMA
26 [[L.COM
14 [EXECUTION  [Execution 13-08-2026 CHHOTEY LAL Vs MILIMR. ARVIND9811313311 ADVOCATEARVI [NA
(Comm)/290/20 (OHRI IGUPTA INDGUPTA@GMA
26 [L.COM
1614 ICOMMERCIAL (CS 14-08-2026 [Citrine Clinic Vs ICICIMS. MEGHA9999352111 IMEGHA@MANC [12.08.2026
SUIT (COMM)/534/20 Bank Limited IGAUR I[HANDACO.COM
26
1614 ICOMMERCIAL (CS 17-08-2026 |[CRYSTA IMR. MAYANK9711841361 IADVMAYANKSHA[11.08.2026
ISUIT (COMM)/539/20 INTERNATIONAL VSSHARMA IRMA@GMAIL.CO
26 IBKC GARMENTS LLP M
1614 IARBITRATION (OMP (D18-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3007/2 BANK Vs RAHULSHANKAR IARG1@GMAIL.CO|
026 [VERMA M
614 IARBITRATION OMP (Dp8-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3005/2 IPRIME Vs PRASHANTSHANKAR IARG1@GMAIL.CO|
026 IMAURYA M
1614 IARBITRATION (OMP (D18-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3004/2 BANK Vs NEERAJSHANKAR IARG1@GMAIL.CO|
026 IKUMAR M
1614 IARBITRATION (OMP (D)18-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3008/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 I[FINANCE COMPANY Vs M
IBUNTY B
1614 JARBITRATION (OMP (Dp8-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3006/2 [PRIME Vs HIMANSHUSHANKAR IARG1@GMAIL.CO|
026 IGUPTA M
1614 JARBITRATION (OMP (Dj19-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3013/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 FINANCE COMPANY| (M
ILIMITED Vs SATPAL
IBHOOPSINGH
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614 I[EXECUTION |[Execution 19-08-2026 ARIHANT IMR. ATUL KR9810040036 IATULHIGHCOUR
(Comm)/296/20 [ENTERPRISES VsJAIN [T2000@YAHOO.C|
26 IRAHUL AGGARWAL IOM
614 JARBITRATION (OMP (DP9-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3015/2 [PRIME LIMITED VsSHANKAR ARG1@GMAIL.CO|
026 IMOHAMMAD SALIM (M
1614 JARBITRATION (OMP (D19-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3014/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 FINANCE COMPANY| (M
ILIMITED Vs AMRIK
ISINGH
1614 IARBITRATION OMP (D9-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3012/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 I[FINANCE COMPANY| (M
LIMITED Vs JONTY|
IMAN
1614 IARBITRATION (OMP (D20-08-2026 |AVANSE FINANCIALMR. AMIT KR9990659331 IKMPSPARTNER@NA
(COMM)/3019/2 ISERVICES Vs AMITSINHA GMAIL.COM
026 KUMAR
14 IARBITRATION (OMP 22-08-2026 [Govt of NCT of Delhi VSMR. ARVIND9811317311 IADVOCATEARVI [NA
(COMM)/30/202 ISETHI CONSTRUCTION GUPTA INDGUPTA@GMA
6 IL.COM
14 JARBITRATION (OMP (I)22-08-2026 [PIRAMAL FINANCE LTDMR. ANANJAY[7455023130 IASAPLEGALAND [NA
(COMM)/3037/2 Vs RAVI SHANKAR ISINGH IADVOCATE@GM
026 |AIL.COM
1614 IARBITRATION (OMP (Dj22-08-2026 (CHOLAMANDALAM IMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3040/2 INVESTMENT ANDSHANKAR IARG1@GMAIL.CO|
026 [FINANCE COMPANY Vs M
JAI PARKASH
1614 IARBITRATION (OMP (Dj22-08-2026 [KOTAK MAHINDRAMR. RAVI9911883603 IASSOCIATESRSG [NA
(COMM)/3041/2 PRIME Vs  SUNILSHANKAR JARG1@GMAIL.CO|
026 [KUMAR M
1614 IARBITRATION (OMP (Dj25-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
(COMM)/3056/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 ILIMITED Vs ROHIT S
614 IARBITRATION OMP (Dj25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO NA
(COMM)/3058/2 ISERVICES INDIABHARDWAJ K.1@ GMAIL.COM
026 ILIMITED Vs DEEPAK
KUMAR
1614 IARBITRATION (OMP (Dj25-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
(COMM)/3042/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 ILIMITED Vs DISTANCE
[TRAVELS
1614 IARBITRATION (OMP (Dj25-08-2026 [TOYOTA FINANCIALMR. RAHULB8376049807 [ADVOCATEASHO [NA
((COMM)/3043/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
026 ILIMITED Vs SACHIN L
1614 JARBITRATION (OMP (D25-08-2026 TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/3044/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
026 LIMITED Vs AKATOLI|
ICHOPHI
614 IARBITRATION OMP (Dj25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807 ADVOCATEASHO [NA
(COMM)/3045/2 ISERVICES INDIABHARDWAJ [K.1@GMAIL.COM
026 LIMITED Vs OM|
IPRAKASH
ICHOURASIYA
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IARBITRATION (OMP (D25-08-2026 [TOYOTA FINANCIALJMR. RAHULB376049807
((COMM)/3046/2 ISERVICES INDIABHARDWAJ
026 ILIMITED Vs THE TEA
I[HEAVEN
614 IARBITRATION (OMP (Dj25-08-2026 TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
((COMM)/3047/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
026 LIMITED Vs SAURABH]
ISINGH
614 IARBITRATION OMP (D25-08-2026 TOYOTA FINANCIALJMR. RAHULB376049807 |ADVOCATEASHO [NA
(COMM)/3050/2 ISERVICES INDIABHARDWAJ IK.1@ GMAIL.COM
026 LIMITED Vs ANKUR|
IAGGARWAL
614 IARBITRATION OMP (I)25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807 |ADVOCATEASHO NN
(COMM)/3051/2 ISERVICES INDIABHARDWAJ IK.1@ GMAIL.COM
026 LIMITED Vs CHANDAN|
KANDAR
614 IARBITRATION OMP (I)25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807  |ADVOCATEASHO NA
(COMM)/3052/2 ISERVICES INDIABHARDWAJ IK.1@ GMAIL.COM
026 LIMITED Vs PALLAB]|
DEVI
14 IARBITRATION OMP (I)25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807  |ADVOCATEASHO NA
(COMM)/3053/2 ISERVICES INDIABHARDWAJ K.1@GMAIL.COM
026 ILIMITED
ISARAVJEET SINGH
14 IARBITRATION OMP (D25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807  |ADVOCATEASHO NA
(COMM)/3054/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 ILIMITED Vs SUMAN|
IARYA
614 IARBITRATION OMP (D25-08-2026 [TOYOTA FINANCIALMR. RAHULB376049807  |ADVOCATEASHO NA
(COMM)/3055/2 ISERVICES INDIABHARDWAJ IK.1@GMAIL.COM
026 ILIMITED Vs KULDIP|
IKAUR
614 ICOMMERCIAL [CS 25-08-2026 STATE BANK OF INDIAMR. SUNIL KR9868101935 [SUNIL._ADVOCATNA
SUIT (COMM)/553/20 [Vs RAMJEEVAN MEENAVERMA [E@QYAHOO.CO.IN
26
614 [ARBITRATION [OMP (D25-08-2026 [TOYOTA _ FINANCIALMR. RAHUL8376049807
(COMM)/3057/2 ISERVICES INDIABHARDWAJ
026 ILIMITED Vs JASRATH S
1614 ICOMMERCIAL (CS 31-08-2026 [U S Sales Agency VsMR. AVINASH KR9899327537 124.08.2026
SUIT (COMM)/561/20 WINDAL ENTERPRISES [TYAGI
26
614 [EXECUTION  [Execution 05-08-2026 SAROJ GUPTA Vs M/SMR. VIPIN(9899299404  PURIXSOLUTION [NA
(Comm.)/279/20 IATR  PLAZA RETAILNANDWANI l02@GMAIL.COM
26 I[HOLDINGS PRIVATE|
LIMITED,
614 IARBITRATION OMP (Dj10-08-2026 CHOLAMANDALAM IMR. RAVI9911883603 ASSOCIA] RSG [NA
(COMM.)/2979/2| INVESTMENT ANDSHANKAR ARG1@GMAIL.CO|
026 IFINANCE COMPANY Vs (M
ISATBIR J
614 [MISCELLANEOMISC DJ19-08-2026 INDOLOG  LOGISTICSMR. SANDEEP KR9310934697 INA
lUs IADJ/762/2026 Vs GOUSE  ELAHIKARN
[EXPORTS
614 IMICELLANEO MISC DJj20-08-2026 [SHALINI SHARMA VsMR. CHIRAAYUl9958238017
[US IADJ/767/2026 IALD INFRATECH [TREHAN
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50 [SH. AJAY GULATI-I,SOUTH-WEST|509 ICS (COMM) 1492/2026 01-08-2026 ARUN  CHAWLA  VsArun Chauhan 9650015060  Jar! : 28.07.26
[DISTRICT JUDGE, IMARKYTICS mail.com
ICOMMERCIAL COURT-| ICONSULTING PRIVATE
104 ILIMITED AND ANR

509 ICS(COMM)  [494/2026 03-08-2026 STATE BANK OF INDIAA.K. Rajgopal 9560012821 dv.akrajgopal@g [24.07.26
[Vs HUKUM CHAND imail.com
509 ICS (COMM)  495/2026 03-08-2026 SHIV PROPERTIES VsL.K. Dahiya 9717172204 ladvikdahiya.d81@ [26.04.2025
[PRIYA SHARMA lgmail.com
509 ICS(COMM)  1499/2026 04-08-2026 [INDIANNICA [Sandeep 9310056626  [legal@chatterjee- [02.08.26
ILEARNING  PRIVATEChatterjee aw.com
LIMITED Vs SAI BOOK|
IAGENCY
509 IOMP (Di2930/2026 04-08-2026 BMW INDIA FINANCIALRahul Bhardwaj 9013493108
(COMM.) ISERVICES PVT LTD Vs
[Yogesh Bharat Patil 2976
509 IOMP (Di2932/2026 104-08-2026 TOYOTA FINANCIAL|Rahul Bhardwaj 9013493108
(COMM.) ISERVICES INDIA
ILIMITED Vs RATTAN|
ISINGH 4523
509 IOMP (D]2934/2026 104-08-2026 TOYOTA FINANCIAL|Rahul Bhardwaj (9013493108
(COMM.) ISERVICES INDIA|
ILIMITED Vs RAVINDRA|
IPRAJAPAT 7674
509 ICS (COMM) 503/2026 105-08-2026 MICE EMPORIO INDIAAshish Bansal 18750998800  [advocateashishg1 |01.08.26 |
LLP Vs VIKRAM MALIK |@gmai.com 107.04.26
509 ICS (COMM) 506/2026 105-08-2026 [PUNJAB NATIONALKALAANI LEGALi9868927179 [kalaanilegaladviso |11.06.2026
BANK Vs ROHIT BERRY |ADVISORS rs@gmail.com
509 ICS (COMM) 507/2026 05-08-2026 [Punjab National Bank VSKALAANI LEGAL9868927179 [kalaanilegaladviso [11.06.2026.
[Vijender Kumar IADVISORS rs@gmail.com
509 ICS (COMM) 508/2026 105-08-2026 [PUNJAB NATIONALKALAANI LEGAL9868927179 [kalaanilegaladviso [11.06.2026
IBANK Vs VIKASHIADVISORS rs@gmail.com
IKUMAR MANDAL
509 ICS (COMM) 509/2026 105-08-2026 [PUNJAB NATIONALKALAANI LEGALj9868927179 [kalaanilegaladviso | 11.06.2026
IBANK Vs ABHISHEKADVISORS s@gmail.com
ISHARMA
509 [CS(COMM)  [510/2026 05-08-2026 [Punjab National Bank VSKALAANI LEGAL9868927179  |kalaanilegaladviso |11.06.2026.
Gurvail Singh IADVISORS s@gmail.com
509 ICS (COMM) 512/2026 06-08-2026 State Bank of India VsKrishna  Kumar9315165656 dvkrishnal411@g [29.07.2026
[Vinay Tyagi iSharma imail.com
509 [Execution 282/2026 07-08-2026 M/s UNOSTRUCTURESNIHARIKA 9582525034  [adv.
(Comm.) [PVT LTD Vs SURENDERDHAWAN miharikadhawang
KUMAR SULANIA mail. corn
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509 IOMP (D]2956/2026 (08-08-2026 [KOTAK MAHINDRARAVI SHANKAR9958683230  |associatesrsgarg8
(COMM.) BANK LIMITED VsGARG & (@gmail.com
IGINNT IADVOCATES
509 (OMP (Di2957/2026 108-08-2026 [KOTAK MAHINDRARAVI SHANKAR(9958683230 ssociatesrsgarg8
(COMM.) [BANK LIMITED VsGARG & (@gmail.com
ISONU IADVOCATES
509 [OMP (D]2958/2026 108-08-2026 [KOTAK MAHINDRARAVI SHANKAR9958683230  [associatesrsgarg8
(COMM.) [BANK LIMITED VsGARG & (@gmail.com
ISURAJ KUMAR IADVOCATES
509 IOMP (Di2959/2026 108-08-2026 [KOTAK MAHINDRARAVI SHANKAR9958683230 [associatesrsgarg8
(COMM.) IBANK LIMITED VSGARG & (@gmail.com
WJITENDRA SINGH IADVOCATES
509 IOMP (Di2960/2026 108-08-2026 [KOTAK MAHINDRARAVI SHANKAR/9958683230 ssociatesrsgarg8
(COMM.) BANK LIMITED VSGARG & (@gmail.com
RAJPAL SINGH IADVOCATES
509 IOMP (Di2961/2026 08-08-2026 CHOLAMANDALAM IRAVI SHANKAR/9958683230 fassociatesrsgarg8
(COMM.) INVESTMENT ANDGARG & (@gmail.com
[FINANCE COMPANYADVOCATES
LIMITED Vs JAI
[PARKASH
509 IOMP (Dj2962/2026 08-08-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8
(COMM.) INVESTMENT ANDGARG & (@gmail.com
[FINANCE COMPANYADVOCATES
LIMITED Vs AMRIK|
ISINGH
509 IOMP (Di2963/2026 08-08-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8
(COMM.) INVESTMENT ANDGARG & (@gmail.com
[FINANCE COMPANYADVOCATES
ILIMITED Vs AKSHAY R
509 IOMP (Di2964/2026 (08-08-2026 CHOLAMANDALAM [RAVI SHANKAR/9958683230 fassociatesrsgarg8
(COMM.) INVESTMENT ANDGARG & (@gmail.com
[FINANCE COMPANYADVOCATES
LIMITED Vs RAJ|
IKUMAR
509 ICS (COMM) 530/2026 12-08-2026 Batra  Breweries andRajeev K. Tewari (9312276651 r/31.07.2026
Distilleries Pvt Ltd Vs| tewari88 @gmail.c
|[Amarpreet Singh lom
509 IOMP (D)2981/2026 12-08-2026 TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED Vs DISTANCE
[TRAVELS 1338
509 IOMP (D2982/2026 12-08-2026 TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED Vs MANNAT|
ISANITATION 7730
1509 IOMP (D2983/2026 12-08-2026 TOYOTA FINANCIALJADV. ASHOKI9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED Vs DISTANCE
TRAVELS 2599
1509 IOMP (D2984/2026 12-08-2026 TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
LIMITED Vs PRADEEP|
[EKKA 9182
1509 IOMP (D2985/2026 12-08-2026 TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
LIMITED Ve
[PARVINDER SINGH|
IRATHEE 0971




COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE  OFPETITIONER NAME VSADVOC ADVOCATE ADVOCATE DATE OF E-
b REGISTRATRESPONDENT NAME MOBILE EMAIL ID PAYMENT OF

ION NUMBER COURT FEES

509 ICS (COMM) 531/2026 13-08-2026 [MEDIA 24X7ARVIND 0891117112 info@lexavapartne|11/08/2026.
IADVERTISING PRIVATEVASHISTHA Ir's.com
ILIMITED Vs SN|
[Hospitality
509 [CS (COMM) 532/2026 13-08-2026 [Kamil Hussain VSVIPIN DILAWARI (9312203957 vipindilawari83  [10.08.2026.
Ipermart Private Limited (@gmail.com
509 ICS (COMM) 536/2026 17-08-2026 |CSP LOGISTICS PVTZEESHAN 9958378235 123/03/2026.
ILTD Vs SHREE SHYAMPARVEZ KHAN
ICARGO FORWARDERS
509 ICS 540/2026 18-08-2026 [AJAY TURAN Vs BharatP. K PANDEY /[7033907036, [sumitg7 23.07.2026
(COMM)/540/2 [Kumar Shankarji VanzaralSUMIT SOLANKI (9625506521 solanki@gmail.co
026 m
509 [Execution 208/2026 20-08-2026 [INDOLOG LOGISTICS
(Comm.) [PVT LTD Vs KANCHAN|
[VANIJYA PVT LTD
509 ICS (COMM) 548/2026 [20-08-2026 CANARA  BANK  VSANSHUMAN 9990042642  [sri.anshu83@gmaif17.08.26
IREKHA RANI ProprietonSRIVASTAVA .com
IOf Rekha Enterprises
509 IOMP (Di3024/2026 20-08-2026 [TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED Vs ARIF
ICHOUDHARY 5162
509 IOMP (Di3025/2026 20-08-2026 [TOYOTA FINANCIALADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED Vs RESHAM D|
3957
509 IOMP (Dj3026/2026 20-08-2026 [TOYOTA FINANCIALADV. 'ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED V|
ISHIDHARTH PAL 4446
509 IOMP (Dj3027/2026 20-08-2026 [TOYOTA FINANCIALIADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
ILIMITED V|
ISHAKTIGUPT
[TULSHIRAM GAIKWAD
3837
509 IM.Ex 79/2026 22-08-2026 MS RK TRADINGN.C. SHARMA 9999926425  [sharmaadvocate@
ICOMPANY Vs Mis Big lgmail.com
Tree Food Hospitality|
LLP
509 ICS (COMM) 551/2026 22-08-2026 SURAJ BHAN Vs RAVIPRABHAT 8800793450  fainaa2011@gmail. |06.06.2026
IKUMAR IKUMAR DUBEY fcom
509 IOMP (D3038/2026 22-08-2026 [PIRAMAL FINANCE LTDIANANJAY SINGH [+91 7455023130[asaplegalandadvoc
(COMM.) [Vs Khalik Khan lates@gmail.com
509 ICS (COMM) 552/2026 24-08-2026 |JBD INDUSTRIES Vs K SYAMINI SHARMAB60087203 120.08.2026
IAUTO TRADERS , GHANENDER|
ISINGH
509 [CS (COMM) 555/2026 25-08-2026 |State Bank Of India VSVAIBHAV YADAV |9971336611 vaibhav.yadav@ho[20.08.2026
IALOK KUMAR tmail.com




COURT

DISTRICT

COURT ROOM CASE TYPE

CASE NUMBER DATE

OFPETITIONER NAME VSADVOC.

REGISTRATRESPONDENT NAME

ION

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-
PAYMENT OF
COURT FEES

[TOTAL

509 ICS (COMM) 556/2026 25-08-2026 |State Bank Of India VSVAIBHAV YADAV [9971336611 vaibhav.yadav@ho[20.08.2026
[HARPAL SINGH tmail.com
509 (OMP (I)3048/2026 125-08-2026 [TOYOTA FINANCIALJADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
LIMITED Vs REVA ]|
16824
509 [OMP (I)3066/2026 129-08-2026 [TOYOTA FINANCIALJADV. ASHOK9013493108
(COMM.) ISERVICES INDIAKUMAR
LIMITED Vs JAGDISH]
IKUMAR 2073
509 ICS (COMM) 560/2026 31-08-2026 Puma Se Vs JAYANTIGAUTAM BHASIN|9999306881 /leludication.legal@ [22.06.2026
IASHOK SOLANKI 9999091893  |outlook.com
509 IOMP (I)3067/2026 31-08-2026 [YES BANK LIMITED VSANANJAY SINGH [+91 7455023130[asaplegalandadvoc
(COMM.) ISWIFT  AND SAFE lates@gmail.com
LOGISTICS PRIVATE
LIMITED
901




IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF AUGUST 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSAD ADV DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E 4 ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

IMS. NEELOFER ABIDA PERVEEN| 1301 ISEC-9 ICS COMM-+07.04.2026 RISHAN MANGAL VSRAHUL [8860838005 108.07.2026
IDISTRICT JUDGE (COMMERCIAL l108/2026 [BALRAJ SINGH [KUMAR DHARY49
ICOURT)-01 ICHOUDH @GMAIL.CO]
IARY M
1301 [RECOVERY ICS COMM-01.07.2026 INDIAN BANK  VSSUSHIL 9717568635  [RAL.SUSHIL 18.08.2026
708/2026 DULIE KUMAR [KUMAR 3133@GMAI
[RAT [L.COM

2 |SH. RAJESH KUMAR GOEL,/CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [MS. DEVENDER KUMAR SHARMA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-03

4 [MS ANIL KUMAR  SISODIA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

SH. LOKESH KUMAR DISTRICT INTL
DUDGE (COMMERCIAL COURT-04)

b [SH. MANOJ KUMAR DISTRICTICENTRAL |NIL
VUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL

IDELHI

ISH. SUNIL CHOUDHARY, INIL
IDISTRICT JUDGE COMMERCIAL

ICOURT-06

7 [MS. REKHA, DISTRICT JUDGE,CENTRAL [NIL
ICOMMERCIAL COURT-07




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

8 |SH. RAMESH KUMAR -II DISTRI
WUDGE, COMMERCIAL COURT

9 [SH. ANIL ANTIL, DISTRICT JUDGE,,CENTRAL |NIL
ICOMMERCIAL COURT-09

1o [SH. AJAY PANDEY, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT

1 |SH. MUKESH KUMAR, DISTRICTICENTRAL NIL
WUDGE, COMMERCIAL COURT

2 |SH. LAL SINGH, DISTRICT JUDGE,[CENTRAL NIL
ICOMMERCIAL COURT

13 [SH. RAKESH PANDIT, DISTRICTICENTRAL INIL
WUDGE, COMMERCIAL COURT

g [SH. ASHUTOSH KUMAR, DISTRICT\WEST INTL.
UDGE (COMMERCIAL COURT)

15 MS. PREETI AGARWAL GUPTA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

16 |[SH. RAGHUBIR SINGH, DISTRICTWEST ICS (COMM)11-05-2026 ISIDHARTH SINGH Vspajeet 8285004007 8-05-2026
WWUDGE (COMMERCIAL COURT)-03 1496/2026 ikas mehta kumar

h7 [SH. SANJEEV AGGARWAL,WEST INTL
IDISTRICT JUDGE (COMMERCIAL]
ICOURT)




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

18 [SH. RAJ KUMAR TRIPATHI,|
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

li9 [SH. PRASHANT KUMAR, DISTRICT|WEST INIL
WUDGE (COMMERCIAL COURT)

[IVACANT COURT OF SH. PRASHANT] INIL
[IKUMAR, DISTRICT JUDGE]
((COMMERCIAL COURT)

20 |[SH. PULASTYA PARAMCHALANEW DELHI NIL
IDISTRICT JUDGE (COMMERCIAL

ICOURT)-01
ISH. ANIL KUMAR  SISODIA,| INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-01
21 [SH. SANJAY KHANAGWALNEW DELHI [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
ISH. ASHUTOSH KUMAR, DISTRICT]| INIL

WUDGE, COMMERCIAL COURT

22 MS. DEEPALI SHARMA, DISTRICTINEW DELHI [NIL
WUDGE (COMMERCIAL COURT)-03

23 |SH. NARESH KUMAR MALHOTRA,SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL|

ICOURT)

24 [MS. ANURADHA SHUKLASOUTH 3 NewCommercial [EX COMM24.03.2026 IAXIS BANK LTD Vs LIMAYANK (9873347330 YANK_M[11.09.2026
IBHARDWAJ, DISTRICT] ICourt JAWARD BY] [LISHEVEI IMAHAJA HAJANo5
WUDGE(COMMERCIAL COURT) [Block-I JARB COMM| IN(P), @YAHOO.C

18/2026 M




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
wCommercial ICS (COMM IDEVKI DEVISANJEEV 9810117154 INOT [16.09.2026
u30/2026 [FOUNDATION VSSARASWA| [PROVIDED
Block-1 PJOHN DUTT T
3 NewCommercial IARB A04.08.2026 [RAJRANT STEELJPURUSHO|9971291939  [MAIL@AGN [05.09.2026
ICourt (COMM) ICASTING PVT LTD VS[TTA [EYLEGAL.IN|
[Block-I 2/2026 IGODREJ FINANCE LTDKUMAR
UHA
ISH. SAURABH KULSHRESHTHA, 16, NewCommercial ICS (COMM)15.05.2024 ISTATE BANK OF INDIARANI 9643680913 [RBHARDWA15.09.2026
IDISTRICT JUDGE, COMMERCIAL ICourt 245/2024 S GEETA [BHARDW VASSOCIAT
ICOURT [Block-I AJ [E@GMAIL.C
OM
16, NewCommercial ICS (COMM)07.01.2026 [M/S APPLY PIE LLP VS 9958031223  [rajadvocate1 [31.08.2026
ICourt 11/2026 M/S CLOUDFLAREKUMAR 985@gmail.c
[Block-I [NDIA PVT LTD m
16, NewCommercial ICS (COMM)25.05.2026 [UNION BANK  OHLALIT 9540009991 fadvlalitkuma [01.09.2026
ICourt 298/2026 [NDIA VS RAKESHKUMAR Ir5700@gmai
[Block-I [KUMAR, PROP GOPAL .com
ISHAH SWEETS & FAST]
[FOOD
16, New|Commercial ICS (COMM)03.06.2026 INURUL HAQ HASHMINAYATI (9536190460 pdvjkuldeep [16.09.2026
ICourt 1329/2026 S COLOR PALETTELLEGAL (@gmail.com
[Block-I [PVT LTD & ORS
16, NewCommercial IC (COMM)06.07.2026 VEERJI RESTAURANTS S RANA (9818202368  [LITIGATION[17.09.2026
ICourt 1361/2026 [PVT LTD VS MANU RAI [@SSRANA.C
[Block-I IOM
16, NewlCommercial ICS (COMM)30.07.2026 ISHAILJA KAPOOR VSPARAMJE (9871127124  [OBEROISRL[09.09.2026
ICourt l433/2026 BLUE JADEITTEET BHATI| [EGAL@GMA|
[Block-1 ICONSRUCTION ADV [[L.COM
16, NewlCommercial IOMP (I)10.07.2026 IAXIS BANK VSSHOBHA [9711903733  [SRSHOBHA [01.10.2026
ICourt (COMM) ISARDAR GURJAR IGUPTA IGUPTA@G
[Block-1 2129/2026 IMAIL.COM
) New|Commercial OMP (I)27.07.2026 [PIRAMAL FINANCEPRASHAN[9999691983 [PSRLAWFIR[01.09.2026
ICourt (COMM)235 [LTD VS ABHAYRAJ[T KUMAR M2020@GM|
[Block-I 8/2026 ISUARNAKAR IAIL.COM




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

6, wCommercial [OMP (D}27.07.2026 [PIRAMAL FINANCE[PRASHAN 9999691983  [PSRLAWFIR|01.09.2026

ourt (COMM) [LTD VS PRADEEPT KUMAR M2020@GM|

Block-1 2359/2026 [KUMAR YADAV IAIL.COM

5 New|Commercial IOMP (I)29.07.2026 [PIRAMAL FINANCEPRASHAN (9999691983  [PSRLAWFIR [05.09.2026
ICourt (COMM) [LTD VS PRITAM [T KUMAR M2020@GM|
[Block-1 2366/2026 IAIL.COM

16, New|Commercial ICS (COMM)21.04.2026 IGOVIND KUMAR JHAARABIND (8527665316 farabindanay [22.09.2026
ICourt 217/2026 S M/SS TEJASWANINAYAK kadvocate@
[Block-1 [P3 DEVELOPMENT] ahoo.com
[PVT LTD
16, New[Commercial ICS (COMM)04.08.2026 [MADAN GOYAL VSSUNIL 9818256885 [SNLKMR58 [25.09.2026
ICourt 440/2026 [REENKU SINGH [KUMAR B@GMAIL.C
|Block-1 IOM
16, New[Commercial [EX COMM][14.08.2026 SARANSH GUPTA VSSAURABH[8527022200 [OFFICE@S [10.09.2026
ICourt IAWARD BY] M/S ATULD KARAN [MKPARTNE
[Block-I IARB COMM| ICONSTRUCTION [RS.IN
86/2026
16, NewCommercial ICS (COMM)25.05.2026 [V K ENTERPRISES VSARUN 9650500827  ladvarunassij j01.10.2026
ICourt 297/2026 [KAKA BAZAR PVT LTD [KUMAR l@gmail.co
[Block-I IASSIJA
16, NewCommercial ICS (COMM)12.08.2026 [FIRST IMPRESSIONSSACHIN (9971755433 [[NFO@LEG [14.09.2026
ICourt u54/2026 S CHRONICLEDHAMIJA IALTEAMIN
[Block-I [PUBLICATIONS [DIA.COM
6,  NewCommercial [EX (COMM)22.01.2026 ijay Kumar Vs DediconPAWAN (9599553147 [KUMARADV[29.09.2026
ICourt 10/2026 [Engineering Pvt Ltd [KUMAR IOCATEPAW
[Block-I IAN@GMAIL,
ICOM
16, NewlCommercial IOMP (I)o7.11.2025 ICNH INDUSTRIAL|Kanika 9955471400  |kanikabawja [29.09.2026
ICourt (COMM) ICAPITAL INDIABaweja(P), 1@gmail.co
[Block-1 8194/2025 [PRIVATE LIMITED Vs m
ISukhdev Singh
25 [SH. BALWANT RAI BANSAL,SOUTH INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT/SH. SANDEEP YADAV




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
26 [SH. SUDESH KUMAR, DISTRIC wCommercial ICS [SIPHON [Rabindra |9971120211 rab.associate 01.08.2026
WUDGE(COMMERCIAL COURT) (COMM)/45 [ELECTRONICS [Tiwary(P), @gmail.co
Block-11 7/2024 [PROPRIETOR KAMAL m
VEET KAUR Vs JB]
[ENGG WORKS|
[THROUGH
[PROPRIETOR
[DEVINDER GUPTA
29, NewCommercial ICS 45600 lSanjeev Kumar Vs [SATENDE (9811685334 [NOT 101.08.2026
ICourt (COMM)/50 Ascence consultancyR KUMAR| [PROVIDED
|Block-11 l4/2024 lsevices pvt Ltd VASHIST
[HA
20, NewCommercial ICS 45839 ILAXMAN LAL GOLA VSJAYANT (7503200234, [adv.aounabb [03.08.2026
ICourt (COMM)/29 SHIVA ASSOCIATES [KUMAR(P [9716429803 fs@gmail.co
|Block-11 l0/2025 ) Im
29, New/Commercial MP (Du6114 [IFFCO KISAN FINANCEASHISH (9999183119, [ashish@agep [04.08.2026
ICourt (COMM)/13 [LTD Vs DHARMENDRAKUMAR (9811517810 rtners.co.in
[Block-1T 138/2026 MEENA IGUPTA(P),|
29, New/Commercial [OMP (Dly6114 [IFFCO KISAN FINANCEASHISH (9999183119, [ashish@agep [04.08.2026
ICourt (COMM)/13 [LTD Vs MANSINGHKUMAR (9811517810 lartners.co.in
[Block-I1 lo/2026 IGOPAL IGUPTA(P),
29, NewCommercial ICS 46223 IMOVIN EXPRESS PVTAnuj 9310643421  fanujjain60@ [07.08.2026
ICourt (COMM)/40 [LTD Vs SHAKEEL{ain(P), lgmail.com
[Block-1T 6/2026 I[KHAN (PROP OF IZAN|
[ENTERPRISES)
29, NewCommercial ICS 46155 ISMALL FARMERSPJATIN 9899818888, fjatinjulkaoy (07.08.2026
ICourt (COMM)/26 IAGRI BUSINESSYULKA(P),|9997332040 |@outlook.co
[Block-1T 2/2026 ICONSORTIUM Vs M/S
ISINGLA GAUR AND|
IOIL MILL AND ORS
29, NewlCommercial ICS 46053 JASICS CORPORATION[Shravan (9650682928 [unitedmark [08.08.2026
ICourt (COMM)/69 s ASHOK KUM ansal(P), @unitedand
[Block-1T 2026 JAND ORS united.com
29, New/Commercial [OMP (Di46223 ICNH INDUSTRIALRAJESH 9958726491  [jangraadvoca(o8.08.2026
ICourt (COMM)/22 ICAPITAL INDIAJANGRA( te@gamil.co
[Block-11 21/2026 [PRIVATE LIMITED VsP), m
[INEERAJ SINGH
29, NewCommercial [OMP (D6216 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvocaj08.08.2026
ICourt (COMM)/21 ICAPITAL INDIA PVIJANGRA( te@gamil.co
[Block-II 64/2026 [LTD Vs DEEPAK P),




COURT

CASE TYPE

wiCommercial

CASE NO.

ICS (COMM.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE  ADVOCATE
E LID ELECTRONIC

REGISTRATIO RESPONDENT NAME E
N

IASICS CORPORATIO:

ISUDARSH

MOBILE
NUMBER

9871088498,

nitedip@un|

DATE

SERVICE
PROCESS

[10.08.2026

OF]

OF

230/2022 s ASHOK KUMARA 9599800364  fitedipr.com
Block-11 IAND ORS [KUMAR
[BANSAL

29, NewCommercial ICS 46129 INIKE INNOVATE C.V. [Shravan (9910888645 [unitedmark [10.08.2026
ICourt (COMM)/21 S PRAVEEN|Bansal(P), (@unitedand
|Block-11 1/2026 [BHATTAR & ORS. united.com
20, NewCommercial ICS 46114 IM/S GAUTAM WINESIRSHAD (9811962836, [adv.irshad1 [10.08.2026
ICourt (COMM)/17 PVT LTD Vs M/SAHMAD (9811762836 |@gmail.com
[Block-II 9/2026 MILLENNIUM

[NFRAENGINEERS

[PVT LTD
20, NewCommercial ICS 46230 [TIVOLI GARDENS AND{Shravan [0120-4511311, [unitedmark [12.08.2026
ICourt (COMM)/42 JANR Vs SHREE SIDDHI[Kumar 0120-4939659, |@unitedand
[Block-1T l4/2026 IGROUP OFBansal(P), 9810017859  [united.com

ICOMPANIES AND ANR
29, New/Commercial [OMP (Dl6157 [PIRAMAL CAPITALJANANJAY (7455023130 fasaplegaland [12.08.2026
ICourt (COMM)/17 IAND HOUSING[SINGH(P),| ladvocates@g
[Block-1T I56/2026 [FINANCE LIMITED Vs ail.com

[Pravinsinh

Ghanshyamsinh Vaghela
29, NewCommercial [OMP (Dly6157 [PIRAMAL FINANCEANANJAY (7455023130  fasaplegaland [12.08.2026
ICourt (COMM)/17 [LIMITED Vs KASIM [SINGH(P), ladvocates@g
|Block-11 I53/2026 ail.com
29, NewCommercial [OMP (Du6157 [PIRAMAL FINANCEANANJAY (7455023130  fasaplegaland [12.08.2026
ICourt (COMM)/17 ILIMITED Vs  RishiSINGH(P), dvocates@g
[Block-1T I55/2026 IGupta mail.com
29, NewlCommercial IOMP (Dl6157 [PIRAMAL FINANCEANANJAY (7455023130  |asaplegaland [12.08.2026
ICourt (COMM)/17 ILIMITED Vs  ShirilSINGH(P), dvocates@g
[Block-11 I54/2026 [Kumar Imail.com
29, New/Commercial [OMP (Dl46162 M/S PIRAMAIRAJESH 9958726491 [jangraadvocaft3.08.2026
ICourt (COMM)/17 [FINANCE LIMITED VsJANGRA( te@gamil.co
[Block-11 86/2026 IMLESH KUMAR(P), m

IGUPTA
29, NewCommercial [OMP (Dp6228 IORIX LEASING ANDRAJESH [9958726491 [jangraadvoca13.08.2026
ICourt (COMM)/23 [FINANCIAL SERVICEJANGRA( te@gamil.co
[Block-II 19/2026 [INDIA LIMITED VsP),

[VIREN SUNIL BATRA




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

29, wCommercial [OMP (D! [PIRAMAL FINANCEPrashant (9999691983  |psrlawfirm2 [13.08.2026
ourt (COMM)/21 [LTD Vs MOHD[Kumar(P), 20 @gmail.c|
Block-11 63/2026 ISAMRAN m
29, New(Commercial IOMP (IN6216 [PIRAMAL FINANCEPrashant (9999691983  [psrlawfirm2 [13.08.2026
ICourt (COMM)/21 ILTD Vs ARIF JAMEELKumar(P), 20@gmail.c|
|Block-11 65/2026 IAHMAD m
29, New/Commercial MP (Dl46226 IPIRAMAL FINANCE[Prashant 9999691983  [psrlawfirm2 [13.08.2026
ICourt (COMM)/22 ILIMITED Vs NALIN[Kumar(P), 020 @gmail.c|
|Block-11 84/2026 [SOLANKI m
20, NewCommercial MP (Dl46228 [PIRAMAL FINANCEPrashant 9999691983  |psrlawfirm2 [13.08.2026
ICourt (COMM)/23 [LTD Vs BAIJU P K [Kumar(P), 020 @gmail.c|
[Block-1T 20/2026 m
29, NewCommercial ICS 16136 ISMALL FARMERSShantanu 7535066000 [delhi@mahe [17.08.2026
ICourt (COMM)/22 IAGRI-BUSINESS Garg shwariandco.
[Block-1T /2026 ICONSORTIUM Vs om

ICHAMARTI LAKSHM]

SOLE PROP OF M/S V5|

IJAGRO FOODS)
29, New(Commercial ICS 145965 G M MODULAR PVTjShravan [9650682928 [rishi@united[17.08.2026
ICourt (COMM)/50 ILTD Vs GHASI RAM[Bansal(P), landunited.co
[Block-1T /2025 [DEWASI AND Ors
29, NewCommercial [OMP (Du6204 YES BANK LTD VSANANJAY (7455023130 fasaplegaland [19.08.2026
ICourt (COMM)/19 INOD KUMAR ISINGH(P),| dvocates@g
[Block-1T 60/2026 mail.com
29, NewCommercial ICS 46246 IM/S WESOURCE VSVISHAL (8447789392 [ranjanvishal [25.08.2026
ICourt (COMM)/45 MOHAN BAHADURRANJAN( (@gmail.com
[Block-11 3/2026 [SAXENA AND ANR P),
29, NewCommercial ICS 45888 M/S Ajay PaintsJOUHAR (7428280795 [jouharadeeb [25.08.2026
ICourt (COMM)/38 [Hardware and Store Vs ADEEB lr28@gmail.c
[Block-11 9/2025 [Meenu Enterprises m
29, NewCommercial [OMP (Du6246 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvoca[25.08.2026
ICourt (COMM)/25 ICAPITAL INDIA PVIPANGRA( te@gamil.co
[Block-II 06/2026 LTD Vs CHANANJP),

ISINGH




'ACANT/SH.
ISHARMA, DISTRICT]
WUDGE(COMMERCIAL COURT)

COURT CASETYPE
ROOM

CASE NO.

DATE
REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE ~ AD

MOBILE
NUMBER

CATE
E LID

DATE

OF]

ELECTRONIC

SERVICE
PROCESS

OF

28 [MS RAVINDER BEDI, DISTRICTSOUTH- INIL
WUDGE(COMMERCIAL COURT) [EAST
29 |SH. LALIT KUMAR ISOUTH- INIL
ILD. DJ COMM-02, DJ-COMM-2,EAST
AKET COURTS, NEW DELHI.
|30 [SH. VRINDA KUMARI ISOUTH- INIL
[EAST
131 [DR. RAKESH KUMAR, DISTRICTSOUTH-EAST [o1 ICOMMERCIAL ICS 01.08.2026 [PUNJAB NATIONALfSarvjeet 9711785812 lsarvjeetyada -
WUDGE(COMMERCIAL COURT) ISUIT (COMM)/65 [BANK Vs SURESH LALYadav(P), vo8@yahoo.
0/2026 [PROPRIOTOR OF M/S lcom
[ROYAL
ICONSTRUCTION
ICOMMERCIAL ICS 01.08.2026 [Union Bank of India VSALKA 9711343590 dvocateshyaf--
ISUIT (COMM)/65 [Sehjad IMISHRA( mjha@gmail,
2/2026 IP), lcom
ICOMMERCIAL ICS 01.08.2026 IMS/ ALASKA RUBBERSAshish 9252784245 Rassistance.pr -
ISUIT (COMM)/65 PVT LTD Vs M/SMakhija(P) agmaticlitfir
13/2026 IARORA ENTERPRISES @gmail.co
[m
[EXECUTION [EXECUTIO (03.08.2026 ISHYAM SUNDER[PARVEEN (9811284948  |vijayzaver2s |-
[PETITION N [BUDHRAJANI ANDKUMAR(P (@gmail.com
(COMM)/23 IANR Vs M/S RASIK]),
9/2026 [PRODUCTS PVT LTD
[EXECUTION [EXECUTIO (04.08.2026 ICHETNA GUPTA VsArav 9868790800  [shekhargupt |-
[PETITION N [KARVY REALTY[Kapoor(P), lradvocate@g
(COMM)/24 INDIA) LTD imail.com
1/2026
[EXECUTION IEXECUTIO [05.08.2026 IMANMOHAN  SINGH[Ram 9999678001  s.r.m.legalla -
[PETITION N BHAGNIHAL VsMohan irm@gmai
(COMM)/24 [RAJENDRA SINGH ingh(P), .com
l4/2026
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REGISTRATIO RESPONDENT NAME E
N

OFPETITIONER NAME VSADVOCAT ADVOCATE  ADVOCATE
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OF

IMISC. Misc 05.08.2026 IM/s Unique CollectionsMANOJ (9818331266 ilindbhard
IAPPLICATION IDJ/943/202 [India Pvt Ltd Vs AshokKUMAR aj610@gm
6 [Kumar Maurya ISINGH(P), il.com
[EXECUTION [ExXCOMM H06.08.2026 [HDB FINANCIALDINESH (8376049807 famarnathrbe -
IPETITION lAward by ISERVICES LIMITED VsJAIN(P), (@yahoo.com
|Arb [Tahir
IComm/119/
2026
[EXECUTION IEXECUTIO |[07.08.2026 ISUDHIR SINGHAL VsAkshit 9354707454 |damanyadav -
[PETITION IN M/S RAMDAAggarwal( lso6@gmail.c
(COMM)/24 THOMSON , m
I5/2026 [TECHNOLOGIES AND)|
IORS
IARBITRATION MP (D}07.08.2026 M/S CARS24Sandeep 9861959101 malegalconsf--
(COMM)/15 [FINANCIAL SERVICESMalik(P), ltants@gma
ICONCILIATION  [0/2026 [PRIVATE LIMITED Vg fil.com
IACT ISUBRATA
CHAKRABORTY
IARBITRATION [OMP MISCo7.08.2026 IG4S  Secure SolutionEKLAVYA (9891122330 [eklavya@bnaf-
(COMM)/20 India) Pvt Ltd Vs M/sBAHL(P), aw.in
ICONCILIATION 2026 [Daoji Agro Pvt Ltd
IACT
IARBITRATION [OMP (D}07.08.2026 M/S CARS24{Sandeep 9861959101 malegalconsf-
IAND (COMM)/15 [FINANCIAL SERVICESMalik(P), Itants@gmal
ICONCILIATION  [1/2026 [PRIVATE LIMITED Vg il.com
IACT ISUSHIL BAGAL
IARBITRATION [OMP (I)}07.08.2026 M/S CARS24{Sandeep 9861959101 malegalconsf-
IAND (COMM)/14 [FINANCIAL SERVICESMalik(P), ltants@gmal
ICONCILIATION  |9/2026 [PRIVATE LIMITED Vg il.com
IACT ISANJOY ROY
ICOMMERCIAL ICS 10.08.2026 IAFZAL AHMED VsSonu 9811676571 mugeem.adv -
ISUIT (COMM)/68 JAMAN SINGH ALIASVivek(P), (@gmail.com
2/2026 IAMANDEEP SINGH
IARBITRATION [OMP MISC12.08.2026 Pohnson ControlslPraveen 9810620827 advocatemahf--
(COMM)/22 [Hitachi Air ConditioningMahajan(P lajan27@gma
ICONCILIATION  [/2026 [ndia Ltd Vs M/s), il.com
IACT [Mahamaya
[nfrastructure  Private|
[Limited
IMISC. Misc 12.08.2026 INIKUM ENERGYJArvind 9958847644 ot provided |-
IAPPLICATION  |DJ/983/202 ICONTROL PVT LTD VsKumar(P),
6 [ELENT ELECTRONICS]

[PVT LTD




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE EMAILID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICOMMERCIAL ICS 14.08.2026 [State Bank of India VsSuchita [8896932838 |agnihotrisuc

ISUIT (COMM)/69 IMr  Sandeep  SinghiDixit(P), hita@gmail.c
I5/2026 IShekhawat m

ICOMMERCIAL ICS 18.08.2026 UK TYRE AND[Varun 9810777375  |varunsikka.a -

ISUIT (COMM)/70 INDUSTRIES LTD VsSikka(P), [dv@gmail.co
13/2026 M/S RMAG| m

[ENGINEERING PVT)
[LTD

ICOMMERCIAL ICS 20.08.2026 [UNION BANK  OFSunil 9540009991 fdvlalit5700 -

ISUIT (COMM)/71 INDIA Vs BRAHM/Choudhary (@gmail.com
/2026 [SINGH P),

JARBITRATION IOMP (I)}20.08.2026 M/S CARS 24RIT 7838737001  [ritaroragi@gf--
(COMM)/15 [FINANCIAL SERVICESARORA(P) imail.com

ICONCILIATION  |9/2026 [PRIVATE LIMITED Vg

IACT [UDAY PARTAP SINGH

ICOMMERCIAL ICS 29.08.2026 [ROYAL IDharmend (9136611511 dvodharam f-

ISUIT (COMM)/76 [ENTERPRISESH Vs R Per (@gmail.com
2/2026 [FASHION [Bhasin(P),

ICOMMERCIAL ICS 29.08.2026 [Radhika  ConstructionRAJEEV (9213163188 dvocatecpe7}-

ISUIT (COMM)/77 IAnd InteriorsLOCHAN Ib@gmail.co
0/2026 [Proprietorship IMISHRA(

[Proprietor Fakir Chand[P),
Sharma Vs SERIEN|
ISPACES PVT  LTDj
[Through the Director

[ARBITRATION  [OMP  (1)29.08.2026  |PIRAMAL  FINANCEANANJAY [7455023130 pisaplegaland |-

IAND (COMM)/17 [LIMITED Vs ASLAM  [SINGH(P), dvocates@g

ICONCILIATION  |9/2026 mail.com

IACT

JARBITRATION IOMP (I)}31.08.2026 ICARS 24 FINANCIALRIT 7838737001  [ritarorag1@gf--
(COMM)/17 ISERVICES PRIVATEARORA(P) ail.com

ICONCILIATION  [8/2026 [LIMITED Vs KIRAN|

IACT VEDI

132 [MS. NEELAM SINGH SOUTH- INIL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INIL

IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE ) LID ELECTRONIC
N NUMBER SERVICE OF
PROCESS
ISH. TARUN SAHRAWAT, DISTRI ICS(COMM) 1387/2026  [12-05-2026 IDSS IMAGETECH] 8709623440 1 1j06-10-2026
WUDGE(COMMERCIAL COURT) [PRIVATE LIMITED Vs (@gmail.com
[Haritha Kethe
IOMP(I) 98/26 130-04-2026 ICANARA BANK VSDEEPANJ (8390227354 |deepanjalch [24-08-2026
[HINUJA HOUSINGAL (@gmail.com
[FINANACE ICHOUDH
ARY
ICS(COMM) I595/26 14-07-2026 SPJ  Cargo PrivateUtkarsh  [9013155901  |utkarshjoshi [13-10-2026
[Limited Vs  Corlim| l255@gmail.c
[Marine Exports Private| m
[Limited
ICS(COMM) 669/26 06-08-2026  [UCO BANK Vs MANISH[Karan 8743968006  |karanchawla [24-09-2026
[KUMAR [Chawla l92@gmail.co
m
ICS(COMM) 187/26 03-06-2026  [KANWAR |Alok 9958495050  pffice@avant(31-08-2026
ICORPORATION Vs M/! Sgiumar lamlegal.com
IGODFREY  PHILLIPSPandey
[INDIA LTD
ICS(COMM) lu27/26 22-05-2026 [Kalpvraksh TechnologyRIKHIL (8820019997 [rikhilkumarofi0-09-2026
[Private Limited through| 9@gmailc.o
Director Vs S R|
IComputech Private|
[Limited
ICS(COMM) 649/26 1-07-2026 [Paramount PolytreatManoj 9868726388 anojlegal12}25-08-2026
Chemicals Pvt Ltd VsKumar (@gmail.com
IShobha Devi [Bhagat(P),
ICS(COMM) 1385/26 08-05-2026 [MS HUKAM CHANDWSHISH (9811215280 [upadhayayla [25-09-2026
IGUPTA FABRICS| chambers
[PRIVATE LIMITED Vs (@gmail.com
IABHISHEK
ICS(COMM) 670/26 06-08-2026 BREW LAB FOODROHIT (9953090366 [rohitdadwalop8-09-2026
BEVERGE Vs AMBUJ L@gmail.co
[HOTEL AND REAL m
[ESTATE
ICS(COMM) 656/26 04-08-2026 IMS NEXELLENCEPRAVEEN [9811377100  PUSLEGIS. [01-10-2026
[HEALTH CARE| [NDIA@GM
[PRIVATE LIMITED)] IAIL.COM
IANOTHER
IMEENAKSHI GUPTA




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS(COMM) 667/26 06-08-2026 AILASH GARG Vj 9910301562  [N/A l01-10-2026
IGUPTA ENGINEERS|
IAND CONTRACTORS

ICS(COMM) 209/26 18-04-2026 IALLURE IDIVAKAR [9311308979  [khuranaco@ [17-09-2026
[ENTERPRISES PVIKUMAR ahoo.co.in
[LTD Vs SHAMSONS]
[POLYMERS PVT LTD

IOMP(COMM) 138/26 25-07-2026 [Seth Anandram JaipurialPallav Palit{8588854470 [pallav@palit |08-10-2026
[Education Society Vs lco.com
Zenith Electrotech Pvt
ILtd

IMISC DJ 838/26 15-07-2026 M/S BALAJIUtkarsh (8459466042 [28-09-2026
[ENTERPRISES Vs M/S(Gupta info@gggupt
[KUS PLAST INDIA PVT] laassociates.i
[LTD

ICS(COMM) 668/26 12-08-2026 INEERAJ IDHANANJ[9711343590 dvocateshyall5-09-2026
ICONSTRUCTION VsAY mjha@gmail,
[ENERGO [KUMAR om
ICONSTRUCTION

ICS(COMM) 1385/26 08-05-2026 [MS HUKAM CHANDASHISH (9811215280 npadhayayla [25-09-2026
IGUPTA FABRICS| wchambers
[PRIVATE LIMITED Vs (@gmail.com
IABHISHEK

ICS(COMM) I531/26 02-07-2026 [T C INFOTECH PVTSANJAY (9958299393 iligentlawye[25-08-2026
ILTD Vs SKYEVO ONEKUMAR Irs@gmail.co
ISTOP SHOP PVTLTD |[MISHRA

IOMP(COMM) 133/26 26-05-2026 ISUNIL PURI Vs[UDIT 9910585069  [uditi1grover [12-10-2026
INUVAMA WEALTH] (@gmail.com
IAND INVESTMENT]
[LIMITED

ICS(COMM) 688/26 [12-08-2026 [Union Bank of India VSDHANANJ|9711343590 dvocateshyalt1-09-2026
JAman Nawaz IAY Imjha@gmail,

[KUMAR fcom

IMISC DJ 678/26 26-05-2026 IASIA RESEARCHEharjeel 8800130385 [legal@indial [25-08-2026
IPARTNERS LLP VsjAhmad lawpartners.c
IOPTIMAL STRATEGIX] fom
IGROUP




COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

IOMP(COMM) 61/25 19-09-2025 INeetu Thakur Vs YesAnupam (90891629964 [nupanadvsc(07-10-2026
[Bank Limited IDwivedi (@gmail.com
ICS(COMM) lu64/26 [30-05-2026 ISUSHMA BHALLA VsMs  Anjul44620606 ail@handa [14-10-2026
ICAFE CREW BREW [Handa landcompany
Lin
ICS(COMM) u77/26 02-06-2026 ISCJ PLASTICS PVT LTD[Pankaj 8800430090 [pcadvig@ya [12-10-2026
s BALAJEE TECHNOChaudhary| hoo.in
[POLYFABS PVT LTD
ICS(COMM) 153/26 26-02-2026 IMS GOLDSUNNP Singh [8510005604 [npsinghanda{09-09-2026
IGARMENTS PVT LTD| lssociates@g
s KHAO GAL] Imail.com
[RESTAURANTS PVT)
[LTD
I35 [MS VEENA RANI, DISTRICTSOUTH- INIL
WUDGE(COMMERCIAL COURT) [EAST
136 [SH. DEVENDER KUMAR, DISTRICT[EAST INIL
WWUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICT[EAST 101 ICS COMM 216/2026  [11-06-2026 ISTATE BANK OF INDIAISUCHITA (8896932838 fagnihotrisuc [17-08-2026
WUDGE (COMMERCIAL COURT) /SPARAUMURMU  [DIXIT hita@gmail.c
jom
101 ICS COMM 209/2026 [08-06-2026 M/S ACRON]SOURABH|9588086974 [pareeksoura [18-08-2026
[HARDWARE [PAREEK bh25@gmail.
ICOMPANY V/S SUNIL fcom
[KUMAR DUSEJA
101 ICS (COMM) 111/2026 20-03-2026 M/S ROTECKANKIT 0868543391 | [20-08-2026
[EQUIPMENT LIMITEDGUPTA
/S M/S  ONKAR|
[ENGINE AND|
IGENERATOR PVT|
[LTD.
lo1 ICS COMM 240/2026  [15-07-2026 BANK OF INDIA V/§|NIHARIK 9811884579 dv.niharika [21-08-2026
M/S OJASA RAI rai1z109@gm
[HOSPITALITY AND| fail.com
ICATERING
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ICS (COMM) 186/2026  [25-05-2026 M/S TENERON[RISHABH (9999456920 [rishabhbnsl [22-08-2026
[LIMITED V/S M/S DCBANSAL (@gmail.com
IAGENCIES PRIVATE]|
[LIMITED
o1 ICS COMM 141/2026  [20-04-2026 [ROOP REKHA V/S M/SIGAURAV (9868265757 | [25-08-2026
[RELIANCE RETAILVASHISH
[LTD. TH
lo1 ICS (COMM) 228/2026  [06-07-2026 ISTATE BANK OF INDIAISUCHITA (8896932838 [agnihotrisuc [31-08-2026
/S PADMA DEVI [DIXIT hita@gmail.c
m
101 [CS COMM 171/2026 11-05-2026 [DANVIR SINGH V/SVIRENDR (9911580330 [ 131-08-2026
M/S KINDLEA KR |
[INFRAHEIGHTS PVTMAHATO
[LTD.
138 [SH. GORAKH NATH PANDEY,NORTH- 201, New/CS (COMM) 74/2026 24-07-2026 IBSES IPRASHAN (90999420408 [adv.pks.1985[08-08-2026
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building [YAMUNAPOWERLTD [T KUMAR) (@gmail.com
o1 IKKD s ANAND KUMAR ISHARMA
|--do---- [CS (COMM) 65/2026 09-06-2026 [BSES Vs SAROJ BALA |ARUN 9899900140 farunadvocat [08-08-2026
SHARMA le2010@gmai
.com
|--do----  |CS (COMM) 64/2026 09-06-2026 BSES YAMUNA POWERARUN 9899900140 farunadvocat [08-08-2026
[ILIMITED Vs DEEPAK |[SHARMA le2010@gmai
.com
|--do----  [CS (COMM) 158/2026 03-06-2026  [BSES YPL Vs INTIZAR@arun 9899900140 farunadvocat [08-08-2026
IALL isharma le2010@gmai
.com
|--do----  |OMP (COMM) 75/2026 24-07-2026 BSES YAMUNAPOWERIPRASHAN (9999420408 [adv.pks.1985[08-08-2026
[LTD Vs JANESHWAR [ KUMAR) (@gmail.com
ISHARMA
|--do---- [CS (COMM) 81/2026 06-08-2026 IMEERA FAB Vs NAVEDIGURPREE (9899732673 dv.gsgulati [17-08-2026
IALI T SINGH| (@gmail.com
IGULATI




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

ICS (COMM) 79/2026 06-08-2026 JASHWANI BHARDWAJIARCHIT (9599043045 [legal@sigmalfi7-08-2026
[PROPRIETOR ORSINGHAL legal.in
IMANISHA  TRADING
ICOMPANY Vs RAJ]|
[KUMAR YADAV
|--do---- [CS (COMM) 82/2026 10-08-2026 [BATRA  BREWERIESRAJEEV Klg312276651  [r.tiwari88@g19-08-2026
IAND DISTILLERIESTTWARI imail.com
[PVT LTD Vs VINOD|
IGARG
|--do---- [CS (COMM) 80/2026 06-08-2026 IKAS KUMAR VSYUVRAJ (8826893759 [yuvrajseth@ [21-08-2026
[ELEVAR DIGITELSSETH lgmail.com
[INFRASTRUCTURE
[PRIVATE LIMITED
I--do----  |CS (COMM) 65/2026 09-06-2026  [BSES Vs SAROJ BALA [ARUN 9899900140 farunadvocat [22-08-2026
SHARMA le2010@gmai
.com
t--do---- |CS (COMM) 84/2026 19-08-2026 ISADHU SARAN Vs M SRAJ 9901314975 rthakuradv [24-08-2026
[EXPO INDIATHAKUR ocate@gmail
[EXHIBITION lcom
[INTERIORS
139 [SH. PRITAM SINGH, DISTRICTSHAHDARA [301, NewCS ICS(COMM) [05.06.2026 [BABULAL PROHIT VSKUSHAL (9910131155 IADVKUSHA [03.08.2026
WUDGE (COMMERCIAL COURT) ICourt COMMERCIAL) [305/2026 [BABU VIGNESH IAGARWA [LAGARWAL
[Building, IL @GMAIL.CO]
[KKD/Delh M
01, New(CS [CS(COMM) |13.04.2026  |M/S CROUNS FABRICSTUSHAR [9891832019 [TUSHARSH [04.08.2026
ICourt COMMERCIAL) [208/2026 'S M/S FOREVERKIDS [SHARMA IARMAADV
[Building, @GMAIL.CO]
[KKD/Delh M
01, NewlCS ICS(COMM) [04.04.2026 MANOJ KUMARNEELAM (7303296156 [NEELAMMA[J12.08.2026
ICourt COMMERCIAL) [178/2026 [BAFNA VS GULAM ALI MALIK [LIK12@GMA|
[Building, [[L.COM
IKKD/Delh|
1302, NewlCS ICS(COMM) [14.07.2026 MANOJ KUM. AURAV |98 11 695953 18.08.2026
ICourt COMMERCIAL) [349/2026 SHARMA VS DHARAM[SHARMA gnleiml.in@
[Building, [PAL SHARMA lgmail.
[KKD/Delh
1303, NewlCS [CS(COMM) [15.07.2026 ICANARA BANK  VSSANJEEV 9711142200  [SANJEEVCH}21.08.2026
ICourt COMMERCIAL) [353/2026 ISAHIL ICHOPRA PRA@GM
[Building, IAIL.COM
[KKD/Delh
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1304, NewlCS ICS(COMM) [04.07.2026 [State Bank of India VSKrishna K19315165656 dvkrishnai4{31.08.2026
ICourt COMMERCIAL) |337/2026 [Krish Sharma & Anr. [Sharma 11@gmail.co
[Building, m
[KKD/Delh
[40 [SH. VIPIN KUMAR RAI, DISTRICTSHAHDARA [ROOM  |[COMMERCIAL _ [CS 09-06-2026  |ANKUR  AGGARWALIVINAY  [9953587340 Jlawpretationl[04-08-2026
WUDGE, COMMERCIAL COURT/MS,| INO 208 [CIVIL ICOMM/316/| s. SANJEEV SINGH [KUMAR legal@gmail.c|
[KIRAN BANSAL, DISTRICT JUDGE, 2026 m
I((COMMERCIAL COURT)
JROOM  |COMMERCIAL ICS 14-05-2026 IDHEERAJ GOEL Vs|PRIYESH (9540063923 [lawchambers|10-08-2026
INO 208 [CIVIL ICOMM/263 [SUNNYS CREATION  [SRIVASTA fgl@gmail.co
2026 VA m
JROOM ICOMMERCIAL ICS [24-12-2025 ISUNEHRI Vs. THEHARSHIT (9718975363 [legonomics2 [19-08-2026
INO 208  (CIVIL lcoMM/731/ ISUNEHRI STUDIO IKHANNA lo17@gmail.c
2025 m
ROOM  [COMMERCIAL ICS 06-07-2026  [ONEGO SOLUTIONVSMOHD. [9560275913 [katJshikasso [22-08-2026
INO 208  [CIVIL ICOMM/332 Vs. RAMSWAROOPMOHSIN ciates2000@
2026 IMULTI ENGINEERIN A lgmail.com
ISOLUTIONS PVT. LTD.
[ROOM ICOMMERCIAL ICS 08-06-2026  [SUNIL KUMAR BAJAJC.M. 9654624323  [manigrovero [22-08-2026
INO 208  (CIVIL ICOMM/309 s. SANJIT IGROVER 1@gmail.co
2026
41 SH.RAMESH KUMAR, DISTRICISHAHDARA [303, NewlCS (COMMERCIAI|CS(COMM) [30.07.2026  [RAJIV ANAND  VSPIYUSH [8700925528 [piyushkatyal [03.08.2026
UDGE, COMMERCIAL COURT/SH,| ICourt 1384/2026 [HOUSE OF ZOE [KATYAL 8@gmail.co
ANJAY SHARMA-II, DISTRICT] [Building,
WUDGE, COMMERCIAL COURT IKKD/Delh
03, NewlCS (COMMERCIALICS(COMM) [01.08.2026 INITISH JAIN VS VIPINRAM 9845214567  fadvrampraka(04.08.2026
ICourt 1390/2026 IKUMAR GARG [PRAKASH sh45@gmail.
[Building, ISONT lcom
IKKD/Delh|
1303, New/CS (COMMERCIALICS(COMM) (07.07.2026 IAPOLLO PIPESSHRIHAR |9548888420 dvocate.shrijo5.08.2026
ICourt 1335/2026 [LIMITED VS VIVEKTRIPATHI har@gmail.c
[Building, [DHINGRA m
[KKD/Delh
1303, NewlCS (COMMERCIALICS(COMM) [04.08.2026 [BALAR  MARKETINGSHARAVA [8860987189 nitedmark (07.08.2026
ICourt 1395/2026 'S KUNDAN CAB.COM [N KUMAR @unitedand
[Building, [United.com
[KKD/Delh




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

1303, NewCS (COMMERCIALICS(COMM) [01.07.2026 BABULAL PUROHIT VSKUSHAL (9910131155 ggarwalkus [12.08.2026
ICourt 1321/2026 [DEEPA RAM IAGGARW lhal@gmail.c

[Building, AL m

IKKD/Delh|

1303, NewCS (COMMERCIAUMISC DJj03.11.2025 IANKIT JAIN VSPIYUSH (8700925528 |piyushkatyal [14.08.2026
ICourt 998/2025 [HITESH KUMAR & ORS[KATYAL lp8@gmail.co
[Building, m
[KKD/Delh

1303, New[CS (COMMERCIALCS(COMM) [30.03.2026 M/S VIMAL TRADINGARPIT 9811595800  farpitjain209 [14.08.2026

ICourt 174/2026 ICO VS M/S RAJA MENSJJAIN @gmail.co
[Building, EAR m
IKKD/Delh|

42 [SH. PAWAN KUMAR MATTO DJSHAHDARA |NIL
I((COMM-04)

43 [SH. DEVENDER KUMAR JANGALA,NORTH- INIL
IDISTRICT JUDGE, COMMERCIALWEST
ICOURT

44 [SH. MANISH GUPTA, DISTRICTINORTH- INIL

WUDGE, COMMERCIALWEST
ICOURT,/SH.VINOD YADAV |
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)

K5 [SH. JAGDISH KUMAR, DISTRICTINORTH INIL
WUDGE, COMMERCIAL COURT

46 [VACANT/SH. SHAILENDER MALIK,NORTH INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
47 [SH. RAJ KUMAR, DISTRICT JUDGESOUTH 1603 [COMMERCIAL [CS(COMM)3/04.06.2026 IM/S KIRAN GUPTA V/S-BUDHIR 9971593597  sudhirtaweja [25.07.2026
((COMMERCIAL COURT-01 WEST ISUIT [76/2026 [PANZIKA BAWEJA| (@gmail.com
IAND ORS.
03 [COMMERCIAL [CS(COMM)3/09.06.2026 ISTATE BANK OF INDIASAMEER (9999918302 [NOT [21.07.2026

ISUIT 92/25 'S/ ANIL PASWAN [PROVIDED




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCATE DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E LID ELECTRONIC
N

NUMBER SERVICE  OF]
PROCESS

03 [COMMERCIAL ICS(COMM)2[27.04.2026 ICOLLECTCENT [RAVI 9810894605 |ADV.RAVIT [20.07.2026
ISUIT 49/2019 [DIGITAL V/STHAKUR [HAKUR28@
IMOBIGOSSIP GMAIL.COM|
[NFOTECH
03 ICOMMERCIAL ICS(COMM)5/30.10.2025 [BANK OF BARODA V/SAMIT 9899913253 |ADV.SUDHA[]27.07.2026
ISUIT 71/25 INAZIAMA KHAN IPANCHAL ISHUKLA@G
[MAIL.COM

UDGE, COMMERCIAL COURT/SH.WEST
IBALWANT RAI BANSAL, DISTRICT]
WDUGE, COMMERCIAL COURT-02

us FH VINOD YADAV, DISTRICTSOUTH INIL

49 [SH. GAUTAM MANAN, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-03 WEST

I50 [SH. AJAY GULATI-I, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 [WEST

TOTAL 154




ILIST OF TOTAL NO. OF CASES RANDOMLY ALLOCATED DURING THE MONTH OF AUGUST 2026

DISTRICT COURT NAME CASE TYPE CASE COUNT
(NO. OF CASES

RANDOMLY

ALLOCATED)

[TIS HAZARI COURT IMS. NEELOFER ABIDA PERVEEN[784 ICS (COMM) 17
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
OMP (I) Comm 3
IOMP (COMM) 3
Misc. DJ 1
[Execution (Comm) 1
[ [TIS HAZARI COURT [CENTRAL |SH. RAJESH KUMAR GOEL, DISTRICT};85 CS (COMM) 15
WUDGE (COMMERCIAL COURT)-02
IOMP (I) (COMM) 2
IOMP (COMM) 1
[EXECUTION 4
I3 [TIS HAZARI COURT ICENTRAL IMS. DEVENDER KUMAR SHARMA,786 ICS (COMM) 23
IDISTRICT JUDGE, COMMERCIAL
ICOURT-03
IOMP (I) Comm 10
[TRANSFER OUT 1
IOMP (COMM) 1
IMISC DJ 2
IRBT 3
[Execution (Comm) 9
4 [TIS HAZARI COURT ICENTRAL ISH. LOKESH KUMAR DISTRICT JUDGE[787 ICS (COMM) 9
(COMMERCIAL COURT-04)/ MS ANIL
IKUMAR SISODIA, DISTRICT JUDGE,
ICOMMERCIAL COURT-04
[EXECUTION (COMM) I
[RP (CIVIL) 1
IOMP (I) (COMM) 7
IMISC. DJ 2
5 [TIS HAZARI COURT [CENTRAL ISH. MANOJ KUMAR DISTRICT JUDGE[788 ICS (COMM) 12
((COMMERCIAL COURT)-05




OMPC(COMM)

IMISC. DJ

[EXECUTION (COMM)

6 [TIS HAZARI COURT [CENTRAL SH. SUNI CHOUDHARY/ SH. RAM LAL};89 CS(COMM)/OMPI/EXECUTION 24
IMEENA, DJ COMM-06 TIS HAZRI ARBT./MISC. DJ
ICOURT CENTRAL DELHI
& [TIS HAZARI COURT ICENTRAL IMS. REKHA  DISTRICT _ JUDGE, ICS(COMM) +COUNTER CLAIM 12
ICOMMERCIAL COURT-07
IOMP(I) COMM + OMP(COMM) 7
[EXECUTION 2
IMISC. DJ+ REVIEW PETITION )
8 [TIS HAZARI COURT [CENTRAL SH. RAMESH KUMAR -II DISTRICTICENTRAL(CS (COMM) 9
VUDGE, COMMERCIAL COURT
[EXECUTION 4
OMP () (COMM) 4
IMISC.DJ (COMM) 1
OMP (COMM) 2
o [TIS HAZARI COURT [CENTRAL SH. ANIL ANTIL, DISTRICT JUDGE,[CENTRAL(CS (COMM) 14
ICOMMERCIAL COURT-09
[EXECUTION (COMM) 6
OMP (I) (COMM) 5
[ARB. A. (COMM.) 1
Mis DJ 5
o [TIS HAZARI COURT SH. AJAY PANDEY, DISTRICT JUDGE,[CENTRAL|CIVIL )
ICOMMERCIAL COURT
m [TIS HAZARI COURT SH. MUKESH KUMAR, DISTRICTICENTRALTOTAL CASES E-FILED IN THH 26
JUDGE, COMMERCIAL COURT IMONTH AND RBT
h2 [TIS HAZARI COURT SH. LAL SINGH, DISTRICT JUDGE,[CENTRAL|CS(COMM) 10

ICOMMERCIAL COURT

OMP(T)COMM




[EXECUTION (COMM

IMISC DJ

[EX COMM AWARD BY ARB]
COMM

(OMP (COMM.)

3

[TIS HAZARI COURT

WUDGE, COMMERCIAL COURT

SH. RAKESH PANDIT, DISTRICT]

ICENTRAL/CS(COMM)

18

IMISC.

IEXECUTION

IOMP(I)(COMM)

[TOTAL

4

[TIS HAZARI COURT

15

16

IWEST

WUDGE (COMMERCIAL COURT)

SH. ASHUTOSH KUMAR, DISTRICT789

IcS

28

oOMP (1)

28

IOMP (comm)

|Arbtration Case

Misc DJ

[Execution

[Ex Arb Comm

IMS. PREETI AGARWAL GUPTA,
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

[790

CS COMM

15

IOMP COMM

IOMP I COMM

44

[EXECUTION COMM

IMISC DJ

IWEST

ISH. RAGHUBIR SINGH, DISTRICT]
WUDGE (COMMERCIAL COURT)-03

CS (COMM)




7

18

19

(OPM(I)/ARBITRATION/MISC
ICOMM

35

IMISC DJ

ICOUNTER CLAIM

IEXECUTION

WUDGE (COMMERCIAL COURT)

ISH. SANJEEV AGGARWAL, DISTRICTWEST

CS (COMM)

23

[Execution (comm)

15

OMP (COMM)

25

OMP (e) (COMM)

IJARB. A (COMM)

IMISC. DJ

WUDGE (COMMERCIAL COURT)

ISH. RAJ KUMAR TRIPATHI, DISTRICTWEST

CS (COMM.)

24

[EX (COMM)

12

IMISC(DJ)

OMP (I)(COMM)

20

OMP (E)(COMM)

[ARB_A(COMM)

IKUMAR, DISTRICT
((COMMERCIAL COURT)

JUDGE]

IVACANT COURT OF/ SH. PRASHANT|WEST

CS(COMM)

OMP(1)(COMM)
I

EXECUTION (COMM) /M-EX
01

[EXE. COMM AWARD
00

IMISC DJ/ CIV DJ
o0

ICONTEMPT
NIL

OMP (COMM)
00




[CS(COMM)

OMP(I)(COMM)
00

[EXECUTION (COMM) /M-EX
o1

[TOTAL

338




20

IPATIALA HOUSE COURT

21

INEW DELHI

ICOMM

ISH. ANIL KUMAR SISODIA, DISTRICT ICS(COMM) 34

WUDGE (COMMERCIAL COURT)-01/ SH.,|

[PULASTYA PARAMCHALA, DISTRICT]

WUDGE (COMMERCIAL COURT)-01 TRADE MARK o
[ARBITRATION U/S 9 15
IARBITRATRATION U/S 34 9
IOTHER ARBITRATION CASES 10
IMISC. DJ/ COUNTER CLAIM 5
[EXECUTION(COMM) 8

SH. ASHUTOSH KUMAR, DISTRICT] ICS (COMM) 27

WUDGE, COMMERCIAL COURT/ SH, ISUIT FOR RECOVERY

ISANJAY KHANAGWAL DISTRICT]

WUDGE (COMMERCIAL COURT) TRADEMARK 3
[EX(COMM) — AWARD BY ARB| 4

M. EX.

[EXECUTION (COMM)

OMP (COMM) U/S - 34
JARBITRATION &
CONCILIATION ACT, 1996

14

OMP (1) (COMM) U/S - 9
JARBITRATION
& CONCILIATION ACT, 1996

OMP (T) (COMM.) U/S 14 & 29-A
ARBITRATION
& CONCILIATION ACT, 1996

OMP (MISC) / (COMM) U/S — 29
A

IARBITRATION &

IMISC. DJ 3

22 IMS. DEEPALI SHARMA, DISTRICT| ISUIT FOR RECOVERY 21
WUDGE (COMMERCIAL COURT)-03

ISUIT FOR TRADEMARKS 6

[EXECUTION PETITION 10

OBJECTION U/S 34 OH

IARBITRATION &
ICONCILIATION ACT
[PETITION U/s 27 OH
IARBITRATION &
ICONCILIATION ACT
PETITION  U/S 29A  OR
IARBITRATION &
ICONCILIATION ACT

ISECTION 37 OF ARBITRATION|
& CONCILIATION ACT

IAPPLICATION U/S 151 OF CPC

IPETITION u/s 9 OF
IARBITRATION &
ICONCILIATION ACT

[TOTAL




23 SAKET COURT [SOUTH SH. NARESH KUMAR MALHOTRA,614 ICS (COMM) 14
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
[EX. COMM. 7
IOMP (I) COMM. 20
24 |[SAKET COURT [SOUTH SH. SAURABH KULSHRESHTHA 503 CS (COMM) 16
IDISTRICT JUDGE, COMMERCIAL
ICOURT/ MS. ANURADHA SHUKLA|
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT) IARB. A. COMM. 1
[EXP. COMM. (AWARD) 2
1503 IOMP (I) COMM. 36
25 ISH. BALWANT RAI BANSAL, DISTRICT[614 ICS (COMM) 9
WUDGE, COMMERCIAL COURT/SH,|
ISANDEEP YADAV
JARB. A. COMM. 1
[EX. COMM. 3
(OMP (I) COMM. 28
26 ISH. SUDESH KUMAR, DISTRICT|503 ICS (COMM) 13
WUDGE(COMMERCIAL COURT)
IARB. A. COMM. 1
[EX. COMM. 3

IEX. COMM. AWARD

(OMP (I) COMM.

25




27 IVACANT/SH. LOKESH KUMAR| ICS (COMM) 14
ISHARMA, DISTRICT]
WUDGE(COMMERCIAL COURT)
[EX. COMM. 4
IOMP COMM. 1
IOMP (I) COMM. 37
TOTAL 236
28 [SAKET COURT [SOUTH-EAST [MS RAVINDER BEDI, DISTRICT ICOMMERCIAL 36
WUDGE(COMMERCIAL COURT) 8 BLOCK
i
29 [SAKET COURT ISH. LALIT KUMAR ICOMMERCIAL 22
ILD. DJ COMM-02, DJ-COMM-2, SAKET]
ICOURTS, NEW DELHI. g
130 [SAKET COURT IDR. RAKESH KUMAR, DISTRICT] ICommercial Suit, o
WUDGE(COMMERCIAL COURT) [Petition u/s. 34 of Arbitration and)
o Conciliation Act &
[Execution Petition
131 [SAKET COURT IMS. ANU GROVER BALIGA Commercial ~ Suit, Arbitration| 24
[Petition &
o1 [Execution Petition
132 [SAKET COURT IMS. NEELAM SINGH ICommercial Suit, 31
[Petition u/s. 34 of Arbitration and|
oo Conciliation Act &
[Execution Petition
B3 [SAKET COURT [MS. NEERA BHARIHOKE, DISTRICT] Commercial Suit, )
WUDGE(COMMERCIAL COURT) [Petition u/s. 34 of Arbitration and)
23 Conciliation Act &
[Execution Petition
134 SAKET COURT SH. TARUN SAHRAWAT, DISTRICT ICS(COMM) OMP (I) (COMM) 25
WUDGE(COMMERCIAL COURT) IOMP MISC (COMM)
o IEXECUTION MISC
B OMP(COMM)
B5 [SAKET COURT IMS VEENA RANI, DISTRICT] OMP (I) (COMM) — o4; OMP 23
UUDGE(COMMERCIAL COURT) (COMM) - 00; CS (COMM)|
39 |13; EX (COMM) - 03;
Misc. DJ- 03
[TOTAL 161
36 [KARKARDOOMA [EAST SH. DEVENDER KUMAR, DISTRICT209 [CS(COMM-74) 14
WUDGE (COMMERCIAL COURT)
IOMP(COMM)-73 o
(OMP (COMM)-78 2
IOMP (COMM)-75 o
IARB.A COMM o
IOMP MISC 1
(COMM)-76
37 [KARKARDOOMA [EAST IMS. RUBY ALKA GUPTA, DISTRICT[i01 CS(COMM-74) 22
WUDGE (COMMERCIAL COURT)




IOMP(COMM-73)

OMP (COMM)-78

IOMP MISC
(COMM)

[ARB A COMM 79

[TOTAL

40




138 [KARKARDOOMA INORTH-EAST [SH. GORAKH NATH PANDEY, DISTRICT74 ICS (COMM) 15
WUDGE (COMMERCIAL)-01
[MISC. DJ 9
IEXECUTION PETITON 1
[EXECUTION (COMM) AWARD] 10
IBY ARB. COMM.
[TRANSFERRED IN/RESTORED 5
TOTAL 40
39 IKARKARDOOMA [SHAHDARA [SH. PRITAM SINGH, DISTRICT JUDGE}7 CS(Comm) 15
((COMMERCIAL COURT)
[EXECUTION 9
IMISC.DJ CASE 1
IOMP(COMM) 1
(OMP(T) COMM 1
[RESTORED/RBT 1
lho SH. VIPIN KUMAR RAI, DISTRICTj56 ICS(Comm) 11
WUDGE, COMMERCIAL COURT/MS,|
[IKIRAN BANSAL
[EX (COMM) 6
OMP (I)COMM/OMP(COMM) 3
56 IMISC DJ 1
156 IDepartmental Enquiry 1
41 SH.RAMESH KUMAR, DISTRICT303 ICS(Comm) 13
WUDGE, COMMERCIAL COURT/SH,|
ISANJAY SHARMA-II, DISTRICT JUDGE,
ICOMMERCIAL COURT I[EXECUTION 7
IMISC.DJ CASE 2
OMP(I)COMM 1
IRESTORED/RBT 3
u2 SH. PAWAN KUMAR MATTO DJ ICS(COMM) 10
(COMM-04)
IOMP(COMM) -
IOMP(I) COMM 2
[Ex 3

[TOTAL

91




a3 ROHINI COURT INORTH-WEST [SH. DEVENDER KUMAR JANGALA,;58 [CS (COMM) )
IDISTRICT JUDGE, COMMERCIAL
ICOURT
Counter Claim o
IOMP (I) Comm o
[TRANSFER OUT 165
[Execution (Comm) 1
laa SH. MANISH GUPTA, DISTRICT JUDGE, 759 ICS(COMM) 44
ICOMMERCIAL COURT,.SH.VINOD)|
[YADAV, DISTRICT JUDGE,
(COMMERCIAL COURT) IOMP(Comm.)/OMP (I)(Comm.) 26
IMISC DJ/RTI 4
IEX 25
[TOTAL 265
s [ROHINI COURT INORTH SH. JAGDISH KUMAR, DISTRICI[;60 CS(COMM.) 67
WUDGE, COMMERCIAL COURT
(OMPi(COMM)& OMP (Comm) 182
IEXECUTION 26
Misc. Application DJ 7
46 INORTH IVACANT/SH. SHAILENDER MALIK, ICS(COMM.)/COUNTER CLAIM 9
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
(OMPi(COMM)& OMP (Comm) 48
[EXECUTION 14
IMISC DJ/ARB 9
[TOTAL 362
a7 [DWARKA COURTS OUTH WEST [SH. RAJ KUMAR, DISTRICT JUDGEp03 [CS (COMM) 23
((COMMERCIAL COURT-01




IOMP (I) (COMM.) 47
[EX COMM AWARD 2
us IDWARKA COURTS ISH. VINOD YADAYV, DISTRICT JUDGE,613 ICS (COMM) 24
ICOMMERCIAL COURT/SH. BALWANT]|
IRAI BANSAL, DISTRICT JDUGE,
ICOMMERCIAL COURT-02
(OMP (COM) 1
IOMP (I) (COMM.) 59
49 [IDWARKA COURTS SH. GAUTAM MANAN, DISTRICT614 CS (COMM) 17
WUDGE, COMMERCIAL COURT-03
(OMP (COM) 1
OMP (I) (COMM.) 65
[EX COMM AWARD 3
50 [IDWARKA COURTS ISH. AJAY GULATI-I, DISTRICT JUDGE,509 ICS (COMM) 18
ICOMMERCIAL COURT-04
IOMP (I) (COMM.) 73
[EX COMM AWARD 2
[TOTAL 335

IGRAND TOTAL

N
=
~
~




[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF AUGUST 2026

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRA VS RESPONDENT
TION NAME FRAMING LISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

THE WITNESSES T OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCE WITNESSETS NTS EARING
S DATE

L [MS. NEELOFER ABIDAICENTRAL [NIL
[PERVEEN DISTRICT JUDGE
((COMMERCIAL COURT)-01
|2 |[SH. RAJESH KUMAR GOEL,CENTRAL [306 ICS (COMM) [69/2025 [16.01.2025 |[ASHOK KAPOOR VS§[16.07.2026 [10.08.2026 10.08.2026[20.08.2026/06.11.2026 [21.11.202
IDISTRICT JUDGH| IM/S KASRR 24.09.2026 24.09.2026[TO 6
I((COMMERCIAL COURT)-02 24.09.2026
25.09.2026
ro
24.10.2026
306 CS (COMM) [09/2026 [03.01.2026 PUNEET  KUMAR(04.08.2026/13.08.2026 [13.08.2026 [17.08.2026 [31.08.2026 01.09.202
[VIJAY VS GEETA 6
1306 ICS (COMM) [594/2026 [23.05.2026 [DEEPU JINDAL VSj06.08.2026(14.08.2026 14.08.2026(19.08.2026(11.09.2026 [15.09.202
IMCD 21.08.2026 21.08.2026 [02.09.2026| 6
1306 ICS (COMM) [664/2026 [06.06.2026{UNION BANK OF06.08.2026(14.08.2026 14.08.2026 [27.08.2026(19.09.2026 [21.09.202
INDIA VS PAWAN & 05.09.2026 05.09.2026(10.09.2026 6
IANR
1306 ICS (COMM) [247/2026 [25.02.2026 [M/S QUED10.08.2026[22.08.2026 22.08.2026(14.09.2026 [09.10.2026 [12.10.202
INSIGHT 21.09.2026 21.09.2026 |01.10.2026 6
IRESEARCH PVT)
LTD VS M/S AUM|
RESEARCH PVT]
LTD & ORS
1306 ICS (COMM) [150/2026 [03.02.2026 M/S PARAS[12.08.2026 24.08.2026 24.08.2026(03.09.2026/30.09.2026 [14.10.202
IGRAPHICS VS M/S| 14.09.2026 14.09.2026 [21.09.2026 6
ISUPRA PRINT|
PACK INDIA PVT]
ILTD & ORS
1306 ICS (COMM) [340/2026 [19.03.2026 IDBI BANK LTD VS[13.08.2026(31.08.2026 31.08.2026 (07.09.2026[19.09.2026 [23.09.20
IGURDEEP KAUR 26
1306 ICS (COMM) [526/2025 [14.05.2025 [HARLAL GUPTA VS$[13.08.2026 [25.08.2026 125.08.2026/08.09.2026(17.10.2026 [28.10.202)|
IM/S MH] [19.09.2026 [19.09.2026 08.10.2026 6
ICONTAINERS PVT|
LTD
1306 ICS (COMM) [981/2025 [08.09.2025 DAYANAND ANGLO|14.08.202631.08.2026 131.08.2026 09.09.2026/09.10.2026 (17.10.202
[VEDIC COLLEGE 21.09..2026 21.09..202 [30.09.2026 6
[TRUST AND| 6
IMANAGEMENT
ISOCIETY VS DR|
DEV RAJ DAV SR|
ISEC PUBLIQ
IQOLINNT
1306 ICS (COMM) |512/2026 |04.05.2026 HAMDARD 18.08.2026|31.08.2026 31.08.2026 10.09.2026 19.09.2026 [24.10.202
INATIONAL 6
[FOUNDATION
INDIA \E
HAMDARD PUBLIQ
ICHARITABLE AND|
[WELFARE TRUST
1306 ICS (COMM) [1264/2025 [01.12.2025 [RAJIV GOYAL VS[19.08.2026(31.08.2026 131.08.2026 [14.09.2026 [26.09.2026 {30.10.202)|
ISHAHID ABBAS 6
1306 ICS (COMM) |532/2026 [11.05.2026 |[ANISH JAIN VS[24.08.2026(11.09.2026 11.09.2026 (12.09.2026 [19.09.2026 [26.09.20
JAGURO  SPORTS| 26
INDIA PVT LTD &
IORS




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT

1306 ICS (COMM) [135/2026 1.01.2026 [SUJEET KUMAR29.08.2026[11.09.2026 11.09.2026 [26.09.2026(14.10.2026 [28.10.202)|
WHA VS M/S DE 05.10.2026
HANDICRAFTS
I3 MS. DEVENDER KUMARICENTRAL [NIL
ISHARMA, DISTRICT JUDGE,|
ICOMMERCIAL COURT-03
4 [SH. LOKESH KUMARICENTRAL (304 [RECOVERY [CS 17.03.2026 |RIDDHI SIDDHI11.08.2026 [PE-17.09.2026 ANDBEFORE [BEFORE [NA INA INA
IDISTRICT JUDGE| [EXTENSIO (COMM)- TEXTILE VS| 18.09.2026 DE-PE- [DE-
((COMMERCIAL COURT-04)/| [N BLOCK| 1327/2026 ISUVEB SAREE P 15.10.2026 AND|17.09.2026 [15.10.2026
ISH. ANIL KUMAR SISODIA | THC ILTD. 16.10.2026
[DISTRICT JUDGE, IDELHI
ICOMMERCIAL COURT-04
1304 [RECOVERY [CS 23.02.2026 [PANKAJ TIWARI VS[12.08.2026 [PE-22.09.2026 ANDBEFORE [BEFORE [NA INA INA
[EXTENSIO (COMM)- IMCD 23.09.2026 DE-PE- IDE-
IN  BLOCK| 233/2026 27.10.2026 AND22.09.2026[27.10.2026
[THC 28.10.2026
[DELHI
1304 RECOVERY [CS 22.12.2025 [HRS E VEHICLE VS[25.08.2026[PE- 24.09.2026 ANDBEFORE |[BEFORE [NA INA INA
[EXTENSIO (COMM)- IOM BALAJEE 25.09.2026 DE-PE- [DE-
IN  BLOCK| 1357/2025 22.10.2026 AND[24.09.2026[22.10.2026
[THC 23.10.2026
IDELHI
5 [SH. MANOJ KUMAR|CENTRAL (305 RECOVERY [CS 23-07.2022 BAL KRISHAN VS[KUSHAL (8447400234 05.08.2026(1474 DAYS YES ICONTES [N/A
[IDISTRICT JUDGE| [EXTENSIO (COMM)- IRAJENDER KUMARIGUPTA TED
((COMMERCIAL COURT)-05 IN  BLOCK| 1865/22 INAGPAL
THC
IDELHI
05 [RECOVERY [CS 01.04.2023 [LIC HOUSING FINVISHWEN (9871704611 25.08.2026[1242 DAYS [YES ICONTES [NA
[EXTENSIO (COMM)- LTD. VS HEMANT|DRA [TED
IN  BLOCK| I570/23 ISHARMA [VERMA
THC
[DELHI
6 |[SH. SUNIL CHOUDHARY, [CENTRAL Wio ICS CS 12.05.2025 [NIKE ~ INNOVATE[11.08.2026 [PE-10.09.2026 &[10.09.2026 21.09.2026 [06.10.2026 [06.10.202NA
IDISTRICT JUDGE (COMM)/530 [(COMM)/5 IC.V. ANR. 15.09.2026, DE 6
ICOMMERCIAL COURTH /25 30/2025 [VS. TANUJ KUMAR| 21.09.2026 &
l06/SH. RAM LAL MEENA, DJ| JINDAL AND ANR. 25.09.2026
ICOMM-06 TIS HAZRI COURT]|
ICENTRAL DELHI
uio ICS CS 12.05.2025 [NIKE =~ INNOVATE[11.08.2026 [PE-14.09.2026 &114.09.2026 [25.09.2026[12.10.2026 [12.10.202 [NA
(COMM)/565 ((COMM)/5 IC.V. ANR. 117.09.2026, DE| 6
/25 65/25 [VS. PANKAJ YADA' 25.09.2026 &
& ORS. 130.09.2026
kio ICS ICS 19.10.2024 [RAHUL BANSALj24.08.2026PE-08.10.2026 &{08.10.2026[27.10.2026 INA
(COMM)/1173((COMM)/11 [VS. VISHAL GUPTA| 109.10.2026, DE|
/24 73/24 IAND ORS. 27.10.2026 &
28.10.2026
1o ICOUNTER  |COUNTER |27.05.2025 VISHAL GUPTA VSJ]24.08.2026/PE-08.10.2026  &08.10.2026[27.10.2026 INA
ICLAIM/27/25|CLAIM/27/ RAHUL BANSAL 09.10.2026, DE
25 27.10.2026 &
28.10.2026
7 [MS. REKHA, DISTRICT|CENTRAL [302 ICS(COMM) [1254/2025 [27.11.2025 [RADHA KISHAN[19.08.2026 [19.08.2026 130.08.2026/30.08.2026/05.09.2026 |08.09.20 [NIL
JUDGE, COMMERCIAL ICOLOUR  WORLD| 26
ICOURT-07 VS NATHU LAY
|AND SONS
1302 (CS(COMM) |99/2025 [21.01.2025 THE JAMMU AND [21.08.2026 [21.08.2026 08.09.2026/08.09.2026/11.09.2026 [17.09.202[NIL
KASHMIR BANK] IAND 6
ILTD. VS LOVNEASH| 109.09.2026|
IDUGGAL




DISTRICT COURT

CASE NO.

DATE OFPE

NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
1302 ICS(COMM) [922/2025 [14.08.2025 [STATE BANK OF21.08.2026 [21.08.2026 08.09.2026/08.09.2026/11.09.2026 (17.09.202[NIL
INDIA \E| IAND 6
RAJKUMAR 109.09.2026|
1302 (CS(COMM) [877/2025 [31.07.2025 AGGARWAL 20.08.2026/20.08.2026 102.09.2026/08.09.2026/11.09.2026 [15.09.202NIL
ICANVAS COMPANY]| IAND 6
VS MS 103.09.2026
WHEELOVERSEAS
02 I(CS(COMM) [1212/2025 [18.11.2026 [CANARA BANK VS$[29.08.2026/29.08.2026 17.09.2026 [17.09.2026 [21.09.2026 [25.09.202|
KESHAR SINGH 6
18.09.2026(18.09.2026
I8 [SH. RAMESH KUMAR -IICENTRAL 1306 ICS (COMM) [69/2025 [16.01.2025 |[ASHOK KAPOOR V§[16.07.2026 [10.08.2026 10.08.2026[20.08.2026/06.11.2026 [21.11.202
IDISTRICT JUDGE,| IM/S KASRR 24.09.2026 124.09.2026TO
ICOMMERCIAL COURT 24.09.2026
25.09.2026
To
24.10.2026
1306 ICS(COMM) [09/2026 [03.01.2026 PUNEET = KUMAR|04.08.2026/13.08.2026 13.08.2026 [17.08.2026 [31.08.2026 (01.09.202|
[VIJAY VS GEETA 6
06 ICS (COMM) |594/2026 [23.05.2026 [DEEPU JINDAL VS[06.08.2026(14.08.2026 14.08.2026 [19.08.2026 [11.09.2026 [15.09.202
IMCD 21.08.2026 21.08.2026 (02.09.2026| 6
1306 ICS (COMM) [664/2026 [06.06.2026 UNION BANK OF06.08.202614.08.2026 14.08.2026[27.08.2026(19.09.2026 [21.09.202
IINDIA VS PAWAN & 105.09.2026 105.09.2026(10.09.2026 6
IANR
1306 ICS (COMM) [247/2026 [25.02.2026 M/S QUEDJ10.08.2026[22.08.2026 22.08.2026(14.09.2026 (09.10.2026 [12.10.202
INSIGHT 21.09.2026 21.09.2026 01.10.2026
RESEARCH PVT)
LTD VS M/S AUM|
RESEARCH PV
LTD & ORS
1306 ICS (COMM) [150/2026 [03.02.2026 M/S PARAS|12.08.2026 [24.08.2026 124.08.2026/03.09.2026(30.09.2026 [14.10.202
IGRAPHICS VS M/S| 14.09.2026 14.09.2026 [21.09.2026 6
ISUPRA PRINT]
IPACK INDIA PVT|
LTD & ORS
06 ICS (COMM) [340/2026 [19.03.2026 [[DBI BANK LTD VS}13.08.2026 (31.08.2026 131.08.2026 (07.09.2026[19.09.2026 [23.09.20
IGURDEEP KAUR 26
1306 ICS (COMM) |526/2025 [14.05.2025 [HARLAL GUPTA VS[13.08.2026 [25.08.2026 25.08.2026(08.09.2026(17.10.2026 [28.10.202)
IM/S MH] 19.09.2026 19.09.2026|08.10.2026
ICONTAINERS PVT|
LTD
1306 ICS (COMM) [981/2025 [08.09.2025DAYANAND ANGLO14.08.2026(31.08.2026 131.08.2026 09.09.2026/09.10.2026 (17.10.202
[VEDIC COLLEGE 21.09..2026 21.09..202 [30.09.2026) 6
[TRUST AND|
IMANAGEMENT
ISOCIETY VS DR
DEV RAJ DAV SR|
ISEC PUBLIQ
YE7aYas
1306 ICS (COMM) [512/2026 [04.05.2026 HAMDARD 18.08.2026|31.08.2026 31.08.2026 10.09.2026 [19.09.2026 [24.10.202
INATIONAL 6
[FOUNDATION
INDIA \E|
HAMDARD PUBLIQ
ICHARITABLE AND|
[WELFARE TRUST
1306 ICS (COMM) [1264/2025 [01.12.2025 [RAJIV GOYAL VS}19.08.202631.08.2026 131.08.2026 (14.09.2026 [26.09.2026 {30.10.202)|
ISHAHID ABBAS




DISTRICT COURT CASE E CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT

1306 ICS (COMM) [532/2026 [11.05.2026 |ANISH JAIN VS24.08.2026[11.09.2026 11.09.2026 [12.09.2026 [19.09.2026 [26.09.20
JAGURO  SPORTS| 26
INDIA PVT LTD &
IORS

1306 ICS (COMM) [135/2026 [31.01.2026 [SUJEET KUMAR]29.08.2026(11.09.2026 11.09.2026 [26.09.2026(14.10.2026 [28.10.202)|
JHA VS M/S DEV| 05.10.2026 05.10.2026 6
HANDICRAFTS

0 [SH. ANIL ANTIL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL
ICOURT-09

o [SH. AJAY PANDEY,CENTRAL o7 [Civil CS/Comm./]22-09-2022[Rajasthan  Marbles—-
IDISTRICT JUDGE,| 2226/2022 Through Aruj
ICOMMERCIAL COURT Mishra, Partner Vs.

R.K. Metal Engg|
[Works
307 Civil ICS/Comm./|02-07-2026 [Pupender Pal Singh{---- F--- F--- - F--- == ==
718/2026 [Vs. Municipall
ICorporation of Delhj
land Anr.
07 Civil ICS/Comm./[20-02-2026[Pankaj Tiwari Vs. [---- === === F--- === == ==
217/2026 Municipal
ICorporation of Delhi
land Anr.

1 [SH. MUKESH KUMAR,CENTRAL [309 ICS (COMM) (CS 12.03.2026 AJAY VERMA Vg21.08.2026 [PE: 24.09.2026 [Affidavit in-
IDISTRICT JUDGE, (COMM)/2 Municipal levidence of|
ICOMMERCIAL COURT 94/2026 ICorporation of Delhi tthe

withnesses
e filed|
within  two|
eeks from|
tha Aat, £
1309 ICS (COMM) [Counter  [06.05.2026 |S.L. EXPORTS PVT [21.08.2026 [PE: 21.09.2026 Counter |
Claim/19/2 LTD. Vs VIJAYA| claimant to|
026 ISUBRAMANIAN file
jaffidavit in|
evidence of|
tthe
witnesses
s
1309 ICS (COMM) [CS 16.05.2026 [YOGESH 21.08.2026 [PE: 24.09.2026 [Plaintiff tor
(COMM)/5 IAGGARWAL Ve file
52/2026 IMUNICIPAL jaffidavit in|
ICORPORATION OF evidence of|
DELHI fthe
ithnesses
ithin twol
L. £
09 ICS (COMM) [CS 09.06.2026 JASWINDER 25.08.2026PE: 14.09.2026 [Plaintiff to-
(COMM)/6 ISINGH AND ANR V: fill all his
95/2026 [VIKRAM SEHGAL levidence b;
ay off
laffidavit
1309 ICS (COMM) (CS 01.07.2026 [Yogesh Malik  Vs29.08.2026[L.C Appointed - |As per]
(COMM)/7 [Yogesh Sethi order,
109/2026 parties  to|
file list of
witnesses
las per|
Order 16
Rula s ODO

12 [SH. LAL SINGH, DISTRICTICENTRAL Qo1 ICS COMM 1320/25 12.12.2025 M/S SHIV RATNA[f9.08.2026

WUDGE, COMMERCIAL PAPER P. LTD. VS/for PE,
ICOURT IM/S ‘WOLKUS|03.09.2026

[TECH. SOL. P. LTD. [for DE|
land Ors. land11.09.2
026 for]
[final
ICS COMM 541/26 12-05-2026 [STATE BANK OF31.08.2026
INDIA Vs. Anilfor P.E.
Kumar
ICSCOMM  [305/26 14-03-2026 (Gunshikha 05.09.2026
Marketing ffor PE,
ICo Vs Jasvir  Singhf14.09.2026
Sian ffor DE and
22.09.2026
ffor final
larguments.




DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

DATE OFPE

REGISTRA

VS RESPONDENT

NER NAMEDATE OF CASE MANAGEMENT HEARING

ICOURT)-01

13 [SH. RAKESH PANDIT,|CENTRAL Ko2 ICS(COMM) [1299/2025 [08-12-2025 [KAMAL GUPTA VSYES
[DISTRICT JUDGE), KISHAN
ICOMMERCIAL COURT I[ENTERPRISES

ko2 ICS(COMM) [348/206  [20-03-2026[DINESH RANA VSYES
INFRA & ALLIED|
ISERVICES

Koz ICS(COMM) |25/2025 [08-01-2025MOHD. AZAM VSYES
IZULFIKAR AHMED

o2 ICS(COMM) [1232/2022 [12-05-2022 [M/S TULLIO GIUSIYES
VS M/S QUALITY|
IQUALITY POLY|
BUTTONS

lho2 (CS(COMM) [238/2026 [23-02-2026|VIVEK BANSAL VSYES
IDEVENDER

uo2 Counter Claim54/2025  [14-11-2025 [ZULFIKAR AHMEDYES
[VS MOHD. AZAM

Koz ICS(COMM) |455/2026 [18-04-2026[M/S NEZPACK VSYES
HIMALAYA FOOD

g [SH. ASHUTOSH KUMAR|WEST les cs 03-01-2026 [CANARA BANK VS
IDISTRICT JUDGE| (COMM)/11 ISONIA BHARDWAJ
((COMMERCIAL COURT) /2026

15 [MS. PREETI AGARWAI|WEST INIL
IGUPTA, DISTRICT JUDGE
I((COMMERCIAL COURT)-02

16 |[SH. RAGHUBIR  SINGH,WEST NIL
[IDISTRICT JUDGE
I((COMMERCIAL COURT)-03

7 [SH. SANJEEV AGGARWAL,WEST NIL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)

18 [SH. RAJ KUMAR TRIPATHI,'V_VEST INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)

19 VACANT COURT/SH.WEST INIL
[PRASHANT KUMAR,|
IDISTRICT JUDGE|
I((COMMERCIAL COURT)

20|SH. ANIL KUMAR SISODIA,NEW 1l ICS COMM 7/2024 03-01-2024 M /S FIRST FIDDLE6.08.2026 |ALREADY FILED INOT INOT [DATE NOTDATE DATE NOT|
[IDISTRICT JUDGEDELHI IF AND B PVT. LTD| [FILED [FILED IGIVEN INOT IGIVEN
I((COMMERCIAL COURT) IAND ANR. Vs AA| IGIVEN
lo1/SH. PULASTYA| [VENTURES
IPARAMCHALA, DISTRICT]

JUDGE (COMMERCIAL




DISTRICT COURT CASETYPE CASENO. DATE OFPET! NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
ICSCOMM  [14/2025 |08-01-2025M/S DEV BHUMI07.08.2026/ALREADY FILED  [NOT INOT IDATE NOTDATE IDATE NO
ICOLD CHAIN| [FILED [FILED IGIVEN INOT IGIVEN
PVT.LTD. Vs GREE IGIVEN
IN  FRESH AGRO|
PRODUCTS  AND|
IANR.

ICS COMM 187/2025 [10-03-2025 MAHARAJA 10.08.2026 ALREADY FILED NOT INOT IDATE NOT|03.11.202 [DATE NOT|
ICABLES Vs BANK [FILED [FILED IGIVEN 6 IGIVEN

IOF BARODA AND|
IORS

ICS COMM [727/2024 [07-09-2024/SH. MANOJ|14.08.2026 ALREADY FILED  [NOT INOT [DATE NOT01.12.202 |DATE NOT|
IAGGARWAL Vs M/S [FILED [FILED IGIVEN 6 IGIVEN
[THE DAFFODILS
IAND ORS

ICS COMM 680/2024 [24-08-2024/Ansals Chambers 1/21.08.2026 ALREADY FILED  NOT INOT [DATE NOT[19.12.202 [DATE NOT|
Flat Owners| IFILED IFILED IGIVEN 6 IGIVEN
[Association Vs Vivek
[Verma

ICS COMM 826/2025 [31-10-2025 |[Swarnjeet Kaun31.08.2026 ALREADY FILED  NOT INOT IDATE NOT|03.12.202DATE NOT]
ISachdeva Vs The [FILED [FILED IGIVEN 6 IGIVEN
National Insurance|
Co Ltd

21 [SH. ASHUTOSH KUMAR/NEW 25 ICS — COMM 424 / 2025 [30.05.2025 [M/S FOREVER[05.08.2002WITHIN ONEWITHIN _[NOT IDATE NOTDATE IMISC.
IDISTRICT JUDGE,DELHI DECORATORS SPAl5 WEEK ONE [FILED IGIVEN INOT IAPPREAN
ICOMMERCIAL COURT/SH,| HOLDER WEEK IGIVEN |CE
ISANJAY KHANAGWAL{ ISH VIJAY] 17.10.2026
IDISTRICT JUDGE| IMALIK Vs M/S
I((COMMERCIAL COURT) ICHAUHAN
|ASSOCIATES
frLDAIIO
ICS — COMM |476 / 2025 |06.06.2025 STARNEXT 05.08.2026WITHIN ONEWITHIN [NOT [DATE NOTDATE IMISC.
INNOVATIONS WEEK IONE [FILED IGIVEN INOT IAPPREAN
IPRIVATE LIMITED WEEK IGIVEN |CE

Vs MTT CONCEPTS| 02.11.2026
IPRIVATE LIMITED

22MS. DEEPALI SHARMA,/NEW INIL
IDISTRICT JUDGEDELHI
((COMMERCIAL COURT)-03

123 [SH. NARESH KUMAR[SOUTH 12, New(Civil Suit ICS (Comm)09.04.2025M/s. Small Farmers{12.08.2026 [17.08.2026 3 days|NIL INIL INIL 14.09.2026
IMALHOTRA, DISTRICT] ICourt [No. |Agribusiness prior to|
WUDGE(COMMERCIAL Block-I 181/2025 (Consortium Vs. RB next date

ICOURT) [Industries.

12, New(Civil Suit CS 23.09.2025 [Bradford 18.08.2026 [17.09.2026 ithin in 2NIL INIL INIL INA
[Court (COMM) IConsultants LLP Vs| eeks
Block-T 1445/25 INTERSTELLAR
[TESTING CENTRE|
PRIVATE LIMITED

12, New(Civil Suit CS 13.03.2026 |GLOBAL MEDILIFE[19.08.2026[29.08.2026 3 days|NIL INIL INIL 130.09.2026)
(Court (COMM) ISOLUTION Vs |prior to|
[Block-I 138/26 HIMANSHU SINGH| mext date
PROPRIETOR  OF
ILIFE CARE|
EQUIPMENT
ISERVICE

12, New(Civil Suit CS [30.10.2025 [Bank of Maharashtral20.08.2026(03.09.2026 [Within  in11.09.2026 [NIL INIL INA
ICourt (COMM) [Vs. Usha Dhingra 10 days
[Block-I 1491/25

24 (SH. SAURABH|ISOUTH 6, NewCommercial [CS 02.02.2026 MEENA TANWAR(10.08.2026(WITHIN 15 DAYS  |07.9.2026 [23.09.2026 130.09.20 |
[IKULSHRESHTHA, DISTRICT] ICourt (COMM) [VS MCD 26
UUDGE, COMMERCIAL Block-I 73/2026
ICOURT/ MS. ANURADHA|
ISHUKLA BHARDWAJ |
[IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

6, NewCommercial |CS 17.07.2025 M/S SHRI BALAJI13.08.2026[10.09.2026 10.09.2026 28.09.2026 05.10.202
ICourt (COMM) IMINING S| 6

Block-I 339/2025 BHUSHAN POWER|
& STEEL




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRA VS  RESPONDENT

7, NewCommercial |CS 46071 [Union Bank of India [25/08/202 28/09/2026& Within  1507/10/202 [NIL INIL 17/10/26
JUDGE, ICourt (COMM)/9 [Vs Meet 6 29/09/2026 days 6 &
ICOMMERCIAL COURT/SH.,| [Block-1 8/2026 12/10/202
ISANDEEP YADAV 6
17, NewCommercial [CS 45814 IBHIM SINGH AND24/08/202 [21/09/2026 Within  1501/10/202 [NIL INIL 06/10/26
ICourt (COMM)/2 IANR Vs AGS6 days 6
Block-I 87/2025 [TRANSACT
[TECHNOLOGIES
LTD AND ORS
7, NewCommercial [CS 45101 ISUNILA SHARMA [13/08/202 |01/09/2026 toNIL l01/10/202 [NIL INIL l05/11/26
ICourt [DJ/411/202] [Vs YOGESH WIG |6 30/09/2026 6 to|
Block-I 3 31/10/202
6
7, NewCommercial |CS 45786 IGX Glass Sales andlo6/08/202/01/09/2026 &Within  15(10/09/202 [NIL INIL 19/09/26
ICourt (COMM)/2 Services Limited Vs |6 07/09/2026 days 6 &
[Block-I l49/2025 JRK Constructions 15/09/202
6
7, NewCommercial |CS 145738 Neelam Vs  AMfi7/08/202 03/09/2026 toWithin  1501/10/202 [NIL INIL l02/11/26
ICourt (COMM)/1 Webshop India Pvil6 30/09/2026 days 6 to|
Block-I l46/2025 Ltd 31/10/202
6
17, New/Commercial [CS 45947 Small Famers Agri21/08/202 [08/09/26 Within  1515/09/26 |NIL INIL 19/09/26
ICourt (COMM)/4 Business Consortium/6 days
Block-I 83/2025 Vs M/s Naresh
Mushroom Grower

26 [SH. SUDESH KUMAR,[SOUTH 129, NewCommercial |CS 16-03-2026 M/S MOD HOMZ (06.08.2026/17.08.2026 - - - - 106.10.2026
IDISTRICT ICourt (COMM.) [VS GULAB SINGH
WUDGE(COMMERCIAL Block-1T 142/2026
ICOURT)

27 VACANT/SH. LOKESHSOUTH o, NewCS/COMMER CS/COM/3 [08-06-2023M/S NLMK INDIAf0-07-2024f- 14-05-2025 3 IPlaintiff [19-09-2026]
[IKUMAR SHARMA, DISTRICT] ICourt ICIAL 82/2023 ISERVICE CENTER] Evidence
WUDGE(COMMERCIAL Block-IT Vs POSCO|
ICOURT) IPOGGENAMP

I[ELECTRICAL

ISTEEL
o, NewCS/COMMER [CS/COM/5 [27-09-2023 AKMY BUILDCON[25-09- - 26-11-2024 - [Final 11-09-2026
[Court ICIAL l44/2023 P. LTD. VS SM(2024 |Argument]
Block-1T [ENTERPRISES P| s

ILTD.
ko,  NewCS/COMMER CS/COMM [24-02-2025[IENERGIZERS  IT[18-09-2025 - - F Misc. 17-09-2026
ICourt ICIAL /99/2025 ISERVICES VS PVR| |Argument]
Block-IT INOX LTD. s
ko, NewCS/COMMER |CS/COMM [07-11-2023 [M/S GOLDEN|29-01-2026} 3 - 3 Defendan [14-09-2026)|
ICourt ICIAL /612/2023 FOODS PRODUCTS| It
[Block-1T [VS. RAVI KANT] [Evidence

IAWASTHI

28 MS RAVINDER BEDI,@OUTH- 18 BLOCK 1CS COMM 317/2024 [25.04.2024 [ZAGSON 25.08.2026(26.09.2026 INIL INIL 131.10.2026 |NIL
IDISTRICT [EAST ENGEERING LTD|
WUDGE(COMMERCIAL Vs WESTERN]

ICOURT) INDIA ERECTORS|
LLP
ICS DJ 814/2019 [17.09.2019 |[SUSHIL KUMAR|11.08.2026 [09.09.2026 INIL INIL 22.10.2026 [NIL
ISAHDEV VS. M/S|
IS.K. FINANACH
IAND LEASING CO




DISTRICT COURT DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING
ROOM REGISTRA VS RESPONDENT

29 OUTH- 4 (Commercial |[CS/COMM [21.02.2026 [RCPL ~ LOGISTICS|01.08.2026 Within 15 days 17.09.2026 | [ -
ILD. DJ COMM-02, DJ-COMM-EAST //144/2026 PVT. LTD. VS GBK(Q
2, SAKET COURTS, NEW,| IGLOBAL PVT. LTD.
IDELHI.
ICS/COMM [20.02.2026 M/S TIRTH AGRO[03.08.2026Within 15 days 25.09.2026| L -
/141/2026 [TECH. VS
IMANJIBHAI
BABUBHAI
ICS/COMM [13.11.2025 [DMR 05.08.2026Within 15 days 23.09.2026| L -
//913/2025 HYDROENGINEERI]
ING VS NBCC INDIA
ICS/COMM [09.04.2026 [M/S RECAZ05.08.2026(Within 15 days 28.09.2026| - -
/254/2026 ICHEMICALS INDIA|
[VS MOHSIN KHAN
ICS/COMM |02.06.2026 [STATE BANK OF08.08.2026Within 15 days 27.08.2026| L [
/472/2026 INDIA VS KIRAN|
PANDURANG
ICS/COMM |[15.05.2026 [RDPL DIGITAL}10.08.2026 [Within 15 days 27.08.2026| - L
/395/2026 [VALUE VS KIRT]|
ISALES AND|
ISERVICES
ICS/COMM [11.02.2026 [RAJIV MOHAN]|10.08.2026 [Within 15 days 25.09.2026| L -
/121/2026 ICHOWDHARY VS|
IMESNA DESIGN
ICS/COMM |08.08.2022 [ BHUSHAN [10.08.2026 Within 15 days 22.09.2026| L [
/792/2022 DEALMARK VS
IASSOCIATES
BUILDER
ICS/COMM [20.03.2026 [USHA ALUMINIUM[13.08.2026 Within 15 days 22.08.2026| L [
/199/2026 VS GANESH
ICHANDER JOSHI
ICS/COMM [13.04.2026 RAMU VS KOMAL [17.08.2026 Within 15 days 31.08.2026| L -
//271/2026
ICS/COMM |09.06.2025 [KBSH PVT. LTD. VSf17.08.2026 Within 15 days 08.09.2026| L -
//504/2025 ICHARANJEET
ISINGH
ICS/COMM |03.06.2026 M/S DSSj18.08.2026|Within 15 days 26.09.2026| L [
/489/2026 IMAGETECH \E
BINITA SINHA
ICS/COMM [18.5.2026 |AKG PLASTICS PVT21.08.2026 [Within 15 days 16.09.2026| [ -
//407/2026 LTD. VS M/S GARG|
[TRADING CO.
ICS/COMM [05.05.2026 [UNION BANK OF22.08.2026(Within 15 days 12.09.2026| - -
/365/2026 INDIA VS SURAJ|
KUMAR




DISTRICT COURT CASETYPE CASENO. DATE OFPET! NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
ICS/COMM [22.12.2025 M/S RX INFOTECH|24.08.2026Within 15 days 06.10.2026| L -
/1070/2025 PVT. LTD. VS M/S Al
P PERIPHERLS
ICS/COMM |04.04.2026 MOHD. NASIR25.08.2026Within 15 days 29.09.2026| [ |
/240/2026 ISAIFI VS VIEUX]
IADVERTISING
ICS/COMM (02.02.2026 [THE JAMMU ANDJ29.08.2026Within 15 days 12.09.2026| L -
/87/2026 KASHMIR BANK V§|
IALTAF AHMED|
ISHAH
Bo[DR. RAKESH  KUMARJSOUTH-  [NIL
IDISTRICT [EAST
WUDGE(COMMERCIAL
ICOURT)
131 [MS. ANU GROVER BALIGA [SOUTH- INIL
[EAST
132 [MS. NEELAM SINGH ISOUTH- NIL
I[EAST
133MS. NEERA BHARIHOKE,SOUTH- 23 ICOMMERCIA|CS(COMM. [06.08.2025 BENTLEY SYSTEMS[22.08.2026(WITHIN 15 DAYS |4 WEEKS [29.09.2026NIL INIL 16.11.2026
IDISTRICT [EAST IL CASE ) 649/2026 INC. AND ANR. Vs IPE  AND| IFINAL
WUDGE(COMMERCIAL RUPALI 02.11.2026 IARGUMEN|
ICOURT) ISRIVASTAVA  AND| IDE TS
IANR.
ICOMMERCIA |CS(COMM. [18.03.2026 [Kunal Aroral14.08.2026 WITHIN 15 DAYS 4 WEEKS BEFORE |NIL INIL INIL
L CASE D 194/2026 [Through SPA Harish [LD. LOCAL
|Arora Vs Kaff) (COMMISSI
|Appliance India Pvt| IONER
Ltd
ICOMMERCIA|CS(COMM. [10.02.2026 (GROG EVENTSJ25.08.2026 WITHIN 15 DAYS |4 WEEKS BEFORE NIL INIL INIL
L CASE ) 119/2025 IAND ILD. LOCAL
[ENTERTAINMENT ICOMMISSI
PVT LTD Vs (ONER
IBOLLYBOOM
INDIA PVT LTD|
IAND ANR.
34[SH. TARUN SAHRAWAT,SOUTH-  |NIL
[IDISTRICT I[EAST
WUDGE(COMMERCIAL
ICOURT)
135 MS VEENA RANI, DISTRICT[SOUTH- NIL
WUDGE(COMMERCIAL [EAST
ICOURT)




SR COURT

DISTRICT

COURT

CASETYPE CASENO. DATE OFPE

NER NAMEDATE OF CASE MANAGEMENT HEARING

((COMMERCIAL)-01

i ROOM REGISTRA VS RESPONDENT
36[SH. DEVENDER KUMARJEAST INTL
IDISTRICT JUDGH
(COMMERCIAL COURT)
B7[MS. RUBY ALKA GUPTA,EAST INIL
IDISTRICT JUDGE|
(COMMERCIAL COURT)
38]SH. GORAKH NATIﬂNORTH- INTL
IPANDEY, DISTRICT JUDGEEAST

139

ISH. PRITAM
IDISTRICT JUDGH
I((COMMERCIAL COURT)

SINGH,;SHAHDARA

1301, NewCS(COMMER CS09.09.2025 [Punjab Nationalo4.08.2026[Not Filed Not Filed [Not Filed [NO INO PE on|
(Court ICIAL) (COMM) Bank Vs.  Sarit: 127.08.2026
Building 548/25 IChawla A
1301, New/CS(COMMER [CS 130.05.2025 [SRK  Industries Vs12.08.2026 Not Filed Not Filed [NotFiled [NO INO [For P.E. -
ICourt ICIAL) (COMM) Lok Enterpries 16.09.2026
[Building 1360/25 &
I21.09.2026
[For D.E. |
128.09.2026
&
4l
1301, New/CS(COMMER [CS [10.10.2025 M/s Newtracki14.08.2026 [Not Filed Not Filed [Not Filed [NO INO ffixed from|
ICourt ICIAL) (COMM) International 16.09.2026
[Building 595/25 |Automotives Pvt Ltd| fto
[Vs. Dr Arun Kumar 130.09.2026)
ISachan . Final
|Arguments,|
on
1301, NewCS(COMMER (CS 06.10.2025 [Elpron Exchangel18.08.2026 [Not Filed [Not Filed [Not Filed [NO INO 16.09.2026
ICourt ICIAL) (COMM) Water Engg Pvt Ltd|
Building 585/25 [Vs. Sh Abdul Wahid
1301, New/CS(COMMER [CS 12.05.2026 Bhumika Wadhwa[18.08.2026 [Not Filed Not Filed [Not Filed [NO INO For P.E. -
ICourt ICIAL) (COMM) [Vs. Garvit Kumar] 17.09.2026
Building 259/26 |And Anr &
19.09.2026
[For D.E. |
125.09.2026
&
rS anafh
1301, New/CS(COMMER [CS 07..01.2026 Bhumika ~ Wadhwa[18.08.2026 [Not Filed Not Filed [Not Filed [NO INO
(Court ICIAL) (COMM) [Vs. Garvit Kumar
[Building 7/26 |And Anr
1301, New/CS(COMMER [CS 24.04.2024 [Ms Pilot Industriesi9.08.2026 [Not Filed Not Filed [Not Filed [NO INO 18.09.2026
ICourt ICIAL) (COMM) Ltd Through Ar Vs land
[Building 253/24 IMs Power Liv Pvi 21.09.2026
Ltd Through Dirctor .
129.09.2026
land
130.09.2026
final
1301, New/CS(COMMER [CS 12.12.2025 |ABHYUDAYA TELE?24.08.2026{Not Filed Not Filed [Not Filed NO INO IPE18.09.20]
ICourt ICIAL) (COMM) INFRA Vs. Zudi 26. DE|
Building 699/25 [Trent ltd 24.09.2026
. final
larguments,
on
01.10.2026.|
1301, New/CS(COMMER [CS 13.02.2025 |[Suman Rani  VsJ25.08.2026Not Filed Not Filed [Not Filed [NO INO 16.09.2026
ICourt ICIAL) (COMM) [Yatin Arora
[Building 102/25
01, NewlCS(COMMER [CS 22.08.2025 [Anil Kumar Gupta25.08.2026Not Filed Not Filed [Not Filed [NO INO 5th, 6th|
ICourt ICIAL) (COMM) [Vs. Shri  Naresh| land 7th|
[Building 515/25 Kumar Garg (October,
2026.
13th , 14t
land 15th

(October,
Y 1




DISTRICT COURT CASETYPE CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
1301, New/CS(COMMER [CS 01.06.2026 [Naresh kumar garg5.08.2026Not Filed Not Filed [NotFiled [NO INO l5th, 6t]
(Court ICIAL) (COMM) [Vs. Anil kumar gupta land 7th|
[Building 297/26 October,
2026 13th |
14th  and|
15th
(October,
A £ 1
1301, NewCS(COMMER (CS [13.12.2021 [Shri Kishan Gopall29.08.2026[Not Filed [Not Filed [Not Filed [NO INO [For P.E.
ICourt ICIAL) (COMM) Rathi Vs. Shri Harish| 125.09.2026
Building I535/21 Mittal &
26.09.2026
[For D.E. |
109.10.2026
&
1301, NewCS(COMMER (CS 10.07.2025 Jain Casuals Wear29.08.2026Not Filed Not Filed [Not Filed [NO INO
[Court ICIAL) (COMM) Pvt Ltd Vs. Sanvie
Building 428/25 Retail Pvt Ltd
l4o[SH. VIPIN KUMAR RAILSHAHDARA[ROOM NOCOMMERCIAICS COMM03-02-2026]M/s Suresh Apparelsi4/08/202 NOT FILED INOT INOT INO- INO IPE/22—09-
IDISTRICT JUDGE, [208 L 65/2026 [Vs NARESH|6 IFILED IFILED 12026
ICOMMERCIAL COURT/MS, KUMAR SHARMA
[IKIRAN BANSAL, DISTRICT]
WUDGE, (COMMERCIAL
ICOURT)
[ROOM NOCOMMERCIAICS COMM]|28-07-2025|ANIL KUMAR}22/08/202 [NOT FILED INOT INOT INO- INO IPE/05—-10-
208 L 1462/2025 [VOHRA Vsi6 [FILED [FILED 12026
Municipal

ICorporation of Delhi




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT

41 SH.RAMESH KUMAR,SHAHDARA[303, New/CS(COMMER CS(COMM)[22.01.2026 [SHREE BANKEY[10.08.2026 [Not Filed INO [Not Filed [NO INO
IDISTRICT JUDGE), ICourt ICIAL) l44/2026 BEHARI FABRICS
ICOMMERCIAL COURT/SH, [Building PVT LTD \E|
ISANJAY SHARMA-II,| (CHAMAN MIYAN
IDISTRICT JUDGE,
ICOMMERCIAL COURT
1303, NewCS(COMMER [CS(COMM)|27.02.2026 JITENDER KUMAR[10.08.2026Not Filed NO [Not Filed [NO INO
(Court ICIAL) 122/2026 IGUPTA VS SUNIL
Building KUMAR JAIN
1303, NewCS(COMMER [CS(COMM)|28.04.2026 CANARA BANK VS[18.08.2026 Not Filed INO [Not Filed [NO INO
ICourt ICIAL) 235/2026 IABHISHEK
Building
1303, NewCS(COMMER |CS(COMM)|06.06.2026 [KOMAL PRASAD}18.08.2026 [Not Filed INO [Not Filed [NO INO
(Court ICIAL) 1308/2026 ISINGH VS NAVEEN|
[Building KUMAR JAIN
1303, NewCS(COMMER [CS(COMM)|06.05.2026 M/S SHRI BABA[21.08.2026 [Not Filed INO [Not Filed [NO INO
(Court ICIAL) 247/2026 [ELECTRIC
Building ICORPORATION V¢
IM/S GREEN YARDS|
INTERIORS  AND|
DEVELOPERS PVT]
ILTD & ORS
k42 [SH. PAWAN KUMAR MATTOSHAHDARA(C.No 304 |COMMERCIA|CS(COMM)|03-08-2026[M/S DARSHANNOT [NOT FILED INOT INOT INOT FILED[P.E. 26
IDJ (COMM-04) IL /599/2025 [POWER IFILED [FILED [FILED 11-2026
ISOLUTIONS VS M/S|
IMAA MATHAR)
[ENTERPRISES
ICOMMERCIA|CS(COMM)|03-08-2026SONU  JAIN VEINOT [NOT FILED INOT INOT INOT FILED[P.E. 26
IL /197/2026 IMANOJ KUMARFILED [FILED [FILED 11-2026
WJAIN
ICOMMERCIA |CS(COMM) [11-08-2026 [VINOD KUMARINOT [NOT FILED INOT [NOT INOT FILEDP.E. 03
L /342/2025 PROP. OF M/S KV[FILED [FILED [FILED 12-2026
[TRADERS \E|
INEWAGE
ISCAFFFOLDS PVT|
LTD.
ICOMMERCIA [CS(COMM) [13-08-2026 [BANK OF BARODANOT [NOT FILED INOT INOT INOT FILEDP.E. 07|
L //238/2026 VS DEEPMALAFILED [FILED [FILED 12-2026
RASANI
ICOMMERCIA |CS(COMM)|14-08-2026 [SIDAK  SIKKA VSNOT [NOT FILED INOT INOT [NOT FILEDP.E. 17|
IL /596/2024 IDAVINDER KAUR [FILED [FILED [FILED 12-2026
ICOMMERCIA|CS(COMM) f17-08-2026 [PUNEE AHUJA VSNOT [NOT FILED NOT INOT INOT FILEDP.E.  15-
L //215/2026 IAMANPREET KAUR|FILED I[FILED IFILED 12-2026
ICOMMERCIA [CS(COMM) 17-08-2026 M/S LAKHMINOT [NOT FILED INOT INOT INOT FILEDP.E.  15-
L /216/2026 ICHAND TEJOO[FILED IFILED IFILED 12-2026
\E|
IAMANPREET KAUR|
(COMMERCIA [CS(COMM) [31-08-2026 [PASCO MOTORSNOT [NOT FILED INOT INOT INOT FILEDP.E. 21
IL //240/2026 LLP VS ASHOKFILED [FILED [FILED 12-2026
KUMAR TAILOR &
IANR
KW3|SH. DEVENDER KUMARNORTH- Kuo6 (Civil 309/25 01-05-2025 [DHARMENDRA
WANGALA, DISTRICT JUDGE,WEST IGIRT Vs GOVIND|
ICOMMERCIAL COURT RAJU VERMA an
Ors.




DISTRICT COURT CASETYPE CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
140/22 02-03-2022MS JAGDAMBA|
ENTERPRISES Vs

IMS GRANARY|
WHOLESALE PVT|
LTD

Ku97/24 16-08-2024 (GAURAV
IAGGARWAL Ve
IANKIT TRADEX]
PVT LTD

584/21 l02-11-2021 [M/S CRYSTAL
ICROP PROTECTION|
LIMITED Ve
IANDHRA PRADESH]|
IAGRO INDUSTRIES|
DEVELOPMENT
ICORP. LTD.

l270/20 18-12-2020 [VOS
TECHNOLOGIES
(INDIA) PVT LTD|
[Vs PRAVEEN|
IKUMAR KATIYAR

610/25 26-08-2025Marc ~ Salon  and|
Beauty Equipment:

Pvt Ltd Vs M/s Ma

Made Salo

Furniture and anr

1326/23 28-04-2023M/S COOL HUB
ILOGISTICS Vs M/§
TCI EXPRESS|
LIMITED

162/24 20-07-2024 Shri Rabinder|
Kumar Vs Harnam|
Singh

762/24 |30-11-2024 [M/S KRY FOREVER]
LLP Vs SHREY|
ICHIMANLAL
PATEL

164/23 07-06-2023|SUNTECH ~ INFRA
SOLUTIONS PVT)
LTD Vs PATEL
[ENGINEERING
IPRIVATE LIMITED

152/24 07-03-2024|GEM LOGISTICS|
SERVICES PVT|
LTD Ve
SURIYADITA
ENERGY PVT. LTD

779/22 l01-10-2022 [DHEERAJ
IGIDWANI Vs M/S|
HALDIRAM
BHUJIAWALA INC

385/21 06-08-2021|S R RISING PVT|
LTD Vs APEX|
BUILTECH PVT|
LTD

41/23 22-02-2022|VIKRANT
BHARDWAJ Vs
RENUKA

[790/23 12-11-2025 M S KPG|
INTERNATIONAL
PVT LTD Vs
IGAURAV
IMAHENDRU




DISTRICT COURT CASETYPE CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT

1326/23 28-04-2023(M/S COOL HUB
ILOGISTICS Vs M/§
[TCI EXPRESS|
LIMITED
129/25 19-02-2025 WILLETT
ICOMMUNICATION
IS Vs A1 SOLUTIONS
l4q [SH. MANISH GUPTAJNORTH-  |NIL
IDISTRICT JUDGE,WEST
ICOMMERCIAL
ICOURT,.SH.VINOD YADAV |
[DISTRICT JUDGE,
I((COMMERCIAL COURT)
45 [SH. JAGDISH KUMAR,NORTH NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
46 [VACANT/SH. SHAILENDERNORTH INIL
IMALIK, DISTRICT]|
WUDGE(COMMERCIAL
ICOURT)
47 [SH. RAJ KUMAR, DISTRICT[SOUTH 1603 (COMMERCIA|OMP 15.12.2025 M/S THREE VEEf- F F - INIL INIL INIL
WUDGE (COMMERCIALWEST IL SUIT (COMM) IMARKETING PVT]
ICOURT-01 23/25 LTD Vs M/
TRAVEL RETAIL
ISERVICES PVT LTD
03 ICOMMERCIA[CS(COMM)|i1.11.2025 [AJIT KUMAR Vs 03.06.2026 103.06.2026/03.06.2026)
IL SUIT 613/25 IM/S MSD FAMILY]|
RESTAURANT AND|
IORS
20.05.2025
1603 ICOMMERCIA|CS(COMM)[22.03.2025 [UNION BANK OFH15.07.2025 [03.11.2025 03.11.2025 (03.11.2025
L SUIT 396/25 INDIA Vs M/S INDI
REMEDIES AND|
IORS
1603 ICOMMERCIA|CS(COMM)[29.05.2025 |SRK INGREDIENTS[08.09.2025[29.10.2025 [20.10.2025 [29.10.2025
L SUIT 299/25 PVT. LTD. Vi
[ABHINESH
PRATAP SINGH
U8 |SH. VINOD YADAV,SOUTH 13 ICommercial |CS 04-12-2024 BANK OF BARODA05-08- IPE — 31-08-2026 A
[IDISTRICT JUDGE,WEST Suit ICOMM VS 2026 IDE — 07-09-2026
ICOMMERCIAL COURT/SH,| 608/2024 TAARAN [FA — 16-09-2026
[BALWANT RAI BANSAL, ICHOUDHARY
IDISTRICT JDUGE,|
ICOMMERCIAL COURT-02
13 ICommercial [CS 15-12-2025 [M/S SIAlo5-08- IPE — 10-09-2026 e e
ISuit ICOMM RETAILTECH LLP2026 IDE — 18-09-2026
684 /2025 VS NKG [FA — 30-09-2026
INFRASTRUCTURE
ILTD. & ORS.
1613 Commercial [CS 06-03-2026{UNION BANK OH10-08- IPE — 14-09-2026 b e
ISuit ICOMM INDIA VS BINESH|2026 IDE — 21-09-2026
114/2026 KUMAR & ORS [FA — 28-09-2026
1613 (Commercial [CS 24-05-2025|UNION BANK OF[12-08-2026|PE — 21-09-2026 bee e
Suit ICOMM INDIA VS PYARE IDE — 29-09-2026
276/2025 LAL [FA — 06-10-2026
13 (Commercial [CS 21-04-2025 [SAMAIRA JEWELS[13-08-2026[PE — 25-09-2026 &... O
Suit ICOMM P. LTD. \E| 26-09-2026
203/2025 IARJUNBHAI IDE — 05-10-2026 &
IMOTIBHAI PATEL 06-10-2026
ICHOUDHARY [FA — 27-10-2026




DISTRICT COURT CASETYPE CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
13 ICommercial |CS 15-05-2026 [VED PAL SINGH VSj22-08- [PE — 21-09-2026 &... e e
ISuit ICOMM IRONIT BHASIN 2026 [23-09-2026
302/2026 IDE — 28-09-2026 &
30-09-2026
IFA — 05-10-2026
1613 (Commercial [CS 05-05-2026/QUICKSHIP 25-08- [PE — 14-09-2026 &...
ISuit ICOMM IGLOBAL EXPRESS[2026 18-09-2026
288/2026 P. LTD VS TRACX IDE — 24-09-2026 &
LOGIS INDIA P| 126-09-2026
LTD. IFA — 07-10-2026
l49 |[SH. GAUTAM MANAN,[SOUTH 14 ICOMMERCIA|CS(COMM)|04.04.2026 [PNB VS. MAHAVIR|03.08.2026[PE-24.08.2026 DE-NIL [NIL INIL INIL INIL
IDISTRICT JUDGE,WEST L SUIT 190/2026 ISINGH 31.08.2026
ICOMMERCIAL COURT-03
14 ICOMMERCIA|CS(COMM)[10.03.2026 [UPGRID 07.08.2026[PE-09.09.2026 INTL INIL INTL INIL INIL
L SUIT 125/2026 ISOLUTIONS VS|
INEERAJ
ICHAUDHARY
614 ICOMMERCIA|CS(COMM)05.05.2026 INEXT LOGISTICS|11.08.2026 [PE-16.09.2026 DE-NIL INIL INIL INIL INIL
L SUIT 287/2026 [VS. TRACX] 23.09.2026
ILOGISTICS
14 ICOMMERCIA|CS(COMM)|05.05.2026 [QUICKSHIP 13.08.2026 |PE-15.09.2026  DE-NIL INTL INTL INIL INIL
L SUIT 286/2026 IGLOBAL VS. COCO| 22.09.2026
[EXPRESS
14 ICOMMERCIA|CS(COMM)[27.03.2026 [KOOL CRAFT ENG/14.08.2026 [PE-17.09.2026 DE-NIL INIL INIL INIL INIL
L SUIT 170/2026 S.VIVEKANAND 26.09.2026
TRUST
14 ICOMMERCIA|CS(COMM)[19.05.2026 [RAGHUNATHJI 14.08.2026 [PE-02.09.2026 DE-NIL INIL INTL INIL INIL
L SUIT 1316/2026 FUEL VS. N.K.G| 16.09.2026
INFRASTRUCTURE
614 ICOMMERCIA|CS(COMM) [16.05.2026 [PUNJAB NATIONAL}18.08.2026 [PE-02.09.2026 DE-NIL INIL INIL INIL INIL
L SUIT 1307/2026 BANK VS. MEGHA| 16.09.2026
IGUPTA
14 ICOMMERCIA|CS(COMM)|08.07.2026 NEERAJ KUMAR}21.08.2026 |PE-19.09.2026  DE-NIL [NIL INIL INIL INIL
L SUIT K34/2026 [VS. NYSAA RETAIL [26.09.2026
14 ICOMMERCIA|CS(COMM) [13.03.2026 [CANARA BANK VS)22.08.2026|PE-07.09.2026 DE-NIL INIL INIL INIL INIL
L SUIT 133/2026 ISUVI 21.09.2026
[ENTERPRISES
614 [COMMERCIA|CS(COMM)[16.03.2026 [UNIVERSAL JET|22.08.2026/PE-21.09.2026 DE-NIL INIL INIL INIL INIL
L SUIT 140/2026 ISEA VS. MAGNETIC 28.09.2026
1614 ICOMMERCIA|CS(COMM)|07.05.2026 BANK OF INDIA VS [22.08.2026/PE-18.09.2026 DE-NIL INIL INIL INIL INIL
IL SUIT 293/2026 RAJ KUMAR 125.09.2026
14 ICOMMERCIA|CS(COMM)|04.04.2026 [PNB VS. MAHAVIR|03.08.2026[PE-24.08.2026 DE-NIL INIL INIL INIL INIL
IL SUIT 190/2026 ISINGH 131.08.2026




DISTRICT COURT CASETYPE CASENO. DATE OFPE NER NAMEDATE OF CASE MANAGEMENT HEARING

ROOM REGISTRA VS RESPONDENT
1614 ICOMMERCIA|CS(COMM)|10.03.2026 [UPGRID 07.08.2026[PE-09.09.2026 INIL INIL INIL INIL INIL
L SUIT 125/2026 ISOLUTIONS VS|
INEERAJ
(CHAUDHARY
1614 ICOMMERCIA|CS(COMM)05.05.2026 INEXT LOGISTICS[11.08.2026 [PE-16.09.2026 DE-NIL INIL INTL INIL INIL
L SUIT 287/2026 [VS. TRACX] 23.09.2026
LOGISTICS
14 ICOMMERCIA|CS(COMM)|05.05.2026 |QUICKSHIP [13.08.2026 |PE-15.09.2026  DE-NIL INIL INIL INIL INIL
IL SUIT 286/2026 IGLOBAL VS. COCO| [22.09.2026
EXPRESS
14 ICOMMERCIA|CS(COMM)[27.03.2026 [KOOL CRAFT ENG14.08.2026 [PE-17.09.2026 DE-NIL INIL INIL INIL INIL
L SUIT 170/2026 IVS.VIVEKANAND 26.09.2026
TRUST
614 ICOMMERCIA|CS(COMM)[19.05.2026 [RAGHUNATHJI 14.08.2026 [PE-02.09.2026 DE-NIL INIL INIL INIL INIL
L SUIT 1316/2026 FUEL VS. N.K.G| 16.09.2026
INFRASTRUCTURE
1614 ICOMMERCIA CS(COMM)16.05.2026 [PUNJAB NATIONAL18.08.2026 [PE-02.09.2026 DE-NIL INIL INIL INIL INIL
IL SUIT 307/2026 BANK VS. MEGHA| 16.09.2026
IGUPTA
14 (COMMERCIA|CS(COMM)(08.07.2026 NEERAJ KUMAR}21.08.2026 |PE-19.09.2026 DE-NIL INIL INIL INIL INIL
IL SUIT l434/2026 IVS. NYSAA RETAIL 26.09.2026
1614 ICOMMERCIA|CS(COMM)[13.03.2026 [CANARA BANK VS[22.08.2026/PE-07.09.2026 DE-NIL INIL INIL INIL INIL
L SUIT 133/2026 ISUVI 21.09.2026
[ENTERPRISES
1614 [COMMERCIA|CS(COMM)[16.03.2026 [UNIVERSAL JET|22.08.2026[PE-21.09.2026 DE-NIL INIL INIL INIL INIL
L SUIT 140/2026 ISEA VS. MAGNETIC 28.09.2026
14 ICOMMERCIA |CS(COMM)|07.05.2026 [BANK OF INDIA VS22.08.2026PE-18.09.2026 DE-NIL INIL INIL INIL INIL
IL SUIT 293/2026 RAJ KUMAR 25.09.2026
150 [SH. AJAY GULATI-I,SOUTH NIL
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURT-04




DISTRICT

ONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF AUGUST 2026

COURT ROOM

CASE TYPE

CASE NO.

DATE
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TOOK PLACE

ON

OF

[MS. NEELOFER ABIDA PERVEENICENTRAL 1301, Extension Block, Tis Hazari|
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi 'ANDANA
ICOURT)-01 [RECOVERY ICS COMM 194/2024 03.02.2024 ICANARA BANK VSBHATIA & 21.08.2026 1930 IYES ICONTESTED o IRECOVERY
[RAJENDER  PRASAD IVEK KUMARP811426199 &
IGOEL IGOEL 10821245906 -
[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) ICS (COMM)/134/2026 131-01-2026 /S KANCHAN FASHIONSUBHASH 0810459344 [05-08-2026 186 INA ICONTESTED [NA INA ISUIT FOR|
[DISTRICT JUDGE (COMMERCIAL| [PVT LTD Vs ANU OHRI =~ [CHANDRA [RECOVERY
ICOURT)-02
1306 ICS (COMM) ICS (COMM)/1307/2024 26-11-2024 [INAVEEN SINGHAL VsSAKSHAY RAJ 9818939888 [11-08-2026 623 INA ICONTESTED INA INA ISUIT FOR|
ISANJAY BANSAL IRECOVERY
1306 ICS (COMM) ICS (COMM)/372/2025 03-04-2025 IM/S JAINSON LIGHTSTARA CHANDQ871077171 [20-08-2026 504 INA ICONTESTED INA INA [SUTT FOR|
[PVT LTD Vs M/S BAJAJSHARMA RECOVERY
IALLIANZ GENERAL|
[NSURANCE COMPANY|
[LTD
06 ICS (COMM) ICS (COMM)/180/2026 [11-02-2026 [PARAMJEET SINGH VsSHALABH 0818681699 [21-08-2026 191 [NA ICONTESTED [NA [NA ISUIT FOR|
ISHRI ARVINDER SINGH (GUPTA IRECOVERY
[MS. DEVENDER KUMAR SHARMA,CENTRAL 1303, Extension Block, Tis HazariRECOVERY OF MONEY ICS/COMM/ 41/2026 14.01.2026 PJASVINDER KAUR VSSATYENDRA 9811161525 &08.08.2026 [206 IYES IDECREE - 3
IDISTRICT JUDGE, COMMERCIALJ ICourts, Delhi IMCD IKUMAR SINGHg711523531
ICOURT-03 IAND  KARTIK|
IGUPTA
ISH. LOKESH KUMAR DISTRICTICENTRAL 1304 EXTENSION BLOCK THCRECOVERY ICS (COMM)-203/2025 [17.02.2025 [FITWELL HOSIERY|SH. M.0811202991 [21.08.2026 550 DAYS IYES ICONTESTED INA INA [RECOVERY
WUDGE (COMMERCIAL COURT- IDELHI ICOPRORATION VS AJAYTARIQUE
04)/MS ANIL KUMAR SISODIA, [BHALLA ISIDDIQUI
[DISTRICT JUDGE, COMMERCIAL
ICOURT-04
1304 EXTENSION BLOCK THCRECOVERY ICS (COMM)-972/2023 03.07.2023 [MSB PUBLISHERS PVT.SH. ASHUP810367549 [24.08.2026 1148 DAYS [YES ICONTESTED [NA [NA RECOVERY
IDELHI [LTD. VS. FUTURETEWATHIA
[PUBLISHERS AND|
[DISTRIBUTORS
304 EXTENSION BLOCK THCORECOVERY CS (COMM)-1250/2022  [17.05.2022 [TULLIO GIUSI SRL VSJSH.T.P.S KANG 9289085513 [29.08.2026 1565 DAYS YES ICONTESTED INA INA RECOVERY
[DELHI IGLOSSY BUTTON PVT,
[LTD.
04 EXTENSION BLOCK THCORECOVERY ICS(COMM)-681/2024 04.06.2024 [PRINTMAN ASSOCIATESSH. AKASH9958724670 [31.08.2026 818 DAYS IVES ICONTESTED INA INA RECOVERY
IDELHI [PVT. LTD. VS. ASHOKDEEP GUPTA
[KUMAR SAH
ISH. MANOJ KUMAR DISTRICTICENTRAL 1305 EXTENSION BLOCK THCRECOVERY ICS (COMM)-1865/22 23-07.2022 [BAL KRISHAN VSKUSHAL 8447400234 [05.08.2026 1474 DAYS [YES ICONTESTED IN/A IN/A IRECOVERY
WUDGE (COMMERCIAL COURT)-05 IDELHI [RAJENDER KUMARGUPTA
[NAGPAL
05 EXTENSION BLOCK THCRECOVERY ICS (COMM)-570/23 01.04.2023 [LIC HOUSING FIN. LTD.,VISHWENDRA 9871704611 [25.08.2026 1242 DAYS [YES ICONTESTED INA INA IRECOVERY
[DELHI S HEMANT SHARMA [VERMA




ISH. SUNIL CHOUDHARY,
[DISTRICT JUDGE COMMERCIAL
ICOURT-06/SH. RAM LAL MEENA,
[DJ COMM-06 TIS HAZRI COURT|
ICENTRAL DELHI

DISTRICT

COURT ROOM

CASE TYPE

(OMP(COMM)/97/2024

CASE NO.

(OMP(COMM)/97/2024

DATE

OFPETITIONER NAME V

REGISTRATIO RESPONDENT NAME
N

08.11.2024

ADVOCATE
MOBILE
NUMBER

DVOCATE

DATE
DECISION

[11.08.2026

OFDAYS FOR DISPOSALWHETHER
PRE-
INSTITUTION (CONTESTED

NATURE
DISPOSAL

MEDIATION SETTLED)

TOOK PLACE

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N

OFFOR
DECREE  EXECUTI

IMS. REKHA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07

ICENTRAL

INIL

ISH. RAMESH KUMAR -II DISTRICT]|
WUDGE, COMMERCIAL COURT

ICENTRAL

08 EXTENSION BLOCK THC|
IDELHI

IRECOVERY

ICS (COMM)/162/2025

04-02-2025

|Anisha Jain

IM/s RVA Dia Jewels VSASHIM
ISHRIDHAR

19971547353

08-08-2026

553 DAYS

INIL

INIL

INIL

08 EXTENSION BLOCK THC|
IDELHI

IRECOVERY

ICS (COMM)/259/2025

05-03-2025

M/s A TO Z CHEMICALSLOVEKSH
s PRAVEEN AGGARWAL AGGARWAL

9873300965

20-08-2026

526 DAYS

1308 EXTENSION BLOCK THC|
IDELHI

IRECOVERY

ICS (COMM)/128/2026

B0-01-2026

ISUKESH

UNICIPAL
ICORPORATION OF DELHI

KUMARSHUBHAM
ICHAUHAN VSSHARMA

7633860576

25-08-2026

[207 DAYS

1308 EXTENSION BLOCK THC|
IDELHI

IRECOVERY

ICS (COMM)/170/2026

07-02-2026

EBCLICK

ISHAHANWAZ AHMED

DIGITALANKUR
[PRIVATE LIMITED VsSINGHAL

10811126091

22-08-2026

194 DAYS

;308 EXTENSION BLOCK THC|
IDELHI

IRECOVERY

ICS (COMM)/427/2026

[10-04-2026

[SAHIBJEET

ICORPORATION OF DELHI

SINGHR & V LAWpP560905884
IBAGGA Vs MUNICIPALASSOCIATES

20-08-2026

139 DAYS

ISH. ANIL ANTIL, DISTRICT JUDGE,|
ICOMMERCIAL COURT-09

ICENTRAL

RECOVERY

ICS (COMM)/1393/2024

[17-12-2024

Canara Bank Vs Sachin|
IAhuja

01-08-2026

92

IN/A

ICONTESTED

[RECOVERY

ICS (COMM)/1138/2025

31-10-2025

Bank of Baroda Vs Raj|
[Kumar

l03-08-2026

1276

IN/A

ICONTESTED

RECOVERY

ICS (COMM)/1141/2025

(01-11-2025

Bank of Baroda Vs De
[Thakur

05-08-2026

1267

IN/A

ICONTESTED

IRECOVERY

ICS (COMM)/1062/2023

[21-07-2023

IDEX CARGO SERVICES|
PVT  LTD THROUGH]
IMANAGING  DIRECTOR|
IARVIND THIRANI Vs M/S|
ISPELL ORGANICS LTD

06-08-2026

1112

IN/A

ICONTESTED

IRECOVERY

ICS (COMM)/1163/2020

29-08-2018

IORIENTAL TERIMEX|
[LTD. Vs HARISH KUMAR|
[B. @ HARISH NAKODA

07-08-2026

921

IN/A

ICONTESTED

IRECOVERY

ICS (COMM)/325/2025

21-03-2025

imal Rajpal Vs Majid Ali

08-08-2026

P05

IN/A

ICONTESTED

IRECOVERY

ICS (COMM)/423/2026

09-04-2026

[Union Bank of India Vs|
[YASH KUMAR

08-08-2026

121

IN/A

ICONTESTED

IRECOVERY

ICS (COMM)/842/2026

[23-07-2026

Ms Baisakhi Ram Girdhari
[Lal Vs Ms Navkar Metals

[14-08-2026

22

IN/A

ICONTESTED




DISTRICT

COURT ROOM

CASE TYPE

[RECOVERY

CASE NO.

ICS (COMM)/865/2021

DATE

OFPETITIONER NAME VS

REGISTRATIO RESPONDENT NAME
N

09-03-2021

JAICO PUBLISHING|
[HOUSE Vs USHA JAN|
IPROP M/S JBC|
[PUBLISHERS AND|
IDISTRIBUTORS

ADVOCATE

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

25-08-2026

OFDAYS FOR DISPOSALWHETHER

1995

NATURE
PRE- DISPO!

INSTITUTION (CONTESTED

MEDIATION SETTLED)
TOOK PLACE
IN/A ICONTESTED

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR

DECREE

EXECUTI
ON OF

[RECOVERY

ICS (COMM)/654/2026

05-06-2026

[IDABUR INDIA LIMITED|
s SANSKAR AYUSH]
IMEDICARE PVT LTD

131-08-2026

17

IN/A ICONTESTED

1o

ISH. AJAY PANDEY, DISTRICT]
WUDGE, COMMERCIAL COURT

ICENTRAL

07

(Civil

ICS (COMM)/1457/2023

01/11/23

[PHI LEARNING PVT. LTD.,|
S. INTERNATIONAL|
[BOOK CENTRE

ISAGAR SHIVAM|

9810394594

l01/08/26

oog

ICONTESTED

l01/08/26

1307

(Civil

ICS (COMM)/1088/2024

01/10/24

ICHANDAN
RAWAT VS,
ISHARMA

SINGH|
RAHUL

[ROHIT YADAV

10266130562

18/08/26

686

ICONTESTED

18/08/26

1307

(Civil

ICS(COMM)/1280/2025

02/12/25

ISANJEEV KUMAR GOEL
S. MUNICIPAL
ICORPORATION OF DELHI

/A.K. TRIVEDI

0871441764

14/08/26

[255

ICONTESTED

14/08/26

1307

(Civil

IOMP/(COMM)/7/2026

131/01/26

[BALA JI JEWELLERS AND;
IORS. VS. SAMMAN|
ICAPITAL LTD.

ISANJAY
[KUMAR

10818336108

18/08/26

99

ICONTESTED

307

(Civil

[Ex.Comm-Award
IComm./44/2026

=2

06/04/26

IDRA CONSULTANTS PVT|
[LTD. VS. DELHI JAL
[BOARD

VIVEKANAND

10810149231

21/08/26

37

ICONTESTED

307

(Civil

[EX.COMM./400/2023

21/07/23

10YO APARTMENTSRAJNISH

[INVESTMENTS LLP VS,
ICONVEST BUILDCON|
[PRIVATE LTD.

[RANJAN

9999829858

11/08/26

11y

ICONTESTED

1307

(Civil

[EX.COMM./407/2023

28/07/23

10YO APARTMENTS|
[INVESTMENTS LLP VS,
UVEET CORPORATION

IRAJNISH
[RANJAN

9999829858

11/08/26

1110

ICONTESTED

07

(Civil

[EX.COMM./408/2023

28/07/23

10YO APARTMENTS|
INVESTMENTS LLP|

S.CONVEST OVERSEAS|
[PVT. LTD.

IRAJNISH
[RANJAN

9999829858

11/08/26

1110

ICONTESTED

07

(Civil

[EX.COMM./409/2023

28/07/23

10YO APARTMENTSRAJNISH

[INVESTMENTS LLP VS,
[RAUNAK
INTERNATIONAL

IRANJAN

9999829858

11/08/26

1110

ICONTESTED

1307

(Civil

[EX.COMM./410/2023

28/07/23

10YO APARTMENTS|
[INVESTMENTS LLP VS,
VUVELLO HOMES PVT,
[LTD.

[RAJNISH
IRANJAN

9999829858

11/08/26

1110

ICONTESTED

Bo7

(Civil

[EX.COMM./435/2023

17/08/23

10YO APARTMENTS|
INVESTMENTS LLP VS,
UATINDER PAL SINGH]
[HUF

[RAJNISH
[RANJAN

9999829858

11/08/26

logo

ICONTESTED

158

ISH. MUKESH KUMAR, DISTRICT]|
WUDGE, COMMERCIAL COURT

ICENTRAL

[COURT ROOM 309

ICS (COMM)

ICS (COMM)/725/2025

02/07/25

[RUCHIKA AGARWAL Vs
IKRISHAN PAL SINGH

{Anirudh Gupta

0811993041

14/08/26

ko8

F IContested/Decreed

[COURT ROOM 309

OMP (I) (COMM)

IOMP
((COMM.)/425/2026

(D)

08/04/26

DANA SMALL FINANCE
[BANK LIMITED Vs Deepak|
[Kumar

Ojasvi Sharma

8505853818

27/08/26

41

F IContested/Disposed




DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME V

REGISTRATIO RESPONDENT NAME
N

ADVOCATE DATE
MOBILE DECISION
NUMBER

OFDAYS FOR DISPOSALWHETHER

PRE-

INSTITUTION (CONTESTED

NATURE
DISPOSAL

MEDIATION SETTLED)

TOOK PLACE

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR
DECREE  EXECUTI

ON OF

ICOURT ROOM 309 OMP (COMM) (OMP (COMM.)/32/2026  |09/04/26 ISHAL MEGA MARTAjay Kohli 9910040471 [31/08/26 144 IContested/Plaint
[PVT. LTD Vs AURADECOR| returned
[PVT. LTD
12  [SH. LAL SINGH, DISTRICT JUDGE,CENTRAL ko1 ICS (COMM)/ 412/2026 07-04-2026 ISTATE BANK OF| l05-08-2026 120
ICOMMERCIAL COURT [[INDIA Vs BRAHAMJEET
ISINGH
ko1 ICS (COMM)/ 1085/2025 09-10-2025 ISHRI BISHAN SAROOP| 07-08-2026 02
[BHARDWAJ Vs SHRI
ISUSHIL UDAR
o1 ICS (COMM) 97/2026 24-01-2026 IOPTIMAL MEDIA| [10-08-2026 198
ISOLUTIONS A DIVISION|
OF TIMES INTERNET]
[LTD Vs MS BLACK]|
IMANGO INDIA DESIGNS|
ko1 ICS (COMM) 660/2026 05-06-2026 MANOJ KUMAR| 10-08-2026 166
[BHARTIYA Vs Sun
IAnodising Pvt Ltd
ko1 ICS (COMM)/ 552/2025 [17-05-2025 [YOGESH 18-08-2026 58
IAGGARWAL Vs MUNICIP
AL CORPORATION OF|
[DELHI
lho1 ICS (COMM)/ 1220/2025 [19-11-2025 [IDEVESH SINGH Vs VED| 19-08-2026 273
[PRAKASH MITTAL AND|
ISONS
ko1 ICS (COMM)/ 1347/2025 19-12-2025 ikas Verma Vs Municipal| 25-08-2026 249
ICorporation of Delhi
13 |[SH. RAKESH PANDIT, DISTRICTICENTRAL ho2 ICIVIL. CASE ICS(COMM)/313/2025 [Suprajit [19.03.2025 19.08.2026 [Yes ICS(Comm) [Decree INA IContested [Recovery  of|
WUDGE, COMMERCIAL COURT [Engineering Ltd) IMoney
[Vs Toheed Prop
ko2 ICIVIL. CASE ICS(COMM)361/2025 Varahmurti  Vsf29.03.2025 25.08.202 Yes ICS(Comm) [Decree INA IContested [Recovery  of|
[Konarkee Fire Money
ko2 ICIVIL. CASE ICOUNTER CLAIM/33/2025|Konarkee  Firel19.07.2025 125.08.2026 Yes ICS(Comm) [Dismissed INA IContested [Recovery  of|
[Vs Varahmurti Money
ho2 ICIVIL. CASE ICS(COMM)/839/2025 |[Ankit Kansal Vsj24.07.2025 14.08.2026 [Yes ICS(Comm) [Decree INA IContested [Recovery  off
[Rajeev  Kuma Money
[Mahajan
ko2 ICIVIL. CASE I(CS(COMM)/2129/2022 [Plantinex Dbj07.09.2022 11.08.2026 [Yes ICS(Comm) [Dismissed INA IContested [Recovery  off
alves Vs Money
[Manglam
[Furnishing
14 [SH. ASHUTOSH KUMAR, DISTRICI|WEST
WUDGE (COMMERCIAL COURT)
ICANARA BANK VsSANJAY . .
ICS ICS (COMM)/84/2026 21-01-2026 IBRIJESH AND ANR AGGARWAL(P), 0811179171 [31-08-2026 222 [Yes IDECREE il il
15 [MS. PREETI AGARWAL GUPTA,WEST
[DISTRICT JUDGE (COMMERCIAL VAT ENTERPRISES VS
ICOURT)-02 ((CS COMM) 86/2024 130-01-2024 ICHANDAN ANDDhruv Dwivedi 9999653945 [22-11-2025 [292 DAYS es ICONTESTED INIL INIL
ICHANDAN




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

VIVEK CHANDELA VS

((CS COMM) I511/2023 08-07-2023 IANKIT JAIN 28-11-2025 69 DAYS es ICONTESTED INIL INIL

16 [SH. RAGHUBIR SINGH, DISTRICT|WEST

WUDGE (COMMERCIAL COURT)-03 [DISMISSED ON|

ICS (COMM)/209/2024 45352 I3s Pharma Vs Sa Parmacy 146251 1899 IMERITS

[BANK OF BARODA Vs

ICS (COMM)/625/2025 145863 IMOHIT SHARMA

46245 1382 IDECREE

[State Bank Of India Vs

ICS (COMM)/688/2025 45883 UYOTI 146265 1382 IDECREE

h7  [SH. SANJEEV AGGARWAL,WEST SH.  ANIL AGGARWAL 0810838189 INil INil
IDISTRICT JUDGE (COMMERCIAL IPROP. M/S SHREE SAISUBHASH
[COURT) 401/2021 RAM TRADERS VS CHAWLA
ISHAHENSHA
ICS (COMM) 16/09/21 [ENTERPRISES AND ORS l01/08/26 1780 INA IPLAINT RETURN
0899951648 INil INil

[M/S DUROJ INFRA PVT]
465/2026 LTD Vs PARAMJEETEEEgif
[KAUR

ICS (COMM) 08/06/23 l03/08/26 1152 INA IDECREED
10910454141 INil INil

M/S SUNRISE]|
26/2025 [ENTERPRISES VS MRSI?&E{%HARA
IAJAY KUMAR

ICS (COMM) lo/01/25 l05/08/26 2 INA IDISMISSED
10650174584 INil INil

ISANJAY KUMAR VS M/S|
29/2022 ISIMPLEX [Samrat Senguptal
[INFRASTURTURES LTD.
ICS (COMM) l04/01/22 06/08/26 1675 INA IDECREED
[7503710142 INil INil

ZIRCON EXPORTS PVTSHREY
623/2025 ]];EII)LDCO\I/\IS RISHABHDH ADHEECH

ICS (COMM) 24/07/25 l07/08/26 1379 INA IDISMISSED

F— — . .
PRIVATE LIMITED VS 9990899799 il il
BALAJT TYRE

53/2022 PLAZATHROUGH  ITs| ANKAJ

ICS (COMM) 1/10/22 PI},%EI}IETOR MR. ANKIT) 14/08/26 1383 INA IDECREED

8595653336 [Nil INil

[MS CAPITAL INDUSTRIAL|
676/2026 [ENTERPRISES VS MS PSCHARIT GOYAL
[ENTERPRISES AND ANR
IMISC DJ 01/07/26 17/08/26 u7 INA IDISMISSED

IRESH TYAGI Vsl 10212010299 INil INil
INAVEEN PAL SINGHMANOJ
[PROPPRIETORSHIP  OFKHATRI
ICS (COMM) 20/01/25 M/S ELTEK CIRCUITS 18/08/26 575 INA IDISMISSED
M/S OBEROI PAINTS| 8595653336

[PRIVATE LIMITED VS|
420/2025 /s ADVENTCHARIT GOYAL

ICS (COMM) 17/05/25 [ENTERPRISES AND ORS 18/08/26 k58 INA IDISPOSED

8377998979 INil INil

48/2025

INil INil

M/S POINT FOOTWEAR)
b74/2023 PVT  LTD VS M/SRATERY
JASHIRWAD FOOT CARE

ICS (COMM) 16/10/23 20/08/26 1039 INA IDECREED

SARA HEALTH CARE PVT] 0811267045
LTD VS RAJASTHAN
EDICAL SERVICES LERAJ GUPTA

ICS (COMM) l03/02/26 [CORPORATION LTD 29/08/26 207 INA IPLAINT RETURN

INil INil

129/2026




DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADV

REGISTRATIO RESPONDENT NAME
N

ADVOCATE DATE
MOBILE DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-

NATURE
DISPO!

OFDATE OFNUMBER ACT
O OF DAYSSECTION

NUMBER INSTITUTION (CONTESTED [0)232(0)28
MEDIATION SETTLED)
TOOK PLACE
ASIM WIRE 9312589745 INil INil
MANUFACTURING
544/2026 PRIVATE LIMITED VS
IMISC DJ ho/05/26 [RAVI SHANT 1/08/26 ioq INA ALLOWED
18 [SH. RAJ KUMAR TRIPATHIWEST [INIL
IDISTRICT JUDGE (COMMERCIAL/
ICOURT)
19 IVACANT/SH. PRASHANT KUMAR,WEST
IDISTRICT JUDGE (COMMERCIAL/ ISH SHIV BALAK|
ICOURT) ICS (COMM)/193/2020 ICS (COMM)/193/2020 25-07-2020 IGOSWAMI Vs SH PANKAJ| 14-08-2026 [PLAINT RETURNED
[PURI
M/S TRANSLINK]|
[LOGISTICS PVT. LTD. Vs|
ICS (COMM)/672/2022 ICS (COMM)/672/2022 24-08-2022 M/S GLASS HOUSE AND 06-08-2026 [DECREE
IOTHERS
IMS LAADRO GC PVT LTD|
ICS (COMM)/5849/2024 ICS (COMM)/5849/2024 06-12-2024 s MS RIMS INDIA PVT| 18-08-2026 IDECREE
[LTD
[USHA DEVI Vs|
[FINANCIAL SOFTWARE|
ICS (COMM)/527/2025 ICS (COMM)/527/2025 01-07-2025 IAND SYSTEMS PRIVATE 131-08-2026 IDECREE
[ILTD AND ANR
20 [SH. ANIL KUMAR SISODIA,NEW DELHI INIL
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-01/SH. PULASTYA|
[PARAMCHALA, DISTRICT JUDGE
I((COMMERCIAL COURT)-01
21 [SH. ASHUTOSH KUMAR, DISTRICTINEW DELHI INIL
WUDGE, COMMERCIAL COURT/SH,|
ISANJAY KHANAGWAL DISTRICT]
WUDGE (COMMERCIAL COURT)
22 [MS. DEEPALI SHARMA, DISTRICTIINEW DELHI
WUDGE (COMMERCIAL COURT)-03 M/S TRANSLIN! INOT ICS
ISUIT FOR RECOVERY ICS (COMM.)/300/2024 0/03/2024 [LOGISTICS PVT LTD VsSh. K.L.Mishra IAVAILABLE 10/08/2026 1863 IYES [DECREED INO INO (COMM.)/300]
[Ms Manan Granites Pvt Ltd /2024
[BAL KRISHAN KAILASH]|
IOBJECTION UNDER SECTION 34| ICHANDER MOGA Vs h Kumar| IALLOWED/SET IOMP
OF ARBITRATION &OMP (COMM.)/136/2022 [26/08/2022 [DISTRICT MANAGERDu'Sh ant Singh 0811433704 [18/08/2026 1453 INO ASIDE INO INO (COMM.)/136
ICONCILIATION ACT [FOOD CORPORATION OF| Y’ & 2022
INDIA
[FOOD CORPORATION OF|
(OBJECTION UNDER SECTION 34| .
20 IOF ARBITRATION &ARBTN/1243/2022 13/10/2022 INDIA Vs M/S _BALSh. Rajee 0810194858 [18/08/2026 1405 INO ALLOWED/SET INO INO IARBTN/1243//
[KRISHAN KAILASH|Sharma IASIDE 2022
ICONCILIATION ACT
ICHANDER
IOBJECTION UNDER SECTION 34| [UNION OF INDIA Vs| IOMP
OF ARBITRATION &OMP (COMM.)/79/2025 131/05/2025 ISIDDHARTHA METALMs. Ekta Dhama 9868224037 [24/08/2026 k50 INO [DISMISSED INO INO (COMM.)/79/
ICONCILIATION ACT [FABRICATORS 2025
SUIT FOR RECOVERY CS(COMM.)/110/2021  |i5/03/2021  AURAV ~KUMAR ~ VsSh. ~ Siddharthog oc61000 las/08/2026 108 IVES IDISMISSED INO NO (CCSOMM )/110
. 5/03, ISPACE TURTLE PVT LTD [Mehta o 4 5. 989 Jsoo
23 [SH. NARESH KUMAR MALHOTRA,SOUTH
[DISTRICT JUDGE(COMMERCIAL . [PARTLY .
R, IN' S Associates Pvt Ltd VsSh. M TARIQUE Suit fon
ICOURT) 12, New Court Block-I (Civil Suit ICS (COMM)/103/2024 02-03-2024 [Rahul Bhambri SIDDIQUI 10811202991  |03-08-2026 1884 [Yes E]ECREED/DISMISS INA INA Recovery
s [Raj Singh Malik Vs Jitender{Sh. RAJESH| Suit for
12, New Court Block-I (Civil Suit ICS (COMM)/90/2024 23-02-2024 Fharma KHARI 0711331124  |05-08-2026 1894 [Yes [DISMISSED INA INA Recovery




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME V ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)232(0)28
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
IM/s Buniyad Realty Ltd VsSh ISHAANI [PARTLY Suit forl
12, New Court Block-I (Civil Suit ICS (COMM)/177/2024 [10-04-2024 IM/s Shree Krishna Exports|~; 0910009277 |08-08-2026 B850 [Yes [DECREED/DISMISS [NA INA
lpvt Ltd ICHAWLA ED IRecovery
Delhi Furniture Companysh INDER| ISuit forl
12, New Court Block-I (Civil Suit ICS (COMM)/232/2024 [10-05-2024 [Pvt Ltd Vs Neerajq 0891711075  [11-08-2026 1823 [Yes [DISMISSED INA INA
SINGH IRecovery
IChaudhary And Anr
/s Webkul Software Pvt| h KAPIL ISuit forl
12, New Court Block-I (Civil Suit ICS (COMM)/124/2024 13-03-2024 ILtd Vs M/s Meetanshif,,’ 10811370721  [14-08-2026 1884 [Yes [DISMISSED INA INA
. 'ADAV [Recovery
[Technologies Llp
24 |[SH. SAURABH KULSHRESHTHA,SOUTH INIL
[DISTRICT JUDGE, COMMERCIAL
ICOURT/ MS. ANURADHA SHUKLA|
[BHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT)
25 |[SH. BALWANT RAI BANSAL,SOUTH INIL
[DISTRICT JUDGE, COMMERCIAL
ICOURTSH. SANDEEP YADAV
26 |[SH. SUDESH KUMAR, DISTRICT[SOUTH IMUNICIPAL
WUDGE(COMMERCIAL COURT) [Under Section|
. ICORPORATION OF DELHISHIKHAR
129, New Court Block-II (Commercial (OMP (COMM.) 41/2022 0-07-2022 VS  M/S INDCARE AND|KHARE 011-6634444 (08.08.2026 470 INO Contested 3 3 4 of A &
|Act
[KARMA
ISUIT UNDER
. [RAMA SALES Vs IORDER
129, New Court Block-IT ICommercial ICS (COMM.) 408/2025 130-08-2025 INANDA PHARM RAHUL GARG (9999350250 [22.08.2026 1357 IYES IContested o F IexxVIT
IRULE 5, CPC
ISAMRAT BEHL PROP,
. ISAMRAT BEHL'S| ISUIT FOR|
29, New Court Block-IT ICommercial ICS (COMM.) 630/2022 09-11-2022 PHOTOGRAPHY Vs IAMIT KHANNA 0811422656 [27-08-2026 1387 IYES Contested = F RECOVERY
IGARG VILLAS PVT. LTD.
IGARG VILLAS PVT. LTD. ICOUNTER
. S SAMRAT BEHL/AMIT 9958056667, ICLAIM OF CS|
129, New Court Block-IT ICommercial ICS (COMM.) 251/2023 20-04-2023 PROP. M.S SAMRATAGGARWAL bo17282151 27-08-2026 1225 INA IContested o I (COMM.)
[BEHL'S PHOTOGRAPHY 630/2022
V7> VIVAZ
ICONSULTING AN DP ARTHO
: ) e [TRADING PVT. LTD. VS 0718075818, | o | | SUIT  FOR|
129, New Court Block-II ICommercial ICS (COMM.) 461/2022 16-08-2022 IBHARAT HEAVYBHATTACHARY9818445491 29-08-2026 1474 IYES Contested RECOVERY
[ELECTRICAL LIMITED)
Iroparon an
g ) L RAJAT GUPTA VS |MUDITA 9873906312, § i SUIT  FOR|
129, New Court Block-II ICommercial ICS (COMM.) 347/2022 130-05-2022 IMAHARAJ SINGH SHARMA 818281779 131.08.2026 1554 IYES IContested RECOVERY
27 [VACANT/SH. LOKESH KUMARSOUTH [[vy Entertainment Private| ISuit fon
[SHARMA, DISTRICT [Limited Vs Kajalben| [Permanent/M
WUDGE(COMMERCIAL COURT) 4o, New Court Block-IT ICommercial ICS (COMM)/447/2024 19-09-2024 Kinjalben) NaginbhaiSh“Shn Juneja (9818837777 (03-08-2026 83 F [Dismissed o - landatory
Maheriya [njunction.
28 |[MS RAVINDER BEDI, DISTRICT[SOUTH-EAST M/S EXPRESS HOUSE
PUDGE(COMMERCIAL COURT) [KEEPER PVT LTD. VS.F’IRDESH
18 BLOCK 1 ICS COMM 217/22 44600 ENICE MAINTENANCEBIDHURI 0711859466 146244 1644 IN/A [DISMISSED [10.08.2026 [N/A
[LLP
M/S TECHNO|
[EASYCRETE PVT LTD. VS,MUKESH
ICS COMM 64/19 43552 HARBEL SINGH ANDKUMAR 0711694968 46252 2700 IN/A [DISMISSED 18.08.2026 [N/A
ISONS




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

IL.G. ELECTRONICS INDIA|
CS COMM 773/23 Us157 PVT LTD. VS. MANISH
ISAHA

aveen

Chandra(p), ~ [V/A K6258 1ot IN/A IDECREE 24.08.2026 [N/A

[KALYAN JAGOTRA VSDHANESH

(OMP (COMM) 54/24 15478 [UNION OF INDIA RELAN 9910247777

146265 787 IN/A [DISMISSED 131.08.2026 [N/A

29 [SH. LALIT KUMAR ISOUTH-EAST
[LD. DJ COMM-02, DJ-COMM-2,
ISAKET COURTS, NEW DELHI. [BHUSHAN  DEALMARK]
4 ICommercial Suit ICS (COMM)/601/2025 24.07.25 IPVT. LTD. Vs GUNEET]
[SINGH SETHI

[HIMANSHU

IGARG IN/A 07.08.26 1379 IYES IDECREED o o

[UNION BANK OF INDIASUNIL
s GAJVI MEENA ICHOUDHARY

Z

ICS (COMM)/115/2026 [10.02.26 /A 08.08.26 179 IYES [DECREED 3 -

[LAXMI RAI Vs SUNILRAJENDRA

ICS (COMM)/91/2025 29.01.25 IKUMAR SINGH YADAV

IN/A 12.08.26 560 IYES IDECREED - -

IMIS QUALITY AUSTRIA|
ICENTRAL ASIA PRIVATEVINEESH
ICS (COMM)/827/2025 10.10.25 [LIMITED Vs MISTYAGI IN/A 19.08.26 1313 IYES IDECREED o -
IAUTOLINE INDUSTRIES|

[LIMITED

[Shilpkar India Designers|

nd contractors private|
imited Vs Buildcon
IDevelopers

ICS (COMM)/1019/2025 12.12.25 IASHOK KUMAR|N/A 25.08.26 256 IYES [DISMISSED

30 |[MS. VRINDA KUMARI, DISTRICT[SOUTH-EAST

WUDGE(COMMERCIAL COURT) idOUU}'{IEIPAL DELHI|

[20 ICS(COMM) 134/2019 07.06.2019 ICORPORATION V/S M/S|
ICREATIVE PRESS AND|
[PUBLICITY

[PROMILA 08111069 [DISMISSED ON|
KAPOOR b5 [11.08.2026 2622 INO MERITS

ISOUTH DELHI|
[MUNICIPAL
ICS(COMM) 136/2019 07.06.2019 ICORPORATION V/S M/S|
ICREATIVE PRESS AND|
[PUBLICITY

[PROMILA 08111069 [DISMISSED ON|
KAPOOR s [11.08.2026 2622 INO IMERITS

ISOUTH DELHI|
[MUNICIPAL
ICS(COMM) 135/2019 07.06.2019 ICORPORATION V/S M/S|
ICREATIVE PRESS AND|
[PUBLICITY

[PROMILA 08111069 [DISMISSED ON|
IKAPOOR b5 13.08.2026 12624 INO IMERITS

ISOUTH DELHI|
UNICIPAL
ICS(COMM) 144/2019 01.07.2019 ICORPORATION V/S M/S|
ICREATIVE PRESS AND|
[PUBLICITY

[PROMILA 08111069

KAPOOR s 13.08.2026 12624 INO [DECREED

31 |[DR. RAKESH KUMAR, DISTRICTSOUTH-EAST
WUDGE(COMMERCIAL COURT) Ms Indospirit Distribution|
21 ICommercial suit ICS (COMM)/2509/2024 45475 [Limited Vs Tajinder SinghKaran Gupta(P), 9729202222 46237 762 - -
adhawan




DISTRICT

COURT ROOM

CASE TYPE

ICommercial suit

CASE NO.

ICS (COMM)/383/2025

DATE

OFPETITIONER NAME V

REGISTRATIO RESPONDENT NAME
N

u5782

ISH VISHWAS SINGHA
[PROPRIETOR OF M/S|
IANALCO INDIA CO Vs
IM/S NEO TECHNOFIELD|
ICOMPANY AND ORS

SHALU
KARDAM(P),

ADVOCATE
MOBILE
NUMBER

9811041494

DATE
DECISION

146246

OFDAYS FOR DISPOSALWHETHER

k64

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

OFDATE OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI
ON OF

IMS. NEELAM SINGH

ISOUTH-EAST

[22

ICommercial Suit

ICS (COMM)/289/2022

k4641

ISUSHMA MITTAL Vs
WATAV SUDHAR SAMITI

[PAWAN
IKUMAR
IMITTAL

(Contested

131-08-2026

1624

IYES

ICONTESTED

ICommercial Suit

ICS (COMM)/442/2025

45800

ISTAR POWER \E
IMOHAMMED HAMID

[Rahul Malhotra Contested

131-08-2026

K65

IYES

ICONTESTED

133

[MS. NEERA

ICOURT)

BHARIHOKE,SOUTH-EAST
[DISTRICT JUDGE(COMMERCIAL

23

(COMMERCIAL CASE

ICS (COMM)/88/2024

12-02-2024

Man Machine Car Care Pvi
[Ltd Vs Shilpi Jain

SHWETA
[TTWARI

8368180177

01-08-2026

ooz

[DECREED
ICONTESTED

U/S 34

ICS (COMM)/3786/2024

18-10-2024

IM/S SANCHAR WIRELESS|
ICOMMUNICATIONS LTD.
s M/S P. COM
SOLUTIONS PVT. LTD.
JAND ORS.

SHARMA

IGHANSHYAM

9990087878

13-08-2026

1665

IDISPOSED/CONTES

[TED

ICOMMERCIAL CASE

ICS (COMM)/11/2025

10-01-2025

IMR. AJAI  SHANKER|
[TRIPATHI Vs DIOS|
ILIFESCIENCES PVT. LTD.

AIN

IMRS. VIKAS

10911331276

17-08-2026

585

IDECREED/CONTES

[TED

(COMMERCIAL CASE

ICS (COMM)/516/2025

01-07-2025

ISH. BALVINDER SINGH]
s SH. VEER RAJU|
[KANAKAM

INARESH
IGUPTA

0811360477,9
212200477

05-08-2026

ko1

IDECREED/CONTES

TED

ICOMMERCIAL CASE

ICS (COMM)/790/2025

[26-09-2025

ISUDHA JAIN PROP. M/S|
[FROOTI ELECTRONICS Vs|
IM/S A.K. ENTERPRISES|
IJAND ORS.

IADITYA JAIN

8383953944

29-08-2026

38

IDISPOSED
ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/921/2025

l15-11-2025

ISTATE BANK OF INDIA V|
EENA PANWAR SOLE|
[PROP. PERRI BERRI TOYS

VARUN
I(CHANDIOK

R9818365119

[12-08-2026

71

IDECREED/CONTES

[TED

134

[SH. TARUN SAHRAWAT, DISTRICTSOUTH-EAST

WUDGE(COMMERCIAL COURT)

30

(CS(COMM)

ICS (COMM)/394/2023

26-04-2023

[KOHINOOR RIBBON|
[FACTORY PRIVATE|
ILIMITED Vs M/S P AND G|
[ENTERPRISES  PRIVATE|
ILIMITED

IARVIND GUPTA|/9811317311

20-08-2026

1221

IN/A

[DECREED

IN/A IN/A -

ICS(COMM)

ICS (COMM)/3646/2024

02-09-2024

iolescent Venture And Anr|
Vs Soothe Health Care Pvi
[Ltd And Ors

JASWINDER

9873400656

25-08-2026

IN/A

IDECREED

IN/A IN/A

ICS(COMM)

ICS (COMM)/294/2025

09-04-2025

IM/S Soothe Health Care|
[Pvt LTd Vs Violescent]
enture

AYUSH

9899096069

25-08-2026

O3

IN/A

IDISMISSED

IN/A IN/A

135

[MS VEENA RANI,

WUDGE(COMMERCIAL COURT)

DISTRICTSOUTH-EAST

INIL

56

ISH. DEVENDER KUMAR, DISTRICT[EAST

WUDGE (COMMERCIAL COURT)

209

RECOVERY

189/2021

[25-10-2021

ROHIT KR. GUPTA VS|
[VINAY KR. PANDEY

MAHESH
IKUMAR

IRACHIT ~ AND|

22-08-2026

1762

ICONTESTED

INIL INIL

209

RECOVERY

180/2024

05-06-2024

SUSHMA SHARMA VS,
IM/S KEEP IN TOUCH|
IMARKETING PVT.LTD.

JEETENDER
IGUPTA
IABHAY

VS’NIL

14-08-2026

Boo

ICONTESTED

INIL INIL




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT

REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)232(0)28
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
[KUMAR
[209 [RECOVERY 74/2025 [10-03-2025 gdg%l{RANANg%I VS‘VIQ‘SHW%JIE}E};TAKNIL 21-08-2026 529 [YES ICONTESTED [NIL NIL
[KALRA
IGOEL TRADERS VS. M/Segg(IISTHT Vs
[209 IRECOVERY 103/2025 01-04-2025 IARY INFRATECHLOKESH ‘INIL 25-08-2026 511 IYES ICONTESTED INIL INIL
PVT.LTD. ISHARMA
ISUCHITA DIXIT|
[209 IRECOVERY 123/2025 [19-04-2025 STATE BANK OF INDIAVS Y.M.NIL 07-08-2026 u75 IYES ICONTESTED INIL INIL
[VS. SURAJ
IGAUTAM
[PANKAJ GUPTA  VSUJYOTSANA VS,
209 [RECOVERY 257/2025 [10-09-2025 [LOCKSIS DIGITECHDINESH INIL 07-08-2026 1331 [YES ICONTESTED INIL INIL
[[NDIA PVT. LTD. ISHARMA
IM/S SHIVA ASPHALTICDEEPAK JAIN|
209 [RECOVERY 1311/2025 [15-11-2025 [PRODUCTS PVT.LTD. VS.,VS. AMITNIL 17-08-2026 1275 IYES ICONTESTED [NIL [NIL
[RAJ KR. SACHDEVA TANWAR

137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST INIL
JUDGE (COMMERCIAL COURT)

138 [|SH. GORAKH NATH PANDEY,NORTH EAST

[DISTRICT JUDGE (COMMERCIAL)- Nitin Rastosi Vs Shaili INo
o1 C.S. (COMM) 148/2025 01-12-2025 Tyagi 8! F - 18-08-2026 F F ICONTESTED [Execution |-
yagl ffiled till datej
INEET KUMAR| INo
IAGGARWAL PROP OF MS| .
C.S. (COMM) 46/2026 [19-05-2026 MAFHA LAXMI METALS Vs F 21-08-2026 F F ICONTESTED gﬁ:e;;litll]o(?ate—
IABDUL SAMI
ISTATE BANK OF INDIA Vs| No
IC.S. (COMM) 56/2026 02-06-2026 . - - 11-08-2026 F F ICONTESTED [Execution |
[Ravi Kumar Sharma .
ffiled till datef
201, New Building KKD
[BUDH PRAKASH Vs M/S| [No
IC.S. (COMM) 91/2024 [10-09-2024 INDASO CONSTRUCTION}- F 14-08-2026 F F ICONTESTED [Execution |
[PVT LTD ffiled till datej
IM/s Delta computer Vs| No
IOMP (COMM) l01/2026 05-05-2026 8 — 22-08-2026 F F ICONTESTED [Execution [
[TATA CAPITAL -
ffiled till datej
Zubaida Khatoon Vs M/s| INo
IOMP (COMM) 02/2026 23-05-2026 IReliance Jio  Infocomm{- — 05-08-2026 F F ICONTESTED [Execution |
[Limited ffiled till datej
139 [SH. PRITAM SINGH, DISTRICTSHAHDARA 1301, New Court Building,CS(COMMERCIAL) [Execution 19-12-2024 12-08-2026 1601
WUDGE (COMMERCIAL COURT) ISHD/KKD/Delhi (Comm.)/272/2024
IL S Solanki Vs arun kumar|
erma IANU SOLANKI 9158908720 FNO ISATISFIED INIL INIL
301, New Court Building,CS(COMMERCIAL) ICS (COMM)/650/2024 20-12-2024 [PROPRIETOR OF SHREE| 29-08-2026 617
ISHD/KKD/Delhi [HARI JEWELLERS Vs M/S|
ICEE AAR SOLUTIONS
[ENTERPRISES THROUGH|
[TS DIRECTOR CEO IL.C.Rajput 10711062084 YES IDISMISSED INIL INIL
1301, New Court Building,CS(COMMERCIAL) ICS (COMM)/126/2025 28-02-2025 [UMESH JOSHI 21-08-2026 539
ISHD/KKD/Delhi
[BANK OF BARODA Vs
IMohd Shahfaiz 10910568669 IYES IDECREED INIL INIL




DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME V

REGISTRATIO RESPONDENT NAME
N

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-

INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR

DECREE

EXECUTI
ON OF

01, New Court Building,CS(COMMERCIAL) ICS (COMM)/581/2025 04-10-2025 03-08-2026 1303
HD/KKD/Delhi
[MS DEEPTI GUPTA Vs S
JAND S Enterprises [VIDIT GUPTA 9910995511 IYES IDECREED INTL INIL
01, New Court Building,CS(COMMERCIAL) IOMP (COMM)/9/2026 24-04-2026 20-08-2026 118
ISHD/KKD/Delhi
ISHRI GAURAV KASHYAP| [DISMISSED AS|
s THE ASARSH COMOHIT [NON-
IOPERATIVE URBAN ICHAURASHIYA 7299200008 INO [MAINTAINABLE INIL INIL
4o |[SH. VIPIN KUMAR RAI, DISTRICTISHAHDARA ICommercial
WUDGE, COMMERCIAL COURT/MS|
[KIRAN BANSAL, DISTRICT JUDGE,|
I((COMMERCIAL COURT) IMS MADHAV MEDICOSRAVINDER [Execution [Execution
IROOM NO 208 ICS (COMM)/657/2022 23/11/2022 s MS NULIFE CARE IKUMAR 9212412477 |08/08/2026 #NAME? IYES IDECREED ot filed ot filed
Commercial
[PAKSON INDIA PVT. LTD,|
[TROUGH ITS AR VsJUSNEET [Execution [Execution
JROOM NO 208 ICS (COMM)/285/2023 29/05/2023 ISRAJAN JAIN ISINGH KOHLI 9999631964 [25/08/2026 #NAME? IYES IDECREED ot filed ot filed
Commercial
[Execution [Execution
[ROOM NO 208 ICS (COMM)/72/2024 25/01/2024 IMansoor Razi Vs Jai Ram |SUMAN VERMAQ350142051 |29/08/2026 #NAME? IYES IDECREED Inot filed ot filed
(Commercial
INiraj Kumar Vs Smt RuchiNEELAM [Execution [Execution
[ROOM NO 208 ICS (COMM)/183/2024 20/03/2024 |And Others IMALIK 17303296156 |03/08/26 #NAME? IYES IDECREED ot filed ot filed
Commercial
IM/S A TO Z CARGO|
OVERS PRIVATE
[LIMITED Vs InternationalSWADESH [Execution |[Execution
[ROOM NO 208 ICS (COMM)/497/2024 20/09/2024 [Tractors Limited [BANSAL 0899848679 [31/08/2026 #NAME? IYES IDECREED ot filed ot filed
ICommercial led  mot hle
Sanjay Kumar Jain VSJATIN [Execution |[Execution
IROOM NO 208 ICS (COMM)/640/2024 18/12/2024 Neeraj Kumar Jain IAGGARWAL 19953283177 |07/08/2026 #NAME? IYES IDECREED not filed Inot filed
ICommercial
JAR AGENCIES Through its|
[Proprietor Raju Gupta Vs| [Execution [Execution
IROOM NO 208 ICS (COMM)/111/2025 22/02/2025 Maya Saree Mahal S.K. SINHA 17428314365 [22/08/2026 #NAME? IYES IDECREED not filed ot filed
ICommercial
IKING TEXTILES VsSUDHANSHU [Execution [Execution
IROOM NO 208 ICS (COMM)/354/2025 [28/05/2025 ICASTAM JEANS IGOEL 0958552978 [19/08/2026 #NAME? IYES IDECREED ot filed  not filed
ICommercial ISHRI NITESH KUMAR)
[PROP OF Ms DELHI CARE|
ISYSTEM Vs MSMOHD.
[HOSPIMED LIFEISHRAFIL [Execution [Execution
IROOM NO 208 ICS (COMM)/494/2025 11/08/2025 ISCIENCE IANSARI 10910558377 |05/08/2026 #NAME? IYES IDECREED not filed Inot filed
ICommercial
(Canara Bank Vs Hrishikesh| [Execution [Execution
IROOM NO 208 ICS (COMM)/678/2025 l02/12/2025 [Roy IAMIT GUPTA 9810224624 |03/08/2026 #NAME? IYES IDECREED Inot filed ot filed
ICommercial
[Execution [Execution
JROOM NO 208 ICS (COMM)/170/2026 |28/03/2026 IBank of Baroda Vs Sanjay [UMESH JOSHI 9910568669 |06/08/2026 #NAME? IYES IDECREED ot filed  [not filed
41 [SH.RAMESH KUMAR, DISTRICTSHAHDARA 1303, New Court Building,CS (COMMERCIAL )
WUDGE, COMMERCIAL COURT/SH,| ISHD/KKD/Delhi
ISANJAY SHARMA-II, DISTRICT]
WUDGE, COMMERCIAL COURT IM/S RVS ASIA VS ANISHASHAMA
ICS(COMM) 162/2025 27.01.2025 PJAIN & ANR GGARWAL 8456214587 |08.08.2026 58 INO IDECREED INA INA




DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCATE

REGISTRATIO RESPONDENT NAME
N

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION
/N OFFOR
DECREE  EXECUTI
ON OF

03, New Court Building,CS(COMMERCIAL)
HD/KKD/Delhi
M/S A TO Z CHEMICALSPRAVEEN
ICS(COMM) 259/2025 04.03.2025 VS PRAVEEN AGGARWAL AGGARWAL 8451245698 [20.08.2026 534 INO IDECREED INA INA
1303, New Court Building,CS (COMMERCIAL ) ICS(COMM) 170/2026 06.02.2026 IANKUR 0811126091  [22.08.2026
ISHD/KKD/Delhi SINGHAL
EBCLICK DIGITAL
[PRIVATE LIMITED VS|
SHAHNAWZ AHMED 197 INO IDECREED INA INA
4z [SH. PAWAN KUMAR MATTO DJSHAHDARA
(COMM-04)
{Anil Kumal| [KAMALJIT [Execution
(Goyal Vs Dalip| ISINGH ot filed till
1304 ICOMMERCIAL ICS (COMM)/20/2024 [Chand Sharma 09-01-2024 RANOT(P), 0818302828 [10-08-2026 044 DAYS F DECREED idate
43 [SH. DEVENDER KUMAR JANGALA NORTH-WEST
IDISTRICT JUDGE, COMMERCIAL
ICOURT Kuo6 (Civil [P. K. ALUINFRA PVT. LTD,|
s MAHAGUN REAL
ICS (COMM.)/391/2021 07-08-2021 |[ESTATE PVT. LTD. 01-08-2026 IDISMISSED _ [Contested
ISAKIMUDDIN SARKAR Vs|
ICS (COMM.)/854/2022 22-10-2020 IALIKUL HAQUE AND ARN| 19-08-2026 IDISMISSED __ |Contested
[PUNJAB NATIONAL|
BANK Vs M/S ANGEL|
ICS (COMM.)/336/2023 01-05-2023 IDIAGNOSTICS 101-08-2026 IDECREED IContested
44 [SH. MANISH GUPTA, DISTRICTINORTH-WEST INIL
WUDGE, COMMERCIAL
ICOURT,.SH.VINOD YADAV,)
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
5 [SH. JAGDISH KUMAR, DISTRICTINORTH NIL
WUDGE, COMMERCIAL COURT
46 [VACANT/SH. SHAILENDERNORTH NIL
IMALIK, DISTRICT]
WUDGE(COMMERCIAL COURT)
l47  [SH. RAJ KUMAR, DISTRICT JUDGHSOUTH WEST /s THREE VER
(COMMERCIAL COURT-01 IMARKETING PVT LTD VSAYUSHI
1603 ICOMMERCIAL SUIT OMP (COMM) 23/25 15.12.2025 /S TRAVEL RETAILSHARMA 8130153353 [08.08.2026 210 INIL IDECREED INIL INIL INIL
ISERVICES PVT LTD
IAJIT KUMAR Vs M/S MSD|
1603 ICOMMERCIAL SUIT ICS(COMM) 613/25 [11.11.2025 [FAMILY RESTAURANTC’HAUDHARY IN/A [13.08.2026 270 NIL IDECREED [NIL INIL [NIL
IAND ORS
[UNION BANK OF INDIAKESHAV
1603 ICOMMERCIAL SUIT ICS(COMM) 396/25 22.03.2025 s M/S INDO REMEDIES| 10999626126 [19.08.2026 515 INIL IDECREED INIL INIL INIL
[KUMAR
IAND ORS
ISRK INGREDIENTS PVT'HARPREET
1603 ICOMMERCIAL SUIT ICS(COMM) 299/25 20.05.2025 ILTD. Vs ABHINESH 10599075534 [22.08.2026 uas5 INIL IDECREED INIL INIL INIL
[UPPAL
[PRATAP SINGH
48 |SH. VINOD YADAV, DISTRICTISOUTH WEST
WUDGE, COMMERCIAL COURT/SH,| . .
[BALWANT RAI BANSAL, DISTRICT]| 13 g"?;‘memal ICS (COMM) / 89/2025 5712 Eﬁiﬁhpg&u ng}}‘]habm Vishaly g 0390202 [19-08-2026 541 [IDECREED Rfez‘l’;sgy
WDUGE, COMMERCIAL COURT-02 ul y




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME V ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N [0)232(0)28
MEDIATION SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
[SHRI  ANIL Vs
ICommercial PHUBHAM HOUSINGS}I Yograj [Recovery
13 Suit ICS (COMM) / 348/2025 45841 [DEVELOPMENT Gulliya 10053608200 [21-08-2026 W14 [DISMISSED ~ |... | £ mone
[FINANCE COMPANY LTD[>""Y’ y
& ORS.
49 [SH. GAUTAM MANAN, DISTRICT[SOUTH WEST
WUDGE, COMMERCIAL COURT-03
1614 ICOMMERCIAL SUIT ICS(COMM) 553/2024 06.11.2024 E%ES}[I)E‘E]; BEDI Vs’?&;&ANESHgsggmsom 01.08.2026 1633 INIL INIL INIL INIL
(ASCOT HEALTH VS'MR URFEE
1614 ICOMMERCIAL SUIT ICS(COMM) 130/2025 17.03.2025 VUBILATION BIOHAI'DER 10810078786 [05.08.2026 506 INIL INIL INIL INIL
ISCIENCE
[UCO BANK VS.MR SUNIL
1614 ICOMMERCIAL SUIT ICS(COMM) 513/2025 20.09.2026 [RAVINDER KUMARKUM AR 10971955807 |07.08.2028 1321 INIL INIL INIL INIL
ICHAWLA
614 ICOMMERCIAL SUIT ICS(COMM) 167/2024 21.03.2024 NI;I;{L‘T‘IHIWISL?;‘;}OI VS'I(\;IARI'JBA NAMAN9999279361 [11.08.2026 1040 NIL INIL INIL INIL
MR.
ISKY SEATER TOURS AN DINDERJEET
1614 ICOMMERCIAL SUIT ICS(COMM) 703/2025 26.12.2025 [TRAVELS VS. DHEERAJKUMAR 178366855036 [12.08.2026 1635 INIL INIL
[POGRA MISHRA
TMAL FACILI’I'YMR SANJAY!
1614 ICOMMERCIAL SUIT ICS(COMM) 677/2025 [11.12.2025 [SOLUTIONS PVT LTD VsYAD‘AV 8860851165 [14.08.2026 251 INIL INIL
ICFM FACILITIES
50 [SH. AJAY GULATI-I, DISTRICT]SOUTH WEST
PUDGE, COMMERCIAL COURT-04 509 ICS(Comm) 668/2024 04.01.2024 IEQII\EFIZMOS};N(I;;}IRODA VS?&IA}\IRI\ITWY A 0650501903 [10.08.2026 594 Days [Yes Contested-
509 ICS(Comm) 87/2025 28.02.2025 le&oziggrfég?:?hid VSMANI KAUL (9717318398 [20.08.2026 542 Days No Contested- Decreed
509 ICS(Comm) 574/2025 130.10.2025 ﬁﬁﬁ% s&‘éﬂf VSASHOK KUMAR (9560396555 [22.08.2026 296 Days No Contested- Decreed
IM/S PRIYANSHI Vs M/SMr. VIVEK]| 127818
509 ICS(Comm) l074/2023 02.06.2023  |GAURI  ENTERPRISESKUMAR 9999137518, o) 68.2026 h187 Days No Contested- Decreed
JAND ORS KATARIA 9811736549




Sr.
No.

SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF AUGUST 2026

Name of the Court

IMS. NEELOFER ABIDA
PERVEEN, DISTRICT]
JUDGE (COMMERCIAL
COURT)-01

District

Central

No. of
cases

pending onof cases received

the 1st day institut by

of month ed
during

Total
number cases

the

month

189

25

No. of Total Total
cases number number
identified of cases of cases
non dispose pending
commerci d during at the end
al/ the of the
transferre month month
d during

the month

to other

courts

No. of

transfer
during
the
month
from
other
courts

17 196

SH. RAJESH KUMAR
GOEL, DISTRICT JUDGE|
(COMMERCIAL COURT)-
02

Central

150

22

40 1 24 187

ABOLISHED COURT OF
SH. DEVENDER KUMAR|
SHARMA, DISTRICT]
JUDGE, COMMERCIAL]
COURT-03

Central

170

o 165 6 o

SH. ANIL
SISODIA
JUDGE
COURT)

KUMAR
DISTRICT]
(COMMERCIAL

Central

158

SH. LOKESH KUMAR
DISTRICT JUDGE
(COMMERCIAL COURT-

04)

Central

30

46 o 23 205

SH. MANOJ KUMAR
DISTRICT JUDGE
(COMMERCIAL COURT)-

05

Central

181

18

11 188

SH. RAM LAL MEENA,
DJ COMM-06 TIS HAZR]|
COURT CENTRAL DELHI

Central

168

6A

SH.
CHOUDHARY,
DISTRICT JUDGE|
COMMERCIAL COURTH
06

SUNIL

Central

20

22 o 181

32

MS. REKHA, DISTRICT]
JUDGE, COMMERCIAL
COURT-07

Central

217

21

17 198

SH. RAMESH KUMAR -II
DISTRICT JUDGE,
COMMERCIAL COURT

Central

166




Sr.
No.

8A

Name of the Court

IMS. SAVITRI, DISTRICT]
JUDGE, COMMERCIAL
COURT-08

District

Central

No. of Total Total
cases number number
identified of cases of cases
non dispose pending
commerci d during at the end
al/ the of the
transferre month month
d during

the month

to other

courts

Total No. of
number cases

No. of
cases

pending onof cases received

the 1st day institut by

of month ed
during

transfer
during
the
month
from
other
courts

the
month

26

17 168

SH. ANIL ANTIL,
DISTRICT JUDGE,
COMMERCIAL COURTH

09

Central

139 30 48 1 19 197

10

SH. AJAY PANDEY,
DISTRICT JUDGE,
COMMERCIAL COURT

Central

195 23 24 193

11

SH. MUKESH KUMAR,
DISTRICT JUDGE,
COMMERCIAL COURT

Central

198

11A]

SH. POORAN CHAND,
DISTRICT JUDGE,
COMMERCIAL COURT-11

Central

21 12 209

12

SH. LAL SINGH,
DISTRICT JUDGE,
COMMERCIAL COURT

Central

160 22 23 22 183

13

SH. RAKESH PANDIT,
DISTRICT JUDGE,
COMMERCIAL COURT

Central

187 34 1 25 197

14

MS. MANJUSHA|
WADHWA /SH,
ASHUTOSH KUMAR, |,
DISTRICT JUDGE
(COMMERCIAL COURT)-
01

'West

307 71 1 45 334

15

MS. RAJ RANI GUPTA,
DISTRICT JUDGE
(COMMERCIAL COURT)

West

471 60 54 477

16

SH. RAGHUBIR SINGH,
DISTRICT JUDGE
(COMMERCIAL COURT)-

03

West

292 64 1 1 89 267

17

SH. HARISH KUMAR,
DISTRICT JUDGE
(COMMERCIAL COURT)

'West

293 66 1 71 289




Sr.
No.

18

Name of the Court

SH. RAJ KUMAR
TRIPATHI, DISTRICT]
JUDGE (COMMERCIAL
COURT)

District

'West

No. of Total Total
cases number number
identified of cases of cases
non dispose pending
commerci d during at the end
al/ the of the
transferre month month
d during

the month

to other

courts

Total No. of
number cases

No. of
cases

pending onof cases received

the 1st day institut by

of month ed
during

transfer
during
the
month
from
other
courts

the
month

277 59 53 285

19

SH. PRASHANT KUMAR,
DISTRICT JUDGE
(COMMERCIAL COURT)

West

322

19A|

VACANT COURT OF SH.
PRASHANT KUMAR,
DISTRICT JUDGE
(COMMERCIAL COURT)

West

325

20

MS PULASTYA
PREAMACHALA,
DISTRICT JUDGE
(COMMERCIAL COURT)-
01

New Delhi

928 20

20A|

SH. ANIL KUMAR
SISODIA, DISTRICT]
JUDGE (COMMERCIAL
COURT)-01

New Delhi

61 37 961

21

SH. SANJAY|
KHANAGWAL DISTRICT]
JUDGE (COMMERCIAL
COURT)

New Delhi

1140

21A|

SH. ASHUTOSH KUMAR,
DISTRICT JUDGE,
COMMERCIAL COURT

New Delhi

67 17 1192

22

MS. DEEPALI SHARMA,
DISTRICT JUDGE
(COMMERCIAL COURT)-

03

New Delhi

1190 71 41 1221

23

SH. NARESH KUMAR
MALHOTRA, DISTRICT]
JUDGE(COMMERCIAL
COURT)

South

230 63 58 237

24

MS.
SHUKLA
DISTRICT
JUDGE(COMMERCIAL
COURT)

ANURADHA|
BHARDWAJ,

South

391 62 72

24A

SH. SAURABH
KULSHRESHTHA,
DISTRICT JUDGE,
COMMERCIAL COURT

South

45 3o 396




Sr.
No.

25

Name of the Court

SH. SANDEEP YADAV,
DISTRICT
JUDGE(COMMERCIAL
COURT)

District

South

No. of Total Total
cases number number
identified of cases of cases
non dispose pending
commerci d during at the end
al/ the of the
transferre month month
d during

the month

to other

courts

Total No. of
number cases

No. of
cases

pending onof cases received

the 1st day institut by

of month ed
during

transfer
during
the
month
from
other
courts

the
month

325

25A

SH. BALWANT  RAI
BANSAL, DISTRICT]
JUDGE, COMMERCIAL
COURT

South

41 4 314

26

SH. SUDESH KUMAR,
DISTRICT
JUDGE(COMMERCIAL
COURT)

South

375 45 75 345

27

SH. LOKESH KUMAR
SHARMA, DISTRICT]
JUDGE(COMMERCIAL
COURT)

South

309 11

27A]

VACANT COURT OF SH.
LOKESH KUMAR
SHARMA, DISTRICT]
JUDGE(COMMERCIAL

PoPC TN

South

18 334

28

MS RAVINDER BEDI,
DISTRICT
JUDGE(COMMERCIAL
COURT)

South-
East

206 42 30 222

29

SH. LALIT
DISTRICT
JUDGE(COMMERCIAL
COURT)

KUMAR,

South-
East

216 22 5 37 202

30

MS. VRINDA KUMARI,
DISTRICT
JUDGE(COMMERCIAL
COURT)

South-
East

296 20 12

304

31

DR. RAKESH KUMAR,
DISTRICT
JUDGE(COMMERCIAL
COURT)

South-
East

278 24 24 278

32

MS. NEELAM SINGH,
DISTRICT
JUDGE(COMMERCIAL
COURT)

South-
East

252 31 21 262

33

MS. NEERA
BHARITHOKE, DISTRICT]
JUDGE(COMMERCIAL
COURT)

South-
East

242 26 1 50 219

34

SH. TARUN SAHRAWAT,
DISTRICT
JUDGE(COMMERCIAL
COURT)

South-
East

228 25 26 227




Sr. Name of the Court
No.

SH. RAVINDER KUMAR
MS VEENA RANI,
DISTRICT
JUDGE(COMMERCIAL
COURT)

District

East

No. of Total Total
cases number number
identified of cases of cases
non dispose pending
commerci d during at the end
al/ the of the

No. of Total No. of
cases number cases
pending onof cases received
the 1st day institut by
of month ed transfer
during during
the the
month month
from
other
courts

transferre month month
d during

the month

to other

courts

36 [SH. DEVENDER KUMAR,
DISTRICT JUDGE

(COMMERCIAL COURT)

East

433 29 49 413

IMS. RUBY ALKA GUPTA,
DISTRICT JUDGE
(COMMERCIAL COURT)

37

East

590 32 14 610

SH. GORAKH NATH
PANDEY, DISTRICT]
JUDGE (COMMERCIAL)-

38

North-
East

92 35 46 86

SH. PRITAM SINGH,
DISTRICT JUDGE
(COMMERCIAL COURT)

39

Shahdara

283 27 46 264

MS. KIRAN BANSAL,
DISTRICT JUDGE,
(COMMERCIAL COURT)

40

Shahdara

222

40AISH. VIPIN KUMAR RALI,
DISTRICT JUDGE,
COMMERCIAL COURT

Shahdara

20 21 217

SH. SANJAY SHARMA-II,
DISTRICT JUDGE,
COMMERCIAL COURT

41

Shahdara

202

41ASH.RAMESH KUMAR,
DISTRICT JUDGE,
COMMERCIAL COURT

Shahdara

18

30 214

SH. PAWAN KUMAR
MATTO, DISTRICT]
JUDGE, (COMMERCIAL
COURT)

42

Shahdara

350 15 17 348

SH. DEVENDER KUMAR
JANGALA, DISTRICT]
JUDGE, COMMERCIAL
COURT

43

North-
'West

1669 90 105 1655




Sr.
No.

44

Name of the Court

SH.VINOD YADAYV,
DISTRICT JUDGE,
(COMMERCIAL COURT)

District

North-

West

No. of Total Total
cases number number
identified of cases of cases
non dispose pending
commerci d during at the end
al/ the of the
transferre month month
d during

the month

to other

courts

Total No. of
number cases

No. of
cases

pending onof cases received

the 1st day institut by

of month ed
during

transfer
during
the
month
from
other
courts

the
month

1210 16

A4A

SH. MANISH GUPTA,
DISTRICT JUDGE,
COMMERCIAL COURT,

North-
West

79

45 1251

45

SH.
KUMAR/SH.
KUMAR,
JUDGE,
COURT

JAGDISH|

AMIT]
DISTRICT]
COMMERCIAL

North

1502 281 170 1616

46

SH. SHAILENDER
MALIK, DISTRICT]
JUDGE(COMMERCIAL
COURT)

North

1580 30

KO6A

VACANT COURT OF SH.
SHAILENDER  MALIK,
DISTRICT
JUDGE(COMMERCIAL
COURT)

North

52 1653

47

SH. RAJ KUMAR,
DISTRICT JUDGE,
COMMERCIAL COURT

SOUTH
WEST

407 85 67 428

48

SH.
BANSAL,
JUDGE,
COURT

BALWANT RATJ
DISTRICT]
COMMERCIAL

SOUTH
WEST

373 23

¥SASH.

VINOD YADAYV,
DISTRICT JUDGE,
COMMERCIAL COURT

SOUTH
WEST

53 83 362

49

SH. GAUTAM MANAN,
DISTRICT JUDGE,
COMMERCIAL COURTH

03

SOUTH
WEST

360 90 86 364

50

SH. AJAY GULATI-I,
DISTRICT JUDGE,
COMMERCIAL COURTH

04

SOUTH
WEST

554 50 226 378

GRAND TOTAL

20990 2386 240 220 2226 21170
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